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RAJYA SABHA
Thursday, the 5th May, 2016/15th Vaisakha, 1938 (Saka)

The House met at eleven of the clock, 
MR. DEPUTY CHAIRMAN in the Chair. 

PAPERS LAID ON THE TABLE

SHRI PRAMOD TIWARI (Uttar Pradesh): Sir, I have a Point of Order. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now let me. ...(Interruptions)... Point of Order? 
...(Interruptions)... Let me do the formal business and after that I can listen to 
anybody’s Point of Order. I have no problem. ...(Interruptions)... Now, Papers to be 
laid on the Table.

Notification of the Ministry of Social Justice and Empowerment

सामाजिक न्ा् और अजिकाजरता मं�ाल् में राज् मं�ी (�ी कृष्ण पाल): महोदय, मैं  
अनुसूचित जाचत और अनुसूचित जनजाचत (अतयािार चनवारण) संशोधन अचधचनयम, 1989 की धारा 
23 की उप धारा (2) के अधीन अनुसूचित जाचत और अनुसूचित जनजाचत (अतयािार चनवारण) 
संशोधन चनयम, 2016 को �काचशत करने वाली सामाचजक नयाय और अचधकाचरता मं�ालय 
(सामाचजक नयाय और अचधकाचरता चवभाग) की अचधसूिना सं. सा.का.चन. 424 (अ), चदनांक 14 
अ�ैल, 2016 की एक �चत (अं�ेजी तथा चहनदी में) सभा पटल पर रखता हंू।

[Placed in Library. See No. L.T. 4637/16/16]

Outcome Budget (2016-17) of the Ministry of Statistics and Programme 
Implementation

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 
PROGRAMME IMPLEMENTATION AND THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS [GENERAL (RETD.) V. K. SINGH]: Sir, 
I lay on the Table, a copy (in English and Hindi) of the Outcome Budget for the 
year 2016-17, in respect of the Ministry of Statistics and Programme Implementation.

[Placed in Library. See No. L.T. 4638/16/16] 

MR. DEPUTY CHAIRMAN: Dr. Jitendra Singh. …(Interruptions)… Dr. Jitendra 
Singh. No.

Action taken by Government on various assurances, promises and undertakings 
given during the Session

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS 
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 
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AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, with your permission, I lay on 
the Table, a copy each (in English and Hindi) of the following Statements showing 
action taken by Government on the various assurances, promises and undertakings 
given during the Session shown against each:–

1. Statement No. XXXVII Two Hundred and Fourth Session, 2005.
[Placed in Library. See No. L.T. 4839/16/16]

2. Statement No. XXXIII Two Hundred and Fifth Session, 2005.
[Placed in Library. See No. L.T. 4840/16/16]

3. Statement No. XXII Two Hundred and Ninth Session, 2006.
[Placed in Library. See No. L.T. 4841/16/16]

4. Statement No. XXVII Two Hundred and Thirteenth Session, 2008.
[Placed in Library. See No. L.T. 4842/16/16]

5.  Statement No. XXII Two Hundred and Fourteenth Session, 2008.
[Placed in Library. See No. L.T. 4843/16/16]

6.  Statement No. XX Two Hundred and Fifteenth Session, 2009.
[Placed in Library. See No. L.T. 4844/16/16]

7.  Statement No. XXIII Two Hundred and Seventeenth Session, 2009.
[Placed in Library. See No. L.T. 4845/16/16]

8.  Statement No. XXIII Two Hundred and Eighteenth Session, 2009.
[Placed in Library. See No. L.T. 4846/16/16]

9.  Statement No. XXII Two Hundred and Nineteenth Session, 2010.
[Placed in Library. See No. L.T. 4847/16/16]

10. Statement No. XXI Two Hundred and Twentieth Session, 2010.
[Placed in Library. See No. L.T. 4848/16/16]

11.	 Statement	 No.	 XIX	 Two	 Hundred	 and	 Twenty-first	 Session,	 2010.
[Placed in Library. See No. L.T. 4849/16/16]

12. Statement No. XVIII Two Hundred and Twenty-third Session, 2011.
[Placed in Library. See No. L.T. 4850/16/16]

13.	 Statement	 No.	 XVI	 Two	 Hundred	 and	 Twenty-fifth	 Session,	 2012.
[Placed in Library. See No. L.T. 4851/16/16]

14. Statement No. XIV Two Hundred and Twenty-sixth Session, 2012.
[Placed in Library. See No. L.T. 4852/16/16]

15. Statement No. XIII Two Hundred and Twenty-seventh Session, 2012.
[Placed in Library. See No. L.T. 4853/16/16]
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16. Statement No. XII Two Hundred and Twenty-eighth Session, 2013.
[Placed in Library. See No. L.T. 4854/16/16]

17. Statement No. X Two Hundred and Twenty-ninth Session, 2013.
[Placed in Library. See No. L.T. 4855/16/16]

18. Statement No. IX Two Hundred and Thirtieth Session, 2013-14.
[Placed in Library. See No. L.T. 4856/16/16]

19. Statement No. VII Two hundred and Thirty-second Session, 2014.
[Placed in Library. See No. L.T. 4857/16/16]

20. Statement No. VI Two Hundred and Thirty-third Session, 2014.
[Placed in Library. See No. L.T. 4858/16/16]

21. Statement No. V Two Hundred and Thirty-fourth Session, 2015.
[Placed in Library. See No. L.T. 4859/16/16]

22.	 Statement	 No.	 IV	 Two	 Hundred	 and	 Thirty-fifth	 Session,	 2015.
[Placed in Library. See No. L.T. 4860/16/16]

23. Statement No. III Two Hundred and Thirty-sixth Session, 2015.
[Placed in Library. See No. L.T. 4861/16/16]

24. Statement No. II Two Hundred and Thirty-seventh Session, 2015.
[Placed in Library. See No. L.T. 4862/16/16]

25. Statement No. I Two Hundred and Thirty-eighth Session, 2016.
[Placed in Library. See No. L.T. 4863/16/16]

I. Report and Accounts (2014-15) of Hindustan Paper Corporation Limited 
(HPCL), Kolkata and its subsidiary companies across India and related papers

II. Report and Accounts (2014-15) of Hindustan Cables Limited (HCL), Kolkata, 
and related papers

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES AND 
PUBLIC ENTERPRISES (SHRI G. M. SIDDESHWARA): Sir, I lay on the Table–

I. A copy each (in English and Hindi) of the following papers, under sub-
section (1)(b) of Section 394 of the Companies Act, 2013:–

(a)	 Forty-fifth	Annual	Report	and	Accounts	of	 the	Hindustan	Paper	Corporation	
Limited, Kolkata, along with the Annual Reports and Accounts of its 
subsidiary companies, the Hindustan Newsprint Limited, Kottayam, Kerala; 
Nagaland Pulp and Paper Company Limited, Nagaland and Jagdishpur 
Paper Mills Limited, Lucknow, Uttar Pradesh, for the year 2014-15, 
together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon.
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(b) Review by Government on the working of the above Corporation and 
its subsidiary Companies.

[Placed in Library. See No. L.T. 4864/16/16]

II. (1) (a) Sixty-third Annual Report and Accounts of the Hindustan Cables 
Limited (HCL), Kolkata, the year 2014-15, together with the Auditor's 
Report on the Accounts and the comments of the Comptroller and 
Auditor General of India thereon.

  (b) Statement by Government accepting the above Report.

 (2) Statement (in English and Hindi) giving reasons for the delay in laying 
the papers mentioned at (1) above.

[Placed in Library. See No. L.T. 4645/16/16]

Report and Accounts (2014-15) of National Handicapped Finance and Development 
Corporation (NHFDC), Faridabad and related papers

�ी कृष्ण पाल: महोदय, मैं चनमनचलचखत प� सभा पटल पर रखता हंू:

(1) A copy each (in English and Hindi) of the following papers, under sub-
section (1)(b) of Section 394 of the Companies Act, 2013:–

(a) Eighteenth Annual Report and Accounts of the National Handicapped 
Finance and Development Corporation (NHFDC), Faridabad, for the year 
2014-15, together with the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation.

(2) Statement (in English and Hindi) giving reasons for the delay in laying the 
papers mentioned at (1) above.

[Placed in Library. See No. L.T. 4656/16/16]

I. Report and Accounts (2014-15) of the Pondicherry University, and related 
papers

II. Report and Accounts (2014-15) of the National Institutes of Technology (NITs) 
across India and related papers

III. Report and Accounts (2014-15) of varions IITs, IIMs, NITIRS and Research 
Institutes across India and related papers 

मानव संसािन जवकास मं�ाल् में राज् मं�ी [�ो. (डा.) राम शंकर कथेजर्ा]: महोदय, मैं 
चनमनचलचखत प� सभा पटल पर रखता हंू:

I. (1) A copy each (in English and Hindi) of the following papers, under 
sub section (3) of Section 29 and sub-section (4) of Section 30 of the 
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Pondicherry University Act, 1985:–

 (a) Twenty-ninth Annual Report of the Pondicherry University, Puducherry, 
for the year 2014-15.

 (b) Annual Accounts of the Pondicherry University, Puducherry, for the 
year 2014-15, and the Audit Report thereon.

 (c) Review by Government on the working of the above University.

(2) Statements (in English and Hindi) giving reasons for the delay in laying 
the papers mentioned at (1) (a) and (b) above.

[Placed in Library. See No. L.T. 4614/16/16]

II. (1) A copy each (in English and Hindi) of the following papers, under 
sub-section (4) of Section 22 of the National Institutes of Technology 
Act, 2007:–

 (i) (a) Annual Report and Accounts of the National Institute of 
Technology, Manipur, Imphal, for the year 2014-15, together 
with the Auditor's Report on the Accounts.

  (b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 4769/16/16]

 (ii) (a) Annual Report and Accounts of the Visvesvaraya National 
Institute of Technology, Nagpur, for the year 2014-15, together 
with the Auditor's Report on the Accounts.

  (b) Review by Government on the working of the above Institute.
[Placed in Library. See No. L.T. 4770/16/16]

 (iii) Annual Accounts of the Maulana Azad National Institute of Technology, 
Bhopal, for the year 2014-15, and the Audit Report thereon.

(2) Statements (in English and Hindi) giving reasons for the delay in laying 
the papers mentioned at (1) above.

[Placed in Library. See No. L.T. 4771/16/16]

III. (1) A copy each (in English and Hindi) of the following papers, under 
sub-section (4) of Section 23 of the Institutes of Technology Act, 1961:–

 (i) Annual Accounts of the Indian Institute of Technology (IIT), 
Kharagpur, for the year 2014-15, and the Audit Report thereon.

[Placed in Library. See No. L.T. 4617/16/16]

 (ii) Annual Accounts of the Indian Institute of Technology (IIT), 
Hyderabad, for the year 2014-15, and the Audit Report thereon.

[Placed in Library. See No. L.T. 4622/16/16]
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 (iii) Annual Accounts of the Indian Institute of Technology (IIT) Delhi, 
Hauz Khas, New Delhi, for the year 2014-15, and the Audit Report 
thereon. [Placed in Library. See No. L.T. 4625/16/16]

(2) Statements (in English and Hindi) giving reasons for the delay in laying 
the papers mentioned at (1) above.

IV. A copy each (in English and Hindi) of the following papers:–

(i) (a) Annual Report of the Indian Institute of Technology (IIT), Kharagpur, 
for the year 2014-15. [Placed in Library. See No. L.T. 4617/16/16]

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (i) (a) above.  [Placed in Library. See No. L.T. 4617/16/16]

(ii) (a) Annual Report and Accounts of the All India Council for Technical 
Education (AICTE), New Delhi, for the year 2014-15, together with 
the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Council.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (ii) (a) above. [Placed in Library. See No. L.T. 4779/16/16]

(iii) (a) Annual Report of the Indian Institute of Science Education and 
Research (IISER), Kolkata, for the year 2014-15.

 (b) Annual Accounts of the Indian Institute of Science Education and 
Research (IISER), Kolkata, for the year 2014-15, and the Audit 
Report thereon.

 (c) Review by Government on the working of the above Institute.

 (d) Statement giving reasons for the delay in laying the papers mentioned 
at (iii) (a) and (b) above.

[Placed in Library. See No. L.T. 4776/16/16]

(iv) (a) Annual Report and Accounts of the Indian Institute of Management 
(IIM), Calcutta, Kolkata, for the year 2014-15, together with the 
Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (iv) (a) above. [Placed in Library. See No. L.T. 4778/16/16]

(v) (a) Annual Report and Accounts of the Indian Institute of Management 
(IIM), Udaipur, for the year 2014-15, together with the Auditor's 
Report on the Accounts.
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 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (v) (a) above. [Placed in Library. See No. L.T. 4777/16/16]

(vi) (a) Annual Report of the Maulana Azad National Institute of Technology, 
Bhopal, for the year 2014-15.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (vi) (a) above. [Placed in Library. See No. L.T. 4771/16/16]

(vii) (a) Annual Report and Accounts of the Board of Apprenticeship Training 
(BOAT), Northern Region, Kanpur, Uttar Pradesh, for the year  
2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Board.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (vii) (a) above. [Placed in Library. See No. L.T. 4773/16/16]

(viii) (a) Annual Report and Accounts of the National Institute of Foundry 
and Forge Technology (NIFFT), Ranchi, Jharkhand, for the year 
2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (viii) (a) above. [Placed in Library. See No. L.T. 4775/16/16]

(ix) (a) Annual Accounts of the Central Institute of Classical Tamil (CICT), 
Chennai, for the year 2013-14, and the Audit Report thereon.

 (b) Statement by Government accepting the above Report.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (ix) (a) above. [Placed in Library. See No. L.T. 4774/16/16]

(x) (a) Annual Report and Accounts of the Indian Council of Social Science 
Research (ICSSR), New Delhi, for the year 2014-15, together with 
the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Council.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (x) (a) above. [Placed in Library. See No. L.T. 4629/16/16]

(xi) (a) Annual Report and Accounts of the Indian Institute of Advanced 
Study (IIAS), Shimla, for the year 2014-15, together with the 
Auditor's Report on the Accounts.
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 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xi) (a) above. [Placed in Library. See No. L.T. 4631/16/16]

(xii) (a) Annual Report of the Indian Institute of Technology (IIT), Hyderabad, 
for the year 2014-15.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xii) (a) above. [Placed in Library. See No. L.T. 4622/16/16]

(xiii) (a) Annual Report and Accounts of the National Institute of Technical 
Teachers Training and Research (NITTTR), Bhopal, for the year 
2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xiii) (a) above. [Placed in Library. See No. L.T. 4618/16/16]

(xiv) (a) Annual Report and Accounts of the National Institute of Technical 
Teachers Training and Research (NITTTR), Kolkata, for the year 
2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xiv) (a) above. [Placed in Library. See No. L.T. 4623/16/16]

(xv) (a) Annual Report and Accounts of the National Institute of Technical 
Teachers Training and Research (NITTTR), Chandigarh, for the year 
2014-15, together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xv) (a) above. [Placed in Library. See No. L.T. 4624/16/16]

(xvi) (a) Annual Report and Accounts of the National Institute of Technical 
Teachers Training and Research (NITTTR), Chennai, for the year 
2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xvi) (a) above. [Placed in Library. See No. L.T. 4615/16/16]

(xvii) (a) Annual Report and Accounts of the National University of Educational 
Planning and Administration (NUEPA), New Delhi, for the year 
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2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xvii) (a) above. [Placed in Library. See No. L.T. 4620/16/16]

(xviii) (a) Annual Report of the Indian Institute of Technology (IIT) Delhi, 
Hauz Khas, New Delhi, for the year 2014-15.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xviii) (a) above. [Placed in Library. See No. L.T. 4625/16/16]

(xix) (a) Annual Report and Accounts of the Indian Institute of Management 
(IIM), Indore, Madhya Pradesh, for the year 2014-15, together with 
the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xix) (a) above. [Placed in Library. See No. L.T. 4621/16/16]

(xx) (a) Annual Report and Accounts of the Indian Institute of Management 
(IIM), Kashipur, Uttarakhand, for the year 2014-15, together with 
the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xx) (a) above. [Placed in Library. See No. L.T. 4627/16/16]

(xxi) (a) Annual Report and Accounts of the Indian Institute of Management 
(IIM), Tiruchirappalli, Tamil Nadu, for the year 2014-15, together 
with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xxi) (a) above. [Placed in Library. See No. L.T. 4626/16/16]

(xxii) (a) Annual Report of the Indian Institute of Science Education and 
Research (IISER), Bhopal, Madhya Pradesh, for the year 2014-15.

 (b) Annual Accounts of the Indian Institute of Science Education and 
Research (IISER), Bhopal, Madhya Pradesh, for the year 2014-15, 
and the Audit Report thereon.

 (c) Review by Government on the working of the above Institute.

 (d) Statement giving reasons for the delay in laying the papers mentioned 
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at (xxii) (a) and (b) above.
[Placed in Library. See No. L.T. 4630/16/16]

(xxiii) (a) Annual Report of the Indian Institute of Science Education and 
Research (IISER), Pune, for the year 2014-15.

 (b) Annual Accounts of Indian Institute of Science Education and Research 
(IISER), Pune, for the year 2014-15, and the Audit Report thereon.

 (c) Review by Government on the working of the above Institute.

 (d) Statement giving reasons for the delay in laying the papers mentioned 
at (xxiii) (a) and (b) above.

[Placed in Library. See No. L.T. 4628/16/16]

(xxiv) (a) Annual Report of the National Institute of Industrial Engineering 
(NITIE), Mumbai, for the year 2014-15.

 (b) Annual Accounts of the National Institute of Industrial Engineering 
(NITIE), Mumbai, for the year 2014-15, and the Audit Report 
thereon.

 (c) Review by Government on the working of the above Institute.

 (d) Statement giving reasons for the delay in laying the papers mentioned 
at (xxiv) (a) and (b) above.

[Placed in Library. See No. L.T. 4619/16/16]

(xxv) (a) Annual Report and Accounts of the Sant Longowal Institute of 
Engineering and Technology (SLIET), Sangrur, Punjab, for the year 
2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xxv) (a) above. [Placed in Library. See No. L.T. 4616/16/16]

I. Notifications of the Ministry of Science and Technology

II. Report and Accounts (2014-15) of various Science Research Centres, 
Foundations and Laboratories across India and related papers

SHRI MUKHTAR ABBAS NAQVI: Sir, on behalf of my colleague, Shri Y. S. 
Chowdary, I lay on the Table:–

I.	 A	 copy	 each	 (in	 English	 and	 Hindi)	 of	 the	 following	 Notifications	 of	 the	
Ministry of Science and Technology (Department of Science and Technology), 
under Section 22 of the Science and Engineering Research Board Act, 2009, 
along with delay Statement:–
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(1) G.S.R. 213 (E), dated the 29th March, 2010, publishing the Science and 
Engineering Research Board Rules, 2010.

(2) No. 001/2014/F.No. SR/S9/Z-08/2011, dated the 25th April, 2014, 
publishing the Science and Engineering Research Board (Secretary, Terms 
and Conditions of Service and Recruitment) Regulations, 2014.

(3) No. 002/2014/F.No. SR/S9/Z-08/2011, dated the 25th April, 2014, 
publishing the Science and Engineering Research Board (Recruitment, 
Salaries and other Terms and Conditions of Service of Group 'A' and 
Group 'B' Posts Administrative and Non-Technical) Regulations, 2014. 

(4) No. 003/2014/F.No. SR/S9/Z-08/2011, dated the 25th April, 2014, 
publishing the Science and Engineering Research Board (Recruitment 
and Terms and Conditions of Service of Group 'A' Gazetted Posts (Non-
Ministerial,	 Scientific	 and	 Technical)	 Regulations,	 2014.

[Placed in Library. See No. L.T. 4713/16/16]

II. A copy each (in English and Hindi) of the following papers:–

(i) (a) Eleventh Annual Report and Accounts of the Aryabhatta Research 
Institute of Observational Sciences, Nainital, for the year 2014-15, 
together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (i) (a) above. [Placed in Library. See No. L.T. 4695/16/16]

(ii) (a) Annual Report and Accounts of the Bose Institute, Kolkata, for the 
year 2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (ii) (a) above. [Placed in Library. See No. L.T. 4696/16/16]

(iii) (a) Annual Report and Accounts of the Centre for Nano and Soft Matter 
Sciences, Bengaluru, for the year 2014-15, together with the Auditor’s 
Report on the Accounts.

 (b) Review by Government on the working of the above Centre.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (iii) (a) above. [Placed in Library. See No. L.T. 4697/16/16]

(iv) (a) Annual Report and Accounts of the Indian Institute of Astrophysics, 
Bengaluru, for the year 2014-15, together with the Auditor's Report 
on the Accounts.
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 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (iv) (a) above. [Placed in Library. See No. L.T. 4698/16/16]

(v) (a) Annual Report and Accounts of the Indian Institute of Geomagnetism 
(IIG), Navi Mumbai, for the year 2014-15, together with the Auditor's 
Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (v) (a) above. [Placed in Library. See No. L.T. 4699/16/16]

(vi) (a) Annual Report and Accounts of the Indian Association for the 
Cultivation of Sciences, Kolkata, for the year 2014-15, together with 
the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Association.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (vi) (a) above. [Placed in Library. See No. L.T. 4700/16/16]

(vii) (a) Annual Report and Accounts of the Institute of Advanced Study in 
Science and Technology, Guwahati, for the year 2014-15, together 
with the Auditor’s Report on the Accounts. 

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (vii) (a) above. [Placed in Library. See No. L.T. 4701/16/16]

(viii) (a) Annual Report and Accounts of the Institute of Nano Science and 
Technology, Mohali, Punjab, for the year 2014-15, together with the 
Auditor’s Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (viii) (a) above. [Placed in Library. See No. L.T. 4702/16/16]

(ix) (a) Annual Report and Accounts of the Indian Academy of Sciences, 
Bengaluru, for the year 2014-15, together with the Auditor’s Report 
on the Accounts. 

 (b) Review by Government on the working of the above Academy.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (ix) (a) above. [Placed in Library. See No. L.T. 4703/16/16]

(x) (a) Annual Report and Accounts of the Indian National Science Academy, 
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New Delhi, for the year 2014-15, together with the Auditor’s Report 
on the Accounts. 

 (b) Review by Government on the working of the above Academy.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (x) (a) above. [Placed in Library. See No. L.T. 4704/16/16]

(xi) (a) Annual Report and Accounts of the Indian Science Congress 
Association, Kolkata, for the year 2014-15, together with the Auditor’s 
Report on the Accounts.

 (b) Review by Government on the working of the above Association.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xi) (a) above. [Placed in Library. See No. L.T. 4705/16/16]

(xii) (a) Annual Report and Accounts of the Jawaharlal Nehru Centre for 
Advanced	 Scientific	 Research,	 Bengaluru,	 for	 the	 year	 2014-15,	
together with the Auditor’s Report on the Accounts.

 (b) Review by Government on the working of the above Centre.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xii) (a) above. [Placed in Library. See No. L.T. 4706/16/16]

(xiii) (a) Annual Report and Accounts of the National Accreditation Board 
for Testing and Calibration Laboratories, Gurgaon, Haryana, for the 
year 2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Board. 

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xiii) (a) above. [Placed in Library. See No. L.T. 4707/16/16]

(xiv) (a) Annual Report and Accounts of the National Academy of Sciences, 
India, Allahabad, for the year 2014-15, together with the Auditor's 
Report on the Accounts.

 (b) Review by Government on the working of the above Academy.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xiv) (a) above. [Placed in Library. See No. L.T. 4708/16/16]

(xv) (a) Annual Report and Accounts of the National Innovation Foundation, 
Ahmedabad, for the year 2014-15, together with the Auditor's Report 
on the Accounts.

 (b) Review by Government on the working of the above Foundation.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
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at (xv) (a) above. [Placed in Library. See No. L.T. 4865/16/16]

(xvi) (a) Annual Report and Accounts of the Raman Research Institute, 
Bengaluru, for the year 2014-15, together with the Auditor's Report 
on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xvi) (a) above. [Placed in Library. See No. L.T. 4709/16/16]

(xvii) (a) Annual Report and Accounts of the Sree Chitra Tirunal Institute for 
Medical Sciences and Technology, Thiruvananthapuram, for the year 
2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xvii) (a) above. [Placed in Library. See No. L.T. 4710/16/16]

(xviii) (a) Annual Report and Accounts of the Satyendra Nath Bose National 
Centre for Basic Sciences, Kolkata, for the year 2014-15, together 
with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Centre.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xviii) (a) above. [Placed in Library. See No. L.T. 4711/16/16]

(xix) (a) Annual Report and Accounts of the Technology Information, 
Forecasting and Assessment Council, New Delhi, for the year  
2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Council.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xix) (a) above. [Placed in Library. See No. L.T. 4712/16/16]

(xx) (a) Annual Report and Accounts of the Wadia Institute of Himalayan 
Geology, Dehradun, for the year 2014-15, together with the Auditor's 
Report on the Accounts.

 (b) Review by Government on the working of the above Institute.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (xx) (a) above. [Placed in Library. See No. L.T. 4866/16/16]

(xxi) (a) Twenty-ninth Annual Report and Accounts of the Consultancy 
Development Centre (CDC), New Delhi, for the year 2014-15, 
together with the Auditor's Report on the Accounts. 
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 (b) Review by Government on the working of the above Centre.
 [Placed in Library. See No. L.T. 4714/16/16]

Report and Accounts (2014-15) of (HUDCO), New Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS; 
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Sir, on behalf of my colleague, Shri 
Babul Supriyo, I lay on the Table, under sub-section (1) (b) of Section 394 of the 
Companies Act, 2013, a copy each (in English and Hindi) of the following papers:–

(a) Forty-fifth Annual Report and Accounts of the Housing and Urban 
Development Corporation Limited (HUDCO), New Delhi, for the year  
2014-15, together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon.

(b) Review by Government on the working of the above Corporation. 
[Placed in Library. See No. L.T. 4715/16/16]

I. Notification of the Ministry of Personnel, Public Grievances and Pensions

II. Report and Accounts (2014-15) of the Kendriya Bhandar (KB), CSOI, CSS 
and related papers

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF 
NORTH EASTERN REGION; THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE; THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; THE MINISTER OF 
STATE IN THE DEPARTMENT OF ATOMIC ENERGY; AND THE MINISTER 
OF STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): Sir, I 
lay on the Table:–

I.  A copy (in English and Hindi) of the Ministry of Personnel, Public Grievances 
and	Pensions	 (Department	 of	 Personnel	 and	Training)	Notification	No.	G.S.R.	
414 (E), dated the 11th April, 2016, publishing the Public Servants (Furnishing 
of Information and Annual Return of Assets and Liabilities and the Limits 
for Exemption of Assets in Filing Returns) Amendment Rules, 2016, under 
Section 61 of the Lokpal and Lokayuktas Act, 2013. 

[Placed in Library. See No. L.T. 4687/16/16]

II. A copy each (in English and Hindi) of the following papers–

(i) (a) Annual Report and Accounts of the Kendriya Bhandar, New Delhi, for 
the year 2014-15, together with the Auditor's Report on the Accounts.

 (b) Review by Government on the working of the above Organisation.
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 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (i) (a) above. [Placed in Library. See No. L.T. 4692/16/16]

 (ii) (a) Annual Report and Accounts of the Central Civil Services Cultural 
and Sports Board, New Delhi, for the year 2014-15, together with 
the Auditor's Report on the Accounts.

 (b) Statement by Government accepting the above Report.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (ii) (a) above. [Placed in Library. See No. L.T. 4688/16/16]

(iii)	(a)	 Annual	 Report	 and	Accounts	 of	 the	 Civil	 Services	 Officers'	 Institute	
(CSOI), New Delhi, for the year 2014-15, together with the Auditor's 
Report on the Accounts.

 (b) Statement by Government accepting the above Report.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (iii) (a) above. [Placed in Library. See No. L.T. 4690/16/16]

(iv) (a) Annual Report and Accounts of the Civil Services Society (Sanskriti 
School), New Delhi, for the year 2014-15, together with the Auditor's 
Report on the Accounts.

 (b) Statement by Government accepting the above Report.

 (c) Statement giving reasons for the delay in laying the papers mentioned 
at (iv) (a) above. [Placed in Library. See No. L.T. 4689/16/16]

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY  
STANDING COMMITTEE ON AGRICULTURE

SHRI MOHD. ALI KHAN (Andhra Pradesh) : Sir, I lay on the Table, a copy 
each (in English and Hindi) of the following Statements of the Department-related 
Parliamentary Standing Committee on Agriculture (2015-16):–

(i) Thirteenth Report on action taken by the Government on the observations/
recommendations contained in the Third Report (Sixteenth Lok Sabha) on 
‘Demands for Grants (2014-15)' of the Ministry of Agriculture and Farmers 
Welfare (Department of Agriculture, Cooperation and Farmers Welfare);

(ii) Nineteenth Report on the action taken by the Government on the observations/
recommendations contained in the Ninth Report on 'Demands for Grants 
(2015-16)' of the Ministry of Agriculture and Farmers Welfare (Department 
of Agriculture, Cooperation and Farmers Welfare); and
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(iii) Twentieth Report on action taken by the Government on the observations/
recommendations contained in the Tenth Report on 'Demands for Grants 
(2015-16)' of the Ministry of Agriculture and Farmers Welfare (Department 
of Agricultural Research and Education).

————

STATEMENTS BY MINISTERS

Status of Implementation of Recommendations contained in the Two Hundred 
and Sixty-forth Report of the Department-related Parliamentary Standing 

Committee on Industry

सूक्म, लघ ु और मध्म उद्यम मं�ी (�ी कलराि जम�): महोदय, मैं सूक्म, लघु तथा मधयम 

उद्यम मं�ालय की अनुदान मा ंगों (2015-16) के संबंध में चवभाग-संबंचधत उद्योग संबंधी संसदीय 

सथायी सचमचत के दो सौ िौंसठवें �चतवदेन में अंतर्वषट चसफाचरशों के काययानवयन की ससथ चत के 

संबंध में एक वकतवय सभा पटल पर रखता हंू।

Status of Implementation of Recommendations contained in the Eleventh 
Report of the Department-related Parliamentary Standing Committee  

on Social Justice and Empowerment

सामाजिक न्ा् और अजिकाजरता मं�ाल् में राज् मं�ी (�ी कृष्ण पाल): महोदय, मैं 

सामाचजक नयाय और अचध काचरता मं�ालय की अनुदान मा ंगों (2015-16) के संबंध में चवभाग 

संबंचधत सामाचजक नयाय और अचध काचरता संबंधी संसदीय सथायी सचमचत के गयारहवें �चतवेदन 

में अंतर्वषट चसफाचरशों/समुसकत यों के काययानवयन की ससथ चत के संबंध में एक वकतवय सभा पटल 

पर रखता हंू। 

RE. POINT OF ORDER RAISED BY SOME HON. MEMBERS

MR. DEPUTY CHAIRMAN: Now, admitted Zero Hour submissions. 
...(Interruptions)...

SHRI PRAMOD TIWARI (Uttar Pradesh): Sir, I have a Point of Order. 
...(Interruptions)...

�ी नरेश अ�वाल: (उत्तर �देश): सर, मेरा एक पवाइंट ऑफ आर्डर है। ...(व्विान)...

MR. DEPUTY CHAIRMAN: After him. ...(Interruptions)... What is the Point of 
Order? ... (Interruptions)... Now, what is the Point of Order and under what rule? 
...(Interruptions)...
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SHRI PRAMOD TIWARI: Sir, I am telling you. ...(Interruptions)... सर, इस 
सदन की काय्डवाही चनयमों से िलती है, परमपराओं से िलती है। कल से आज सुबह तक एक 
महतवपूण्ड िैनल, चवशवसनीय िैनल एक नयूज़ चदखा रहा है चक एक च �सशि यन चमशन ने वहां की 
अदालत को एक प� चलखा है। मैं उस प� की कॉपी भी दे सकता हंू। उसने साफ-साफ कहा 
है चक भारत सरकार की कुछ एजेंचसया ं दबाव बना रही हैं और उनसे लगातार समपक्ड  कर रही 
हैं। ...(व्विान)...

MR. DEPUTY CHAIRMAN: Now listen. ...(Interruptions)...

�ी �मोद जतवारी: कुछ चबिौचलयों के माधयम से व े �यास कर रही हैं चक चकसी तरह इस 
देश के सबसे बचलदानी और �चत सषठ त गाधंी पचरवार को झूठा फंसाया जाए। ...(व्विान)...

MR. DEPUTY CHAIRMAN: No, how is it a Point of Order? ...(Interruptions)... 
No, how is it a Point of Order? ...(Interruptions)...

�ी �मोद जतवारी: मानयवर, यह देश इस बात का साक्ी है चक इस पचरवार ने बचलदान 
चदया है। ...(व्विान)...

MR. DEPUTY CHAIRMAN: Tiwariji, tell me, how is it a Point of Order? 
...(Interruptions)...

�ी �मोद जतवारी: �धान मं�ी के रूप में इसनद रा गांधी ने बचलदान चदया, राजीव गांधी ने 
बचलदान चदया।

MR. DEPUTY CHAIRMAN: How it is a Point of Order? ...(Interruptions)...

�ी �मोद जतवारी: सर, कुछ गद्ार ऐसे हैं ...(व्विान)... कुछ गद्ार ऐसे भी हैं, जो दूसरे 
देशों से पैसा लेकर इस देश में अससथ रता पैदा करना िाहते हैं। ...(व्विान)... इस देश में अगर 
लोकतं� रहेगा। ...(व्विान)...

MR. DEPUTY CHAIRMAN: Now, Mr. Tiwari, how it is a Point of Order? 
...(Interruptions)... It is not the question for a Point of Order. ...(Interruptions)...

�ी �मोद जतवारी: सर, I am raising it under Rule 267 ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no, no, I am not allowing. It is not the 
question for a Point of Order. ...(Interruptions)... It is not a question for Point of 
Order. ...(Interruptions)...

SHRI PRAMOD TIWARI: Sir, kindly read Rule 267. ...(Interruptions)... सर, इस 
देश में अगर लोकतं� रहेगा, तो संचवधान रहेगा। ...(व्विान)... परनतु इस देश में कुछ ऐसे गद्ार 
हैं, जो दूसरों से पैसा लेकर पलते हैं, ...(व्विान)... और ये गद्ार उस पचरवार पर आंख उठाना 
िाहते हैं। ...(व्विान)... चक उन पर चकसी तरह का मुकदमा बनाया जाए ...(व्विान)... इस 
देश में अससथ रता ...(व्विान)... मैं आपसे चसफ्ड  यह कहना िाहता हंू ...(व्विान)... मैं आपसे 
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यह चवन�तापूव्डक अनुरोध करना िाहता हंू चक गांधी पचरवार ...(व्विान)... उस पैसे से पलने 
वाले ...(व्विान)...

MR. DEPUTY CHAIRMAN: Tiwariji, listen to me now. Mr. Tiwari has not given 
a notice under Rule 267. What he said is not a Point of Order. So, please sit down. 
...(Interruptions)... Shri Naresh Agrawal’s Point of Order, please. ...(Interruptions)... 
He is on a Point of Order, but you didn’t say the Point of Order. ...(Interruptions)...

�ी नरेश अ�वाल: उपसभापचत जी, कल सदन में एचथ कस कमेटी की चरपोट्ड पेश हुई थी। 
...(व्विान)...

MR. DEPUTY CHAIRMAN: There is no Point in that Point of Order.

�ी नरेश अ�वाल: सर, कल सदन में ...(व्विान)... एक चमनट, एक चमनट। ...(व्विान)...

सर, कल सदन में एचथकस कमेटी की चरपोट्ड पेश हुई। उस चरपोट्ड में एक सदसय की सदसयता 
समापत करने के चलए चरकमंरेशन दी गई। �ीमन्, शाम को िेयरमैन साहब ने उनहीं के तयागप� 
को सवीकार कर चलया। अब इससे दो �शन उठे। जब एचथकस कमेटी की चरपोट्ड सदन के सामने 
आ गई, तो कया िेयरमैन साहब को पावर थी चक व े इसतीफा सवीकार कर लें? अगर उनको 
इसतीफा सवीकार करने की पावर है, तो चफर एचथकस कमेटी की चरपोट्ड की ससथ चत कया है? कया 
वह चरपोट्ड मानी जाएगी? िंूचक वह इस सदन का एक चहससा बन गई है, वह चरपोट्ड सदन के 
पटल पर पेश हो गई है, तो अब एचथ कस कमेटी की उस चरपोट्ड की कया वलैयू होगी? उस पर 
कया चनण्डय होगा, इस बारे में हम आपसे जानना िाहते हैं। ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If it is a Point of Order, I will allow you. Naresh 
Agrawal.

DR. SUBRAMANIAN SWAMY (Nominated): Please look at this side also. 
...(Interruptions)...

SHRI JAIRAM RAMESH (Andhra Pradesh): Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If it is a Point of Order, I will allow you. Now, 
Naresh Agrawalji, that Report is placed in the House. That is a property of the 
House. With regard to that, the House can take any decision. But, Mr. Chairman got 
the resignation letter and he acted according to the rules and the Constitution. That 
you can’t question here because that is the action taken by him in his capacity as 
Mr. Chairman. That is one thing. But, now, the House has the Report. The House 
is free to discuss that Report. The House is free to take a decision on that. No 
problem. ...(Interruptions)...

�ी नरेश अ�वाल: सर, अब इस पर कया चरसकशन होगा? ...(व्विान)... इस पर हाउस 
के सामने एक �सताव आता, लेचकन उसके पहले िेयरमैन साहब ने इसतीफा सवीकार कर चलया। 
...(व्विान)...
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MR. DEPUTY CHAIRMAN: Then the question is. ...(Interruptions)...

�ी नरेश अ�वाल: तो अब उस चरपोट्ड की validity कया रह गई? ...(व्विान)...

MR. DEPUTY CHAIRMAN: The Point for the House to consider is that if that 
gentleman has resigned, then see whether the House should discuss or not. It is for 
the House to consider, not for me. ...(Interruptions)...

�ी नरेश अ�वाल: अब उसकी validity कया रह गई? ...(व्विान)...

MR. DEPUTY CHAIRMAN: Yes, Mr. Jairam Ramesh, are you on a Point of 
Order?

SHRI JAIRAM RAMESH: Sir, a week has passed since I gave a notice on the 
GSPC KG Basin Scam. The hon. Minister got up and said that whatever decision is 
taken by Mr. Chairman, the Government would abide by it. One week has gone by 
since my notice was given. We have had a debate yesterday on the AgustaWestland 
issue. When is the House going to take up the ` 20,000 crore GSPC KG Basin 
Scam? I want to know. I have given a notice one week ago! It is on a CAG 
Report. The same CAG Report was quoted yesterday. You allowed a debate on 
the AgustaWestland issue in which mythical documents, unauthenticated documents 
were quoted. Those documents are still not authenticated. They are still not laid on 
the Table of the House. When is the GSPC KG Basin Scam involving ` 20,000 
crores is going to be taken up in this House? I want an answer now, Sir. I want 
an answer now. ...(Interruptions)...

SHRI BHUPENDER YADAV (Rajasthan): No, no.

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir, 
the Government has said that they have no objection to have a discussion on 
this. ...(Interruptions)... Yes, yes. The Government has said. ...(Interruptions)... The 
Government	has	 said	on	 the	floor	of	 the	House.	 ...(Interruptions)... Yes; the Government 
is ...(Interruptions)...to have a discussion. So I would urge upon the Chair, I would 
request the Chair that at the earliest it should be discussed. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, we are hearing in the House ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, Jairamji ...(Interruptions)... Now, listen to 
Shri Jairam Ramesh. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I want a categorical assurance that the House 
will not be adjourned till we have a discussion on the scam with authenticated 
documents ...(Interruptions)... unlike the bogus documents that were quoted yesterday 
by Dr. Subramanian Swamy ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Now, please. ...(Interruptions)... No, no. That is 
...(Interruptions)... You don't refer to that. ...(Interruptions)... No. ...(Interruptions)... 
No, I will tell you. ...(Interruptions)... 

SHRI TAPAN KUMAR SEN (West Bengal): Sir, it was discussed and ultimately 
the matter was given to hon. Chairman to decide. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... I will tell you. 
...(Interruptions)... No, no. ...(Interruptions)... I will come back to that. ...(Interruptions)... 
I am coming back to the subject that it was ...(Interruptions)... Sit down. 
...(Interruptions)... Now, let me react to that. ...(Interruptions)... No ...(Interruptions)...

SHRI ANAND SHARMA (Himachal Pradesh): Sir, there was a consensus 
...(Interruptions)... and the Government accepted ...(Interruptions)... Now, they cannot 
run away. It was a clear understanding. ...(Interruptions)... They are running away. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; they are not running away. Who told you that 
they are running away? ...(Interruptions)... The position is different. ...(Interruptions)... 
No, no. The position is not that. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: It is not a question of anybody running away. 
...(Interruptions)... Now, it is put up to the hon. Chairman. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, Mr. Minister. ...(Interruptions)... Let me listen 
to the Minister. ...(Interruptions)... Let me listen to the Minister. ...(Interruptions)...

अलपसंख्क का ््य मं�ाल् में राज् मं�ी तथा संसदी् का ््य मं�ाल् में राज् मं�ी  
(�ी मुखतार अब्ास नक़वी): सर, ऑनरेबल लीरर ऑफ चद अपोचजशन ने जो कहा है चक हम 
ििया के चलए तैयार हैं, पहली बात तो यह है चक वह factually गलत है। इस मामले में, इस मुदे् 
पर कां�ेस के चम�ों ने एक नोचटस चदया है और उस नोचटस पर सरकार का �ख, ऑनरेबल 
लीरर ऑफ चद हाउस ने बहुत सपषट तरीके से कहा था चक चजस इशयू का राजयों की चवधान 
सभाओं की पीएसी परीक्ण करती है, उसे examine करती है, उसके बारे में हम लोक सभा या 
राजय सभा में ििया न करें। ...(व्विान)... दूसरी बात यह है चक संचवधान में बहुत सपषट है 
...(व्विान)... संचवधान के अनुचछेद 151 में कहा गया है। "the reports of the Comptroller 
and Auditor-General of India relating to the accounts of the Union shall be submitted 
to the President, who shall cause them to be laid before each House of Parliament." 
Then it says, "the reports of the Comptroller and Auditor-General of India relating to 
the accounts of a State shall be submitted to the Governor of the State, who shall 
cause them to be laid before the Legislature of the State." ...(Interruptions)... This 
is very clear cut.  हम संचवधान के दायरे में बात करना िाहते हैं। ...(व्विान)... उसके बाद 
भी हमने कहा चक इसको हमने ऑनरेबल िेयरमैन पर छोड़ चदया है। ...(व्विान)... इस पर 
ऑनरेबल िेयरमैन जो चनण्डय करेंगे, वह हम सबको मानय होगा। ...(व्विान)...
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MR. DEPUTY CHAIRMAN: Yes; that is the position. ...(Interruptions)... Now, 
it is very clear. ...(Interruptions)...

SHRI ANAND SHARMA: Deputy Chairman, Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: It is very clear. ...(Interruptions)...

SHRI ANAND SHARMA: Sir, it was discussed ...(Interruptions)... What the 
Minister has said today ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Your leader and Shri 
Jairam Ramesh, both have spoken, why do you speak again? ...(Interruptions)...

SHRI ANAND SHARMA: Sir, I will tell you why. What the Minister has just 
said, this was discussed earlier. As you would recall and the House will recall, we 
had Pointed it out. First of all, it is not the State issue. ...(Interruptions)... Off shore 
oil exploration ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No; don't go to the merit at all. ...(Interruptions)...

SHRI ANAND SHARMA: ...is not a State issue. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No need of going to the merit. ...(Interruptions)... 
I tell you...(Interruptions)...

SHRI	ANAND	 SHARMA:	 Banks	 and	 financial	 institutions	 are	 involved	 and	 it	 is	
an inter-State subject. ...(Interruptions)... That is why it was agreed ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, I tell you. ...(Interruptions)... What the Minister 
said ...(Interruptions)...

SHRI ANAND SHARMA: Now, they are running away from it. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, they have not. ...(Interruptions)...

SHRI ANAND SHARMA: Now, they are again quoting. ...(Interruptions)... They 
can't face the truth. ...(Interruptions)... सचिाई नहीं कह सकते, सचिाई नहीं सुन सकते। 
...(व्विान)...

MR. DEPUTY CHAIRMAN: Why are you ...(Interruptions)... What is the need 
of...(Interruptions)...	 What	 is	 the	 need	 of	 this	 shadow	 fight?	 ...(Interruptions)... The 
Minister, of course, ...(Interruptions)...

SHRI	 JAIRAM	 RAMESH:	 Sir,	 this	 is	 not	 a	 shadow	 fight.	 ...(Interruptions).. 
This	 is	 a	 real	 fight.	 ...(Interruptions)...	 This	 is	 not	 a	 shadow	 fight.	 ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, let me see ...(Interruptions)... I will tell you. 
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...(Interruptions)... Okay; I agree. ...(Interruptions)... Now, sit down. ...(Interruptions)... 
Yes; I agree. ...(Interruptions)... Sit down. ...(Interruptions)...	 Yes;	 it	 is	 a	 real	 fight,	
I agree. ...(Interruptions)... Now, you sit down. ...(Interruptions)... Listen, the Point 
is ...(Interruptions)...	 The	 reason	 why	 I	 have	 said	 it	 a	 shadow	 fight	 is,	 there	 need	
not	 be	 any	 fight.	 Yes,	 the	 Government	 has	 placed	 on	 record	 their	 views	 first	 saying	
that the discussion is not needed and they have quoted certain constitutional rules. 
But in the end the Parliamentary Affairs Minister said, in spite of all this, if the 
hon. Chairman decides to have a discussion, the Government is agreeable to that. 
...(Interruptions)... Let me say. ...(Interruptions)... Sit down. ...(Interruptions)... Are you 
not seeing I am on my legs? ...(Interruptions)... Jairam Rameshji is a senior Member 
...(Interruptions)... See, I can't understand Shri Jairam Ramesh jumping up like this 
when I am on my legs. ...(Interruptions)... You sit down. ...(Interruptions)... Let me 
complete. ...(Interruptions)... Okay; all right. ...(Interruptions)... Then I don't want to 
say anything. ...(Interruptions)... Then I don't want to say anything. ...(Interruptions)... 
Then, Shri Hanumantha Rao will come to the Chair and decide it. ...(Interruptions)... 
Shri Hanumantha Rao, come to the Chair and decide it, if you don't want me to 
say. ...(Interruptions)... I will allow you. ...(Interruptions)... Your notice is with me. 
...(Interruptions)... Sit down, I will allow you. ...(Interruptions)...	 The	 first	 Point	 is,	
the problem with some of my very learned friends, very important and very senior 
friends is, when an issue is raised, the Chair has to respond and by that it may 
settle. But, then, again and again and again, they are standing up, that should not 
be. What I am saying is this. It is said in the House by the Government that if 
the hon. Chairman takes a decision, they will agree to that. You have raised it. I 
will convey your feeling to the hon. Chairman. ...(Interruptions)...

DR. T. SUBBARAMI REDDY (Andhra Pradesh): When?

SHRI JAIRAM RAMESH: Sir, what we... ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will convey it today itself.

SHRI GHULAM NABI AZAD: But we are left with only one week. Within this 
week, this should be discussed. ...(Interruptions)... That is our request. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: For a discussion, only one day is needed; one 
week is not needed. ...(Interruptions)...

�ी के. सी. त्ागी (चबहार): सर, मैं आपसे चनवदेन करना िाहता हंू चक मीटटग में आप भी 
थे, पार्लयामेंटरी अफेयस्ड चमचनसटर भी थे, नेता �चतपक् भी थे, राम गोपाल जी भी थे, मैं भी था 
और नरेश अ�वाल जी भी थे।

�ी उपसभापजत: आप कया कहना िाहते हैं?
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�ी के. सी. त्ागी: सर, मैं यह कहना िाहता हंू चक उस मीटटग में यह चरसाइर हो गया 
था चक दो शॉट्ड ड्ूरेशन नोचटसेज़ accept चकए जाएंगे — एक अगसता पर और दूसरा उस 
पर, इसचलए अब तो इससे पीछे भागने वाली बात हो जाएगी, अगर आप कहेंगे चक इस पर 
कोई चरबेट नहीं हो सकती है। सर, BAC की मीटटग के फैसले को बदलने का अचधकार चकसी 
individual को है? ...(व्विान)...

SHRI VIJAY GOEL (Rajasthan): Sir,...

MR. DEPUTY CHAIRMAN: Okay; he is on a Point of Order. ...(Interruptions)... 
I replied to it also. I said that I will convey your feeling to the hon. Chairman. 
...(Interruptions)... Yes, I will convey this.

�ी के. सी. त्ागी: सर, BAC की मीटटग में very categorically यह तय चकया गया चक दो 
शॉट्ड ड्ूरेशन नोचटसेज़ चलए जाएंगे। ...(व्विान)...

SHRI V. P. SINGH BADNORE (Rajasthan): Sir, the BAC meeting cannot decide...

MR. DEPUTY CHAIRMAN: The BAC meeting has to be decided by the hon. 
Chairman. I will convey to him. ...(Interruptions)...

SHRI V. P. SINGH BADNORE: It decides on time of the House. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Badnore, sit down. He is on a Point of Order. 
What is your Point of Order?

�ी जवि् गो्ल: सर, मेरा पवाइंट ऑफ ऑर्डर वही है, जो नरेश अ�वाल जी ने उठाया है। 
आपने कहा चक िेयरमैन का prerogative था और उनहोंने रूल के चहसाब से उसको तय चकया। 
एचथ कस कचमटी बैठी उसने देखा चक चवजय मालया ने एक अपराध चकया है, उसके ऊपर उनहोंने 
एक चरसीजन चलया और उस चरसीजन से पहले accept कर चलया गया। अगर कोई वयसकत  जो 
गवन्डमेंट सर्वस में होगा, वह करपशन करेगा और चफर वह गवन्डमेंट सर्वस से चरजाइन करके 
िला जाएगा, तो उसके ऊपर केस िलेगा या नहीं िलेगा? मैं यह जानना िाहता हंू चक उसके 
ऊपर एचथकस कचमटी कार्डवाई कर सकती है या नहीं कर सकती है?

MR. DEPUTY CHAIRMAN: Listen. I don't want to give a ruling on that. That 
is a legal Point. But, however, I want to tell you that the hon. Chairman, as the 
Chairman of the House, is to act as the Chairman. That all he has done. That does 
not mean the House should not discuss a report. That is a different matter. This is 
not a ruling. This is only my view. But, if you want a ruling, I will come to that 
later. ...(Interruptions)... Now, Dr. Subramanian Swamy. ...(Interruptions)...

SHRI JAIRAM RAMESH: No. ...(Interruptions)...

DR. T. SUBBARAMI REDDY: No, Sir. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, I have been raising my hand for a long time. 
...(Interruptions)...
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MR. DEPUTY CHAIRMAN: He has given... ...(Interruptions)... It is a Point of 
Order. ...(Interruptions)... He is on a Point of Order. ...(Interruptions)... He is on a 
Point of Order. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Sir, I have been raising my hand. ...(Interruptions)... 
You have called the Members from both the sides. What about me? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: He has given a notice for Point of Order. 
...(Interruptions)... Hon. Members, he has given a notice for a Point of Order. That 
is why I am calling him. We should listen to it. ...(Interruptions)...

SHRI ANAND SHARMA: Sir, there is something more... ...(Interruptions)... Sir, 
you should listen to it. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: He is on a Point of Order. ...(Interruptions)...

SHRI ANAND SHARMA: Sir, please. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You are raising it... ...(Interruptions)... No, 
no. ...(Interruptions)... You have already raised it. You have already said it. 
...(Interruptions)...

SHRI ANAND SHARMA: Sir, I have to say something more. ...(Interruptions)... 
Please let me say this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: See, you people cannot monopolize. The left side 
cannot monopolize. The LOP spoke, Shri Jairam spoke; Shri Tiwari spoke; now you 
are speaking; no. ...(Interruptions)... Dr. Subramanian Swamy. ...(Interruptions)... Dr. 
Subramanian Swamy. ...(Interruptions)... 

SHRI	 ANAND	 SHARMA:	 Sir,	 first	 allow	 me.	 ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, I have not allowed. ...(Interruptions)...

DR. SUBRAMANIAN SWAMY (Madhya Pradesh): Sir, my Point of Order 
arises from...

SHRI PRAMOD TIWARI: Sir,... ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You are monopolizing. ...(Interruptions)... You 
already spoke. Shri Jairam Ramesh spoke. All of you spoke. Let me listen to him. 
...(Interruptions)...

DR. SUBRAMANIAN SWAMY: Mr. Deputy Chairman, Sir, may I raise my 
Point of Order? ...(Interruptions)...
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MR.	 DEPUTY	 CHAIRMAN:	 The	 floor	 is	 given	 to	 Dr.	 Subramanian	 Swamy.	
...(Interruptions)...	 The	 floor	 is	 given	 to	 Dr.	 Subramanian	 Swamy	 because	 he	 has	
given in writing that he wants to raise a Point of Order. ...(Interruptions)... Please 
allow that. That has precedence. ...(Interruptions)... Shri Anand Sharma, you already 
raised your Point. Sit down. ...(Interruptions)...

SHRI ANAND SHARMA: I have not.

MR. DEPUTY CHAIRMAN: No, no. You cannot monopolize. He has given in 
writing that he wants to raise a Point of Order. ...(Interruptions)...

SHRI ANAND SHARMA: You have not given me the chance. You have not 
heard me what I have to raise. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have to allow him. ...(Interruptions)... I have 
called him. ...(Interruptions)... No, Mr. Anand Sharma, I am not allowing you. 
...(Interruptions)... You please wait until he completes. ...(Interruptions)... That is a 
different matter. ...(Interruptions)... I have called him. If you are very particular, wait 
until he completes. ...(Interruptions)...

SHRI ANAND SHARMA: Sir, you will have to hear me. ...(Interruptions)... It 
is very important. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Don't try to force upon me. ...(Interruptions)... Sit 
down. Sit down. ...(Interruptions)... Do not try to monopolize. ...(Interruptions)... 
Dr. Subramanian Swami, as a Member, has every right to raise a Point of Order. 
...(Interruptions)... You can raise everything, why can't he do that. ...(Interruptions)... 
What is your Point of Order, Dr. Subramanian Swamy? ...(Interruptions)...

DR. SUBRAMANIAN SWAMY: Sir, my Point of Order is that the Government 
should make a statement on a matter of great importance. The Prime Minister and 
the Chief Justice of India have spoken about the backlog in the Supreme Court. 
...(Interruptions)...

SHRI ANAND SHARMA: Is it a Point of Order? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will decide that. ...(Interruptions)... I listen to 
everybody's Point of Order. ...(Interruptions)...

DR. SUBRAMANIAN SWAMY: I want to say that there is a consensus now. 
Both sides have agreed that if the Supreme Court decides the matter – which I am 
going to mention, that is, the Ram Temple matter – it is an acceptable solution to 
both. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, that is not a Point of Order. ...(Interruptions)...
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SHRI SATYAVRAT CHATURVEDI (Madhya Pradesh): Is that a Point of Order? 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is not a Point of Order. ...(Interruptions)...

DR. SUBRAMANIAN SWAMY: Sir, the Point of Order is that the Government 
of Narsimha Rao ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Dr. Subramanian Swamy, it is not a Point of 
Order. ...(Interruptions)...

DR. SUBRAMANIAN SWAMY: Sir, the Point of Order is that the Government 
must make a statement because contrary to that the Solicitor General and 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: You can approach the Government. There is no 
problem in it. ...(Interruptions)...

DR. SUBRAMANIAN SWAMY: All are agreeing to a day-to-day hearing 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: In any case, it is not a Point of Order. ...(Interruptions)...

DR. SUBRAMANIAN SWAMY: The House should be known ...(Interruptions)... 
This matter should be decided on a day-to-day ...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: Sir, I also have a Point of Order. 
...(Interruptions)... If you can allow him, why can't me? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have already said that it is not a Point of Order. 
...(Interruptions)... Then, why do you want to question it? ...(Interruptions)...

DR. SUBRAMANIAN SWAMY: The Ram Temple matter should be decided on 
basis of day-to-day hearing. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: It is not a Point of Order. Please sit down. 
...(Interruptions)... I can only decide after hearing ...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: If he can raise his Point of Order 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: You sit down. ...(Interruptions)... How are you 
questioning me? ...(Interruptions)... I have allowed him. What is the harm in it? 
...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: If he has a right to speak on a Point, why 
cannot I speak? ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: No; no. You are questioning me. ...(Interruptions)... 
You cannot question the Chair. ...(Interruptions)... You cannot question me. 
...(Interruptions)... No; no. ...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: This is not fair. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Sit down. ...(Interruptions)... Sit down. 
...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: * ...(Interruptions)... * ...(Interruptions)... हम 
यहां कोई बचिे नहीं हैं। ...(व्विान)...

MR. DEPUTY CHAIRMAN: No; no. ...(Interruptions)... I will have to invoke 
Rule 255. ...(Interruptions)... What is he doing? ...(Interruptions)... No; no. Sit down. 
...(Interruptions)... Don't think that some people have special privilege. I allow 
everybody's Point of Order. ...(Interruptions)... Let me complete. ...(Interruptions)... I 
allow everybody's Point of Order and listen to them. The subject may be irrelevant. 
But in Order to decide whether it is relevant or irrelevant, I will have to listen to 
that. I heard him. And, after hearing him, I said, "It is not a Point of Order." How 
can a Member question that? That is the procedure. ...(Interruptions)... You cannot 
question that. ...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: I did not question that. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Then, what did you do? ...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: I have a Point of Order. Why should I not 
be allowed, if he can be allowed? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have given a ruling that it is not a Point of 
Order. ...(Interruptions)... Then, why did you question that? ...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: I have no objection to ...(Interruptions)... 
But the question is ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Yes, Mr. Anand Sharma. What do you want to 
say? ...(Interruptions)... Are you on a Point of Order? ...(Interruptions)...

SHRI ANAND SHARMA: Yes, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: What is the Point of Order? ...(Interruptions)...

SHRI SATYAVRAT CHATURVEDI: I also have a Point of Order. ...(Interruptions)...

* Expunged as ordered by the Chair.
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MR. DEPUTY CHAIRMAN: Yes, Mr. Anand Sharma. ...(Interruptions)... What 
is your Point of Order? ...(Interruptions)...

SHRI ANAND SHARMA: Sir, I have an important Point of Order. My Point of 
Order is about the proceedings, yesterday, in this august House. There were certain 
documents, sensitive documents from the Ministry of Defence, the CBI and the ED, 
which were read by one hon. Member, * ...(Interruptions)... And, he had promised 
to authenticate ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I had given a ruling ...(Interruptions)...

SHRI ANAND SHARMA: Sir, my Point of Order is that the House must know 
how	 a	Member	was	 given	 access	 to	 sensitive	Government	 files,	 which	 he	 has	 refused	
to authenticate until now. ...(Interruptions)... This is my ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I had given a ruling at that time itself that the 
papers which he read should be authenticated and placed. If that is not complied 
with ...(Interruptions)... If that is not complied with, the rule will take its own course. 
...(Interruptions)... Okay, sit down. ...(Interruptions)... That is enough. ...(Interruptions)... 
That is enough. ...(Interruptions)... No, I will not explain it now. ...(Interruptions)... 
Zero Hour. ...(Interruptions)... Now, Zero Hour. ...(Interruptions)... Dr. Chandrapal 
Singh Yadav. ..(Interruptions).. I told you. ...(Interruptions)... I have given the ruling. 
...(Interruptions)... That it has to be complied with. ..(Interruptions)... I gave the ruling. 
It has to be complied with. Sit down. ...(Interruptions)... I am not allowing you. 
...(Interruptions)... No; I am not allowing you. ..(Interruptions).. I am not allowing 
you. ...(Interruptions)... I am not allowing you. ...(Interruptions)... Not allowed. 
...(Interruptions).. Not allowed. ...(Interruptions).. Not allowed. ..(Interruptions).. Go 
back to your seat. ...(Interruptions).. Not allowed. ...(Interruptions)... No. I am not 
permitting you to place it on the Table of the House. I am not permitting. See, with 
regard to the matter raised by Shri Anand Sharma, yesterday itself, I had given the 
ruling that whatever was quoted should be authenticated and placed on the Table of 
the House. That has to be complied with. ...(Interruptions).. Sit down.

SHRI JAIRAM RAMESH: How long?

MR. DEPUTY CHAIRMAN: That has to be complied with. Sit down. 
...(Interruptions).. Now, Dr. Chandrapal Singh Yadav. ..(Interruptions).. Dr. Chandrapal 
Singh Yadav. ..(Interruptions)..

डा. चं�पाल ससह ्ादव (उत्तर �देश): माननीय उपसभापचत जी, मैं  आपका धयान 
...(व्विान)...

* Expunged as ordered by the Chair.
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�ी मुखतार अब्ास नक़वी: सर, इनहोंने पेपस्ड authenticate करके सबचमट चकये हैं। हम 
इनको जानकारी देना िाहते हैं चक चजतने टिचतत आप हैं ...(व्विान)...

MR. DEPUTY CHAIRMAN: You are not permitted to distribute.

�ी मुखतार अब्ास नक़वी: आप से जयादा टिता सवामी जी पहले ही कर लेते हैं। ...(व्विान)...

MR. DEPUTY CHAIRMAN: Now, Zero Hour submissions.

————

MATTERS RAISED WITH PERMISSION

Demand to conferring Bharat Ratna Award on legendary hockey player 
Major Dhyan Chand

डा. चं�पाल ससह ्ादव (उत्तर �देश): माननीय उपसभापचत जी, मैं आज इस सदन का 
धयान बहुत ही महतवपूण्ड ...(व्विान)...

MR. DEPUTY CHAIRMAN: What is that being distributed without permission? 
You cannot distribute anything without my permission. Yes, please.

डा. चं�पाल ससह ्ादव: माननीय उपसभापचत जी, मैं आज सदन का धयान एक चवशेष महतव 
के सवाल के ऊपर चदलाना िाहता हंू। हॉकी के जादूगर मेजर धयानिनद को इस दुचनया में कौन 
नहीं जानता? मेजर धयानिनद झांसी में जनमे और उनहोंने हॉकी के माधयम से, जहां हॉकी का, 
वहीं पूरे देश का नाम दुचनया में रोशन करने का काम चकया।

उपसभापचत जी, उनहोंने 1928 में, 1932 में और 1936 में तीन ओलसमप क खेलों में भारत को 
चजताने का काम चकया। उनहोंने तीनों ओलसमप क खेलों में 48 मैि खेले और उनहोंने 109 गोल 
करके पूरी दुचनया में चरकॉर्ड कायम करने का काम चकया।

उपसभापचत जी, मैं आपके माधयम से सदन में कहना िाहता हंू चक उनहोंने जो चवशव चरकॉर्ड 
बनाया, आज तक के इचतहास में कोई उस चरकॉर्ड को तोड़ नहीं पाया और उनके �दश्डन को 
देखकर चहटलर ने पेशकश की थी चक व े जम्डनी की तरफ से खेलें, लेचकन मेजर धयानिनद ने 
उसके चलए साफ मना कर चदया और उनहोंने चहनदुसतान की मययादा के चलए, चहनदुसतान के चलए 
खेलने का काम चकया।

उपसभापचत जी, च �केट के बहुत बडे़ चखलाड़ी सर रॉन �ैरमैन ने कहा चक मैं मेजर धयानिनद 
का बहुत बड़ा �शंसक हंू और उनहोंने गोल इतनी आसानी से चकए चक मैं इतनी आसानी से रन 
नहीं बना सकता। उनको हॉकी कोि बनाने के चलए अमेचरका, जम्डनी और आसट्ेचलया ने पेशकश 
की, लेचकन उनहोंने इस बात के चलए मना कर चदया। उनहोंने कहा चक मैं जो भी करंूगा, वह 

चहनदुसतान के चलए करंूगा, भारत माता के चलए करंूगा।

उपसभापचत जी, 25 जुलाई, 2015 को ''भारत गौरव पुरसकार'' से च �चटश पाचल्डयामेंट ने उनहें 

सममाचनत चकया, भले ही अं�ेजों ने हमारे ऊपर सैकड़ों वषषों तक शासन चकया। माननीय मोदी 
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जी जो आज देश के �धान मं�ी हैं, गुजरात के मुखय मं�ी रहते हुए, उनहोंने भी चरकमंर चकया 

चक मेजर धयानिनद को ''भारत रतन'' का पुरसकार चमलना िाचहए।

उपसभापचत जी, मैं इस सदन के माधयम से सभी साचथयों से यह चनवदेन करना िाहता हंू 
चक हम लोगों को एक सवर से हॉकी के जादूगर मेजर धयानिनद को ''भारत रतन'' देने के चलए 
समथ्डन करना िाचहए।

MR. DEPUTY CHAIRMAN: Okay. Full support. Yes, Mr. Tirkey, you associate 
yourself with it.

�ी जदलीप कुमार जतककी (ओचरशा): सर, मैं इसका पूरा समथ्डन करता हंू। मैं पहले भी इस 
बारे में बोल िुका हंू। मेजर धयानिनद जी बहुत बडे़ चख लाड़ी रह िुके हैं। व े 20वीं सदी के बहुत 
महान चख लाड़ी रह िुके हैं। उनके नाम पर भारत में हम सटेचरयम बना िुके हैं। उनके नाम पर 
हम अवार्ड दे िुके हैं, इसचलए मैं भी समथ्डन करता हंू चक मेजर धयानिनद को ''भारत रतन'' 
चदया जाए।

�ी उपसभापजत: हाउस का पूरा समथ्डन है।

SHRI D. RAJA (Tamil Nadu): Sir, I associate myself with the issue raised by 
the hon. Member.

SHRI BHUPINDER SINGH (Odisha): Sir, I also associate myself with the issue 
raised by the hon. Member.

SHRI VIVEK GUPTA (West Bengal): Sir, I also associate myself with the issue 
raised by the hon. Member.

SHRI VIJAY JAWAHARLAL DARDA (Maharashtra): Sir, I also associate myself 
with the issue raised by the hon. Member.

SHRI V. HANUMANTHA RAO (Telangana): Sir, I also associate myself with 
the issue raised by the hon. Member.

SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): Sir, I also associate myself 
with the issue raised by the hon. Member.

�ी सुखेनदु शेखर रा् (पसशि मी बंगाल): महोदय, मैं भी इससे अपने आपको समबद्ध करता हंू।

�ी सत्�त चतुववेदी (मधय �देश): महोदय, मैं भी इससे अपने आपको समबद्ध करता हंू।

�ी अली अनवर अंसारी (चबहार): महोदय, मैं भी इससे अपने आपको समबद्ध करता हंू।

�ी रजव �काश वममा (उत्तर �देश): महोदय, मैं भी इससे अपने आपको समबद्ध करता हंू।

�ी राम कुमार कश्प (हचरयाणा): महोदय, मैं भी इससे अपने आपको समबद्ध करता हंू।

�ी आलोक जतवारी (उत्तर �देश): महोदय, मैं भी इससे अपने आपको समबद्ध करता हंू।
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�ी जवशमभर �साद जनषाद (उत्तर �देश): महोदय, मैं भी इससे अपने आपको समबद्ध करता हंू।

�ी अरजवनद कुमार ससह (उत्तर �देश): महोदय, मैं भी इससे अपने आपको समबद्ध करता हंू।

Concern over top companies defaulting in bank loans

SHRI PAVAN KUMAR VARMA (Bihar): Mr. Deputy Chairman, Sir, corporate 
houses	 owe	 PSUs	 something	 like	 five	 lakh	 crores	 of	 rupees	 and,	 of	 this	 amount,	
roughly `	 1.4	 lakh	 crores	 are	 owed	 by	 just	 five	 companies,	 which	 include	 Lanco,	
GVK, Suzlon Energy, the Hindustan Construction Company and a certain company 
called the Adani Group and Adani Power.

Sir, I want to mention to you that the amount owed by the group called the 
Adani Group, both in terms of its long-term and short-term debt today, is around ` 
72,000 crores as per reports. Yesterday, it was mentioned that the entire amount that 
the farmers need to pay in terms of their loan is ` 72,000 crores. The Adani Group 
itself owes ` 72,000 crores to the banks! ...(Interruptions)... Sir, it does not matter 
if the Group has the ability to repay this. In the last two-three years, the company's 
net worth has gone up by 85 per cent, but economic analysts say that the ability of 
the company to keep paying the interest that it needs to pay on its debt has come 
down	 dramatically	 during	 the	 course	 of	 the	 financial	 year.	And	Budget Credit, Credit 
Suisse ranks Adani Group as the fourth most burdened house of India in business. 
Now, Sir, in spite of this, and knowing the crisis on Mr. Vijay Mallya, a loan of 
one billion dollars was given by the State Bank of India to this very Group after 
this Government came to power. Now, I don't know what the relationship of this 
Government with this business house is. I don't even know if they know them.

SHRI TAPAN KUMAR SEN (West Bengal): Crony relationship! ...(Interruptions)...

SHRI PAVAN KUMAR VARMA: But, Sir, the owner of this Group, Mr. Adani, 
is seen everywhere the Prime Minister has gone, to every country, China, UK, US, 
Europe, Japan, everywhere.

SHRI JAIRAM RAMESH (Andhra Pradesh): Australia!

SHRI PAVAN KUMAR VARMA: And, the Point of the matter is that PSU 
banks	 are	 influenced	 in	 giving	 loans	 to	 people	 even	 though	 they	 cannot	 repay	 it	
to the PSU Banks. ...(Interruptions)... I want a reply from the Government as to 
whether they are aware of this or not. And, if they are aware, what are they doing 
in this matter? One company owes as much as all the farmers of India in debt! 
...(Interruptions)... I would be grateful, Sir, if we get a response. I also wish to say, 
Sir, that this company has been given favours that are unimaginable. In Gujarat, their 
SEZ was approved in spite of the High Court strictures.
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MR. DEPUTY CHAIRMAN: Don't make allegations.

SHRI PAVAN KUMAR VARMA: Sir, I am giving a factual account. It is a 
High Court judgement. ...(Interruptions)... It was left to the State Government. The 
UPA Government had not approved it. When this Government came to power, it 
was approved. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Time over. ...(Interruptions)...

SHRI D. BANDYOPADHYAY (West Bengal): Sir, I associate myself with the 
matter raised by the hon. Member.

SHRI BHUPINDER SINGH (Odisha): Sir, I too associate myself with the matter 
raised by the hon. Member.

SHRI DILIP KUMAR TIRKEY (Odisha): Sir, I too associate myself with the 
matter raised by the hon. Member.

SHRI D. RAJA (Tamil Nadu): Sir, I too associate myself with the matter raised 
by the hon. Member.

SHRI JAIRAM RAMESH (Andhra Pradesh): Sir, I too associate myself with 
the matter raised by the hon. Member.

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, I too associate myself with 
the matter raised by the hon. Member.

�ी रजव �काश वममा (चबहार): महोदय, माननीय सदसय ने जो चवषय उठाया है, मैं अपने 
को इससे समबद्ध करता हंू।

�ी के. सी. त्ागी (चबहार): महोदय, माननीय सदसय ने जो चवषय उठाया है, मैं भी अपने 
को इससे समबद्ध करता हंू।

�ी हजरवंश (चबहार): महोदय, माननीय सदसय ने जो चवषय उठाया है, मैं भी अपने को 
इससे समबद्ध करता हंू।

�ीमती कहकशां परवीन (चबहार): महोदय, माननीय सदसय ने जो चवषय उठाया है, मैं भी 
अपने को इससे समबद्ध करती हंू।

�ी गुलाम रसूल ्जल्ावी (चबहार): महोदय, माननीय सदसय ने जो चवषय उठाया है, मैं भी 
अपने को इससे समबद्ध करता हंू।

† Transliteration in Urdu script.

†
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�ी अली अनवर अंसारी (चबहार): महोदय, माननीय सदसय ने जो चवषय उठाया है, मैं भी 
अपने को इससे समबद्ध करता हंू।

�ी आलोक जतवारी (उत्तर �देश): महोदय, माननीय सदसय ने जो चवषय उठाया है, मैं भी 
अपने को इससे समबद्ध करता हंू।

�ी जवशमभर �साद जनषाद (उत्तर �देश): महोदय, माननीय सदसय ने जो चवषय उठाया है, 
मैं भी अपने को इससे समबद्ध करता हंू।

चौिरी मुनववर सलीम (उत्तर �देश): महोदय, माननीय सदसय ने जो चवषय उठाया है, मैं 
भी अपने को इससे समबद्ध करता हंू।

†

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I too associate myself with 
the matter raised by the hon. Member and wish to say that ...(Interruptions)... it 
is absolute cronyism which has been operating in the economy. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Yes, names of all those who want to associate 
with it will be added. Now, Shri Mohd. Ali Khan.

Need for check on private hospitals by Government

�ी मोहममद अली खान (आं� �देश): सर, आज मैं देश के एक अहम मुदे् पर आपके 

तवससुत्त से इस आउस में एक बात रखना िाहता हंू। देश के अंदर आज चजस माहौल में 

private multinational hospitals िल रहे हैं, इनको देश के अंदर लाखों, करोड़ों आवाम की 

सेहत का खयाल रखने के चलए रखा गया था, लेचकन चरयासती सरकार हो या मक्ड जी सरकार 

हो hospital बनाते समय चजस िीज को मदे्नजर रखा जाता है, उसको बालाए-ताक रखकर 

आवाम की चखदमत करने के बजाए, ये आवाम को �ोफेशनल तौर पर लूटने का चबजनेस कर 

रहे हैं। इस देश की िाहे लोक सभा हो या राजय सभा हो, 2010 में जब के वज़ीरे सेहत आज 

के लीरर ऑफ चद अपोचजशन गुलाम नबी साहब यूपीए सरकार के वकत में इस हाउस के अंदर 

एक कानून लाए थे Clinical Establishment (Registration and Regulation) Act, लेचकन बडे़ 

अफसोस के साथ कहना पड़ता है चक पा ंि साल गुजरने के बावजूद भी चहनदुसतान की चकसी भी 

चरयासत के िीफ चमचनसटर ने या चहनदुसतान की सरकार ने और चरयासतों की सरकार ने इसको 

अमलीजामा पहनाने की कोचशश नहीं की। कयोंचक मेरे साथ हैदराबाद के अंदर यह वाकया हुआ 

था। मैं वज़ीरे सेहत का बड़ा मशकूर हंू चक उनहोंने अभी इस पर एकशन च �एट चकया है, लेचकन 

अब इसका सवाल नहीं है। सवाल यह है चक चजस तरीके से बुचनयादी उसूलों को बाला-ए-ताक 

रखकर �ाइवटे हॉससप टलस अवाम के साथ वयवहार कर रहे हैं, मरक़जी सरकार को उसकी जा ंि 

करानी िाचहए। यह इसचलए भी होना िाचहए कयोंचक व े उनके ऊपर जरूरी, गैर जरूरी खि्ड 

बनाकर, उनके टैस्टस करवाकर, पैसों का बोझ रालते हैं। उनकी चज़दगी भर की वह कमाई, 
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िाहे वह सरकारी मुलाचज़म हो, िाहे चरयासती मुलाचज़म हो, उसकी उस कमाई का चहससा पाने 

के चलए �ाइवटे हॉससप टलस इसे लूट का धंधा बनाने की कोचशश कर रहे हैं। मैं मरकज़ी सरकार 

से िाहंूगा चक चजतने भी �ाइवटे हॉससप टलस, चजस चदन से इसमें लगे हैं, चरयासती सरकार या 

मरक़जी सरकार हो...

†
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�ीमती रिनी पाजिल (महाराषट्): उपसभापचत जी, मैं सवयं को इससे संबद्ध करती हंू।

�ी महें� ससह माहरा (उत्तराखंर): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

�ीमती जवपलव ठाकुर (चहमािल �देश): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करती हंू।

�ी शमशेर ससह डुलो (पंजाब): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

डा. जवि्लक्मी सािौ (मधय �देश): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

चौिरी मुनववर सलीम (उत्तर �देश): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

�ी अली अनवर अंसारी (चबहार): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

SHRI PALVAI GOVARDHAN REDDY (Telangana): Sir, I associate myself with 
the Zero Hour mention made by the hon. colleague.

Lathicharge and attrocities against peacefully agitating students of  
Central University at Allahabad

SHRI TAPAN KUMAR SEN (West Bengal): Mr. Deputy Chairman, Sir, I have 
a Point of Order. Please let the House be in Order. That is the Point of Order.

MR. DEPUTY CHAIRMAN: That is a good Point of Order.

SHRI TAPAN KUMAR SEN: Mr. Deputy Chairman, Sir, I think, you have already 
unwound my clock. Please take the clock back. Sir, my Point is, it appears that the 
Government of India has declared a war on students of Central Universities in the 
country. We have seen it in JNU; we have seen it in Hyderabad and now it is the 
turn	 of	Allahabad	 University.	 Everywhere	 University	Authority's	 office	 is	 being	 made	
instrumental to bring police inside the campus and beat the students to curb their 
peaceful, collective constitutional activities. If this is not an onslaught on democracy, 
then what else is it? The latest event is of Allahabad University on 2nd of May. 
The issue was that this University Authority in a most arbitrary manner made only 
online registration compulsory for entrance examination in the University despite the 
fact that in all other Central Universities there is a provision for both online and off-
line application. The VC is even refusing to give an audience to the democratically 
elected leadership of the Allahabad University Students' Union. Instead, through his 
OSD, he is threatening the President of the Union, Miss Richa Singh, and also other 
office	 bearers,	 of	 dire	 consequences.	 In	 this	 kind	 of	 a	 situation,	 and	 since	 there	 is	

†
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no other avenue to discuss and sort out, they were on a peaceful dharna before the 
office	 of	 the	VC.	There	 the	 police	were	 brought	 and	 they	were	 beaten	 up.	They	were	
brutally beaten up injuring several others. Now, they are being threatened that further 
disciplinary	 action	 will	 be	 taken.	 It	 is	 unfortunate	 and	 shameful	 that	 the	 VC	 office	
lodged an FIR against the students' leader for so-called rioting although it is VC's 
post which rioted on the students. So, this is the kind of situation that is going on. 
Probably, they want to teach the students a lesson. But, unfortunately, this country's 
history says where such arrogant lesson-teaching is exercised, ultimately that lesson 
goes back. Right now, Sir, JNU students are on hunger strike. Kanhaiya's position 
is	 very	 critical.	 The	 Government	 may	 come	 to	 sense;	 don't	 use	 the	 VC's	 office	 to	
curb the students' right and take care of the issues being raised by the students of 
the Central Universities including Allahabad and JNU where Kanhaiya is in a very 
critical condition staging hunger strike owing to the vindictive punishment Order 
foisted on the students of the University. For the sake of democracy, the Government 
must behave democratically in addressing the issues.

SHRI MAJEED MEMON (Maharashtra): Sir, I also associate myself with the 
Zero Hour mention made by my hon. colleague.

SHRI BHUPINDER SINGH (Odisha): Sir, I also associate myself with the Zero 
Hour mention made by my hon. colleague.

SHRI V. HANUMANTHA RAO (Telangana): Sir, I also associate myself with 
the Zero Hour mention made by my hon. colleague.

DR. T. SUBBARAMI REDDY (Andhra Pradesh) Sir, I also associate myself 
with the Zero Hour mention made by my hon. colleague.

�ी के. सी. त्ागी (चबहार): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

�ी िावेद अली खान (उत्तर �देश): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध  
करता हंू।

† Transliteration in Urdu script.
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�ी अरजवनद कुमार ससह (उत्तर �देश): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

�ी गुलाम रसूल ्जल्ावी (चबहार): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।
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चौिरी मुनववर सलीम (उत्तर �देश): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

�ीमती जवपलव ठाकुर (चहमािल �देश): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करती हंू।

�ी अली अनवर अंसारी (चबहार): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

�ी शरद ्ादव (चबहार): उपसभापचत जी, मैं भी सवयं को इससे संबद्ध करता हंू।

SHRI ANAND SHARMA (Himachal Pradesh): Sir, this is a serious matter which 
this House needs to deliberate upon and the Government has to give an assurance.

Injustice meted out to lakhs of people at time of establishment 
of Bokaro Steel Plant

�ी संिीव कुमार (झारखंर): महोदय, बोकारो सटील चसटी पला ंट पहले पस्ल क सेकटर कंपनी 
के तौर पर 1964 में सथाचपत हुआ, परनतु 29 जनवरी, 1965 को सटील अथॉचरटी ऑफ इंचरया 
में ससमम चलत कर चलया गया। वहां की रैयतों से वादा चकया गया था चक बोकारो में 10 चमचलयन 
टन इसपात का कारखाना लगाने के चलए जमीन की उचित कीमत, पीढी-दर-पीढी नौकरी, 
अचछे पुनवयास के अलावा अचछी चशक्ा, चबजली, पानी एव ं चिचकतसा की सुचवधा उपल्ध कराई 
जाएगी। ऐसा वादा करने के बाद इसके चलए करीब 29,827 एकड़ जमीन का अचध�हण चकया 
गया। इसके कारण रेढ लाख से जयादा लोग चवसथाचपत हुए, कई गांव उजऱे, साथ ही जंगल 
एव ं गैर-मजरूआ जमीन भी इसकी िपेट में आई। इसके कारण चवसथाचपत इस पला ंट के चलए 
बरबाद हुए, उनहोंने अपनी जमीन खोई, अपनों को खोया और अपना गांव उजड़ते देखा। इसके 
चवपरीत BSL ने इनकी जमीन का भाव कौचऱयों में लगाया और हजारों चवसथाचपतों को मुआवजा 
एव ं वादे के अनुसार नौकरी नहीं चमली। चशक्ा, चिचकतसा, पानी तो दूर की बात रही, चवसथाचपत 
एव ं उनकी पीढी कई दशकों से अपनी जायज मा ंगों को लागू कराने के चलए दर-दर भटक रहे 
हैं एव ं आंदोलन कर रहे हैं।

महोदय, सरकार एव ं BSL की वादाचखलाफी एव ं अनयाय के चखलाफ उनकी लड़ाई सु�ीम 
कोट्ड तक पहंुि िुकी है एव ं सु�ीम कोट्ड ने Steel Authority of India vs Deby Lal Mahto 
and others, Sr. Appeal No. 1774/2008 में कहा है, "It is now high time to put an end 
to the litigation. It is an admitted fact that the project was completed way back in 
1966 and even after more than 40 years of completion of the project, people, whose 
land was acquired for the purposes of the project, are still litigating for employment."

महोदय, BSL के चवसथाचपतों की समसयाओं के समाधान के चलए 2012 में झारखंर चवधान 
सभा ने एक सचमचत का गठन चकया एव ं इसने इस समबनध में एक चरटेलर चरपोट्ड भी दी, परनतु 
चवसथाचपत आज भी उचित मुआवजा, नौकरी एव ं सरपलस जमीन, चजसका अचध�हण चकया गया 
है, उसकी वापसी के चलए आंदोलन कर रहे हैं। महोदय, 2011 में CAG की चरपोट्ड को पार्लयामेंट 
में टेबल चकया गया, चजसमें पता लगा चक BSL CSL fund का दु�पयोग हेलीकॉपटर hire करने 
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के चलए कर रहा है। CBI ने CSR fund में 121 करोड़ रूपए का गबन सथाचपत चकया है। महोदय, 
जहा ं चवसथाचपत, चजनकी जमीन पर BSL plant िल रहा है, दर-दर की ठोकरें खा रहे हैं, चकतनों 
ने आतमहतया की, चकतनों ने चबना दवाई एव ं भखू के कारण दम तोड़ा, सरकार एव ं BSL उनके 
आंदोलन को दबाना िाहती है और बराबर दमनकारी नीचत के तहत लोगों को झूठे मुकदमों में 
फंसा कर तबाह करना िाहती है, ताचक दशकों से िलता हुआ यह आंदोलन खतम हो जाए।

महोदय, मैं सदन में मागं करता हंू चक इस समसया का समाधान चकया जाए ...(सम् की घंिी)...

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with 
the matter raised by Shri Sanjiv Kumar.

Situation arising due to change in pattern of disbursement of scholarship 
amount to minority students under DBT Scheme

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, today, I would like to draw 
the attention of the House towards the issue of denial of scholarship money to the 
minority students due to change in pattern of disbursal of funds.

Mr. Deputy Chairman, Sir, the Ministry of Minority Affairs had decided in 
2015-16 to disburse the scholarship amount to the minority students through the 
Direct	 Benefit	 Transfer	 Scheme,	 wherein	 the	 scholarship	 money	 was	 to	 be	 directly	
transferred to the bank accounts of the students. However, Sir, in the year, the DBT 
Scheme	 was	 marked	 by	 various	 technical	 difficulties	 which	 led	 to	 the	 disbursal	 of	
scholarship amount to only 39 lakh minority students, as opposed to the average 
of 80 lakh students per year, thereby implying that approximately 41 lakh students 
were	 denied	 scholarships	 in	 this	 financial	 year.

Sir, the Ministry of Minority Affairs, in a statement released by the PIB, stated 
that	 the	 unutilized	 funds	 would	 be	 used	 in	 the	 next	 financial	 year	 through	 an	
alternative	 mechanism.	 However,	 Sir,	 there	 has	 been	 no	 clarification	 on	 what	 is	 that	
alternative	 mechanism.	 These	 unutilized	 funds	 will	 be	 used	 in	 the	 present	 financial	
year, but they still do not redress the grievance of the students who were denied 
the scholarship in 2015-16.

Sir, this problem also exposes the weakness in policies and implementation by 
the present Government. Through this intervention, Sir, I want to ask the Government 
whether before implementing DBT, adequate checks were done to spot the technical 
difficulties	 in	 this	 system	 and	 whether	 any	 modular	 training	 for	 filing	 the	 new	
online	 verification	 and	 disbursal	 of	 funds	 was	 conducted	 for	 the	 minority	 students.	
Sir,	 the	 scholarship	 in	 the	 educational	 sector	 plays	 a	 significant	 role	 in	 providing	
equal	 opportunity	 and	 a	 level-playing	 field	 to	 all	 the	 students	 belonging	 to	 different	
communities in the society.
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Furthermore, Sir, recently after the announcement of the Budget, allocation of 
Budget for pre-matric scholarships for minority students has been cut to ` 931 
crore in 2016-17 from ` 1,040 crores in 2015-16. Similarly, there was a reduction 
of ` 30 crores for post-matric scholarships for minority students. The cut in the 
Budget for scholarships for minority students clearly shows that this Government 
is not serious with regard to the welfare of minority students, and, for providing a 
level-playing	 field	 to	 the	 minority	 students	 of	 the	 country.	 The	 aforesaid	 move	 has	
not	 only	 shaken	 the	 confidence	 of	 the	 minority	 students	 but	 also	 raises	 the	 question	
on the PM's slogan, 'Sabka Saath, Sabka Vikas'. The Minister of Minority Affairs 
is sitting here. I would request the Government to reconsider the move of reducing 
the funds, and, allocate fresh funds for these scholarships. Thank you.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with 
the matter raised by the hon. Member. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay. The Minister wants to react.

THE MINISTER OF MINORITY AFFAIRS (DR. NAJMA A. HEPTULLA):  
Mr. Deputy Chairman, Sir, giving a complete explanation for what the hon. Member 
has raised, will need a lot of time. I can send him the report and I will discuss with 
him. But there is no cut in the scholarship. Just to avoid delay in the disbursement 
of scholarship to the students, we wanted to take the new system, that is, Direct 
Benefit	 Transfer.	 There	 is	 a	 technical	 reason.	 Because	 there	 is	 a	 portal	 where	 all	 the	
universities, all the students from various Ministries who are giving scholarships, are 
put	 together,	 and,	 some	 technical	 difficulty	 was	 there.	 The	 money	 is	 lying,	 and,	 for	
the	 first	 time	 in	 history,	 the	 Finance	 Ministry	 has	 allowed	 to	 carry	 the	 last	 year's	
funds to this year's fund for the same students who were denied the scholarship. 
This is the most positive action that the Government has taken.

SHRI MD. NADIMUL HAQUE: What about the... ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Thank you. Now, Shri Vivek Gupta. ...(Interruptions)... 
That is all. ...(Interruptions)... That is all. ...(Interruptions)... Nothing more; it is very 
clear. ...(Interruptions)... Now, Mr. Vivek Gupta, please start. ...(Interruptions)...

�ी गुलाम रसूल ्जल्ावी:*

MR. DEPUTY CHAIRMAN: No, no. That is not going on record. ...(Interruptions)... 
Mr. Gupta, you please speak. ...(Interruptions)...

* Not recorded.

[Shri Md. Nadimul Haque]
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Reduction in interest rate in small saving schemes affecting  
poor and senior citizens

�ी जववेक गुपता (पसशि  मी बंगाल): सर, इस साल 30 माि्ड के आसपास चव�मी संवत बदला 

था और चहनदू नव वष्ड की शुरूआत हुई थी। नव वष्ड पर लोगों को तोहफा चमलता है, बधाई चमलती 

है, मगर इस सरकार ने नव वष्ड पर जो तोहफा चदया है, वह हम लोगों को सवीकाय्ड नहीं है।

सर, सीचनयर चसचटजं़स, छोटी लड़चकयों, बाल कनयाओं इन सबके चलए सेटवगस इंटरेसट 

रेट को घटा चदया गया है। सर, मैं कुछ उदाहरण देना िाहता हंू। चकसान चवकास प� पर 8.7  

परसेंट इंटरेसट था, चजसे घटाकर 7.8 परसेंट कर चदया गया। Monthly Income Scheme में 

8.4 परसेंट रेट को घटाकर 7.8 परसेंट कर चदया गया है। बेटी बिाओ-बेटी पढाओ जैसी बातें 

बोलने वाली इस सरकार ने सुकनया समृचद्ध योजना पर इंटरेसट रेट को 9.3 परसेंट से घटाकर 

8.6 परसेंट कर चदया है।

सर, मैं आपके माधयम से इस सरकार से पूछना िाहता हंू, कया महंगाई खतम हो गई है? 

कया िीजों के दाम चगरने लग गए हैं? सर, जो गरीबों के चलए इनकम का माधयम था, चजनकी 

आजीचवका इंटरेसट के पैसों से िलती थी, उस इंटरेसट को आपने कम कयों कर चदया है? इससे 

उनको जो तकलीफ पहंुिी है, उसका खाचमयाजा आप कैसे भरेंगे? हमें इसका कोई रासता या 

कोई उपाय बता दीचजए। 

सर, हर महीने सीचनयर चसचटजं़स को इंटरेसट के रूप में जो इनकम चमलती है, उसी से व े

अपने पूरे महीने के सारे खिचे करते हैं। एक तरफ स्जी, दूध इतयाचद सब िीजों के दाम बढते 

जा रहे हैं, दूसरी तरफ आप उनकी आमदनी कम करते जा रहे हैं। इसे रबल मार नहीं कहेंगे, 

तो कया कहेंगे? सर, मुझे इस पर एक शेर याद आ रहा है —

''एक तरफ महंगाई मार गई

दूसरी तरफ खुदाई मार गई।''

सर, मैं आपके माधयम से चवत्त मं�ी जी से दोबारा चरकवसेट करना िाहंूगा चक व े इतने कडे़ 

कदम न उठाएं। इंटरेसट रे्टस कम होने से गरीब लोगों को, सीचनयर चसचटजं़स को और हाउस 

वाइवस को जो चदककतें आ रही हैं, उसको आप कैसे कमपंसेट करेंगे? आप कैसे उनकी तकलीफों 

को दूर करेंगे, इसके बारे में सोि लीचजए।

सर, यहां चदलली के नॉथ्ड ्लॉक में कुछ बाबू लोग बैठकर यह फैसला कर लेते हैं, मगर 

इसका असर चहनदुसतान की बहुत बड़ी आबादी पर पड़ रहा है। आपको उनकी आवाज का अहसास 

िुनाव के टाइम पर पता िलेगा, लेचकन तब तक बहुत देर हो िुकी होगी।

सर, मैं आपके माधयम से कहना िाहता हंू चक सरकार इस पर पुनर्विार करे, और जलद से 

जलद इस पर काय्डवाही करे और इनहोंने जो इंटरेसट रेट घटाया है, इसको वापस चरसटोर करे।

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with 
the matter raised by the hon. Member.
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�ीमती जवपलव ठाकुर (चहमािल �देश): सर, मैं माननीय सदसय के वकतवय से सवयं को 
संबद्ध करती हंू।

�ी रामचं� �साद ससह (चबहार): सर, मैं भी माननीय सदसय के वकतवय से सवयं को संबद्ध 
करता हंू।

�ीमती वंदना चवहा्ण (महाराषट्): सर, मैं भी माननीय सदसय के वकतवय से सवयं को संबद्ध 
करती हंू।

�ीमती कनक लता ससह (उत्तर �देश): सर, मैं भी माननीय सदसय के वकतवय से सवयं को 
संबद्ध करती हंू।

�ीमती झरना दास वैद्य (च �पुरा): सर, मैं भी माननीय सदसय के वकतवय से सवयं को संबद्ध 
करती हंू।

�ी गुलाम रसूल ्जल्ावी (चबहार): सर, मैं भी माननीय सदसय के वकतवय से सवयं को 
संबद्ध करता हंू।

�ी सननत ् ुस कुिूर (असम): सर, मैं भी माननीय सदसय के वकतवय से सवयं को संबद्ध 
करता हंू।

�ी नरें� कुमार सवैन (ओचरशा): सर, मैं भी माननीय सदसय के वकतवय से सवयं को संबद्ध 
करता हंू।

�ीमती सरोजिनी हेम्म (ओचरशा): सर, मैं भी माननीय सदसय के वकतवय से सवयं को 
संबद्ध करती हंू।

Concern over supply of fake and adulterated fitness and food  
supplements in market

�ी नरेश अ�वाल (उत्तर �देश): माननीय उपसभापचत जी, चमलावट इस समाज के और देश 
के चलए इतना बड़ा अचभ शाप हो गया है चक आज यही नहीं पता िलता चक खाने वाली कौन-सी 
साम�ी हमें सही चमल रही है और कौन सी गलत चमल रही है।

�ीमन्, हाल ही में लोक सभा में हष्डवध्डन जी जवाब दे रहे थे। उनहोंने कहा चक चदलली में 
दूध की चजतनी भी सैमपटलग की गई, उसमें से 68 परसेंट सैमपटलग फेल हुई। इसका मतलब चक 
चदलली में 68 परसेंट नकली दूध चबक रहा है, जो हमारी राजधानी है, तो देश में चकतना चबक 
रहा होगा? मैं अभी दो-तीन चदन पहले एक िैनल पर देख रहा था चक एक नकली दूध बनाने 
वाला उस िैनल पर चबना चकसी भय के खुलेआम चदखा रहा था चक हम कैसे नकली दूध बनाते 
हैं, 100 लीटर दूध रोज बनाकर बेि लेते हैं और यह हमारी आमदनी का जचरया है। एसोिेम की 
चरपोट्ड में आया है चक देश में जो 70 परसेंट खाद्य पदाथ्ड चमल रहे हैं, व े चमलावटी हैं। हालत तो 

†

† Transliteration in Urdu script.
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यह हो गई चक बाबा रामदेव जो �िार करते हैं, तो कहते हैं चक हमारा घी असली है, औरों का 
नकली है, हमारा सरसों का तेल शुद्ध घानी का है, बाकी लोगों का सरसों का तेल चमलावटी है। 
तो अगर देश में खाने के पदाथषों के मामले में भी यह हो गया है चक कौन असली है, और कौन 
नकली है और अगर उसके चलए भी यह कहना पडे़ चक हमारा यह सामान शुद्ध है, ले लो और 
दूसरे का अशुद्ध है, तो �ीमन्, यह तो एक बड़ी सीचरयस िीज़ है।

आज िाहे आप फल ले लीचजए, स्जी ले लीचजए, दूध ले लीचजए या मसाले ले लीचजए, 
इनमें से कौन सी ऐसी िीज़ हैं, चजसमें चमलावट नहीं है? अब तो िीन ने पलाससट क का िावल 
बनाकर भेज चदया है। �ीमन्, वह पलाससट क का िावल सामानय िावल में चमलाकर बेि चदया जाता 
है। वह िावल के साथ पक जाता है और लोग पलाससट क का िावल खाने लगे हैं। मतलब, िीन 
भी हमारे देश के साथ एक चख लवाड़ कर रहा है। यह चकतनी बड़ी समसया है और इसमें सजा 
का कया �ावधान है? आप अगर पकडे़ जाएंगे, तो 6 महीने की सजा और 1,000 रूपये जुमयाना 
और अगर उससे कोई मर जाएगा, तो आजीवन कारावास की सजा का �ावधान है।

सर, पूरे यूरोप, पूरे अमेचरका और चवशव में शायद ही कोई ऐसा देश है, जहां चमलावट के 
मामले में गमभीरता न ली गई हो। यूरोप में अगर कोई सबसे बड़ा अपराध माना जाता है, तो 
चमलावट को माना जाता है, ल ेचकन हमारे देश में सब जानते हुए भी ऐसा हो रहा है। अभी स्जी 
लेने िले जाइए... िैनलस पर चदखाया जाता है चक चकस तरह इंजेकशन लगाकर स्जी को रातों-
रात बड़ा कर देते हैं। एक इंि की लॉकी 12 इंि की हो जाती है। चकस तरह स्जी को रंग कर 
ताजा चदखाया जाता है, फलों के ऊपर चकस तरीके से मोम लगा देते हैं, यह तो सवास्थय के 
साथ एक �कार से चखलवाड़ हो रहा है। आज जो नौजवान अपनी हेलथ के �चत कांशस हुआ 
है, आज अगर उसके सवास्थय के साथ यह चखलवाड़ हुआ, तो कैसे काम िलेगा? आज हाट्ड के 
रोग, कैं सर के रोग, लीवर के रोग कयों जयादा बढ रहे हैं? इसी चमलावट के कारण बढ रहे हैं। 
इसके पहले ये रोग कयों नहीं होते थे?

मैं सरकार से कहंूगा चक सरकार इसको गंभीरता से ले। अगर इसके चलए कोई कानून बनाना 
हो, तो मैं सरकार से कहंूगा चक वह कुछ सखत कानून बनाए। वह उसे पार्लयामेंट में लाए। हम 
सब उस कानून का समथ्डन करेंगे, उसे पास कराएंगे।

�ी के. रहमान खान (कणयाटक): महोदय, मैं सवयं को इस चवषय से समबद्ध करता हंू।

�ी रजव �काश वममा (उत्तर �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी के. सी. त्ागी (चबहार): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी हजरवंश (चबहार): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ीमती कनक लता ससह (उत्तर �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करती हंू।

† Transliteration in Urdu script.
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�ी जवशमभर �साद  जनषाद (उत्तर �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध 

करता हंू।

�ी आलोक जतवारी (उत्तर �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी अरजवनद कुमार ससह (उत्तर �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

डा. चं�पाल ससह ्ादव (उत्तर �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

SHRI NARESH GUJRAL (Punjab): Sir, I associate myself with the issue raised 
by the hon. Member.

SHRI A.U. SINGH DEO (Odisha): Sir, I also associate myself with the issue 
raised by the hon. Member.

SHRI PARIMAL NATHWANI (Jharkhand): Sir, I also associate myself with the 
issue raised by the hon. Member.

�ी देवेंदर गौड िी. (आं� �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी परवेज़ हाशमी (राषट्ीय राजधानी के्�, चदलली): महोदय, मैं भी सवयं को इस चवषय से 

समबद्ध करता हंू।

�ी जवि् िवाहरलाल दडमा (महाराषट)्: महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

डा. जवि्लक्मी सािौ (मधय �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करती हंू।

�ी सननत ् ुस कुिूर (असम): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी आनंद भासकर रापोल ू (तेलंगाना): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

डा. �दीप कुमार ्ालमुचू (झारखंर): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी महें� ससह माहरा (उत्तराखंर): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी शमशेर ससह डुलो (पंजाब): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी ि्राम रमेश (आं� �देश): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

�ी र्णजवि् ससह िूदेव (छत्तीसगढ): महोदय, मैं भी सवयं को इस चवषय से समबद्ध करता हंू।

MR. DEPUTY CHAIRMAN: I think it is a very, very serious matter. One of 
the reasons why the incidents of Cancer are increasing, is adulterated food. The 
Government should have very stringent laws for that. I think you may kindly report 
to the concerned Minister. The Government should come forward with a legislation 
which has teeth.
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अलपसंख्क का ््य मं�ाल् में राज् मं�ी तथा संसदी् का ््य मं�ाल् में राज् मं�ी  
(�ी मुखतार अब्ास नक़वी): ठीक है, सर। चनसशि त तौर से यह बात बहुत ही गमभीर है और टिता 
की बात है। माननीय अ�वाल साहब ने यह चवषय जो उठाया है, इसके बारे में मैं च  नसशि त तौर 
से संबंचध त मं�ी को कहूंगा, ताचक इस तरह की जो घटनाएं हैं और इस तरह की जो चरपोटस्ड 
बताई गई हैं, ऐसी िीजें चबलकुल न हों और इसको रोका जा सके।

MR. DEPUTY CHAIRMAN: Correct. Government should take action.

Need to conduct safety audit of Government and private buildings

�ी जवि् िवाहरलाल दडमा (महाराषट्): महोदय, मैं आग से होने वाली दुघ्डटनाओं के बारे 
में सदन का धयान आकर्षत करना िाहता हंू। चवगत मंगलवार को अाग ने नेिुरल चहसट्ी के 
सं�हालय को जला कर खाक कर चदया। इसमें तमाम महतवपूण्ड दसतावजे जल कर राख हो गए 
और जो तीन महतवपूण्ड गैलरीज़ थीं, व े भी आग पर काबू न पाने के कारण जल कर खाक हो 
गईं। यहां तक चक लगी हुई आग पर काबू पाने में भी काफी वकत लगा। बताया गया चक चबसलर ंग 
का सेफटी मैकेचनजम ठीक से काम नहीं कर रहा था।

महोदय, देश की अचधकांश महतवपूण्ड इमारतों में साव्डजचनक, सरकारी-�ाइवटे हॉससप टलस, 
मलटी सटोरीर चबसलर ंगस भी शाचमल हैं। उनका ठीक से सेफटी ऑचरट नहीं होता है तथा आग पर 
काबू पाने या रोकने के चलए कोई पुखता इंतजाम नहीं होता है, चजससे आग लगने की दुघ्डटनाएं 
बढती जा रही हैं तथा दुघ्डटनाओं में मरने वालों की संखया में लगातार इजाफा होता जा रहा है। 
अभी हाल ही में कोललम में जो घटना हुई, उसमें करीब 100 से अचधक लोग मारे गए। पूरे देश 
के अंदर 2010 से 2014 तक, पा ंि साल में 1 लाख 13 हजार से जयादा लोग आगजनी की दुघ्डटना 
में मारे गए हैं और उनमें महाराषट् में आगजनी से मरने वालों की संखया सबसे अचध क है। �ाइम 
चरकॉर्ड ्यूरो के मुताचबक महाराषट् में चसफ्ड  2014 में आग से करीब-करीब 4 हजार लोग मारे 
गए हैं। केरल और महाराषट् में  residential buildings में आग की सबसे जयादा दुघ्डटनाएं हुई 
हैं और व े असुरचक् त हैं। काफी multi-national buildings असुरचक्त हैं। Municipal Corporations 
टैकसपेयस्ड से तो पैसा लेती है, लेचकन इस तरह की घटना को रोकने के चलए उनके पास कोई 
इंतजाम नहीं है, लैरस्ड नहीं हैं, आधुचनक गैजे्टस नहीं हैं। हेचलकॉपटर आचद की भी कोई वयवसथा 
उसके पास नहीं है। मैं सरकार से मा ंग करता हंू चक इसे emergency situation मान कर मुमबई, 
चदलली, बेंगलु�, कोलकाता, नागपुर तथा देश के अनय शहरों की सभी चबसलर ंगस का सेफटी ऑचरट 
चकया जाए तथा असुरचक् त इमारतों और चबलरस्ड पर सखत कार्डवाई की जाए। यह जो आग की 
घटना बार-बार हो रही है, इसमें आपने देखा होगा चक साव्डजचनक सथानों के साथ जो मंचदर 
तथा अनय धार्मक सथल हैं, उन पर भी बहुत बुरी तरह से आघात पहंुिा है, इसचलए मैं सरकार 
से चनवदेन करना िाहता हंू चक हमारी जो पुरानी धरोहरें हैं, उनको संभालने के चलए हमें चवशेष 
�यास करना िाचहए। सरकार कॉरपोरेशनस को परचमशन तो दे देती है।

MR. DEPUTY CHAIRMAN: Okay; time over. Shri Shamsher Singh Dullo.

�ी अजवनाश पांडे (महाराषट्): महोदय, मैं सवयं को इस चवषय के साथ संबद्ध करता हंू।

�ी र्णजवि् ससह िुदेव (छत्तीसगढ): महोदय, मैं भी सवयं को इस चवषय के साथ संबद्ध 
करता हंू।
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Need for a national policy to give compensation to  
the victims of terrorist violence

�ी शमशेर ससह डुलो (पंजाब): महोदय, मैं आपके माधयम से सरकार का धयान आतंकवाद 

पीचऱत पचरवारों की ओर आकृषट करना िाहता हंू। आज आतंकवाद का कहर चसफ्ड  दुचनया के 

दूसरे देशों में नहीं है, बसलक  यह भारत में भी बहुत तेजी से फैल रहा है। नॉथ्ड-ईसट, जममू-कशमीर 

और पंजाब में insurgency और आतंकवादी गचतचवचध यां बढती जा रही हैं। हमने आज भी पढा है 

चक चदलली में बहुत सारे आतंकवादी पकडे़ गए हैं। �ांस, अमेचरका और मुमबई में ऐसी गचतचवचधयों 

से बहुत से लोग मारे गए।

सर, मैं पंजाब से आता हंू। वहा ं पर भी 1978 से लेकर 1992-93 तक आतंकवाचदयों की 

गचतचवचधयों के कारण तकरीबन 26 हजार लोग मारे गए। चसचवचलयनस मारे गए, पुचलस ऑचफसस्ड 

मारे गए और different parties के नेता लोग मारे गए। उनको जो राहत चमलनी िाचहए, वह 

उनको नहीं चमली है। आप देख रहे हैं चक जममू-कशमीर में रोज ऑचफसर मरते हैं, चरफेंस वाले 

मरते हैं। देश की एकता और अखंरता के चलए जो लोग शहीद हुए हैं, िाहे व े चसचवचलयनस हैं 

या पोचलचटकल पाटटीज़ के लीरस्ड हैं, उनके पचरवारों को राहत देने के चलए कें � सरकार की 

कोई योजना नहीं है। उनकी फैचमली को rehabilitate करने के चलए, compensate करने के 

चलए कें � सरकार की कोई नीचत नहीं है। पंजाब के आतंकवाद पीचऱतों ने जंतर-मंतर पर धरना 

भी चदया। हम भी उनके साथ गए और हम इसके बारे में सरकारों को चलखते भी गए। मेरी यह 

मा ंग है चक आतंकवाद पीच ड़तों की सहायता करने के चलए कें � सरकार की तरफ से कोई �ो�ाम 

होना िाचहए, कोई transparent policy होनी िाचहए। यह ठीक है चक गवन्डमेंट सर्वस वाले को 

सहायता चमल जाती है, लेचकन जो आतंकवाद पीचऱत पचरवार हैं, उनकी चकसी ने सुध-बुध नहीं 

ली, न ही कें � सरकार ने ली और न ही राजय सरकार ने ली। इस संबंध में कें � सरकार की 

कोई नीचत होनी िाचहए। जैसे 1984 के दंगा पीचऱत पचरवारों को यूपीए सरकार ने भी राहत दी 

और अब की सरकार भी दे रही है, पर चहनदुसतान में यानी नॉथ्ड-ईसट, जममू-कशमीर, पंजाब में जो 

आतंकवाद पीचऱत पचरवार हैं, उनकी चकसी ने सुध-बुध नहीं ली। पंजाब में 26 हजार ऐसे पचरवार 

हैं, च जनकी चकसी ने सुध-बुध नहीं ली। उनकी कोई सहायता नहीं की, उनके बचिे सड़कों पर हैं, 

उनकी जमीनों पर आतंकवाचदयों ने क्जा कर चलया था। मैं सरकार से अनुरोध करता हूं, यहा ं 
पर �ाइम चमचनसटर साहब भी बैठे हैं, इनसे भी अनुरोध करता हंू चक पंजाब, नॉथ्ड-ईसट या देश 

के अनय चहससों में, जहां-जहा ं भी चसचवचलयन लोग आतंकवाद के चश कार हुए हैं, उनके पचरवारों 

को, चजस �कार से 1984 के दंगा पीचऱत पचरवारों को योजना बनाकर राहत दी गई, उसी तरह 

की योजना बनाकर इनको भी राहत दी जानी िाचहए।

MR. DEPUTY CHAIRMAN: Time over. ...(Interruptions)... Time over. Shri 
Prabhat Jha.

SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): Sir, I associate myself 
with the Zero Hour mention made by the hon. Member.

MR. DEPUTY CHAIRMAN: Shri Prabhat Jha. ...(Interruptions)... Shri Prabhat Jha.
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Death of a dalit due to hunger in Banda, Uttar Pradesh

�ी �भात झा (मधय �देश): सर, मैं यह कहना िाहता हंू ...(व्विान)...

MR. DEPUTY CHAIRMAN: Okay. Time over. ...(Interruptions)... Time over. It 
is time for Question Hour.

————

12.00 NooN

(MR. CHAIRMAN in the Chair)

ORAL ANSWERS TO QUESTIONS

* Q.No. 121 (The questioner was absent.)

Fall in RTI applications

*121. SHRI A. W. RABI BERNARD: Will the PRIME MINISTER be pleased 
to state:

(a) whether the annual report of the Central Information Commission (CIC) 
shows	 that	 a	 total	 of	 7.55	 lakh	 RTI	 applications	 were	 filed	 in	 2014-15,	 a	 decline	
of 79,000 since last year;

(b) whether it is a fact that almost 90,000 RTI applications were pending for 
decisions at the start of the reporting year of 2014-15 and only 75.25 per cent of 
public authorities registered with CIC, submitted data on RTI for this year; and

(c) if so, the details thereof including the details of the public authorities which 
have not submitted the data?

THE MINISTER OF STATE IN THE PRIME MINISTER’S OFFICE  
(DR. JITENDRA SINGH): (a) to (c) A Statement is laid on the Table of the House.

Statement

(a) Yes, Sir. As per the Annual Report of the Central Information Commission 
(CIC) for 2014-15, a total of 7,55,247 Right to Information (RTI) applications were 
received by reporting Public Authorities in 2014-15, as against 834,183 number of 
RTI applications received in 2013-14, registering a decline of 78,936 number of RTI 
applications.

(b) and (c) The number of RTI applications pending for disposal with different 
Public Authorities, as on 01.04.2013 was 1,28,447 compared to 89,785 pending 
as on 01.04.2014. This shows a decline of 38,662 applications and 30.09% over 
previous year.
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As per Section 25(1) of the Right to Information Act the Central Information 
Commission shall, after the end of the year, prepare a report on the implementation 
of the provisions of this Act during that year and forward a copy thereof to the 
appropriate Government.

The Act further says that each Ministry or Department shall collect and provide 
all such information to the CIC required to prepare the annual report. CIC has 
further directed that such returns shall be submitted on quarterly basis in a reporting 
year. Public Authority, which fails to submit their return even for a single quarter, 
is treated as defaulter for the purpose.

As per the Annual Report of the CIC, 75.27% of the Public Authorities have 
filed	 their	 Annual	 Returns	 to	 the	 CIC	 for	 2014-15,	 which	 is	 higher	 than	 the	 figure	
of 72.54% for 2013-14.

The list of 502 Public Authorities, Ministry-wise, who have not submitted their 
Annual Returns for 2014-15 is available in the Annual Report of CIC for the year 
2014-15 which has already been laid in the Parliament. This can also be accessed 
from CIC’s website, i.e. www.cic.gov.in.

MR. CHAIRMAN: Q. No. 121. ...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, with due respect, I would request ...(Interruptions)...

MR. CHAIRMAN: No. ...(Interruptions)... Please ...(Interruptions)... This is 
Question Hour.

SHRI JAIRAM RAMESH: Sir, with due respect, I would request ...(Interruptions)...

MR. CHAIRMAN: Please ...(Interruptions)... This is Question Hour.

SHRI JAIRAM RAMESH: Sir, I gave a notice for a Short Duration Discussion.

MR. CHAIRMAN: That is all right. It will be considered. But I can’t give you 
the answer in Question Hour.

SHRI JAIRAM RAMESH: Sir, I request you to take a quick decision on that.

MR. CHAIRMAN: You know that these things are done according to a certain 
process. Please...(Interruptions)... We will give due attention to your request, but not 
at this time.

Question No. 121. The questioner is absent. Let the answer be given. Are there 
any supplementary questions?

SHRIMATI RAJANI PATIL: Sir, the Right to Information Act was passed by the 
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UPA Government with the initiative of our Leader, Shrimati Sonia Gandhi, to bring 
transparency and clarity in Government proceedings. Through you, Sir, I would like to 
know this from the hon. Minister. As per the answer given by the Minister, there is a 
fall in the number of RTI applications. Is it due to some of the incidents like murder of 
RTI activists and physical abuse that led to the fall in the number of RTI applications?

DR. JITENDRA SINGH: Mr. Chairman, Sir, the hon. Member’s concern is 
well taken. No doubt, she is right that the number of RTI applications have gone 
down. But I am glad to inform the august House that as per the reports and the 
data available with us, the primary reason for that is that with each passing day, 
more and more public authority units and Ministries are placing their information 
in public domain suo motu. For example, the Department of Personnel and Training 
itself which deals with the Information Commission has such an active portal that 
even	 before	 the	 transfer	 Order	 reaches	 the	 concerned	 officer,	 it	 is	 already	 there	 on	
the website. So, I think it is a healthy development which all of us should welcome.

आंगनवाडी कें �

*122. डा. सत्नारा््ण िजि्ा: कया मजहला एवं ्ाल जवकास मं�ी यह बताने की कृपा 
करेंगे चक:

(क) आगंनवाड़ी कें �ो ं की सथापना करने, उनके उदे्शय, उनके द्ारा चकए गए काय्ड और उनकी 
उपलस्ध यों के साथ-साथ उनके लंक्यों को हाचसल करने के चलए चकए गए उपायों का ्यौरा कया है;

(ख) कें �ीय सरकार द्ारा आंगनवाड़ी काय्डकतयाओं को चदए जा रहे पाचर�चमक का ्यौरा 
कया है और �तयेक राजय द्ारा उनहें यचद कोई अचतचरकत भगुतान चकया जा रहा है तो उसकी 
ससथ चत कया है; और

(ग) यचद आंगनवाड़ी कें �ों के काय्डकरण के संबंध में यूनाईटेर नेशनस चिलर्ेनस इमरजेनसी 
फंर (यूचनसेफ) के साथ कोई परामश्ड चकया गया है तो उसका ्यौरा कया है?

मजहला एवं ्ाल जवकास मं�ी (�ीमती मेनका संि् गांिी): (क) से (ग) चववरण सदन के 
पटल पर �सतुत है।

वििरण

(क) समेचकत बाल चवकास सेवा (आईसीरीएस) सकीम (i) 0-6 वष्ड तक की आयु वग्ड के बचिों 
की पौषचण क ससथ चत एव ं सवास्थय सतर में सुधार लाने; (ii) बचिे के समुचित मनोवजै्ाचनक, शारीचरक 
तथा सामाचजक चवकास की आधारचशला रखने; (iii) मृतयु-दर, �गणता दर, कुपोषण तथा बीि में 
पढाई छोड़ने वाले बचिों की दर में कमी लाने; (iv) बाल चवकास को बढावा देने के चलए चवचभन्न 
चवभागों के बीि नीचतयों तथा काययानवयन में �भावी समनवयन सथाचपत करने; और (v) समुचित 
पोषण और सवास्थय चशक्ा के माधयम से सामानय सवास्थय तथा पौषचणक जरूरतों की देखभाल 
करने के चलए माताओं की क्मता का चवकास करने के उदे्शय से वष्ड 1975 में शुरू की गई थी।
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आईसीरीएस राजयों/संघ राजय के्�ों द्ारा च �यासनव त की जा रही एक कें �ीय �ायोचजत सकीम 
है। आंगनवाड़ी कें � आंगनवाड़ी काय्डकच�यों एव ं आंगनवाड़ी सहाचयकाओं के माधयम से बचिों  
(6 वष्ड से कम आयु के) और गभ्डवती एव ं धा�ी माताओं को छह सेवाओं अथयात (i) पूरक पोषण; 
(ii) सकूल-पूव्ड अनौपिाचरक चश क्ा; (iii) पोषण तथा सवास्थय चशक्ा; (iv) �चतरक्ण; (v) सवास्थय 
जा ंि; और (vi) रेफरल सेवाओं का पैकेज �दान करते हैं। उपरोकत छह सेवाओं में से तीन सेवाएं 
अथयात् �चतरक्ण; सवास्थय जा ंि; और रेफरल सेवाएं सवास्थय से संबंचधत हैं और साव्डजचनक सवास्थय 
अवसंरिना के माधयम से �दान की जाती हैं।

आईसीरीएस के अंतग्डत आंगनवारी कें �ाें की सथापना जनसंखया आधाचरत होती है चजसका 
्यौरा चनमनानुसार है:

आंगनवाडी कें �

�ामी्ण/शहरी पजर्ोिनाओं के जलए

400-800 — 1 आंगनवाड़ी कें �

800-1600 — 2 आंगनवाड़ी कें �

1600-2400 — 3 आंगनवाड़ी कें �

उसके बाद 800 के गुणा ंक पर — 1 आंगनवाड़ी कें �

लघ ु आंगनवाडी कें� के जलए

150-400 — 1 लघु आंगनवाड़ी कें �

िनिाती्/नदी तिी्/रेजगसतानी, पव्यती् एवं अन् दुग्यम के्�ों/पजर्ोिनाओं के जलए

300-800 — 1 आंगनवाड़ी कें �

लघ ु आंगनवाडी कें � के जलए 

150-300 — 1 आंगनवाड़ी कें �

इसके अलावा, ऐसी बससत यों में, जहा ं पर बचिों की संखया 40 से अचधक है और कोई 
आंगनवाड़ी कें � नहीं है, मा ंग पर आंगनवाड़ी कें � खोलने का भी �ावधान है।

सकीम के अंतग्डत उपयु्डकत छह सेवाएं नीिे चदए गए ्यौरे के अनुसार चवचभ न्न कर्मयों द्ारा 
आंगनवाड़ी कें �ों पर �दान की जाती है:

सेवाएं लचक् त समूह सेवाएं �दान करने वाला

पूरक पोषण 6 वष्ड से कम आयु के बचिे: गभ्डवती 
एव ं धा�ी माताएं (पीएंरएलएम)

आंगनवारी काय्डकतया एव ं आंगनवारी 
सहाचयका (मचहला एव ंबाल चवकास मं�ालय)

�चतरक्ण* 6 वष्ड से कम आयु के बचिे: गभ्डवती 
एव ं धा�ी माताएं (पीएंरएलएम)

एएनएम/चिचकतसा अचधकारी (सवास्थय �णाली, 
सवास्थय एव ं पचरवार कलयाण मं�ालय)
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सेवाएं लचक् त समूह सेवाएं �दान करने वाला

सवास्थय जािं* 6 वष्ड से कम आयु के बचिे: गभ्डवती 
एव ं धा�ी माताएं (पीएंरएलएम)

एएनएम/चिचकतसा अचधकारी/आंगनवाड़ी  
काय्डक�ी (सवास्थय �णाली, सवास्थय एव ं
पचरवार कलयाण मं�ालय)

रैफरल सेवाएं 6 वष्ड से कम आयु के बचिे: गभ्डवती 
एव ं धा�ी माताएं (पीएंरएलएम)

एएनएम/चिचकतसा अचधकारी/आंगनवाड़ी  
काय्डक�ी (सवास्थय �णाली, सवास्थय एव ं
पचरवार कलयाण मं�ालय)

सकूल पूव्ड 
चशक्ा

3-6 वष्ड की आयु के बचिे आंगनवारी काय्डक�ी (मचहला एव ं बाल 
चवकास मं�ालय)

पोषण एव ं
सवास्थय चशक्ा

मचहलाएं (15-45 वष्ड) आंगनवाड़ी काय्डक�ी/एएनएम/चिचकतसा 
अचध कारी (सवास्थय �णाली, सवास्थय एव ं
पचरवार कलयाण मं�ालय, मचहला एव ं बाल 
चवकास मं�ालय)

* आंगनवाड़ी काय्डकच�यां लचक्त समूह को अचभचनधयाचरत करने में एएनएम की सहायता करती हैं।

सरकार ने राजयों/संघ राजय के्�ों को संियी रूप से 14 लाख आंगनवाड़ी कें� अनुमोचदत एव ं
संसवीकृत चकए हैं। इनमें से 31.12.2015 तक 13.49 लाख आंगनवाड़ी कें � �िाचलत हैं।

सकीम को XIIवीं पंिवषटीय योजना के दौरान पुनग्डचठत एव ं सुदृढीकृत चकया गया है। बारहवीं 
पंिवषटीय योजना के दौरान चनधयाचरत लक्य (i) छोटे बचिों में अलप-पोषण (0-3 वष्ड के अलपवजनी 
बचिों का �चतशत) का चनवारण और उसे 10 �चतशत टबदु तक कम करना; (ii) 0-6 वष्ड की आयु 
के सभी बचिों में �ारंचभक चवकास तथा अचधगम चनषकषषों का संवध्डन; और (iii) बाचलकाओं और 
मचहलाओं की देखरेख तथा पोषण में सुधार लाना और छोटे बचिों, बाचलकाओं तथा मचहलाओं में 
रकतालपता की वयासपत  में 1/5 तक कमी लाना है। इन लक्यों का अभी तक मूलयांकन नहीं चकया 
गया है कयोंचक बारहवीं योजना अभी भी जारी है। तथाचप, एनएफएिएस-3 सवचेक्ण में दशयाए गए 
चनषकषषों की तुलना में बचिों पर तवचरत सववेंक्ण में यथासूचित शाचमल चकए गए लाभार्थ यों के 
पोषण सतर में सुधार हुआ है।

आईसीरीएस एमआईएस आंकड़ों के अनुसार 31.12.2015 तक लाभार्थ यों की संखया: पूरक 
पोषण: 1030.14 लाख (837.04 लाख बचिे और 193.10 लाख गभ्डवती मचहलाएं एव ं धा�ी माताएं), 
सकूल पूव्ड अनौपिाचरक चश क्ा: 354.05 लाख बचिे (3-6 वष्ड) है।

आईसीरीएस सकीम के काययानवयन की चनगरानी चनधयाचरत माचसक �गचत चरपोटषों की समीक्ा 
के साथ-साथ पय्डवके्ण दौरों आचद के माधयम से चनरंतर की जाती है। �ापत सूिनाओं एव ं फीरबैक 
के आधार पर राजय सरकारों/संघ राजय के्� �शासनों को कचमयों का चनपटान करने और सकीम 
के च �यानवयन में सुधार करने के चलए प�ों एव ं समीक्ा बैठकों के माधयम से सलाह दी जाती है।

(ख) समेचकत बाल चवकास सेवा (आईसीरीएस) सकीम में आंगनवाड़ी काय्डकच�यों एव ं
आंगनवाड़ी सहाचयकाओं को सथानीय समुदाय से 'अवतैचनक काय्डकच�यों' के रूप में, जो बाल 
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देखरेख एव ं चवकास के के्� में अंशकाचलक आधार पर अपनी सेवाएं �दान करने के चलए आगे 
आती हैं, पचरकसलप त चकया गया है। आंगनवाड़ी काय्डकच�यों और आंगनवाड़ी सहाचयकाओं को भारत 
सरकार द्ारा समय-समय पर यथाचनधयाचरत �चतमाह चनयत मानदेय का भगुतान चकया जाता है। 
इस समय, 1 अ�ैल, 2011 से आंगनवाड़ी काय्डकच�यों और आंगनवाड़ी सहाचयकाओं को �मश: 
3,000 रूपये �चतमाह और 1,500 रूपये �चतमाह मानदेय चदया जाता है। लघु आंगनवाड़ी कें �ों 
की आंगनवाड़ी काय्डकच�यों को 4.7.2013 से 2,250 रूपये मानदेय का भगुतान चकया जा रहा 
है। इनके अलावा, अचधकांश राजय सरकारों/संघ राजय के्� �शासनों द्ारा अपने संसाधनों से भी 
मानदेय की अचतचरकत राचश का भगुतान चकया जाता है चजसका ्यौरा चववरण-I (नीिे देचखए) 
में चदया गया है।

(ग) आईसीरीएस सकीम के च �यानवयन में संयुकत राषट् बाल आपदा कोष (यूचनसेफ), एक 
अंतरराषट्ीय संगठन तकनीकी सहयोग �दान कर रहा है। देश में बचिों की पोषण ससथ चत में सुधार 
लाने के चलए उनके साथ चवचभन्न पहलुओं पर समय-समय पर परामश्ड आयोचजत चकए जाते हैं।

वििरण-I

राज्यों/संघ राज्य क्षे�ों द्ारा अपनषे संसाधनों सषे आंगनवाडी का्य्यकि�्यों/आंगनवाडी 
सहाि्यकाओं को भगुतान िक्या जा रहा अितिरकत मािसक मानदषे्य

�. 
स.

राजय/संघ राजय के्� राजयों/संघ राजय के्�ों द्ारा भगुतान चकया जा रहा 
अचतचरकत माचसक मानदेय

आंगनवाड़ी काय्डक�ी आंगनवाड़ी सहाचयका

1     2 3 4

1. तचमलनारु 5940 
(गैर मानकीकृत वतेनमान 
चजसमें वतेन 2500, �ेर पे – 
500, एिआरए 500, सीसीए 
180, एमए – 100 तथा रीए 
– 2160 शाचमल हैं)

3532 
(गैर मानकीकृत वतेनमान 
चजसमें वतेन – 1300, �ेर 
पे – 300, एिआरए 500, 
सीसीए 180, एमए – 100 
तथा रीए – 1152 शाचमल है)

2. गोवा 3000-4200 1700-2300

3. च �पुरा 2865 1924

4. चससकक म 2225 1500

5. चदलली 2000 
�चत माह अचतचरकत मानदेय 
+ 300 �चतमाह मानदेय की 
लागत का 10 �चतशत अंश

1000 
�चत माह अचतचरकत मानदेय 
+ 150 �चतमाह मानदेय की 
लागत का 10 �चतशत अंश

6. अंरमान और चनकोबार 2000 1500

7. मधय �देश 2000 1000
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1     2 3 4

8. कनयाटक 2000 1000

9. हचरयाणा 2500 1000

10. लक्द्ीप 1600 1000

11. िंरीगढ 1600 800

12. पंजाब 2000 1000

13. उत्तराखंर 1500 750

14. पसशि म बंगाल 1300 1300

15. राजसथान 1330 815

16. गुजरात 1250 600

17. महाराषट् 1050 500

18. केरल 2000 2000

19. दमन व दीव 1000 600

20 दादरा और नगर हवलेी 1000 600

21. छत्तीसगढ 1000 500

22. आं� �देश 1200 700

23. झारखंर 700 350

24. जममू और कशमीर 600 340

25. असम 1000 500

26. ओच रशा 1000 500

27. चहमािल �देश 300 200

28. पुदुिेरी 600 300

29. उत्तर �देश 200 100

30. मचणपुर 100 50

31. मेघालय कोई नहीं कोई नहीं

32. चबहार कोई नहीं कोई नहीं

33. अरूणािल �देश कोई नहीं कोई नहीं
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1     2 3 4

34. नागालैंर कोई नहीं कोई नहीं

35. चमजोरम कोई नहीं कोई नहीं

36. तेलंगाना 4000 
(1.3.2015 से)

3000 
(1.3.2015 से)

Anganwadi Centres

†*122. DR. SATYANARAYAN JATIYA: Will the Minister of WOMEN AND 
CHILD DEVELOPMENT be pleased to state:

(a) the details regarding setting up of Anganwadi Centres, their objectives 
work undertaken by them, measures taken to achieve their target together with their 
achievements; 

(b) the details of the remuneration, being paid to Anganwadi functionaries by 
the Central Government and the status of additional payments, if any, being made 
to them by each State;  and

(c) the details of consultations, if any, held with United Nations Children’s 
Emergency Fund (UNICEF) regarding the functioning of Anganwadi Centres?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) to (c) A Statement is laid on the Table of the 
House.

Statement 

(a) Integrated Child Development Services (ICDS) Scheme was launched in 1975 
with the objectives; (i) improve the nutritional and health status of children in the 
age-group 0-6 years; (ii) lay the foundation for proper psychological, physical and 
social development of the child; (iii) reduce the incidence of mortality, morbidity, 
malnutrition and school dropout; (iv) achieve effective co-ordination of policy and 
implementation amongst various departments to promote child development; and  
(v) enhance the capability of the mother to look after the normal health and nutritional 
needs of the child through proper nutrition and health education.

ICDS is a Centrally Sponsored Scheme being implemented by States/UTs. 
The Anganwadi Centres provide a package of six services i.e. (i) Supplementary 
Nutrition; (ii) Pre-school Non-formal Education; (iii) Nutrition and Health Education;  
(iv) Immunization; (v) Health Check-up; and (vi) Referral Services to children (below 

† Original notice of the question was received in Hindi.
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6 years of age) and pregnant and lactating mothers through Anganwadi Workers 
and Anganwadi Helpers. Three of the above six services viz. immunization, health 
check up and referral services are related to heath and are provided through Public 
Health Infrastructure. 

Under ICDS, setting up of AWC is population based, details of which are as 
under:

Anganwadi Centres:

For Rural/Urban Projects

400-800 1 AWC

800-1600 2 AWCs

1600-2400 3 AWCs

Thereafter in multiples of 800 1 AWC

For Mini-AWC

150-400 1 Mini-AWC

For Tribal/Riverine/Desert, Hilly and other difficult areas/Projects

300-800                             1 AWC

For Mini-AWC

150-300                             1 Mini AWC

Besides, there is a provision for AWC-on-Demand where number of children is 
40 having no AWC.

Under the scheme, six services as mentioned above, are delivered at the Anganwadi 
Centres by various functionaries as per the details given below:

Services Target Group Service Provided by

Supplementary Nutrition Children below 6 years: 
Pregnant and Lactating 
Mother (P&LM)

Anganwadi Worker and 
Anganwadi Helper (MWCD)

Immunization* Children below 6 years: 
Pregnant and Lactating 
Mother (P&LM)

ANM/MO 
(Health system, MHFW)

Health Check-up* Children below 6 years: 
Pregnant and Lactating 
Mother (P&LM)

ANM/MO/AWW 
(Health system, MHFW)
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Services Target Group Service Provided by

Referral Services Children below 6 years: 
Pregnant and Lactating 
Mother (P&LM)

AWW/ANM/MO
(Health system, MHFW)

Pre-School Education Children 3-6 years AWW (MWCD)

Nutrition and Health 
Education

Women (15-45 years) AWW/ANM/MO
(Health system, MHFW and 
MWCD)

*AWW assists ANM in identifying the target group.

Government has cumulatively approved and sanctioned 14 lakh Anganwadi Centres 
(AWCs) to States/UTs. Of these, 13.49 lakh AWCs are operational as on 31.12.2015. 

The Scheme was restructured and strengthened during the Twelfth Five Year Plan.  
The goals set for the Scheme during Twelfth Plan are (i) prevent and reduce young 
child under-nutrition (% underweight children 0-3 years) by 10 percentage Point; 
(ii) Enhance early development and learning outcomes in all children 0-6 years of 
age; and (iii) improve care and nutrition of girls and women and reduce anemia 
prevalence	 in	 young	 children,	 girls	 and	 women	 by	 one	 fifth.	 An	 evaluation	 of	 these	
goals has not yet been done as the Twelfth Plan is still running. However, there is 
an	 improvement	 in	 the	 nutritional	 levels	 of	 the	 beneficiaries	 covered	 as	 reported	 in	
Rapid Survey on Children as compared to the outcome shown in NFHS-III survey.

As	 per	 the	 ICDS	 MIS	 data,	 the	 number	 of	 beneficiaries	 as	 on	 31.12.2015	 are:	
Supplementary Nutrition: 1030.14 lakh (837.04 lakh children and 193.10 lakh pregnant 
women and lactating mothers), Pre-school non-formal education: 354.05 lakh children 
(3-6 years). 

The implementation of ICDS Scheme is continuously monitored through prescribed 
monthly progress reports reviews, as well as, supervision visits etc. Based on the 
inputs and feedback received, State Government/UT Administrations are advised 
through	 letters	 and	 review	 meeting	 to	 address	 the	 deficiencies	 and	 to	 improve	 the	
implementation of the Scheme.

(b) Integrated Child Development Services (ICDS) Scheme envisages the 
Anganwadi Workers (AWWs) and Anganwadi Helpers (AWHs) as “honorary workers” 
from the local community who come forward to render their services, on part-time 
basis, in the area of child care and development.  The AWWs and AWHs are paid 
fixed	 honorarium	 per	 month	 as	 decided	 by	 the	 Government	 from	 time	 to	 time.		
Presently, AWWs and AWHs are paid honoraria of ` 3000/- per month and ` 1500/- 
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per month respectively w.e.f. 01.04.2011. Anganwadi Workers of Mini-Anganwadi 
Centres are being paid honoraria of ` 2250/- w.e.f. 04.07.2013. Apart from these, 
additional amount of honoraria is also paid by most of the State Governments/UT 
Administrations from their own resources, as per given in the Statement-I (See below).

(c) United Nations Children’s Emergency Fund (UNICEF), an international 
organisation, is providing technical support for the implementation of the ICDS 
Scheme. Consultations are held with them from time to time on various aspects for 
improving the nutritional status of children in the country. 

Statement-I

Details of additional monthly honorarium paid to AWWs/AWHs by the  
States/UTs from their own resources

Sl. 
No.

States/UTs Additional honorarium given by States/UTs (in `)

AWW AWH

1     2 3 4

1. Tamil Nadu 5940 
(non-standardized scale 

of pay that includes 
pay-2500, GP-500, 

HRA-500, CCA-180, 
MA-100 and DA-2160)

3532 
(non-standardized scale 

of pay that includes  
pay-1300, GP-300, 

HRA-500, CCA-180, 
MA-100 and DA-1152)

2. Goa 3000-4200 1700-2300

3. Tripura 2865 1924

4. Sikkim 2225 1500

5. Delhi 2000 
p.m. as addl. honorarium 
+ 300 p.m. as 10% cost 

share of honorarium

1000 
p.m. as addl. honorarium 
+150 p.m. as 10% cost 

share of honorarium

6. Andaman and Nicobar 2000 1500

7. Madhya Pradesh 2000 1000

8. Karnataka 2000 1000

9. Haryana 2500 1000

10. Lakshadweep 1600 1000

11. Chandigarh 1600 800

12. Punjab 2000 1000
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1     2 3 4

13. Uttarakhand 1500 750

14. West Bengal 1300 1300

15. Rajasthan 1330 815

16. Gujarat 1250 600

17. Maharashtra 1050 500

18. Kerala 2000 2000

19. Daman and Diu 1000 600

20 Dadra and Nagar Heveli 1000 600

21. Chhattisgarh 1000 500

22. Andhra Pradesh 1200 700

23. Jharkhand 700 350

24. Jammu and Kashmir 600 340

25. Assam 1000 500

26. Odisha 1000 500

27. Himachal Pradesh 300 200

28. Puducherry 600 300

29. Uttar Pradesh 200 100

30. Manipur 100 50

31. Meghalaya Nil Nil

32. Bihar Nil Nil

33. Arunachal Pradesh Nil Nil

34. Nagaland Nil Nil

35. Mizoram Nil Nil

36. Telangana 4000 
(w.e.f. 1.3.2015)

3000 
(w.e.f. 1.3.2015)

डा. सत्नारा््ण िजि्ा: सभापचत जी, यह �शन चनसशि त रूप से देश के भचवषय के चनमयाण 
का आधार है। बचिों एव ं मचहलाओं को पूरक पोषण का जो �बंध चकया गया है, वह 8 करोड़ 
37 लाख बचिों तक है। इस योजना के माधयम से चजन माताओं एव ं मचहलाओं के चलए यह �बंध 
चकया गया है, उनकी संखया 1 करोड़ 37 लाख है। अनौपिाचरक चशक्ा के बारे में जो चिनता 
की गई है, उसमें 3 करोड़ 54 लाख बचिे हैं। ऐसी बड़ी योजना, जो सन् 1975 में �ारमभ हुई 
और 40 वषषों के बाद भी िल रही है, उसमें चजन 14 लाख कें �ों की मंजूरी चमली है, उनमें से 
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13 लाख 50 हजार आंगनवाड़ी कें � संिाचलत हैं। इन कें �ों में काम करने वाली जो आंगनवाड़ी 
काय्डकतया हैं, मेरी चिनता यह है चक उन काय्डकताओं को इतना बड़ा काम चदया गया है, लेचकन 
उनको मानदेय के रूप में 3,000 रूपये कें � की सरकार की ओर से चदए जाते हैं। इसी �कार, 
जो सहाचयका हैं, उनको केवल 1,500 रूपये चदए जाते हैं। इतनी बड़ी योजना को �ारमभ करके 
40 साल में यचद हम उनको केवल 3,000 रूपये दे रहे हैं ...(व्विान)...

�ी सभापजत: आप सवाल पूचछए।

डा. सत्नारा््ण िजि्ा: सर, मेरा सीधा सवाल यह है चक चजसे मानदेय कहा जा रहा है, 
वह कया वासतव में मानदेय है? इसमें उनके गुजारे लायक कोई वयवसथा होनी िाचहए। उनको 
उतना देना िाचहए जो ...(व्विान)... है या वक्ड  िाज्ड का जो रेट है, उसके आधार पर जो 
काम चदया गया है, उस आधार पर उनके पाचर�चमक को तय चकया जाना िाचहए। मेरा इतना 
ही कहना है चक उसके बारे में कया चकया जा रहा है?

�ीमती मेनका संि् गािंी: सर, हमारे पास 24 लाख आगंनवाड़ी हैं। ये permanent employees 
नहीं हैं, बसलक  ये सोशल वक्ड स्ड हैं। हम इनको 3,000 रूपये और इनके हेलपस्ड को 1,500 रूपये 
देते हैं। जो चमनी आंगनवाड़ी हैं, उनको हम 2,250 रूपये देते हैं।

Sir, the State is supposed to make up the difference of whatever they want 
to give and many States are doing that like Andaman and Nicobar gives ` 1,500 
extra, Karnataka gives ` 1,000 extra, West Bengal gives ` 1,300 extra, etc. In fact, 
Manipur gives ` 50 extra and Uttar Pradesh only gives ` 100 extra. But, every 
State is supposed to give a top-up of what they want. So, more or less, all get more 
than ` 3,000. I can’t increase their wages because I have 24 lakh of them and now 
with the new dispensation of 60:40 spread, it is impossible for me to increase it 
from ` 3,000. However, as the hon. Member has said, these are extremely important 
for the well-being of India. So, we are doing other things to try and make up for 
what we can’t do in terms of money. Apart from the States and UTs giving them 
additional honorarium, we are giving them maternity leave of 180 days; we have 
given them insurance cover under the Anganwadi Karyakartri Bima Yojna; we are 
giving them awards in recognition of good voluntary work apart from their clothes 
which acts as uniforms; and a new thing is, promotion to the post of Supervisor, 
which is a permanent post. So, they will get a jump in salary and we have kept 
50 per cent of the posts. 55,000 posts are waiting for Anganwadis who have been 
there for over ten years.

डा. सत्नारा््ण िजि्ा: सभापचत महोदय, जैसा माननीय मं�ी महोदया ने बताया है चक यह 
मानदेय है और हम राजयों से कहते हैं चक उनकी सहायता करके उनहें कुछ दे रहे हैं, तो देते 
रहें, चकनतु यह बात ठीक नहीं है, यह मानव अचधकारों को हनन है। व े चजस �कार के कामों को 
कर रहे हैं, उन कामों का राषट् के चवकास में बहुत महतवपूण्ड योगदान है। इस दृसषट  से जब आप 
उनहें बाकी की सुचवधाएं दे रहे हैं, बीमा और अनय सुचवधाएं दे रहे हैं, तो कयों नहीं उनहें नयूनतम 
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वतेन देने का काम करते, कयों नहीं उनहें वक्ड  िाज्ड के रेट के अनुसार वतेन देने का काम करते 
चजससे उनका गुजारा हो सके? सममानजनक तरीके से जीने के चलए, अपना गुजारा करने के चलए 
व े हर समय काम में लगे रहते हैं इसचलए उनहें नयूनतम वतेन देने के चलए सरकार को चवशेष 
उपाय करने िाचहए और मचहलाओं के �चत सरकार की जो संवदेना है, उसको �कट करते हुए 
यह काय्ड करके उनकी सहायता की जानी िाचहए। इस संबंध में आप कया चवशेष उपाय करेंगी?

SHRIMATI MANEKA SANJAY GANDHI: Sir, the Anganwadi employees only 
work for a few hours a day. It is not an 8-hour job nor is it expected to be. 
...(Interruptions)...

SHRI TAPAN KUMAR SEN: Madam, is it a fact? ...(Interruptions)... You also 
know the ground reality. ...(Interruptions)... Don’t say that.

SHRI VIJAY JAWAHARLAL DARDA: Madam, they work for the whole day. 
...(Interruptions)...

SHRIMATI MANEKA SANJAY GANDHI: Listen. ...(Interruptions)... Wait a 
minute.	 Let	 me	 just	 finish	 answering	 it.	 Then,	 you	 can	 ask.	 ...(Interruptions)... Let 
me	 finish.	 ...(Interruptions)... Technically, they are supposed to work only for a few 
hours. They are supposed to get the food, distribute the food and weigh the children. 
In actual fact, it is true what you are saying that for the last 40 years, they have 
been misused. They are made to do election parchis; they are made to go to political 
meetings; they are made to greet VIPs; they are made to go from house to house 
giving whatever pamphlets they are given to give. We have now stopped all that. 
There	 were	 specific	 Orders	 that	Anganwadis	 can	 only	 do	 what	 they	 are	 supposed	 to	
do. They cannot do election work; they cannot go to political meetings; they cannot 
go to unions; and sit on dharnas in Delhi. Shri Raja, they cannot. ...(Interruptions)...

MR. CHAIRMAN: Mr. Tapan Kumar Sen, please. ...(Interruptions)... Please let 
her	 finish.	 ...(Interruptions)...

SHRIMATI MANEKA SANJAY GANDHI: I take that back. ...(Interruptions)...

MR. CHAIRMAN: Hon. Minister, please address the Chair. ...(Interruptions)...

SHRIMATI MANEKA SANJAY GANDHI: I take that back. The reason why I 
was saying that is, they are always on dharnas. ...(Interruptions)... They are going 
to	 be	 doing	 specifically	 what	 they	 are	 doing.	 Secondly,	 they	 have	 never	 been	 trained.	
We have now got a massive, very modern, training programme for them. We are 
going to be working on how to optimise their performance in the shortest time. I 
would give you one example.

[रा. सतयनारायण जचटया]
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To	 give	 you	 one	 example,	 they	 have	 to	 fill	 11	 registers	 a	 day,	 and	 that	 is	 really	
physically	 very	 taxing.	Now	 they	 do	 not	 have	 to	fill	 in	 these	 registers.	They	 are	 being	
given tabs which are connected to the GPS so that they can do real time monitoring.

डा. सत्नारा््ण िजि्ा: सभापचत जी, माननीय मं�ी जी ने चजतना काम बताया है, वह 
तो काफी है...

�ी सभापजत: आपका सवाल खतम हो गया।

�ीमती जवपलव ठाकुर: माननीय सभापचत जी, मैं माननीय मं�ी जी को बताना िाहती हंू, चक 
यह �ो�ाम बहुत अचछा है और यह गांव-गांव में िल रहा है। इससे बचिों को भी और माताओं को 
भी बहुत फायदा चमल रहा है, लेचकन हम जो उनको नयूचट्शन की िीजें देते हैं, जो उनको खाने 
की िीजें देते हैं, उनको रखने के चलए उनके पास जगह नहीं है। उनके पास अपने आंगनवाड़ी 
भवन नहीं हैं। व े सकूल की चबसलर ंग या पंिायत या चकसी का घर लेकर आंगनवाड़ी कें � खोलते 
हैं। इसके बारे में सरकार कया सोि रही है? कया उनको ठीक ढंग से सुचवधाएं दी जाएंगी, ताचक 
उनकी सेहत ठीक रहे? उनको जो सामान चदया जाता है, उसको टीन के बकसों मेंे रखा जाता 
है, जहा ं पर िूहे भी होते हैं, कीरे़ भी होते हैं, व े बडे़ unhygenic हैं। कया इसके बारे में सरकार 
की तरफ से कुछ सोिा जाएगा, इसके चलए कुछ �ावधान चकया जाएगा?

SHRIMATI MANEKA SANJAY GANDHI: Sir, out of 14 lakh sanctioned 
Anganiwadi	 centres,	 only	 13,49,000	 have	 been	 built.	 This	 year,	 for	 the	 first	 time,	
we are going to build one lakh Anganwadi Centres. And for the next four years we 
have tied up with the Ministry of Rural Development, and we are going to build 
properly	 one	 lakh	 centres	 every	 year,	 until	 they	 are	 finished.	 At	 the	 moment,	 19.2	
per cent katcha buildings, as the hon. Member has Pointed out, exist of all the 
buildings. Those will be turned into pucca buildings. There will be provision for 
proper storage facilities in all of them.

DR.	 K.	 KESHAVA	 RAO:	 Sir,	 I	 will	 first	 draw	 the	 attention	 of	 the	 Minister	
to the contradictions. If Anganwadi workers are social workers, how could they 
be promoted to Supervisors? They are no more your employees. If they are social 
workers,	 how	 could	 they	 fill	 11	 registers?	 If	 they	 are	 social	 workers,	 how	 are	 they	
getting maternity leave?

Apart from that, my question is this. Is the Minister aware that the budget for 
the ICDS where Anganwadi workers form part has been sliced by 50 per cent? 
There is a demand for increasing the salaries. For example, in Telangana, we have 
increased the salary of an Anganwadi worker from ` 4000 to ` 8000. Will the 
Minister – we have also made an appeal to Shri Venkaiah Naidu, hon. Minister, 
who is sitting here – give us a little subsidy? We are not asking you anything more 
at all. Let me also tell the Minister, Sir, that we have given pucca buildings to all 
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Anganwadi centres and even houses for the people to stay. Will the Minister think 
of helping us where we have increased the salaries from ` 4000 to ` 8300 for 
each Anganwadi worker and ` 14000 to a Supervisor?

SHRIMATI MANEKA SANJAY GANDHI: Sir, it is true that the budget for the 
ICDS is less this year than it was for the last year. That is because now there is a 
different way of dispensing the money in the ratio of 60:40. The State now will have 
to give 40 per cent rather than what they were giving before which was nothing. It 
was a top up which was given willingly. If the Telangana State has increased the 
salaries of Anganwadi workers from ` 4000 to ` 8000, it is wonderful. I would urge 
all the hon. Members in the House to ask your States to do accordingly, especially 
Uttar Pradesh which is now giving ` 100.

The hon. Member has asked how does a social worker gets promoted. We have 
specifically	 made	 a	 provision	 in	 which	 first	 preference	 will	 be	 given	 to	 Anganwadi	
workers if they apply for the post of Supervisor. 

SHRI D. BANDYOPADHYAY: Sir, though they are called part-time workers, 
they are made to work whole-time – and everybody knows it; there is nothing 
secret about it – but, they are paid part-time wages. Does the Government know 
that they are being paid less than the minimum wages prescribed for them in the 
country? Is this not violating the Minimum Wages Act in every State? What is the 
reply of the Government?

SHRIMATI MANEKA SANJAY GANDHI: Sir, the Point is, we have one 
anganwadi	 worker	 per	 800	 people.	 Out	 of	 those	 800,	 it	 would	 be	 difficult	 to	 have	
more than a small number of children and pregnant women being catered to by 
one person. As soon as it crosses 800, they get a helper. In the hilly regions, it is 
one per 300. So, it is part-time work, simply the giving of food which is already 
prepared by somebody else. This is what they are supposed to do. It is true that 
they are being used full-time, but they are not being used legally full-time. They 
are being used for other reasons, which we have completely banned now.

Indian labourers arrested in Kuwait

*123. SHRI DEVENDER GOUD T.: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether 1,500 Indian labourers have been arrested in Kuwait recently;

(b) whether nearly 200 of them are from Telangana; and

(c) if so, the steps taken by the Ministry to get them released and bring back 
to India?

[Dr. K. Keshava Rao]
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THE MINISTER OF EXTERNAL AFFAIRS (SHRIMATI SUSHMA SWARAJ): 
(a) to (c) A Statement is laid on the Table of the House.

Statement 

(a) and (b) As per information provided by the Kuwaiti Authorities, 1700 Indian 
nationals were arrested and deported during a security campaign carried out by the 
Director General for Residency Affairs Investigations during the period from 01.12.2015 
to 21.02.2016. Kuwaiti Authorities started a security campaign in December, 2015 to 
deport expatriates found violating visa residency laws. This campaign is in addition 
to the regular security checks carried out from time to time. We do not maintain 
State-wise data of the workers who were arrested and deported.

(c) Steps taken by our Missions include requesting local authorities for speedy 
trials, seeking remission of sentences, providing advice and guidance in legal and 
other matters, ensuring fair and humane treatment in foreign jails, issue of emergency 
certificates	 and	 repatriation	 to	 India	 of	 those	 who	 are	 released.	 Our	 Missions/Posts	
are in regular touch with local authorities in detention centres in various countries, 
to ensure that Indians awaiting deportation are sent back to India at the earliest.

MR. CHAIRMAN: Question No. 123.

SHRI DEVENDER GOUD T.: Sir, the life of Indians working in Gulf countries 
has become miserable. They are at the mercy of the companies in the country in 
which they are working. If their visa or work permit expires, they have to be sent 
back. Instead of that, they are arrested and put in jails. Sir, I would like to ask the 
Minister how they plan to ensure the safety of the Indians when they don't have 
the valid documents and they are sent back.

GENERAL (RETD.) V. K. SINGH: Mr. Chairman, Sir, the Government of 
India is equally concerned about the safety of Indian citizens abroad, whether they 
are working or have gone there for any other purpose. Our Missions have been 
sensitized on this. Our problem comes when workers go there illegally, through illegal 
touts, and they land up in situations which are unwarranted or where they suffer 
problems. In the same breath, I would like to say that the moment our Missions 
come to know that an Indian worker or anybody who is in that area suffers, or is 
in distress, they take the following actions :- They approach the local authorities to 
contact and seek Consular access to the person if he is in jail. They ensure that he 
is provided shelter and he is provided assistance in dealing with a legal matter if he 
gets	 into	 a	 problem.	 They	 also	 provide	 emergency	 certificates	 to	 send	 him	 back	 in	
case he has to be sent back through the welfare funds which are at the disposal of 
the Consulate. They also see to it that they are housed or they are given necessary 
expenditure for the duration that they are there. 
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SHRI DEVENDER GOUD T.: Sir, the problem is, in Kuwait, most of the 
workers are engaged in construction work and oil companies. But after reaching the 
companies, the companies keep the passports in their custody and treat Indian workers 
like slaves. When the workers leave the company, they are supposed to return the 
passport. But they don't return it. I would like to know whether the Minister and 
the Government of India have got any measures to ensure that the passports of the 
workers are returned when they leave the company. Sir, recently I was told about 
the Pravasi Bharatiya Suraksha Yojana. I would like to know from the Government 
how many people are protected under this scheme.

GENERAL	 (RETD.)	 V.	 K.	 SINGH:	 Sir,	 first	 let	 me	 clarify	 once	 again,	 we	 have	
MoUs with Oman, Qatar, Kuwait, UAE, Behrain, Saudi Arabia and the Gulf countries, 
where conditions have been laid down as to how a worker has to be treated. Like I 
said earlier, our problem is when people go from here on a tourist visa and, through 
a tout, get it converted into a worker's visa and land up in some company, which is 
where the problem starts. Our aim has always been to educate people to adopt the 
legal methodology of going abroad. I would also like to apprise the hon. Member 
that Kuwait, on which the question has been asked, is also the hub of domestic 
sector workers. Most of them are going from Andhra and Telangana on tourist visas. 
They land up there, change their visas into a worker's visa through dubious means 
and they subsequently land up in problem. We are trying to ensure that this issue 
is solved and we are in constant touch with our Missions. The moment we come to 
know, we take action to extricate the particular worker or Indian who is in distress.

�ी परवेज़ हाशमी: सभापचत जी, मैं आपके माधयम से माननीय मं�ी जी से जानना िाहता 
हंू चक कुवतै ने जो 1,700 वक्ड स्ड deport चकए हैं, कया व े सभी टूचरसट वीज़ा पर थे या कंपनीज़ 
की कमपलेंट पर deport चकए गए थे? कुवतै में एक साल के अनदर वक्ड स्ड की चकतनी कमपलें्टस 
चमलीं और वक्ड स्ड ने Embassy को चकतनी कमपलेन्टस की? उन कमपलेन्टस पर गवन्डमेंट ने कया 
एकशन चलया और उनहें कया relief चदया?

िनरल (सेवाजन वृत) वी. के. ससह: सभापचत महोदय, सबसे पहले तो चजन 1,700 भारतीयों 
को deportation के चलए identify चकया गया, व े भारतीय थे, जो चकसी तरीके से, िाहे उनके 
वीजा के अंदर गड़बड़ हो, िाहे उनके वक्ड  परचमट में गड़बड़ हो, उनको illegal पाया गया। इनमें 
से अभी वहां पर चसफ्ड  34 भारतीय deportation के चलए हैं, बाकी सबको deport कर चदया गया 
है। कुवतै की लॉ के चहसाब से ये व े लोग हैं, चजनके उनकी कंपचनयों के साथ या sponsors के 
साथ गलत दसतावजे पाए गए। सबसे पहले तो हम identify करते हैं चक कौन लोग सही तरीके 
से गए हैं। जो ECR stamp लगवाकर जाते हैं, व े सही माने जाते हैं, लेचकन काफी लोग ऐसे हैं, 
जो टूचरसट वीजा पर जाते हैं, चजसका कोई लेखा-जोखा नहीं है। इनके बारे में पता नहीं िल 
पाता चक कौन जा रहा है, कयोंचक वह गया तो टूचरसट वीज़ा पर था, लेचकन वहा ं जाकर उसने 
अपना वीज़ा बदलवा चलया। जब उस पर मुसीबत आती है, तब हमें उसके बारे में पता िलता 
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है। इनकी statistics रखना बहुत मुसशक ल है, कयोंचक ऐसे चकतने लोग जाते हैं, इसका चकसी को 
पता नहीं िलता।

�ी परवेज़ हाशमी: सभापचत जी, मैं यह पूछ रहा था चक जो वक्ड  वीजा पर जाते हैं, उनको 
�ॉ्लम होती है। आपके पास ऐसी चकतनी कमपलेन्टस आई हैं और चकतनी सॉलव हो गई हैं?

MR. CHAIRMAN: The question is about work visas.

�ी परवेज़ हाशमी: मैं टूचरसट वीज़ा की बात नहीं पूछ रहा हंू। ...(व्विान)...

�ी सभापजत: ठीक है, बैचठए।

िनरल (सेवाजनवृत) वी. के. ससह: सभापचत जी, जो वक्ड  वीज़ा पर जा रहे हैं, उनकी कोई 
�ॉ्लम नहीं है। अगर उनको कोई �ॉ्लम आती है, तो उसको एमओयू के तहत सॉलव करा 
चदया जाता है।

�ी परवेि हाशमी: सभापचत जी, इनको जवाब ही नहीं देना आता, तो हम कया करें?

�ी हुसैन दलवई: सभापचत जी ...(व्विान)...

�ी सभापजत: दलवई साहब, आप बैठ जाइए।

SHRI ANANDA BHASKAR RAPOLU: Respected Chairman, I wish for the 
speedy recovery of senior Minister Shrimati Sushma Swaraj, in charge of Ministry 
of External Affairs and Ministry of Overseas Indian Affairs. Sir, in the Gulf nations 
where our labour force, particularly, from Telangana and other States live – they are 
from districts like Nizamabad, Karimnagar and Medak – our Embassies need to have 
the extension of the overseas Indian welfare concentration or cooperation centres. 
Will the Ministry of Overseas Indian Affairs and External Affairs like to coordinate 
to have such centres so that the Indian residents or passport holders could have the 
health	 and	 other	 support	 measures	 from	 your	 official	 authorities?

GENERAL (RETD.) V. K. SINGH: Sir, the hon. Member is aware that the 
erstwhile Ministry of Overseas Indian Affairs has been merged with the Ministry of 
External Affairs. So, today the action is much more coordinated through the Ministry 
of	 External	Affairs.	We	 place	 required	 welfare	 officers	 in	 the	 Missions,	 especially,	 in	
the Gulf countries, who can take care of the welfare issues that come up from time 
to time. I can assure the hon. Member that we both, the senior Minister and me, are 
very sensitive to this. We sit on our twitters to monitor the complaints that some of 
the people send on twitter and actions are being taken in the fastest possible manner.

SHRI RANGANSAYEE RAMAKRISHNA: Sir, after the breakdown of the Doha 
Round of talks, the International Conventions on the Movement of Natural Persons has, 
completely, taken a backseat, and today, there is no umbrella International Convention 
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to govern it. Then, we would also have bilateral treaties and bilateral agreements. 
The Minister was mentioning even about Saudi Arabia. But the Arabian Government 
does not even take note of our complaints. It leaves it to the contractors. So, I 
think, there is a dire need for an international convention, umbrella convention, under 
which we should have bilateral agreements. What is the Minister's reaction to this?

GENERAL (RETD.) V. K. SINGH: Sir, we have bilateral agreements as they are 
the ones which are the most effective between the two countries, and so far, we have 
found them to be quite effective in ensuring the safety and security of our workers. 
I would also, in the same breath, like to mention that we have the Indian Workers' 
Resource Centre in Dubai and we are starting two more, one in Saudi Arabia and 
one in Malaysia, to take care of our workers. And as regards the suggestion given 
by the hon. Member, we will see as to what can be done about it.

National policy on slums in cities

*124. SHRI AAYANUR MANJUNATHA: Will the Minister of HOUSING AND 
URBAN POVERTY ALLEVIATION be pleased to state:

(a) whether the slum population is on the rise over the years;

(b) if so, the details thereof and the reasons therefor;

(c) whether Government proposes to formulate a National Policy to dealt with 
the increasing number of slums in the urban areas;

(d) if so, the details thereof and if not, the reasons therefor; and

(e) the action plan envisaged to provide basic and essential facilities in the 
slums?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION  
(SHRI M. VENKAIAH NAIDU): (a) to (e) A Statement is laid on the Table of 
the House.

Statement

(a)	 and	 (b)	 As	 per	 Census	 figures,	 the	 slum	 population	 in	 the	 country	 has	
increased from 5.23 crore in 2001 to 6.55 crore in 2011. State-wise details of slum 
population in Census 2001 and Census 2011 is given in the Statement (See below). 

There are various reasons for creation of slums of which the most important 
are as follows:

[Shri Rangansayee Ramakrishna]
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(i) Increased urbanization leading to pressure on the available land and 
infrastructure, especially for the poor.

(ii) Natural increase in the population of urban poor and migration from rural 
areas and small towns to larger cities.

(iii) Sky-rocketing land prices due to increasing demand for land and constraints 
on supply of land.

(iv)	Absence	 of	 sufficient	 programmes	 of	 affordable	 housing	 for	 the	 urban	 poor	
in most States.

(v) Lack of availability of credit for low income housing.

(c) and (d) Slum is a State subject and, therefore, it is the responsibility of 
State/UT Governments to address the issue of increasing number of slums in urban 
areas through appropriate policy.

(e) Government of India has launched the PMAY(U) mission on 25th June, 
2015 with the aim to provide assistance to States/UTs for addressing the housing 
requirement of the urban poor including slum dwellers. The mission envisages houses 
essentially with toilet facilities and should have other basic civic infrastructure like 
power supply, roads, water supply and drainage/sanitation.

Statement

Details of Slum Population of 2001 and 2011 Census

Sl. 
No.

 India/State/UT Slum Population Difference

2011 2001

1    2 3 4 5

IndIa 65494604 52371589 13123015

1. Jammu and Kashmir 662062 373898 288164

2. Himachal Pradesh 61312 Nsr

3. Punjab 1460518 1483574 -23056

4. Chandigarh 95135 107125 -11990

5. Uttarakhand 487741 350038 137703

6. Haryana 1662305 1681117 -18812

7. NCT of Delhi 1785390 2029755 -244365

8. Rajasthan 2068000 1563063 504937

9. Uttar Pradesh 6239965 5756004 483961
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1   2 3 4 5

10. Bihar 1237682 818332 419350

11. Sikkim 31378 NSR

12. Arunachal Pradesh 15562 NSR

13. Nagaland 82324 NSR

14. Manipur NS NSR

15. Mizoram 78561 NSR

16. Tripura 139780 47645 92135

17. Meghalaya 57418 109271 -51853

18. Assam 197266 89962 107304

19. West Bengal 6418594 4663806 1754788

20. Jharkhand 372999 340915 32084

21. Odisha 1560303 1089302 471001

22. Chhattisgarh 1898931 1097211 801720

23. Madhya Pradesh 5688993 3776731 1912262

24. Gujarat 1680095 1975853 -295758

25. Daman and Diu NS NSR

26. Dadra and Nagar Haveli NS NSR

27. Maharashtra 11848423 11975943 -127520

28. Andhra Pradesh 10186934 6268945 3917989

29. Karnataka 3291434 2330592 960842

30. Goa 26247 18372 7875

31. Lakshadweep NS NSR

32. Kerala 202048 74865 127183

33. Tamil Nadu 5798459 4240931 1557528

34. Puducherry 144573 92095 52478

35. Andaman and Nicobar Islands 14172 16244 -2072

NS : Indicates slum not reported in 2011 Census
NSR : Indicates slum not reported in 2001 Census
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SHRI AAYANUR MANJUNATHA: Sir, the hon. Finance Minister, in the  
2014-15 Budget, announced the setting up of a Mission on Low Cost Affordable 
Housing Scheme to be anchored by the National Housing Bank. A sum of ` 4,000 
crores has been earmarked for the National Housing Bank with a view to increasing 
the	 flow	 of	 cheaper	 credit	 for	 Affordable	 Housing	 to	 the	 urban	 poor.	 Keeping	 in	
view the above, I would like to know whether the Ministry of Housing and Urban 
Poverty Alleviation has started the work of providing Low Cost Affordable Housing 
to the urban poor and, if so, the current status of this scheme.

SHRI M. VENKAIAH NAIDU: Mr. Chairman, Sir, we have three types of 
housing schemes. One is the In-situ Slum Rehabilitation Scheme which is meant 
for people who are living in slums. Here, we go vertical and then try to provide 
accommodation there. We provide ` 1 lakh of assistance to each of those people, 
and the State Government also joins that scheme and makes some more investment. 
In addition, FAR, FSI, TDR and other facilities are also made so that it becomes 
viable. The second thing is that we also have a scheme for the economically weaker 
sections and also the lower income groups wherein the Government of India gives  
` 1,50,000. Then, in respect of the other situation, where an individual has some 
land and he wants to construct a house, the subsidy of the Government of India goes 
upto ` 2,30,000 which is also given upfront. We also have formulated a scheme for 
interest subvention at 6.5 per cent. With all these schemes, the problem of housing 
is being taken care of. At the same time, I would like to tell the hon. Member that 
credit is one issue. But the major issue is the availability of the land. Once the 
land	 is	 identified	 and	 the	 scheme	 is	 proposed	 by	 the	 State	 Government,	 the	 Central	
Government sanctions it without any discrimination and on priority.

SHRI AAYANUR MANJUNATHA: Sir, what will be the role of private developers 
in the construction of houses under these schemes? To what extent would the private 
developers help in achieving the goal of 'Slum Free' India by 2022?

SHRI M. VENKAIAH NAIDU: Sir, it is an open bidding type of a system. 
Any private developer can come forward and join the scheme. But getting a private 
developer for slum development is not an easy task. We have good experience in 
Mumbai but we also have some bad experiences in other places. At the same time, 
if the private people, so-called real estate developers, set apart a certain amount of 
housing for the sake of the economically weaker sections and the poorer people 
and	 if	 the	 beneficiaries	 are	 going	 to	 be	 identified	 by	 the	 States,	 then,	 the	 Central	
Government can fund those private developers as well. Now, FDI is allowed, private 
people are allowed and it is taking place in a big way across the country, but they 
are not interested enough with regard to housing for the weaker sections because it 
is not remunerative for them.
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�ी जवि् िवाहरलाल दडमा: सर, चपछले दशक की तुलना में इस दशक में सलमस में रहने 
वाले लोगों की संखया 30 परसेंट से भी अचधक बढ गई है। चवशेषकर चपछडे़ �देशों से गरीब लोग 
वहां पर आते हैं और बस जाते हैं। आपने देखा होगा चक मुमबई जैसे महानगर में कई ऑग्डनाइजर 
लोग होते हैं, चजनमें पुचलस, चबलरस्ड तथा अपराचधयों का एक नेकसस होता है और उनहें वहां पर 
बसा चदया जाता है। यहां तक चक जो सलमस में रहने वाले लोग हैं, उन लोगों की जमीन उनहें दे 
दी जाती है और बाद में सरकार से कहा जाता है चक उनहें रेगुलराइज़ चकया जाए। इस सबके 
अंदर चबलरस्ड की चमलीभगत होती है।

मैं सरकार से जानना िाहता हंू चक सलमस की बढती आबादी को रोकने के चलए उनहोंने 
कया �ावधान चकए हैं? अपराधी, पुचलस, चबलरस्ड, इनकी चमलीभगत से जो हो रहा है, सलमस 
बढते जा रहे हैं, साथ ही साथ गवन्डमेंट के ऊपर �ेशर भी बढता जा रहा है, इसके चलए आप 
कया कर रहे हैं?

SHRI M. VENKAIAH NAIDU: Sir, I do agree with the hon. Member. It is a 
fact that in certain places, the private people, the builders are trying to exploit. They 
themselves organise these people. They put hutments and then they collect money from 
them also. But at the end of the day, Sir, this has to be dealt with by the States 
because I don't have any machinery from Delhi to keep check on everybody. And 
secondly, the population increase in slums, which the hon. Member has mentioned, 
is	 also	 a	 fact	 because,	 the	 first	 reason	 is,	 the	 urban	 population	 is	 increasing,	 the	
second is, population itself is also increasing. So, naturally, the number of slums 
and the number of slum dwellers are also increasing. But the Government of India 
gives priority and also works along with the States for in situ development and, as 
earlier said, with regard to private developers also. If somebody is interested, they 
are selected through an open bid, not by private choice. So, they come forward in 
an open bid and they come with a scheme to develop vertically and then use certain 
things for their economic viability and remaining things free of cost, that is also 
being allowed. But, again, land being a State subject, the Central Government's role 
is	 to	 extend	 all	 the	 financial	 support.

SHRI VIJAY JAWAHARLAL DARDA: Also the nexus...

SHRI M. VENKAIAH NAIDU: The nexus also can be broken only by local 
administration, by the Police, by the Railway authorities.

SHRI VIJAY JAWAHARLAL DARDA: Sir,.. ...(Interruptions)...

MR. CHAIRMAN: No, no; please sit down.

SHRI VIJAY JAWAHARLAL DARDA: And you have no control over them. 
You give so many different schemes to them.
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SHRI M. VENKAIAH NAIDU: Mr. Chairman, Sir, this issue was raised in the 
other House also. It is a larger issue. We are in a federal system; State, Centre and 
urban local bodies. The Centre can formulate a scheme, can provide assistance and 
can give some guidance and once in a way can review also. But, at the same time, 
execution and monitoring is left to the States, is left to the urban local bodies. That 
being the case, Centre's role is minimum; I do agree. It is a big problem across 
the country, in different parts of the country. We have come out with a Real Estate 
(Development	 and	 Regulation)	 Bill	 which	 was	 notified	 on	 1st	 May.	 That	 comes	 into	
operation once the regulator is named by each State. This will come into action. 
That will take care of only private housing. As far as slums and nexus between the 
builders,	 nexus	 between	 the	 mafia	 and	 other	 people	 are	 concerned,	 it	 is	 the	 State	
Governments that have to take action in this case. 

SHRI K. T. S. TULSI: Sir, this is a grave issue. A city like Mumbai is home 
to 6.5 million slum people who live around open sewers. In Delhi we have more 
than 1.8 million people living in the slums. The slum population by 2017 is expected 
to surge up to 104 million. My concern really is for the children living in slums 
because more than half of the children living in slums are found to be underweight. 
On account of malnutrition over 45 per cent have stunted growth, 43 per cent are 
acutely malnourished. The children below six years bear the brunt of unhygienic 
conditions in which they spend their childhood. I want to ask the hon. Minister 
whether there is any scheme for providing house. What are the strategies with regard 
to increasing housing so that these children in slums can also enjoy their childhood 
and will there be any redistribution of density? What is the strategy?

SHRI M. VENKAIAH NAIDU: Sir, I do agree with the concerns expressed by 
hon. Member. But, as far as my Ministry is concerned, I take care of only housing 
sector. And, with regard to housing, the Government has come out with a new 
scheme called Pradhana Mantri Awas Yojana to provide pucca houses to all the needy 
people, particularly weaker sections, by 2022. It is the motto of the Government and 
we are moving in that direction. As I told, once proposals come from the State, the 
Central Government, without discrimination, is accepting those proposals and, so far, 
we have already given approvals to more than 6 lakhs and odd houses across the 
country. It is not a big number. But, when you compare with applications that are 
coming and sanctions given forthwith, it is a healthy number. 

With regard to slum areas where poorer people are living more, the urban slum 
dwellers are given priority under the PMAY.
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SHRI ANIL DESAI: Sir, it has been seen that due to continuous onslaught of 
drought spells in the last three years or so in the State of Maharashtra, a lot of 
families and people started migration. Their exodus has been on the increase. They 
are all attracted towards cities like Mumbai and Pune. They stay in slums and all. 
Though it is a State problem, the Government of Maharashtra is doing its bit. But, 
it is beyond their means. And, Sir, this is not only restricted to Maharashtra alone, 
but this has been happening in Bihar, U.P., Rajasthan, etc. People from the rural 
areas have shifted, in big numbers, because they cannot have any support for their 
living. They are coming to cities with their families and surviving with whatever 
means they have. They are occupying streets. The State Government is doing its bit. 
But, it is beyond its means because a lot of other programmes to be looked after.

So, my question to the hon. Minister is: Considering this emergency and 
considering vagaries of nature, people are continuously shifting. So, I would like to 
know whether the Ministry of Housing and Urban Poverty Alleviation is working 
on any special programme to assist the State in this respect so that they can be 
taken care of.

SHRI M. VENKAIAH NAIDU: Sir, as already explained, the urban population 
is increasing and urban poverty is also increasing because people in rural areas are 
migrating to urban areas for the sake of better opportunities like education, employment, 
entertainment, economic activity and also for enhanced medical facilities. But, as I 
told you, 'land' being the State subject, unless the State comes forward with a scheme, 
identify	 the	 beneficiaries,	 I	 can	 only	 give	 money	 from	 here.	 But,	 unfortunately,	 the	
Land Acquisition Act got into controversy and we are not able to move forward 
or backward. Today, this is the situation. The sooner the better; the States and the 
Centre come to an understanding with regard to the Land Acquisition Bill.

As far as scheme is concerned, we have the Pradhan Mantri Awas Yojana for 
the rural people as well as for the urban people. For urban people, as I have already 
mentioned,	 there	 are	 three	 categories.	 The	 first	 one	 is	 slum	 development.	 The	 second	
one is affordable housing. And the third one is interest subvention for the people 
who have got land and who want assistance from the Government. Side by side, the 
hon. Finance Minister also has announced so many concessions in the recent Budget. 
One of them is that the FDI norms have been relaxed. Interest deduction has also 
been allowed. Rental discount is also given. And, recently, the RBI has reduced the 
interest rate which is passed on to the consumers also. I hope, once the economy 
improves further, interest rate will also come down. As far as our Government role 
is concerned, we are providing 6.5 per cent interest subvention for the needy.
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*125. [�शनकतया (�ी राम नाथ ठाकुर) अनुपससथ त थे]

जवज भन्न देशों की िेलों में ्ंद भारती् मछुआरे

*125. �ी राम नाथ ठाकुर: कया जवदेश मं�ी यह बताने की कृपा करेंगे च क:

(क) चवच भन्न देशों की जेलों में बंद भारतीय मछुआरों का देश-वार ्यौरा कया है; और

(ख) सरकार द्ारा उनकी च रहाई सुच नसशित कर उनहें देश में वापस लाने के च लए उठाए गए 
कदमों का ्यौरा कया है?

जवदेश मं�ाल् में राज् मं�ी [िनरल (सेवाजनवृत) वी. के. ससह]: (क) और (ख) चववरण 
सभा पटल पर रख च दया गया है।

वििरण

(क) मं�ालय के पास उपल्ध सूिना के अनुसार उन मछुआरों, च जनके बारे में समझा जाता 
है च क उनहें पड़ोसी देशों द्ारा च गरफतार च कया गया/जेलों में बंद च कया गया है, का देशवार ्योरा 
चववरण-I (नीिे देचखए) में च दया गया है।

(ख) सरकार भारतीय मछुआरों की सुरक्ा, च हफाजत तथा कलयाण को सववोचि �ाथचम कता 
देती है। हमारे च मशन तथा कें � चवदेशों में बंदी बनाए गए भारतीय मछुआरों को च नयचम त रूप 
से कौंसुली सुचवधाएं �दान करते हैं, उनकी देख-भाल सुच नसशित करते हैं और साथ ही नौकाओं 
सचह त उनकी शी� च रहाई तथा देश वापसी का भी �यास करते हैं। इस मुदे् से जुडे़ मानवीय 
तथा आजीचवका संबंधी आयामों को धयान में रखते हुए सरकार ने भारत और संबंच धत देशों के 
बीि सहयोग एव ं समझबूझ सुचन सशित करने, भारतीय मछुआरों की सुरक्ा एव ं च हफाजत को बढावा 
देने के च लए सरकार ने अनेक च द्पक्ीय तं� सथाच पत च कए हैं।

पाच कसतान के मामले में हमारे पास मई, 2008 में कौंसुली सुचवधा से संबंच धत एक च द्पक्ीय 
करार की वयवसथा है। भारत-पाच कसतान संयुकत नयाच यक सचम च त, च जसमें दोनों देशों के उचितम 
नयायालय के सेवाचनवृत्त नयायाधीश शाच मल हैं, दोनों देशों के कारावासों का दौरा करते हैं ताच क 
यह सुच नसशित च कया जा सके च क कैच दयों, च जनमें दोनों देशों के व े मछुआरें भी शाच मल हैं च जनहोंने 
अपनी कारावास की सजा पूरी कर ली है, के साथ मानवतापूण्ड वयवहार हो तथा उनकी शी� 
च रहाई हो सके।

�ीलंका के मामले में हमारा च मशन भारतीय मछुआरों की च रहाई तथा देश वापसी सुच नसशित 
करने के च लए �ीलंका के रक्ा मं�ालय, अटॉनी जनरल के काययालय तथा संबंच धत कानून �वत्डन 
एजेंच सयों के साथ च मलकर काय्ड करता है। माच तसयकी संबंधी एक संयुकत काय्ड समूह तथा एक 
संयुकत माच तसयकी सचम च त मौजूद है जो अकतूबर, 2008 की वासतचवक वयवसथाओं से संबद्ध च द्पक्ीय 
सहमचत  के आधार पर मछुआरों से संबंच धत मुद्ों को सुलझाती है। इसके अलावा भारत तथा �ीलंका 
में मछुआरा संघों के बीि समय-समय पर बातिीत भी होती है।

बा ंगलादेश के मामले में, जब कभी भी च कसी भारतीय मछुआरे को च गरफतार च कए जाने 
की सूिना �ापत होती है, च मशन भारत में संबंच धत च जलाच धकाच रयों से उस वयसकत  की भारतीय 
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नागचर कता सुचन सशित करने के च लए समपक्ड  करता है और ततपशिात उसकी च रहाई के च लए 
बागंलादेशी �ाच धकाच रयों से समपक्ड  करता है। इसके च लए च मशन चवदेश मं�ालय से कौंसुली संपक्ड  
की मा ंग करता है और बागंलादेश में कैद के दौरान उसकी देखभाल के च लए सथानीय गैर सरकारी 
संगठनों से समपक्ड  करता है।

वििरण-I

िविभन्न दषेशों की जषेलों में बंद भारती्य मछुआरों का ब्ययौरा

देश वत्डमान में चवदेशी जेलों में बंद भारतीय मछुआरों की संखया

बंागलादेश 10

ईरान 8

पाचकसतान 220

�ीलंका 34

*125. [The Questioner (SHRI RAM NATH THAKUR) was absent]

Indian fishermen in jails of various countries

†*125. SHRI RAM NATH THAKUR: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a)	 the	 details	 of	 Indian	 fishermen	 detained	 in	 the	 jails	 of	 various	 countries,	
country-wise; and

(b) the details of the steps taken by Government to secure their release and 
bring them back to the country?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) A Statement is laid on the Table 
of the House.

Statement

(a) As per information available with the Ministry, the country-wise details of 
fishermen	 who	 are	 believed	 to	 be	 apprehended/imprisoned	 by	 neighbouring	 countries	
are given in the Statement (See below).

(b) The Government attaches the highest priority to the safety, security and 
welfare	 of	 Indian	 fishermen.	 Our	 Missions	 and	 Posts	 regularly	 seek	 consular	 access	
to	 Indian	fishermen	 detained	 in	 foreign	 countries,	 ensure	 their	welfare	 and	 also	 pursue	
their early release and repatriation, along with their boats. Given the humanitarian 

† Original notice of the question was received in Hindi.
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and livelihood dimensions of this issue, the Government has put in place several 
bilateral mechanisms to ensure cooperation and understanding between India and the 
countries	 concerned,	 to	 promote	 the	 safety	 and	 security	 of	 Indian	 fishermen.

In case of Pakistan, we have a bilateral Agreement on Consular Access, signed in 
May, 2008. The India-Pakistan Joint Judicial Committee, consisting of retired judges 
of superior judiciary from the two countries, visit jails in both countries, to ensure 
humane	 treatment	 and	 expeditious	 release	 of	 prisoners,	 including	 fishermen	 on	 both	
sides, who have completed their prison terms.

In the case of Sri Lanka, our Mission works closely with the Sri Lankan Ministry 
of	Defence,	 the	Attorney	General's	Office	 and	 the	 law	enforcement	 agencies	 concerned,	
to	 secure	 the	 release	 and	 repatriation	 of	 our	 fishermen.	 There	 is	 a	 Joint	 Working	
Group	 on	 Fisheries	 and	 a	 Joint	 Committee	 on	 Fisheries,	 which	 take	 up	 fishermen's	
issues for resolution on basis of the bilateral Understanding on Practical Arrangements 
of October, 2008. In addition, talks are held from time to time between Fishermen's 
Associations in India and Sri Lanka.

In the case of Bangladesh, on receipt of information of the arrest of Indian 
fishermen,	 Mission	 contacts	 the	 concerned	 District	 Magistrates	 in	 India	 to	 ascertain	
their Indian nationality and thereafter pursue with the Bangladesh Authorities for their 
release. For this, Mission seeks consular access from Ministry of Foreign Affairs 
and contacts local NGOs for their welfare during their imprisonment in Bangladesh.

Statement

Details of Indian fishermen in jails of various countries

Country No. of Indian Fishermen currently in foreign jails

Bangladesh 10

Iran 8

Pakistan 220

Sri Lanka 34

MR. CHAIRMAN: Q. No. 125. Questioner is not present. Let the reply be laid. 
Now, Mr. Tarun Vijay.

SHRI TARUN VIJAY: Mr. Chairman, Sir, a lot of issues has been raised 
about	 Tamil	 Nadu	 fishermen	 who	 are	 continuously	 caught	 by	 the	 Sri	 Lankan	 Army.	
And, they are always feeling very distressed and this issue has become one of the 
principal issues in Tamil Nadu. What is the Government's policy on it? Why, after 
every fortnight, every month, we see a lot of such incidents where Tamil Nadu 
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fishermen	 are	 caught	 by	 the	 Sri	 Lankan	 Army	 and	 then	 negotiations	 are	 held	 with	
the Sri Lankan Government at the highest level. There has to be a lasting solution 
to this problem. What is the Government’s view about it as thousands of Sri Lankan 
refugees are still living in Chennai and in other areas in abject poverty and sub-
human conditions? What is the Government’s policy about that? Kindly apprise us 
so	 that	 we	 find	 a	 lasting	 solution	 to	 it.	 It	 should	 not	 become	 a	 recurring	 feature	 as	
we and Sri Lanka are very friendly countries.

GENERAL	 (RETD.)	V.	 K.	 SINGH:	 Sir,	 the	 issue	 of	 fishermen	 with	 Sri	 Lanka	 is	
accorded	 the	 highest	 priority	 for	 safety	 and	 security	 of	 our	 fishermen.	 The	 problem	
basically is that till 2009 when the civil war conditions had prevailed, it was only 
our	 fishermen	 who	 were	 fishing	 in	 these	 waters	 and	 after	 2009;	 the	 Sri	 Lanka	
fishermen	 have	 also	 started	 asserting	 themselves.	 Obviously,	 there	 is	 an	 issue	 of	 the	
maritime boundary which keeps getting crossed because it is physically not possible 
to	 mark	 things	 in	 the	 sea.	 Therefore,	 there	 are	 crossings	 for	 fishing	 because	 it	 is	 a	
livelihood matter. On this, there has been a Joint Working Group. There is a meeting 
of	 the	 Ministries	 in	 charge	 of	 fisheries	 from	 both	 the	 sides	 and	 there	 have	 been	
fishermen	 associations	 of	 both	 the	 countries	 who	 have	 met.	 So	 far,	 there	 have	 been	
no positive results for the simple reason that Sri Lanka insisted or alleged that our 
fishermen	 are	 involved	 in	 bottom	 trawling	 which	 is	 considered	 very	 bad	 in	 fishing	
circles because you are wiping out the complete marine life. They say that if you 
give	 an	 undertaking	 that	 your	 fishermen	 will	 not	 do	 bottom	 trawling,	 we	 can	 take	 a	
different view on to it. At the same time, we, at the highest level, have raised this 
issue	 a	 number	 of	 times	 and	 as	 on	 date,	 there	 are	 only	 34	 fishermen	 in	 19	 boats	
which are in custody. We have been ensuring that, from time to time, on various 
occasions	 our	 fishermen	 are	 released	 by	 the	 Sri	 Lankan	Authorities.	 The	 last	 release	
that	 took	 place	 was	 of	 99	 Indian	 fishermen	 on	April	 9	 in	 exchange	 for	 9	 Sri	 Lankan	
fishermen.	 But,	 this	 problem	 is	 acute	 till	 we	 achieve	 some	 sort	 of	 an	 understanding	
between	 the	 fishermen	 of	 both	 the	 sides.

DR. E. M. SUDARSANA NATCHIAPPAN: Sir, there are three rounds of talks 
between	 the	 fishermen	 of	 both	 the	 countries	 being	 represented	 officially	 also.	 They	
have entered into agreements. According to the agreements, they can go in by the 
side	 of	 the	 bOrder	 and	 they	 can	 do	 fishing.	What	 is	 the	 problem	 in	 that	 issue?	Why	
is the fourth round of talks not being held? Why is the Katchatheevu becoming an 
issue? Why were the boats not redeemed till now?

GENERAL (RETD.) V. K. SINGH: Sir, like I said, the understanding has not 
been	 reached	 even	 after	 three	 rounds	 of	 talks	 between	 the	 two	 fishermen	 associations.	

[Shri Tarun Vijay]
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The	 Sri	 Lanka	 fishermen	 have	 said	 that	 you	 all	 are	 involved	 in	 bottom	 trawling	 and	
till	 that	 time	 that	 is	 stopped,	 we	 cannot	 have	 an	 agreement	 on	 fishing	 in	 each	 other’s	
waters. That is the main issue which is stopping a proper agreement to come into 
place between the two countries.

SHRI PAVAN KUMAR VARMA: Sir, the Minister in his reply, in the case of 
Pakistan, has referred to a bilateral Agreement on Consular Access. It says, “That 
the India-Pakistan Joint Judicial Committee, consisting of retired Judges of superior 
judiciary from both countries visit jails. I would like to ask the hon. Minister as 
to how many such visits have taken place. When was the last visit undertaken? 
What have been the results of such visits? Are they facing impediments for this 
mechanism to work because while we are inviting many people into Pathankot, I 
don’t believe it is reciprocal in these matters on the other side? Is this mechanism 
functioning or is it not?

GENERAL (RETD.) V. K. SINGH: Mr. Chairman, Sir, I would like to inform 
the hon. Member, through you, that Judicial Commission has nothing to do with 
things like Pathankot. Judicial Commission has been formed in which the retired 
Judges from both the sides are there. They go and see the conditions in jails. It is 
a regular process. They do report through this Commission to each other’s country 
to see what the prevailing conditions are. Measures are taken based on this to ensure 
that the situation, if bad, is ameliorated in both the countries.

SHRI PAVAN KUMAR VARMA: But, Sir, how frequently does this visit take 
place? What are the results? ...(Interruptions)...

MR. CHAIRMAN: Do you have any more information on this? ...(Interruptions)...

GENERAL (RETD.) V. K. SINGH: Sir, this is only between India and Pakistan.

SHRI	 PAVAN	 KUMAR	 VARMA:	 I	 am	 also	 definitely	 asking	 on	 India	 and	
Pakistan. When was this Indo-Pakistan Joint Judicial Commission allowed to visit 
Pakistan? When was the last such inspection done? What were the results of this visit?

GENERAL (RETD.) V. K. SINGH: As per the list provided by the Pakistani 
Authorities, I think, this happened about six months back when the Commission 
visited jails to see the conditions.

SHRI PAVAN KUMAR VARMA: You are providing information provided by 
Pakistan and not by your Ministry. (Interruptions)

GENERAL (RETD.) V. K. SINGH: I am saying that as per ...(Interruptions)... 
Every six months, the Commission is meeting. ...(Interruptions)...
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SHRI PAVAN KUMAR VARMA: Is it functioning, Sir?

GENERAL (RETD.) V. K. SINGH: Yes, it is functioning.

SHRI PAVAN KUMAR VARMA: Every six months! Then it is a matter of 
privilege for us!

MR. CHAIRMAN: Thank you. Now, Question No. 126.

Fake universities in the country

*126. SHRI GULAM RASOOL BALYAWI: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to state: 

(a) the names and details of fake universities in the country;

(b) whether they continue to function without any problem, if so, how; and 

(c) the steps Government proposes to take to close them?   

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (c) A Statement is laid on the Table of the House. 

Statement

(a) to (c) As per information available with the UGC, there are 22 universities 
which have been listed in the UGC list of Fake Universities and are functioning in 
contravention or violation of the UGC Act, 1956 in different parts of the country. 
The details are as under: 

 Bihar (1)

(i) Maithili University/Vishwavidyalaya, Darbhanga, Bihar.

 Delhi (5)

(ii) Commercial University Ltd., Daryaganj, Delhi.

(iii) United Nations University, Delhi.

(iv) Vocational University, Delhi.

(v) ADR-Centric Juridical University, ADR House, 8J, Gopala Tower,  
25, Rajendra Place, New Delhi-110008.

(vi) Indian Institute of Science and Engineering, New Delhi.

 Karnataka (1)

(vii) Badaganvi Sarkar World Open University Education Society, Gokak, 
Belgaum, Karnataka.
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 Kerala (1)

(viii) St. John’s University, Kishanattam, Kerala.

 Maharashtra (1)

(ix) Raja Arabic University, Nagpur, Maharashtra. 

 Tamil Nadu (1)

(x) D.D.B. Sanskrit University, Putur, Trichi, Tamil Nadu.

 West Bengal (2)

(xi) Indian Institute of Alternative Medicine, Kolkata.

(xii) Institute of Alternative Medicine and Research, 8-A, Diamond Harbor Road, 
Builtech Inn, 2nd Floor, Thakurpukur, Kolkata-700063.

 Uttar Pradesh (9)

(xiii) Varanaseya Sanskrit Vishwavidyalaya, Varanasi (UP) Jagatpuri, Delhi.

(xiv) Mahila Gram Vidyapith/Vishwavidyalaya, (Women’s University) Prayag, 
Allahabad, Uttar Pradesh.

(xv) Gandhi Hindi Vidyapith, Prayag, Allahabad, Uttar Pradesh.

(xvi) National University of Electro Complex Homeopathy, Kanpur, Uttar Pradesh.

(xvii) Netaji Subhash Chandra Bose University (Open University), Achaltal, 
Aligarh, Uttar Pradesh.

(xviii) Uttar Pradesh Vishwavidyalaya, Kosi Kalan, Mathura, Uttar Pradesh.

(xix) Maharana Pratap Shiksha Niketan Vishwavidyalaya, Pratapgarh, Uttar 
Pradesh.

(xx) Indraprastha Shiksha Parishad, Institutional Area, Khoda, Makanpur, Noida 
Phase-II, Uttar Pradesh.

(xxi) Gurukul Vishwavidyala, Vridanvan, Uttar Pradesh.

 Odisha (1)

(xxii) Nababharat Shiksha Parishad, Anupoorna Bhawan, Plot No. 242, Pani Tanki 
Road, Shaktinagar, Rourkela-769014.

Apart	 from	 above,	 the	 names	 of	 two	 universities	 are	 not	 being	 reflected	 in	 the	
UGC list of fake universities due to Hon’ble Court Order. The matter relating to 
unrecognizing of Bhartiya Shiksha Parishad, Lucknow, U.P. is sub-judice before the 
District Judge, Lucknow. In addition, in view of Delhi High Court Order dated 
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27.06.2008 in Writ Petition (Civil) No.8799/2008 and 5467 of 2008, UGC has issued 
a separate public notice in relation to Indian Institute of Planning and Management 
(IIPM), New Delhi.

The Ministry vide its D.O. letter No. 12-3/2015/U3A dated 21st July, 2015 
requested the Chief Secretaries of respective State Governments to investigate the 
matter and register complaints in police station against these fake universities. 
Prosecution may also be initiated against those who are involved in defrauding and 
cheating students by misrepresenting themselves as “Universities” awarding degrees 
with their name.

UGC has also taken several steps against these fraudulent universities. Some of 
the steps are as follows:

(i) For the awareness of general public/students/parents, the UGC puts up the 
list of fake institutions on its website i.e. www.ugc.ac.in. All self-styled 
unrecognized and unapproved institutions are cautioned that running of 
Undergraduate and Postgraduate degree courses and giving misleading 
advertisements shall attract severe action under the provisions of appropriate 
laws including the UGC Act and the Indian Penal Code, etc.

(ii) At the beginning of every academic session, the UGC issues Press Release 
and Public Notice and State-wise list of fake universities in the country in 
national dailies and Newspapers in Hindi and English to warn the aspiring 
students, guardians and the public at large not to take admission in the 
courses run by the self-styled, unauthorized fake universities/institution of 
higher education functioning in different parts of the country.   

(iii) Cases have also been filed in various courts by UGC against fake 
universities/institutions.	Various	 cases	 are	 pending	 in	 the	 court	 of	 law	 filed	
by the fake universities/unrecognized institutes. 

(iv) The UGC in the interest of general public/students defends the cases in 
the court. Action relating to closing down the fake institution is to be 
taken by the concerned State Government and local authorities. 

(v) The UGC has sent letters to the State/UT Principal Secretaries/Education 
Secretaries to take appropriate action against the fake universities located 
in their jurisdiction. 

(vi) The UGC has also written to the Vice-Chancellor/Director, in charge of 
the all fake universities to close down the institutions immediately. 
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(vii) A letter dated 1st April, 2016 has been issued to the State/UT Principal 
Secretaries/Education Secretaries to take the appropriate action against the 
fake universities located in their jurisdiction. 

(viii)	 The	High	Court	 of	Delhi	 has	 given	 the	 final	 decision	 against	 the	 IIPM	 and	
advised that acts of the IIPM, Arindam Chaudhari and Malay Chaudhari 
constitute a criminal offence of cheating punishable under section 420 of 
the Indian Penal Code. To comply with the Court decision the UGC has 
lodged FIR against IIPM in the Police Station.

�ी गुलाम रसूल ्जल्ावी: सर, माननीय मं�ी महोदया ने जो जवाब चदया है, उसमें उनहोंने 
बताया है चक यूजीसी ने 22 चवशवचवद्यालयों की फजटीवाड़ा की सूिी में चनशानदेही की है। सर, 
बड़ी हैरत है चक हमारे देश में अगर अनपढ फजटीवाड़ा करता है, तो बात समझ में आती है, 
लेचकन अगर पढे-चलखे चर�ी होलरर और देश के चनमयाण में योगदान देने वाले लोग इस तरह 
के काय्ड करेंगे और ऐसे लोगों के चलए अगर कोई सखत कानून नहीं बनेगा, तो हमें नहीं लगता 
है चक हमारा देश जहा ं जाना िाह रहा है, वहां हम लोग पहंुि पाएंगे।

† Transliteration in Urdu script.

†

�ी सभापजत: आपका सवाल कया है?

�ी गुलाम रसूल ्जल्ावी: सर, यूजीसी ने उन 22 चवशवचवद्यालयों को काली सूिी में राला 
है, जो फजटीवाड़ा में पकडे़ गए। इस संबंध में मै यह पूछना िाहता हंू चक वहां के बचिे, चजनका 
ताचलमी साल बरबाद हुआ, उनके ताचलमी साल की वापसी के चलए और उन �बंधकों पर कानूनी 
कार्डवाई करने के चलए सखत से सखत से कानून बनाने के चलए सरकार ने कया नीचत बनाई है 
और उस पर कया अमल हुआ है?

�ो. (डा.) राम शंकर कथेजर्ा: सभापचत महोदय, माननीय सदसय ने एक महतवपूण्ड चवषय 
पर अपनी चिनता वयकत की है, यह चनसशि त रूप से चिनता का चवषय है। मैं यह बताना िाहता 

†
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हंू चक 22 चवशवचवद्यालय ऐसे हैं, चजनको चिसनह त चकया गया है और उनको काली सूिी में राला 
गया है। इसमें सरकार की जो चजममेदारी है, मं�ालय की जो चजममेदारी है, उसको हम लोगों ने 
चवचभन्न माधयमों से चनभाया है। जब अचभ भावकों की तरफ से और छा�ों की तरफ से इस �कार 
की चशकायत चमली, तो उसके आधार पर समय-समय पर यूजीसी के द्ारा और मं�ालय के द्ारा 
�देशों के मुखय सचिव तथा चशक्ा से संबंचधत मं�ी को लगातार अवगत कराया गया, चिनता भी 
वयकत की गई और उनसे आ�ह भी चकया गया चक ऐसे जो चिनताजनक चवशवचवद्यालय हैं, चजनमें 
इस तरह का फजटीवाड़ा हो रहा है, चजससे छा�ों का भचवषय खराब होता है और अचभभावक भी 
इससे बहुत टिचतत... इसमें चनसशि त रूप से मं�ालय की तरफ से और यूजीसी की तरफ से हमारी 
जो चजममेदारी थी, उससे समय-समय पर �देश सरकारों को अवगत कराया गया।

�ी गुलाम रसूल ्जल्ावी: सर, चजन राजयों के िीफ से�ेटरी को चलखा गया और वहा ं से 
कोई कार्डवाई नहीं होने या होने की जो चरपोट्ड की बात कही जा रही है, इससे हमें ऐसा लगता 
है चक राजयों पर यह बात थोप करके मैदान छोड़ कर भागने की बात हो रही है। सर, मैं मं�ी 
महोदया से यह जानना िाहता हंू चक चजन राजयों को अापने चलखा, वहा ं के िीफ से�ेटरीज़ 
ने, वहां की मशीनरी ने उन फजटी चवशवचवद्यालयों के चलए अब तक कया चकया है, यह तो आपने 
बताया, लेचकन जो बि गए हैं, उन पर चकतने चदनों में कार्डवाई हो सकती है? कया उन पढे-चलखे 
अपराचध यों के गले में कानून की रससी रालने के चलए सपेशल कोट्ड के गठन का भी सरकार 
का कोई इरादा है?

�ीमती समृजत जू़ज्न इरानी: महोदय, मैं आपके माधयम से आदरणीय सा ंसद जी को सूचित 
करना िाहती हंू चक यह आरोप लगाना चक हम इस चवषय से अपनी चजममेदारी के संदभ्ड में 
चकनारा कर रहे हैं, उचित नहीं है। आदरणीय सा ंसद इस बात से भली-भा ंचत पचरचित हैं चक लॉ 
एंर ऑर्डर सटेट का चवषय है और इस फजटीवारे के चलए जब कानूनी कार्डवाई करनी होगी, तो 
इस वकत वह सटेट सरकार के अंतग्डत ही संवधैाचनक ढा ंिे और �च �या के आधार पर संभव है।

सर, आपके माधयम से मैं उनको अवगत कराना िाहती हंू चक अब तक चकसी भी राजय की 
सरकार ने हमें यह चलचखत अथवा मौचख क सूिना नहीं दी है चक व े इन यूचनवर्सटीज़ पर ऐकशन 
नहीं ले रहे अथवा नहीं लेना िाहते। जैसा चक जवाब में भी �चतचबसमब त है चक चदलली हाई कोट्ड 

[�ो. (रा.) राम शंकर कथेचरया]

† Transliteration in Urdu script.

†
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के आदेशानुसार जब रेगुलेटर को यह आदेश चदया गया चक वह सवयं एक institution के चखलाफ 
एफआईआर लॉज करे ताचक आगे की कानूनी कार्डवाई िल सके, तो रेगुलेटर ने उस केस में 
चनजी तौर पर एफआईआर दज्ड की। लेचकन यह संकेत देना चक राजय की सरकारें इस संदभ्ड में 
अपनी चजममेदारी का चनवयाह नहीं कर रही हैं, तो यह कहना उचित नहीं होगा। महोदय, जैसा 
चक आपके माधयम से आदरणीय सा ंसद को सूिी के द्ारा यह अवगत कराया गया है चक इसमें 
कई राजय शाचमल हैं और अब तक सभी राजयों की सरकारों ने हमें यह संकेत चदया है चक व े
इचछुक हैं चक ऐसे संसथानों के चखलाफ कार्डवाई की जाए।

इसके साथ ही, मैं यह भी बताना िाहंूगी चक एक ओर हम राजयों को यह सूचित कर रहे 
हैं चक हमारी दृसषट  में कौन-सी सटेट यूचनवर्सटीज़ ऐसी आ रही हैं जो फजटी हैं और दूसरी ओर 
हमने चपछले साल ही छा�ों और अचभभावकों की सहूचलयत के चलए 'Know Your College' का 
मोबाइल ऐप और पोट्डल राषट् को समर्पत चकया है। उसके माधयम से छा� यह जान सकते हैं चक 
रेगुलेटर के पास व े कौन-से चवशवचवद्यालय हैं, व े कौन-से कॉलेजेज़ हैं, जो राषट् में ऑपरेट करने 
के चलए ऑथराइजर हैं। इस ऐप का उदे्शय यह है चक वह छा� चजसके पास अब तक जानकारी 
का अभाव था, उसके पास उस जानकारी को रेगुलेटर से सीधे �ापत करने का कम से कम एक 
माधयम जरूर हो। अगर छा� वत्डमान में उस संबंचधत कॉलेज या यूचनवर्सटी में कोई फजटीवाड़ा 
अथवा िैलेंज पाता है, तो उसके चलए भी Grievance Redressal Mechanism उसी 'Know Your 
College' पोट्डल और मोबाइल ऐप पर उपल्ध है। जब 'Know Your College' पोट्डल पर उपल्ध 
संबंचधत कॉलेजेज़ और यूचनवर्सटीज़ के बारे में भी छा�ों की ओर से चशकायतें रेगुलेटर के पास 
आती हैं, तो छा�ों के चलए रेगुलेटर सवयं उनका समाधान भी करते हैं।

�ी हुसैन दलवई: सर, इनहोंने जो जवाब चदया है, उसके अनुसार ऐसी चदलली की पा ंि 
यूचनवर्सटीज़ हैं और सबसे जयादा उत्तर �देश की यूचनवर्सटीज़ हैं। आप चदलली की यूचनवर्सटीज़ 
के बारे में कुछ कीचजए। एक तो ऐसी fake यूचनवर्सटीज़ के जचरए बहुत सारे सर्टचफके्टस चलए 
जाते हैं और लोग मं�ी भी बनते हैं, जैसे महाराषट् में बन गए। एक पूव्ड मं�ी तो यूपी में कहीं 
से सर्टचफकेट लाए थे।

�ी सभापजत: सवाल कया है?

�ी हुसैन दलवई: सवाल यह है चक अगर सटेट गवन्डमें्टस इसके ऊपर कुछ नहीं करती हैं, 
तो आप कया करने वाली हैं, यह हमें बताइए।

�ीमती समृजत िूज्न इरानी: महोदय, जैसा चक मैंने अपने चपछले उत्तर में यह संकेत चदया 
चक कयोंचक लॉ एंर ऑर्डर सटेट का चवषय है, इसचलए अब तक सटेट की चजतनी भी अथॉचरटीज़ 
हैं, उनसे ििया में कहीं भी हमें इस बात का संकेत नहीं चमला चक व े कार्डवाई नहीं कर रही हैं। 
अगर आप अपने �शन के उत्तर में यह अपेक्ा करते हैं चक मैं सदन के पटल पर �चमत करते हुए 
यह कहंू चक जी हा ं, सटेट कार्डवाई करने के चलए इचछुक नहीं हैं, तो यह चम्थया होगा। मैं मा� 
इतना कहना िाहती हंू चक हमने दो �कार के �यास चकए हैं। हमने न चसफ्ड  यह कोचशश की 
है चक हमने फजटीवाड़ा करने वाले संसथानों की जानकारी दी है, बसलक  'Know Your College' 
पोट्डल के माधयम से हम अपनी ओर से भी यह �यास कर रहे हैं चक छा�ों और अचभ भावकों के 
साथ हमारा real time engagement हो।
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DR. PRABHAKAR KORE: Sir, the fake universities are not a new thing in 
this country. There are some States which have given the permission for running 
the universities, but, they don't have institutions in that State. They are running the 
institutions in other States and the degree is awarded by that university. There are so 
many	 universities.	 But	 I	 didn't	 find	 any	 name	 in	 this	 list;	 anyway.	 Sir,	 through	 you,	
I would like to know from the Government whether those universities also come in 
this list. If not, then what action have you taken in this regard?

Secondly, there are some universities which give foreign degrees and they are 
all fake degrees. They say that they have collaboration with them, the examination 
will be conducted here, and degree will be awarded in some foreign countries. Sir, 
this is a very serious issue. A lot of money is spent by the students in this. I want 
to know from the hon. Minister whether the Government has any knowledge about 
these universities which award fake degrees.

SHRIMATI SMRITI ZUBIN IRANI: Sir, through you, I would like to highlight 
to the hon. Member that it is our endeavour to persistently act on injustices meted 
out to our students through such fake institutions through protection given by the 
regulator. I would urge not only the hon. Member but every Member in this House 
that if you are in possession of information with regard to such an injustice meted 
out by an institution to any student, please approach us so that we can proactively 
engage with that student to get him justice through the regulator. I would also like 
to highlight that yes as the hon. Member has highlighted that many institutions 
try to set up off-campus centres which are unauthorized, and the UGC has taken 
cognizance of this fact and Ordered shut down of illegal off-campus centres. That 
is also something that concerns the regulator. If the Member is in possession of any 
such detail, I would urge him, through you, Sir, to give us that detail so that we 
can effectively act upon it.

Sir, the Member is also correct in stating his concern with regard to so-called fake 
foreign institutions in terms of collaboration that seek to Indianize a degree through 
an Indian partner. I must here highlight, Sir, that the UGC gives an opportunity for 
twinning programmes, through the regulator, only when there is an Indian partner that 
makes that disclosure to the regulator so that such an arrangement can be facilitated. 
I would also urge all Members that if they are in possession of information with 
regard to such twinning programmes which seem to be suspect, you can inform us. 

We can effectively act, and inform the hon. Members concerned with regard to 
the action taken. I am also aware, Sir, as the Member has partially highlighted, that 
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there are universities overseas that try to bring discredit to the education sector by 
misleading our students. We are in the process of writing to the MEA to ensure that 
all our Missions are appealed to give us a list of fake universities and institutions 
overseas so that we can appropriately inform the Education Secretaries in the States 
so that citizens and students, at large, can be informed before they spend huge 
amounts of money trying to get admissions into institutions overseas and then get 
trapped when they go overseas.

SHRI ANAND SHARMA: Sir, I am happy that the Ministry is alert about 
the dangers of the fake universities. But, at the same time, many States are giving 
recognition to universities termed as the deemed universities, which function from one 
room or two rooms. These deemed universities cannot be termed as fake universities, 
but actually they do not have any infrastructure and faculty. Has the Ministry taken 
this up with the State Governments to ensure that deemed universities status is not 
given to universities which actually are non-functional or do not have the faculty 
or infrastructure?

SHRIMATI SMRITI ZUBIN IRANI: Sir, given that education is in the Concurrent 
List, but I would like to here highlight that deemed universities status can only be 
given by the UGC, according to my knowledge that I currently have, and not by 
any State Governments. My appeal to you is, if you are in possession of information 
that a State Government has given a deemed university status, do share it with 
us, which I don't think is correct because this in itself is an anomaly, no State 
Government would breach that constitutional propriety and federal arrangement to 
do so. However, if some universities are pretending to have received it from the 
State, that in itself is an issue that needs to be checked. I will only say that the 
information that I possess today is that State universities or deemed universities 
within their jurisdiction...

SHRI ANAND SHARMA: They may recommend to the UGC. There are many 
universities that exist, Sir, in one room or two rooms.

SHRIMATI SMRITI ZUBIN IRANI: Let me complete my answer, Sir. ... operate 
only as private institutions within the jurisdiction of the State. The recommendation 
regarding deemed to be universities comes to the Ministry, and, then, it is passed 
on to the UGC. The UGC unilaterally cannot look at proposals from the State, and, 
hence, like I said before, if the Members are in possession of any such information, 
do share it with us. If there is an anomaly, we shall correct the same.
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New schemes for infrastructure development in urban areas  

*127. SHRI BHUPINDER SINGH: Will the Minister of URBAN DEVELOPMENT 
be pleased to state:

(a) whether the Ministry proposes to introduce a new scheme focusing on the 
infrastructure development in the urban areas with less than one lakh population; 
and

(b) if so, by when and if not, the reasons therefor?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) and (b) A Statement is laid on the Table of the House.

Statement

(a) No, Sir.  

(b) Urban Development is a State subject. The Ministry assists the State and 
UT	 Governments	 by	 providing	 technical	 and	 financial	 assistance	 through	 its	 schemes	
and programmes. The Ministry has formulated the Atal Mission for Rejuvenation 
and	 Urban	 Transformation	 (AMRUT)	 which	 provides	 financial	 assistance	 for	 basic	
infrastructure, reform implementation and for capacity building. This Scheme is 
applicable in the urban local bodies having more than one lakh population as per 
Census 2011 and a few other cities selected as per the guidelines.  

 �ी भूसपदर ससह: सभापचत महोदय, मैं सपेचसचफक जानना िाहता हंू। मं�ी जी तो बहुत 

experienced हैं और grassroot से हैं। आपका अरबन रेवलपमेंट...

MR. CHAIRMAN: I am afraid, the Question Hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS

Proposals approved to be funded under Nirbhaya Fund

*128. PROF. M. V. RAJEEV GOWDA: Will the Minister of WOMEN AND 
CHILD DEVELOPMENT be pleased to state:

(a) the number of proposals/schemes received from various Ministries and State 
Governments to be funded under Nirbhaya Fund and the details thereof; and 

(b)	 the	 number	 of	 proposals	 approved	 by	 the	 Empowered	 Committee	 of	 officers	
till date under the Nirbhaya Fund?



Written Answers to [5 May, 2016]   Starred Questions 87

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT 
(SHRIMATI MANEKA SANJAY GANDHI): (a) and (b) I. The details of proposals 
received, appraised and recommended under Nirbhaya Fund are as under: 

Name of the Ministry Name of the proposal

Ministry of Home 
Affairs

Central Victim Compensation Fund (CVCF) with project 
cost of ` 200 crore

Investigative Units for Crime Against Women (IUCAW) 
with project cost of ` 324 crore

Cyber Crime Prevention against Women and Children 
(CCPWC) with project cost of ` 244.32 crore

Organized Crime Investigative Agency (OCIA) with total 
project cost of ` 83.20 crore

Delhi Police Hiring of Professional Counsellors at the District and 
Sub-Divisional Police Station Level in Delhi with project 
cost of ` 6.20 crore

New building with women centric facilities for Special 
Unit for Women and Children (SPUWAC) and Special 
Unit for North East Region (SPUNER) at Nanakpura, 
New Delhi with project cost of ` 23.53 crore

Ministry of Railways Integrated Emergency Response System (IEMRS) with 
project cost of ` 500.00 crore.

Transport Department, 
Government of NCT of 
Delhi

Installation of CCTV Cameras and GPS devices in 6655 
buses (DTC + Cluster) to strengthen the safety of women 
in public transport buses costing ` 140.00 crore

Installation of CCTV Cameras in 100 strategic located 
modern stainless steel bus queue shelters to strengthen 
safety of women costing ` 1.87 crore

II. The following Schemes funded under Nirbhaya Fund are already under 
implementation:- 

Ministry of Women and Child Development (MWCD): 

(a) One Stop Centre (OSC) with total project cost of ` 18.58 crore.

(b) Universalisation of Women Helpline with total project cost of ` 69.49  
crore.
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Ministry of Home Affairs: 

National Emergency Response System (NERS) with total project cost of 
` 321.69 crore.

III. In addition, the proposal of East Delhi Municipal Corporation (EDMC) for 
IP based CCTV in EDMC primary schools costing ` 5.50 crore is in the pipeline.

Indians trapped in Gulf countries

†*129. SHRIMATI KANAK LATA SINGH: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether the Ministry is aware that Indian workers from several States 
including Poorvanchal of Uttar Pradesh, are trapped in the Gulf and other countries;

(b) the details of action taken to bring them back during the last three years;

(c) whether Indian workers in the Gulf countries do not get minimum salary, 
medical and insurance facilities; and

(d) whether the Ministry is considering to enter into an agreement with the Gulf 
countries to solve the problems regarding the medical, insurance, salary and bring 
them back to the country?

THE MINISTER OF EXTERNAL AFFAIRS (SHRIMATI SUSHMA SWARAJ): 
(a) Yes, Sir. Indian Missions/Posts in four Gulf countries have reported that some 
Indian workers who had emigrated through illegal channels are stranded. These 
countries are Bahrain, Oman, Kingdom of Saudi Arabia and United Arab Emirates 
(UAE). State-wise data of such stranded emigrants from India is not maintained.

(b) On receipt of reports of Indian emigrants in distress, our Mission/Posts in 
that country intervene with the concerned Government and the foreign employer/
sponsor to resolve outstanding disputes and help repatriate Indian workers.

The Government of India has set up Indian Community Welfare Fund (ICWF) in 
all the Indian Missions/Consulates abroad to meet contingency expenditure incurred 
by them for carrying out various welfare activities for overseas Indian citizens who 
are in distress. The objectives of the ICWF include:

(i) Boarding and lodging for distressed Overseas Indians in need;

(ii) Extending emergency medical care to the Overseas Indians in need;

† Original notice of the question was received in Hindi.
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(iii) Providing air passage to stranded Overseas Indians in need;

(iv) Providing initial legal assistance to the Overseas Indians in deserving cases;

(v) Expenditure on incidentals and for airlifting the mortal remains to India 
or local cremation/burial of the deceased Overseas Indians in such cases 
where the sponsor is unable or unwilling to do so as per the contract 
and the family is unable to meet the cost;

(vi) Providing the payment of penalties in respect of Indian nationals for illegal 
stay in the host country where prima facie the worker is not at fault;

(vii)	 Providing	 the	 payment	 of	 small	 fines/penalties	 for	 the	 release	 of	 Indian	
nationals in jails/detention centres.

(c) Those Indian emigrants who take up overseas employment after obtaining 
Emigration Clearance are assured of minimum referral wages as per written contract 
signed between the Foreign Employer and the emigrant as well as the Recruiting 
Agent. Mandatory Insurance and medical cover is extended to such emigrants through 
Pravasi Bhartiya Bima Yojana (PBBY).

(d) Government of India has signed MoUs with 6 Gulf countries, Jordan and 
Malaysia as per details given in the Statement (See below). The broad principles 
covered in the MoUs include:

(i) Declaration of mutual intent to enhance employment opportunities and 
bilateral cooperation in protection and welfare of workers.

(ii) The host country to take measures for protection and welfare of the 
workers in organized sector.

(iii) Statement of the broad procedure that the foreign employer shall follow 
to recruit Indian workers.

(iv) The recruitment and terms of employment to be in conformity with the 
laws of both the countries.

(v)	 Constitution	 of	 Joint	Working	 Groups	 which	 would	 meet	 regularly	 to	 find	
solutions to bilateral labour problems.

These MoUs are renewed/signed afresh, from time to time, during which process 
any	 requisite	 modifications	 are	 duly	 considered	 for	 inclusion.
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Statement

List of countries with whom the Government of India has signed bilateral 
Memorandums of Understanding (MoUs) regarding matters concerning 

overseas employment of ECR category workers

Sl. No. Country Date

1. UAE December, 2006 and 
November, 2007

2. Qatar April, 2007

3. Kuwait April, 2007

4. Oman November, 2008

5. Malaysia January, 2009

6. Bahrain June, 2009

7. Kingdom of Saudi Arabia:–
Domestic Sector Workers General 
Category Worker

January, 2014
April, 2016

8. Jordan 1980

Model Building Bye Laws

*130. SHRI A. U. SINGH DEO: Will the Minister of URBAN DEVELOPMENT 
be pleased to state:

(a) whether the Model Building Bye Laws have been introduced, if so, the 
details thereof, if not the reasons therefor;

(b) whether incentives would be given to encourage greater compliance by 
individuals, if so, the details thereof, if not, the reasons therefor; and 

(c) whether local capacity building and awareness creation among citizens has 
been/would be undertaken, if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) Yes, Sir. The Model Building Bye Laws, 2016 (MBBL-2016) have been released on 
18th March, 2016. These are in the form of comprehensive guidelines for States/UTs 
to incorporate into their respective building bye laws. These cover various technical, 
procedural and special aspects in the sphere of construction of buildings. The features 
of the MBBL-2016 include, but are not limited to, aspects of enhancing ease of 
doing business regarding construction permits, integration of environmental concerns, 
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disaster mitigation, special requirements for the differently able persons, provisions 
for rain water harvesting, roof top solar power generation, heritage conservation etc. 

(b) The Model Building Bye Laws, 2016 have been prepared for guiding the 
States/UTs for revising their respective Building Bye Laws. Since the construction of 
buildings is a State subject, it is up to the State Governments to provide incentives 
and other mechanisms for effective enforcement of Bye Laws.

(c) Financial and Technical support for capacity building to states and Urban 
Local Bodies (ULBs) is provided under Ministry’s schemes and programmes including 
Atal Mission for Rejuvenation and Urban Transformation (AMRUT), Smart Cities, 
Swachh Bharat Mission (SBM) and World Bank assisted Capacity Building Programme 
for Urban Development (CBUD). A national workshop on Model Building Bye Laws 
was organized in February, 2015.

Twofold hike in annual fee at IITs 

*131. SHRI RANJIB BISWAL: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a)	 whether	 the	 Committee	 set	 up	 by	 Government	 to	 look	 into	 the	 financing	
pattern of the engineering institutes particularly IITs, had recommended a more than 
twofold hike in annual fees; 

(b) if so, the details thereof and the decision taken by Government thereon; 

(c) the details of other recommendations made by the Committee; and 

(d) the action taken by Government for implementation of the said 
recommendations?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) Yes, Sir. The Sub Committee of IIT Council, constituted 
to	 examine	 the	 funding	 system	 for	 strengthening	 the	 financial	 health	 of	 the	 IITs,	 has	
recommended recovery of the maintenance costs through student fee. The Committee 
has recommended that the annual tuition fee for all the students in the IITs shall be 
fixed	 at	 ` 3 lakh a year. The same has been endorsed by the Standing Committee 
of the IIT Council (SCIC).

The Chairperson of IIT Council, after examining the reports, and keeping in 
view the interests of the students, has approved revision of tuition fee in the IITs 
to ` 2.00 lakh a year for the undergraduate students taking admission from the 
academic year 2016-17 onwards. In order to protect the interests of the socially and 
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economically backward students, it has been decided that:

(i) The SC/ST/PH students shall get complete fee waiver.

(ii) The most economically backward students (whose family income is less than 
` 1 lakh per annum) shall get full remission of the fee.

(iii) The other economically backward students (whose family income is between 
` 1 lakh to ` 5 lakh per annum) shall get remission of 2/3rd of the fee. 

(iv) All students shall have access to interest free loans under the Vidyalaxmi 
Scheme for the total portion of the tuition fee payable. 

(c) and (d) The Committee further recommended for setting up of the Higher 
Education Funding Authority (HEFA) and for incentivising building up of corpus fund 
through donations. The Government has already announced in the Budget 2016-17 
setting up of the Higher Education Funding Agency (HEFA) with an initial capital 
of ` 1,000 crore. 

Funding of smart cities

132. SHRI RIPUN BORA: Will the Minister of URBAN DEVELOPMENT be 
pleased to state:

(a)	 whether	Government	has	 selected	first	 hundred	 smart	 cities	 in	 the	 country,	 	
if so, the details thereof, State-wise;

(b) the details of budget allocation and funding status of the project; and

(c) the details of project report for East and North-East States, area-wise and 
service-wise?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) No, Sir. Only 20 Smart Cities have been selected in Round 1 of the Challenge 
and the State-wise details are given the Statement (See below). The list is also 
available on the Mission’s website (www.smartcities.gov.in).

(b) As per the Mission Statement and Guidelines, Government of India will 
provide the grant of `	 194	 crore	 in	 the	 first	 year	 followed	 by	 ` 98 crore every 
year for the next three years. An equal amount has to be given by the State/Urban 
Local	 Body	 (ULB).	 The	 first	 instalment	 of	 ` 194 crore is released after meeting 
some conditions, such as incorporation of Special Purpose Vehicle (SPV), etc. by 
the	 Smart	 Cities.	 Twelve	 Smart	 Cities	 have	 met	 the	 conditions	 for	 release	 of	 first	
instalment and ` 2288 crore has been released to them.
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(c) For the Smart Cities Competition, shortlisted Smart Cities have to submit 
Smart City Proposals (SCPs). The SCPs contain the Plans for developing Projects. 
After establishment of SPVs, the 20 Smart Cities have to procure Project Management 
Consultants (PMCs) to convert their SCPs to Projects. The project-wise details will 
only be known after the SCPs are converted to Projects.

Statement

State-wise details of Winning Cities proposals

Rank No. Name of State/UT Name of City Score (%)

1. Odisha Bhubaneswar 78.83

2. Maharashtra Pune 77.42

3. Rajasthan Jaipur 73.83

4. Gujarat Surat 68.16

5. Kerala Kochi 66.98

6. Gujarat Ahmedabad 66.85

7. Madhya Pradesh Jabalpur 63.03

8. Andhra Pradesh Visakhapatnam 61.12

9. Maharashtra Solapur 60.83

10. Karnataka Davanagere 59.93

11. Madhya Pradesh Indore 59.89

12. Delhi NDMC 59.63

13. Tamil Nadu Coimbatore 58.74

14. Andhra Pradesh Kakinada 58.19

15. Karnataka Belagavi 57.99

16. Rajasthan Udaipur 57.91

17. Assam Guwahati 57.66

18. Tamil Nadu Chennai 56.16

19. Punjab Ludhiana 55.84

20. Madhya Pradesh Bhopal 55.47
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Fund to Uttarakhand under AMRUT scheme

†*133. SHRI MAHENDRA SINGH MAHRA: Will the Minister of URBAN 
DEVELOPMENT be pleased to state:

(a) the amount of funds provided to states under the “AMRUT” Scheme, the 
head-wise details thereof;

(b) whether the Ministry is aware that Uttarakhand faces acute water scarcity 
during the summer season from March to June;

(c) if so, whether the Ministry would provide funds under the “AMRUT” 
scheme for providing drinking water to various drinking water starved cities of Pauri, 
Rudraprayag, Dehradun, Tehri, Chamoli, Haridwar, Pithoragarh, Champawat, Nainital, 
Almora and Udham Singh Nagar districts of the State; and 

(d) if not, the list of those cities that were provided funds under the AMRUT 
scheme?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) Government has provided funds against approved State Plans for 2015-16 under 
Atal Mission for Rejuvenation and Urban Transformation (AMRUT) for various 
eligible components. The Sector-wise details are given in the Statement-I (See below). 

(b) The Ministry does not monitor seasonal drinking water availability in States/
UTs. Under AMRUT, Government performs annual review of service level benchmarks 
for Mission cities. As per report of State Government of Uttarakhand, none of the six 
Mission Cities (covered in SAAP 2015-16) had universal coverage of water supply.

(c)	 and	 (d)	AMRUT	 provides	 for	 financial	 support	 to	 states	 for	 taking	 up	 urban	
infrastructure	 projects	 in	 identified	 Mission	 cities.	 For	 2015-16,	 Government	 has	
approved State Annual Action Plan (SAAP) of Uttarakhand and released funds for 
the plan that includes water supply projects in the cities of Dehradun, Haridwar 
and Rudrapur (Udham Singh Nagar District). Details of the Plan are given in the 
Statement-II.

† Original notice of the question was received in Hindi.
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Status of Apprentice Protsahan Yojana

*134. SHRI VIVEK GUPTA: Will the Minister of SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP be pleased to state:

(a) whether Government has envisioned a target of training twenty lakh apprentices 
under Apprentice Protsahan Yojana;

(b) if so, the current status of progress of Apprentice Protsahan Yojana along 
with number of apprentices trained under this scheme till date, State-wise;

(c) the details of the industries having registered to avail this scheme till date, 
State-wise;

(d) the publicity expenditure incurred on the scheme till date, State-wise and 
medium-wise; and

(e)	 the	 details	 of	 changes	 in	 training	 curriculum	 as	 well	 as	 financial	 support	 to	
be provided to MSMEs for promoting apprenticeship in country?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) Apprentice Protsahan 
Yojana has been started on 16th OCtober, 2014 to share 50% of prescribed stipend 
to	 the	 apprentices	 by	 Government	 of	 India	 for	 the	 first	 two	 years	 of	 training	 for	 one	
lakh apprentices to be engaged by establishment covered under the Apprentices Act, 
1961 during the remaining period of Twelfth Five Year Plan. As per the guidelines 
of the Scheme, the number of apprentices eligible under the scheme at a time in 
an establishment shall be ten apprentices subject to ceiling of maximum of 50% of 
total number of apprentices in an organisation. This ceiling will include one women 
and one SC/ST/PwD apprentice.

(b) The current status of progress of Apprentice Protsahan Yojana along with 
number of apprentices trained under this scheme till date, State-wise is given in the 
Statement-I (See below).

(c) The details of the industries having registered to avail this scheme till date, 
State-wise is given in the Statement-II (See below).

(d) ` 20 lakh has been incurred on the Scheme on publicity through advertisements.

(e) Apprentice Protsahan Yojana has been started to encourage participation 
of	 MSMEs	 in	 apprenticeship	 training	 by	 providing	 financial	 support	 to	 them.	 The	
Scheme has given highest priority to MSMEs. Training curriculum is being revamped 
to promote apprenticeship training among MSMEs.
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Statement-I

Details of current status of progress and no. of apprentices trained

Sl. 
No.

Name of the State No. of Apprentices 
Trained

No. of Apprentices 
undergoing training

1       2 3 4

1. Andhra Pradesh 101 95

2. Andaman and Nicobar Islands - -

3. Arunachal Pradesh - -

4. Assam - -

5. Bihar - -

6. Chandigarh - -

7. Chhattisgarh 53 5

8. Dadra and Nagar Haveli 2 -

9. Daman and Diu - -

10. Delhi 1 2

11. Goa - -

12. Gujarat 7 3

13. Haryana 84 33

14. Himachal Pradesh 16 21

15. Jammu and Kashmir - 20

16. Jharkhand - -

17. Karnataka 5 -

18. Kerala 21 3

19. Lakshadweep - -

20. Madhya Pradesh - -

21. Maharashtra 175 2

22. Manipur - -

23. Meghalaya - -

24. Mizoram - -

25. Nagaland - -

26. Odisha 13 22
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1       2 3 4

27. Puducherry - -

28. Punjab 71 37

29. Rajasthan 12 9

30. Sikkim - -

31. Telangana 9 -

32. Tamil Nadu 54 7

33. Tripura - 1

34. Uttar Pradesh 55 15

35. Uttarakhand 2 3

36. West Bengal - 11

Grand ToTal 681 289

Statement-II

Details of industries registered to avail the scheme

Sl. No. Name of the State Registered Industries

1. Andhra Pradesh 113

2. Andaman and Nicobar Islands -

3. Arunachal Pradesh -

4. Assam -

5. Bihar -

6. Chandigarh -

7. Chhattisgarh 32

8. Dadra and Nagar Haveli 01

9. Daman and Diu -

10. Delhi 01

11. Goa -

12. Gujarat 06

13. Haryana 76

14. Himachal Pradesh 20

15. Jammu and Kashmir 18
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Sl. No. Name of the State Registered Industries

16. Jharkhand -

17. Karnataka 04

18. Kerala 18

19. Lakshadweep -

20. Madhya Pradesh 01

21. Maharashtra 97

22. Manipur -

23. Meghalaya -

24. Mizoram -

25. Nagaland -

26. Odisha 30

27. Puducherry -

28. Punjab 82

29. Rajasthan 14

30. Sikkim -

31. Telangana 04

32. Tamil Nadu 35

33. Tripura 01

34. Uttar Pradesh 44

35. Uttarakhand 02

36. West Bengal 10

Grand ToTal 609

Schools affiliated to CBSE-International

*135. SHRI V. P. SINGH BADNORE: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a)	 how	 many	 schools	 abroad	 and	 within	 the	 country	 are	 affiliated	 to	 Central	
Board of Secondary Education (CBSE), the details thereof, State-wise; and 

(b) how many schools have opted to CBSE-International in the country and 
abroad, the details thereof?
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN	 IRANI):	 (a)	 17093	 schools	within	 the	 country	 are	 affiliated	with	 CBSE	 as	 on	
31.03.2016.	 A	 Statement	 indicating	 State-wise	 number	 of	 affiliated	 schools	 is	 given	
in the Statement-I (See	 below).	 207	 schools	 in	 foreign	 countries	 are	 affiliated	 with	
CBSE	 as	 on	 31.03.2016.	 A	 Statement	 indicating	 country-wise	 number	 of	 affiliated	
Foreign schools is given in the Statement-II (See below).

(b) 57 schools within the country and 20 schools abroad have opted for CBSE-
International syllabus. 

Statement-I

State-wise number of schools affiliated with CBSE 

Sl. No. Name of the State/UT Numbers	 of	 Affiliated	 Schools

1. Andhra Pradesh 224

2. Telangana 239

3. Assam 233

4. Bihar 702

5. Gujarat 338

6. Haryana 1309

7. Himachal Pradesh 240

8. Jammu and Kashmir 129

9. Karnataka 713

10. Kerala 1292

11. Madhya Pradesh 991

12. Maharashtra 658

13. Manipur 65

14. Meghalaya 23

15. Nagaland 34

16. Odisha 313

17. Punjab 1096

18. Rajasthan 892

19. Sikkim 211

20. Tamil Nadu 654

21. Tripura 48

22. Uttar Pradesh 2344
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Sl. No. Name of the State/UT Numbers	 of	 Affiliated	 Schools

23. Arunachal Pradesh 292

24. Mizoram 13

25. West Bengal 263

26. Andaman and Nicobar Islands 115

27. Chandigarh 162

28. Delhi 2026

29. Goa 15

30. Puducherry 21

31. Dadra and Nagar Haveli 8

32. Daman and Diu 5

33. Lakshadweep 12

34. Chhattisgarh 524

35. Jharkhand 384

36. Uttarakhand 505

ToTal 17093

Statement-II

Country-wise number of foreign schools affiliated with CBSE

Sl. No. Name of the countries Number	 of	 Affiliated	 Schools

1. Bangladesh 1

2. Baharin 6

3. Burma 1

4. Ethiopia 2

5. Iran 1

6. Saudi Arabia 41

7. Kuwait 18

8. Libya 2

9. Oman 14

10. Nepal 14

11. Qatar 9

12. Tansania 1

13. United Arab Emirates 77
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Sl. No. Name of the countries Number	 of	 Affiliated	 Schools

14. Nigeria 2

15. West Africa 3

16. U.S.S.R. 1

17. Yeman 1

18. Indonesia 1

19. Singapore 4

20. Malayasia 3

21. Japan 2

22. Uganda 2

23. Thailand 1

ToTal 207

————

WRITTEN ANSWERS TO UNSTARRED QUESTIONS

Import of Uranium from Russia and Kazakhstan

1281. SHRI ANUBHAV MOHANTY: Will the PRIME MINISTER be pleased 
to state:

(a) whether India is importing Uranium from Russia and Kazakhstan only;

(b) if so, what is the reason for Uranium being imported from only these two 
countries;

(c)	 whether	 the	 quantity	 of	 Uranium	 imported	 suffices	 domestic	 requirement;

(d) if not, whether there is any proposal to import Uranium from any other 
country/countries; and

(e) if so, which are the countries from where India is proposing to import 
Uranium?

THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY 
(DR. JITENDRA SINGH): (a) No, Sir. In addition to Russia and Kazakhstan we are 
importing uranium from Canada also.

(b) Does not apply in view of (a) above.

(c) Yes, Sir.

(d) and (e) Do not arise in view of (c) above.
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Shutting down of Kakrapar nuclear plant due to leakage

†1282. SHRI MOTILAL VORA: Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that unit of Kakrapar Atomic Power Station situated in 
Surat district of Gujarat had to be shut down due to heavy water leakage on 11 
March, 2016;

(b) if so, the status of radiation due to heavy water leakage and quantum of 
loss occurred due to this;

(c) the time by when this plant is likely to restart; and

(d) the special efforts being made to prevent the recurrence of such incidents?

THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY 
(DR. JITENDRA SINGH): (a) Yes, Sir.

(b) There was no increase in radioactivity/radiation level both in the plant 
premises and the public domain as all the safety systems had come into play and 
functioned as per design. As there was no increase in radiation level, there was no 
effect on the personnel or the public on this account.

(c) and (d) The Unit will be restarted after completion of the investigation, 
inspection of relevant components and equipment and implementation of corrective 
actions, in line with the stage-wise clearances issued by Atomic Energy Regulatory 
Board (AERB).

Safety audit of Kudankulam and Kakrapar 
plants due to leakage

1283. DR. T. SUBBARAMI REDDY: 
    SHRIMATI AMBIKA SONI:

Will the PRIME MINISTER be pleased to state:

(a) whether Kudankulam Nuclear Power Project and Kakrapar Heavy Water Plant 
were hit by snag like leak recently, if so, the details thereof;

(b) whether these plants were shut down for a brief period due to these leaks, 
and	 when	 they	 were	 resumed	 operations,	 after	 rectification;	 and

(c) whether safety audit would be done for radiological safety implications and 
to prevent such incidents in future, with details?

† Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY 
(DR. JITENDRA SINGH): (a) and (b) Unit-1 of Kudankulam Nuclear Power Project 
(KKNPP-1)	 was	 briefly	 shut	 down	 in	 February,	 2016	 following	 a	 minor	 leak	 in	 the	
conventional system (non-radioactive system). The reactor was soon restarted after 
necessary	 rectification.	 The	 Unit	 is	 currently	 operating	 at	 full	 power.	 The	 Unit-1	 of	
Kakrapar Atomic Power Station (KAPS-1) was shutdown automatically on March 11, 
2016 following a leak from the Primary Heat Transport System into the leak tight 
containment building. The leak was arrested and the investigation into the cause of 
the leak is in progress. The Unit is currently in safe shutdown state.

(c) The incident in KKNPP-1 was in conventional (non-radioactive) system 
and had no radiological safety implications. Therefore, it did not call for any 
safety audit for any implications related to radiation/radiological hazard. In case of 
KAPS-1, there was no change in radioactivity/radiation level, neither in the plant 
premises nor in the public domain. On completion of the investigations, the lessons 
and recommendations that would emerge will be suitably incorporated to prevent 
recurrence of such an event. As a part of safety culture and regulatory procedure, 
periodic safety audits are conducted in nuclear power plants by the utility and 
regulatory authority.

Agreement with Russia for setting up 
Kudankulam units 5 and 6

1284. SHRIMATI AMBIKA SONI: 
    DR. T. SUBBARAMI REDDY:

Will the PRIME MINISTER be pleased to state:

(a) whether agreement has been signed or is proposed to be signed with Russia 
for setting up Kudankulam units 5 and 6;

(b) whether Indian private industries would be involved in the projects, if so, 
the details thereof; and

(c) the site selected for locating these two units, to ensure optimum use of 
available nuclear sites and the cost of these units?

THE MINISTER OF STATE IN THE DEPARTMENT OF ATOMIC ENERGY 
(DR. JITENDRA SINGH): (a) An Inter-Governmental Agreement (IGA) between 
Government of India and Government of Russian Federation was signed in December, 
2008 for setting up units 3 to 6 at Kudankulam, Tamil Nadu in technical cooperation 
with Russian Federation. Discussions on the draft General Framework Agreement for 
setting up Units 5 and 6 (KKNPP 5 and 6) are currently in progress.
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(b) The project is planned to be set up on technical cooperation basis with 
shared scope of work. The Indian private industry would be involved in supply 
of equipment, execution of the works contracts, providing services in Indian scope 
of work and localisation of components.

(c) The Kudankulam site was found to have an optimum potential for locating 
six units each of 1000 MW by the Site Selection Committee of the Government. 
The Government accorded ‘in principle’ approval for setting up of Units 5 and 
6 at Kudankulam in October, 2009, in addition to Units 1 and 2 then under 
construction and Units 3 and 4 which were accorded ‘in principle’ approval 
earlier. Regarding the cost of Units 5 and 6, discussions are in progress on the 
Techno-Commercial offer submitted by the Russian side. The cost will emerge 
on conclusion of the discussions.

Special financial package for North-East

1285. SHRI RIPUN BORA: Will the Minister of DEVELOPMENT OF NORTH 
EASTERN REGION be pleased to state:

(a)	 whether	 Government	 proposes	 to	 give	 any	 special	 financial	 package	 to	 the	
States of North-East and hilly areas;

(b) if so, whether Government has received proposals on packages from different 
States; and

(c) if so, the details of proposals received by Government?

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF 
NORTH EASTERN REGION (DR. JITENDRA SINGH): (a) to (c) ` 33097.02 
crore has been allocated for the North Eastern Region by 56 Central Ministries/
Departments including ` 2400 crore provided to the Ministry of Development 
of North Eastern Region (DoNER). The budget allocation to Ministry of DoNER 
includes funds for the Non-Lapsable Central Pool of Resources (NLCPR) Scheme 
and the Scheme of North Eastern Council (NEC). In addition to the above, an 
amount of ` 1000 crore has been allocated for grants to Autonomous Councils, 
areas covered under the Sixth Schedule of the Constitution. The Ministry has also 
been receiving, from time to time, proposals from State Governments including 
through their priority lists for possible funding under the NLCPR Scheme and 
NEC Schemes which have been taken up within the budgetary provisions of the 
Ministry.
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North eastern Development Financial Corporation Limited

†1286. DR. SANJAY SINH: Will the Minister of DEVELOPMENT OF NORTH 
EASTERN REGION be pleased to state:

(a) the main objective of setting up North Eastern Development Financial 
Corporation Limited (NEDFi) and the extent to which it has been successful in 
achieving its objectives;

(b) the number of industries established and the type of assistance provided in 
North Eastern States through NEDFi, State-wise and district-wise; and

(c) the manner in which entrepreneurs are encouraged by Government to make 
investments	 in	 various	 fields	 and	 its	 outcome	 in	 the	 last	 two	 years?

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF 
NORTH EASTERN REGION (DR. JITENDRA SINGH): (a) The objective of setting 
up NEDFi is:

(i) To carry on and transact business of providing credit and other facilities 
for promotion, expansion and modernization of industrial enterprises and 
infrastructure projects in eight States of North Eastern Region.

(ii) To carry on and transact business of providing credit and other facilities 
for promotion of agro – horticulture plantation, medicinal plantation, 
sericulture plantation, aquaculture, poultry, dairy and animal husbandry 
development.

(iii) To initiate involvement of rural population in faster economic growth of North 
Eastern Region, besides providing credit and other facilities for promotion of 
transport sector (transport companies) and trade comprising big supermarket/ 
wholesale trade.

(b) A list of State-wise, district-wise number of industries assisted by NEDFi is 
given in the Statement (See below). The various types of loan provided by NEDFi 
are (a) Rupee Term Loan, (b) Working Capital Term Loan, (c) NEDFi Opportunity 
Scheme for Small Entrepreneurs (NOSSE), (d) North East Entrepreneurs Development 
Scheme (NEEDS), (e) Women Enterprises Development Scheme (WEDS), (f) Scheme 
for North East Handloom and Handicrafts (SNEHH) and (g) Micro Finance (MF). 
Under NEDFi’s Schemes like NOSSE, NEEDS, WEDS and SNEHH, entrepreneurs 
can avail loans Sat concessional interest rate of 8%.

(c)	 The	 Government	 of	 India	 had	 approved	 a	 package	 of	 fiscal	 incentives	 and	
other concessions for the North Eastern Region namely the “North East Industrial 

† Original notice of the question was received in Hindi.
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and Investment Promotion Policy (NEIIPP), 2007” w.e.f. 1st April, 2007 being 
administered by Department of Industrial Policy and Promotion (DIPP), Ministry of 
Commerce and Industry.

As far as NEDFi is concerned, all the industrial units located in North-East 
Region	 are	 eligible	 for	 fiscal	 incentives	 and	 other	 concessions	 under	 North-East	
Industrial and Investment Promotion Policy (NEIIPP), 2007 (NEIIPP 2007). The 
details of disbursement of subsidies by NEDFi related to NEIPP 2007 during last 
two years is given below:

(` in crore)

Name of Scheme 2014-15 2015-16

Central Transport Subsidy 107.57 56.51

Central Capital Investment Subsidy 152.70 238.08

Central Interest Subsidy 25.96 0.01

Central Comprehensive Insurance Subsidy 1.88 0.02

Statement

*State-wise and District-wise No. of Industries established by 
assistance from NEDFi

State District No. of Project

Arunachal Pradesh Changlang 4

East Siang 7

Kurung Kumey 1

Lohit 3

Lower Dibang Valley 1

Lower Subansiri 21

Naharlagun 14

Papum Pare 301

Tawang 4

Tirap 1

Upper Subansiri 1

West Kameng 26

West Siang 7
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State District No. of Project

Assam Baksa BTAD 5

Barpeta 42

Bijni 6

Bongaigaon 8

Cachar 74

Chirang BTAD 6

Darrang 61

Dhemaji 10

Dhubri 9

Dibrugarh 24

Goalpara 28

Golaghat 20

Hailakandi 5

Jorhat 28

Kamrup 504

Kamrup Metro Guwahati 168

Karbi Anglong 16

Karimganj 8

Kokrajhar 29

Lakhimpur 13

Morigaon 16

Nagaon 30

Nalbari 53

Rangia 5

Sibsagar 48

Sonitpur 38

Tezpur 4

Tinsukia 46

Udalguri BTAD 2
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State District No. of Project

Manipur Bishnupur 17

Chandel 1

Churachandpur 50

lmphal East 71

lmphal West 173

Senapati 11

Thoubal 46

Ukhrul 5

Meghalaya East Garo Hills 7

East Khasi Hills 135

Jaintia Hills 21

North Garo Hills 1

Ri Bhoi 63

West Garo Hills 11

West Khasi Hills 9

Mizoram Aizawl 261

Champhai 5

Kolasib 6

Lawngtlai 1

Lunglei 78

Mamit 2

Saiha 1

Serchhip 2

Nagaland Dimapur 241

Kohima 151

Mokokchung 10

Mon 1

Phek 10

Wokha 3

Zunheboto 6
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State District No. of Project

Sikkim East Sikkim 250

North Sikkim 31

South Sikkim 213

West Sikkim 27

Tripura Dhalai 5

Gomati 38

Khowai 8

North Tripura 116

Sipahijala 6

South Tripura 32

Unakoti 9

West Tripura 288

ToTal 4119
* Since commencement of pertion of NEDP in the year 1996.

Error margin of IMD in predicting normal monsoon

1287. SHRI C. M. RAMESH: Will the Minister of EARTH SCIENCES be 
pleased to state:

(a) how the Ministry looks at the reduced error margin of India Meteorological 
Department (IMD) and its prediction that there would be a normal monsoon;

(b) how the Ministry looks at the possibility of 50 per cent of La Nina developing 
in the second half of this year; and

(c) how La Nina is helpful in getting more and more rains?

THE MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES 
(SHRI Y. S. CHOWDARY): (a) The average absolute error (difference between 
forecast and actual rainfall) during the last 13 years (2003-2015) was 5.92% of LPA 
compared	 to	 the	 average	 absolute	 error	 of	 7.94%	 of	 LPA	 during	 the	 first	 13	 years	
(1990-2002) just prior to that period. This indicates that the forecast has become 
more reliable in the last few years.

IMD’s Operational Long Range Forecast (LRF) for the 2016 Southwest monsoon 
rainfall is as follows:

Quantitatively, the monsoon seasonal rainfall is likely to be 106% of the Long 
Period Average (LPA) with a model error of ± 5%. The LPA of the seasonal 
rainfall over the country as a whole for the period 1951-2000 is 89 cm.
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(b) The latest model forecasts from Indian Institute of Tropical Meteorology 
(IITM)’s coupled ocean-atmospheric model and other international models indicate that 
the probability of development of La Nina condition increases towards the latter half 
of the year. Nearly all models predict weakening of El Nino, with a transition to 
El Nino-Southern Oscillation (ENSO)-neutral likely during late summer 2016. Then, 
the chance of La Nina increases during the last quarter of 2016.

(c) The occurrence of La-Nina (Anomalous Cooling of Sea Surface Temperature 
of	 Equatorial	 Pacific	Ocean	Waters)	 has	 high	 positive	 correlation	with	 Indian	 Summer	
Monsoon Rainfall (ISMR). La-Nina events are generally associated with normal to 
above normal monsoons. La-Nina generally causes rising (ascending) motions of 
moisture laden air-masses over Indian landmass, resulting more than average rainfall. 
Thus, La Nina is generally helpful in getting more and more rains.

Forecast for above normal monsoon rainfall

1288. SHRI A. K. SELVARAJ: Will the Minister of EARTH SCIENCES be 
pleased to state:

(a) whether it is a fact that many private weather forecasters in India predicted 
that India's monsoon rainfall is expected to be above normal;

(b) whether it is also a fact that several agencies from around the world have 
hinted that the monsoon could be better than the previous year; and

(c) whether it is also a fact that the monsoon would set in on time all over 
the country as had happened in the past, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES 
(SHRI Y. S. CHOWDARY): (a) Yes, Sir. During the current year (2016), normal/ 
above normal rainfall has been predicted by many forecasting agencies including 
India Meteorological Department (IMD).

IMD’s Operational Long Range Forecast (LRF) for the 2016 Southwest monsoon 
rainfall is as follows:

Quantitatively, the monsoon seasonal rainfall is likely to be 106% of the Long 
Period Average (LPA) with a model error of ± 5%. The LPA of the seasonal 
rainfall over the country as a whole for the period 1951-2000 is 89 cm.

(b) The details of Monsoon rainfall (2016) predicted, agency-wise is given in 
the Statement (See below). These forecasts suggest normal to above normal rainfall 
during 2016 monsoon season.
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(c) Normal onset date of Monsoon over Kerala (Southern tip of mainland India) 
is 1 June. The forecast for monsoon onset will be issued on 15th May, 2016. In India 
Met Department monsoon covers the whole country by 15th July climatologically.

Statement

Forecasts for 2016 Southwest monsoon season rainfall over the country as 
a whole received from some of the private forecasting agencies and 

several foreign agencies

Sl. No. Institutes Forecast

1. Skymet 105% (with an error margin of ±4%)

2. Weather Risk Management 
Services

Roughly more than 104% in most 
parts of the country, except the 
Northeast and with well-distributed 
rainfall over the country

3. Onkari Prasad (Retired IMD) 100%

4. Centre for Disaster Mitigation 
Jain University, Bangalore

98.2% ± 5.52%

5. ECMWF, UK Coupled Model Above Normal rainfall is most likely 
over some parts of Northwest India 
and some parts of Southeastern 
Peninsular India. Normal rainfall 
is most likely over most of the 
remaining parts of the country.

EUROSIP Multi 
Model Ensemble 
(MME): 3 
Coupled Models

Normal rainfall over most parts of 
the country

6. International Research Institute 
for Climate and Society, USA

Climatological  probabilities for most 
parts of the country except Northern 
parts of the country where below 
normal is most likely.

7. Japan Agency for Marine-
Earth Science and Technology 
(JAMSTEC)

Negative rainfall anomalies over 
Northern parts of the country, Central  
India and most parts of West coast. 
Positive rainfall anomalies are predicted 
over remaining areas with highest 
magnitudes over Northeast India.
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Sl. No. Institutes Forecast

8. APEC Climate Centre Normal rainfall is most likely over 
East and Northeast India. Above 
normal is most likely over remaining 
parts of the country.

9. Met	 Office,	 UK Above normal rainfall is most likely 
over most parts of the country.

Plan for giving warning about natural calamities

1289. SHRI AMBETH RAJAN: Will the Minister of EARTH SCIENCES be 
pleased to state:

(a) whether Government has formulated any comprehensive plan for giving 
warning about natural calamities particularly for earthquake in the backdrop of recent 
earthquakes at Japan and Ecuador; and

(b) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES 
(SHRI	Y.	S.	CHOWDARY):	 (a)	 and	 (b)	 to	date,	 there	 is	 no	proven	 scientific	 technique	
available, anywhere in the world, to predict/forecast the occurrence of earthquakes 
with reasonable degree of accuracy with regard to space, time and magnitude. 
Nevertheless, efforts are being made world-over including India, to monitor and 
study various earthquake precursory phenomena in critical seismotectonic regions, 
which would not only help understand the earthquake generation processes better but 
also lead to identifying possible earthquake precursors, which may serve as useful 
predictors in future.

As part of this, a Programme on ‘Seismicity and Earthquake Precursor’ has 
been initiated by Ministry of Earth Sciences (MoES), through a multi-institutional 
and multi-disciplinary mechanism to adopt an integrated approach of generation, 
assimilation and analyses of a variety of earthquake precursory phenomena in critical 
seismotectonic environments in the country in a comprehensive manner.

MoES has also initiated a major project on drilling a deep bore hole in the 
seismically active Koyna-Warna region in Maharashtra, to study in detail the ongoing 
earthquake	 generation	 processes	 in	 the	 region.	 The	 proposed	 scientific	 deep	 drilling	
investigations in the seismically active Koyna region will provide a unique opportunity 
and the much desired data sets to better understand the mechanisms of faulting, 
physics of reservoir triggered earthquakes and also contribute towards earthquake 
hazard assessment and develop models for earthquake forecast in future.
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India Meteorological Department (IMD) is responsible for monitoring, detection 
and forecasting of weather including severe weather events such as cyclones, heavy 
rainfall, extreme temperature etc. It provides forecast of these events at national, 
regional and State levels through its three tier structure.

In order to provide early warning of severe weather events, IMD has set up a 
network of State Meteorological Centres to have better coordination with a State and 
other agencies. IMD simultaneously shares its forecast and warning with respective 
National/State/District level Disaster Management Authorities to take remedial action.

Prediction of normal to surplus rainfall in monsoon

1290. SHRIMATI WANSUK SYIEM: Will the Minister of EARTH SCIENCES 
be pleased to state:

(a) whether inputs made available by South Korean and European agencies 
based on March forecasts, suggest that the monsoon in India for the year 2016 could 
generate normal to surplus rainfall;

(b)	 whether	 the	 South	 Korea	 based	 Asia	 Pacific	 Climate	 Centre	 as	 also	 the	
European Centre for weather forecasts predicts the pre-monsoon season rainfall to 
be above normal and forecasts from September onwards turning out to be rainiest 
of the entire 2016 season; and

(c) whether the projection of the European Centre indicate drier spells in many 
regions, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES 
(SHRI Y. S. CHOWDARY): (a) Yes Sir, South Korean and European agencies viz. 
European Centre for Medium-Range Weather Forecasts (ECMWF) suggests that above 
normal rainfall is most likely over some parts of Northwest India and some parts 
of Southeastern Peninsular India. Normal rainfall is most likely over most of the 
remaining parts of the country. The Multi-model seasonal forecast system of Europe 
also	 suggests	 normal	 rainfall	 over	 most	 parts	 of	 the	 country.	 Met	 Office,	 UK	 using	
coupled model also suggests above normal rainfall over most parts of the country.

(b)	 The	Asia	Pacific	Climate	Centre	 of	South	Korea	has	 predicted	normal	 rainfall	
is most likely over East and Northeast India. Above normal is most likely over 
remaining parts of the country.

(c) No Sir.
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Installation of equipments for predicting earthquakes

†1291. SHRI RAM NATH THAKUR: Will the Minister of EARTH SCIENCES 
be pleased to state:

(a) whether Government is seriously doing research on earthquake prediction in 
order to predict earthquakes, if so, the details thereof; and

(b) the total number of places in the country where instruments have been 
installed for predicting earthquakes as of now, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES (SHRI 
Y.	 S.	 CHOWDARY):	 (a)	 and	 (b)	 To	 date,	 there	 is	 no	 proven	 scientific	 technique	
available, anywhere in the world, to predict/forecast the occurrence of earthquakes 
with reasonable degree of accuracy with regard to space, time and magnitude. 
Nevertheless, efforts are being made world-over including India, to monitor and 
study various earthquake precursory phenomena in critical seismotectonic regions, 
which would not only help understand the earthquake generation processes better but 
also lead to identifying possible earthquake precursors, which may serve as useful 
predictors in future.

As part of this, a Programme on ‘Seismicity and Earthquake Precursor’ has been 
initiated by Ministry of Earth Sciences (MoES), through a multi-institutional and multi-
disciplinary mechanism to adopt an integrated approach of generation, assimilation and 
analyses of a variety of earthquake precursory phenomena in critical seismotectonic 
environments in the country in a comprehensive manner. For earthquake precursory 
studies three Multi – Parametric Geophysical Observatories (MPGOs) have been set 
up at Ghuttu, Central Himalaya, Shillong, Eastern Himalaya and in Imphal (Manipur), 
under Geosciences Programme of Ministry of Earth Sciences (MoES).

MoES has also initiated a major project on drilling a deep bore hole in the 
seismically active Koyna-Warna region in Maharashtra, to study in detail the ongoing 
earthquake	 generation	 processes	 in	 the	 region.	 The	 proposed	 scientific	 deep	 drilling	
investigations in the seismically active Koyna region will provide a unique opportunity 
and the much desired data sets to better understand the mechanisms of faulting, 
physics of reservoir triggered earthquakes and also contribute towards earthquake 
hazard assessment and develop models for earthquake forecast in future.

† Original notice of the question was received in Hindi.
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Forecast of monsoon rainfall

1292. SHRI T. RATHINAVEL: Will the Minister of EARTH SCIENCES be 
pleased to state:

(a)	 whether	 it	 is	 a	 fact	 that	 the	 monsoon	 rainfall	 is	 likely	 to	 be	 munificent	 111	
per cent give or take 5 per cent of the historical average of 89 cm;

(b) whether it is also a fact that the last decade which has seen several years 
of drought or near drought conditions for instance in 2002, 2004, 2009, 2014 and 
2015, and termed as a low epoch may be drawing to a close;

(c) whether that according to IMD, India set for an above normal monsoon this 
year; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES 
(SHRI Y. S. CHOWDARY): (a) Quantitatively, the monsoon seasonal rainfall is 
likely to be 106% of the Long Period Average (LPA) with a model error of ± 5% 
(101-111%). The LPA of the seasonal rainfall over the country as a whole for the 
period 1951-2000 is 89 cm.

(b) Although the last decade has seen several years of drought or near drought 
conditions,	 it	 is	 difficult	 to	 infer	 that	 the	 low	 rainfall	 phase	 is	 drawing	 to	 a	 close.	
However, statistical interpretation of inter decadal rainfall variability indicates likely 
gradual end of the lower rainfall phase that is yet to be realized so far.

(c) and (d) Yes, Sir. There is a 94% probability that India is set for a normal 
to above normal monsoon during 2016.

Operational forecasts for the Southwest monsoon season (June–September) rainfall 
are	 issued	 in	 two	 stages.	 The	 first	 stage	 forecast	 is	 issued	 in	 April	 and	 the	 second	
stage forecast is issued in June. The main highlights of the 1st stage forecast are 
as follows:

 ● Rainfall over the country as a whole for the 2016 Southwest monsoon season 
(June to September) is likely to be above normal (104-110% of LPA).

 ● Quantitatively, monsoon season rainfall for the country as a whole is likely 
to be 106% of the long period average with a model error of ± 5%.

 ● There is 94% probability that the monsoon 2016 rainfall would be normal 
to excess (96% and above of LPA).

 ● There is only 1% probability that the monsoon 2016 rainfall would be 
deficient	 (less	 than	 90%	 of	 LPA).
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India’s foreign policy with Nepal and Maldives

1293. SHRI K. T. S. TULSI: Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) the foreign policy of India with respect to Nepal and Maldives; and

(b) whether there is a need to rethink or restructure the said policy and if so, 
the steps if any, taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) India pursues a policy that encourages 
democracy, pluralism, stability and socio-economic progress of Nepal. We have 
multifaceted and comprehensive cooperation, with frequent high-level engagements 
and wide-ranging developmental assistance. India also supports addressing of Nepal’s 
internal challenges through dialogue and in a spirit of reconciliation.

India’s policy with Maldives is based on support for stability, political pluralism 
and development. Our bilateral cooperation with Maldives is diverse, and we maintain 
regular dialogue at various levels to safeguard our interests.

Both policies are long-standing and time-tested.

Pravasi Kaushal Vikas Yojana for Indians going abroad

1294. SHRI C. M. RAMESH: Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether it is a fact that the Ministry is planning to start Pravasi Kaushal 
Vikas Yojana to provide skills to Indian workers who intend to go abroad, if so, 
the details of the scheme; and

(b) what are the reasons for delay in entering into MoU with Skill Development 
Ministry and by when the scheme would be on the ground?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) A Memorandum of Understanding 
(MoU) between the Ministry of External Affairs and the Ministry of Skill Development 
and	Entrepreneurship	 is	 being	finalized	 towards	 implementation	 of	 the	Pravasi	Kaushal	
Vikas Yojana (PKVY) and is expected to be signed shortly. Implementation will 
follow soon thereafter.

The MoU details the broad parameters of cooperation and envisages collaboration for 
developing	 a	 robust	 skill	 training,	 assessment	 and	 certification	 system	 for	 workers	 who	
seek overseas employment. The PKVY would include pre-departure orientation training 
and language training and is aimed at enhancing the skills set of potential emigrants.
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Nomination for expert to UNSC 1267 Sanctions Committee

1295. SHRI C. M. RAMESH: Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether it is a fact that India has the right to nominate an expert to UN 
Security Council 1267 Sanctions Committee;

(b) if so, what are the reasons that India could not nominate her expert on the 
above Committee even after the extended deadline;

(c) whether Ministry has started searching such expert; and

(d) if so, the details thereof and by when expert is likely to be nominated?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL	 (RETD.)	 V.	 K.	 SINGH]:	 (a)	 to	 (d)	 The	 fifteen	 members	 of	 the	 UN	
Security Council constitute the membership of the 1267/1989/2253 ISIL (Da'esh) and 
Al-Qaeda Sanctions Committee. India is presently not a member of the UNSC and 
thereby is not a member of the Committee.

A 10 member 'Analytical Support and Sanctions Monitoring Team' (Monitoring 
Team) comprising independent experts assists the Sanction Committee. Depending on 
the vacancies available India and all other member States could forward nominations 
of their nationals to serve on the Monitoring Team. In this regard, the name of 
an	 Indian	 expert	 was	 forwarded	 in	 February,	 2016;	 final	 selections	 are	 made	 by	
the	 UN	 Secretariat	 based	 on	 their	 assessment	 of	 the	 individual	 qualifications	 of	
the candidate.

Attack on temples in Pakistan

†1296. SHRI LAL SINH VADODIA: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether it is a fact that the Hindus in Pakistan are very distressed due to 
the attacks on temples in Pakistan;

(b) if so, whether the Government has taken any steps in this regard so far; 
and

(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) to (c) Government from time to time 

† Original notice of the question was received in Hindi.
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has come across reports about acts of desecration of places of religious and 

cultural importance to the minority communities in Pakistan including the Hindu 

community and the reactions of the worshippers concerned who are citizens of 

Pakistan.

As and when required, the Government has called upon the Government of 

Pakistan to ensure protection and preservation of religious places in Pakistan, including 

those belonging to its minorities.

Raising of quota for Haj pilgrims from India

1297. SHRI ABDUL WAHAB: Will the Minister of EXTERNAL AFFAIRS be 

pleased to state:

(a) what is the quota of Haj pilgrims from India as on date;

(b) whether Government has received various requests from Muslim organisations 

to raise the Haj quota; and

(c) whether Government has taken up the matter with Saudi Arabia Government 

and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 

[GENERAL (RETD.) V. K. SINGH]: (a) As per the bilateral Haj Agreement signed 

between Government of India and Saudi Arabia, the quota allocated for Haj-2016 

is 1,36,020 with 1,00,020 pilgrims to be sent through the Haj Committee of India 

and 36000 pilgrims through private tour operators.

(b) and (c) A number of requests have been received from various States/Union 

Territories/Muslim organisations for increase in Haj quota for Haj-2016. However, the 

entire quota allocated to Haj Committee of India by the Government of Kingdom 

of Saudi Arabia for Haj-2016 has already been distributed amongst the States and 

Union Territories on the basis of their respective Muslim population, based on the 

2011	 Census	 figures.

from Haj-2013, Saudi Government has reduced the overall Haj quota for pilgrims 

from foreign countries, including from India, by 20% and for domestic pilgrims by 

50% to facilitate the infrastructure work being carried out around the “Haram Sharif”. 

The Government has approached the Government of Kingdom of Saudi Arabia for 

augmenting the annual Haj quota for India.
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Chinese army along Line of Control

1298. SHRI NEERAJ SHEKHAR: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether Chinese army have been spotted at forward posts along the Line of 
Control on Pakistan occupied Kashmir opposite Nowgam Sector in North Kashmir 
recently;

(b) if so, the details thereof along with the details of intrusion by Chinese army 
in Indian territory during 2014, 2015 and 2016, so far;

(c) whether Government has taken up the matter of presence of Chinese 
army in Pakistan occupied Kashmir along with LoC with China and Pakistan; 
and

(d) if so, the details thereof along with the outcome thereof, if not, the reasons 
therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) to (d) Government has seen reports with 
regard to China’s involvement in infrastructure building activities in Pakistan Occupied 
Kashmir (PoK) including under the so-called China-Pakistan Economic Corridor. 
Government’s consistent position is that Pakistan has been in illegal occupation 
of parts of the Indian State of Jammu and Kashmir since 1947. Government has 
conveyed its concerns to China about their activities in Pakistan Occupied Kashmir 
and asked them to cease such activities.

There is no commonly delineated Line of Actual Control (LAC) in the border 
areas between India and China. From time to time, on account of differences 
in the perception of the LAC, situations have arisen on the ground that could 
have been avoided if we had a common perception of the LAC. Government 
regularly takes up any transgression along the LAC with the Chinese side through 
established mechanisms including border personnel meetings, flag meetings, 
meetings of Working Mechanism for Consultation and Coordination on India-China 
Border Affairs and diplomatic channels. The two sides have reiterated, on many 
occasions, their commitment to maintain peace and tranquility along the Line of 
Actual	 Control	 in	 the	 India-China	 border	 areas,	 pending	 a	 final	 settlement	 of	 the 
Boundary Question.

Government keeps a constant watch on all development having a bearing on 
India’s security and takes all necessary measures to safeguard it.
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Nationalisation of mobile phone sector 
in Saudi Arabia

1299. SHRIMATI WANSUK SYIEM: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether India has taken note of the recent decision of the Labour Ministry 
in Kingdom of Saudi Arabia to fully nationalize mobile phone retail sector in six 
months as a fallout of the dip in oil revenue;

(b) whether with many Indians working in Saudi Arabia mostly from Kerala, 
India has assessed the impact of this decision of the Saudi authorities rendering 
many Indians jobless; and

(c) whether Indians in large numbers are employed in Saudi Arabia in mobile 
retail outlets which have been served notice to provide jobs for Saudi youths?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) to (c) As reported by Indian Embassy in 
Saudi Arabia, the Government of Saudi Arabia has decided to fully nationalize its 
mobile phone retail sector. However, no complaint from the affected Indian nationals 
has been received, nor the local Government has provided any data of the expatriate 
community on the basis of nationality and profession.

Recently Government has signed an Agreement with the Government of Kingdom 
of Saudi Arabia for the protection of General Category Workers from India. This 
Agreement inter-alia seeks to ensure that the welfare and rights of General Category 
Workers employed in the Kingdom of Saudi Arabia are promoted and protected 
in accordance with the applicable laws and to facilitate the expeditious settlement 
of	 labour	 contract	 violation	 cases	 and	 other	 cases	 filed	 before	 appropriate	 Saudi	
authorities/courts.

India seeking Chinese help to fight Islamic State

1300. DR. K. P. RAMALINGAM: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a)	 whether	 India	 has	 sought	 China's	 help	 in	 its	 fight	 against	 Islamic	 State,	 if	
so, the details thereof; and

(b) whether India has sought recruitment's chat conversation from Chinese servers, 
if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) India and China have on several 
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occasions, reiterated their resolute opposition to terrorism in all its forms and 
manifestations. India-China cooperation in counter terrorism includes exchange of 
views and information on terrorism affecting the two countries and regional and 
international terrorism.

During the visit of Home Minister to China in November, 2015, the two sides 
agreed to enhance cooperation in combating international terrorism through exchange 
of information, exchange of experiences and coordinating positions on anti-terrorism 
endeavors at regional and multilateral levels. They agreed to establish a High-level 
Ministerial Mechanism between Ministry of Home Affairs and China's Ministry of 
Public Security.

India and China have established a Joint Working Group on Counter Terrorism. 
During the 8th meeting of the JWG on Counter Terrorism held on 4th November, 
2015 in New Delhi, both sides exchanged views about the spread of terrorism in 
different parts of the world and the efforts required to counter the menace.

Increase in Haj quota for Uttar Pradesh

1301. SHRI AMBETH RAJAN: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state whether any proposal is pending with Government to increase 
Haj Quota for the State of Uttar Pradesh in view of increasing number of excess 
application over the years, if so, the details thereof and if not, reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: A number of requests have been received from 
various States and Union Territories, including Uttar Pradesh, for increase in Haj 
quota for Haj-2016. However, the entire quota allocated to Haj Committee of India 
by the Government of Kingdom of Saudi Arabia for Haj-2016 has already been 
distributed amongst the States and Union Territories on the basis of their respective 
Muslim	 population,	 based	 on	 the	 2011	 Census	 figures.

from Haj-2013, Saudi Government has reduced the overall Haj quota for pilgrims 
from foreign countries, including from India, by 20% and for domestic pilgrims by 
50% to facilitate the infrastructure work being carried out around the “Haram Sharif”. 
The Government has approached the Government of Kingdom of Saudi Arabia for 
augmenting the annual Haj quota for India.

Appointment of consultants in Ministry

1302. SHRI ANAND SHARMA: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether Government has appointed consultants to effectively implement its 
global agenda, if so, the details thereof; and
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(b) the proposed changes and the composition of new appointees in the Ministry’s 
Policy Planning and Research Division?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) As on April, 2016, there are 35 Consultants 
in the Ministry of External Affairs engaged for periods ranging from 3 months to 
3 years and deployed in different Divisions of the Ministry to further strengthen 
existing capacities.

(b) The strength of the Policy Planning and Research Division has been enhanced 
through	 deployment	 of	 additional	 officials	 from	 within	 MEA,	 induction	 of	 specialists	
from other Ministries and recruitment of consultants with expertise in international 
relations	 through	 an	 open	 competitive	 selection	 process	 based	 on	 pre-defined	 tenure	
contracts.	 At	 present,	 the	 Division	 has	 five	 MEA	 officials,	 one	 Economic	 Service	
officer	 with	 one	 Armed	 Services	 officer	 (to	 join	 shortly)	 and	 four	 consultants.

Delay in renewal of passports

1303. SHRI SALIM ANSARI: Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether it is a fact that it takes more than four months to get new or 
renewed passport in the National Capital Territory of Delhi (NCR);

(b) if so, the reasons for such delay and steps being taken to reduce the time 
for getting passport;

(c)	 whether	 there	 are	 separate	 counters	 for	 senior	 citizens	 at	 passport	 offices	 in	
Delhi; and

(d) if not, the steps being taken to open separate counter for senior citizens?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) No. The Ministry endeavours to 
issue passports within the indicative time provided in the “Citizen’s Charter of Central 
Passport Organisation of Ministry of External Affairs for Issuance and Delivery of 
Passport Services 2016” provided the application is complete in all respects and a 
clear	 police	 verification	 report,	 where	 required,	 has	 been	 received.	 Delay	 in	 issuance	
of passports, if any, is attributable to various factors such as non-receipt of police 
verification	 report,	 inability	 of	 the	 applicant	 in	 providing	 required	 document(s),	
verification	 of	 document	 submitted	 by	 the	 originator,	 if	 needed	 etc.	 The	Ministry	 has	
been taking various steps to reduce the time for getting passports by continuously 
simplifying the process of passport issuance which include:
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 ● Citizens apply for passport services online through the Passport Portal and visit 
the	 PSK,	 headed	 by	 a	 Government	 officer,	 at	 the	 appointed	 date	 and	 time.

 ● The entire process including payment of passport fee through debit/credit 
card and State Bank of India net-banking and allotment of appointments 
is online.

 ● The	Electronic	Queue	Management	 System	 at	 the	 PSKs	 ensures	 ‘first-in-first-
out’ principle in application processing.

 ● The number of public dealing counters has been increased from the erstwhile 
350 to 1610 in the new system and public dealing hours have gone up from 
4 hours to 7 hours a day. 

 ● An SMS/e-mail alert is sent to applicant as soon as passport is dispatched 
to the applicants by Speed Post. The mPassport Seva is also available for 
providing passport service related information. An optional Premium SMS 
Service has also been introduced.

 ● For assistance one can call toll-free helpline 1800-258-1800. An e-mail based 
helpdesk facility and a 24x7 call centre have been set up to provide requisite 
information to citizens in 17 vernacular languages.

 ● First time applicants who furnish Aadhaar, Electoral Photo Identity Card 
(EPIC),	 PAN	 Card	 and	 an	 affidavit	 in	 the	 prescribed	 format	 declaring	 non-
criminality will get faster service without any additional fees, subject to 
validation of Aadhaar and other documents, if required from their respective 
databases. The passports under this liberal dispensation will be issued on 
Post-Police	 Verification	 basis.

 ● Applicants are facilitated to choose any appointment date from the earliest 
five	 available	 working	 days	 for	 scheduling/rescheduling	 an	 appointment.	
Earlier, System used to offer only one available date to applicant for seeking 
appointment for Passport related services.

 ● The Ministry has also launched mPassport Police App for speedy submission 
of	 Police	 Verification	 Report.	 The	 app	 would	 facilitate	 the	 field	 level	
verification	officers	 to	 directly	 capture	 the	PV	 report	 into	 the	 system	digitally.	
With the launch of this App, the need to download and print the physical 
Personal Particular Form and Questionnaire would no longer be required 
resulting	 in	 paperless	 end-to-end	 digital	 flow	 of	 the	 PV	 process,	 further	
reducing the time required for completion of PVR, within the desired time 
limit of 21 days.

 ● Acceptance	 of	 Birth	 Certificate	 in	 respect	 of	 abandoned/orphaned	 children	
liberalized for providing passport services.
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 ● Liberalization	 of	 the	 requirement	 of	 NOC	 by	 Government	 officials	 for	
passport applications.

 ● Acceptance of registered rent agreement as proof of address.

 ● Acceptance of self-attested documents instead of attestation by Gazetted 
officer.

 ● Doing away with ink signatures of PIAs to optimize use of manpower.

 ● Acceptance of Photo passbooks issued by Scheduled Indian banks and 
Regional Rural Banks in addition to the ones issued by Scheduled Public 
Sector banks, as proof of address and identity.

(c) and (d) Although there are no separate counters for senior citizens in the 
Passport	 offices/Passport	 Seva	 Kendras	 in	 Delhi,	 senior	 citizens	 are	 always	 attended	
to with due courtesies. In the Passport Seva Kendras, the citizens are served on the 
basis of an electronic queue management system. There is a provision for a separate 
service queue for senior citizens who are provided with a special facilitatory token 
“S” which enables them to get priority and expeditious service at all counters. This 
special dispensation is also extended to sick, differently-abled, women with infants 
and other special-need applicants.

US report on judicial killings and arbitrary arrests in India

1304. SHRI T. RATHINAVEL: Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether it is a fact that United States (US) Rights report slams India for 
extra judicial killings and arbitrary arrests, if so, the details thereof; and

(b) whether it is also a fact that Government has made any protest against such 
report, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) On 13 April, 2016, the US 
Department of State issued its 2015 Country Reports on Human Rights Practices 
for 199 countries and territories, including India. The country report on India makes 
allegations regarding certain instances of violation of human rights in India.

The Indian Constitution guarantees fundamental rights to all its citizens. 
Any instances of abuse of human rights are addressed by our internal processes 
which include independent judiciary, vibrant press, civil society and National 
Human Rights Commission. India does not take cognizance of internal reports 
of a foreign country.
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Requirement of visa for people of Indian origin 
travelling to India

1305. SHRI PAUL MANOJ PANDIAN: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether it is a fact that the People of Indian Origin would no longer have 
to	 get	 a	 visa	 affixed	 on	 their	 passports	 every	 time	 they	 travel	 to	 India	 as	Government	
has decided to do away with the process;

(b)	 whether	 it	 is	 also	 a	 fact	 that	 Overseas	 Citizen	 of	 India	 card	 would	 suffice	
to enter the country anytime the overseas citizens of India wish; and

(c) whether it is also a fact that those with the document as above would not 
require a visa, but passport would be mandatory, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) As per the current regulations, the people 
of Indian origin holding a valid Overseas Citizen of India (OCI) Card along with a 
valid	 foreign	 passport	 do	 not	 require	 to	 get	 a	 visa	 affixed	 on	 their	 passports	 every	
time they travel to India.

(b) An Overseas Citizen of India (OCI) Cardholder can enter India any time he/
she wishes to do so, on the basis of a valid OCI Card and a valid foreign passport.

(c) Under the Overseas Citizen of India (OCI) Scheme, an OCI Cardholder 
does not require a separate visa on his/her foreign passport. Earlier, a multi-purpose 
life-long	 visa	 ('U'	 Visa)	 for	 visiting	 India	 used	 to	 be	 affixed	 on	 the	 foreign	 passport	
of the OCI Cardholder. This practice, however, has been discontinued and an OCI 
cardholder with a valid foreign passport can travel to India without a 'U' Visa.

Legal obligation of India to NPT

1306. SHRI PAUL MANOJ PANDIAN: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether it is a fact that India has made it clear to the world that India 
does not have any legal obligation to the Nuclear Non-Proliferation Treaty (NPT);

(b) whether it is also a fact that Marshal Island has moved the International 
Court of Justice against India, alleging breach of Non-Proliferation Treaty, if so, the 
details thereof; and

(c) whether it is also a fact that Government has no legal team to the International 
Court of Justice to deal with the issue?
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) India’s position of the Nuclear Non-
Proliferation Treaty (NPT) is well-known. India does not have any legal obligation 
to accept any provision of a treaty which it has not signed.

(b) and (c) On 24 April, 2014, the Republic of the Marshall Islands (RMI) 
instituted proceedings at the International Court of Justice (ICJ) against all nuclear 
weapon States, including India, citing inter-alia breach of obligations under customary 
international law and Article VI of the Nuclear Non Proliferation Treaty (NPT) for 
failure to pursue in good faith, and bring to a conclusion, negotiations leading to 
nuclear disarmament in all its aspects under strict and effective international control. 
In view of objections raised by India on the jurisdiction of the ICJ in the matter, 
the	 Court	 by	 its	 Order	 dated	 16	 June	 2014	 decided	 that	 it	 is	 necessary	 to	 first	 of	
all resolve the question of the Court’s jurisdiction and that accordingly this question 
should be separately determined before any proceedings on the merits. Subsequently, 
RMI submitted its Memorial and India submitted its Counter Memorial within the 
time	 lines	 specified	 by	 the	Court.	A	Government	 of	 India	 legal	 team	 and	 disarmament	
experts engaged in the Oral proceedings on the issue of jurisdiction that took place 
at The Hague, the seat of the ICJ, from 7-16 March, 2016.

Denial of visa for delegates of USCIRF

1307. SHRI A. K. SELVARAJ: Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether it is a fact that Government has not issued visa for a delegation of 
the US Commission on International Religious Freedom (USCIRF) that was planning 
to travel to India, if so, the details thereof; and

(b) whether it is also a fact that the USCIRF has said that their proposed 
visit to India is based on the report from religious communities and NGOs that the 
conditions for religious freedom in India have been deteriorating since 2014, if so, 
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) The US Commission on International 
Religious Freedom (USCIRF) has expressed desire to send a delegation to India. 
In a Press Release issued on March 3, 2016, USCIRF commented on the religious 
freedom in India and noted that they will continue to pursue a visit to India.

India is a vibrant pluralistic society founded on strong democratic principles. 
The Indian Constitution guarantees fundamental rights to all its citizens including the 
right to freedom of religion. Government does not see the locus standi of a foreign 
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entity like USCIRF to pronounce on the State of Indian citizens' constitutionally 
protected rights.

The Government looks forward to continuing working with the United States 
Government for sharing of experience and best practice on all issues of mutual 
interest under the established bilateral mechanisms like the India-United States Global 
Issues Forum.

Construction of rail line in PoK

1308. SHRI RANJIB BISWAL: Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether it is a fact that China has proposed to construct rail line in the 
Pakistan occupied Kashmir (PoK), if so, the details thereof;

(b) whether Government has raised its objections before China and Pakistan and 
if so, the reaction of these countries thereto;

(c) how India’s safety and security is likely to be affected as a result of laying 
rail line by China in PoK; and

(d) the steps proposed to be taken by Government to counter any threat to the 
country’s security?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) to (d) Government is aware China is executing 
infrastructure projects in Pakistan Occupied Kashmir (PoK). China is assisting Pakistan 
in the development of the so-called ‘China-Pakistan Economic Corridor (CPEC)’. 
Some of the proposed projects under CPEC are in PoK. Government’s consistent 
position is that Pakistan has been in illegal occupation of parts of the Indian State 
of Jammu and Kashmir since 1947. Government has conveyed to the Chinese side, 
including at the highest level, its concerns about their activities in PoK and asked 
them to cease these activities.

Government keeps a constant watch on all developments having a bearing on 
India’s security and takes all necessary measures to safeguard it.

Advice for reducing nuclear arsenal

1309. SHRI ANIL DESAI: Will the Minister of EXTERNAL AFFAIRS be 
pleased to state:

(a) whether the US President’s advice to both India and Pakistan to reduce their 
nuclear arsenal is without a matured understanding and honest appreciation of the 
situation on the ground in South Asia, if so, the response of the Government; and
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(b) whether India advised the US to make a realistic assessment of Pakistan’s 
complicity in acts of terror to ensure any meaningful attempts to contain the threat 
of nuclear terrorism, if so, the US reaction to it?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) Government has seen these remarks. 
India	 has	 no-first	 use	 Policy	 for	 use	 of	 nuclear	 weapons	 as	 a	 fundamental	 element	 of	
its nuclear doctrine. Conventionally, India has never initiated military action against 
any neighbour. Since the US President’s advice referred to was made in the context 
of the Nuclear Security Summit 2016, his own comments there regarding ‘expanding 
nuclear arsenals in some countries, with more small tactical nuclear weapons which 
could be at greater risk of theft’ summarizes the focus of the global concern in 
this regard.

Activities of Chinese army in PoK

†1310. SHRI NARESH AGRAWAL: Will the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether it is a fact that India is ignoring the activities of the Chinese army 
in Pakistan occupied Kashmir (PoK), if so, the reasons therefor; and

(b) if not, how Government views such incidents and the next step it is going 
to take in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS 
[GENERAL (RETD.) V. K. SINGH]: (a) and (b) Government’s consistent position is 
that Pakistan has been in illegal occupation of parts of the Indian State of Jammu 
and Kashmir since 1947. Government has conveyed to the Chinese side, including 
at the highest level, its concerns about their activities in Pakistan occupied Kashmir 
and asked them to cease these activities.

Government keeps a constant watch on all developments having a bearing on 
India’s security and takes all necessary measures to safeguard it.

Progress of projects under NATRIP

1311. SHRI AAYANUR MANJUNATHA: Will the Minister of HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES be pleased to state:

(a) the details of the progress made under the National Automotive Testing and 
R&D Infrastructure Project (NATRIP) project during the last three years and the 
current year;

† Original notice of the question was received in Hindi.
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(b) whether the date for completion of the project has been extended over the 
years;

(c) if so, the details thereof and the reasons therefor;

(d) the details of facilities currently provided under the NATRIP; and

(e) the details of all the facilities envisaged to be part of NATRIP that are in 
various stages of planning and the expected timelines for their commissioning?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES 
AND PUBLIC ENTERPRISES (SHRI G. M. SIDDESHWARA): (a) The details are 
given in the Statement-I (See below).

(b) and (c) Yes, Sir. Reasons for extension of the project are given in the 
Statement-II (See below).

(d) and (e) The details are given in the Statement-III.

Statement-I

Details of the progress made under the National Automotive Testing and R&D 
Infrastructure Project (NATRiP) during the last three years and the current  

year and completion outlook based on the progress made so far

Facility ARAI Pune ICAT 
Manesar

GARC 
Chennai

NATRAX 
Indore

Passive Safety Lab Completed Nov’2016 Sep’2017 NA

EMC Lab NA May’2016 Mar’ 2017 NA

Powertrain Lab Completed Completed May’ 2017 Completed

Fatigue and 
Certification	 Lab

Completed Completed Completed NA

Test Tracks NA Dec’2017 Apr’2016 HST–June’ 
2019 OTT–
Dec’2017

Vehicle Dynamics 
Lab

NA NA NA Completed

Noise, Vibration 
and Harshness Lab

NA Aug’2016 NA NA

NA=Not Applicable
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 Statement-II

Details of reasons for extension of NATRiP Project 

NATRiP project has been extended by CCEA on 21st May, 2015 upto December, 
2017.	The	NATRiP	project	 faced	many	difficulties	 due	 to	 lack	 of	 expertise	 and	 skilled	
manpower in installing such facilities in India. Some of the major drawbacks of slow 
progress of NATRiP are as below:

(i) Absence of Global Consultant M/s IDIADA since 2009. Technical details based 
upon which IDIADA had conceptualised the facilities as well as integration 
issues due to splitting up of tenders into several smaller components required 
detailed technical designing led the project to multiple technical issues.

(ii) Lack of expertise and trained and limited skill set of available manpower 
in Contract management, installation and commissioning of facilities planned 
under NATRiP in the country. NATRIP was envisaged to be the PIU (Project 
Implementation Unit) and GC as PIB (Project Implementation Board) with 
Global Consultant giving all technical inputs from design and conceptualization 
to execution and commissioning of facilities. Hence, NATRIP continues to 
be a lean organization in terms of manpower.

(iii)	Lack	 of	 Continuous	 retention	 of	 manpower	 including	 top	 NATRIP	 officials	
for the complete project period. Project suffered slow progress due to 
absence of CEO&PD, Dir. Technical and Dir. Finance for long periods 
of time. The regular post of CEO&PD was vacant from Oct.’ 2007 to 
April, 2009 and from Jan., 2011 to Sep., 2012, the post of Dir. Finance was 
vacant from May, 2009 to Oct., 2013, the post of Dir. Tech. is vacant from 
June, 2009 however additional charge has given to Dir. ICAT. Many other 
posts are also vacant in NATRiP in-spite of many re-advertisements due to low 
emoluments given to employees in comparison to Auto Industry. The nature of 
the	 project	 itself	 being	 temporary	 in	 nature	 all	 posts	 except	 those	 of	 officials	
on deputation from the Government are contractual in nature. Contractual posts 
are also coterminous with the project duration which has been extended from 
time to time but due to uncertainties involved in the process, project has seen 
attrition	 of	 many	 competent	 and	 trained	 officials	 to	 the	 private	 sector.

(iv) Contractual issues with Civil and equipment contractors- Delays in resolution 
and integration of technical issues across multiple contracts led to project 
delays and contractual disputes.

(v) Delay in approval of Revised Cost Estimates-II, process for which started 
within NATRiP in July, 2012 soon after receiving of the approvals for RCE-I 
in April, 2011.

(vi) Delay in acquisition of land at various sites of NATRiP due to encumbrances 
and delay in receiving necessary clearances.
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Reserves and surplus of profit making PSEs

1312. SHRI TAPAN KUMAR SEN: Will the Minister of HEAVY INDUSTRIES 
AND PUBLIC ENTERPRISES be pleased to state:

(a)	 the	 total	 reserves	 and	 surplus	 of	 profit	 making	 Public	 Sector	 Enterprises	
(PSEs) during 2013-14, 2014-15 and 2015-16; and

(b) the amount of investment made by these PSEs during the same period

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES 
AND PUBLIC ENTERPRISES (SHRI G. M. SIDDESHWARA): (a) and (b) As per 
information available in Public Enterprises Survey 2012-13, 2013-14 and 2014-15, 
which were laid in the Parliament in respective years, the details of reserves and 
surplus	 and	 investment	 made	 by	 the	 profit	 making	 CPSEs	 for	 the	 years	 2012-13,	
2013-14 and 2014-15 are given in the Table below:

Table

(` in crore) 

Year Number	 of	 profit	
making CPSEs

Reserves and 
Surplus

Investment
(in terms of Gross Block)

2012-13 151 697633 1207303

2013-14 164 777291 1461163

2014-15 157 822378 1574648

Vacancies in Boards of Directors of Public Undertakings

1313. SHRI RANGASAYEE RAMAKRISHNA: Will the Minister of HEAVY 
INDUSTRIES AND PUBLIC ENTERPRISES be pleased to state:

(a) the details of existing vacancies in the Boards of Directors of Public 
Undertakings along with the duration of vacancies;

(b) whether Department of Public Enterprises (DPE) and Public Enterprises 
Selection Board (PESB) have been found ineffective in tackling the problem; and

(c) if so, whether the task would be entrusted to private head hunting consultancy 
firms?

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES 
AND PUBLIC ENTERPRISES (SHRI G. M. SIDDESHWARA): (a) The Boards 
of Central Public Sector Enterprises (CPSEs) consists of (i) functional (full-time),  
(ii)	Government	 (part-time)	 and	 (iii)	 non-official	 (part-time)	Directors.	As	per	 available	
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information,	101	posts	of	 functional	Directors	 and	around	440	positions	of	non-	official	
Directors are presently vacant in various CPSEs. The details of 101 vacant posts of 
functional Directors are given in the Statement (See below).

(b) and (c) The selection of functional Directors is made by Public Enterprises 
Selection Board (PESB). PESB is effectively discharging its responsibilities in 
accordance with the mandate assigned to it and during the last two years (2014 and 
2015) it has sent 278 recommendations for selection to Board level posts in CPSEs. 
The	 selection	 of	 non-official	 Directors	 is	 made	 by	 the	 Search	 Committee	 and	 the	
reconstituted	 Search	 Committee	 has	 till	 April,	 2016	 recommended	 names	 for	 filling	
up	 around	 260	 positions	 of	 non-official	 Directors	 on	 the	 Boards	 of	 various	 CPSEs.	
There is no proposal to entrust the task of selection of Board level incumbents in 
CPSEs	 to	 private	 head	 hunting	 consultancy	 firms.

Statement

List of full time posts of Functional Directors presently vacant in Central 
Public Sector Enterprises (CPSEs)

As per available information

Sl.No. Name of the post Name of CPSE Date of Vacancy

1. MD HMT Chinar Watches Limited 19.01.2009

2. CMD Hindustan Photo Films Manufacturing 
Company Limited

04.06.2010

3. Director (Finance) Security Printing and Minting 
Corporation of India Limited

01.04.2011

4. MD Nagaland Pulp and Paper Company 
Limited

29.04.2011

5. CMD Hindustan Cables Limited 07.10.2011

6. Director (Finance) Hindustan Photo Films Manufacturing 
Company Limited

19.10.2011

7. Director (MS) Kamarajar Port Limited 30.11.2011

8. Director (Finance) Orissa Minerals Development 
Company Limited

06.08.2012

9. Director 
(Production)

Tyre Corporation of India Limited 01.10.2012

10. CMD Central Inland Water Transport 
Corporation Limited

01.02.2013
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Sl.No. Name of the post Name of CPSE Date of Vacancy

11. Director (Finance) Hindustan Cables Limited 01.02.2013

12. Director (Finance) HMT Limited 18.04.2013

13. Director (Finance) Burn Standard Company Limited 01.07.2013

14. Director (Finance) Tyre Corporation of India Limited 22.10.2013

15. Director (Finance) Bharat Sanchar Nigam Limited 01.12.2013

16. Director 
(Technical)

National Textiles Corporation Limited 01.12.2013

17. Director (POM) RailTel Corporation of India Limited 01.03.2014

18. Director 
(Operations)

HMT Limited 26.05.2014

19. CMD Mahanagar Telephone Nigam Limited 01.06.2014

20. MD North Eastern Regional Agricultural 
Marketing Corporation Limited

20.06.2014

21. CMD Bharat Wagon and Engineering 
Company Limited

03.07.2014

22. CMD Hooghly Dock and Port Engineers 
Limited

13.09.2014

23. Director (Finance) Brahmaputra Valley Fertilizer 
Corporation Limited

13.09.2014

24. Director (Finance) Projects and Development India 
Limited

01.10.2014

25. Director (Finance) National Projects Construction 
Corporation Limited

01.10.2014

26. Director (Finance) National Small Industries  Corporation 
Limited

24.10.2014

27. Director (IM) HMT (International) Limited 02.11.2014

28. CMD British India Corporation Limited 13.11.2014

29. MD HMT Machine Tools Limited 01.12.2014

30. Director (Finance) National Jute Manufacturers 
Corporation Limited

16.01.2015

31. Director (Finance) Scooters India Limited 21.01.2015
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Sl.No. Name of the post Name of CPSE Date of Vacancy

32. Director 
(Marketing)

State Trading Corporation of India 
Limited

21.01.2015

33. Director 
(Commercial and 
HR)

WAPCOS Ltd. 03.02.2015

34. Director (P&P) Orissa Mineral Development 
Corporation Limited

04.02.2015

35. CMD Brahamputra Valley Fertilizers 
Corporation Limited

20.03.2015

36. Director (BD) GAIL (India) Limited 07.05.2015

37. Director 
(Commercial)

Engineers India Limited 01.06.2015

38. MD HMT Watches Limited 01.06.2015

39. MD North Eastern Handicrafts and 
Handloom Development Corporation 
Limited

01.06.2015

40. CMD ITI Limited 05.06.2015

41. Director (P&M) Bridge and Roof Company (India) 
Limited

06.06.2015

42. Director 
(Marketing)

Fertilizers and Chemicals  (Travancore) 
Limited

09.06.2015

43. Director 
(Engineering)

National Projects Construction 
Corporation Limited

30.06.2015

44. CMD Oil India Limited 01.07.2015

45. Director (Enterprise) Bharat Sanchar Nigam Limited 01.08.2015

46. Director (Finance) Hindustan Antibiotics Limited 02.08.2015

47. CMD Eastern	 Coalfields	 Limited 03.08.2015

48. CMD Bharat Coking Coal Limited 08.08.2015

49. CMD Scooters India Limited 12.08.2015

50. Director 
(Commercial)

NTPC Limited 21.08.2015
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Sl.No. Name of the post Name of CPSE Date of Vacancy

51. Director 
(Personnel)

NMDC Limited 01.09.2015

52. Director 
(Operations)

Cochin Shipyard Limited 01.09.2015

53. Director (P&M) Mishra Dhatu Nigam Limited 01.09.2015

54. Director 
(Marketing)

GAIL (India) Limited 14.09.2015

55. Director (Solar) Solar Energy Corporation of India 30.09.2015

56. Director (HR) Neyveli Lignite Corporation Limited 01.10.2015

57. Director (Finance) Braithwaite and Company Limited 06.10.2015

58. Director (Technical) Eastern	 Coalfields	 Limited 10.10.2015

59. Member 
(Operations)

Airport Authority of India 21.10.2015

60. Director 
(Marketing)

PEC Limited 26.10.2015

61. Director (CP, P 
and BD)

Goa Shipyard Limited 29.10.2015

62. Director (Finance) Air India Limited 01.11.2015

63. Director (P&P) Manganese Ore (India) Limited 01.11.2015

64. Director 
(Technical)

Mahanagar Telephone Nigam Limited 04.11.2015

65. Director (Projects) Power Grid Corporation of India 
Limited

10.11.2015

66. Director 
(Operations)

Air India Limited 18.11.2015

67. Director (Operations 
and Marketing)

Pawan Hans Helicopters Limited 18.11.2015

68. Director (Finance) Pawan Hans Helicopters Limited 18.11.2015

69. CMD Burn Standard Company Limited 20.11.2015

70. Director (Finance) Engineering Projects India Limited 24.11.2015

71. Director 
(Marketing)

Indian Rare Earth Limited D/o Atomic 
Energy

01.12.2015
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Sl.No. Name of the post Name of CPSE Date of Vacancy

72. CMD Biotechnology Industry Research 
Assistance Council

15.12.2015

73. Director (Finance) Biotechnology Industry Research 
Assistance Council

15.12.2015

74. Director 
(Operations)

Biotechnology Industry Research 
Assistance Council

15.12.2015

75. MD Hotel Corporation of India Limited 26.12.2015

76. CMD PEC Limited 30.12.2015

77. CMD Hindustan Paper Corporation Limited 31.12.2015

78. Director (Power) Bharat Heavy Electricals Limited 01.01.2016

79. CMD Jute Corporation of India Limited 01.01.2016

80. Director (Technical) Central Mine Planning and Design 
Institute Limited

01.01.2016

81. CMD Shipping Corporation of India Limited 01.01.2016

82. CMD Konkan Railway Corporation Limited 01.01.2016

83. CMD Hindustan Insecticides Limited 01.01.2016

84. Director (Technical) Bharat Coking Coal Limited 01.02.2016

85. Director (Technical) Uranium Corporation of India Limited 01.02.2016

86. CMD Telecommunications Consultants India 
Limited

01.02.2016

87. Director 
(Marketing)

National Fertilizers Limited 06.02.2016

88. Director (Technical) Mumbai Railway Vikas Corporation 
Limited

18.02.2016

89. Director (R&D) Indian Oil Corporation Limited 18.02.2016

90. CMD NMDC Limited 22.02.2016

91. CMD Hindustan Organic Chemical Limited 22.02.2016

92. Director (Technical) Electronics Corporation of India 
Limited

25.02.2016

93. MD Brahamputra Crackers and Polymers 
Limited

01.03.2016
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Sl.No. Name of the post Name of CPSE Date of Vacancy

94. Director (Finance) Hindustan Insecticides Limited 01.03.2016

95. Director (Technical) Eastern	 Coalfields	 Limited 01.03.2016

96. Chairman Airport Authority of India 18.03.2016

97. Director (Finance) Fertilizers and Chemicals  (Travancore) 
Limited

24.03.2016

98. CMD Andrew Yule and Company Limited 01.04.2016

99. Director 
(Marketing)

Heavy Engineering Corporation 
Limited

01.04.2016

100. Director 
(Engineering)

Burn Standard Company Limited 01.04.2016

101. Director (O&M) Broadcast Engineering Consultants 
India Limited

08.04.2016

MD – Managing Director 
CMD – Chairman and Managing Director

Increase in slum households

1314. SHRI P. L. PUNIA: Will the Minister of HOUSING AND URBAN 
POVERTY ALLEVIATION be pleased to state:

(a) whether it is a fact that the number of urban slum households has increased 
by more than 30 per cent since last decade and if so, the details thereof;

(b) the total number of urban households located in slums, category-wise, SC, 
ST and others, State-wise;

(c) the social-economic conditions of the population living in the urban slums, 
category-wise, SC, ST, OBCs and others, State-wise; and

(d) the steps taken by Government to rehabilitate the population living in slums 
in last two years and the outcome thereof?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION 
(SHRI	 M.	 VENKAIAH	 NAIDU):	 (a)	 and	 (b)	 A	 Statement	 from	 the	 office	 of	 the	
Registrar General of India (RGI) giving State/UT-wise decadal growth in the total 
number of slum households in the country is given in Statement-I (See below). 
State-wise details of total population and SC/ST category-wise population in slum 
areas as per Census 2011 are given in Statement-II (See below). As per the RGI, 
SC/ST-wise households located in slum areas are not compiled in Census separately.
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(c) Information regarding socio economic conditions of the population living in 
the slums are not available, however, State-wise slum households with basic amenities/
facilities such as main source of drinking water, availability of latrine facility, main 
source of lighting facility and availability of bathing facility in India as per Census 
2011 are given in Statement-III (See below).

(d) ‘Slum’ and ‘Housing’ are ULB/State subjects and, therefore, it is the 
responsibility of the ULBs/State/UT Governments to undertake measures to rehabilitate 
the population living in slums. The Ministry of Housing and Urban Poverty Alleviation, 
however, has been implementing schemes under Jawaharlal Nehru Urban Renewal 
Mission (JnNURM), Rajiv Awas Yojana (RAY) and Pradhan Mantri Awas Yojana-
Housing for All (Urban) {PMAY(U)} mission for extending Central assistance to 
states/UTs for providing houses to urban poor including slum dwellers. During the 
last two years, a total of 6,47,354 Dwelling Units (DUs) have been sanctioned and 
2,48,881	 DUs	 have	 been	 occupied	 by	 the	 beneficiaries.

Statement-I

Details of India/State/UT-wise total number of slum households: 
2001 and 2011 Census

State 
Code

India/State/UT Total Slum Households Decadal Growth

2001 2011

1     2 3 4 5

India 10150719 13920191 37.1

1. Jammu and Kashmir 62507 103633 65.8

2. Himachal Pradesh SNR 14385 0

3. Punjab 274570 293928 7.1

4. Chandigarh 29086 21704 -25.4

5. Uttarakhand 61557 93911 52.6

6. Haryana 323020 332697 3.0

7. NCT of Delhi 415637 367893 -11.5

8. Rajasthan 274427 394391 43.7

9. Uttar Pradesh 888267 1066363 20.0

10. Bihar 131099 216496 65.1

11. Sikkim SNR 7203 0
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1     2 3 4 5

12. Arunachal Pradesh SNR 3479 0

13. Nagaland SNR 17152 0

14. Manipur SNR SNR 0

15. Mizoram SNR 15987 0

16. Tripura 10644 34143 220.8

17. Meghalaya 21542 10518 -51.2

18. Assam 17830 42533 138.5

19. West Bengal 915380 1391756 52.0

20. Jharkhand 61258 72544 18.4

21. Odisha 226408 350032 54.6

22. Chhattisgarh 215685 413831 91.9

23. Madhya Pradesh 674143 1117764 65.8

24. Gujarat 386318 345998 -10.4

25. Daman and Diu SNR SNR 0

26. Dadra and Nagar Haveli SNR SNR 0

27. Maharashtra 2375963 2499948 5.2

28. Andhra Pradesh 1324762 2431474 83.5

29. Karnataka 452114 707662 56.5

30. Goa 3881 5497 41.6

31. Lakshadweep SNR SNR 0.0

32. Kerala 14573 45417 211.7

33. Tamil Nadu 966162 1463689 51.5

34. Puducherry 20287 34839 71.7

35. Andaman and Nicobar 
Islands

3599 3324 -7.6

Note: 1. ‘SNR’ indicates slum not reported in 2001 and 2011 Census.
 2. These slum data collected during both Censuses are not comparable due to difference in 

definition	 and	 criteria.
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Statement-II

Details of India/State/UT-wise total, SC and ST population in slum 
area as per 2011 Census

State 
Code

India/State/UT Slum Population

Total Scheduled Caste Scheduled Tribe

1     2 3 4 5

India 65494604 13354080 2216533

1. Jammu and Kashmir 662062 11136 10797

2. Himachal Pradesh 61312 16062 488

3. Punjab 1460518 581984 NST

4. Chandigarh 95135 29230 NST

5. Uttarakhand 487741 91953 2321

6. Haryana 1662305 497042 NST

7. NCT of Delhi 1785390 482870 NST

8. Rajasthan 2068000 582562 100675

9. Uttar Pradesh 6239965 1373211 19186

10. Bihar 1237682 260442 16630

11. Sikkim 31378 1658 8745

12. Arunachal Pradesh 15562 NSC 4631

13. Nagaland 82324 NSC 64253

14. Manipur NSR NSR NSR

15. Mizoram 78561 69 73552

16. Tripura 139780 40291 3337

17. Meghalaya 57418 1589 40752

18. Assam 197266 42358 3702

19. West Bengal 6418594 1060811 106373

20. Jharkhand 372999 58164 66680

21. Odisha 1560303 321167 199836
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1     2 3 4 5

22. Chhattisgarh 1898931 338098 174050

23. Madhya Pradesh 5688993 1251713 356481

24. Gujarat 1680095 186577 125538

25. Daman and Diu NSR NSR NSR

26. Dadra and Nagar Haveli NSR NSR NSR

27. Maharashtra 11848423 1863882 364254

28. Andhra Pradesh 10186934 1428212 270556

29. Karnataka 3291434 922589 172129

30. Goa 26247 651 112

31. Lakshadweep NSR NSR NSR

32. Kerala 202048 21923 411

33. Tamil Nadu 5798459 1853315 30996

34. Puducherry 144573 34521 NST

35. Andaman and Nicobar 
Islands

14172 NSC 48

Note: 1.	 NSC	 denotes	 No	 Scheduled	 Caste	 notified	 in	 the	 State/UT.
	 2.	 NST	 denotes	 No	 Scheduled	 Tribe	 notified	 in	 the	 State/UT.
 3. NSR denotes No Slum Reported in the State/UT.
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D. State-wise Slum Households by availability of Bathing Facility in India-2011

State/UT Total 
Number of 
Households

Number of households having bathing 
facility within the premises

Yes No 
BathroomBathroom Enclosure 

without roof

      1     2 3 4 5

Andhra Pradesh 2,421,268 1,977,621 215,012 228,635 

Arunachal Pradesh  4,005     1,707  613     1,685 

Assam      48,122   27,827     7,216   13,079 

Bihar    194,065   58,008   52,124   83,933 

Chhattisgarh    395,297 169,594   71,980 153,723 

Goa  4,846     4,223  331  292 

Gujarat    360,291 211,566   59,052   89,673 

Haryana    325,997 240,756   39,811   45,430 

Himachal Pradesh      14,240   12,318  494     1,428 

Jammu and Kashmir      96,990   85,831     3,203     7,956 

Jharkhand      79,200   30,996   14,093   34,111 

Karnataka    728,277 586,820   77,464   63,993 

Kerala      54,849   46,077     3,393     5,379 

Madhya Pradesh 1,086,692 633,129 240,671 212,892 

Maharashtra 2,449,530 1,840,075 398,292 211,163 

Meghalaya      10,936     7,555  525     2,856 

Mizoram      16,240   14,043  784     1,413 

Nagaland      15,268   12,206     2,225  837 

Odisha    350,306 126,038   50,289 173,979 

Punjab    296,482 227,868   41,666   26,948 

Rajasthan    383,134 252,417   68,917   61,800 

Sikkim  8,612     7,601  188  823 

Tamil Nadu 1,451,690 941,329 193,266 317,095 

Tripura      33,830   11,318     6,366   16,146 

Uttar Pradesh    992,728 609,774 186,956 195,998 

Uttarakhand      89,398   71,334     8,086     9,978 
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      1     2 3 4 5

West Bengal 1,393,319 730,700 197,994 464,625 

Andaman and Nicobar 
Islands

 3,053     2,294  337  422 

Chandigarh      22,080     1,730     4,204   16,146 

Delhi    383,609 187,274   39,041 157,294 

Puducherry      35,070   23,582     5,131     6,357 

IndIa 13,749,424 9,153,611    1,989,724 2,606,089 
Note: The Appendix excludes institutional households.
Source: Census of India 2011, Housing Stock, Amenities and Assets in Slums.

Single window clearance to real estate projects

1315. SHRI K. T. S. TULSI: Will the Minister of HOUSING AND URBAN 
POVERTY ALLEVIATION be pleased to state whether any nodal agency is 
contemplated for grant of single window clearance to the real estate projects?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION 
(SHRI M. VENKAIAH NAIDU): ‘Land’ and ‘Colonisation’ are State subjects; hence 
it is the responsibility of States/Union Territories to contemplate a nodal agency for 
grant of single window clearance to the real estate projects. However, guidelines of 
Pradhan Mantri Awas Yojana (PMAY) (Urban) mandate States/UTs to have a single-
window, time bound clearance for layout approval and building permissions at Urban 
Local Body (ULB) level. 

The Model Building Bye Laws, 2016 released recently by the Ministry of Urban 
Development, Government of India also suggests various options for streamlining 
approval process for construction permits including single window system, online 
sanction, integration of agencies outside ULBs for online clearances alongwith 
delegation to local authorities. 

Scheme for house to urban poor

†1316. DR. VIJAYLAXMI SADHO: Will the Minister of HOUSING AND 
URBAN POVERTY ALLEVIATION be pleased to state:

(a) the percentage of population in the country whose housing needs have been 
fulfilled,	 the	 details	 thereof;

(b) whether Government has conducted any survey to determine the number of 
homeless urban poor, the details thereof, State-wise; and
† Original notice of the question was received in Hindi.
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(c) whether Government has formulated/proposes to formulate any scheme to 
provide	 houses	 to	 the	 urban	 poor	within	 a	 fixed	 time-frame,	 if	 so,	 the	 details	 thereof?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION 
(SHRI M. VENKAIAH NAIDU): (a) and (b) The Registrar General, India (RGI) has 
stated that they conduct decennial Population Census wherein data are collected on 
all persons living in the country at the time of Census. Two Statements containing 
Houseless Population and Percentage of Households by ownership status of Census 
houses for India/States/UTs (Urban) as per Census 2011, provided by RGI, are given 
in the Statement-I and II respectively (See below).

(c) In pursuance of the Government’s vision of facilitating Housing to All by 
2022, the Government has launched “Pradhan Mantri Awas Yojana-Housing for All 
(Urban)” Mission on 25.6.2015. The Mission aims to provide assistance to states/UTs 
in addressing the housing requirement of the slum dwellers and urban poor through 
following four verticals:

(i) “In situ” Slum Redevelopment through private participation using land as 
resource;

(ii) Credit Linked Subsidy Scheme (CLSS);

(iii) Affordable Housing in Partnership; and

(iv)	Subsidy	 for	 beneficiary-led	 individual	 house	 construction	 or	 enhancement.

Statement-I

Details of India/State/UT-wise Houseless Population (Urban) Census-2011

Level India/State/UT Population

India 938348

1. Jammu and Kashmir 10848

2. Himachal Pradesh 872

3. Punjab 18374

4. Chandigarh 4133

5. Uttarakhand 5556

6. Haryana 23789

7. NCT of Delhi 46724

8. Rajasthan 73236

9. Uttar Pradesh 180929
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Level India/State/UT Population

10. Bihar 12591

11. Sikkim 32

12. Arunachal Pradesh 313

13. Nagaland 344

14. Manipur 1331

15. Mizoram 104

16. Tripura 1352

17. Meghalaya 177

18. Assam 2527

19. West Bengal 104967

20. Jharkhand 6967

21. Odisha 14053

22. Chhattisgarh 6533

23. Madhya Pradesh 66055

24. Gujarat 84822

25. Daman and Diu 591

26. Dadra and Nagar Haveli 281

27. Maharashtra 111373

28. Andhra Pradesh 75857

29. Karnataka 35473

30. Goa 1693

31. Lakshadweep 0

32. Kerala 7761

33. Tamil Nadu 37117

34. Puducherry 1508

35. Andaman and Nicobar Islands 65
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Statement-II

Details of India/State/UT-wise Percentage of Households by Ownership Status 
of Census Houses (Urban) 2011 Census

State Code India/State/UT Owned Rented Any others

India 69.2 27.6 3.3

1. Jammu and Kashmir 91.2 6.5 2.3

2. Himachal Pradesh 49.5 45.2 5.3

3. Punjab 78.3 18.6 3.1

4. Chandigarh 48.4 46.2 5.5

5. Uttarakhand 66.8 26.6 6.6

6. Haryana 75.3 21.7 3.0

7. NCT of Delhi 67.9 28.5 3.6

8. Rajasthan 80.9 16.9 2.2

9. Uttar Pradesh 82.2 15.0 2.8

10. Bihar 83.0 13.7 3.3

11. Sikkim 32.9 63.6 3.5

12. Arunachal Pradesh 29.3 56.4 14.3

13. Nagaland 40.5 55.0 4.5

14. Manipur 88.9 9.1 2.0

15. Mizoram 47.9 49.1 3.0

16. Tripura 82.0 15.2 2.9

17. Meghalaya 44.2 50.6 5.2

18. Assam 64.0 30.9 5.1

19. West Bengal 75.6 20.4 4.1

20. Jharkhand 63.2 27.3 9.5

21. Odisha 60.0 31.4 8.6

22. Chhattisgarh 70.0 23.7 6.3

23. Madhya Pradesh 74.5 21.1 4.4

24. Gujarat 72.5 24.3 3.2

25. Daman and Diu 28.9 67.9 3.3

26. Dadra and Nagar Haveli 34.8 62.9 2.3
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State Code India/State/UT Owned Rented Any others

27. Maharashtra 69.8 27.2 3.0

28. Andhra Pradesh 53.7 44.3 2.0

29. Karnataka 51.1 46.1 2.9

30. Goa 73.3 22.6 4.1

31. Lakshadweep 82.2 15.8 2.0

32. Kerala 88.3 10.0 1.7

33. Tamil Nadu 57.5 40.2 2.3

34. Puducherry 57.3 38.9 3.8

35. Andaman and Nicobar 
Islands

45.1 50.6 4.3

Contribution towards infrastructure development

1317. SHRI BHUPINDER SINGH: Will the Minister of HOUSING AND URBAN 
POVERTY ALLEVIATION be pleased to state:

(a) whether Government would consider the request for the provision of additional 
contribution	 of	 50	 per	 cent	 towards	 infrastructure	 development	 in	 the	 beneficiary	 led	
individual house construction; and

(b) if so, by when and if not, the reasons therefor?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION 
(SHRI	 M.	 VENKAIAH	 NAIDU):	 (a)	 and	 (b)	 Under	 the	 Beneficiary	 Led	 Individual	
House Construction or enhancement component of Pradhan Mantri Awas Yojana 
(Urban) Mission, Central assistance is provided @ 1.5 lakh for EWS category. 
The mission guidelines provides that the Urban Local Body should ensure that 
individual	 house	 constructed	 under	 the	 beneficiary	 led	 construction	 component	
should have provision for basic civic infrastructure like water, sanitation, sewerage, 
road, electricity etc.

Measures to promote rental housing

1318. SHRI A. U. SINGH DEO: Will the Minister of HOUSING AND URBAN 
POVERTY ALLEVIATION be pleased to state: 

(a) the number of urban residents living in rented accommodation;

(b) whether Government has undertaken measures to promote rental housing in 
urban areas, if so, the details thereof, if not, the reasons therefor;
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(c)	 whether	 the	 Draft	 National	 Urban	 Rental	 Housing	 Policy	 provides	 fiscal	 and	
non-fiscal	 incentives	 to	 tenants,	 if	 so,	 the	 details	 thereof,	 if	 not,	 the	 reasons	 therefor;	
and

(d) whether measures have been taken for fast adjudication of rental disputes, 
if so, details thereof and if not, the reasons therefor?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION  
(SHRI M. VENKAIAH NAIDU): (a) As per 2011 Census, over 27% of urban 
residents of the country are living in rented accommodation.

(b) and (c) Ministry of Housing and Urban Poverty Alleviation has prepared 
a draft National Urban Rental Housing Policy (NURHP). This focuses on adoption 
of a multi-pronged approach with supply as well as demand side interventions and 
encourage involvement of Private Sector, Cooperative, Non-Governmental Sector, 
Industrial and the Services/Institutional Sector, to promote rental housing.

The	 Draft	 NURHP	 outlines	 certain	 recommendatory	 incentives,	 both	 fiscal	 and	
non-fiscal	which	 include	 relief	 in	 certain	 taxation,	 stamp	duty	 and	 registration	 charges,	
provision of rental vouchers, encouraging investment for improving rental housing 
stock etc.

(d) ‘Land’ and ‘Colonisation’ being State subjects, it is up to state Governments 
to resolve rental disputes. In order to facilitate the State Governments, Ministry of 
Housing and Urban Poverty Alleviation has shared a draft Model Tenancy Act, with 
the objective to establish a framework for the regulation of Tenancy for commercial 
and residential properties; balance the rights and responsibilities of landlords and tenants 
through rental contracts; ensure registration of rental contracts with Rent Authorities; 
establish fast adjudication process for resolution of disputes through Rent Tribunals, 
etc. It is upto states/Union Territories to adopt the provisions of this Model Act. 

Rehabilitation of JJ clusters of Delhi

1319. SHRIMATI RAJANI PATIL: Will the Minister of HOUSING AND URBAN 
POVERTY ALLEVIATION be pleased to state:

(a) whether it is a fact that three Jhuggi Jhopri (JJ) clusters, namely Jawaharlal 
Nehru Camp, Bismil Camp and Mahatma Gandhi Camp were set up on 12.5 hectare 
land of Delhi Development Authority in the region of Mayur Vihar, Phase-I, Delhi;

(b) whether it is also a fact that these JJ clusters were to be rehabilitated under 
the Rajiv Gandhi Housing Plan;

(c) if so, the details thereof;
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(d) whether any survey has been carried out by DDA to expedite the process 
of rehabilitation; and

(e) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION 
(SHRI M. VENKAIAH NAIDU): (a) Delhi Development Authority (DDA) has 
informed that they have not set up any Jhuggi Jhopri Cluster in Mayur Vihar 
Phase-I opposite Sanjay Lake but these clusters have come up unauthorizedly on 
6.56 hectare of land. 

(b) and (c) DDA has informed that they had planned a Scheme for in-situ 
development of these clusters in the year 2008 under Jawaharlal Nehru National 
Urban Renewal Mission (JNNURM).

(d) DDA has informed that they had conducted the survey of Jhuggi Dwellers 
in these camps in the year 2008.

(e) DDA has further informed that for implementation of in-situ Development 
Scheme, the Jhuggi Dwellers were to be shifted to the transit camps on temporary 
basis.	 After	 development	 of	 the	 Scheme,	 the	 flats	 were	 to	 be	 given	 to	 the	 Jhuggi	
Dwellers in the same area who were eligible as per the Scheme but due to reluctance 
on the part of Jhuggi Dwellers to shift to the transit camps the scheme could not 
materialize.

Re-examination for NIT students

1320. SHRI T. RATHINAVEL: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that 1,200 NIT students left for home without taking 
examination, if so, the details thereof; and 

(b) whether Government is considering to address the issue of these students 
and organize re-examination for them, if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) An option to leave the Institute temporarily and return 
home was provided in the second week of April, 2016 to the students of the 
National Institute of Technology, Srinagar. It was indicated that those who could not 
consequently sit for the examination in April would be enabled to do so later. The 
Minor-I re-examinations have been scheduled from 5.5.2016 to 8.5.2016. of the 1441 
students who exercised the option, 1418 had returned to the Institute by 2.5.2016.
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Doing away with the concession given to OBC students in JNU

†1321. SHRI VISHAMBHAR PRASAD NISHAD: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to state: 

(a) whether it is a fact that the administration of Jawaharlal Nehru University 
(JNU) has taken a decision to do away with the concession being given to students 
of Other Backward Classes (OBC) pursuing M. Phil. and Ph.D. courses, if so, the 
details thereof;

(b) the concession being given to the students of OBC community previously 
and what would be the status after the said decision; and

(c) whether experts are expressing concerns that similar decision could be taken 
regarding OBC students in other universities across the country?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (c) The Jawaharlal Nehru University (JNU) has reported that 
it had earlier been allowing 10% relaxation in the marks to OBC (non-creamy layer) 
candidates at the second stage i.e. in their qualifying marks in the entrance test. 
However, taking into account the decisions given by the Hon’ble Supreme Court of 
India and reiterated by the Hon’ble High Court of Delhi in this regard, the Standing 
Committee on Admissions of the University has recommended 10% relaxation in the 
marks to OBC (non-creamy layer) candidates at the initial stage in the eligibility 
criteria i.e. in the qualifying examination marks, in comparison to general category 
candidates. The University has decided to place the matter before the Academic 
Council for consideration. It is pertinent to mention here that the Jawaharlal Nehru 
University is a statutory autonomous organization established under an Act of the 
Parliament and governed by the Jawaharlal Nehru University Act, 1966 and the Statutes 
and the Ordinances made thereunder. All Administrative and Academic decisions are 
taken by the University with the approval of its statutory bodies, such as Executive 
Council, Academic Council and Court etc.

Education facilities for migrants from drought-hit regions

1322. SHRI P. L. PUNIA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether Government is aware that due to people's migration from drought-hit 
regions including from the State of Uttar Pradesh, school drop-out rates from these 
regions has increased during last three years; 

† Original notice of the question was received in Hindi.
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(b) if so, details of such incidents State/Union Territory-wise including for the 
State of Uttar Pradesh; and

(c) whether Government has conducted any study to assess that after migration, 
these children of migrants continue to receive proper school education, if so, details 
thereof and if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN	IRANI):	 (a)	 and	 (b)	Unified	District	 Information	System	 for	Education	 (UDISE)	
gives annual data on various educational indicators for all States/UTs, including 
Uttar Pradesh. However, region-wise data on various educational indicators are not 
collected. Overall the annual average drop-out rate at primary level has reduced from 
5.6% during 2012-13 to 4.3% during 2014-15. The Statement showing State/UT-wise 
annual average drop-out rate at primary level during 2012-13 to 2014-15 is given 
in the Statement (See below).

(c)	 No,	 Sir.	 The	 Government	 of	 India	 provides	 financial	 support	 to	 states/UTs	
through Sarva Shiksha Abhiyan (SSA) for universalizing elementary education for 
all children from 6-14 years of age. 98% habitations have access to primary school 
and 92% have access to Upper Primary School. Strategies to cover children affected 
by migration, such as providing seasonal hostels, schools/special training centres at 
worksite, migration cards, back to school camps etc. are integral part of SSA.

Statement

Details of annual average drop-out rate at Primary Level

Sl. No. State/UT 2012-13 2013-14 2014-15

1. Andaman and Nicobar Islands - 0.7 1.2

2. Andhra Pradesh 5.7 3.2 4.4

3. Arunachal Pradesh 18.7 15.2 10.9

4. Assam 8.8 6.2 7.4

5. Bihar 15.3 - 2.1

6. Chandigarh - - -

7. Chhattisgarh 3.1 4.1 1.4

8. Dadra and Nagar Haveli - - 1.6

9. Daman and Diu 0.7 - 0.9

10. Delhi - - -

11. Goa - - 0.2
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Sl. No. State/UT 2012-13 2013-14 2014-15

12. Gujarat - 0.7 0.8

13. Haryana - 1.3 0.4

14. Himachal Pradesh - 0.5 0.5

15. Jammu and Kashmir 8.4 6.3 5.5

16. Jharkhand 7.5 7.2 6.4

17. Karnataka 2.6 3.0 2.3

18. Lakshadweep 1.4 2.5 -

19. Madhya Pradesh 6.3 6.1 10.1

20. Maharashtra 0.6 1.0 0.6

21. Manipur 8.6 9.9 18.0

22. Meghalaya 13.9 10.1 10.3

23. Mizoram 10.6 24.1 13.0

24. Nagaland 5.5 7.1 19.4

25. Odisha 5.2 3.6 2.9

26. Puducherry 0.2 0.3 0.7

27. Punjab 1.6 2.0 1.3

28. Rajasthan 5.5 8.0 8.4

29. Sikkim 2.2 3.6 4.6

30. Tamil Nadu 0.6 4.1 0.5

31. Telangana  - - 5.8

32. Tripura 0.1 2.2 3.6

33. Uttar Pradesh 7.1 10.3 7.1

34. Uttarakhand 4.3 1.2 3.1

35. West Bengal 6.6 6.3 2.9

 all STaTeS 5.6 4.7 4.3

Source: UDISE

Rural illiteracy among girls

1323. SHRI BAISHNAB PARIDA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) the status of reduction in rural illiteracy in the country; 

(b) how far has it been controlled especially among girls; and 
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(c) whether some kind of incentive had been provided to certain Government 
agencies for controlling illiteracy among girls in the country, if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) Census 2011 reported 32.23 per cent illiteracy rate, in 
7 and above age group in rural areas of the country, compared to 41.26 per cent in 
2001 thus showing a decrease in illiteracy rate by 9.03 percentage points. Likewise, 
as per Census reports, the number of non-literate girls in the age group of 7-14, in 
rural areas of the country, has decreased by 1.22 crore from 2.53 crore reported in 
2001 to 1.31 crore in 2011.

(c) In order to improve the female literacy rate in the country, “Saakshar Bharat”, 
a Centrally Sponsored Scheme is being implemented in rural areas of 410 districts in 
26 States and one UT that had adult female literacy rate of 50 per cent and below 
as per Census 2001, including left wing extremism affected districts, irrespective of 
their literacy rates, with special focus on women and other disadvantaged groups.

In order to ensure greater participation of girls in elementary education, Sarva 
Shiksha Abhiyan (SSA) has targeted interventions for girls which include opening of 
schools in the neighborhood to make access easier for girls, appointment of additional 
teachers including women teachers, separate toilets for girls, teachers’ sensitization 
programme to promote girls participation, gender sensitive teaching learning materials 
including textbooks. In addition, Kasturba Gandhi Balika Vidyalayas have been 
opened in Educationally Backward Blocks where the female rural literacy is below 
the national average to provide for residential upper primary schools for girls.

Under Rashtriya Madhyamik Shiksha Abhiyan (RMSA) several provisions viz. 
construction of separate toilets for girls, construction of residential quarters for teachers, 
curriculum reforms, conducting self defence training for the girls, special programme 
for empowerment of girls, stipend for girls with disabilities, vocationalisation of 
secondary education, girls hostel, etc. have been made for improving girls education 
and effectively addressing female literacy rate.

Anytime anywhere Ph.D. for women

1324. PROF. M. V. RAJEEV GOWDA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether any progress is being made on devising the ‘anytime anywhere 
Ph.D. for women’, as mentioned by the Minister at a recent event in Pune, if so, 
the details thereof; and

(b) whether the Ministry has studied this as a precedent elsewhere in this world?
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI 
SMRITI ZUBIN IRANI): (a) and (b) Yes, Sir. The UGC has initiated several 
measures to facilitate continued enrolment of women students in Ph.D. courses and 
its feeder course i.e. M.Phil. The measures include amendments in the Ph.D./M.Phil. 
Regulations by relaxing the maximum duration for completion of Ph.D. or M.Phil. 
by women candidates for a further two years and one year, respectively; allowing 
transfer of research data in case of relocation of a Ph.D./M.Phil. woman scholar due 
to marriage or otherwise; and allowing women candidates maternity leave/child-care 
leave once in the entire duration of Ph.D./M.Phil. for up to 240 days. Further, the 
UGC is implementing Swami Vivekananda single girl child scholarship for research in 
social sciences and PG Indira Gandhi Scholarship for single girl child for postgraduate 
courses to promote the enrolment of women at doctoral and its feeder level.

Interactive voice response system for Mid Day Meal

†1325. SHRI PRABHAT JHA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether an interative voice response system has been launched for 
implementation   and monitoring of the quality of Mid Day Meal, if so, the details 
thereof; and

(b) whether an App named Shaala Siddhi has been launched with the aim to 
monitor the quality of schools, if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) The Ministry of Human Resource Development had launched 
a web enabled Management Information System (MIS) in June, 2012 for online 
collection of data on the Mid Day Meal Scheme (MDMS). The States of U.P. and 
Bihar are operating Interactive Voice Response based system for real time monitoring 
of MDMS. The Mid Day Meal–Management Information System of the Ministry 
has scope to integrate with the Interactive Voice Response System as well as other 
digital systems of data collection for near real time monitoring of the Scheme. 35 
States/UTs except West Bengal have signed Memorandum of Understanding with this 
Ministry to roll out an Automated System/Interactive Voice Response System (IVRS) 
based monitoring system. 

(b) “Shaala Siddhi” is a School Standards and Evaluation Framework developed 
by National University of Educational Planning and Administration (NUEPA) and its 
web portal was launched on 7th November, 2015. It is a comprehensive instrument 
for school evaluation leading to school improvement. It aims to enable schools to 

† Original notice of the question was received in Hindi.
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evaluate their performance in a focused and strategic manner and to facilitate them 
to make professional judgments for improvement. The structure of the Framework 
is	 simple	 yet	 flexible	 and	 lends	 itself	 to	 both	 self	 and	 external	 evaluation.	

Opening of new Kendriya Vidyalayas

1326. DR. K. P. RAMALINGAM: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that Kendriya Vidyalayas (KV Schools) have not come up 
in many places in the country despite promises made in this behalf by Government, 
if so, the reasons therefor; and 

(b) whether it is also a fact that there are complaints that in many places the 
Kendriya Vidyalayas were not functioning, if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) Kendriya Vidyalayas (KVs) are opened primarily to cater 
to the educational needs of the children of transferable Central Government Employees 
including defence and para–military personnel by providing a common programme 
of education. Proposals for opening of new KVs are considered only if sponsored 
by Ministries or Departments of the Government of India/State Governments/Union 
Territories Administrations and Organization of Employees belonging to the eligible 
categories thereby committing resources for setting up a new KV as well as on the 
availability of necessary sanction of the Government. 

As per prescribed norms for the opening of new KVs under Civil/Defence Sector, 
the	 concerned	 sponsoring	 authority	 is	 liable	 to	 provide	 suitable	 and	 sufficient	 rent	
free temporary accommodation for setting up of the newly sanctioned KV to make 
the school functional till the construction of permanent building by the Kendriya 
Vidyalaya Sangathan (KVS) on the land to be provided by the sponsoring agency, 
free	 of	 cost.	 The	 identified	 and	 demarcated	 land	 is	 also	 required	 to	 be	 transferred	
by the State Government/District Administration to KVS. At present, there are 1127 
KVs in the country of which three KVs located at (i) Kudermukh, Karnataka, 
(ii) Bandarsindari, Rajasthan and (iii) Tanmarg, Jammu and Kashmir are non-functional.

Programme for International Student Assessment (PISA)

1327. DR. K. KESHAVA RAO: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government would partake in the next round of Programme for 
International Student Assessment (PISA), if so, in which cycle; 
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(b)	 to	 what	 extent	 Government	 considers	 linguistic	 difficulties	 to	 be	 an	 issue	 in	
India's poor performance; 

(c) any other reasons for not participating in PISA; and 

(d) whether Government would reorient the syllabus in schools to better perform 
in international metrics and tests in light of the fact that in a globalised world 
students from India compete with students from other countries directly if so, the 
details thereof, if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) There is no such proposal currently under consideration.

(b) The nature of questions/items asked in the PISA tests are content free and 
mostly application-based that may require information on international names, brands, 
trademarks, products, etc. with which Indian students, especially students from rural 
areas,	 may	 not	 be	 familiar.	 There	 is	 no	 definite	 research	 evidence	 available	 to	
determine	 the	 extent	 to	 which	 the	 linguistic	 difficulties	 played	 a	 role	 in	 India’s	 poor	
performance in the tests.

(c) India has not participated in the PISA Test after 2009 as India has developed 
its own student assessment system called the National Achievement Survey (NAS), 
which is conducted by National Council of Educational Research and Training 
(NCERT) across the country on the latest international Item Response Theory (IRT) 
methodology. The NAS is conducted for classes III, V, VIII and X, i.e., the critical 
stages of education, early primary, end of primary, upper primary and secondary 
levels. The NAS provides detailed information on learning outcomes and is useful 
for teacher training, curriculum development and for improving quality of education.

(d) PISA is a test administered in a number of countries and, is not based on 
curriculum of any particular country. The present syllabi developed by the NCERT 
are in conformity with the National Curriculum Framework (NCF) 2005, which sets 
the guidelines and direction for the development of syllabi and textbooks at all the 
school stages in the country. There is no immediate proposal to make any changes 
in the NCERT syllabi.

Steps for improving teaching methods in engineering colleges

†1328. DR. KANWAR DEEP SINGH: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether IITs have taken any steps to improve quality, syllabus and teaching 
methods in thousands of engineering colleges in the country recognized by AICTE; 

† Original notice of the question was received in Hindi.
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(b) whether IITs conduct programmes to train engineering teachers of private 
colleges and if so, the number of teachers trained so far; and 

(c) names of programmes conducted by IITs during the last two years to make 
national programme like Make in India, Start up India and Digital India successful?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) Yes, Sir. Some of the IITs have reported that they 
are engaged with engineering colleges in their region, working with them for their 
curriculum, course contents, etc. IITs also engage in development of faculty through 
Faculty Development Programmes, Workshops, and Training Programmes etc. IITs 
have been training teachers of engineering colleges through programmes like (QIP) 
Quality Improvement Programme and TEQIP (Technical Education Quality Improvement 
Programme). Under the IIT Bombay’s T10KT programme, 10,000 teachers are being 
trained in using IT tools and applications. As reported by various IITs, information 
regarding number of teachers trained under these programmes is given in the 
Statement-I (See below).

(c) The IITs have been at the forefront in facilitating the Make in India 
programme through their industry innovation drive named ‘Uchhatar Avishkar Yojana’. 
Under Start up India initiative, 8 IITs, viz. Madras, Kharagpur, Bombay, Gandhinagar, 
Hyderabad, Delhi, Guwahati and Kanpur are setting up Research Parks; 3 IITs, viz., 
Mandi, Ropar and Roorkee are setting up Technology Business Incubators; and 2 IITs 
viz., Bhubaneswar and Indore are starting the Start-up Centres. Detailed information 
reported by various IITs, is given in the Statement-II.

Statement-I

Number of teachers trained by IITs

Name of Institute Number of teachers trained so far

IIT Bombay 3700

IIT Delhi 2960 

IIT Kanpur 273

IIT Kharagpur 2699*

IIT Madras 8838

IIT Guwahati 1000

IIT Roorkee 741

IIT Hyderabad 600
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Name of Institute Number of teachers trained so far

IIT Jodhpur 59

IIT Patna 15

IIT Gandhinagar 100

*Including students.  

Total Faculty Trained at IITs under TEQIP

Sl. No. Name of IIT Total No. of faculty trained

1. Kanpur *1954

2. Hyderabad 296

3. Bombay 261

4. Delhi 540

5. Gandhinagar 526

6. Guwahati 65

7. Kharagpur 574

8. Roorkee 34

ToTal 4250

*Including 1434 faculty under MOOCs

Statement-II

Details of programmes conducted by IIT during last two years

IIT Programmes conducted by the IIT during last 2 years to make below 
mentioned National Programmes successful

Make In India Start up India Digital India

  1 2 3 4

IIT
Kharagpur

(i)  Unnat Bharat 
Abhiyan

(ii)  Food Security
(iii) Infrastructure 

Development
(iv) Ground Water 

Monitoring
(v)  Water Saving 

Rice Production 
Technology

(i)  Short term courses 
on Technology 
Entrepreneurship 
Development 
Programme and 

     Faculty Development 
    Programme 

conducted
(ii)  Formation of new 
    committees for 

entrepreneurial 
activities

(i)  National Digital 
Library

(ii)  International 
Summer and 
Winter Term 
(ISWT)

(iii) GIAN
(iv) Talk to Ten 

Thousand Teachers 
(T10KT)

(v)  Virtual Labs
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  1 2 3 4

IIT Delhi (i)  5 Day short term 
course on ‘Make 
in India: Innovate 
Product Design’

(ii)  Reverse Pitch 
Acceleration 
Summit with 
the Theme 
‘Innovating for 
Make in India’

(iii) Advance 
Construction 
Project 
Management

(iv) Construction 
Quality 
and Safety 
Management

(v)  Advance in 
Solar Energy 
Technologies

(vi) Solar Power 
and Space 
Conditioning 
Options

(vii) Recent advance 
in Utilization 
of Hydrocarbon 
in Internal 
Combustion 
Engines.

(i)  Students are 
pursuing start-ups 
after graduation.

(ii)  Introduction of 
new elective 
course titled 
‘Entrepreneurship’

(iii) An inclusive 
innovation 
conference was 
organized by IIT 
Delhi.

(iv) A 2-day capacity 
building programme 
for budding social 
entrepreneurs was 
conducted by IIT 
Delhi with Harvard 
University’s South 
Asia Initiative.

(v)	 	 Pfizer-IIT	 Delhi	
Innovation and IP 
Programme

(vi) Growing up a 
biotechnology 

    start-up

(i)  ‘Tactile Graphics 
for Visually 
Impaired’

(ii)  Ericsson Innovation 
Awards

(iii) Cyber Security
(iv) MIMO Wireless 

Communication 
Fundamentals and 
Advancements

(v)  Coding Theory 
and Advanced 
Information Theory

(vi) Information Theory 
and the Maximum 
Rate of Reliable 
Communication

(vii) Stepping into next 
Generation Grids.

IIT Bombay A novel proposal for 
imparting	 proficiency	
and competency to 
young	 officers	 of	 NIC,	
in the area of Computer 
Networks and Mobile 
Computing, has sent to 
NIC, New Delhi.



170 Written Answers to [RAJYA SABHA] Unstarred Questions

1 2 3 4

IIT Roorkee B. Tech. (Railway 
Engineering) and B. 
Tech. (Aeronautical 
Engg.)

Incubation Centre ERP

IIT Kanpur Various Short Term Courses under Quality Innovation Programme have been 
conducted.

IIT BHU Project Varanasi, Malviya Centre for Innovation Incubation and Entrepreneurship 
(MCIIE), Design and Innovation Centre (DIC).

IIT 
Gandhinagar

Various Courses and Workshops under TEQIP have been conducted in the 
past 2 years.

IIT Jodhpur (i) In-house Innovation and Incubation Centre at IIT Jodhpur. 

(ii) To promote Start-ups, a Technology based innovation competition for 
students was conducted in August, 2015. 

IIT 
Hyderabad

IIT Hyderabad gives 
opportunity to students 
from other colleges to 
do summer internship, 
which indirectly 
contributes to Make In 
India.

IIT Hyderabad 
is offering a 
minor program in 
Entrepreneurship for 
UG and PG students.

(i) A start-up namely 
‘KARMA’, 
incubated at 
the Technology 
Business 
Incubator of DST, 
Government of 
India.

(i) Data Analytics 
is introduced 
as an elective 
subject for 
M.Tech., B.Tech. 
and Ph.D. 
students.

IIT 
Bhubaneswar

A Design Innovation 
Centre (DIC) has 
been established with 
a funding of ` 10.00 
crore by MHRD.

(ii) The Institute has 
established an in-
house technology 
incubator.

(ii) The awareness 
for Digital 
India is being 
propagated 
in schools of 
villages adopted 
under Unnat 
Bharat Abhiyan.

(iii) Introduction of 
new elective 
subject titled 
‘Entrepreneurship’
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Availability of seats under Right to Education

1329.  SHRI NEERAJ SHEKHAR: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) the details of seats available under Right to Education for economically weaker 
families in the country, State-wise, separately under private and Government schools;

(b)	 whether	 only	 15	 per	 cent	 of	 above	 seats	 under	 RTE	 have	 been	 filled	 during	
2014-15;

(c)	 if	 so,	 the	 details	 thereof	 along	 with	 the	 details	 of	 RTE	 seats	 filled	 during	
2015-16; State-wise; and

(d) the reasons for such poor implementation of RTE Act?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) Section 12(1)(c) of the Right of Children to Free and 
Compulsory Education (RTE) Act, 2009 provides for admission of children belonging 
to weaker sections and disadvantaged groups in the neighbourhood private unaided 
schools in Class I or below to the extent of at least 25 per cent of the strength of 
that class. State-wise data regarding number and proportion of seats in private schools 
reserved for economically weaker sections is not maintained centrally.

(c) and (d) Sixteen States have reported admission of 18.10 lakh children in 
91140 private schools under section 12(1)(c) in the year 2014-15. Data regarding 
admission in 2015-16 are being collected by the States/UTs. 

Education is in the Concurrent List and majority of the schools are under the 
purview of State Governments and it is primarily for the States to take appropriate 
action for implementation of RTE Act. However, all issues pertaining to effective 
implementation of the RTE Act, 2009 are discussed during review meetings, workshops 
and Project Approval Boards of Sarva Shiksha Abhiyan (SSA), which is a Centrally 
Sponsored Scheme for universalization of elementary education and a primary vehicle 
for implementation of the RTE Act. Additionally, Joint Review Missions regularly visit 
States to monitor the work being done under SSA including the issue of admission 
of children from economically weaker sections.

Construction of separate functional toilets for girls and boys

1330. PROF. M. V. RAJEEV GOWDA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether the Ministry has achieved 100 per cent target for completion of 
construction of separate toilets for girls and boys in all schools; and 
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(b) whether the Ministry has made any assessment of how many of the toilets 
constructed are functional, if so, details thereof, if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) The Government of India had launched the Swachh Vidyalaya 
initiative across the country for provision of separate girls’ and boys’ toilets in all 
Government schools within one year. With the construction and repair of 4,17,796 
toilets in 2,61,400 elementary and secondary schools within a period of one year 
from 15.08.2014 to 15.08.2015 under the initiative, about 13.58 crore children in 
11.08 lakh Government schools have access to gender segregated functional toilets. 

(b) The primary responsibility of maintenance of school toilets lies with the 
concerned State Government/UT Administration. The Department of School Education 
and Literacy, Ministry of Human Resource Development has requested State Governments 
and UT Administrations to ensure proper maintenance of toilets constructed under the 
Swachh Vidyalaya initiative to keep them functional and also to take steps to bring 
about behavioural changes among students and teachers through an intensive awareness 
campaign so that the schools toilets are properly use, and are kept neat and clean. 

Further, the Ministry of Panchayati Raj has advised the Panchayati Raj Departments 
of all States to include the provision for construction of toilets and regular repair of 
the toilets in schools in the Gram Panchayat Development Plans. 

 Inclusive Education of the Disabled at Secondary Stage (IEDSS)

1331. SHRI TIRUCHI SIVA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) the details regarding the recurring and non-recurring heads under the Inclusive 
Education of the Disabled at the Secondary Stage (IEDSS);

(b) the data as to the funds released and utilised under the IEDSS, during the 
last	 five	 years,	 State-wise;	 and

(c) the data as to the number of special education teachers appointed by 
Government	 and	 the	 vacancies	 that	 need	 to	 be	 filled,	 State-wise?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) The details of Recurring and Non-recurring heads under the 
Inclusive Education of the Disabled at Secondary Stage (IEDSS) are given in the 
Statement-I (See below). 

(b)	 The	 details	 of	 funds	 released	 and	 utilised	 under	 IEDSS,	 during	 the	 last	 five	
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years, State-wise, are given in the Statement-II (See below).

(c) Project Approval Board (PAB) in its meetings has approved 6036 Special 
Educators (Special Education Teachers) under IEDSS on the basis of Annual Works 
Plan and Budget submitted by the States/UTs for the year 2015-16. Out of these 
approved, 3279 Special Educators have been appointed by the States under IEDSS 
component of Rashtriya Madhyamik Shiksha Abhiyan (RMSA). The State-wise details 
are given in the Statement-III (See below).

Statement-I

Details of recurring and non-recurring heads under IEDSS

The details of recurring and non-recurring heads component under RMSA are 
following:

Recurring Heads Component:-

 ● Identification	 and	 Assessment	 of	 Children	 with	 Special	 Needs	 (CWSN).

 ● Provision of facilities as transport and Escort facilities, Books, Uniforms, 
Reader Allowance and Scholarships as per need.

 ● Provision of stipend for Girls @ 200 pm.

 ● Assistance of helpers/Ayahs for children with severely Orthopedic impairments 
in hostels.

 ● Therapeutic Services and support of interdisciplinary team of experts.

 ● Support Services as Aids and Appliances, use of ICT, teaching learning 
materials, instructional materials and assistive devices.

 ● Attendants in school for children with severe Orthopedic disabilities in the 
ratio of 1:10. Children.

 ● Boarding and Lodging for CWSN.

 ● Deployment of Special Educators in schools with CWSN.

 ● Multicategory Training of General Teachers and Special Teachers.

 ● Special Pay @ ` 400/- for trained General Teachers.

 ● Orientation of Administrators, Administrators/Principals/Headmasters.

 ● Convergence with NGOs, Government Organizations as SCERT, DIET, 
Special Schools, Voluntary Organization for various activities.

 ● Environment Building Programme as awareness programmes on inclusion, 
disability.
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Non-Recurring Heads Component:-

 ● Construction and Equipment of Resource Rooms to provide educational, 
physical, therapeutic, co-curricular and counseling support to CWSN and 
parents of CWSN.

 ● Barrier Free Access for CWSN to each Classroom, Library, Laboratories 
and toilets in the school.
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Statement-III

Details of Special Educators appointed under IEDSS, State/UT-wise

Sl. 
No.

Name of State/UT Special Educators 
Approved in 2015-16

Special Educators 
in Position

1       2 3 4

1. Andaman and Nicobar Islands 0 0

2. Andhra Pradesh 0 0

3. Arunachal Pradesh 0 0

4. Assam 178 37

5. Bihar 0 0

6. Chandigarh 7 6

7. Chhattisgarh 0 0

8. Dadra and Nagar Haveli 2 0

9. Daman and Diu 4 1

10. Delhi 583 214

11. Goa 4 2

12. Gujarat 1137 1125

13. Haryana 324 324

14. Himahcal Pradesh 18 18

15. Jammu and Kashmir 201 0

16. Jharkhand 0 0

17. Karnataka 80 80

18. Kerala 725 725

19. Lakshadweep 0 0

20. Madhya Pradesh 0 0

21. Maharashtra 1185 0

22. Manipur 49 49

23. Meghalaya 30 0

24. Mizoram 45 45

25. Nagaland 0 0

26. Odisha 0 0

27. Puducherry 0 0
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1       2 3 4

28. Punjab 22 20

29. Rajasthan 242 115

30. Sikkim 5 3

31. Tamil Nadu 175 160

32. Telangna 0 0

33. Tripura 0 0

34. Uttar Pradesh 500 311

35. Uttarakhand 37 36

36. West Bengal 483 8

 ToTal 6036 3279

Noon Meals to school children in drought affected States

1332. SHRI S. THANGAVELU: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether it is a fact that Government is well prepared to serve Noon Meals 
to school children in drought affected States, if so, the details thereof;

(b) whether it is also a fact that Government is yet to release money under 
Mid Day Meal Scheme to many States; and

(c) if so, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) Yes, Sir. The Mid Day Meal Guidelines 2006 envisage that 
Central assistance will be provided for serving mid day meals in elementary schools 
during	 summer	 vacation	 in	 areas	 which	 are	 formally	 notified	 by	 the	 concerned	 State	
Governments as drought affected. The Programme Approval Board of the Mid Day 
Meal Scheme has approved Central assistance of ` 423.34 crore and 1.12 lakh 
MTs of foodgrains in respect of 8 States viz. Andhra Pradesh, Chhattisgarh, Madhya 
Pradesh, Maharashtra, Karnataka, Rajasthan, Telangana and Uttar Pradesh. 

(b) and (c) An amount of ` 2215 crore has been released to the States/UTs 
during	 April,	 2016	 as	 part	 of	 the	 first	 installment	 for	 the	 year	 2016-17.	 In	 addition,	
an amount of ` 211.67 crore has been released to 8 States mentioned in part (a) 
above for serving mid day meals during summer vacation in drought affected areas.
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Financial assistance for universities in Assam 

1333. SHRI SANTIUSE KUJUR: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that the State Government of Assam submitted a 
proposal	 regarding	 financial	 assistance	 to	 the	 tune	 of	 ` 1200 crores for expansion 
of the infrastructure of Gavhati University, Dibrugarh University, Assam Agriculture 
University and seven other State Universities; and 

(b) if so, the details thereof and the action taken by Government thereon so far? 

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI 
SMRITI ZUBIN IRANI): (a) and (b) The State Government of Assam in its State 
Higher Education Plan (SHEP) under Rashtriya Uchchatar Shiksha Abhiyan (RUSA) 
had proposed funding of ` 92.97 crores (Central share– ` 83.673 crores) in respect 
of	 five	 State	 Universities	 namely	 Gauhati	 University,	 Dibrugarh	 University,	 Cotton	
College State University, Bodoland University and Women’s University. The Project 
Approval Board (PAB) of RUSA approved Infrastructure Grants to 3 Universities 
namely Gauhati University, Dibrugarh University and Bodoland University. Subsequently 
an amount of ` 19.17 crores has been released in two instalments as the Central 
share for these Universities.

Proposal for Indian Institute of Management (IIM) at Guwahati

1334. SHRI SANTIUSE KUJUR: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the Government of Assam submitted a proposal 
regarding establishment of Indian Institute of Management at Guwahati, Assam; and

(b) if so, the details thereof and the action taken by Government thereon so far?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) A request had been received from Government of Assam 
for establishment of an Indian Institute of Management (IIM) at Guwahati, Assam. 
Presently there is no decision to open a new IIM in the country. 

Recommendations of Committee on Yoga Education in universities

1335. SHRI RANJIB BISWAL: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government has set up a Committee on Yoga Education in universities, 
if so, the details thereof and the objective therefor; 
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(b) whether the Committee has submitted its report and if so, the details of the 
recommendations made by the Committee; 

(c) whether Government has accepted the said recommendations and if so, the 
details thereof and if not, the reasons therefor; and 

(d) the details of the follow-up action taken by Government with respect to the 
accepted recommendations? 

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) Yes, Sir. A Committee was constituted by the Government on 
15th January, 2016 on yoga education in universities under the Chairpersonship of 
Prof H.R. Nagendra, Chancellor, Swami Vivekananda Yoga Anusandhana Samsthana, 
Bengaluru.	 The	 Terms	 of	 Reference	 (ToRs)	 of	 the	 Committee	 included	 identification	
of courses and programmes in yogic art and science and the level at which it can 
be	 offered;	 to	 determine	 the	 eligibility	 qualifications	 for	 students	 for	 joining	 yoga	
education	programme	at	different	 levels;	 to	prescribe	 recommendations	 for	qualifications	
for faculty of yoga etc. The details of the Committee and the ToRs are available at 
http://mhrd.gov.in/sites/upload_files/mhrd/files/Committee_Yoga2016.pdf. 

(b) The Committee has submitted its report on 19th April, 2016. It has 
recommended seven programmes for implementation in universities viz.	 (i)	 Certificate	
Course in Yoga (CCY) of 6 to 12 months duration; (ii) Bachelors of Science (Yoga)-
BSc.(Yoga) of 3 to 6 years; (iii) Post Graduate Diploma in Yoga (PGDY) of 1 to 
2 years; (iv) Post Graduate Diploma in Yoga Therapy (PGDYT) of 1 to 2 years;  
(v) Masters of Science (MSc.)-Yoga of 2 years to 4 years; (vi) Doctor of Philosophy 
(Ph.D.)-Yoga of 3 to 5 years; and (vii) Doctor of Philosophy (Integrated)-Yoga of 4 
to	 6	 years.	 The	 Committee	 has	 also	 prescribed	 the	 qualifications	 for	 faculty	 of	 yoga.	
The Committee has made other recommendations for promotion of yoga in universities. 

(c) and (d) The recommendations of the Committee are being examined. 

Counselling system for university students

1336. SHRI RANJIB BISWAL: 
    PROF. M. V. RAJEEV GOWDA:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether the University Grants Commission (UGC) in the wake of outrage 
over suicide committed by a Dalit student in Hyderabad University, has asked all 
the Central Universities to put in place a students' counselling system for redressal 
of problems and challenges faced by them, if so, the details thereof;
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(b) whether all universities have set up the said counselling system;

(c) if so, the details of the universities and if not, the reasons therefor; and

(d) the steps taken by UGC to ensure safety of students on and off campuses?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (d) The University Grants Commission (UGC) has formulated 
‘Guidelines on Safety of Students on and off Campuses of Higher Educational Institutions’ 
which are available on UGC website (www.ugc.ac.in) and these were communicated 
to all universities in April, 2015. As per these guidelines, all the Higher Educational 
Institutions (HEIs) should put in place a broad-based “Students Counselling System” for 
the effective redressal of problems and challenges faced by students. These guidelines 
were again reiterated on 27th January, 2016. Data about setting up of Students 
Counselling Centres in all the universities is not Centrally maintained.

SC, ST and OBC students in private professional institutions

1337. SHRI K. K. RAGESH: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) the number of SC, ST and OBC students who were given admission in the 
private	 self	 financing	 professional	 institutions	 in	 the	 country	 during	 the	 last	 three	
years; and

(b) the details thereof, State-wise?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) The State-wise list of SC, ST and OBC students enrolled 
in private professional institutions during the last three years is given in the Statement.

Statement

The State-wise list of SC, ST and OBC students enrolled in Private Professional 
institutions during the last three years (2013-2016)

State/UT Number of 
Institutions 

Approved 
Intake

SC OBC ST

     1 2 3 4 5 6

2013-14

Andhra Pradesh 758 329181 24340 69306 3534

Arunachal Pradesh 1 270 0 9 138

Assam 10 3140 130 425 194
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     1 2 3 4 5 6

Bihar 31 10824 471 2542 74

Chandigarh 1 180 10 0 0

Chhattisgarh 68 34841 1620 6375 1200

Dadra and Nagar 
Haveli

2 246 5 10 10

Delhi 53 17637 760 366 35

Goa 8 1396 2 163 38

Gujarat 333 129359 4839 18576 1890

Haryana 420 155995 11407 9925 321

Himachal Pradesh 62 23186 1298 1019 340

Jammu and Kashmir 16 5188 201 132 151

Jharkhand 29 10023 695 2074 878

Karnataka 576 197106 9708 44453 3213

Kerala 221 66204 1417 16166 53

Madhya Pradesh 435 159031 8692 32707 2081

Maharashtra 1376 419220 34400 75789 5648

Meghalaya 3 630 3 17 80

Odisha 254 92254 3887 6148 2032

Puducherry 18 9498 532 3847 7

Punjab 328 122316 13648 5055 357

Rajasthan 392 129746 7381 20363 7176

Sikkim 1 156 5 14 6

Tamil Nadu 1244 532537 51202 193086 1467

Telangana 774 353947 24109 78838 11520

Tripura 0 0 0 0 0

Uttar Pradesh 906 324764 52576 47223 1101

Uttarakhand 120 35696 2857 2684 600

West Bengal 158 58078 2357 2386 261

Grand ToTal 8598 3222649 258552 639698 44405
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     1 2 3 4 5 6

2014-15

Andhra Pradesh 754 366152 25185 70129 3534

Arunachal Pradesh 1 240 0 3 99

Assam 10 3200 85 394 206

Bihar 35 13834 922 2523 139

Chandigarh 1 180 13 10 0

Chhattisgarh 71 39523 1363 5372 961

Dadra and Nagar 
Haveli

2 246 7 12 8

Delhi 53 18782 715 468 37

Goa 8 1414 4 115 31

Gujarat 344 143556 4275 15316 2128

Haryana 405 158106 15279 9934 364

Himachal Pradesh 60 23186 1176 868 380

Jammu and Kashmir 18 6244 188 105 60

Jharkhand 36 13329 697 2827 945

Karnataka 560 203956 10052 44502 3217

Kerala 233 74782 1332 16643 54

Madhya Pradesh 431 166777 8429 30070 2439

Maharashtra 1396 432767 33483 68972 6611

Meghalaya 3 630 11 37 147

Odisha 252 98419 7166 6090 3725

Puducherry 20 10680 381 3332 4

Punjab 327 127494 20895 6083 402

Rajasthan 383 135349 6492 15044 5177

Sikkim 1 156 9 15 9

Tamil Nadu 1223 548267 52755 166530 1554

Telangana 752 397122 23574 75844 11210

Tripura 1 300 12 30 4
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     1 2 3 4 5 6

Uttar Pradesh 903 345004 76925 48647 1163

Uttarakhand 112 34692 4477 2528 952

West Bengal 162 67060 2985 2579 233

Grand ToTal 8557 3431447 298887 595022 45793 

2015-16

Andhra Pradesh 744 357566 25537 71407 3854

Arunachal Pradesh 1 240    

Assam 13 4340 105 494 287

Bihar 41 15214 1468 2718 117

Chandigarh 1 180 24 10 0

Chhattisgarh 75 32552 1231 4713 932

Dadra and Nagar 
Haveli

2 246 2 21 7

Delhi 55 18332 516 187 32

Goa 8 1414 1 32 8

Gujarat 347 142621 5730 12581 2785

Haryana 396 152339 5906 5207 309

Himachal Pradesh 58 21446 893 541 403

Jammu and Kashmir 18 6244 103 52 39

Jharkhand 34 12624 651 2107 645

Karnataka 564 204785 8074 36201 2607

Kerala 240 74609 1206 15091 54

Madhya Pradesh 428 163348 7435 29723 2509

Maharashtra 1400 424168 25215 57085 4301

Meghalaya 3 630 10 18 84

Odisha 252 98901 7998 5900 3827

Puducherry 21 10860 286 2703 13

Punjab 326 124447 9297 2733 340

Rajasthan 380 131013 5773 11466 4342

Sikkim 2 1149 17 110 42
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     1 2 3 4 5 6

Tamil Nadu 1209 539336 55340 141530 2052

Telangana 713 341023 16926 60550 7850

Tripura 1 300 21 53 5

Uttar Pradesh 913 341325 58232 39964 1752

Uttarakhand 110 33252 1970 1512 806

West Bengal 167 67948 2391 2891 419

Grand ToTal 8522 3322452 242358 507600 40421 

Compulsory military training for university students

1338. SHRI TARUN VIJAY: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) what are Government plans to inculcate the spirit of patriotism and strengthen 
the feelings of nationalism in our educational institutions; and 

(b) whether Government is considering or would consider to make military training 
compulsory for senior students in all universities as it has been trend effective to 
infuse spirit of discipline and better human values?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) The University Grants Commission (UGC) has informed that it 
has been issuing advisories to Universities from time to time to inculcate spirit of 
patriotism in their higher educational Institutions.

The National Service Scheme (NSS) and the National Cadet Corps (NCC) 
Programmes in higher educational institutions also aim at nurturing core values, 
including	 a	 National	 outlook	 and	 selfless	 service,	 amongst	 young	 citizens.	 The	 UGC	
has requested Vice-Chancellors (VCs) of all Universities on 23rd April, 2013 for 
promotion of National Service Scheme (NSS) in Universities and Colleges and on 
13th August, 2015 to implement NSS as elective subject in these higher educational 
institutions. Several universities and colleges have introduced NCC as an elective 
subject in the education being imparted by them. 

The UGC has also requested VCs of all Universities on 16th January, 2013 
to implement the suggestions made by National Integration Council (NIC) to stop 
radicalization of youth. Further, the UGC had requested VCs of all Universities 
on 23rd September, 2015 to celebrate Birth Anniversary of Dr. B.R. Ambedkar 
as Constitution Day every year in their higher educational institutions to increase 
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awareness about the Constitution amongst citizens, particularly children. The details 
of these letters are available at the UGC website www.ugc.ac.in. 

The VCs of Central Universities have resolved, during their conference on 18th 
February,	 2016,	 that	 at	 a	 central	 place	 at	 every	 university,	 the	 national	 flag	 will	 be	
flown	 prominently	 and	 proudly.	

(b) No, Sir. There is no such proposal to make military training compulsory for 
senior students.

Teaching of humanities and social sciences in IITs

1339. DR. KANWAR DEEP SINGH: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the IITs teach literature, culture, art, history, economics, psychology, 
sociology, etc. under humanities and social sciences; 

(b) if so, how much credit is given to these subjects; 

(c) how does it compare with MIT and Stanford; and 

(d) how many Ph.Ds were awarded in last three years under above subjects?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) Yes, Sir. Most of the IITs teach literature, culture, art, history, 
economics, psychology, sociology, etc. under Humanities and Social Sciences.

(b) The detail of credits, as reported by IITs is at Statement (See below).

(c) As for now, no such comparative study has been done.

(d) As reported by IITs, a total of 182 Ph.Ds have been awarded in last 3 years 
in these subjects, the details of which are given in the Statement.

Statement

Details of Ph.Ds awarded by the IITs in the last three years

Institute Credits given to subjects under 
Humanities and Social Science Deptt.

Ph. Ds awarded 
in last three years

    1            2 3

IIT-Bombay (i) 6 credits for a full semester course, 43

(ii) 3 credits for a half semester course

IIT-Delhi UG- 15 credits 23
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    1            2 3

IIT-Kanpur (i) UG: 5 courses 20

(ii) BS, MS Dual Degree–minimum 
81 credits

(iii) Ph.D.-minimum 54 credits

IIT-Kharagpur (i) UG: 7-12 credits 30

(ii) PG: 3-4 credits

(iii) Ph.D./MS: minimum 4 credits 

IIT-Madras Minimum 27 credits from 3 courses 21

IIT-Roorkee 2-4 credits 19

IIT-Guwahati 6 credits/semester 16

IIT-BHU 
(Varanasi)

15% of the total credits 0

IIT-Hyderabad 16 credits 0

IIT-Jodhpur UG: 3 credits/semester 0

IIT-Bhubaneswar 3 credits each 4

IIT-Patna (i) UG: 24 credits 2

(ii) PG/Ph.D.: 4 credits

IIT-Gandhinagar (i) UG: 32 credits

(ii) PG/Ph.D.: 6 credits 4

IIT-Ropar 20 credits 0

IIT-Mandi UG- 18 credits 0

ToTal (Ph.Ds awarded) 182

Anomalies in pay fixation in Navodaya Vidyalaya Samiti

1340. DR. ANIL KUMAR SAHANI: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a)	 whether	 cases	 of	 anomalies	 in	 pay	 fixation	 of	 TGT	 (Librarian)	 in	 Navodaya	
Vidyalaya Samiti (NVS) resulted in juniors drawing more pay than their seniors in 
the same cadre, if so, the details thereof and action taken thereon, region-wise;

(b)	 whether	 region-wise	pay	fixation	policy	 is	 arbitrary	owing	 to	All	 India	Service	
Liability of employment in NVS; 
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(c) if so, whether cases are pending for stepping up of pay of seniors with 
respect to juniors recruited on or after 01.01.2006; and 

(d)	 if	 so,	 by	when	 anomaly	would	 be	 rectified,	 pay	 stepped	 up	 and	 arrears	 paid?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI 
SMRITI ZUBIN IRANI): (a) Fixation of pay, stepping up of pay and removal of 
anomalies	 in	 pay	 fixation	 of	 the	 employees	 of	 Navodaya	 Vidyalaya	 Samiti	 (NVS)	 is	
an administrative process to be carried out in accordance with the extant guidelines/
instructions on the subject. 

(b)	 NVS	 is	 not	 following	 any	 region-wise	 pay	 fixation	 policy.	 The	 pay	 scales	
of various categories of staff (teaching and non-teaching) in NVS are uniform across 
all the regions. 

(c) NVS has informed that there are no such cases pending with them.

(d) Does not arise. 

Swayam portal for education of children

†1341. SHRI PRABHAT JHA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether it is a fact that many children are deprived of school education 
despite the schemes like Right to Education and Sarva Shiksha Abhiyan, if so, the 
details thereof;

(b) whether Government proposes to introduce a portal Swayam based on massive 
open on-line course which is aimed to connect all the children with education; and

(c) if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) As per an independent survey commissioned in 2014 by Ministry 
of Human Resource Development, 60.64 lakh students in the age group of 6-13 years 
were estimated to be out of school. There was a decline in the number of out of 
school children of that age group from 134.59 lakh in 2005 to 60.64 lakh in 2014. 

(b) and (c) Study Webs of Active-Learning for Young Aspiring Minds (SWAYAM), 
is a web portal where Massive Open On-line Courses (MOOCs) will be available on 
all kinds of subjects. SWAYAM is the Indian electronic e-education platform which 
proposes to offer courses from the high school stage to Post-Graduate stage in an 
interactive electronic platform with a capacity to host nearly 2,000 courses. This 

† Original notice of the question was received in Hindi.
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would provide the best quality education to more than three crore students across 
the country. The system would allow 10 lakh students using the system concurrently. 
Once it becomes operational, students from the backward rural areas can access 
teaching from the best institutes in the country electronically, thereby, raising the 
overall standards of higher education in the country. SWAYAM-MOOCs project is 
intended to address the needs of students of classes 9-12 at the school level and 
Under Graduate and Post Graduate students, covering all disciplines.

Review of funding pattern of Central Universities

1342. SHRI RAJEEV SHUKLA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether there is any proposal to review the funding pattern of Central 
Universities like Jawahar Lal Nehru University (JNU) and Hyderabad Central University 
(HCU); and

(b) if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) No, Sir.

(b) Does not arise. 

Raising of annual fee in IITs

1343. SHRI C. P. NARAYANAN: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether any IIT decided to raise annual fees of students, if so, details thereof 
showing existing and prospective fees; 

(b) whether it is done at the instruction of the Ministry; 

(c) whether Government has a policy that higher education students have to pay 
total expense of the institution in which they study, or a particular per cent of it; 
and 

(d) whether it is making allocation to each institution of higher education in 
such a way that it has to mobilize a certain percentage of its expenses as fees? 

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI 
SMRITI ZUBIN IRANI): (a) and (b) The IIT Council, which decides on the tuition 
fee payable in the IITs, has decided to revise tuition fee in IITs from ` 90,000 to 
` 2.00 lakh per year for the students taking admission starting from the academic 
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year 2016-17, subject to the following for protecting the interests of the socially and 
economically backward students:

(i) The SC/ST/PH students shall get complete fee waiver.

(ii) The most economically backward students (whose family income is less than 
` 1 lakh per annum) shall get full remission of the fee.

(iii) The other economically backward students (whose family income is 
between ` 1 lakh to ` 5 lakh per annum) shall get remission of 2/3rd 
of the fee.

(iv) All students shall have access to interest free loans under the Vidyalaxmi 
Scheme for the total portion of the tuition fee payable.  

(c) and (d) No, Sir. 

Reimbursement of expenditure under 6th Pay 
Commission for Maharashtra

1344. SHRI SANJAY RAUT: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether the State Government of Maharashtra has requested for the early 
reimbursement of expenditure incurred on 6th Pay Commission for teachers and 
subsequent cadres in State;

(b) if so, Government’s response thereto indicating the reasons for the delay in 
payment; and

(c) by when Government would make the said reimbursement to the State 
Government of Maharashtra?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) The State Government of Maharashtra had requested for release 
of Central assistance of 80% of ` 1837.76 crores for payment of arrears for the 
period from 1.1.2006 to 31.03.2010, for implementation of revised pay scales to 
university and college teachers. The Government of Maharashtra has further informed 
that payment of arrears has actually been undertaken for ` 1892.72 crores.

(b) and (c) The Central Government has released ` 920.12 crores against 
its scheme of reimbursement of 80% of total additionality on implementation of 
revised pay scales to university and college teachers. Details in required proforma 
are awaited from State Government of Maharashtra regarding enhanced payment 
made by them.
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Fund for Mid-Day Meals in West Bengal

1345. DR. KANWAR DEEP SINGH: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether the Ministry owes Mid-Day Meals (MDM) funds to some States 
including West Bengal, if so, the reason therefor;

(b) the proposal, if any, to compensate those States; and

(c)	 what	 is	 time	 line	 fixed	 for	 doing	 so?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI 
SMRITI ZUBIN IRANI): (a) to (c) Part of the 2nd installment of recurring Central 
assistance could not be released to 5 States viz. Jammu and Kashmir, Jharkhand, 
Rajasthan, Uttar Pradesh, West Bengal and all Union Territories except Daman and 
Diu due to paucity of funds under the relevant heads of accounts under Mid Day 
Meal Scheme during 2015-16. The committed liability of the year 2015-16 would be 
released to the said States/UTs during 2016-17 after receiving details of utilization 
of	 funds	 released	 during	 the	 last	 financial	 year.	 Further,	 an	 amount	 of	 ` 2215 crore 
has	 been	 released	 to	 the	 States/UTs	 during	April,	 2016	 as	 part	 of	 the	 first	 installment	
for the year 2016-17.

Subjects offered under Choice Based Credit System

1346. SHRI VIJAY GOEL: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether the absence of all courses at all colleges is a major hindrance to 
the proper execution of the Choice Based Credit System (CBCS) including a few 
colleges that only offer three subjects and thus students have to study undesirable 
subjects; 

(b) if so, Government's plan to overcome this problem; 

(c)	 whether	 some	 colleges	 have	 as	 many	 as	 fifteen	 courses,	 but	 end	 up	 offering	
only 3-4 courses that are preferred by the majority of students; and 

(d) if so, the steps Government is taking to overcome such implementation 
issues in the Choice Based Credit System?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) The University Grants Commission (UGC) has informed 
that it has provided a broad policy framework for Choice Based Credit System 
(CBCS) and the universities and colleges are required to structure their subject 
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combinations according to available staff, infrastructure and resources. Universities 
and colleges are expected to gradually increase the subjects being offered to students 
enrolled in these institutions. 

(c)	 and	 (d)	Universities	 and	 colleges	 have	 the	 flexibility,	 subject	 to	 the	 guidelines	
of CBCS, in deciding the combination of subjects to be offered to students. In order 
to expedite more subject choices for students under CBCS, the UGC has published 
the syllabus for 97 subjects at its website www.ugc.ac.in. The UGC has also issued a 
instruction template for facilitating implementation of CBCS. The template is available 
at http://www.ugc.ac.in/pdfnews/4426331_Instructional-Template.pdf.

Compulsory aptitude test for students

1347. SHRI VIJAY GOEL: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government is planning to introduce and make compulsory the 
writing of an aptitude test by the students; 

(b) if so, the details of the time when Government plans to start this and for 
students of which standard; and 

(c) what would be the composition of this test and how it would ensure that 
it	 is	 truly	 reflective	 of	 the	 child's	 ability	 and	 interests?	

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (c) Government has set up an Expert Committee to develop 
Prototype Aptitude Test at the national level for Class IX. The Committee is yet to 
submit its report. 

Students expelled from Central universities

1348. SHRI NEERAJ SHEKHAR: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) the number of students expelled from Central universities during academic 
sessions 2014-15 and 2015-16, university-wise;

(b) whether students have been expelled from Allahabad university in spite of 
the fact that clean chit has been given in inquiry, if so, the details thereof; and

(c) the reasons for increase in harassing the students in Central universities?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI 
SMRITI ZUBIN IRANI): (a) and (c) Such data is not Centrally maintained. Central 
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universities are autonomous institutions established under the Acts of Parliament and 
are competent to deal with such issues as per their Acts and Statutes. 

(b) Allahabad University has informed that no student has been expelled from 
the University in spite of the fact that clean chit has been given in inquiry. 

Recruitment rules for Vice-Principals in KV

1349. SHRI VIJAY JAWAHARLAL DARDA: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to state: 

(a) whether Government are aware that 23 per cent posts amounting to more 
than 10,600 are vacant in Kendriya Vidyalayas in various parts of the country, if 
so, the details of vacancies, post-wise; 

(b) whether Government have amended the rules for recruitment of Vice-Principals 
through direct recruitment; and 

(c) if so, the reasons therefor as direct recruitment is already taking place at 
the level of PGT and will kill their chances for promotion?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) As on 01.03.2016, 10644 teaching posts are lying vacant in the 
Kendriya Vidyalayas (KVs). This is 23.6% of the total number of sanctioned posts 
which is 45057. The details of the vacancies category-wise are given below:-

Sl. 
No. 

Posts Number of 
vacancies 

No. of 
sanctioned posts

1. Principal 252 1081

2. Vice-Principal 133 476

3. Post Graduate Teacher 2036 9993

4. Trained Graduate Teacher 4149 15776

5. Primary Teacher 3492 14666

6. Primary Teacher (Music) 176 1188

7. Head Master 262 714

8. Librarian 144 1163

ToTal 10644 45057

(b) and (c) No, Sir. A Committee had been constituted by Kendriya Vidyalaya 
Sangathan (KVS) on 1.10.2015 to comprehensively review the Recruitment Rules 
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(RRs) of all teaching and non-teaching posts in the KVS. The Committee has since 
finalised	 its	 recommendations	 with	 respect	 to	 the	 RRs	 of	 the	 post	 of	 Vice-Principal	
keeping in view the legitimate career prospects of the feeder cadre.

Complaints of corruption in Lal Bahadur Shastri 
Rashtriya Sanskrit Vidyapeetha, Delhi

†1350. SHRIMATI KANAK LATA SINGH: 
     SHRI VISHAMBHAR PRASAD NISHAD:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that complaints have been received about the large scale 
corruption in Lal Bahadur Shastri Rashtriya Sanskrit Vidyapeetha, Delhi in matters 
of construction, scholarship and research funds;

(b) the details of construction undertaken and scholarships offered in the last 
five	 years	 therein;	 and

(c)	 whether	 some	 officials	 of	 Vidyapeetha	 had	 also	 been	 suspended,	 if	 so,	 the	
details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) Some complaints were received about alleged administrative and 
financial	 irregularities,	 which	 were	 found	 unsubstantiated	 after	 due	 inquiry	 by	 a	 Fact	
Finding Committee.

(b) The details of construction undertaken by Shri Lal Bahadur Shastri Rashtriya 
Sanskrit	 Vidyapeetha	 (SLBSRSV),	 New	 Delhi	 in	 the	 last	 five	 years	 are	 as	 follows:-

(i) Construction of Karmkand Building of the Vidyapeetha

(ii) Construction of Administrative Academic Building of the Vidyapeetha

(iii) Construction of Boundary Wall of the Vidyapeetha

(iv) Construction of Reading Room of the First Floor of the Library of 
Vidyapeetha

(v) Construction of Underground Water Tank of Vidyapeetha

Vidyapeetha has offered scholarships to the students pursuing the following 
courses:–

(i) Shastri (B.A) - ` 800/- per month

(ii) Acharya (M.A) - ` 1000/- per month

(iii) Shiksha Shastri (B.Ed.) - ` 800/- per month

† Original notice of the question was received in Hindi.
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(iv) Shikshacharya (M.Ed) - ` 1000/- per month

(v) Vidhyavaridhi (Ph.D) - ` 5000/- per month

(c)	 No	official	of	 the	Vidyapeetha	was	suspended	in	connection	with	 these	complaints.

Reform and expansion for admission process in IITs 

1351. SHRI ANUBHAV MOHANTY: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) the total capacity of students in all the Indian Institutes of Technology (IITs) 
put together in the country and what is the intake annually in every IIT; 

(b) the total number of aspirants who appear for the written exam, qualify and 
actually gain entry in the IITs; 

(c) what steps the Ministry is taking to reform and expand access in education, 
so that the opportunity is increased and more students get admission in institutes 
like IIT; and

(d) whether there is any proposal to increase the number of IITs in the country 
in the near future, if so, which are the places and by when?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) As reported by JEE (Advanced)-2015 Organizing Institute i.e 
IIT-Bombay, the total intake capacity for undergraduate courses in Indian Institutes 
of Technology (IITs) for the year 2015 was 10,006 (Ten thousand and six). The 
IIT-wise student intake for the same is given in the Statement (See below). 

(b) The total number of aspirants who appeared in JEE (Advanced) 2015 for 
admission in the undergraduate courses in IITs was 1,17,238. Out of which 26,354 
candidates	 qualified	 and	 9,974	 candidates	 got	 admission	 during	 the	 year	 2015	 as	
reported by the examination conducting authority for JEE (Advanced), 2015.

(c) and (d) For further expansion, access and to increase the opportunity for 
students to get admission in institutes like IITs, the Government has decided to set up 
6 (Six) new IITs at Jammu, Chhattisgarh, Goa, Kerala, Andhra Pradesh and Karnataka.

Statement

List of student intake for under-graduate courses in IITs

Sl. No. Name of the Institute Student-Intake for UG Courses

1. IIT Bombay 1216

2. IIT Delhi 866
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Sl. No. Name of the Institute Student-Intake for UG Courses

3. IIT Guwahati 639

4. IIT Kanpur 988

5. IIT Kharagpur 1462

6. IIT Madras 840

7. IIT Roorkee 1060

8. IIT BHU 815

9. IIT Gandhinagar 143

10. IIT Hyderabad 253

11. IIT Indore 114

12. IIT Jodhpur 114

13. IIT Bhubaneswar 180

14. IIT Mandi 134

15. IIT Patna 192

16. IIT Ropar 122

17. IIT Tirupati 120

18. IIT Palakkad 120

ToTal 9378

Recognition of technical education in Uttarakhand

†1352. SHRI MAHENDRA SINGH MAHRA: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to state:

(a) the names of those institutes of Uttarakhand who have requested for granting 
recognition for technical education;

(b) whether the requests received were of private institutes or the request of 
State Government was also a part of it;

(c) if so, whether all the requests have been accepted; and

(d) if not, the list of the institutes which have not been granted permission?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (d) The list of Private and State Government institutes of 
Uttarakhand who applied for grant of approval for the year 2016-17 along with the 
approval/rejection status is given in the Statement.

† Original notice of the question was received in Hindi.
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Statement

Status of Private and Government institutes during 2016-17

Sl. 
No.

Institute Application 
Type

Institute 
Type

Remarks

1       2 3 4 5

1. Bishamber Sahai College of Pharmacy New Unaided-Private Approved

2. Devsthali Vidyapeeth Institute of 
Pharmacy

New Unaided-Private Approved

3. Droan College of Architecture New Unaided-Private Approved

4. Government Polytechnic, Bans New Government Approved

5. Government Polytechnic, Bash Bagarh New Government Approved

6. Government Polytechnic, Bazpur New Government Approved

7. Government Polytechnic, Berinag New Government Approved

8. Government Polytechnic, Bhimtal New Government Approved

9. Government Polytechnic, Champawat New Government Approved

10. Government Polytechnic, Jakhanidhar New Government Approved

11. Government Polytechnic, Joshimath New Government Approved

12. Government Polytechnic, Munakot New Government Approved

13. Government Polytechnic, Pipli New Government Approved

14. Government Polytechnic, Tanakpur New Government Approved

15. Government Polytechnic, Barkot New Government Approved

16. Government Polytechnic, Hindolakhal New Government Approved

17. Government Polytechnic, Gaja New Government Approved

18. Government Polytechnic, Khatima New Government Approved

19. Government Girls' Polytechnic, Jainti New Government Approved

20. Government Polytechnic, Quansi 
Chakrata, Dehradun

New Government Approved

21. Institute of Management Education 
and Consultancy

New Unaided-Private Approved

22. Keshri Chand Subharti Institute of 
Pharmacy

New Unaided-Private Approved

23. Surajmal Agarwal College of Polytechnic New Unaided-Private Approved



Written Answers to [5 May, 2016]   Unstarred Questions 199

1       2 3 4 5

24. College of Basic Sciences and 
Humanities

New Government Rejected

25. Dev Bhoomi School of Architecture New Unaided-Private Rejected

26. Government Polytechnic, Barechhena New Government Rejected

27. Government Polytechnic, (Okhalakhal) 
Pratapnagar

New Government Rejected

28. Government Polytechnic, Bachelikhal New Government Rejected

29. Government Polytechnic, Baram New Government Rejected

30. Government Polytechnic, Chinyalisaur New Government Rejected

31. Government Polytechnic, Chopta New Government Rejected

32. Government Polytechnic, Danya 
(Almora)

New Government Rejected

33. Government Polytechnic, Garur 
(Bageshwar)

Change 
of Site

Government Rejected

34. Government Polytechnic, Jakholi New Government Rejected

35. Government Polytechnic, Kandikhal New Government Rejected

36. Government Polytechnic, Kapkot New Government Rejected

37. Government Polytechnic, Kulsari 
Chamoli

New Government Rejected

38. Government Polytechnic, Pauri New Government Rejected

39. Government Polytechnic, Peerumadara, 
Ramnagar (Nainital)

New Government Rejected

40. Government Polytechnic, Pokhari New Government Rejected

41. Government Polytechnic, Bhalswagaj, 
Haridwar

New Government Rejected

42. Government Polytechnic, Pabau New Government Rejected

Admission of SC/ST students in private universities

†1353. SHRI LAL SINH VADODIA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government proposes to encourage admission of students from SC 
and ST community in private universities; 

† Original notice of the question was received in Hindi.
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(b) if so, whether Government has taken any steps in this regard till date; and 

(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (c) The University Grants Commission (UGC) has several 
schemes for scholarships and fellowships for students including SC and ST students 
in universities including private universities. The list of such schemes is available 
on UGC website www.ugc.in. In addition, there is a Central Sector Interest Subsidy 
Scheme (CSISS) on loans to students for economically weaker sections including SC 
and ST community, under which full interest subsidy is provided during the period 
of moratorium. 

Status of New Education Policy

1354. SHRI BASAWARAJ PATIL: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) what is the status of New Education Policy at present; 

(b) by when it would be implemented all over India; and 

(c) what are the specialities of the Policy to meet present day challenges of 
education? 

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (c) The Government is in the process of framing a New 
Education Policy (NEP), which will cover comprehensively various aspects of School 
and Higher Education and for which it carried out nearly a year-long consultation 
process	 through	 online	 from	 citizens,	 grassroots	 through	 States	 and	 offline	 thematic	
deliberations	 across	 33	 identified	 themes.	 The	 thematic	 discussions	 were	 conducted	
both by the Ministry and also by the apex level institutions, like University Grants 
Commission, All India Council for Technical Education, National Council for Teacher 
Education, National Council for Educational Research and Training, several Centrally 
funded	 universities	 and	 institutions,	 autonomous	 bodies,	 attached	 offices	 inviting	 all	
relevant stakeholders, including experts, academics, industry representatives, civil 
society etc. 

The Government of India has constituted a Committee for Evolution of the 
New Education Policy, which is mandated to examine the outcome documents, 
recommendations and suggestions received and formulate a draft National Education 
Policy as well as a Framework for Action (FFA). All the suggestions received from 
multiple stakeholders have been forwarded to the Committee, which is yet to submit 
the Draft Report.
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Loss of study hours in JNU

1355. SHRI TARUN VIJAY: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government has undertaken any survey or review of the loss of 
study hours and impact on general academic level due to non-educational political 
activities of a certain group of students in Universities like Jawaharlal Nehru University 
(JNU); 

(b) if so, the details of study loss and damage to students’ academic pursuits 
due to anti-national slogans in JNU; and 

(c) what preventive measures are being taken to keep up the academic level 
in Jawaharlal Nehru University (JNU) and stop effectively anti-national activities in 
JNU?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (c) No, Sir. However, Jawaharlal Nehru University (JNU) has 
reported that the academic session was not affected due to such activities. Further, 
Jawaharlal Nehru University is a statutory autonomous institution established by an 
Act of Parliament and governed by the Jawaharlal Nehru University Act, 1966 and 
Statutes and the Ordinances framed thereunder and is competent to take action in 
academic and administrative matters of the University. Regarding anti-national activities, 
the Universities, being autonomous organisations are competent to deal with them, 
along with local authorities. 

Centre of Excellence for Graphene at IIT-Madras

1356. SHRI A. W. RABI BERNARD: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether IIT-Madras is planning a Centre of Excellence for Graphene, a 
carbon derivative pursued by multinationals like IBM and Samsung in race for the 
next electronic gadget building block, if so, the details thereof; and 

(b) whether IIT-Madras is eying internationally well-known universities in the UK 
like the Manchester University, University of Cambridge and University of Warwick 
and also holding discussions with a large industrial houses to be roped in as the 
anchor investor and if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) Yes, Sir. IIT Madras is planning to se-up a Centre of Excellence 
for Graphene Application Research. Some of the areas the Centre will work are: 
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(i) Structural Composites

(ii) Structural Health Monitoring 

(iii) EMI Shielding

(iv) Fuel Cells

(v) LED Display

(vi) Nano Coolants

(vii) Sensors and Wearable Services

(b) Presently, IIT Madras is in discussions with potential stakeholders for setting 
up this Centre. 

Transgenders enrolled in higher educational institutions

1357. SHRI MD. NADIMUL HAQUE: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether transgenders are facing discrimination and bullying due to their 
sexual  identity after their induction in higher educational institutions across the 
country;

(b) if so, the details thereof and the Government’s reaction thereto;

(c) the number of transgenders enrolled in higher educational institutions, 
State-wise;

(d) whether Government has taken any steps for complete inclusion of 
transgenders in these institutes by means of upgradation of infrastructure such as of 
unisex washrooms, sensitization of the teaching, non-teaching staff and students on 
campus; and

(e) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) In order to address the various issues and problems 
faced by transgender community in Higher Educational Institutions with empathy and 
efficiency,	 UGC	 has	 issued	 a	 circular	 on	 29.10.2014	 to	 all	 the	 Vice-Chancellors	 of	
the universities requesting them to include a column for transgender category in all 
application forms/academic testimonials and all other relevant documents processed 
by	 them	 as	 well	 as	 by	 their	 affiliated	 colleges.	 The	 Commission	 has	 also	 requested	
universities	 to	 take	 other	 affirmative	 actions	 to	 get	 the	 transgender	 students	 adequately	
acclimatized without facing fear, stigma or shame. The Commission has also issued 
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directions on 20.10.2014 to all its bureaus to ensure that the forms of all the schemes 
being operated by UGC carry a column for the transgender in gender category. 

(c) The information is not centrally maintained by the UGC.

(d) and (e) In its circulars dated 29.10.2014 and 02.02.2015 UGC has written 
to all the Vice-Chancellors of the universities about creation of transgender friendly 
infrastructure, organization of sensitization programmes and ethnographic research 
on issues related to transgender life and culture in India. Further, the Commission 
has chalked out an action plan for the issues pertaining to transgender persons. The 
Commission has also written to MCI on 29.01.2015 to introduce curricular reforms 
in courses, foundation or otherwise, offered to students of medical colleges so as to 
enable	 them	 to	 treat	 transgender	 with	 competence	 and	 efficacy.	

Verification process for blacklisted deemed to be universities

1358. SHRI AAYANUR MANJUNATHA: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to state: 

(a) whether the University Grants Commission (UGC) is yet to verify the details of 
infrastructure and faculty strength of deemed to be universities which were blacklisted 
by a committee appointed by Government, if so, the reasons therefor; and

(b)	 whether	 the	 UGC	 has	 fixed	 any	 time-frame	 to	 complete	 the	 verification	
process, if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) The Central Government, based on a perception regarding 
decreasing standards in higher education, had constituted a Committee to review 
the functioning of existing Deemed to be Universities. The Committee, after overall 
assessment, placed 44 Institutions in Category ‘C’ with a recommendation to denotify 
them. The Central Government accepted the report of Review Committee in principle, 
against which these Institutions went to Hon’ble Supreme Court in Writ Petition 
No.142 of 2006. The matter is currently sub judice.

As per the Hon’ble Court order dated 26.09.2014, UGC has physically inspected 
eight	 Institutions	 Deemed	 to	 be	 Universities	 which	 included	 verification	 of	 the	 details	
of the infrastructure and faculty strength.

Subsequently, on the directions of Hon’ble Supreme Court, National Assessment 
and Accreditation Council (NAAC) has accredited 38 Deemed to be Universities 
through physical inspection in which infrastructure facility and faculty strength are 
also looked into.
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Institute of excellence in higher education

1359. SHRI AJAY SANCHETI: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether Government has set up new institutes of excellence in higher 
education;

(b) if so, details with location of these institutes; and 

(c) whether these institutes have started functioning?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) The Government has set up 36 centres of excellence in 
the country. The list of institutes along with their location is given in the Statement 
(See below).

(c) All the institutes are functioning.

Statement

List of institutes along with their locations in the country

Sl. 
No.

Name of the Institution Name of the Centre 
Selected

Name of the 
State

1         2       3     4

1. Indian Institute of Science, 
Bangalore

Biomolecular Interaction 
Studies 

Karnataka

2. International Institute of 
Information Technology, 
Hyderabad

Signals Processing Telangana

3. Indian Institute of Technology, 
Madras

Non-intrusive 
Diagnostics 

Tamil Nadu

4. Indian Institute of Technology, 
New Delhi

Nanoscale Devices and 
Systems 

New Delhi

5. Sanjay Gandhi Post Graduate 
Institute of Medical Science, 
Lucknow

Bio-medical Science and 
Modern Biology

Uttar Pradesh

6. Indian Institute of Technology, 
Kanpur

Advanced Computer 
Research

Uttar Pradesh

7. Indian Institute of Science 
Education and Research, Kolkata

Computational Space 
Science 

West Bengal
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1         2       3     4

8. National Institute of 
Technology, Calicut, Kerala

Transportation Research Kerala

9. National Institute of 
Technology, Tiruchirapalli

Transportation 
Engineering

Tamil Nadu

10. National Institute of 
Technology, Rourkela

Tissue Engg Odisha (Orissa)

11. Amrita Vishwavidyapeetham 
University, Coimbatore,  
Tamil Nadu

Advanced Material and 
Green Technologies 

Tamil Nadu

12. Coimbatore Institute of 
Technology, Tamil Nadu

Manufacturing Science Tamil Nadu

13. Anna University, Chennai Bio-medical Applications Tamil Nadu

14. Centre of Advanced Study in 
Marine Biology, Annamalai 
University, Tamil Nadu

Energy and Environment Tamil Nadu

15. Thiagararjar College, Madurai Bio-resource 
Management 

Tamil Nadu

16. Department of Computational 
Biology and Bioinformatics, 
University of Kerala, 
Karyavattom Campus, 
Thiruvananthapuram

Computer Aided Drug 
Discovery 

Kerala

17. Indian Institute of Technology, 
Kharagpur

E-Business West Bengal

18. Indian Institute of Technology, 
Guwahati

Advanced Molecules 
and Materials

Assam

19. Indian Institute of Science 
Education and Research, 
Thiruvanathapuram

Computation, Modelling 
and Stimulations

Kerala

20. TERI University, Vasant Kunj, 
New Delhi 

Energy Storage New Delhi

21. Central University of Jharkhand, 
Ranchi (Jharkhand)

Green	 and	 Efficient	
Energy Technologies 
(GEET)

Jharkahand
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1         2       3     4

22. Indian Institute of Technology, 
(Banaras Hindu University) 
Varanasi (Uttar Pradesh)

Energy and Resources 
Development 

Uttar Pradesh

23. Sathyabama University, Rajiv 
Gandhi Salai, Chennai
(Tamil Nadu)

Energy Research Tamil Nadu

24. Indian School of Mines, Dhanbad Renewable Energy Jharkahand

25. Banasthali University, Banasthali 
Vidyapith (Rajasthan)

Water and Energy Rajasthan

26. Indian Institute of Technology, 
Bombay

Urban Science and 
Engineering 

Maharashtra

27. National Aerospace Laboratories, 
Bangalore (Karnataka)

Development of 3 
Dimensional Composite 
Concurred Structures 
using Tufting 
Technology

Karnataka

28. Tezpur University, Napam, 
Tezpur, Sonitpur (Assam)

Machine Learning 
Research and Big Data 
Analysis (MLRBDA)

Assam

29. Indian Institute of Technology, 
Hyderabad

Sustainable Urban 
Development

Telangana

30. National Institute of Technology, 
Surathkal 

Renewable Energy 
Integrated Smart Grid 
Technologies: Energy

Karnataka

31. Indian Institute of Technology, 
Bhubneswar 

Novel Energy Materials 
(NEM)

Odisha (Orissa)

32. Indian Institute of Science 
Education and Research, Mohali

Protein Science, Design 
and Engineering 

Punjab

33. Indian Institute of Science 
Education and Research, Pune 

Research in Energy and 
Sustainable Materials

Maharashtra

34. Tamil Nadu Agriculture 
University, Coimbatore 
(Tamil Nadu)

Microbes to Feed the 
World: Plant–Microbe 
Interactions to Boost 
Agricultural Production

Tamil Nadu
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35. West Bengal University of 
Technology, Salt Lake, Kolkata 
(West Bengal)

Environment Technology 
and Management: Water 
Treatment for Clean and 
Green Environment

West Bengal

36. Indian Institute of Science 
Education and Research, Bhopal

Centre for Research 
on Environment 
and Sustainable 
Technologies (CREST): 
Clean Environment 
(Air, Water, Soil) 
and Sustainable 
Technologies 

Madhya Pradesh

Complaints of discrimination with research scholars

1360. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that research scholars of various Central Universities 
have rushed their complaints to the Ministry regarding discrimination being meted 
out to them in the universities by respective HoDs and inaction of the universities 
to take action against the HoDs, if so, the details thereof and the reasons therefor;

(b) whether it is also a fact that they are seeking Ministry's permission to resort 
to self immolation, if so, the details thereof; and

(c) the steps being taken by Government to alleviate the problems of research 
scholars in the Central Universities?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (c) Central Universities are autonomous institutions which 
are governed by their own Acts and Statutes and are competent to deal with such 
complaints as well as to take all administrative decisions including steps to prevent 
discrimination against students. Accordingly, complaints received in this Ministry are 
forwarded to concerned Central Universities for appropriate action. 

In order to check discrimination and harassment of any sections of students 
and to strengthen the grievance redressal mechanism, the UGC has formulated UGC 
(Promotion of Equity in Higher Education Institutions) Regulations, 2012 and UGC 
(Grievance Redressal) Regulations, 2012. These Regulations intend to give effect in 
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letter and spirit to the statutory provisions and policies for prevention of discrimination 
against students. 

A Conference of Vice-Chancellors of Central Universities was held on February 
18, 2016 whereby all the Vice-Chancellors have been asked to be more vigilant 
and put a proper system in place to ensure that the students are not put to any 
disadvantage/hardship. The Vice-Chancellors have inter-alia agreed to appoint Anti-
Discrimination	 officer	 as	 provided	 in	UGC	 (Promotion	 of	 Equity	 in	Higher	 Education	
Institutions) Regulations, 2012. 

Assessment of students on international standards

1361. SHRI VIVEK GUPTA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether Government proposes to undertake any programme for the assessment 
of students on international standards; 

(b) if so, the methodology adopted/likely to be adopted in this regard; 

(c) the steps taken/proposed to be taken by Government to improve the standards 
of students at the school leaving stage; and 

(d) the extent of success achieved in this regard?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) National Council of Educational Research and Training 
(NCERT) conducts National Achievement Survey (NAS) across the country on the 
latest international Item Response Theory (IRT) methodology. The NAS is conducted 
for classes III, V, VIII and X i.e., the critical stages of education, early primary, 
end of primary, upper primary and secondary levels. The NAS provides detailed 
information on learning outcomes which is useful for teacher training, curriculum 
development and for improving quality of education. International best practices are 
used in test development and the analysis of the data collected. 

(c) Education, being a subject in the Concurrent List of the Constitution, and the 
majority of schools being under the jurisdiction of the State Governments, it is for 
the respective State/Union Territory Governments to take appropriate steps to improve 
the standard of students of their schools. The Central Government supports the State 
Governments and UT Administrations on several interventions to improve teaching 
standards, including regular in-service teachers’ training, induction training for newly 
recruited teachers, recruitment of additional teachers for improving pupil-teacher ratios, 
Continuous and Comprehensive Evaluation (CCE) System, etc., to equip the teachers 
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to measure pupil performance and provide remedial action, wherever required. The 
Government has launched Rashtriya Avishkar Abhiyan (RAA), to motivate and engage 
children of the age group from 6-18 years in Science, Mathematics and Technology 
through observation, experimentation, inference drawing, model building etc., both 
through inside and outside classroom activities. 

(d) NCERT has conducted the National Achievement Survey (NAS) during 2015 
for assessing the learning level of students at secondary stage covering 31 States/UTs. 
Findings of the survey are shared with the concerned stakeholders. As the NAS at 
class	 X	 has	 been	 conducted	 for	 the	 first	 time	 in	 2015,	 the	 extent	 of	 improvement	
in achievement cannot be measured at this stage.

National Monitoring Committee for Minorities Education

1362. SHRI GULAM RASOOL BALYAWI: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased to state: 

(a) the composition of National Monitoring Committee for Minorities Education; 

(b) the details of the meetings held by this Committee so far and the decisions 
taken in each meeting; and

(c) the actual monitoring done by this Committee so far and the contribution 
made by this Committee so far in the development of minorities education?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) to (c) National Monitoring Committee for Minorities Education 
(NMCME) is chaired by Minister of Human Resource Development and consists of 
nominees from State Governments, Lok Sabha, Rajya Sabha, academics, activists, 
administrators	 concerned	 with	 minority	 issues	 and	 officials	 of	 Ministry	 of	 Human	
Resource Development. 

The main function of NMCME is to monitor minority education and the ongoing 
schemes of the Ministry of Human Resource Development targeted at Minorities. It 
also	makes	 recommendations	 to	 address	 the	 issues	 related	 to	 recognition	 and	 affiliation	
of minority institutions. 

The Standing Committee of NMCME submitted its report containing various 
recommendations on Scholarship Scheme, Coaching Scheme for minorities, Model 
Schools for minorities, Development of Database on Enrolment of minorities in 
educational institutions and public awareness/publicity of the schemes, etc. The Report 
of the Standing Committee of NMCME is available on the Ministry of HRD’s 
website viz. www.mhrd.gov.in.
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Many of the above suggestions have been incorporated in various schemes being 
run by the Ministry of HRD. As a result of the recommendations of NMCME, 
a number of new Model/Secondary Schools have been approved, opened, and 
strengthened, girls hostels constructed, many schools provided with Information and 
Communications Technology (ICT), Vocational Education (VE) provided in various 
schools	 in	 the	 Minority	 Concentration	 Districts	 (MCDs)	 identified	 by	 the	 Ministry	
of Minority Affairs. Further, new Model Degree Colleges, Women’s Hostels and 
Polytechnics have been opened in MCDs.

 On the recommendations of the NMCME, from the year 2014-15, community-
wise data is being collected in respect of Higher Education under the ambit of the 
All India Survey of Higher Education (AISHE). U-DISE system of data collection 
of school education closely monitors the data of drop-out and has a provision for 
collecting information on recognized and unrecognized Madrasas also. 

Measures to increase learning levels in schools

1363. SHRI A. U. SINGH DEO: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether there has been an increase in overall and subject-wise learning levels, 
if so, details thereof, State-wise, if not, reasons therefor and corrective action taken; 

(b) whether Government has introduced measures to increase learning levels, if 
so, details thereof, if not, reasons therefor; 

(c) whether the teacher-student ratio mandated under RTE is implemented in 
all Government schools, if so, details thereof, if not, reasons therefor and corrective 
action taken; and

(d) whether Government has taken note of high teacher absenteeism in Government 
schools, if so, details thereof, State-wise and whether corrective action has been 
taken, if not, the reasons therefor?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI 
SMRITI ZUBIN IRANI): (a) The National Council of Educational Research and 
Training (NCERT) conducts periodic national surveys of learning achievement of 
children in classes–III, V, VIII, and X. Four rounds of National Achievement Surveys 
(NAS) have been conducted so far for class V, whereas three rounds have been 
conducted for classes III and VIII. These reveal improvement in learning achievement 
levels of pupils, in various subjects. First round of NAS has been conducted at 
Class X level. The details of NAS subject-wise and class-wise are given in the 
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Statement-I (See below) and the State-wise details of NAS for Class III, V, VIII 
and X are given in the Statement-II (See below) respectively.

(b) The Central Government, through Sarva Shiksha Abhiyan (SSA), supports 
the State Governments and UT Administrations on several interventions to improve 
teaching standards, including regular in-service teachers’ training, induction training 
for newly recruited teachers, training of all untrained teachers to acquire professional 
qualifications	 through	Open	Distance	 Learning	 (ODL)	mode,	 recruitment	 of	 additional	
teachers for improving pupil-teacher ratios, academic support for teachers through 
block and cluster resource centres, Continuous and Comprehensive Evaluation (CCE) 
system to equip the teacher to measure pupil performance and provide remedial action 
wherever required, and teacher and school grants for development of appropriate 
teaching-learning materials, etc. 

Through SSA, the Central Government supports States/UTs on early grade 
reading, writing and comprehension, and early Mathematics programmes through a 
sub-programme namely ‘Padhe Bharat Badhe Bharat’ (PBBB) in classes I and II. 
Further the Government has launched Rashtriya Aavishkar Abhiyan (RAA), inter-alia, 
as a sub-component of Sarva Shiksha Abhiyan and Rashtriya Madhyamik Shiksha 
Abhiyan (RMSA), to motivate and engage children of the age group from 6-18 years 
in Science, Mathematics and Technology through observation, experimentation, inference 
drawing, model building, etc. both through inside and outside classroom activities.

The Central Government has launched the ‘Pandit Madan Mohan Malviya 
National Mission on Teachers and Teaching’ in December, 2014 with a vision to 
comprehensively address all issues related to teachers, teaching, teacher preparation, 
professional development, curriculum design, research in pedagogy and developing 
effective pedagogy.

(c) and (d) Education being a Concurrent subject, a majority of schools come 
under the purview of the State Governments/Union Territory (UT) Administrations. 
Central Government regularly takes up the issue of recruitment to vacant teacher posts 
with the State Governments/UTs, in order to maintain Pupil Teacher Ratio (PTR) 
as prescribed in the Right of Children to Free and Compulsory Education (RTE) 
Act, 2009 Act. The RTE Act prescribes 200 working days and 800 instructional 
hours for primary schools, 220 working days and 1000 instructional hours for upper 
primary schools per academic year, and 45 teaching, including preparation, hours per 
week for teachers. Section 24 of the RTE Act mandates punctuality and regularity 
in attending school as one of the duties of teachers, and provides that a teacher 
committing default in performance of these duties shall be liable to disciplinary 
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action under the service rules applicable to him/her. Further, Section 27 of the Act 
prohibits the deployment of teachers for any non-educational purpose other than the 
decennial population census, disaster relief duties, and duties relating to elections to 
the local authority or the State Legislature or the Parliament.

Central Government has also conducted two studies of teachers’ attendance 
in 2006 and 2013. The comparison of these two studies pointed out that overall 
attendance of teachers’ improved from 81.7% to 84.3% at primary level and from 
80.5% to 81.3% at upper primary level. The State-wise average attendance rates of 
teachers in 2012-13 is given in the Statement-III (See below).

The steps taken by the Central Government to improve teachers’ attendance 
include, inter-alia, monitoring teachers’ attendance through School Management 
Committees/School Management Development Committees/Block Resource Centres/
Clusters Resource Centres and by installing bio-metric attendance system in some 
pilot cases, etc. 

Statement-I

Subject-wise achievement level of children in different years for different classes 

Subject Cycle-I Cycle-II Cycle-III Cycle-IV

Class-III (2003-04) (2007-08) (2012-13)

Maths 58.25 61.89 252*

Language 63.12 67.84 257*

Class-V (2001-02) (2005-06) (2009-11) (2014-15)

Maths 46.51 48.46 247* 241 

Language 58.57 60.31 251* 241 

EVS 50.30 52.19 249* 244 

Class-VIII 2002-03 2007-08 2010-13

Maths 39.17 42.58 245*

Language 53.86 56.50 247*

Science 41.30 42.72 251*

Social Science 46.19 47.90 247*

 Shows improvement in achievement level of the children in different subjects
* Shows that the scores are not comparable as methodology of analysis of scores changed
  Shows decline in achievement level of the children in different subjects.
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E. State-wise Comparison of Average Standard Scores for Cycle 1 in Class X

Sl. 
No.

State/Union Territory English Mathematics Science Social 
Science

MIL

1     2 3 4 5 6 7

1. Andaman and Nicobar 
Islands

250 217 224 221 228

2. Andhra Pradesh 238 251 239 252 231

3. Arunachal Pradesh 250 226 225 227 212

4. Assam 238 246 239 238 234

5. Chandigarh 243 234 232 233 259

6. Dadra and Nagar Haveli 217 214 211 208 215

7. Daman and Diu 235 229 224 236 233

8. Delhi 241 240 243 250 264

9. Goa 299 244 263 254 248

10. Gujarat 225 231 228 233 235

11. Haryana 236 240 233 248 250

12. Himachal Pradesh 229 232 230 234 239

13. Jammu and Kashmir 251 232 239 223 223

14. Karnataka 259 260 266 266 -

15. Kerala 250 255 276 267 277

16. Lakshadweep 228 223 226 231 246

17. Madhya Pradesh 222 228 219 220 234

18. Maharashtra 248 255 246 250 263

19. Meghalaya 264 243 232 231 -

20. Mizoram 279 245 233 235 267

21. Nagaland 303 237 237 258 -

22. Odisha 245 265 249 244 242

23. Puducherry 222 222 228 214 222

24. Punjab 226 226 224 211 220

25. Rajasthan 229 240 240 248 244
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1     2 3 4 5 6 7

26. Sikkim 272 232 243 249 229

27. Tamil Nadu 225 226 229 215 225

28. Telangana 245 260 247 263 235

29. Tripura 234 228 234 235 237

30. Uttarakhand 229 240 237 239 243

31. West Bengal 253 247 253 246 256

naTIonal 250 250 250 250 250

Statement-III

State-wise average attendance rates of teachers in 2012-13

Sl. 
No.

State Teachers’ attendance rate 

Primary Schools Upper Primary Schools

1      2 3 4

1. Andhra Pradesh 85.7 83.9

2. Arunachal Pradesh 81.9 72.8

3. Assam 77.0 72.7

4. Bihar 81.4 78.1

5. Chhattisgarh 79.3 81.0

6. Delhi 73.2 69.3

7. Gujarat 94.1 94.4

8. Haryana 87.3 85.0

9. Himachal Pradesh 86.6 86.1

10. Jammu and Kashmir 85.4 83.6

11. Jharkhand 91.1 90.8

12. Karnataka 80.4 79.4

13. Kerala 83.5 79.9

14. Madhya Pradesh 84.1 80.0

15. Maharashtra 85.9 85.2

16. Manipur 78.4 81.7
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1      2 3 4

17. Meghalaya 96.6 96.5

18. Mizoram 89.0 81.4

19. Nagaland 76.5 69.4

20. Odisha 90.2 87.5

21. Punjab 84.9 82.3

22. Rajasthan 85.3 76.7

23. Tamil Nadu 88.6 84.9

24. Tripura 85.0 77.4

25. Uttar Pradesh 83.8 85.2

26. Uttarakhand 78.1 77.5

27. West Bengal 88.5 93.2

naTIonal 84.8 83.1

Ragging in schools and colleges of Delhi

1364. SHRI BAISHNAB PARIDA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) what is the status of ragging in schools and colleges in Delhi and how far 
has it been controlled; 

(b) whether it has been growing fast; and 

(c) whether Government has devised an action plan to speedily control this 
menace, if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) Central Board of Secondary Education (CBSE) has informed 
that no complaint has been received since 2015 in Delhi. Of 10 ragging complaints 
received by the University Grants Commission (UGC) since 2015, 8 cases have 
been fully redressed. The remaining 2 cases are at an active stage of investigation 
and redressal.

(b) No, Sir.

(c) The CBSE vide its Circular No. 24 dated 14.7.2009 highlighted the 
recommendations of Raghavan Committee and need of a full time Counsellor at each 
level of schooling. Any school not following the above directives may be penalized 
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even	 up	 to	 the	 extent	 of	 disaffiliation.	 The	 CBSE	 vide its Circular dated 18.4.2012 
has also directed all concerned to follow the Protection of Child Rights Act, 2005.

Similarly, the University Grants Commission (UGC) has brought out the UGC 
Regulations on Curbing the Menace of Ragging in Higher Educational Institutions, 2009. 
Recently,	 these	 regulations	 have	 been	 further	 amended	 by	 enlarging	 the	 definition	 of	
ragging. These regulations are to be followed by all higher educational institutions. The 
UGC has also developed the Anti-Ragging Website i.e. www.antiragging.in. The Portal 
contains the record of registered complaints received and the status of the action taken 
thereon. A nationwide toll free 24x7 Anti-Ragging Helpline 1800-180-5522 in 12 languages 
has been established. UGC has also developed the Anti-Ragging Mobile Application for 
filing	 the	 complaint	 on	 ragging,	 filing	 the	 anti-ragging	 undertaking	 and	 for	 calling	 the	
toll Free Anti-Ragging Helpline Number and same may be downloaded from Google 
Play Store. UGC sends a circular regarding strict compliance of UGC Regulations on 
curbing the menace of ragging in higher educational institutions, at least twice a year.

Drop-out of girl students due to lack of toilets

1365. SHRI BAISHNAB PARIDA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether lack of toilets for girls schools in India is the main reason for 
drop-out rate of girls in schools; 

(b) what is the status of building toilets for women and girls in the schools in 
the country; and 

(c) what is the time-frame within which all the schools where girls are enrolled 
would be covered with proper toilets for the girl students?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) Lack of toilet facilities in schools for girl child has been one 
of the reasons for girls to drop-out from schools. 

(b) and (c) The Government of India has prioritized the education of girls 
and therefore, it launched the Swachh Vidyalaya initiative across the country for 
provision of separate girls’ and boys’ toilets in all Government schools. Under this 
initiative, the Government achieved the ambitious target of building 4,17,796 toilets 
in 2,61,400 Government schools in one year alone by 15th August, 2015. With 
this, about 13.58 crore children in 11.08 lakh Government schools have access to 
gender segregated toilets. This has had a positive impact on retention of girls in 
schools, which has been recognized at the time of the Prime Minister’s Award of 
Excellence, 2016.



226 Written Answers to [RAJYA SABHA] Unstarred Questions

1,06,634 new girls’ toilets were constructed and 84,253 dysfunctional girls’ 
toilets were restored during the one year period between 15.8.2014 and 15.8.2015, 
thus, ensuring availability of girls’ toilets in all Government schools having girl 
students.

Review of minority status of educational institutions

1366. SHRI RAJEEV SHUKLA: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) whether Government is reviewing the minority status of certain educational 
institutions; and 

(b) if so, the details thereof including the names of the institutions whose 
minority status is under review or proposed to be reviewed?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) The minority status of two educational institutions, 
namely Aligarh Muslim University (AMU) and Jamia Millia Islamia (JMI), which 
are Central Universities, is sub-judice before the Hon’ble Supreme Court of India 
and the High Court of Delhi respectively. The Government has decided to revisit the 
issue of their minority status to revert to the stand that these Central Universities 
are not minority institutions. 

Pending proposals for development of 
schools from Maharashtra

1367. SHRI SANJAY RAUT: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) the number of proposals sent and fund demanded by the State Government 
of Maharashtra for education and development of schools and colleges during the 
last three years; 

(b) the number of proposals out of them approved and funds released during 
the above period; and 

(c) the number of proposals lying pending along with the reasons for 
pendency?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) and (b) The details of proposals received, funds approved and 
funds released to Maharashtra under various Schemes of the Ministry during the last 
three years are as under:
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(i) Sarva Shiksha Abhiyan (SSA)

(` in lakh)

Sl. 
No.

Year Amount for which 
proposals received

Amount approved 
for the year

Fund released 
during the year

1. 2013-14 222782.39 129923.64 65653.65

2. 2014-15 217078.59 141887.37 58288.54

3. 2015-16 361791.00 157494.84 41225.28

(ii) Rashtriya Madhyamik Shiksha Abhiyan (RMSA)

1. 2013-14 129988.76 8258.73 4703.38

2. 2014-15 175693.10 10160.06 23451.85

3. 2015-16 95497.42 23415.37 20180.33

(iii) Mid Day Meal (MDM)

1. 2013-14 113231.04 118737.53 98376.59

2. 2014-15 105255.50 105890.44 95059.83

3. 2015-16 127517.56 107469.67 103072.93

The amount approved for the year 2013-14 and 2014-15 is more than the proposal 
as the cooking cost was revised by 7.5% from the month of July in both the years.

(iv) Infrastructure Development in Minority Institutions (IDMI)

Sl. 
No.

Year No. of proposals 
received

Proposals 
approved

Fund released during 
the year (` in lakh)

1. 2013-14 102 61 605.27

2. 2014-15 44 60 572.34

3. 2015-16 123 0* 0

*No viable proposals were received from the State in 2014-15.

(v) National Scheme of Incentive to Girls for Secondary Education (NSIGSE)

 Three proposals for academic years 2012-13, 2013-14 and 2014-15 under the 
Centrally Sponsored “National Scheme of Incentive to Girls for Secondary 
Education” were received from State Government of Maharashtra during 
the last three years. Three proposals for academic years 2011-12, 2012-13 
and 2013-14 had been sanctioned for ` 16.71 crore and ` 15.28 crore and 
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` 10.23 crore respectively. The proposal for academic year 2014-15 for 
` 15.52 crore was received in 2015-16 and could not be sanctioned due to 
limited availability of budget.

(vi) National Means-cum-Merit Scholarship Scheme (NMMSS)

 25 proposals amounting to ` 91.17 crore were received during last three 
years from the State Government of Maharashtra under NMMSS and 20 
proposals amounting to ` 78.27 crore were sanctioned which also included 
the proposals received in the year 2012-13. 5 proposals amounting to 
` 32.43 crore could not be sanctioned due to limited availability of budget 
in 2015-16. 

(vii) No proposal has been received by UGC from Government of Maharashtra 
for education and development of colleges during the last three years. 
However, under the scheme of General Development Assistance-XII Plan, 
grants released to colleges in Maharashtra are as under:

Year Nos. of Colleges assisted Grant Released (` in crores)

2013-14 780 40.16

2014-15 91 11.45

2015-16 30 1.78

ToTal 901 53.39

(c) The proposal under NSIGSE for 2014-15 for ` 15.52	 crore	 and	five	proposals	
amounting to ` 32.43 crore under NMMSS for 2015-16 could not be sanctioned due 
to limited availability of budget in 2015-16.

Delay in payment to scholars

1368. DR. K. KESHAVA RAO: Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state:

(a) the total number of scholarships, research fellowship funds and grants made 
by Government in a given year;

(b) whether there have been any substantial delays in payment due to the scholars 
abounding their research work; and

(c) the number of scholars who are yet to receive the money due to them?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI SMRITI 
ZUBIN IRANI): (a) The University Grants Commission (UGC) has informed that 
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it is disbursing scholarships/fellowships, under 19 schemes, to eligible students in 
universities and colleges. A total of 84,777 students were disbursed scholarships/
fellowships amounting to ` 1,176.25 crores by the UGC during 2015-16. 

The Ministry is administering the Central Sector Scheme of ‘Scholarship for 
College	 and	 University	 Students’	 for	 providing	 financial	 assistance	 to	 meritorious	
students. During 2015-16, an amount of ` 144.56 crores has been disbursed under 
the scheme to 1,31,415 students. 

(b) and (c) The UGC has informed that 4718 scholars did not receive the money 
due to them during 2015-16 due to various reasons, namely: (i) late joining by 
candidates; (ii) delay in submission of documents to the bank branches; (iii) delay 
in uploading of documents; (iv) technical problems in Public Financial Management 
System (PFMS). 

Loan sanctioned under PMEGP

1369. SHRI BHUPINDER SINGH: Will the Minister of MICRO, SMALL AND 
MEDIUM ENTERPRISES be pleased to state:

(a) whether the Ministry is considering amendment of guidelines incorporating 
moratorium period for repayment of loan sanctioned under Prime Minister’s 
Employment Generation Programme (PMEGP); and

(b) whether the Ministry would consider allocation of more funds under PMEGP, 
which	 is	 a	 flagship	 programme	 for	 employment	 generation?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) Prime Minister’s Employment 
Generation Programme (PMEGP) guidelines provide for an initial moratorium for 
the	 units	 financed	 under	 the	 Scheme.	 However,	 the	 period	 of	 moratorium	 is	 not	
specified	 and	 the	 banks	 are	 free	 to	 fix	 suitable	 moratorium	 period	 depending	 on	 the	
loan repayment schedule.

(b) Government has allocated Budget Estimates (BE) of ` 1139 crore during 
the	 financial	 year	 2016-17	 for	 PMEGP	 as	 against	 ` 1050 crore BE of 2015-16.

Khadi and Gramodyog units in Jharkhand and Gujarat

1370. SHRI PARIMAL NATHWANI: Will the Minister of MICRO, SMALL 
AND MEDIUM ENTERPRISES be pleased to state:

(a) the details of funds released to the Khadi and Village Industries Commission 
(KVIC) and norms adopted therefor during the last three years and the current year;
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(b)	 whether	 the	 KVIC	 has	 received	 applications	 for	 financial	 assistance	 to	 set	
up Khadi and Gramodyog units from various States including Jharkhand and Gujarat 
during the said period the details thereof; and

(c) whether Government has any plans to popularize khadi by introducing it as 
uniforms for employees of Government and/or PSUs?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) Funds are released to 
Khadi and Village Industries Commission (KVIC) under the various schemes being 
implemented,	based	on	 the	demand	projected,	 utilization	 certificate	 furnished	 and	norms	
of	 each	 scheme.	 Physical	 targets	 are	 fixed	 commensurate	 with	 budgetary	 allocation	
and the achievements of previous year. Details of funds released to the KVIC during 
the last three years and the current year is given in the Statement-I (See below).

(b)	 KVIC	 has	 no	 scheme	 for	 providing	 financial	 assistance	 to	 set	 up	 Khadi	 and	
Gramodyog Units. However, KVIC is implementing the Prime Minister’s Employment 
Generation Programme (PMEGP), a scheme for setting up micro enterprises in the 
non-farm sector. The State/UT-wise details of applications received under PMEGP 
during the last three years is given in the Statement-II (See below).

(c) Government has been making efforts to popularize Khadi amongst the youth 
and the younger generation and Government/PSUs employees.

Statement-I

Details of funds released to the KVIC during the last three years 
and current year (BE)

(` in crore)

Sl. 
No.

Head of Account 2013-14 2014-15 2015-16 2016-17

Actuals Actuals Actuals BE

1       2 3 4 5 6

1. Khadi Grant 

(a) MDA 116.67 176.83 131.54 30.00

(b) ISEC (Khadi) 20.61   

(c) Khadi Hatt/Promotional Grant 0.40 0.30  

(d) Khadi Plaza in NER  0.00 4.00

KhadI GranT (A) 137.68 177.13 135.54 30.00
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1         2 3 4 5 6

2. Market Promotion and 
Development Assistance (MPDA)

341.63

3. ISEC for Khadi and Polyvastra  38.32 40.07 49.50

4. Khadi (S & T) 0.27   1.00

5. Interest Subsidy (Kh) (Book 
Adjustment)

0.10 0.10  0.00

6. Khadi Reform Dev. Programme 
(ADB)

 28.00 14.85 5.00

7. SFURTI*   30.29 75.00

8. Workshed Scheme for Khadi 
Artisans

8.23 14.99 8.22  

9. Scheme for Enhancing Productivity 
and Competitiveness of Khadi 
Industry and Artisans

   0.00

10. Strengthening of Infrastructure of 
Existing Weak Khadi Institutions 
and Assistance for Marketing 
Infrastructure

1.11 4.33 2.12  

 Sub ToTal (b) 9.71 85.74 95.55 472.13

11. V.I. Grant

(a) Poly MDA 10.27 20.11 15.94 34.37

(b) PRODIP   0.00

(c) RISC   0.00

(d) ISEC (Poly) 2.63  0.00

(e) Other-VI 1.85 2.32 2.14

(f) Audit  0.55  

(g) EcR 0.74 0.35 0.57

(h) Legal    

(i) Estates and Services 1.63 11.22 4.45

(j) HRD 1.92 4.98 6.73

(k) Publicity 5.99 4.57 1.42
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1         2 3 4 5 6

(l) Marketing 10.96 6.35 6.26

(m) I.T. 1.58 2.94 1.39

V.I. GranT (C) 37.56 53.39 38.90 34.37

12. V.I. (S&T) 0.48   1.00

13. Interest Subsidy (VI) 
(Book Adjustments)

0.10 0.10  0.00

14. PMEGP 1019.36 1063.05 1280.79 1139.00

 Sub ToTal (d) 1019.94 1063.15 1280.79 1140.00

 Grand ToTal 1204.88 1379.40 1550.78 1676.50

*It includes ` 9.13 crore during 2015-16.

Statement-II

State/UT-wise details of applications received under PMEGP 
during the last three years

Sl. No. State/UT 2013-14 2014-15 2015-16 

1. Jammu and Kashmir 11272 9640 9619

2. Himachal Pradesh 4560 2942 3739

3. Punjab 4693 5892 6760

4. Chandigarh 272 239 197

5. Uttarakhand 3858 4077 2723

6. Haryana 5498 5900 3771

7. Delhi 2248 3297 2802

8. Rajasthan 9092 11173 9714

9. Uttar Pradesh 31790 43362 37950

10. Bihar 19038 22337 11650

11. Sikkim 134 104 254

12. Arunachal Pradesh 2161 1742 4943

13. Nagaland 1915 3703 2747

14. Manipur 22282 22282 22282
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Sl. No. State/UT 2013-14 2014-15 2015-16 

15. Mizoram 2420 4184 5632

16. Tripura 6278 7681 6436

17. Meghalaya 2736 2247 2713

18. Assam 64097 49355 37162

19. West Bengal 71373 26726 30343

20. Jharkhand 12468 14073 8700

21. Odisha 23047 24348 25577

22. Chhattisgarh 5187 5793 4305

23. Madhya Pradesh 8156 6441 4895

24. Gujarat and 
Daman and Diu

5480 4750 4299

25. Maharashtra and 
Dadra and Nagar Haveli

12363 20257 5488

26. Andhra Pradesh 16638 9929 11459

27. Telangana 0 7952 10665

28. Karnataka 21157 21945 23341

29. Goa 168 145 173

30. Lakshadweep 0 61 0

31. Kerala 5559 3230 4216

32. Tamil Nadu 10432 12560 11671

33. Puducherry 202 257 267

34. Andaman and Nicobar Islands 375 173 304

 ToTal 386949 358797 316797

Share of India in global production of coir 

1371. SHRI RAJKUMAR DHOOT: Will the Minister of MICRO, SMALL AND 
MEDIUM ENTERPRISES be pleased to state:

(a) what is the present share of India in global production of coir with details 
thereof; and 
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(b) what is the strategy of Government and Coir Board to substantially increase 
country’s share in coir production at par with global production?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) India is the largest producer 
of coir in the world with a production of 5,42,000 MT which comes to around 55% 
of world production of coir. India is followed by Sri Lanka and Vietnam in terms 
of production of coir.

(b) Government of India is implementing various Schemes for promotion of coir 
in the country and to enhance the production and export of coir and coir products. 
The Schemes are Coir Udhyami Yojana, Science and Technology and Coir Vikas 
Yojana comprising of components like Skill Upgradation, Quality Improvement Scheme 
and Mahila Coir Yojana, Export Market Promotion and Domestic Market Promotion. 
Government is also implementing the Scheme of Funds for Regeneration of Traditional 
Industries (SFURTI) for development of Coir Clusters. Under the ASPIRE Scheme 
of the Ministry of Micro, Small and Medium Enterprises (MSME), Coir Board is 
in the process of establishing Livelihood Incubation Centres in various parts of the 
country, which will provide training and handholding support to new entrepreneurs 
of coir sector.

The thrust of Government has been to promote production of coir in the non-
traditional	 States	 for	 which	 Coir	 Board	 has	 recently	 opened	 offices	 in	 Sindhudurg	
in Maharashtra, Kavaratti in Lakshadweep and Port Blair in Andaman and Nicobar 
Islands. In addition, Government through Coir Board has been focusing on production 
of value added products to cater to domestic as well as foreign markets. 

Foreign exchange through coir products

1372. SHRI RAJKUMAR DHOOT: Will the Minister of MICRO, SMALL AND 
MEDIUM ENTERPRISES be pleased to state:

(a) details of India’s coir and coir products exported during the last three years, 
year-wise and foreign exchange earned during the said period; and

(b) what action Government proposes to take to substantially increase the country’s 
export of coir and coir products?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) The details of export of 
India’s coir and coir products during the last three years and the foreign exchange 
earned during the said period is given in the Statement (See below).
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(b) Coir Board is implementing various schemes for promotion of coir in the 
country which contribute to enhanced production and export of coir and coir products. In 
particular, the Export Market Promotion under Coir Vikas Yojana provides for adoption 
of	 product	 specific	 and	 market	 specific	 promotional	 activities	 for	 popularizing	 coir	 and	
coir products in overseas markets, supporting export oriented coir units on modernization, 
etc. The interventions under the Scheme also include market survey, consultancy, data 
sourcing, participation in international events, product promotion, catalogue shows and 
financial	 assistance	 to	 entrepreneurs	 to	 participate	 in	 international	 fairs.

Further, incentives are also available for export of coir products under the Duty 
Draw Back Scheme and Merchandise Export from India Scheme of the Government 
of India as given below:

 ● Duty Drawback ranging from 1–5% to certain categories of coir products. 
Coir mats are eligible for 5% Duty Drawback.

 ● Reward ranging from 2–5% under Merchandise Export from India Scheme. 
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Annual average growth rate of MSME sector

1373. SHRI DARSHAN SINGH YADAV: Will the Minister of MICRO, SMALL 
AND MEDIUM ENTERPRISES be pleased to state:

(a) whether it is a fact that contribution of Micro, Small and Medium Enterprises 
has been estimated to be 17 per cent in Gross Domestic Product (GDP) of the 
country during last two years, if so, the details thereof;

(b) the details of annual average growth rate of this sector during the said 
period; and

(c) the details of rate of growth of annual average new employment opportunities 
generated in this sector as a result of said annual average growth rate?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) No Sir. As per revised 
methodology	adopted	by	Central	Statistics	office,	Ministry	of	Statistics	 and	Programme	
Implementation, Government of India, for revision of base year of National Accounts 
Statistics from 2004-05 to 2011-12, the estimated contribution of Micro, Small and 
Medium Enterprises (MSME) Sector in Gross Value Added, at constant price, during 
2013-14 and 2014-15 are 33.19% and 33.34% respectively. 

(b) The growth rate during 2013-14 and 2014-15 are 7.49% and 7.57% 
respectively.

(c) The Government monitors the employment in the MSME Sector in the country 
by periodically conducting All India Census of the sector. The last (Fourth) Census 
data was collected with reference to base year 2006-07. The results were published 
in 2011-12. As this data did not contain information on wholesale/retail trade, legal, 
educational and social services, hotel and restaurants, transports and storage and 
warehousing (except cold storage), this has been extracted from Economic Census 
2005. The combined data puts the total employment in MSMEs at 805.24 lakh. 

Increase in employment opportunities under MSMEs

1374. SHRI DARSHAN SINGH YADAV: 
    SHRI RAMDAS ATHAWALE:

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be 
pleased to state:

(a) whether the employment opportunities under Micro, Small and Medium 
Enterprises (MSMEs) has increased in the country during the last one year, if so, 
the details thereof;
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(b) whether any traditional industry has been given support by the Ministry; and 

(c) if so, the details thereof; 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) The Government monitors the 
employment in the Micro, Small and Medium Enterprises (MSME) Sector in the country 
by periodically conducting All India Census of the sector. The last (Fourth) Census 
data was collected with reference to base year 2006-07. The results were published 
in 2011-12. As this data did not contain information on wholesale/retail trade, legal, 
educational and social services, hotel and restaurants, transports and storage and 
warehousing (except cold storage), this has been extracted from Economic Census 
2005. The combined data puts the total employment in MSMEs at 805.24 lakh.

(b) Yes, Sir. 

(c) The several Schemes/Programmes of the Ministry, which include, Credit 
Guarantee Scheme, Credit Linked Capital Subsidy Scheme, Performance and 
Credit Rating Schemes, Cluster Development Programme, National Manufacturing 
Competitiveness Programme etc. support MSMEs for its development and enhancement 
of their competitiveness and productivity. In addition,

(i) The Government also promotes Micro and Small Enterprises by reserving 
part of procurement by Central Ministries/Departments/Central Public Sector 
Units.

(ii) A scheme for promoting Innovation, Rural Industry and Entrepreneurship 
(ASPIRE) was launched on 18.03.2015 to promote Innovation and Rural 
Entrepreneurship through rural Livelihood Business Incubator (LBI) and Fund 
of Funds for start-up creation in the agro-based industry.

Village Entrepreneurship Programme in Maharashtra

1375. SHRI AJAY SANCHETI: Will the Minister of MICRO, SMALL AND 
MEDIUM ENTERPRISES be pleased to state:

(a) whether the Start-up Village Entrepreneurship Programme seeks to strengthen 
the livelihood of artisans and weavers;

(b) if so, details thereof with special reference to Maharashtra;

(c) the details of village enterprises proposed to be created in 125 blocks across 
24 States; and

(d)	 the	 blocks	 identified	 for	 the	 above	 programme,	 State-wise?
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THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) to (d) The Start-up Village 
Entrepreneurship Programme (SVEP) is implemented as a sub-scheme under National 
Rural Livelihood Mission (NRLM) of the Ministry of Rural Development, to promote 
start-up enterprises in all sectors in rural areas, including start-ups of artisans and 
weavers. Sanction for the roll out of the SVEP has been accorded to 16 States 
who have expressed their willingness, covering 46 blocks. Initially a baseline and 
market potential study of the blocks is carried out through the approved Programme 
Implementing Agency in respect of the State concerned for providing support on 
the	 start-ups,	 handholding	 and	 accessing	 finance	 to	 the	 entrepreneurs.	 Thereafter	 a	
Detailed Project Report thereon detailing the number of enterprises that can be viably 
supported in the block is submitted by the State to the Ministry for approval. The 
target of the scheme is to train and support 1.82 lakh entrepreneurs over a period 
of four years. The SVEP focuses on the enterprises based on the market potential 
in their vicinity and which would not need a capital of more than ` 10 lakh. The 
SVEP targets at setting up enterprises in villages in saturation mode. The SVEP also 
creates local community cadre (CRP-EP) at village level which provides hand-holding 
support	 to	 the	 entrepreneurs.	 The	 blocks	 identified	 for	 the	 above	 programme,	 State-
wise including that of Maharashtra is given in the Statement.

Statement

State/UT-wise details of blocks identified under SVEP 

Sl. No. State District Block

1. Andhra Pradesh Chittoor Kuppam

Srikalahasti

Vizianagaram Srungavarapukota

Cheepurupalli

2. Bihar Gaya Barchatti

Bodh Gaya

Muzaffarpur Musahari

Maraul

Patna Dhanarua

Vaishali Jandaha

3. Gujarat Amreli Khamba

Dahod Garbada

Panchmahal Ghoghamba
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Sl. No. State District Block

4. Haryana Bhiwani Bawani Khera

Mewat Tauru

5. Jammu and Kashmir Ganderbal Lar

Kathua Basholi

6. Jharkhand Pakur Littipara

Pakunia

Ranchi Angara

Simdega Kolibera

West Singhbhum Khutpani

Manoharpur

7. Madhya Pradesh Barwani Rajpur

Dindori Samnagar

Sheopur Karahal

8. Maharashtra Solapur Barshi

Mohol

9. Nagaland Dimapur Chumukedima

Kohima Jakhama

10. Odisha Mayurbhanj Morada

Rayagada Gunpur

11. Rajasthan Ajmer Kekri

Chittorgarh Begun

12. Telangana Mahabubnagar Bijinapally

Warangal Eturnagaram

13. Uttar Pradesh Aligarh Tappal

Mirzapur Chanve

14. West Bengal Cooch Behar Dinhata-1

S 24 Parganas Patharpratima

15. Kerala Patanamthitta Parakkode

Ernakulam Vaduvukode
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Sl. No. State District Block

16. Chhattisgarh Kanker Narharpur

Bastar Bastar

Dhamtari Kurud

Ambikapur Lakhanpur

MSME units closed in West Bengal

1376. SHRI T. K. RANGARAJAN: Will the Minister of MICRO, SMALL AND 
MEDIUM ENTERPRISES be pleased to state:

(a) the number of Micro, Small and Medium Enterprises closed during 2011-
2014 with special reference to West Bengal, year-wise and State-wise; and

(b) the number of closed Micro, Small and Medium Enterprises re-opened during 
2011-2014 with special reference to West Bengal; year-wise and State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) Information on closure among 
Micro, Small and Medium Enterprises (MSMEs) is collected through conduct of 
periodic Census of Registered Sector. As per the last Census (Fourth) data collected 
with reference to base year 2006-07, number of closed MSMEs in Registered Sector 
is 4.96 lakh. State-wise details are given in Statement-I (See below).

(b) Information on closed MSMEs re-opened are not centrally maintained. 
However, information on sick MSMEs are given in Statement-II.  

Statement-I

State-wise distribution of closed enterprises in registered 
sector as on 31.03.2007

Sl. No. States/UTs Closed

1. Jammu and Kashmir 1831

2. Himachal Pradesh 4034

3. Punjab 24553

4. Chandigarh 559

5. Uttarakhand 8219

6. Haryana 10973

7. Delhi 0
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Sl. No. States/UTs Closed

8. Rajasthan 17342

9. Uttar Pradesh 80616

10. Bihar 16344

11. Sikkim 86

12. Arunachal Pradesh 167

13. Nagaland 2395

14. Manipur 929

15. Mizoram 669

16. Tripura 424

17. Meghalaya 665

18. Assam 6266

19. West Bengal 10708

20. Jharkhand 3712

21. Odisha 5744

22. Chhattisgarh 15485

23. Madhya Pradesh 36502

24. Gujarat 34945

25. Daman and Diu 24

26. Dadra and Nagar Haveli 0

27. Maharashtra 41856

28. Andhra Pradesh 2250

29. Karnataka 47581

30. Goa 2754

31. Lakshadweep 0

32. Kerala 34903

33. Tamil Nadu 82966

34. Puducherry 711

35. Andaman and Nicobar Islands 142

all IndIa 4,96,355
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Comprehensive policy on MSME

1377. SHRIMATI RENUKA CHOWDHURY: Will the Minister of MICRO, 
SMALL AND MEDIUM ENTERPRISES be pleased to state:

(a) whether there is no integrated approach for development of MSMEs despite 
the fact that the sector accounts for large scale manufacturing and export;

(b) if so, the details thereof, along with the reasons therefor; and

(c) the steps taken by Government to integrate various policies pertaining to 
MSME sector and whether Government would come out with a comprehensive policy?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) to (c) The schemes and 
programmes of the Ministry of Micro, Small and Medium Enterprises have been 
designed to address the issues related to credit, marketing, technology, skill and 
infrastructure required by MSMEs. Though each thematic scheme has its own unique 
structures and components, they generally compliment each other and promote the 
common objective of development of MSMEs. As the components of MSME policy 
are dispersed across Departments and Ministries, a need has been felt to frame a 
comprehensive policy. Accordingly, one man Committee has been constituted by the 
Government to recommend a comprehensive policy for MSMEs.

Need of technology for competitiveness of MSME

1378. SHRI K. C. TYAGI: Will the Minister of MICRO, SMALL AND MEDIUM 
ENTERPRISES be pleased to state:

(a) the efforts being made by Government for enhancing the global competitiveness 
of Indian Micro, Small and Medium Enterprises (MSMEs) sector, if so, the details 
thereof; 

(b) whether technology, generally used by MSME is a major cause for poor 
competitiveness of this sector; 

(c) whether there is an urgent need to develop appropriate technology for various 
manufacturing processes to bring down cost in MSME sector in the country; and

(d) if so, the steps taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) In order to enhance the 
global competitiveness of the Indian Micro, Small and Medium Enterprises (MSMEs) 
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Sector, the Ministry of Micro, Small and Medium Enterprises (MSME) is implementing 
Credit Linked Capital Subsidy Scheme (CLCSS) under which MSE units are given 
15% capital subsidy on institutional credit up to ` 1 crore to acquire approved 
machinery/technology. Assistance under National Manufacturing Competitiveness 
Programme (NMCP) is also being provided to encourage MSEs through different 
components like Technology and Quality Up-gradation Programme (TEQUP), Design 
Clinic Scheme, Lean Manufacturing Competitiveness Scheme, Quality Management 
System and Quality Technology tools (QMS/QTT) Schemes and Intellectual Property 
Rights (IPR) Scheme etc. 

(b) and (c) The technology used by MSME is generally a major cause of poor 
competitiveness as many MSME units are using outdated/conventional technologies 
owing	 to	 lack	 of	 sufficient	 finance,	 lack	 of	 access	 to	 modern	 technology,	 absence	
of in-house research and development etc. Therefore, there is an urgent need to 
develop appropriate technologies for various manufacturing processes to bring down 
cost which is a major factor in global competitiveness. 

(d)	 to	 give	 a	 fillip	 to	 the	 development	 of	modern	 technology,	Ministry	 of	MSME	
has established 18 Technology Centres (tool Rooms and Technology Development 
Centres) spread across the country. It has also started Technology Centre Systems 
Programme (TCSP) for setting up of 15 new Technology Centres (TCs) and up-
gradation of existing TCs for technological support to MSMEs. 

Legislation to protect the breach of privacy

1379. SHRI TIRUCHI SIVA: Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that the Ministry is in the process of drafting a legislation 
to provide individuals protection against breach of their privacy through unlawful 
means;

(b) if so, the details thereof and if not, the reasons therefor;

(c) whether the draft bill exempts the intelligence agencies from the scrutiny of 
the Data Protection Authority; and

(d)	 if	 so,	 whether	 this	 would	 be	 a	 complete	 exemption,	 or	 a	 qualified	 one?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) to (d) The drafting 
of the ‘Right to Privacy’ bill is at preliminary stage and details of the bill are yet 
to	 be	 finalized.
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Status of draft Privacy Bill

1380. SHRI RAJEEV CHANDRASEKHAR: Will the PRIME MINISTER be 
pleased to state:

(a) whether Government is working on the draft Privacy Bill that implements 
the recommendations of the Justice A.P Shah Committee;

(b) if so, the details thereof and the status of the draft Bill; and

(c) by when would Government be ready to put this Bill in the public domain 
to facilitate a public consultation?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) to (c) The drafting 
of the ‘Right to Privacy’ bill is at preliminary stage and details of the bill are yet 
to	 be	 finalized.

 Harassment of whistle blower

1381. SHRI A. W. RABI BERNARD: Will the PRIME MINISTER be pleased 
to state:

(a) whether it is a fact that the whistle blowers continue to face life threats 
and harassment for raising voice against irregularities in Government departments, if 
so, the details thereof;

(b) whether the Central Vigilance Commission told the Supreme Court that many 
Government	 officials	 had	 complained	 of	 being	 harassed	 for	 exposing	 the	 alleged	
malpractices in their department and they were being punished by the way of transfer 
and other departmental proceedings; and

(c) if so, the details thereof and the steps taken by Government to protect 
whistle blowers?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) As informed by the 
Central Vigilance Commission (CVC), the Commission, from time to time received 
complaints/representations alleging harassment/life threat for making disclosure under 
Public Interest Disclosure and Protection of Informers (PIDPI) Resolution, 2004 
regarding irregularities in various Government Ministries/Departments/Organisations. 
However, the CVC as Designated Agency under PIDPI Resolution, 2004 has not 
come	 across	 any	 confirmed	 incident	 of	 victimization/harassment/life	 threat	 of	 the	
complaint during the last three years.
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Complaints regarding harassment are sent by the Central Vigilance Commission 
to concerned organization with an advice to give protection to the complainant and 
regarding life threat the matter is referred to the agency concerned nominated by 
the Ministry of Home Affairs with an advice to give protection.

(b) and (c) The CVC has furnished list of complaints alleging harassment to 
the Hon’ble Supreme Court. As per the directions of the Supreme Court in W.P. (C) 
93 of 2004 titled ‘Parivartan and Ors vs Union of India’, the details were furnished 
from time to time in a sealed cover to the Hon’ble Court, last on 26.02.2016.

Under	PIDPI	Resolution,	 the	Chief	Vigilance	officers	of	 the	Ministries/Departments	
of the Government of India have been authorized as the Designated Authority to 
receive written complaint or disclosure on any allegation of corruption or misuse 
of	 office	 by	 or	 under	 any	 Central	 Act,	 Government	 companies,	 societies	 or	 local	
authorities owned or controlled by the Central Government and falling under the 
jurisdiction of that Ministry or the Department.

The CVOs in the Ministries or Department, either on the application of the 
complainant or on the basis of the information gathered, is of the opinion that either 
the complainant or the witnesses needs protection, they shall take up the matter 
with the Central Vigilance Commission (CVC), of issuing appropriate directions to 
the authorities concerned.

Wherever the complainant has alleged victimization/harassment the 'Designated 
Authority' should ensure that if the identity of the complainant somehow becomes 
known he/she should not be harassed/victimized by way of frequent transfers etc.

In case a complainant seeks protection and reports that his life is in danger, 
the ‘Designated Authority’ would examine the same and send his recommendation 
to	 the	 CVC	 to	 take	 up	 the	 matter	 with	 the	 Nodal	 officers	 of	 respective	 States/UTs	
appointed by the Ministry of Home Affairs/State Governments for the purpose of 
providing security cover to the whistle blowers.

CIC making exhaustive information public

1382. SHRIMATI THOTA SEETHARAMA LAKSHMI: Will the PRIME 
MINISTER be pleased to state:

(a) whether Central Information Commission (CIC) has prepared an exhaustive 
information that can be made public, if so, the details thereof;

(b) whether to prevent misuse of sensitive information, a system of access that 
can be monitored by people providing details, has been put in place; and
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(c) if so, the details thereof and if not, by when it would be done?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (DR. JITENDRA SINGH): (a) Central Information 
Commission’s Website (cic.gov.in) contains information about status of appeals and 
complaints, monthly progress reports, pending cases report, decisions of Information 
Commissioners/First Appellate Authority, monthly reports on registered and returned 
cases, Annual Reports etc.

(b) and (c) Sensitive information which may harm the sovereignty and integrity, 
the	 security,	 strategic,	 scientific	 or	 economic	 interests	 of	 country	 etc.	 are	 exempt	 from	
disclosure under the provisions of the RTI Act.

Earthquake warning system developed by CSIR

1383. DR. K. P. RAMALINGAM: Will Minister of SCIENCE AND TECHNOLOGY 
be pleased to state:

(a)	 whether	 it	 is	 a	 fact	 that	 the	 Council	 of	 Scientific	 and	 Industrial	 Research	
(CSIR) has developed an earthquake warning system that successfully alerted the 
Delhi Metro about the recent earthquake in real time, if so, the details thereof; and

(b) whether it is also a fact that the system can also be used at nuclear 
reactors sites where work can be stopped in case of an earthquake, if so, the 
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND 
TECHNOLOGY (SHRI Y. S. CHOWDARY): (a) Earthquake of magnitude 6.8 on 
the Richter scale with the epicenter at Hindukush Region, Afghanistan occurred on 
Sunday, the 10th April 2016, as reported by India Meteorological Department on 
its website. The earthquake took place at 15:58:57 (IST) origin time at epicentre. 
Tremors of the same were felt at various parts of North India including Delhi-
NCR region.

The event was sensed and recorded by the system developed by CSIR-Central 
Scientific	 Instruments	 Organization	 (CSIR-CSIO),	 Chandigarh	 consisting	 of	 five	
seismic sensing nodes of the Delhi Metro placed at different locations i.e. Mundka, 
Botanical Garden, Huda City Centre, Metro Bhawan and Faridabad. The SMS about 
the same was generated by the system to the concerned at Delhi Metro during 
initial detection.

(b) The system developed can be adopted for Nuclear Reactors after due 
standardization according to the sites and testing end to end before deployment.
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 Development of centres of excellance 
in nano-technology

1384. SHRI PARIMAL NATHWANI: Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state:

(a) whether centres of excellance in nano-technology have been developed/are 
proposed to be developed in various States of the country, if so, the details thereof, 
location-wise;

(b) the budgetary allocation made for each institute to undertake various research 
activities during each of the last three years and the current year, institute-wise;

(c)	 the	 areas	 in	 which	 these	 centres	 have	 achieved	 scientific	 excellence	 of	
international repute, so far, institute-wise; and

(d) the steps taken by Government to develop more such institutes to give 
impetus to nano-technology?

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND 
TECHNOLOGY (SHRI Y. S. CHOWDARY): (a) to (c) Yes, Sir. The Union 
Government has developed 20 Centres of Excellence in Nano-technology in various 
States of country. The details of these Centres of Excellence, budgetary allocation 
made during last three years and in the current year, and also their areas of excellence 
institution-wise are given in the Statement (See below).

(d) The Government is providing research grants to a large number of institutes 
in the country to give impetus to nano-technology.
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India based neutrino observatory

1385. PROF. M. V. RAJEEV GOWDA: Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state:

(a) the status of work on India based Neutrino Observatory;

(b)	 the	 timeline,	 budget,	 scheme	 of	 financing	 and	 objectives	 of	 the	 laboratory;	 and

(c) whether the Ministry is planning to establish additional laboratories for 
nuclear physics research in India, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND 
TECHNOLOGY (SHRI Y. S. CHOWDARY): (a) Sir, the work at Pottipuram site 
of India based Neutrino Observatory is stalled at present due to orders of Madurai 
bench of the Hon’ble Madras High Court.

(b)	 It	 will	 take	 about	 5	 years	 to	 start	 the	 scientific	 experiments	 in	 the	 laboratory.	
The total cost of the project is ` 1583.05 crores. Out of this, the Department of 
Atomic Energy (DAE) will bear all the costs related to laboratory infrastructure 
while the cost of the main detector will be shared equally between DAE and the 
Department of Science and Technology (DST). The objectives of the laboratory are; 
to study the properties of the fundamental particle, the neutrino; develop skilled 
human resources for carrying out front ranking experimental programmes in the area 
of particle and nuclear physics; and development of State-of-the-art particle detectors 
for basic science and societal application including medical imaging.

(c) At present, there is no proposal with this Ministry to establish additional 
laboratories for nuclear physics research in India.

Country’s contribution in field of science and technology

†1386. SHRI PRABHAT JHA: Will the Minister of SCIENCE AND TECHNOLOGY 
be pleased to state:

(a)	 whether	 it	 is	 a	 fact	 that	 at	 present	 India's	 level	 of	 contribution	 in	 the	 field	
of science and technology at the international level from the research point of view 
is not up to the mark, if so, the details thereof;

(b) whether it is necessary to strengthen and update the basic infrastructure in 
order	 to	 encourage	 scientific	 research	 in	 the	 country;	 and

(c) if so, the details thereof and the details of the steps taken by Government 
in this direction during the last two years including the results thereof?

† Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND 
TECHNOLOGY (SHRI Y. S. CHOWDARY): (a) No, Sir. As per Elsevier Report 2016 
based	 on	 SCOPUS	 database,	 India’s	 level	 of	 contribution	 in	 the	 field	 of	 science	 and	
technology in terms of volume of research papers, global share and citation impact 
are	 growing	 at	 a	 faster	 pace.	 India	 ranks	 sixth	 in	 the	 world	 with	 respect	 to	 scientific	
publications, growing at a rate of 13.9% as against the world average growth rate 
of 4.1% during 2009-13. India produced 106,065 research papers in the year 2013 
as compared to 62,955 in year 2009. Country’s share of world S&T research output 
has grown from 3.1% in 2009 to 4.4% in year 2013. India produced more research 
papers than countries such as Italy, Canada, Spain, Australia, Korea, Brazil, Sweden 
and Singapore in the year 2013. India’s overall citation impact has become 0.75 
during 2009-13 from 0.68 during 2006-10 (World average citation impact is 1.0).

(b) and (c) It is necessary to strengthen and update the basic infrastructure in 
order	 to	 encourage	 the	 advancement	 of	 scientific	 research	 in	 the	 country.	The	Ministry	
of Science and Technology has taken a number of steps in this direction. These 
steps include setting up of new institutions for science education and research such 
as IITs and IISERs, creation of centres of excellence for research and facilities in 
emerging and frontline S&T areas in academic and national institutes, strengthening 
infrastructure for Research and Development (R&D) in universities.

During the last two years, under the ‘Fund for Improvement of S&T Infrastructure 
in Universities and Higher Educational Institutions (FIST) Programme, around 335 
science/medical/engineering departments of universities/institutes and PG colleges have 
been recommended for support to the tune of ` 560 crore. Under the ‘Promotion 
of	 University	 Research	 and	 Scientific	 Excellence	 (PURSE)	 Programme,	 an	 amount	
of ` 425 crore has been allocated to select 14 high performing universities. Under 
the ‘Sophisticated Analytical Instrumentation Facility (SAIF)’ Programme, 15 SAIF’s 
have been supported with grant worth ` 30 crore.

This has resulted in overall increased publications, higher number of citations 
of the published papers, attracted more students to conduct quality research in these 
departments/PG colleges, increase in the number of extramural grants from different 
funding agencies across these departments/PG colleges etc.

Under Drugs and Pharmaceuticals Research (DPRP) Programme, facilities on 
combinatorial natural products, compliance of Good Manufacturing Practice (cGMP) 
pilot plant for traditional herbal medicinal formulation, drug discovery through 
new chemical entity, neurotoxicity research have been successfully established. In 
addition, 3 Common Research and Technology Development Hubs (CRTDHs) at 
CSIR-CCMB, Hyderabad and CSIR-IHBT, Palampur in area of affordable health care 
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and at CSIR-NIIST, Thiruvananthapuram in the area of environmental interventions 
have been established. These CRTDHs facilitate productivity and competitiveness of 
small	 and	 medium	 scale	 industries	 by	 providing	 scientific	 and	 technological	 support,	
infrastructure, sophisticated analytical as well as advanced research equipment facility.

Skill development course at higher secondary level

1387. DR. E. M. SUDARSANA NATCHIAPPAN: Will the Minister of SKILL 
DEVELOPMENT AND ENTREPRENEURSHIP be pleased to state:

(a) whether Government has any policy to increase the skill development at the 
plus two course at higher secondary level and meet the various industrial sector and 
service sector to bring urban and rural poor whithin the "Employability Zone"; and

(b) if so, what steps are taken in this regard and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) and (b) The 
Government is implementing the scheme for vocationalisation of secondary and higher 
secondary education under the umbrella of Rashtriya Madhyamik Shiksha Abhiyan 
(RMSA) from Class IX onwards across the country. The scheme aims to integrate 
vocational education with general academic education to prepare educated, employable 
and competitive human resource for various sectors of the economy and the global 
market. It envisages close partnership with the industry in the design, development, 
delivery,	 assessment	 and	 certification	 of	 skills	 content.	 Till	 2015-16,	 3654	 schools	
across 31 States/Union Territories of the country have been approved under the 
scheme across various sectors including Agriculture, Apparel, Automobile, Beauty 
and Wellness, Banking/Financial Services and Insurance, Construction, Health Care, 
IT and ITeS, Logistics, Media and Entertainment, Physical Education and Sports, 
Retail, Security, Telecom, Travel and tourism.

Further, Government of India through All India Council for Technical Education 
(AICTE) has sanctioned the ‘Community College Scheme’ to set up 200 pilot Community 
Colleges in existing Colleges/Polytechnics with effect from the academic session 2013. 
These Colleges offer credit based courses which allow multi-point entry and exit for 
skill up-gradation or in employment market and allow re-entry into higher education.

Kaushal Vikas Yojana in Maharashtra

1388. SHRI AVINASH PANDE: Will the Minister of SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP be pleased to state:

(a) the progress of Pradhan Mantri Kaushal Vikas Yojana in Maharashtra;
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(b) the details of persons who have been enrolled and the details of persons 
who have completed their training; and

(c) how many, out of the total who completed their training, have been provided 
with employment or loans under the same?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) to (c) The details 
of training under Pradhan Mantri Kaushal Vikas Yojana (PMKVY) in Maharashtra 
as on 30.4.2016 are given below:-

Training Fresh Training Recognition of Prior Learning

Enrolled 84454 24787

Training Completed 82518 23601

Certified 28716 1861

4485 trainees in Maharashtra have got placement under PMKVY. PMKVY does 
not provide for loan facility.

Target for skilled youth

1389. SHRI N. GOKULAKRISHNAN: Will the Minister of SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP be pleased to state:

(a) whether it is a fact that the Ministry has given targets to different Ministries 
to achieve the 500 million skilled youth by 2022;

(b) if so, the details of targets given to each Ministry, Ministry-wise;

(c)	 what	 review	mechanism	 the	Ministry	 has	 in	 place	 to	 ensure	 that	 targets	 fixed	
are achieved;

(d) how the Ministry is coordinating with States and UTs and encouraging them 
to produce as many skilled manpower as possible; and

(e) the steps taken to involve industry to produce skilled manpower as per their 
requirements?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) to (e) Ministry of 
Skill Development and Entrepreneurship has entrusted the National Skill Development 
Corporation India (NSDC), a Public Private Partnership Company with the primary 
mandate of catalysing the skills landscape in India. NSDC has a mandate to train 
150 million persons by the year 2022, mainly by fostering private sector initiatives in 
skill development programmes and to provide funding. Its mandate is also to enable 
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support systems such as quality assurance, information systems and train the trainer 
academies either directly or through partnerships. The overall objective of NSDC is 
to create training capacity in the country, fund scalability and sustainability of private 
enterprise, create a market ecosystem for skill development and meet the targets set 
out by the Government. The details of the skill target given to different Ministries 
is given in the Statement (See below).

NSDC is also working with 15 State Governments to introduce vocational education 
in more than 3000 schools across the country. Ministry of Skill Development and 
Entrepreneurship has also entered into MoUs with a number of Central Ministries/
Departments for coordinated approach and optimal utilization of existing infrastructure 
for skill development.

A “National Industry Conclave on Skills” was organized by the Government 
on 12th January, 2016 at Mumbai with the objective to secure greater industry 
participation in skill development. The conclave brought together industry leaders 
and professionals and Government into one platform to deliberate on important 
issues related to skill development in India. The challenges and opportunities of skill 
development in India were discussed elaborately in the conclave. Corporate Social 
Responsibility (CSR) for skill development, adoption of it is by industry, corporate 
skill excellence centres in PPP mode, training of trainers, central mechanism of skill 
certification	 etc.	 were	 some	 of	 the	 issues	 discussed	 and	 broad	 consensus	 was	 reached	
with a positive response from Industry.

Statement

Details of Skill Target allocation to different Ministries

Sl. 
No.

Name of the Ministry/Department Target for 
2015-16

Tentative Target 
for 2016-17

1          2 3 4

1. Ministry of Skill Development and 
Entrepreneurship–PMKVY and DGT

24,00,000 26,40,000

12,50,000 13,75,000

2. Ministry of Agriculture 16,00,000 17,60,000

3. National Skill Development Corporation 36,60,000 40,26,000

4. Ministry of Rural Development 5,28,000 5,80,800

5. Ministry of Micro, Small and Medium 
Enterprises

5,57,000 6,12,700
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1          2 3 4

6. Department of Higher Education 4,88,060 5,36,866

7. Department of Electronics and Info 
Technology

3,60,000 3,96,000

8. Ministry of Housing and Urban 
Poverty Alleviation

3,00,622 3,30,684

9. Ministry of Women and Child 
Development

33,020 36,322

10. Ministry of Textiles 4,00,000 4,40,000

11. Ministry of Social Justice and 
Empowerment

86,800 95,480

12. Ministry of tourism 1,00,000 1,10,000

13. Ministry of Minority Affairs 57,000 62,700

14. Ministry of Tribal Affairs 86,000 94,600

15. Ministry of Home Affairs 7,000 7,700

16. Ministry of Road Transport and Highways 17,500 19,250

17. Ministry of Chemicals and Fertilizers 80,000 88,000

Model career centre in Osmania University

1390. SHRI DEVENDER GOUD T.: Will the Minister of SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP be pleased to state:

(a) whether it is a fact that a Model Career Centre has been approved for 
Hyderabad in Osmania University in Telangana, if so, the details thereof; and

(b) by when it is likely to become operational?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) and (b) Under 
the National Career Service Project of the Ministry of Labour and Employment, 
100 Model Career Centres were to be set up during the Twelfth Five Year Plan. 
One such centre was approved to be established in the Employment Information and 
Guidance Bureau, Osmania University. An amount of ` 22.26 lakh has been released 
to	 the	 State	 Government	 towards	 the	 first	 installment	 for	 establishing	 this	 centre.	 The	
centres are to become operational during 2016-17.
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Examination system for students of ITIs 

†1391. SHRIMATI KANAK LATA SINGH: 
     SHRI VISHAMBHAR PRASAD NISHAD:

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 
pleased to state:

(a) whether system of annual examination/examination after completion of training 
from Industrial Training Institutes (ITI) has been changed and semester system has 
been introduced;

(b) whether the examination for the students of Industrial Training Institutes is 
conducted in other colleges and not in the institute itself;

(c) if so, the reasons therefor;

(d) whether the pass marks for the students of Industrial Training Institute are 
fixed	 at	 40	 per	 cent	 whereas	 it	 is	 33	 per	 cent	 in	 other	 technical	 institutes;	 and

(e)	 if	 so,	 the	 justification	 for	 the	 same?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) Yes, the system of 
annual examination/examination after completion of training from Industrial Training 
Institutes (ITI) has been changed and now semester system has been introduced 
w.e.f. August 2013.

(b) and (c) The reasons for conducting examination for these students in other 
colleges are to improve the quality of examination and to have a wider range of 
exam centres.

(d) and (e) Yes, the pass marks for the students of Industrial Training Institute 
are	 fixed	 at	 40%	 by	 the	 National	 Council	 for	 Vocational	 Training	 (NCVT).

Creation of skilled manpower

1392. SHRI MANSUKH L. MANDAVIYA: Will the Minister of SKILL 
DEVELOPMENT AND ENTREPRENEURSHIP be pleased to state:

(a) whether Government is aware that no proper training is available for creation 
of skilled manpower like carpenter, mason, blacksmith, goldsmith etc. resulting in 
their huge shortage in the country;

† Original notice of the question was received in Hindi.
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(b) whether Government, in consultation with the State Governments, has prepared/
is	 going	 to	 prepare	 any	 action	 plan	 to	 provide	 latest	 training	 in	 such	 fields;	 and

(c) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) to (c) There is a 
demand for skilled manpower in traditional jobs like carpenter, mason, blacksmith etc. 
Ministry of Skill Development and Entrepreneurship has Pradhan Mantri Kaushal Vikas 
Yojana (PMKVY) where skill training for various traditional jobs like carpenter, mason, 
tailor, blacksmith etc. is imparted. In addition vocational training in over 120 trades 
including carpenter, electrician, plumber etc. is imparted in ITIs across the country. 
The Training Partners of National Skill Development Corporation (NSDC) also run 
training courses in traditional jobs. During 2015-16 NSDC Training Partners trained 
8956 persons for Carpenter, 59326 for Mason and 50 for Blacksmith. Training for 
these job roles is also being imparted through various skill development programmes 
being run by Central Ministries/Departments. Some of these schemes like Integrated 
Skill Development Scheme (ISDS) of Ministry of Textiles envisage participation of 
States/State Agencies in their implementation.

MoU with other countries for skill development

1393. SHRI K. C. TYAGI: Will the Minister of SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP be pleased to state:

(a) whether Government has conducted any study of the best international 
practices followed for skill development globally and if so, the details thereof and 
if not, the reasons therefor;

(b) whether Government has signed any Memorandum of Understanding (MoU) 
for skill development with any other country; and

(c) if so, the details thereof along with the salient features of the MoU?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) to (c) Ministry of 
Skill Development and Entrepreneurship has not conducted study on best international 
practices followed for skill development as such. However, the Ministry has been 
in engagement with Germany, UK, China and Australia to understand international 
best practices followed for skill development and mutual collaboration in the sphere 
of skill development. Ministry of Skill Development and Entrepreneurship (MSDE) 
has signed MoUs with Germany, UK, China, and UAE to scale up apprenticeships 
support, training of trainees, curriculum development, ensure benchmarking of standards 
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and create Centres of Excellence for skill training across the country. Details and 
salient features of MoUs signed with other countries are given in the Statement.

Statement

Details of MoUs signed by Ministry of Skill Development and Entrepreneurship 
(MSDE) with other countries and Salient Features

Country MoU Expected Outcomes

United 
Kingdom

March, 
2015

(i) Institutional capacity building of UK and Indian 
officials	 and	 institutions	handling	 skills	development.

(ii) Sharing of technical expertise, building linkages 
and identification of gap in the areas of skill 
development, curriculum development and reform, 
benchmarking of assessment, accreditation models, 
and	 certification	 and	 training	 methods.

(iii) Sharing of best practices in approved areas including 
policies on skills development, credit framework 
designs, occupational standards and apprenticeship 
models.

(iv) Joint initiatives such as validation of National 
OCcupational Standards and other initiatives on 
Sector Skill Council engagement through the 
National Skill Development Corporation (NSDC) 
and UK Commission for Employment and Skills 
(UKCES)

(v) Joint activities on teacher training and use of ICT, 
MOOCs and other digital initiatives

(vi) Underpinning collaborative research or study to focus 
as decided on priority areas

 (vii) Joint training on entrepreneurship development in 
approved areas.

China May, 
2015

The main areas of cooperation in the MoU are 
establishment of sub-centres near the industrial park in 
Vadodara, advisory and knowledge sharing, development 
and designing of courses and curriculum, skill standards, 
qualification framework and competency standards, 
participation by business entities and industries from
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Country MoU Expected Outcomes

China and India, development of business models for skill 
development in PPP mode.

Germany 5th 
October, 
2015

Upgradation and establishment of vocational training 
institutions, training of trainers, research and development, 
curriculum development etc.

UAE 29th 
April, 
2016

Cooperation for Skill development and mutual recognition 
of	 qualifications	 in	 the	 following	 areas:

(i) Joint accreditation of training providers catering to 
trainings aimed at overseas migration from India 
to the Gulf region.

(ii) Cooperate on knowledge sharing and capacity 
building support for the national qualifications 
frameworks of respective parties

(iii) Cooperate in conducting joint studies or pilot 
research projects on labour market and skills 
development issues

(iv) Foster cooperation through networking and 
conferences

(v) Exchange	 visits	 of	 qualifications	 framework	 experts	
and vocational training instructors and other experts, 
managers and technical staff.

(vi) Promote access by UAE employers to information 
and	 data	 on	 qualified	 Indian	 workforce	 supply

Burden on students due to change in examination system in ITIs

†1394. SHRI VISHAMBHAR PRASAD NISHAD: 
     SHRIMATI KANAK LATA SINGH:

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 
pleased to state:

(a) whether system of annual examination or examination after completion of 
training for the trainees of Industrial Training Institutes (ITIs) has been changed and 
semester system has been introduced now;

† Original notice of the question was received in Hindi.
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(b) whether with introduction of semester system of examination, students are 
required to study more, whereas it is mandatory in ITI rules to emphasis on practical;

(c) the details of those, who took admission in the ITIs in the last three years; 
and

(d) the extent of burden the students are bearing under the present system of 
examination as compared to the earlier system of examination?

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP (SHRI RAJIV PRATAP RUDY): (a) Yes, the system of 
annual examination or examination after completion of training has been changed and 
now semester system has been introduced w.e.f. August 2013 for the trainees of ITIs.

(b) and (d) System has been introduced to bring in more periodic and time 
bound system of assessment. Since the whole syllabus is divided, the burden for 
each exam is reduced.

(c) The details of those, who took admission in the ITIs in the last three years 
2013-2014, 2014-2015, 2015-2016 are 7,95,726, 9,65,000 and 11,01,233 respectively.

1395. [The question was cancelled].

Reservation policy for physically disabled

1396. SHRI HUSAIN DALWAI: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state: 

(a) whether Government has conducted a study to assess whether all Government 
establishments are following the 3 per cent reservation policy for physically disabled; 

(b) if so, the details of such study and if not, reason therefor; 

(c) the number of physically disabled people currently employed by Government 
establishments, the details thereof, State-wise; and 

(d) if Government does not have the above mentioned data, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE 
AND EMPOWERMENT (SHRI KRISHANPAL): (a) and (b) As per Section 33 of 
the Persons with Disabilities (Equal Opportunities, Protection of Rights and Full 
Participation) Act, 1995 (PwD Act, 1995), every appropriate Government is required 
to appoint in every Government establishment such percentage of vacancies not less 
than 3% of persons or class of persons with disability of which 1% each shall be 
reserved for persons with:-
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(i) blindness or low vision;

(ii) hearing impairment; and 

(iii)	locomotor	disability	or	 cerebral	 palsy	 in	 the	posts	 identified	 for	 each	disability.

Department of Personnel and Training (DoPT) has issued detailed circular for 
implementation of the above provision and also the manner of calculation of vacancies 
for the persons with disabilities by way of maintaining hundred point roster. DoPT 
also holds meetings regarding implementation of provision of reservation for PwDs 
in Central Government establishments and also issues instructions for conducting 
Special	 Recruitment	 Drive	 to	 fill	 up	 backlog	 vacancies	 from	 time	 to	 time.	 Recently,	
in	 May	 2015,	 a	 Special	 Recruitment	 Drive	 was	 launched	 for	 filling	 up	 of	 vacancies	
for persons with disabilities. As per data received by Department of Personnel and 
Training,	 10,948	 vacancies	 for	 persons	 with	 disabilities	 have	 been	 filled	 up	 out	
of	 15,831	 vacancies.	 As	 such	 no	 specific	 study	 has	 been	 felt	 necessary	 to	 assess	
implementation of above provision of PwD Act, 1995 separately.

(c) and (d) As per the information provided by Department of Personnel and 
Training on the basis of data received from 65 Ministries/Departments, the number 
of persons with disabilities in the Central Government services as on 01.01.2014 
was as under:-

Group Number of Persons with Disabilities

Visually Impaired Hearing Impaired Locomotor Disability

A 20 36 236

B 72 105 989

C 1326 2007 9121

ToTal 1418 2148 10346

As per information provided by the Department of Public Enterprises, the number 
of persons with disabilities in Central Public Sector Enterprises as on 31.03.2015 
is as under:-

Number of Persons with Disabilities

Visually Impaired Hearing Impaired Locomotor Disability

1181 678 7008

Relief to the persons with disabilities is a State Subject by virtue of entry 9 
of State list of the Constitution of India. The State Governments are responsible to 
implement the provision relating to reservation for persons with disabilities in their 
establishments. Hence, no State-wise data in this regard is Centrally maintained.
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Legislative measures for welfare of senior citizens

1397. SHRI RAJEEV SHUKLA: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a) whether Government would bring any legislative measure for welfare and 
protection of senior citizens and to make palliative care a fundamental right keeping 
in view in increase in the number of such people; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) The Government has already enacted 
the Maintenance and Welfare of Parents and Senior Citizens (MWPSC) Act, 2007 
which, inter-alia, makes maintenance of parents/senior citizens by children/relatives 
obligatory and justiciable through Tribunals; provides for revocation of transfer of 
property by senior citizens in case of neglect by children/relatives; penal provisions 
for abandonment of senior citizens; medical facilities for senior citizens; and protection 
of life and property of senior citizens.

The Ministry of Health and Family Welfare has informed that in so far as 
“National Programme for Health Care of the Elderly” (NPHCE) is concerned, there 
is no legislative proposal for welfare and protection of senior citizens and to make 
palliative care a fundamental right.

(b) Does not arise.

Implementation of social welfare schemes in Haryana

1398. KUMARI SELJA: 
    SHRI RAMDAS ATHAWALE:

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to 
state:

(a) the number of social welfare schemes being implemented by the Ministry 
in the country particularly in Haryana along with name of each scheme;

(b)	 whether	 there	 are	 specific	 scheme	 for	 SC/ST	 and	 women;	 and

(c) if so, the details of these schemes along with allocation?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) Major Social Welfare Schemes 
being implemented by the Ministry and their allocation for 2016-17 for the country 
including Haryana are given in the Statement (See below).
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(b) The objective of these schemes is social, economic and education empowerment 
of Scheduled Castes, Other Backward Classes, Senior Citizens, Alcoholics, Transgender 
including women of these categories.

(c)	 The	 allocation	 are	 reflected	 in	 the	 Statement	 mentioned	 in	 reply	 to	 part	 (a)	
above.

Statement

Details of major social welfare schemes being implemented by the Ministry 
of Social Justice and Empowerment in the country including 

the State of Haryana

Sl. 
No.

Name of Scheme Allocation 
2016-17 

` in lakh

1         2 3

1. Pre-Matric Scholarship Scheme for Scheduled Caste 
Students Studying in IX and X classes;

55000.00

2. Pre-Matric Scholarship Scheme for Children of those Engaged 
in Unclean OCcupations and Prone to Health Hazard;

200.00

3. Post-Matric Scholarship Scheme for SCs; 279100.00

4. Free Coaching for SCs and OBCs; 2500.00

5. Upgradation of Merit of SC Students; 300.00

6. top Class Education for SCs; 2100.00

7. Rajiv Gandhi National Fellowship Scheme; 20000.00

8. National Overseas Scholarship Scheme for SCs; 1500.00

9. Babu Jagjivan Ram Chhatrawas Yojana:

For Boys 500.00

For Girls; 4000.00

10. Strengthening of Machinery for Enforcement of PCR Act 
and POA Act.

15000.00

11. Scheme for Rehabilitation of Manual Scavengers (SRMS); 1000.00

12. Pradhan Mantri Adarsh Gram Yojana (PMAGY); 9000.00

13. Venture Capital Fund for Scheduled Castes; 4000.00

14. Credit Enhancement Guarantee Scheme for Scheduled Castes; 1000.00

15. Special Central Assistance to Scheduled Caste Sub-Plan 
(SCA to SCSP);

80000.00
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1         2 3

16. Following Corporations are also Engaged for Social 
Welfare of Scheduled Castes :

(i) National Scheduled Caste Finance and Development 
Corporation;

13900.00

(ii) National Safai Karmacharis Finance and 
Development Corporation;

5000.00

(iii) State Scheduled Castes Development Corporations; 2000.00

17. Pre-Matric Scholarship for Other Backward Class Students; 14200.00

18. Post-Matric Scholarship for Other Backward Class Students; 88500.00

19. Construction of Hostels for OBC Boys and Girls; 4000.00

20. Assistance to Voluntary Organizations Working for Welfare 
of OBCs;

400.00

21. National Fellowship for OBCs; 2700.00

22. Dr. Ambedkar Scheme of Interest Subsidy on Educational 
Loan for Overseas Studies by Other Backward Classes and 
Economically Backward Classes (EBCs);

200.00

23. Dr. Ambedkar Post-Matric Scholarship for EBCs; 1000.00

24. Dr. Ambedkar Pre-Matric and Post-Matric Scholarship for 
Denotified	 Tribes	 (DNTs);

500.00

25. Construction of Hostels for DNT Boys and Girls; ---

26. Other Schemes being Implemented by National Backward 
Classes Finance and Development Corporation are:

10000.00

(a) New Swarnima for women; (b) Saksham;
(c) Shilp Sampada; (d) Education Loan Scheme;  
(e) Micro Finance Scheme; (f) Mahila Samridhi 
Yojana; and (g) Krishi Sampada.

27. Scheme of Integrated Programme for Older Persons (IPOP); 3700.00

28. Scheme of Assistance for Prevention of Alcoholism and 
Substance (Drug) Abuse;

3500.00

29. Scheme for Social Defence Services; 300.00
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1         2 3

30. Pre-Matric Scholarships for Students with Disabilities; 400.00

31. Post-Matric Scholarship for Students with Disabilities; 800.00

32. Top class Education Scholarships for Students with Disabilities; 100.00

33. National Fellowship for Persons with Disabilities; 1950.00

34. National Overseas Scholarships for Students with Disabilities; 100.00

35. Scheme of Incentive to Employers in Private Sector for 
providing Employment to Persons with Disability;

50.00

36. Assistance to Disabled Persons for Purchase/Fitting of Aids 
and Appliances (ADIP);

13000.00

37. Scheme for Implementation of Persons with Disabilities 
(Equal Opportunities, Protection of Rights and Full 
Participation) Act, 1995 (SIPDA); [Including Skill 
development of persons with disabilities under the scheme].

19300.00

38. Indian Sign Language Research and Training Centre; 300.00

39. Deendayal Disabled Rehabilitation Scheme (DDRS). 4500.00

Nation wide survey on drug abuse

1399. DR. CHANDAN MITRA: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a) whether it is a fact that nation-wide survey on drug abuse has not been 
conducted for the last one decade and the data available with Government in this 
regard is obsolete;

(b) if so, the details thereof along with the reasons therefor; and

(c) the steps taken by Government to initiate a nation-wide survey of drug abuse 
at the earliest in order to have appropriate planning and funding strategies to tackle 
the menace of drug abuse?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (c) The last National Survey on 
the	 extent,	 pattern	 and	 trend	of	drug	abuse	was	 conducted	by	 the	United	Nations	office	
on Drugs and Crime (UNODC) and Ministry of Social Justice and Empowerment 
in the year 2000-2001 and its report was published in 2004. It was estimated that 
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about 732 lakh persons in India were users of alcohol and drugs. of these 87 lakh 
used Cannabis, 20 lakh used opiates and 625 lakh were users of Alcohol. However, 
the sample size being small (40,697 males within the age group of 12-60 years 
both in rural and urban areas) vis-a-vis the country’s population, the estimates can 
at best be taken as indicative only. Thereafter, no National Survey on drug abuse 
has been conducted.

In	 2007,	 the	 Ministry	 had	 requested	 National	 Sample	 Survey	 office	 (NSSO)	 to	
conduct a nationwide survey on extent, pattern and trend of alcohol and drug abuse. 
Accordingly, the NSSO has conducted a pilot survey in the cities of Amritsar, Imphal 
and Mumbai in March-April 2010. The report of the Pilot Survey was received from 
NSSO on 05.01.2011. On examination of the report of the Pilot Survey, certain issues 
relating to under estimation, non-coverage of certain age groups etc. were raised and a 
more comprehensive and extended pilot survey was suggested. The National Statistical 
Commission (NSC) in its meeting held on 06.09.2013 has observed that no purpose 
would be served by conducting the proposed Advanced Pilot Survey and suggested that 
the methodology and the sampling design may be looked afresh. Thereafter, a Working 
Group was constituted by the Ministry of Statistics and Programme Implementation, 
with NSSO as nodal organization to devise the modalities of advanced pilot survey 
in the States of Punjab and Manipur. The report of the Working Group has been 
received. The Ministry of Statistics and Programme Implementation has now informed 
that the Ministry of Social Justice and Empowerment can conduct the survey through 
the help of NGOs on the pattern of earlier pilot survey done in the year 2010. The 
NSSO would provide all the necessary support if required. The Ministry is in the 
process	 of	 finalizing	 an	 agency	 for	 conducting	 the	 National	 Survey.

New scheme to tackle beggary

1400. DR. CHANDAN MITRA: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a) whether Government has formulated a new scheme to provide shelter, health 
care and skill development training to tackle beggary;

(b) if so, the details thereof along with salient features of the scheme; and

(c) the time by which the new scheme is likely to be implemented?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (c) The States are responsible for 
taking necessary preventive and rehabilitative steps. As per available information, 20 
States and 2 Union Territories have either enacted their own Anti-Beggary Legislation 
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or adopted legislations enacted by other States/UTs. Presently, there is no scheme of 
the Central Government on Beggary. National Consultation Meetings were held with 
the representatives of Central/State Governments, NGOs, Institutes and Individual 
Experts	 in	 the	 field	 of	 Beggary	 to	 discuss	 the	 issues	 related	 to	 Beggary.	 In	 these	
meetings, it was inter-alia, recommended to explore the feasibility of framing a Central 
Scheme for rehabilitation of Beggars. Accordingly, a Scheme for Protection, Care and 
Rehabilitation of Destitutes is under formulation which has, inter-alia, provision for 
providing skill development training to the able bodied destitutes.

Complaints registered by scheduled sections

1401. SHRI C. P. NARAYANAN: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a) how many complaints have been registered by scheduled sections of the 
population about physical attack on them, casting insulting comments and denial of 
their rights by other sections, during the last two years;

(b) what action was taken thereon;

(c) whether they have raised similar complaints against those in authority;

(d) cases mentioned in (a) and (c) whether anybody has lost his/her life or 
forced to commit suicide in protest; and

(e) if so, how many people?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) and (b) Chapter II of the Scheduled 
Castes and the Scheduled Tribes (Prevention of Atrocities) Act, 1989, as amended by 
Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities) Amendment Act, 
2015, relates to offences of atrocities against members of Scheduled Castes (SCs) 
and Scheduled Tribes (STs) by persons not belonging to SCs and STs. Section 3 
of	 the	 Act	 specifically	 describes	 offences	 of	 the	 nature	 mentioned	 in	 part(a)	 of	 the	
question and prescribes punishment thereof.

Since ‘Police’ and ‘Public Order’ are State subjects under the Seventh Scheduled 
(List-II) to the Constitution of India, the responsibility for implementation of the PoA 
Act also lies primarily with State Governments/Union Territory Administrations. At 
the Central level, as per Government of India (Allocation of Business) Rules, 1961, 
inter-alia, the subject matter of criminal offences under the PoA Act, is allocated to 
the Ministry of Home Affairs (MHA), and the data in regard to cases under the Act 
is generated and provided by the National Crime Records Bureau (NCRB), MHA, 



274 Written Answers to [RAJYA SABHA] Unstarred Questions

which is for the Act as a whole and is not in respect of section/sub-section. The 
latest available data pertains to the year 2014. During the years 2013 and 2014, 
46,114 and 47,124, respectively number of cases were registered under the PoA Act, 
in conjunction with the IPC. Separate data pertaining to physical attacks, insulting 
comments and denial of their rights, is not available.

The number of cases disposed of by the courts during the year 2013 and 2014 
is indicated in the table below:-

Year No. of cases 
in Courts 
including 
brought 
forward 

cases

No. of cases 
disposed of 
by courts

Disposal of Cases by Courts

No. of 
cases 

ending in 
conviction

No. of 
cases 

ending in 
acquittals

No. of cases 
compounded 
or withdrawn

No. of cases 
pending with 
the Courts at 

the end of 
the year

2013 139298 21346 4859
(22.8)

16487
(77.2)

734 117218 
(84.1)

2014 140068 19847 5710
(28.8)

14137
(71.2)

752 119469 
(85.3)

Note: Figures in parenthesis indicate percentage.

(c) to (e) Data sought in part (c) to (e), under the PoA Act, is not available, 
as it is not provided by the NCRB.

Pathetic life of manual scavengers

1402. SHRI VIJAY JAWAHARLAL DARDA: Will the Minister of SOCIAL 
JUSTICE AND EMPOWERMENT be pleased to state:

(a) whether Government is aware that there are 18,000-manual scavengers in 
the country who are living very pathetic life doing manual scavenging;

(b) if so, what has been done to ameliorate their conditions in Swachh Bharat 
Abhiyan; and

(c)	 what	financial	 assistance	 and	 employment	have	been	provided	 to	 these	people	
and the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) The Prohibition of Employment 
as Manual Scavengers and their Rehabilitation Act, 2013 (MS Act, 2013) mandates 
survey	 of	 manual	 scavengers	 by	 the	 Chief	 Executive	 officers	 of	 Municipalities/
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Municipal Corporations and Gram Panchayat in urban and rural areas under their 
jurisdiction. As per reports received from the States and Union Territories 12,226 
manual	 scavengers	 have	 been	 identified	 so	 far.

(b) The major reason for continued existence of manual scavenging is existence 
of insanitary latrines. Swachh Bharat Abhiyan, inter-alia, has provision to provide 
financial	 and	 technical	 assistance	 to	 the	 States	 and	 Union	 Territories	 for	 conversion	
of insanitary latrines into sanitary latrines. The Ministry of Social Justice and 
Empowerment implements a Central Sector “Self Employment Scheme for the 
Rehabilitation	 of	 Manual	 Scavengers	 (SRMS)”	 which	 provides	 the	 following	 benefits	
for the rehabilitation of manual Scavengers:

(i) Onetime cash assistance of `	 40000/-	 each	 to	 the	 identified	manual	 scavengers.

(ii) Loan for undertaking livelihood projects upto ` 15.00 lacs at concessional 
rate of interest.

(iii) Credit linked capital subsidy upto ` 3,25,000/-.

(iv) Skill Development Training upto two years with stipend of ` 3000/- per 
month.

(c)	 10421	 identified	manual	 scavengers	have	been	provided	onetime	cash	assistance	
to wean them away from their traditional occupation of manual scavenging. In addition, 
537	 proposals	 to	 provide	 financial	 assistance	 for	 the	 comprehensive	 rehabilitation	 of	
manual scavengers and their dependants and 2417 proposal for skill development 
training programmes have also been sanctioned.

Inclusion of Kaikadi community of Maharashtra in SCs list

1403. SHRI HUSAIN DALWAI: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a) whether the Ministry has received a proposal from the State Government of 
Maharashtra for inclusion of Kaikadi Community in entire Maharashtra in the list of 
Scheduled Castes by removing area restriction;

(b) if so, what stand has been taken by the Ministry on this proposal; and

(c) why is there a need for area restriction for inclusion in Scheduled Caste list?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) and (b) Government of Maharashtra 
vide their letter dated 07.10.2014 has recommended removal of area restriction in 
respect of Kaikadi community. As per approved Modalities the proposal of the 
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Government of Maharashtra was sent to Registrar General of India (RGI) for 
comments. The RGI vide his report dated 25.03.2015 has not supported the proposal 
of Maharashtra Government. State Government was requested on 30.03.2015 to review 
or further justify their recommendation in the light of the observations of the RGI. 
The Government of Maharashtra vide their letter dated 02.02.2016 has furnished 
additional material in support of their recommendation. The material so received has 
been again sent to RGI for comments.

(c) Socio-economic condition of a caste may vary from State to state and within 
a	 State	 from	 region	 to	 region.	 Hence,	 there	 is	 variation	 in	 specification	 of	 Scheduled	
Castes.

Policy for loan to economically weak students

1404. SHRI PARIMAL NATHWANI: Will the Minister of SOCIAL JUSTICE 
AND EMPOWERMENT be pleased to state:

(a) whether Government has formulated any scheme/policy for providing loan 
at lower rate of interest to the students belonging to economically weaker sections 
of society for pursuing education;

(b) if so, the details and date of implementation of such scheme; and

(c) the amount of loans/funds sanctioned and disbursed along with the number 
of	 beneficiaries	 of	 the	 scheme	 during	 each	 of	 the	 last	 three	 years	 and	 the	 current	
year, scheme and State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI KRISHAN PAL): (a) and (b) Yes, Sir. Dr. Ambedkar 
Scheme of Interest Subsidy on Educational Loan for Overseas Studies for OBCs 
and EBCs is being implemented by Government of India w.e.f. 2014-15 to award 
interest subsidy to meritorious OBC and EBC students so as to provide them better 
opportunities for higher education abroad and enhance their employability.

Further, the National Backward Classes Finance Developments Corporation 
(NBCFDC) and the National Scheduled Castes Finance and Development Corporation 
(NSFDC), working under the aegis of this Ministry are implementing Education 
Loans Scheme to extend education Loan to the members of Backward Classes and 
the Scheduled Castes respectively for pursuing professional or technical education 
at	 concessional	 rate	 of	 interest	 to	 the	 beneficiaries	 living	 below	 double	 the	 poverty	
line through State Channelising Agencies (SCAs) nominated by respective State 
Governments/UTs. The details of the Scheme are given in the Statement-I (See 
below).
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(c) The details of sanctioned and disbursement under the above schemes are 
given in the Statement-II.

Statement-I

Details of scheme for providing loan at lower rate of interest to the students of 
economically weaker sections for pursuing education

(i) Summary of Dr. Ambedkar Scheme of Interest Subsidy on Educational Loans 
for Overseas Studies for the Students belonging to the Other Backward 
Classes (OBCs) and Economically Backward Classes (EBCs):

 The objective of the scheme, being implemented from 2014-15, is to award 
interest subsidy to meritorious OBC and EBC students so as to provide 
them better opportunities for higher education abroad and enhance their 
employability.

 To be eligible under the scheme, a student should come under the income 
ceiling of ` 3.00 lakh per annum for OBCs and ` 1.00 lakh for EBCs. 
50% of the outlay every year is earmarked for Girl students.

 The students should have secured admission in the approved courses at 
Masters, M.Phil or Ph.D levels abroad. He/She should have availed loan 
from a scheduled bank under the Education Loan Scheme of the Indian 
Banks Association (IBA) for the purpose.

 Under the scheme, interest payable by the students availing the education 
loans of the IBA for the period of moratorium (i.e. course period, plus one 
year or six months after getting job, whichever is earlier) as prescribed 
under the Education Loan Scheme of the IBA, shall be borne by the 
Government of India. After the period of moratorium is over, the interest 
on the outstanding loan amount shall be paid by the student, in accordance 
with the existing Educational Loan Scheme as may be amended from time to 
time. The candidate will bear the Principal installments and interest beyond 
moratorium period.

(ii) Education Loan Scheme of National Backward Classes Finance and 
Development Corporation:

 Objectives

 To extend Education Loan to the members of Backward Classes for pursuing 
professional or technical education at graduate and higher level.
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 Eligibility:

(a)	 Members	 of	 Backward	 Classes,	 as	 notified	 by	 Central	 Government/State	
Governments from time to time.

(b) The annual income of the applicant’s family should be below double the 
poverty line i.e. ` 1,20,000/- p.a. in urban areas and ` 98, 000/- p.a. 
in rural areas.

(c) The applicant should have obtained admission for any professional courses 
approved by appropriate authority such as AICTE, Medical Council of 
India, UGC etc.

Courses Covered:

 All professional and technical courses at graduate and higher level approved 
by appropriate authority such as AICTE, Medical Council of India, UGC etc.

 Purpose of Loan:

 Admission Fee and Tuition Fee; Books; Stationery and other instruments 
required for the course; examination fee; boarding and lodging expenses; 
insurance premium for policy during the loan period and travel expense/
passage money for studying abroad.

 Maximum Loan Limit:

 90% of the expenditure of the course subject to maximum loan limit of 
` 10.00 Lakh per student or ` 2.50 Lakh p.a. (for studying within India) and 
85% of the expenditure of the course subject to maximum of ` 20.00 Lakh 
per student (for studying abroad), the balance will be borne by student/SCAs.

 Rate of Interest:

(i) from NBCFDC to SCA : 1.5% p.a.*

(ii)	 SCA	 to	 beneficiary	 :	 4%	 p.a.**
 * 0.5% rebate on timely repayment of loan by SCAs
 ** girl students will get Education Loan at special concessional rate of 

interest @ 3.5% p.a.

 Repayment Period:

 The moratorium, besides being co-terminus with the course for which loan 
has been obtained by the students, will have a further six months period 
for starting repayment after the completion of the course.



Written Answers to [5 May, 2016]   Unstarred Questions 279

 Security and Monitoring of Education Loans:

 The	 SCAs	 would	 ensure	 security	 of	 loan,	 tracking	 of	 beneficiaries’	 students	
and their monitoring during the loan period. The Education Loan Scheme 
would envisage providing Education Loan to the eligible students pursuing 
their higher professional courses in approved institutions only.

(iii) Education Loan Scheme of National Scheduled Castes Finance and 
Development Corporation:

 National Scheduled Castes Finance and Development Corporation (NSFDC) has 
a Educational Loans Scheme (ELS) to provide loan at concessional rate for 
the students belonging to Scheduled Castes living below Double the Poverty 
Line (DPL) (presently Annual Family Income of ` 98,000/- in Rural Areas 
and ` 1,20,000/- in Urban Areas)through State Channelising Agencies (SCAs) 
nominated by respective State/UT Governments and other channel partners.

 Under ELS, students of the target group are provided Educational Loans 
upto ` 10.00 lakhs for studies in India and upto ` 20.00 lakhs for studies 
abroad for pursuing full time professional/technical education from recognized 
institutions. The rate of interest is 4% per annum for male and 3.5% p.a. 
for women students. The NSFDC has launched the ELS w.e.f. 01.12.2009.

Statement-II

(A) State-wise List of No. of OBC/EBC Students disbursed interest subsidy under 
Dr. Ambedkar Scheme of Interest Subsidy on Educational Loan for 

Overseas Studies for OBCs/EBCs during 2014-15, 2015-16 
and current financial year (up to 30.04.2016)

Sl. 
No.

State/UT No. of 
OBC/EBC 
Students

2014-15 
Interest 
Subsidy 

(as claimed) 
(in Rupees)

2015-16 
Interest 
Subsidy 

(as claimed) 
(in Rupees)

2016-17 
(up to 

30.04.2016)

1 2 3 4 5 6

1. Andhra Pradesh 66 1105056 2049581 0

2. Assam 2 238984 276201 0

3. Bihar 1 0 4340 0

4. Haryana 2 0 42081 0
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1 2 3 4 5 6

5. Karnataka 50 1196100 3346768 0

6. Kerala 40 1157262 2091660 0

7. Jharkhand 1 0 20240 0

8. Madhya Pradesh 3 78305 101256 0

9. Maharashtra 12 528636 274558 0

10. Odisha 1 50859 86326 0

11. Puducherry 3 0 155981 0

12. Tamil Nadu 91 2023086 4637190 0

13. Telangana 44 518169 2185338 0

14. Uttar Pradesh 2 0 17423 0

15. Uttarakhand 2 73381 6548 0

ToTal 320 6969838 15295491 0

Note: Till 31.03.2016, an amount of ` 1.89 crore has been released since launch of the scheme.
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Assessment by NCDHR

1405. SHRI ANIL DESAI: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a) whether an assessment by the National Campaign on Dalit Human Right 
(NCDHR) has claimed that even special funds earmarked for SCs/STs, including 
those	 in	 the	 education	 sector,	 seldom	 directly	 reach	 beneficiaries;

(b) whether the data compiled by a group of NGOs comes at a time when 
university administrations and the HRD Ministry face charges of general insensitivity 
towards disadvantaged groups and academic discrimination; and

(c) if so, what corrective measures are being taken to address the issues raised 
by the NGOs?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (c) The Ministry receives various 
memoranda/suggestions regarding Schemes being implemented by this Ministry. 
However this Ministry does not authenticate every claim made by NGOs. Various 
measures are being taken for welfare of Scheduled Castes, some of which are 
indicated below:

1. Under the Post-Matric Scholarship for SC Students total amount of ` 2213.88 
crore has been released to 64.6 lacs students in 2015-16.

2. Under the Pre-Matric Scholarship for SC Students total amount of ` 524.70 
crore has been released to 24.12 lacs students in 2015-16.

3. Venture Capital Fund for Scheduled Caste Entrepreneurs with investment 
of ` 200 crores to promote entrepreneurship among Scheduled Castes was 
launched in January 2015. An amount of ` 158.00 crore sanctioned to 40 
entrepreneurs under this scheme in 2015-16.

4. Authorised Share Capital of National Scheduled Castes Finance Development 
Corporation (NSFDC) enhanced from ` 1000 crore to ` 1500 crore in Jan 
2016.

5. Credit Enhancement Guarantee Scheme for Scheduled Castes for development 
of entrepreneurship among Scheduled Castes was launched in May 2015.

6. As against ` 700 crore spent in 2014-15, ` 800 crore were spent in 
2015-16 in Special Central Assistance to Scheduled Castes Sub Plan (SCA 
to SCSP).

7. to deliver members of SCs and STs, a greater justice as well as enhanced 
deterrent to the offenders the Scheduled Castes and the Scheduled Tribes 
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(Prevention of Atrocities) Amendment Bill, 2015 to effect amendment in the 
PoA Act has been passed and this Act has come into force w.e.f. 26.01.2016.

8. Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities) 
Amendment Rules, 2016, which incorporate relief for new offences of atrocities 
and	 also	 enhanced	 relief,	 have	 been	 notified	 in	 the	 Gazette	 of	 India	 on	 14th	
April 2016.

The Ministry assesses and evaluates the Schemes implemented by it for welfare 
of SCs from time to time and ensures their effective implementation.

New creamy layer for private sector

1406. SHRI DEVENDER GOUD T.: Will the Minister of SOCIAL JUSTICE 
AND EMPOWERMENT be pleased to state:

(a) whether it is a fact that National Commission for Other Backward Classes 
(OBCs), has submitted a report to the Government recommending a new creamy 
layer for private sector, autonomous bodies, universities etc., for jobs and educational 
opportunities;

(b) if so, the details of recommendations made by the Commission; and

(c) the action contemplated by Government on the above recommendations?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE 
AND EMPOWERMENT (SHRI KRISHAN PAL): (a) and (b) Yes, Sir. National 
Commission for Backward Classes has submitted a report on the Creamy Layer in 
March, 2015 and a Supplementary Report in OCtober 2015 recommending enhancing 
of	 the	 income	 limit	 for	 determining	 the	 Creamy	 Layer	 besides	 modification	 in	 other	
determination factors.

(c) The Government is already engaged in an Inter-Ministerial consultation 
process, w.r.t. the recommendations.

Qualification for working at day care centres

1407. DR. K. KESHAVA RAO: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a)	 the	 qualifications	 of	 the	 individuals	 required	 for	 working	 at	 day	 care	 centres	
for patients of Alzheimer's/Dementia patients and whether the staff at these centres 
are trained specially in geriatric-care and the details thereof; and

(b) whether any of these centres are understaffed and if so, the details of the 
vacancies thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) This Ministry is implementing a 
Central Sector Scheme of Integrated Programme for Older Persons (IPOP), through 
Non-Governmental Voluntary Organizations, Panchayati Raj Institutions/Local Bodies, 
Institutions or Organizations set up by Government as Autonomous/Subordinate 
Bodies, Government Recognized Educational Institutions, Charitable Hospitals/Nursing 
Homes, and Recognized Youth Organizations such as Nehru Yuvak Kendra Sanghathan 
(NYKS) etc. for running and maintenance of inter-alia, Old Age Homes, Day Care 
Centres, Mobile Medicare Units etc. As per the norms of the Scheme, each Day 
Care Centre dealing with Alzheimer’s/Dementia patients is required to have Medical 
Doctor, a Social Worker and three Nurses in its staff. The following norms have 
been prescribed in the Scheme for engaging the staff:–

Doctor:	 The	 person	 concerned	must	 have	 formal	 qualification	 (recognized	 by	 the	
Medical Council of India or any State Government Authority) in medicine including 
Alternative system of medicine. Preference should be given to doctor having MBBS 
qualification.

Social Worker: Graduate. In the event of the concerned person not having 
Graduate	 level	 academic	 qualification	 it	 shall	 be	 necessary	 for	 him/her	 to	 have	
minimum three years of working experience in the social sector.

In	 other	 cases	 also	 as	 far	 as	 possible	 persons	 with	 appropriate	 qualifications	 or	
experience must be engaged so as to maintain acceptable service standards.

All the Implementing Agencies shall seek compliance with statutory approvals 
and clearances as applicable before implementation of the project.

Appointment of staff members for the project is made by the NGO concerned 
and this department has no role in the appointment of staff at such centres.

The National Institute of Social Defence (NISD), an autonomous body of this 
department	 organises	 a	 five	 days	 training	 programme	on	 geriatric	 care,	which	 includes	
topics on Alzheimer’s/Dementia issues. Besides, Regional Resources Training Centres 
also impart training and provide support for capacity building for effective delivery 
of service by centres funded by the Ministry.

(b) The appointment of staff at such centres in made by the NGO concerned 
and this Ministry only re-imburses the expenditure of salary to the staff members 
of the NGOs, as per the norms and guidelines of the Scheme.
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SC and ST reservation in private sectors

1408. SHRI P. L. PUNIA: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a) whether Government is aware that SC and ST have extremely low access 
to jobs in private sectors, if so, the details thereof;

(b) total number of persons deriving their income from a salaried job in private 
sector, category-wise rural and urban, SC, ST and Others, State-wise;

(c) whether Government intends to provide reservation in jobs to persons 
belonging to the SC/ST category in the private sector; and

(d) if so, the details thereof along with the initiatives taken so far, in this regard 
and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (d) As per the information 
provided by the Department of Industrial Policy and Promotion (DIPP), data on 
Scheduled Caste (SC) and Scheduled Tribe (ST) persons employed on salary in 
Private Sector is not maintained. Further there is no proposal to provide reservation 
in jobs to persons belonging to the Scheduled Casts (SCs) and Scheduled Tribes 
(STs) in Private Sector.

Welfare of transgender citizens in the country

1409. SHRI VIVEK GUPTA: Will the Minister of SOCIAL JUSTICE AND 
EMPOWERMENT be pleased to state:

(a) whether the Ministry is aware that despite a passage of two and half 
years since submission of recommendations by an Expert Committee on transgender 
community, their recommendations have not been implemented leading to continuance 
of harsh mistreatment and severe problems being faced by this minority community 
in the country;

(b) the details of transgender people living in the country State-wise; and

(c) the details of funds allocated, released and utilized for programmes and 
schemes	 run	 for	 benefit	 of	 transgender	 community	 State-wise	 including	 district-wise	
details for West Bengal?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) An Expert Committee was constituted 
in the Ministry to make an in-depth study of the problems being faced by the 
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Transgender Community and suggest suitable measures to ameliorate their conditions. 
The Committee submitted its report on 27th January 2014. The recommendations 
of the Expert Committee have been forwarded to all the State Governments/UT 
Administrations for taking appropriate action.

On the 15th April, 2014, the Hon’ble Supreme Court in a Writ Petition (Civil) 
No.	 400/2012	 filed	 by	 National	 Legal	 Services	 Authority	 (NLSA)	 has	 delivered	
its judgment on the issues of Transgender Persons, directing the Central and State 
Governments to take various steps for the welfare of the transgender community and 
also to examine the recommendations of the Expert Committee based on the legal 
declaration made in the above said judgment and implement them within a time 
frame	 of	 six	 months.	 However,	 the	 Ministry,	 in	 September,	 2014	 has	 filed	 a	 petition	
in	 Supreme	 Court	 seeking	 certain	 clarifications	 in	 the	 Judgment	 dated	 15.04.2014	
which, inter-alia, includes seeking extension of time limit for implementation of 
Expert Committee Report. The matter is still sub-judice.

(b) There is no authentic data regarding number of transgender persons in the 
country.

(c) The Ministry is presently not running any programme or scheme for the 
transgender community.

Monetary assistance to inter-caste marriage

1410. SHRI D. KUPENDRA REDDY: Will the Minister of SOCIAL JUSTICE 
AND EMPOWERMENT be pleased to state:

(a) whether it is a fact that the Ministry extends monetary assistance/support to 
inter-caste marriages in the country;

(b) if so, the details thereof and the schemes being implemented for the purpose;

(c)	 the	 number	 of	 beneficiaries	 who	 availed	 the	 benefit	 under	 the	 scheme	 so	
far since last three years;

(d)	 the	 criteria	 laid	 down	 for	 the	 selection	 of	 couples	 to	 benefit	 under	 the	
scheme;

(e) whether such assistance is extended all over the country; and

(f) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND 
EMPOWERMENT (SHRI VIJAY SAMPLA): (a) to (f) Under a Centrally Sponsored 
Scheme for implementation of the Protection of Civil Rights Act, 1955 and the 
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Scheduled Cates and the Scheduled Tribes (Prevention of Atrocities) Act, 1989, due 
Central Assistance is admissible to all State Government/Union Territory Administrations 
for effective implementation of these Acts. One of the element of the Central 
Assistance under the Scheme, relates to incentive for inter-caste marriages, where 
one of the spouses is a member of a Scheduled Caste. The quantum of incentive 
amount is decided by the concerned State Government/UT Administration, which is 
presently between ` 10,000/- to ` 5,00,000/-, and there is no income ceiling to get 
the incentive amount under the Scheme. Number of persons provided incentive during 
the years 2013-14, 2014-15 and 2015-16, for such a marriage under the Scheme, is 
indicated as under:-

Year No. of persons provided incentive amount

2013-14 11786

2014-15 15611

2015-16 13341 (Anticipated)

Further, Dr. Ambedkar Foundation, set up under the aegis of this Ministry, in 
its Scheme namely, ‘Dr. Ambedkar Scheme for Social Integration through Inter-Caste 
Marriages’, provides an incentive amount of ` 2.5 lakhs to the eligible couple. The 
couples would receive 50% of the incentives amount in the form of a DD in their 
joint name and the balance 50% after 5 years.

Doubling of satellite launches

1411. DR. T. SUBBARAMI REDDY: 
    SHRIMATI AMBIKA SONI:

Will the PRIME MINISTER be pleased to state:

(a) whether Indian Space Research Organisation (ISRO) has proposed to double 
its satellite launches in space in the coming years, if so, the details thereof;

(b) whether private industries would be involved in the space projects to augment 
capacity-building, the details thereof;

(c) the areas to be covered by private industries in terms of investment, co-
development and co-innovation, the details thereof; and

(d) whether ISRO is seeking collaboration with other institutes in foreign countries, 
as part of Make in India campaign, the details thereof?

THE MINISTER OF STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA 
SINGH): (a) Considering the enhanced national requirements for launching satellites 
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for earth observation, communication and navigation, the present capacity of launches 
is constrained. Therefore, an increase in the satellite launching frequency is needed 
in the coming years.

(b) and (c) ISRO has been pursuing a conscious approach of building up and 
nurturing the industrial capabilities in the country to maximally support the Indian 
Space Programme. Until now, the Indian industries have been realizing several sub-
systems including motor cases, structures, propellant tanks, liquid engines, control 
components and electronic packages. However, ISRO plays the lead role in carrying 
out the mission design, assembly and testing, quality assurance, integration and 
launch. In order to achieve substantial increase in the launch frequency, ISRO is in 
the process of exploring the possibility of involving Indian industry towards stepping 
up the launch capacity within the country.

(d) No, Sir.

Satellites under operation in country

1412. SHRI AAYANUR MANJUNATHA: Will the PRIME MINISTER be pleased 
to state:

(a) the details of satellites which are under operation in the country;

(b) whether Government is seeking foreign assistance/collaboration for satellite 
operations and if so, the expenditure incurred for use of foreign satellites each year;

(c) the extent to which indigenous satellites like K-Band satellites are being 
used; and

(d) the action plan of Government to develop indigenous satellites in the country?

THE MINISTER OF STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA 
SINGH): (a) Currently, 34 satellites are operational in the country comprising of:-

(i) 13 Communication Satellites namely, INSAT-3A, INSAT-3C, INSAT-4A, 
INSAT-4B, INSAT-4CR, GSAT-6, GSAT-7, GSAT-8, GSAT-10, GSAT-12, 
GSAT-14, GSAT-15 and GSAT-16.

(ii) 12 Earth Observation Satellites namely, Resourcesat-2, RISAT-1, RISAT-2, 
Cartosat-1, Cartosat-2, Cartosat-2A, Cartosat-2B, Oceansat-2, SARAL, 
Kalpana-1, Megha-Tropiques and INSAT-3D.

(iii) 7 Navigational Satellites namely, IRNSS-1A, 1B, 1C, 1D, 1E, 1F and 1G.

(iv) 2 Space science Satellites namely Mars Orbiter Mission and Astrosat.

(b) No Sir. Government is not seeking any foreign assistance/collaboration for 
satellite operations.
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(c) About 30 service providers are utilising Ku-band (a part of K band) 
transponders onboard indigenous communication satellites for various communication 
applications, which include Direct-to-Home Television, Digital Satellite News Gathering, 
Telecommunication, VSAT services for banking, tele-education, business communication.

(d) ISRO has an action plan in place for developing indigenous satellites, with 
the participation of Indian industries, for earth observation, communication, navigation 
and space science and planetary exploration.

Increase in number of held up projects

1413. SHRI PALVAI GOVARDHAN REDDY: Will the Minister of STATISTICS 
AND PROGRAMME IMPLEMENTATION be pleased to state:

(a) whether it is a fact that by the end of 2015-16, 893 projects worth ` 11.36 
trillion are held up;

(b) whether it is also a fact that it was 766 projects in March, 2014;

(c) if so, what policy paralysis made to increase the number from 766 to 893 
within a span two years;

(d) whether it is also a fact that capturing of new investments has also come 
down by 25 per cent to ` 8 trillion in 2015-16 from ` 10.64 trillion in 2014-15; 
and

(e) how Government is planning to address these issues?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 
PROGRAMME IMPLEMENTATION [GENERAL (RETD.) V. K. SINGH]: (a) to 
(e) Government through the Ministry of Statistics and Programme Implementation 
monitors on-going Central Sector Infrastructure Projects costing ` 150 crore and 
above on time and cost overruns through its Online Computerized Monitoring System 
(OCMS) on the basis of information provided by the project implementing agencies.

When a project is approved by the Government, it is taken on the OCMS for 
monitoring, and when a project is completed it is taken off the OCMS (this is a 
continuous and dynamic process).

The	 causes	 for	 time	 and	 cost	 overruns	 are	 project-specific,	 depend	 on	 a	 variety	
of	 technical,	 financial	 and	 administrative	 reasons,	 and	 differ	 from	 project	 to	 project.

As on 31.03.2014, a total of 710 projects costing ` 150 crore and above were 
on the monitor of this Ministry. Of these, 209 were showing time overruns, 232 were 
showing cost overruns and 87 were showing both time and cost overruns. Details 
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are given in Statement-IA, Statement-IB and Statement-IC (See below) respectively 
with respect to their original project implementation schedules (See below).

Presently, as on 01.03.2016, a total of 1071 projects costing ` 150 crore and 
above are on the monitor of this Ministry. Of these, 341 are showing time overruns, 
238 are showing cost overruns and 78 are showing both time and cost overruns 
Details are given in Statement-IIA, Statement-IIB and Statement-IIC, (See below) 
respectively with respect to their original project implementation schedules.
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Cost overrun of Central sector projects

1414. SHRI. D. KUPENDRA REDDY: Will the Minister of STATISTICS AND 
PROGRAMME IMPLEMENTATION be pleased to state:

(a) whether the Ministry conducted any survey and found cost overrun of about 
hundreds of Central sector projects with an initial budget of ` 150 crore and above 
and hundreds of mega projects with initial outlay of ` 1000 crore or more;

(b) if so, the details thereof along with the percentage of cost overrun project-wise;

(c) whether the delay in implementation of these projects have caused such cost 
overrun; and

(d) if so, the details thereof and the effective steps taken/being taken by the 
Central Government to speed up implementation of these projects to avoid further 
losses?

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND 
PROGRAMME IMPLEMENTATION [GENERAL (RETD.) V. K. SINGH]: (a) to 
(d) The Ministry of Statistics and Programme Implementation has not conducted any 
survey on cost overruns of Central Sector Infrastructure Projects.

This Ministry ‘monitors’ on-going Central Sector Infrastructure Projects costing 
` 150 crore and above on time and cost overruns through its Online Computerized 
Monitoring System (OCMS) on the basis of information provided by the project 
implementing agencies.

As on 01.03.2016, a total of 1071 projects costing ` 150 crore and above 
are on the monitor of this Ministry. of these, 341 are showing time overruns in 
Statement-I [Refer to the Statement IIA appended to answer to USQ No 1413], 238 
are showing cost overruns in Statement-II [Refer to the Statement IIB appended to 
answer to USQ No 1413] and 78 are showing both time and cost overruns in the 
Statement-III [Refer to the Statement IIC appended to answer to USQ No 1413] with 
respect to their original project implementation schedules. Reasons for delay and/or 
cost	 escalation	 are	 project-specific.

The major steps undertaken to ensure completion of Central Sector Infrastructure 
Projects without time and cost overruns include: rigorous project appraisal; On-line 
Computerized Monitoring System (OCMS) for better monitoring; setting up of Standing 
Committees	 in	 the	Ministries	 for	 fixation	 of	 responsibility	 for	 time	 and	 cost	 overruns;	
regular review of infrastructure projects by the concerned Administrative Ministries; 
and setting up of Central Sector Projects Coordination Committees (CSPCCs) in the 
States under the Chief Secretaries for removal of bottlenecks and for facilitating the 
speedy implementation of major projects.
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Vehicle tracking and monitoring

1415. SHRI DILIP KUMAR TIRKEY: Will the Minister of URBAN 
DEVELOPMENT be pleased to state:

(a) whether it is a fact that the Ministry has entered into a partnership with 
BSNL to implement a vehicle tracking and monitoring system; and 

(b) if so, the details thereof?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) and (b) Yes, Sir. A Memorandum of Understanding (MoU) between Bharat 
Sanchar Nigam Limited (BSNL) and Ministry of Urban Development (MoUD) was 
signed on 21.03.2016 for providing eSBM Platform for Solid Waste Management 
in Urban Local Bodies all over the country. Through this platform, a solution for 
tracking and monitoring all the vehicles engaged in collection and transportation of 
solid waste will be provided by BSNL in 4041 Urban Local Bodies (ULBs) in the 
country. Additional Services which can also be offered by BSNL to supplement the 
Solid Waste Management handling process more effectively in future if required by 
respective ULBs at their sole discretion.

Funds under JNNURM for drinking water projects in Uttarakhand

†1416. SHRI MAHENDRA SINGH MAHRA: Will the Minister of URBAN 
DEVELOPMENT be pleased to state:

(a) whether Government is aware that there is acute shortage of drinking water 
in Pauri, Kotdwar, Pithoragarh, Lohaghat, Champawat, Almora, Ranikhet, Dwarhat 
and Haldwani cities in Uttarakhand; and

(b) if so, whether Government would allocate funds under Jawaharlal Nehru 
National	 Urban	 Renewal	 Mission	 for	 constructing	 small	 dams	 on	 the	 rivers	 flowing	
near the said cities so that the crisis of drinking water in those cities may be resolved 
and if not, the reasons therefor?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) The Ministry does not monitor seasonal drinking water availability in States/
UTs. As per information Arovided by the State Government of Uttarakhand as part 
of State Annual Action Plan (SAAP) 2015-16 under Atal Mission for Rejuvenation 
and Urban Transformation (AMRUT), none of the six Mission cities covered in the 
SAAP, have universal coverage of water supply.

(b) Jawaharlal Nehru National Urban Renewal Mission (JnNURM) has ended 
on 31.3.2014 and no funds can be allocated for new works under it. Water supply 

† Original notice of the question was received in Hindi.
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is an eligible component under AMRUT and projects can be included for Mission 
cities as per Mission Guidelines.

Projects under AMRUT in Andhra Pradesh and Telangana

1417. SHRI PALVAI GOVARDHAN REDDY: Will the Minister of URBAN 
DEVELOPMENT be please to state:

(a) the aims and objectives of Atal Mission for Rejuvenation and Urban 
Transformation (AMRUT);

(b)	 the	 details	 of	 cities	 indentified	 under	 AMRUT	 in	 Andhra	 Pradesh	 and	
Telangana; and

(c) the projects proposed to be taken up in the coming days in the above States, 
State-wise and city-wise?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):  
(a)	Atal	 Mission	 for	 Rejuvenation	 and	 Urban	 Transformation	 (AMRUT)	 is	 a	 flagship	
programme of Government with the objective to improve basic urban infrastructure 
in the sectors of water supply, sewerage, septage management, storm water drains, 
urban mobility and development of green spaces and parks in the 500 Mission cities. 
The aim is to improve service level indicators in each of these sectors.

(b) In the States of Andhra Pradesh and Telangana, 33 cities and 12 cities 
respectively have been selected as Mission cities in accordance with the Mission 
Guidelines. The lists of Mission cities are given in the Statement-I (See below).

(c) The Mission Guidelines provide for approval of a consolidated State Annual 
Action Plans (SAAP) by the Central Government. The State/UT Governments are 
required	 to	 prepare	 city	 specific	 Service	 Level	 Improvement	 Plans	 (SLIPs)	 in	 each	
sector and prioritize the projects to be taken up. The appraisal and approval of 
individual projects is also done at the State/UT Government level. Details of city-
wise and sector-wise projects proposed by the two States in their Annual Plan for 
2015-16 are given in the Statement-II.

Statement-I

List of cities selected under AMRUT

Sl. No. Name of City/town

Andhra Pradesh

1. GVMC

Sl. No. Name of City/town

2. Vijayawada (M Corp.)

3. Guntur (M Corp.)
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Sl. No. Name of City/town

4. Nellore (M Corp.)

5. Kurnool (M Corp.)

6. Kadapa (M Corp.)

7. Rajahmundry (M Corp.)

8. Kakinada (M Corp.)

9. Tirupati (M Corp.)

10. Anantapur (M Corp.)

11. Vizianagaram (M)

12. Ongole (M)

13. Eluru (M Corp.)

14. Nandyal (M)

15. Machilipatnam (M)

16. Adoni (M)

17. Tenali (M)

18. Proddatur (M)

19. Chittoor (M)

20. Hindupur (M)

21. Bhimavaram (M)

22. Madanapalle (M)

23. Guntakal (M)

24. Srikakulam (M)

Sl. No. Name of City/town

25. Dharmavaram (M)

26. Gudivada (M)

27. Narasaraopet (M)

28. Tadpatri (M)

29. Tadepalligudem (M)

30. Chilakaluripet (M)

31. Amravati (New Capital City)

32. Kavali

33. Srikalahasti

Telangana

1. Khammam (M)

2. GHMC (M Corp.)

3. Warangal (M Corp.)

4. Nizamabad (M Corp.)

5. Karimnagar (M Corp.)

6. Ramagundam (M)

7. Mahbubnagar (M)

8. Nalgonda (M)

9. Adilabad (M)

10. Suryapet (M)

11. Miryalaguda (M)

12. Siddipet

Statement-II

Details of City-wise, Sector-wise allocations proposed during 2015-16 under 
AMRUT by State Governments.

(Amount in ` crores)

Sl. 
No.

Name of City Water Supply Parks/Green 
Spaces

total for  
2015-16

1     2 3 4 5

Andhra Pradesh

1. Vizianagaram 5.00 0.50 5.50
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1     2 3 4 5

2. Srikakulam 9.00 0.50 9.50

3. Visakhapatnam 113.50 1.07 114.57

4. Bhimavaram 35.23 0.50 35.73

5. Tadepalligudem 11.67 0.50 12.17

6. Eluru 2.28 0.50 2.78

7. Kakinada 34.19 0.75 34.39

8. Rajahmundry 2.50 0.50 3.00

9. Vijayawada 72.50 1.00 73.50

10. Gudivada 26.05 0.50 26.55

11. Machilipatnam 30.98 0.50 31.48

12. Chilakaluripet 7.50 0.50 8.00

13. Guntur 18.50 0.50 19.00

14. Tenali 7.33 0.50 7.83

15. Narasaraopet 11.13 0.50 11.63

16. Amaravathi 00 0.00 ----

17. Chittoor 2.50 0.50 3.00

18. Madanapalle 16.52 0.50 17.02

19. Tirupathi 77.50 0.75 78.25

20. Ongole 2.50 0.50 3.00

21. Nellore 10.00 0.50 10.50

22. Proddatur 00 0.50 0.50

23. Kadapa 35.56 0.50 36.06

24. Tadipatri 00 0.50 0.50

25. Hindupur 00 0.50 0.50

26. Guntakal 14.08 0.50 14.58

27. Dharmavaram 15.01 0.50 15.51

28. Anantapur 00 0.50 0.50

29. Nandyal 18.75 0.50 19.25

30. Kurnool 56.23 0.50 56.73

31. Adoni 10.30 0.50 10.80

ToTal 646.29 16.57 662.86
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Sl. 
No.

Name of City Water 
Supply

Sewerage Green 
Spaces/Parks

Total

Telangana

1. Ramagundam 34.30 1.00 35.30

2. Mahaboobnagar 58.44 1.00 59.44

3. Miryalaguda 34.53 0.60 35.13

4. Nizamabad 49.00 1.20 50.20

5. Adilabad 42.50 0.99 43.49

6. Nalgonda 34.70 1.00 35.70

7. Siddipet 0.00 18.34 0.57 18.91

8. Khammam 45.00 0.84 45.84

9. Warangal 50.00 1.23 51.23

10. Hyderabad M C 0.00 0.00 0.00

11. Karimnagar 22.70 0.57 23.27

12. Suryapet 9.00 1.00 10.00

ToTal 380.17 18.34 10.00 408.51

Fare increase in Delhi Metro

1418. SHRI SANJAY RAUT: Will the Minister of URBAN DEVELOPMENT 
be pleased to state:

(a) whether it is a fact that the Delhi Metro Rail Corporation has been requesting 
for increasing passenger fare;

(b) if so, the details thereof and Government’s response thereto; 

(c)	 whether	 it	 is	 a	 fact	 that	 the	 Delhi	 Metro	 is	 earning	 huge	 profit	 during	 the	
last three years; and 

(d)	 if	 so,	 the	 details	 of	 expenditure	 and	 earning	 from	 traffic	 operations,	 other	
advertisement, and rental revenue of DMRC during the last three years? 

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) and (b) Yes, Sir. Delhi Metro Rail Corporation Ltd. (DMRC) has requested to 
constitute 4th Fare Fixation Committee (FFC) for recommending fares for Delhi 
Metro network. Government has initiated necessary action for this.

(c) No, Sir.
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(d) The details of expenditure and earning from traffic operations, other 
advertisement, rental revenue, etc. of DMRC of the last three years’ available audited 
accounts viz. 2012-13, 2013-14 and 2014-15 as received from DMRC are given in 
the Table. 

Details of expenditure and earning from traffic operations, other advertisement, 
rental revenue, etc. of DMRC of the last three years’ available audited  
accounts viz. 2012-13, 2013-14 and 2014-15 as received from DMRC.

(` in crore)

Particulars 2012-13 2013-14 2014-15

Income

Earning	 from	 Traffic	 Operations	
and Feeder Buses

1,224.54 1,366.38 1,507.34

Rental Revenue (including 
Advertisement)

299.20 279.02 312.98

Earning from Real EState 45.88 60.95 53.59

Consultancy 34.23 52.59 15.52

External Project 817.62 1,193.07 1,127.54

Other Income 266.01 245.77 545.29

ToTal Income 2,687.48 3,197.78 3,562.26

Expenditure

Operating Expenses 1,666.54 2,135.30 2,322.46

Others (Prior Period Adjustment) (6.90) 0.40 (0.10)

Total Expenditure 1,659.64 2,135.70 2,322.36

Profit	 Before	 Interest	 and	
Depreciation

1,027.84 1,062.08 1,239.90

Less: Interest 216.56 222.04 226.81

Less: Depreciation 819.22 900.78 1288.55

Net Loss before Tax (after interest 
and Depreciation)

(7.94) (60.74) (275.46)

Projects under JNNURM in Andhra Pradesh and Telangana

1419. SHRI MOHD. ALI KHAN: Will the Minister of URBAN DEVELOPMENT 
be pleased to state :

(a) whether State Governments of Telangana and Andhra Pradesh have got any 
amount under JNNURM;
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(b) if so, the details thereof during each of the last three years and the current 
year; and

(c) the steps being taken to expedite the works to get the funding under JNNURM 
to implement projects?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) and (b) An amount of ` 2994.14 lakhs has been released to the State Government 
of Telangana during the last three years under JnNURM. The details are given in 
the Statement (See below). No funds have been released for the State of Andhra 
Pradesh during the last three years and the current year under JnNURM.

(c) JnNURM has come to an end on 31.03.2014. The eligible ongoing projects 
have been subsumed under AMRUT and will be supported for providing the remaining 
Central share as per norms only up to 31.03.2017. The remaining ongoing projects 
have been transferred to state for completing them out of their own resources. 
Regular reviews are done by Government to expedite the works regarding claiming 
the balance central share. The responsibility for execution of projects lies with the 
State Government. States have been requested to expedite the works as the funding 
for eligible JnNURM projects will be available only till 31.03.2017.

Statement

Details of year-wise funds released to the State of Telangana during the 
last three years and the current year

Sl. No. Year Amount released (in lakhs)

1. 2013-14 2994.14

2. 2014-15 0

3. 2015-16 0

4. 2016-17 0

Funds for city corporations and municipalities

1420. DR. V. MAITREYAN: Will the Minister of URBAN DEVELOPMENT 
be pleased to state:

(a) whether the Central Government is providing funds for City Corporations 
and Municipalities in the country for the implementation of various infrastructure 
development projects and schemes; 

(b) if so, the details thereof and if not, the reasons therefor;

(c) the details of funds allocated to each of the corporations and municipalities 
during the last two years;
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(d) whether important projects and development works are hampered because of 
the paucity of funds from the Central Government; and

(e) if so, the action taken by Central Government in this regard?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) to (c) Yes, Sir. Ministry is providing funds for Corporations and Municipalities 
for the implementation of various infrastructure development projects through State 
Government under the Schemes viz. Heritage City Development and Augmentation 
Yojana (HRIDAY), NERUDP, 10% Lumpsum provision for NER, Urban Infrastructure 
Development in Satellite Towns around seven mega cities, Swachh Bharat Mission 
(SBM), AMRUT, Smart City Mission and JnNURM. The details of funds released 
to state/UT Government during the last two years under these schemes are given in 
the Statement (See below).

(d) No, Sir. 

(e) Does not arise. 

Statement

Details of funds allocated to city corporations and municipalities during 
the last two years for implementation of various infrastructure 

development projects and schemes

(A) Heritage City Development and Augmentation Yojana (HRIDAY)

Fund released during 2015-16 and 2016-17

Sl. 
No.

City Name Total Project 
Amount

Sanction Released 
Amount

1        2 3 4

2015

1. Varanasi Municipal Corporation 7,91,00,000 6,28,11,300

2. Warangal, Commissioner Greater 
Warangal Municipal Corporation

14,94,00,000 2,98,00,000

3. Amritsar Municipal Corporation 4,08,99,204 81,79,840

4. Town Panchayat, Velankanni 97,09,736 19,41,947

5. Nagar Nigam Ajmer Hriday 5,72,07,486 1,14,41,497

6. Kancheepuram, KPM Municipality 
State Finance

17,53,57,838 3,50,71,567
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1        2 3 4

7. Mathura, Nagar Palika Parishad 10,56,87,008 2,11,37,401

8. Warangal, Commissioner Greater 
Warangal Municipal Corporation

4,76,04,682 95,20,936

9. Gaya, Municipal Corporation 5,86,56,678 1,17,31,336

10. Puri, Collector, Puri and CMD, 
Hriday, PDDUDA, Puri

3,66,36,255 73,27,251

2016

1. Varanasi, Varanasi Municipal 
Corporation

2,04,07,530 40,81,506

2. Varanasi, Varanasi Municipal 
Corporation

2,58,02,671 51,60,534

(B) North Eastern Region Urban Development Programme (NERUDP)

Fund released during 2014-15 and 2015-16
(` in crore)

State 2014-15 2015-16

Nagaland 33.23 14.90

Mizoram 61.75 47.74

Meghalaya 7.56 4.20

Sikkim 34.21 13.75

Tripura 55.75 13.95

ToTal 192.49 94.54

(C)	 10%	 lumpsum	 provision	 scheme	 for	 the	 benefit	 of	 NER

Fund released during 2014-15 and 2015-16
(` in crore)

Sl. No. Name of State 2014-15 2015-16

1. Arunachal Pradesh 43.26 31.93

2. Assam 12.08 6.28

3. Manipur  0 20.74

4. Meghalaya  15.55 0
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Sl. No. Name of State 2014-15 2015-16

5. Mizoram  32.77 10.96

6. Nagaland 21.74 13.8

7. Sikkim  24.60 6.55

8. Tripura  0 9.74

(D) Scheme for Urban Infrastructure Development in Satellite Towns around 
seven megacities (UIDSST)

 Fund released during 2014-15 and 2015-16
(` in crore)

Sl. No. Name of State Name of the City 2014-15 2015-16

1. Telangana Vikarabad  12.95 14.01

2. Gujarat Sananad 30.24 6.69

3. Haryana Sonipat  13.91

4. Karnataka Hoskote  7.34

5. Maharashtra Vasai-virar 13.24 10.36

6. Tamil Nadu Sriperumdudur  20.28 12.13

7. Uttar Pradesh Pilkhuwa  5.48 5.56

(E) Swachh Bharat Mission (SBM) 

Fund released under SBM during 2014-15
(` in crore)

Sl.No. State/UT IHHL CT SWM IEC CB total

1. Andaman and Nicobar 

Islands

0.0000 0.0000 0.0000 0.0000 0.0000 0.0000

2. Andhra Pradesh 11.8900 1.8700 21.0200 4.1700 1.0500 40.0000

3. Arunachal Pradesh 1.2400 0.0600 6.8400 0.9800 0.2400 9.3600

4. Assam 0.2000 0.0000 0.0000 0.0200 0.0100 0.2300

5. Bihar 6.0000 2.1400 24.6600 3.9400 0.9800 37.7200

6. Chandigarh 0.0000 0.0000 0.0000 0.0000 0.0000 0.0000

7. Chhattisgarh 17.0300 9.7500 0.0000 3.2100 0.8000 30.7900

8. Dadra and Nagar Haveli 0.0000 0.0000 0.0000 0.0000 0.0000 0.0000
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Sl.No. State/UT IHHL CT SWM IEC CB total

9. Daman and Diu 0.0000 0.0000 0.0000 0.0000 0.0000 0.0000

10. Delhi 2.0000 0.2600 4.3800 0.8400 0.0500 7.5300

11. Goa 0.9600 0.1000 1.7000 0.3300 0.0800 3.1700

12. Gujarat 51.9586 0.0000 0.0000 4.2700 1.0700 57.2986

13. Haryana 2.3300 0.6800 12.5700 1.8700 0.4700 17.9200

14. Himachal Pradesh 2.5100 0.5100 3.0000 0.0000 0.0000 6.0200

15. Jammu and Kashmir 1.8000 0.1300 10.9000 1.5400 0.3800 14.7500

16. Jharkhand 3.7300 0.2200 9.3300 1.5900 0.4000 15.2700

17. Karnataka 54.0300 15.5400 0.0000 8.3500 2.0900 80.0100

18. Kerala 16.6800 0.0000 0.0000 2.0000 0.5000 19.1800

19. Madhya Pradesh 18.3458 0.2300 0.0000 1.9600 0.4900 21.0258

20. Maharashtra 84.0500 33.3400 0.0000 14.0900 3.5200 135.0000

21. Manipur 0.1400 0.0000 9.6100 1.1700 0.2900 11.2100

22. Meghalaya 0.5000 0.0400 2.9800 0.4200 0.1100 4.0500

23. Mizoram 0.2200 0.0800 8.2100 1.0200 0.2600 9.7900

24. Nagaland 1.8600 0.6100 6.6800 1.1000 0.2700 10.5200

25. Odisha 0.5800 0.6500 0.0000 0.1600 0.0400 1.4300

26. Puducherry 0.6900 0.0130 1.0000 0.2000 0.0500 1.9530

27. Punjab 13.0000 0.0000 23.0000 4.3200 1.0800 41.4000

28. Rajasthan 19.0300 0.1300 33.6500 6.3400 1.5800 60.7300

29. Sikkim 0.1600 0.0056 2.5200 0.3200 0.0800 3.0856

30. Tamil Nadu 1.5800 4.9100 13.1300 12.3600 3.0900 35.0700

31. Telangana 8.6100 1.3400 15.2200 3.0200 0.7600 28.9500

32. Tripura 0.0000 0.0000 0.0000 0.0000 0.0000 0.0000

33. Uttar Pradesh 28.1900 9.0900 37.5600 8.9900 2.2400 86.0700

34. Uttarakhand 0.2500 0.2600 5.0000 0.3300 0.1000 5.9400

35. West Bengal 18.0500 3.0700 34.5400 6.6800 1.6700 64.0100

ToTal 367.6144 85.0286 287.5000 95.5900 23.7500 859.4830
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(F) Fund released under SBM during 2015-16

(` in crore)

Sl.No. State/UT IHHL CT SWM IEC CB total

1. Andaman and Nicobar 

Islands

0.0230 0.0321 0.0648 0.0144 0.0036 0.1379

2. Andhra Pradesh 65.4804 3.9546 0.0000 3.0000 0.7500 73.1850

3. Arunachal Pradesh 1.2104 0.0000 0.0000 0.0000 0.0000 1.2104

4. Assam 0.0000 0.0000 0.0000 0.0000 0.0000 0.0000

5. Bihar 20.0000 0.0000 0.0000 0.0000 0.0000 20.0000

6. Chandigarh 0.3700 0.1300 0.9800 0.1800 0.0400 1.7000

7. Chhattisgarh 19.9974 7.0800 8.7941 0.0000 0.0000 35.8715

8. Dadra and Nagar Haveli 0.0850 0.0468 0.0000 0.0000 0.0300 0.1618

9. Daman and Diu 0.1344 0.0013 0.0000 0.0000 0.0600 0.1957

10. Delhi 27.9700 0.0000 58.7300 10.3600 0.1600 97.2200

11. Goa 1.4040 0.1184 0.0000 1.4150 0.1092 3.0466

12. Gujarat 81.2726 0.0000 0.0000 19.5000 5.8350 106.6076

13. Haryana 11.6476 0.0000 0.0000 0.0000 0.0000 11.6476

14. Himachal Pradesh 0.0000 0.0000 0.0000 0.7200 0.1800 0.9000

15. Jammu and Kashmir 4.5700 0.0000 0.0000 0.0000 0.0000 4.5700

16. Jharkhand 18.9000 0.0000 0.0000 3.6350 1.4269 23.9619

17. Karnataka 30.8600 0.0000 39.1400 0.0000 0.0000 70.0000

18. Kerala 14.9900 0.0000 0.0000 0.0000 0.0000 14.9900

19. Madhya Pradesh 58.5142 15.5400 52.9300 7.0600 1.7600 135.8042

20. Maharashtra 44.6000 0.0000 42.4300 0.0000 0.0000 87.0300

21. Manipur 1.6450 0.0000 0.0000 0.0000 0.0000 1.6450

22. Meghalaya 0.0000 0.0000 0.0000 0.0000 0.0000 0.0000

23. Mizoram 1.0000 0.0000 0.0000 0.0000 0.0700 1.0700

24. Nagaland 3.2030 0.0000 0.0000 0.0000 0.0000 3.2030

25. Odisha 21.9400 0.0000 0.0000 2.6732 0.0000 24.6132

26. Puducherry 0.0000 0.0000 0.0000 0.0000 0.0000 0.0000

27. Punjab 15.0000 0.0000 0.0000 0.0000 0.0000 15.0000

28. Rajasthan 41.7500 3.2500 0.0000 0.0000 0.0000 45.0000

29. Sikkim 0.0000 0.0000 0.0000 0.0000 0.3796 0.3796
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Sl.No. State/UT IHHL CT SWM IEC CB total

30. Tamil Nadu 47.1074 0.0000 83.3900 0.0000 0.0000 130.4974

31. Telangana 29.1500 0.0000 0.0000 0.0000 0.0000 29.1500

32. Tripura 0.0000 0.0000 0.0000 0.0000 0.0000 0.0000

33. Uttar Pradesh 82.2292 0.0000 0.0000 0.0000 0.0000 82.2292

34. Uttarakhand 1.0000 0.0000 0.0000 0.3300 0.0700 1.4000

35. West Bengal 53.5200 0.0000 0.0000 0.0000 0.0000 53.5200

ToTal 699.5736 30.1532 286.4589 48.8876 10.8743 1075.9476

(G) Release of funds under Smart City Mission year-wise

(Amount ` in crores)

Year State Released

2014-15 Nil Nil

2015-16 Andaman and Nicobar Islands 2

Andhra Pradesh 380

Arunachal Pradesh 2

Assam 2

Bihar 6

Chandigarh 2

Chhattisgarh 4

Daman and Diu 2

Dadra and Nagar Haveli 2

Delhi 2

Goa 2

Gujarat 12

Haryana 4

Himachal Pradesh 2

Jharkhand 2

Karnataka 12

Kerala 2

Lakshadweep 2

Madhya Pradesh 386

Maharashtra 20
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Year State Released

Manipur 2

Meghalaya 2

Mizoram 2

Nagaland 2

Odisha 192

Puducherry 2

Punjab 6

Rajasthan 353.20

Sikkim 2

Tamil Nadu 24

Telangana 4

Tripura 2

Uttar Pradesh 24

Uttarakhand 2

West Bengal 8

ToTal 1475.20

2016-17 Odisha 6

Andhra Pradesh 14

Madhya Pradesh 210

Rajasthan 202

Maharashtra 388

Gujarat 388

ToTal 1208

(H) State-wise approved SAAP amount and released as Ist installment under 
AMRUT  during 2015-16

Sl. 
No.

States/UTs Total size of 
SAAP

Committed 
Central 

Assistance

1st installment 
@20% of 

approved CA

Amount 
released

1      2 3 4 5 6

1. Andhra Pradesh 662.86 300.41 60.08 60.08

2. Arunachal Pradesh 40.94 36.84 7.37 7.37

3. Assam 186.27 169.34 33.87 33.87

4. Bihar 664.2 332.1 66.42 66.42
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1      2 3 4 5 6

5. Chandigarh 15.04 15.04 3.01 3.01

6. Chhattisgarh 573.4 276.47 55.29 55.29

7. Delhi 223.07 223.07 44.61 44.61

8. Goa 59.44 29.71 5.94 5.94

9. Gujarat 1204.42 564.30 112.86 112.86

10. Haryana 438.02 219.01 43.8 43.8

11. Himachal Pradesh 158.82 79.41 15.88 15.88

12. Jammu and Kashmir 171 153.87 30.77 30.77

13. Jharkhand 313.36 137.95 27.59 27.59

14. Karnataka 1258.54 592.29 118.46 118.46

15. Kerala 587.48 287.98 57.6 57.6

16. Madhya Pradesh 1655.81 672.03 134.41 134.41

17. Maharashtra 1989.41 914.92 182.98 182.98

18. Manipur 51.43 46.29 9.26 9.26

19. Meghalaya 22.81 20.53 4.11 4.11

20. Mizoram 73.00 36.50 7.3 7.30

21. Nagaland 34.98 31.48 6.29 6.29

22. Odisha 461.3 228.14 45.63 45.63

23. Puducherry 18.97 18.97 3.79 3.79

24. Punjab 709.66 318.86 63.77 63.77

25. Rajasthan 919.00 459.50 91.90 91.90

26. Sikkim 13.43 12.09 2.42 2.42

27. Tamil Nadu 3249.23 1372.41 274.48 274.48

28. Telangana 415.51 204.25 40.85 40.85

29. Tripura 36.62 32.96 6.59 6.59

30. Uttar Pradesh 3287.27 1409.07 281.81 281.81

31. Uttarakhand 269.93 133.68 26.74 26.74

32. West Bengal 1104.86 552.43 110.49 110.49

33. Andman and 
Nicobar Islands

3.18 3.18 0.64 0.64
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1      2 3 4 5 6

34. Lakshadweep 0.68 0.68 0.14 0.14

35. Daman and Diu 4.56 4.56 0.91 0.91

36. Dadra and Nagar 
Haveli

3.41 3.41 0.68 0.68

 ToTal 20881.91 9893.73 1978.82 1978.82

Urban Transport-Bus Funding projects JnNURM

During last two years (2014-15 and 2015-16) ` 1057.15 crore released for 
the procurement of 7509 buses sanctioned to 114 cities/cluster of cities under Bus 
Funding projects JnNURM during the transition phase (2013-14). City-wise details  
are as under:

As on 25.04.2016

(I) Status of release of ACA for bus funding projects sanctioned during transition 
phase of JnNURM

(` in crores)

States Cities No. of 
buses 

sanctioned

Project Cost 
for ACA as 

per P. O.

 ACA Total funds 
released 

during last 
two years

   1      2 3 4 5 6

Andhra Pradesh Vijayawada 40 19.1 9.55 4.77

Visakhapatnam 40 19.1 9.55 4.77

Tirupathi 120 32.23 19.338 12.89

Kadapa 40 13.25 7.95 5.3

Guntur 60 19.88 11.928 10.73

Chittoor 30 9.94 5.964 5.37

Anantpur 40 13.25 7.95 5.3

Assam Guwahati 330 122.22 109.99 54.99

Bihar Purnea 55 11.75 7.05 4.7

Darbhanga 47 10.04 6.024 4.01

Katihar 32 6.84 4.104 2.73

Bhagalpur 49 10.47 6.282 4.19
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   1      2 3 4 5 6

Madhepura-
Saharsa

50 10.68 6.408 4.27

Aurangabad-
Arwal cluster

40 8.54 5.124 3.42

Siwan 45 9.61 5.766 3.84

Jehanabad-
Nawada cluster

40 8.54 5.124 3.42

Gaya 21 4.49 2.694 1.79

Munger 30 6.41 3.846 2.56

Bhabhua-Sasaram 
cluster

30 6.41 3.846 2.56

Begusarai 36 7.69 4.614 3.07

Bairgania-
Sheoher Cluster

51 10.9 6.54 4.36

Chandigarh Chandigarh 170 46.47 23.235 11.62

Chhattishgarh Ambikapur 
Custer 

35 7.76 4.656 4.3

Baloda Bazar 
Cluster 

5 1.14 0.684 0.61

Bhilai-Durg 
Cluster 

35 7.96 3.98 3.58

Bilaspur Cluster 25 5.69 3.414 3.07

Chirmiri 7 1.59 0.954 0.86

Dantewada 
Cluster 

5 1.14 0.684 0.61

Dhamdha Cluster 5 1.14 0.684 0.61

Dhamtari Cluster 10 2.27 1.362 1.23

Gobranayapara 
Cluster 

4 0.91 0.546 0.49

Jagdalpur Cluster 10 2.27 1.362 1.23

Janjgir Nalia 
Cluster 

10 2.27 1.362 1.23

Jashpurnagar 
Cluster 

5 1.14 0.684 0.61
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   1      2 3 4 5 6

Kanker Cluster 10 2.27 1.362 1.23

Kawardha Cluster 10 2.27 1.362 1.23

Khairagarh 
Cluster 

6 1.36 0.816 0.73

Kondagaon 
Cluster 

5 1.14 0.684 0.61

Korba Cluster 40 9.1 5.46 5.16

Mahasamund 
Cluster 

5 1.14 0.684 0.61

Rajnandgaon 
Cluster 

20 4.55 2.73 2.47

Raigarh Cluster 20 4.55 2.73 2.47

Raipur Cluster 20 4.55 2.275 2.05

Goa Panji 50 18.03 10.818 7.21

Himachal Pradesh Una-Amb-
Santokhgarh Cluster

40 10.56 9.51 8.55

Dharamshala 
Kangra Nagrota 
Sri Chamundajee 
Cluster 

90 22.23 20.01 18

Kullu–Manali 
Cluster

30 7.78 7.01 6.3

Nurpur-Jassur 
Cluster 

30 6.66 5.99 5.4

Mandi-Sunder 
Nagar Joginder 
Nagar Cluster 

100 24.45 22 19.8

Nahan Ponta 
Sahib Cluster

20 5 4.5 4.05

Chamba 
Dalhousie Cluster 

75 18.9 17.01 15.3

Rampur Rohru 
Cluster

70 16.66 15 13.49

Baijnath-Palampur- 
Joginder Nagar 
Cluster

80 22.67 20.41 18.36
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   1      2 3 4 5 6

Nalagarh-Baddi- 
Parwanoo Cluster

35 8.89 8.01 7.2

Hamirpur- 
Jwalamukhi 
Cluster 

90 22.23 20.01 18

Bilaspur-
Ghumarwin- 
Sunder Nagar 
Cluster 

50 12.22 11 9.9

Shimla-Solan 
Cluster 

90 23.86 21.47 19.33

Karnataka Bagalkot 20 4.47 2.682 1.79

Bangalore 500 213.54 64.06 32.03

Belgaum 50 11.17 6.702 4.47

Bellary 30 6.84 4.104 2.74

Bhadravathi 35 11.9 7.14 4.76

Bidar 20 4.56 2.736 1.83

Bijapur 35 7.98 4.788 3.2

Chikkodi 20 4.47 2.682 1.79

Chitradurga 24 8.16 4.896 3.27

Davanagere 50 17.01 10.206 6.81

Gangavathi 25 5.7 3.42 2.28

Gulbarga 75 18.31 10.986 7.33

Hassan 35 11.9 7.14 4.76

Haveri 10 2.23 1.338 0.89

Hospet 30 6.84 4.104 2.74

Hubli-Dharwad 250 138.8 83.28 55.53

Karwar 20 4.47 2.682 1.79

KGF-Kolar 40 13.61 8.166 5.45

Koppal 20 4.56 2.736 1.83

Mandya 30 7.3 4.38 2.92

Mangalore-Udupi 65 21.6 12.96 8.64

Mysore 93 31.63 18.978 12.65
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   1      2 3 4 5 6

Raichur 35 7.98 4.788 3.2

Ramanagara 20 4.87 2.922 1.95

Ranebennur 20 4.47 2.682 1.79

Shimoga 55 18.71 11.226 7.49

Sindhnur 20 4.56 2.736 1.83

Sirsi 20 4.47 2.682 1.79

Tumkur 40 13.61 8.166 5.45

Yadgir 14 3.19 1.914 1.28

Kerala Cluster-I 
(Kozikoda, 
Kalpetta and 
Malapuram)

100 47.77 28.662 19.11

Cluster-II: 
(Kottayam, 
Thodupuzha and 
Pathanamathitta)

85 40.36 24.216 16.14

Cluster-III (Kannur, 
Kasargod)

30 9.93 5.958 3.97

Cluster-IV 
(Thrissur and 
Palakkad)

85 40.36 24.216 16.14

Cluster-V 
(Kollam and 
Alappuzha)

100 47.77 28.662 19.11

Maharashtra Kalyan Dombivli 185 80.66 40.33 20.17

Kolhapur 75 15.7 9.42 6.28

Mira Bhainder 90 36.02 21.612 14.41

Navi Mumbai 185 91.75 45.88 41.29

Solapur 200 98.59 59.154 39.44

Thane 220 107.63 53.82 26.91

Vasai-Virar 100 30.34 15.17 7.58

Meghalaya Shillong 240 51.5 46.35 23.16

Puducherry Puducherry 50 19.45 11.67 7.77

Punjab Bathinda 20 3.98 2.388 1.59
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   1      2 3 4 5 6

Rajasthan Jaipur 280 123.19 61.58 30.79

Sikkim Gangtok 41 9.46 8.5 7.67

Telangana Hyderabad 80 69.17 24.21 21.79

Mahabubnagar 30 9.94 5.964 3.98

Khammam 30 9.94 5.964 3.98

Karimnagar 70 23.2 13.92 9.28

Tripura Agartala 100 27.07 24.37 21.94

West Bengal Kolkata 632 354.25 123.99 107.4

Asansol 60 15.75 9.45 6.3

Durgapur 42 10.98 6.588 4.39

Siliguri 80 23.92 14.352 9.57

Jalpaiguri 60 17.93 10.758 7.17

 ToTal 7509 2729.68 1538.536 1058.15

(J) Funds released for Ancillary infrastructure sanctioned during transition phase 
of JnNURM

States Cities  Project 
Cost for 

ACA

ACA ACA released 
during last 
two years

   1     2 3 4 5

Karnataka Mandya 6 3.6 2.4

Ramnagara 5.9 3.54 2.36

Davangere 6 3.6 2.4

Shimoga 4.32 2.592 1.72

Bhadravati 5.97 3.582 2.38

Chitradurga 5.97 3.582 2.38

Hassan 5.44 3.264 2.17

Kolar 5.54 3.324 2.21

KGF 6 3.6 2.4

Tumkur 5.44 3.264 2.17

Mysore 6 3.6 2.4

Mangalore 5.95 3.57 2.38
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   1     2 3 4 5

Udupi 6 3.6 2.4

Divisional Workshop 
at Challaghatta/
Bangalore

21.33 7.46 3.73

Madappanahalli/
Bangalore

6 2.1 1.05

Huttanahalli/
Bangalore

6 2.1 1.05

M. S. Palya/
Bangalore

7.5 2.62 1.31

Kannur/Bangalore 6.5 2.27 1.13

Bairathi/Bangalore 6 2.1 1.05

Gulbarga 3.32 1.992 1.33

Raichur 3.7 2.22 1.48

Bellary 4.11 2.466 1.64

Bijapur 3.13 1.878 1.25

Maharashtra Creation of Depot at 
Navi Mumbai

20.00 10 5.00

ITS at Navi 
Mumbai

 ToTal 162.12 81.924 49.79

Jawaharlal Nehru National Urban Renewal Mission (JnNURM)

(K) The details of the funds released (in INR crore) for the States under JnNURM 
during the last three (3) year is given below:-

States/UTs

2013-14 2014-15 2015-16

      1 2 3 4

Andhra Pradesh 29.94  -  - 

Arunachal Pradesh  44.97  -  - 

Assam  13.13  -  - 

Bihar  71.44  -  - 
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      1 3 4 5

Chhattisgarh  93.18  -  - 

Delhi  105.67  -  11.35 

Goa  5.79  -  - 

Gujarat  237.78  -  11.11 

Himachal Pradesh  111.98  -  24.68 

Jammu and Kashmir  183.30  -  - 

Jharkhand  100.83  -  - 

Karnataka  531.47  -  1.64 

Kerala  31.01  -  - 

Madhya Pradesh  688.71  -  132.48 

Maharashtra  849.64  -  51.38 

Manipur  20.19  -  23.06 

Meghalaya  5.50  -  - 

Mizoram  11.58  -  - 

Nagaland  10.80  -  8.08 

Odisha  136.62  -  - 

Puducherry  30.00  -  - 

Punjab  136.51  -  67.33 

Rajasthan  322.85  -  - 

Sikkim  16.34  -  - 

Tamil Nadu  616.93  -  16.97 

Tripura  40.11  -  - 

Uttar Pradesh  397.20  -  21.24 

Uttarakhand  72.36  -  - 

West Bengal  331.91  -  - 

Grand ToTal  5,247.76  -  369.32 

Infrastructure development in municipal areas

1421. SHRI S. THANGAVELU: Will the Minister of URBAN DEVELOPMENT 
be pleased to state:

(a) whether Government has received any recommendations from the State 
Governments for the infrastructure development in municipal areas of the country 
and if so, the details thereof; and
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(b) whether Government is considering to provide more grants to state 
Governments to improve the infrastructure in all urban are asand if so, the details 
thereof?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) No, Sir. No such policy recommendation has been received from any State 
Government.

(b) In addition to the funds provided under various schemes/programmes of 
the Government, the Government is committed to devolve additional funds through 
a total grant of ` 87,144 crores for urban local bodies of the country during the 
period 2015-2020 based on the recommendations of 14th Finance Commission. 

Decision to upgrade windows of Government flats

1422. SHRI RAM KUMAR KASHYAP: Will the Minister of URBAN 
DEVELOPMENT be pleased to state:

(a) whether a decision was taken to implant jali in windows to check cats 
entering	 into	 the	 Government	 flats;	

(b)	 if	 so,	 why	 the	 windows	 of	 Government	 flats	 have	 not	 yet	 been	 implanted	
with jali; and 

(c)	 by	 when	 will	 the	 upgraded	 windows	 will	 be	 provided	 in	 Government	 flats?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) No, Sir.

(b) and (c) Do not arise.

Plan for supply of drinking water in urban areas

†1423. DR. SATYANARAYAN JATIYA: Will the Minister of URBAN 
DEVELOPMENT be pleased to state:

(a) the details of present situation of scarcity in the supply of potable water 
in the urban areas of country and the time bound action plan for supply of potable 
water State-wise; and

(b) the special measures taken for permanent water management for ensuring water 
supply for cleanliness drive, public convenience-toilet and by when it will be implemented?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) Some towns/cities and metropolitan cities face shortage of drinking water. The 

† Original notice of the question was received in Hindi.
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day-to-day operations of water supply, including action plan, are looked after by 
the State Governments/Urban Local Bodies (ULBs) concerned. The assessment of 
shortage in drinking water is also made by them.

(b) Ministry of Urban Development has launched Swachh Bharat Mission-Urban 
(SBM-U) on 2nd OCtober, 2014 to make India clean and neat by 2nd OCtober, 2019. 
The guidelines of the Swachh Bharat Mission-Urban (SBM-U) clearly mandates that 
ULBs should ensure that all the toilets being constructed under SBM-U are built in 
tandem with water supply arrangements in ULBs.

Chief Town Planners in urban local bodies

1424. SHRI RANGASAYEE RAMAKRISHNA: Will the Minister of URBAN 
DEVELOPMENT be pleased to state:

(a) how many States and urban local bodies have Chief Town Planners; the 
details thereof; and

(b) how many recently approved master plans are in existence, the details thereof 
State-wise?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU): 
(a) and (b) Urban Planning is a State Subject. Creation of a post of Chief Town 
Planner falls under the purview of State Government. As per information available, 
17 States and 2 Union Territories have a town and Country Planning Department and 
the post of Chief Town Planner. The details are given in the Statement (See below). 
Similarly, as per information available, out of total No. of 7933 Census towns in 
the country, 2229 towns have a Statutory Master Plan in existence. 

Statement

Details of States and Union Territories having a town and Country Planning 
Department and a post of Chief Town Planner:

Sl. No. Name of State/UT

1. Jammu and Kashmir

2. Himachal Pradesh

3. Haryana

4. Punjab

5. Rajasthan

6. Gujarat

7. Maharashtra

Sl. No. Name of State/UT

8. Karnataka

9. Kerala

10. Andhra Pradesh

11. Telangana 

12. Odisha

13. Assam

14. Manipur
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Annual growth rate of cities

†1425. DR. VIJAYLAXMI SADHO: Will the Minister of URBAN DEVELOPMENT 
be pleased to state:

(a) whether it is a fact that cities in the country are developing rapidly;

(b) if so, the Government’s reaction thereto; 

(c)	 the	 average	 annual	 growth	 rate	 of	 cities	 in	 last	 five	 years;	 and	

(d) whether basic facilities in the cities have also increased with the increase 
in urbanization, if so, the details thereof?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):  
(a) and (b) Yes, Sir. The number of cities has been increased rapidly from 5161 in 
2001 to 7933 in 2011.

(c) The annual average growth rate of urban population during 2001-2011 
is 3.18%.

(d) Urban Development is a State Subject. It is the responsibility of State 
Governments or Local Urban Authorities to provide basic facilities. Ministry of 
Urban Development assists the State Governments/UT Administrations by providing 
financial/technical	 assistance	 through	various	 schemes	 and	programmes.	As	per	Census	
of India 2011, there is increase in level of basic facilities as mentioned below:

Sl. No. Basic Facilities 2001 2011

1. Households with tap water (%) 68.7 70.6

2. Households with access to drinking water within 
premises (%)

65.4 71.2

3. Households having bathing facilities within premises (%) 70.4 87.0

4. Households having drainage connectivity (%) 77.9 81.8

5. Households having latrine within premises (%) 73.7 81.4

† Original notice of the question was received in Hindi.

Sl. No. Name of State/UT

15. Meghalaya 

16. Nagaland 

17. Uttar Pradesh

Sl. No. Name of State/UT

18. Daman and Diu 

19. Puducherry
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Release of funds for Narasaraopeta projects

1426. DR. K. V. P. RAMACHANDRA RAO: Will the Minister of URBAN 
DEVELOPMENT be please to state:

(a) whether Government is aware that though Union Ministers have laid foundation 
stones in Andhra Pradesh towns like Narasaraopeta more than three months ago, work 
has not started on many of these projects for want of approvals/release of funds by 
the centre/State; and

(b) if so, what remedial steps would be taken to ground these projects without delay?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):   
(a) and (b) The Union Urban Development Minister along with Chief Minister of 
Andhra Pradesh visited Narasaraopeta in December, 2015 and laid foundation stones 
for construction of 1504 houses for Economically Weaker Sections (EWS) under 
Pradhan Mantri Awas Yojana (PMAY). The requisite approval for the construction 
of houses has been issued and funds released. There is no delay on account of 
approval or release of funds from Central Government. Foundation Stones for no 
projects under any schemes of this Ministry were laid. 

Legislation to tackle trafficking of women and child

1427. SHRIMATI AMBIKA SONI: 
    DR. T. SUBBARAMI REDDY:

Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(a)	 whether	Government	proposes	 to	bring	omnibus	 legislation	 to	 tackle	 trafficking	
and address slavery, sexual exploitation and forced labour of women and child and 
if so, the details thereof;

(b) whether any task force under the Ministry of Women and Child Development 
has	 been	 set	 up	 to	 deal	 with	 different	 aspects	 of	 trafficking	 and	 effective	 monitoring,	
if so, the details thereof; and

(c)	 by	 what	 time,	 the	 legislative	 measures	 would	 be	 finalised	 by	 Government?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) Yes, Sir. An Inter-Ministerial Committee under 
the Chairmanship of Secretary, Women and Child Development has been constituted 
on 16.11.2015 for preparing a comprehensive legislation on tackling various aspects 
of	 trafficking.
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(b) No, Sir.

(c)	 The	Government	 is	 to	finalise	 the	 legislative	measure	on	 submission	of	 report	
by the Inter-Ministerial Committee.

Universal food fortification in States

1428. SHRI ANIL DESAI: Will the Minister of WOMEN AND CHILD 
DEVELOPMENT be pleased to state:

(a)	 whether	 the	 Ministry	 is	 planning	 to	 offer	 universal	 food	 fortification	 to	
combat malnutrition, if so, the details thereof;

(b)	 whether	 food	 fortification	 is	 already	 being	 done	 in	 some	 States;	 and

(c) if so, the names of the States, including Maharashtra, Andhra Pradesh and 
Telangana?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) A consultation with Stakeholders was held to 
evolve	 a	 comprehensive	policy	 including	draft	 regulations	on	micronutrient	 fortification.	
A	 taskforce	 is	 constituted	 for	 recommending	 actions/regulations	 on	 food	 fortification.	

(b)	 and	 (c)	 Yes	 Sir,	 food	 fortification	 is	 done	 in	 some	 States	 and	 UTs	 including	
Maharashtra,	 Rajasthan,	 Gujarat	 etc.	 Further,	 fortified	 food	 is	 also	 given	 under	 ICDS	
in Andhra Pradesh and Telangana. 

Status of juvenile correction homes in the country

1429. SHRI VIVEK GUPTA: Will the Minister of WOMEN AND CHILD 
DEVELOPMENT be pleased to state:

(a) the details of total number of juvenile homes including observation homes, 
special homes as well as places of safety State-wise along with the details of children 
currently under detention in the country gender-wise, age-wise and State-wise; and

(b) the details of funds allocated, released and utilized for Integrated Child 
Protection Scheme during last three years and the current year State-wise along with 
district-wise details for West Bengal?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) The State-wise details of total number of 
Observation Homes, Special Homes as well as Places of Safety along with the 
number of children therein, being funded under Integrated Child Protection Scheme 
(ICPS) is given in the Statement-I (See below).
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(b) The details of funds sanctioned, released and utilized by the State Governments/
UT Administration including West Bengal under ICPS during each of the last three 
years and the current year is given in the Statement-II (See below). Under ICPS, 
there is no district-wise allocation of funds made.
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Report of working of POCSO Courts

1430. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of WOMEN AND 
CHILD DEVELOPMENT be pleased to state:

(a) whether Government has taken cognizance of the report on working of 
Protection of Children from Sexual Offences (POCSO) Courts in Delhi by Centre 
for Child and the Law, National Law School of India University, Bangalore which 
States that the identity of child victim is poorly protected despite Section 33(7) of 
POCSO Act requiring so;

(b) whether Government has also taken cognizance of the fact that despite 
Section	 38	 of	 POCSO	 Act	 mandating	 qualified	 experts	 to	 be	 available	 in	 courts,	
such experts are not available in most courts; and

(c) if so, what steps is Government taking to address these issues?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) to (c) Section 44 of the POCSO Act, 2012 
empowers the National Commission for Protection of Child Rights (NCPCR) and 
State Commission for Protection of Child Rights to monitor the implementation of the 
provisions of this Act in such a manner as may be prescribed. NCPCR has initiated 
action	 to	 conduct	 empirical	 studies	 on	 different	 identified	 areas	 of	 the	 report.	 NCPCR	
has taken cognizance of the said report of the National Law School, Bangalore. 

1431. [The question was cancelled].

Training to women in modern skills

1432. SHRIMATI SAROJINI HEMBRAM: Will the Minister of WOMEN AND 
CHILD DEVELOPMENT be pleased to state:

(a) whether Government is planning to impart training to women in modern 
skills instead of the traditional ones, to meet the demands of changing society; and

(b) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) and (b) The Ministry has been administering 
‘Support to Training and Employment Programme for Women (STEP) Scheme’ since 
1986-87 as a ‘Central Sector Scheme’. The Scheme was reviewed and revised in 
2014 to impart training to women in modern skills as well as traditional ones, to 
meet the demands of changing society. The STEP Scheme aims to provide skills 
that give employability to women and to provide competencies and skill that enable 
women	 to	 become	 self-employed/	 entrepreneurs.	 The	 scheme	 is	 intended	 to	 benefit	
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women who are in the age group of 16 years and above. Assistance under the STEP 
Scheme will be available in any sector for imparting skills related to employability and 
entrepreneurship, including but not limited to the following: Agriculture, Horticulture, 
Food Processing, Handlooms, Tailoring, Stitching, Embroidery, Zari etc., Handicrafts, 
Computer and IT enabled services, Gems and Jewellery, Travel and Tourism, Hospitality.

Recommendation of Pam Rajput Committee on marital rape

1433. SHRI AVINASH PANDE: Will the Minister of WOMEN AND CHILD 
DEVELOPMENT be pleased to state:

(a) whether Government has taken the recommendations of the Pam Rajput 
Committee	 into	 consideration,	 specifically,	 the	 recommendation	 that	 marital	 rape	 be	
considered an offence irrespective of the age of the wife and the relationship between 
the perpetrator and the survivor; 

(b) whether Government has adopted the above mentioned recommendation; 

(c)	 if	 so,	whether	Government	 is	 planning	 to	 bring	 a	 law	 to	 amend	 the	 definition	
of	 rape	 under	 the	 Indian	 Penal	 Code	 to	 reflect	 this	 and	 the	 expected	 timeline	 thereof;	
and 

(d) if not, the reasons for rejecting the recommendation?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) and (b) The Pam Rajput Committee have made 
certain recommendation for safety of women which also includes criminalisation of 
marital rape. The recommendations of the Committee had been sent to the concerned 
Ministries/Departments for taking action.

(c) and (d) Ministry of Home Affairs has informed that the Law Commission 
of India, while making its 172nd Report on “Review of Rape Laws” in March, 
2000 did not recommended criminalisation of marital rape. However, the Justice J.S 
Verma Committee, while giving its Report on “Amendments to Criminal Laws” in 
January, 2013, recommended that law ought to be amended to delete the marital rape 
exception. The Department – Related Parliamentary Standing Committee on Home 
Affairs presented its 167th Report on their Criminal Law (Amendment) Bill, 2012 in 
the Rajya Sabha on 1st March, 2013. While giving its report the Department-Related 
Parliamentary Standing Committee on Home Affairs, inter alia, considered both the 
172nd Report on Review of Rape Laws given by the Law Commission of India, 
and the Report of the Justice J.S. Verma Committee. The Committee deliberated the 
amendments to section 375 of IPC including the issue of marital rape and observed 
that if the marital rape is brought under the law, the entire family system will be 
under great stress and the Committee may perhaps be doing more injustice.
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The Ministry of Home has requested the Law Commission to deliberate upon the 
subject of marital rape during the course of its comprehensive review of Criminal 
Justice System.

Special law to protect women from maternal family

1434. SHRI MD. NADIMUL HAQUE: Will the Minister of WOMEN AND 
CHILD DEVELOPMENT be pleased to state:

(a) whether it is a fact that there exists no special law to protect women from 
mental, physical and economic harassment from her maternal family and if so, the 
details thereof and the reasons therefor; and 

(b) whether the Ministry would consider to bring a comprehensive law to 
safeguard the interest of women from her maternal family and if so, the details 
thereof and if not, the reasons therefor? 

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) The Protection of Women from Domestic Violence 
Act, 2005 (PWDVA) which came into effect in October, 2006 aims to provide protection 
and	 support	 to	 women	 from	 domestic	 violence.	 The	Act	 defines	 domestic	 violence	 to	
include all acts of omission and commission that cause injury to a woman’s physical, 
sexual	 or	 mental	 health	 and	 includes	 specific	 forms	 of	 violence	 such	 as	 physical,	
sexual, verbal, emotional and economic abuse. This law extends its protection to 
women who are in domestic relationship which also includes maternal family. 

(b) In view of (a) does not arise.

Failure to achieve goals of Millennium Development Plan

†1435. SHRI VISHAMBHAR PRASAD NISHAD: 
     SHRIMATI KANAK LATA SINGH:

Will the Minister of WOMEN AND CHILD DEVELOPMENT be pleased to state:

(a) whether it is a fact that deaths due to starvation and malnutrition among 
children have been on the rise every year, if so, the details thereof for the last three 
years, State-wise;

(b) whether the policies of Government have failed to effectively control malnutrition 
and starvation which is causing misery to the extremely poor people; and

(c) whether it is a fact that efforts to achieve the goals of Millennium Development 
Plan have met with failure, if so, the details thereof?

† Original notice of the question was received in Hindi.
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THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) As per Rapid Survey on Children (RSoC) 
2013-14 commissioned by the Ministry of Women and Child Development, there 
is a reduction in underweight among chidren under 5 years of age from 42.5% in 
NFHS-3 to 29.4%, stunting from 48% in NFHS-3 to 38.7% and wasting from 19.8% 
in NFHS-3 to 15.1% in RSoC.

(b) Malnutrition is a multi-faceted problem and is not a direct cause of death 
but contributes to mortality and morbidity by reducing resistance to infections.

(c) As per the Millennium Development Goals India Country Report, 2015, 
the proportion of underweight children below 3 years is estimated at 52% in 1990. 
In order to meet the MDG target, the proportion of under-weight children should 
decrease to 26% by 2015. The National Family Health Survey (NFHS) shows that 
the proportion of under-weight children below 3 years declined from 43% in 1998-99 
to 40% in 2005-06. At this rate of decline the proportion of underweight children 
below 3 years is expected to reduce to 33% by 2015 which indicates India is falling 
short of the target.

Funds allotted for Beti Bachao Beti Padhao Scheme

†1436. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of WOMEN 
AND CHILD DEVELOPMENT be pleased to state:

(a) whether Government has formulated any new schemes to provide the best 
and	 direct	 benefit	 to	 women	 and	 children	 during	 the	 last	 two	 years,	 if	 so,	 the	 details	
thereof;

(b) the achievements of Government’s Beti Bachao, Beti Padhao Scheme during 
the last one year, the details thereof, State-wise; and

(c) the funds allotted and spent for Beti Bachao, Beti Padhao Scheme during 
the year 2015-16, the details thereof? 

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) Though legislative framework has been in place to 
address issues of women and children, the Ministry has undertaken important schematic 
interventions to enable access to justice and attendant services. One Stop Centre (OSC) 
and Women Helpline Scheme have been sanctioned to provide integrated support, 
assistance and 24 hours immediate and emergency response to women affected by 
violence. Both the schemes are being implemented since 1st April, 2015. 

† Original notice of the question was received in Hindi.
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To address the issues of declining Child Sex Ratio as disempowerment of women 
on a life cycle continuum, Government has launched Beti Bachao Beti Padhao Scheme 
in January, 2015 with multisectoral interventions also involving Ministry of Health 
and Family Welfare and Ministry of Human Resource Development. Advocacy and 
Awareness has also been taken up.

Swadhar Greh Scheme has been formulated by merging Swadhar Scheme and Short 
Stay	Homes	 of	 the	Ministry,	 is	 for	 rehabilitation	 of	 women	 in	 difficult	 circumstances.	
The	 revised	 financial	 norms	 are	 effective	 from	 1.1.2016.

(b) and (c) The overall objective of Beti Bachao Beti Padhao (BBBP) Scheme is to 
improve declining Child Sex Ratio in the country and create an enabling environment 
for the education of girl child and this requires long-term attitudinal change. The 
Scheme is being implemented through the State Government/UT Administration. 
The BBBP Scheme has just completed its one year of implementation and it is in 
nascent stage for assessing its impact, although the Scheme has been received well. 
In the last one year, several local innovative interventions have been demonstrated by 
the Districts. This has resulted in increased awareness, sensitization and conscience 
building around the issue of declining CSR in the public domain. Funds amounting 
to `	 63.67	 crore	 were	 released	 during	 the	 financial	 year	 2015-16	 under	 the	 scheme.	

Malnourished children in the country

†1437. SHRI HARIVANSH: Will the Minister of WOMEN AND CHILD 
DEVELOPMENT be pleased to state:

(a) whether the welfare schemes for children and women have been affected by 
the reduction in budgetary allocation of the Central Government;

(b) the number of malnourished children in the country State-wise as per Ministry; 
and

(c) the reasons for which the cases of malnutrition is declining but not getting 
completely eradicated?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA	 SANJAY	 GANDHI):	 (a)	 No,	 Sir.	 There	 is	 no	 deficiency	 of	 funds	 under	
ICDS	 Scheme.	 During	 the	 financial	 year	 2015-16,	 a	 sum	 of	 ` 15438.93 crore was 
released to the States/UTs for implementation of ICDS Scheme.

(b) State-wise number of malnourished and severely malnourished children as 
per the Ministry across the country is given in the Statement (See below).

† Original notice of the question was received in Hindi.
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(c) The problem of malnutrition is multi-dimensional and inter-generational in 
nature and important determinants are inadequate access to food, health services, safe 
drinking water, sanitation and environmental conditions, educational levels, income 
and socio-cultural factors like early marriage, etc. Situation is further compounded by 
ignorance about nutritional needs of infants and young children and repeated infections. 
The nutritional status of the population is outcome of complex and inter-related set 
of factors which cannot be addressed by a single sector/intervention alone. Further, 
the problem of malnutrition being multifaceted in nature needs well coordinated 
efforts from different sectors such as agriculture including horticulture, food, health, 
rural development, biotechnology, water and sanitation, education, information and 
broadcasting, among others.

The Government has accorded high priority to the issue of malnutrition and has 
taken several measures through several schemes/programmes of different Ministries/
Departments through State Governments/UT Administrations.

The malnutrition levels in the country have shown a declining trend especially 
among children. As per the recent Rapid Survey on Children (RSoC), 2013-14, 29.4% 
children under 5 years of age are underweight, 38.7% are stunted and 15.1% are 
wasted which is a reduction from the previous NFHS- 3 levels. With the continuing 
attention to nutrition and the cumulative effect of various schemes, the levels are 
expected to improve further.

Statement

State-wise number of malnourished and severly malnourished 
children across the country 

Nutritional Status of Children under ICDS Scheme as on 31.12.2015

Sl. 
No.

State/UT Classification	 of	 Nutritional	 Status	 of	 Children	

Total children 
weighed

Normal Grade-I Grade-II Grade-III 
& IV

1     2 3 4 5 6 7

1. Andhra Pradesh 3042624 2453205 573921 0 15498

2. Telangana 1969690 1484187 469677 0 15826

3. Arunachal Pradesh 110573 110161 396 16 0

4. Assam 3111132 2183222 457811 0 470099

5. Bihar 4215982 2231509 1503589 0 480884

6. Chhattisgarh 2289000 1559972 581685 0 147343

7. Goa 56595 49287 7245 0 63

8. Gujarat 3787008 3508289 244860 0 10514
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1     2 3 4 5 6 7

9. Haryana 2183038 1859764 312760 0 10514

10. Himachal Pradesh 463911 411156 52155 0 600

11. Jammu and Kashmir 346577 294859 51698 0 20

12. Jharkhand 2663981 1944556 112836 533500 73089

13. Karnataka 4204846 3114068 1063838 0 26940

14. Kerala 1654519 1293477 354926 0 6116

15. Madhya Pradesh 7098290 5718727 1255831 0 123732

16. Maharashtra 6240018 5559915 581520 0 98583

17. Manipur 254498 230304 16869 7285 40

18. Meghalaya 310216 260047 49924 0 245

19. Mizoram 85628 79180 6307 0 141

20. Nagaland 281582 280887 384 0 311

21. Odisha 3937951 2948548 933827 0 55576

22. Punjab 1748197 1414131 333745 0 321

23. Rajasthan 3792060 2866733 916774 0 8553

24. Sikkim 30333 29725 589 0 19

25. Tamil Nadu 4028744 3644833 381663 0 2248

26. Tripura 303008 269503 32966 0 539

27. Uttar Pradesh 20736461 14998257 4329326 0 1408878

28. Uttarakhand 804435 764065 36666 0 3704

29. West Bengal 6067100 5039756 987626 0 39718

30. Andaman and Nicobar 
Islands

14014 12623 1320 0 71

31. Chandigarh 56870 46940 9597 0 333

32. Delhi 617569 489546 123684 3379 960

33. Dadra and Nagar Haveli 17382 13075 4280 0 27

34. Daman and Diu 7020 7020 0 0 0

35. Lakshadweep 3709 2447 924 338 0

36. Puducherry 30261 21897 7791 573 0

 all IndIa 86564822 67195871 15799010 545091 3024850

Note: Moderately malnourished children (Grade-I and Grade-II). Severely malnourished children are those children 
which are in Grade-III and IV.
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Economic empowerment status of women

1438. SHRIMATI RAJANI PATIL: Will the Minister of WOMEN AND CHILD 
DEVELOPMENT be pleased to state:

(a) the latest details of the women’s economic empowerment status in the country;

(b) the details of Government schemes for economic empowerment of women 
in the country; 

(c) whether Government has made any assessment/survey of number of women 
who have been benefited from the schemes being implemented for economic 
empowerment of rural women in the country; 

(d) if so, the details thereof State/UT-wise; and 

(e) if not, the reasons therefor?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) The status of women’s economic empowerment 
is measured by three key indicators, namely, Workforce Participation Rate (WPR) 
released	 in	 the	 Census	 by	 the	 office	 of	 Registrar	 General	 of	 India,	 Labour	 Force	
Participation Rate (LFPR) and Worker Population Ratio (WPR) released in the National 
Sample	 Survey	 by	 the	 office	 of	Ministry	 of	 Statistics	 and	 Programme	 Implementation	
through its NSS rounds on Employment and Unemployment Survey. 

Workforce Participation Rate:

As per Census 2011, the workforce participation rate for females is 25.51% against 
53.26% for males. Rural sector has a better female workforce participation rate of 
30.02% compared with 53.03% for males whereas for urban sector the participation 
rate of females trails at 15.44% against 53.76% for males.

Labour Force Participation Rate:

According to NSS 68th round (2011-12) on Employment and Unemployment, 
in rural sector, LFPR is about 25% for females and 55% for males; and in urban 
sector LFPR is about 16% for females and 56% for males.

Worker Population Ratio:

NSS 68th round results indicate that the worker population ratio for females in 
rural sector is about 24.8% in 2011-12 and 54.3% for males. In Urban sector, the 
ratio is 14.7% for females and 54.6% for males. 

(b) The Ministry of Women and Child Development is implementing the following 
Schemes for economic empowerment of women in the country:
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(i) Support to Training and Employment Programme for Women (STEP) to 
ensure sustainable employment and income generation for marginalized and 
asset-less rural and urban poor women across the country; 

(ii)	 Rastriya	Mahila	Kosh	 (RMK)	 to	 extend	micro-finance	 services	 to	 bring	 about	
socio-economic upliftment of poor women; 

(iii) National Misssion for Empowerment of Women (NMEW) to strengthen the 
overall processes that promote all round development of Women; 

(iv) Rajiv Gandhi Scheme for Empowerment of Adolescent Girls-Sabla for all-
round development of adolescent girls of 11-18 years by making them self-
reliant by facilitating access to learning, health and nutrition; 

(v) Working Women Hostels for ensuring safe accommodation for women working 
away from their place of residence;

(vi) Indira Gandhi Matritva Sahayog Yojana (IGMSY) has been contributing 
towards better enabling environment by providing cash incentives for improved 
health and nutrition to pregnant and nursing mothers;

(vii) Gender Budgeting has been adopted as a tool for mainstreaming gender 
perspective at various stages of planning, budgeting, implementation, impact 
assessment and revisiting of policy/programme objectives and allocations.

(c) to (e) The Ministry of Women and Child Development, regularly assesses/ 
monitors the implementation of its Schemes/Programs including those for economic 
empowerment of rural women in the country.

Amending the Juvenile Justice (Care and Protection of Children) Act, 2000

1439. SHRIMATI RENUKA CHOWDHURY: Will the Minister of WOMEN AND 
CHILD DEVELOPMENT be pleased to state:

(a) whether there is no provision in Juvenile Justice (Care and Protection of 
Children) Act, 2000 about vicious, unregenerate and convicted juvenile, who despite 
having undergone the reformation process for maximum penalty continue to be a 
menace to society, if so, the details thereof; and

(b) the steps taken by Government to plug the loopholes in the Act?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI 
MANEKA SANJAY GANDHI): (a) and (b) The Government has recently enacted the 
Juvenile Justice (Care and Protection of Children) Act, 2015 (JJ Act, 2015) repealing 
the Juvenile Justice (Care and Protection of Children) Act, 2000 to overcome the 
problems that were faced in the implementation of the JJ Act, 2000. The JJ Act, 
2015 has came into effect from 15th January, 2016. Amongst the various provisions 
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of the JJ Act, 2015 there are special provisions to deal with children in the age 
group of 16-18 years who commit heinous offences which will act as deterrent, for 
such children.

1440. [The question was cancelled].

———— 

STATEMENT BY MINISTER CORRECTING ANSWER TO QUESTION

MR. CHAIRMAN: Now, Statement by the Minister, correcting the answer to question.

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI MANEKA 
SANJAY GANDHI): Sir, I beg to lay on the Table, a Statement (in English and 
Hindi) correcting the answer to Unstarred Question 1586 given in the Rajya Sabha 
on the 10th March, 2016 regarding 'Reproductive Rights of Women'.

MR. CHAIRMAN: The House is adjourned till 2.00 p.m.

The House then adjourned for lunch at one of the clock.

————

The House reassembled after lunch at two minutes past two of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

RE. DEMAND FOR AUTHENTICATION OF DOCUMENTS

MR. DEPUTY CHAIRMAN: Yes, Calling Attention.

SHRI JAIRAM RAMESH (Andhra Pradesh): Mr. Deputy Chairman, Sir, I have 
a query.

MR. DEPUTY CHAIRMAN: Yes.

SHRI JAIRAM RAMESH: Sir, yesterday and today, you asked a particular 
Member of the House to authenticate the documents that he used yesterday for a 
series of insinuations and innuendos.

MR. DEPUTY CHAIRMAN: Okay.

SHRI JAIRAM RAMESH: Have those documents been authenticated? Have they 
been submitted to the House? ...(Interruptions)... Have all those documents been 
submitted? Have all those documents been authenticated? Are all available for us 
to ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: Please, please. If it is authenticated and placed 
on the Table of the House, it will be available for everybody. ...(Interruptions)... I 
will get it examined.

SHRI JAIRAM RAMESH: Sir, my question is very simple.

MR. DEPUTY CHAIRMAN: I will get it examined. ...(Interruptions)... I will 
get it examined. ..(Interruptions)...

SHRI JAIRAM RAMESH: Sir, how long will it take? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no.

SHRI JAIRAM RAMESH: Because charges have already been heard. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: I told you. ...(Interruptions)... My directions. 
...(Interruptions)...

SHRI JAIRAM RAMESH: Sir, I want to raise one issue.

MR. DEPUTY CHAIRMAN: No, please.

SHRI JAIRAM RAMESH: Repeatedly, you say if the comments are objectionable, 
I will expundge these comments. But, can you expunge on YouTube? Can you expunge 
on television? You may expunge from the records of the House. But what he has 
said has already appeared on YouTube. It has already appeared on TV channels. So, 
Sir, it is very important.

MR. DEPUTY CHAIRMAN: But what can I do?

SHRI JAIRAM RAMESH: Sir, I raised this issue yesterday when he used what 
I believe are bogus documents. ....(Interruptions)... He should have authenticated 
it. He has not authenticated it till now. ...(Interruptions)... Please enforce the time 
schedule for this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: The Secretary-General will put me up a note as 
to whether it is authenticated or not.

SHRI JAIRAM RAMESH: Sir, all documents.

MR. DEPUTY CHAIRMAN: Whatever I said. Whatever I said. Whatever I said.

SHRI JAIRAM RAMESH: Sir, what about my notice for Short Duration 
Discussion? One week has gone. The hon. Minister made a commitment on the 
floor of the House. I want to know what the status is, Sir.

MR. DEPUTY CHAIRMAN: The Minister said whatever is the decision of the 
Chairman, they will comply with that. Isn't it?
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THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS  
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Yes, Sir.

MR. DEPUTY CHAIRMAN: That is what you said — "I will comply with the 
hon. Chairman."

SHRI JAIRAM RAMESH: Sir, you always convey.

MR. DEPUTY CHAIRMAN: I will do that. I will do that. ...(Interruptions)...

SHRI JAIRAM RAMESH: How long will it take? One week has already gone 
by. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You can meet hon. Chairman also. Nothing prevents 
you from meeting him. ...(Interruptions)... You can do that also.

Now, we take up the Calling Attention to the Matter of Urgent Public Importance. 
Shri Tapan Kumar Sen.

CALLING ATTENTION TO THE MATTER OF URGENT PUBLIC IMPORTANCE 

Repeated incidents of violence against cattle traders in  
various parts of the country

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I beg to call the attention of 
Minister of Home Affairs to the repeated incidents of violence against the cattle 
traders in various parts of the country.

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS  
(SHRI KIREN RIJIJU): Sir, 'Police' and 'Public Order' are State subjects under the 
Seventh Schedule of the Constitution of India and, therefore, the State Governments 
are primarily responsible for prevention, detection, registration and investigation of 
crime and for prosecuting the criminals through the machinery of their law enforcement 
agencies, as also for protecting the life and property of the citizens. 

During 2015, instances of cow and beef transport-related issues have been recorded 
in Uttar Pradesh, Gujarat, Madhya Pradesh, Maharashtra, Haryana, Jharkhand, Odisha, 
Rajasthan, Karnataka, Andhra Pradesh, Delhi, Uttarakhand, Himachal Pradesh and 
Punjab. Out of these, 13 instances had resulted in Hindu-Muslim communal incidents.

During 2016, instances of cow and beef transport-related issues have been 
recorded in the States of Delhi, Gujarat, Haryana, Jharkhand, Jammu and Kashmir, 
Karnataka, Madhya Pradesh, Maharashtra, Rajasthan, Odisha and Uttar Pradesh. Out 
of these, eight instances have again resulted in Hindu-Muslim communal incidents.
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As Police and Public Order are subjects related to State Governments, therefore, 
the State Governments are responsible for taking action on the incidents. In order 
to ensure that such incidents do not recur, the State Governments are required to 
take swift and strict action. And, indeed in any incident or violation of laws, FIRs 
are registered and investigation carried out and action as per law is taken and it 
is expected to be carried to its logical conclusion. On the request of the State 
Governments, the Central Police Forces are made available to the State Governments 
to maintain law and order as and when required. ...(Interruptions)...

�ी के. सी. त्यागी (बिहार): सर, यह होम बमबि स्ट्री का ियाि है या बवशव बहंदू पबर षद का? 
...(व्वधयान)... सर, यह होम बमबि स्टर का स्टटे्टमें्ट है या बवशव बहंदू पबर षद करी �ैस बरलरीज़ 
है? ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: No, please. ...(Interruptions)... Now, Shri Tapan 
Kumar Sen.

SHRI TAPAN KUMAR SEN: Sir, the issue for which the Call Attention is 
requested for, most unfortunately, the manner in which the Ministry has responded, 
the whole issue is so much undermined and undervalued — maybe with a deliberate 
approach — that it looks as if it is not more than a law and order situation and 
nothing else although the hon. Minister also knows it. He is a very seasoned and 
senior politician. He also knows. What is its content? In the report, at least, it 
has been admitted in one sentence that '13 instances resulted in Hindu-Muslim 
communal incidents'. The issue has got a clear political communal content, and, on 
that aspect itself, I have tried to draw the attention of the House and the attention 
of the Minister. It is not just a sporadic incident. But in the report it has been 
admitted that in various incidents, cattle traders are being pounced upon. They are 
incidents. They have just mentioned that it is an incident. But the fact remains that 
it is not an incident. It is an organized and manufactured design of pouncing upon, 
targeting the cattle traders. All of them are minorities. Why is an organized group 
of mob having clear patronage of the concerned Administration and the concerned 
ruling polity in most of the places? So, it is an attack on the cattle traders. This 
is one of those various incidents on which a most unhealthy, perverse, degenerated 
atmosphere is being sought to be created in our society to bring about a different 
kind of polarization and regimentation together for narrow political gains. I think, in 
a most summarized manner, it can be expressed and represented like that. I would 
urge upon the hon. Minister to ponder over that. It is just not some instance where 
the administration needs to be straightened up. If this unhealthy atmosphere and a 
feeling of apprehension among the various segments of population continues, if severe 
trust deficit gets inbuilt in our society, in our country, I don't think it would be 
conducive to good governance, to growth, to the overall development of humanity, or 

[Shri Kiren Rijiju]
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to the various projects that you claim to be adopting for the country's development. 
I think that needs to be pinned down.

Sir, the most brutal expression of this took place in March, in Latehar, where a 
group of cattle traders was attacked, and brutality was expressed by publicly hanging 
them on trees. In any civilized society, can you ever conceive that? Can you wash off 
your hands by saying, it is an issue of the State Government, it is a State subject, or 
that law and order is a State subject? Even if you go by the logic that it is an issue 
of the State Government, can you really deny that that particular State Government 
belongs to your political Party? Can you wash your hands away? It is in Latehar 
that the most brutal expression has taken place. Similar incidents have taken place in 
Haryana and other States. You have mentioned that in your Statement. And, in every 
case, there is a communal angle to it. A group, an organized mob, belonging to your 
fringe organizations, some Sena and others, is creating a most unhealthy atmosphere 
and creating a situation of threat and intimidation in the society. I have witnessed 
every incident of chasing cattle traders, not just one. None of them is a spontaneous 
incident. Each one of them is an organized, pre-meditated action. That is why, I 
would like to draw your attention and ask if this should continue. Will you continue 
to utilize this fringe group to create some sort of restiveness and insecurity in the 
society, to bring about polarization, disunity and divisiveness among the people. Our 
whole democratic polity stands weakened by this, which is the lifeline of our whole 
system. I believe, it must also be the lifeline of your Government. That is the moot 
point on which we expect the Government to respond. But, what do we see? It is 
not just cattle traders. What happened in Dadri, in the case of Mohammad Akhlaq?  
What I eat will be dictated by you! It is most unfortunate. The Constitution does 
not permit you to do that. I am not saying, you have done it. But you know who 
the people are who have done it. You know who they are. You always know who 
the people are who do such things. There is the Mohammed Akhlaq case that has 
happened. It was an organized mob. Out of 2,500 people who resided in that village, 
hardly 50 people belonged to the minority community. Since morning, there was an 
announcement; one after the other, incidents happened. Now, immediately after that, 
what was the statement made by your different MPs and MLAs? I would not like 
to quote them here, but everybody substantiated… ...(Time-bell rings)... Sir, please; 
I think I still have some more time as an initiator.

MR. DEPUTY CHAIRMAN: It is already seven minutes.

SHRI TAPAN KUMAR SEN: Sir, ten minutes, please. You know that it has 
happened in an organized manner, thought of well in advance. It was done in 
an organized manner. And in many other forms it is happening — cattle traders, 
Akhlaq incident and boys belonging to a minority community are being forced to 
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eat something which they should not eat. You are so sensitive about beef, but you 
put pork on some minority boy's face and you don't bother about it. This is being 
held and this is being held with the indulgence of the administration and of the 
ruling Government. This is being done by your different fringe groups of Sangh 
Parivar and in this atmosphere, I believe, if somebody thinks that they are going 
to gain politically, they will not gain politically. It will create such anarchy in the 
society where everybody will stand to lose. I will appeal to that basic human sense 
which should prevail upon the Government that they should leave this short-cut 
method of political polarization. They should leave this short-cut method of political 
polarization by bringing out a divide among the people and utilising this communal 
component in the society to create an unhealthy perverse situation of disunity. That 
cannot be in the interest of the people. There is a serious situation of insecurity 
among the people. One after another incidents are taking place. On an average, 
every month 58 communal incidents are taking place. In 2015, as per the Report 
of the Home Ministry, there were more than 640 incidents. It is as per your Home 
Ministry's Report. It is so much proliferating and spreading over the country. Once 
this religion-based and this kind of divisive activity is exercised, it spills over to 
other segments. There are attacks on dalits; there are attacks on other disadvantaged 
groups of population and that is being utilized as a fodder to divide people and 
create tension and bring about a different kind of polarization. During the election 
time, they raise their heads. So, without seeking to make any political score, I like 
to urge upon the Government and I like to urge the good sense of the Government 
...(Time-bell rings)... I am just concluding, Sir. Instead of making this formal statement, 
you should seriously go into the issue. When your own people, MLAs and MPs, say 
something, you say that this kind of statement is not allowed and this is not the 
official position. At the same time, if there is no visible action against them who 
make such statements, who have justified Mohd. Akhlaq's murder, who have justified 
the burning of dalit family by calling them 'cats and dogs', your non-endorsement 
doesn't carry any sense. * and so many other things are there. Definitely you will 
not be endorsing them from the seat of the Government. I can understand it. At the 
same time, unless no action is taken against those who have uttered those words 
and those who are working day and night in creating that perversion within the 
society by rousing the communal hatred among the people, your non-endorsement 
doesn't carry any sense and any credibility. ...(Time-bell rings)... So, I urge upon 
the Government to respond to this whether they are going to change the content, 
component and design of their politics that they are playing. This is also reflected 
in various other societies, educational institutions, universities. ...(Time-bell rings)... 
I am just concluding. I urge the Government to see and respond to that and take 

[Shri Tapan Kumar Sen]

* Expunged as ordered by the Chair.
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a concrete position in the interest of our nation and in the interest of the overall 
growth and prosperity of the nation. Thank you.

�ी मेघरयाज जैन (मधय �दटेश): आप पशुओं करी िात कर रहटे हैं तो ...(व्वधयान)...

�ी तपन कुमयार सेन: आप कया िोल रहटे हैं? ...(व्वधयान)... What are you saying? 
...(Interruptions)... इ ंसाि भरी एक पशु है। ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: Now, please sit down. ...(Interruptions)... Sit down. 
...(Interruptions)...

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): I associate myself with the 
mention of the hon. Member. ...(Interruptions)...

SHRI D. BANDYOPADHYAY (West Bengal): I also associate myself with the 
mention of the hon. Member. ...(Interruptions)...

�ीमती झरनया दयास बैद्य (ब�पुरा): सर, मैं माििरीय सदसय कटे  वकतवय सटे सवयं को संिद्ध 
करतरी हंू। ...(व्वधयान)...

�ी अरवव नद कुमयार वसंह (उत्तर �दटेश): सर, मैं माििरीय सदसय कटे  वकतवय सटे सवयं को 
संिद्ध करता हंू। ...(व्वधयान)...

�ी ववशम्भर �सयाद वनषयाद (उत्तर �दटेश): सर, मैं माििरीय सदसय कटे  वकतवय सटे सवयं को 
संिद्ध करता हंू। ...(व्वधयान)...

�ी आलोक वतवयारी (उत्तर �दटेश): सर, मैं माििरीय सदसय कटे  वकतवय सटे सवयं को संिद्ध 
करता हंू। ...(व्वधयान)...

�ी गुलयाम रसूल बवल ् यावी (बिहार): सर, मैं माििरीय सदसय कटे  वकतवय सटे सवयं को संिद्ध 
करता हंू। ...(व्वधयान)...

کو خود  سے  وکتوے  کے  سدسئے  مانئّے  بھی  ميں  سر،   : (بہار)  بلياوی  رسول  غلام   جناب 
۔۔۔(مداخلت(۔۔۔ ہوں  کرتا  سمبدّ 

MR. DEPUTY CHAIRMAN: Mr. Tapan Kumar, sit down. ...(Interruptions)... Nothing 
will go on record. ...(Interruptions)... Nothing will go on record. ...(Interruptions)...

SHRI TAPAN KUMAR SEN:*

MR. DEPUTY CHAIRMAN: Nothing will go on record. ...(Interruptions)... That 
is not going on record. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: *

† Transliteration in Urdu script.
* Not recorded.

†
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MR. DEPUTY CHAIRMAN: That is not going on record. ...(Interruptions)... 
Nothing is going on record. Mr. Tapan Kumar Sen sit down. You had your say. 
Now, I have eight names for asking questions. Each one can take three minutes. The 
questions should be asked within three minutes. Shri D. Raja; after three minutes, 
I will ring the bell and then you have to stop.

SHRI D. RAJA (Tamil Nadu): Sir, as my respected colleague, Shri K.C. Tyagi, 
questioned whether it is a statement by the VHP or the Home Ministry...

SHRI K. C. TYAGI: Bajrang Dal also.

SHRI D. RAJA: Yes, Bajrang Dal also. I will not go to that extent. ...(Interruptions)...

�ी मेघरयाज जैन: *

MR. DEPUTY CHAIRMAN: Don't look there; address the Chair.

SHRI D. RAJA: I take this statement as the Ministry's statement.

MR. DEPUTY CHAIRMAN: And, everybody has to address the Chair, not 
anybody else. ...(Interruptions)...

�ी मेघरयाज जैन: *

MR. DEPUTY CHAIRMAN: Don't look there. That is not going on record. 
...(Interruptions)...

SHRI D. RAJA: Sir, I take this as the statement given by the Home Minister. 
...(Interruptions)...

�ी तपन कुमयार सेन: *

SHRI D. RAJA: And, I am happy that the Home Minister himself is present to 
listen to what the Members are going to say on this subject. Sir, what is happening 
today is not just about police and public order. If they are related to police and public 
order in the States, we know how to take up that in the States, but to safeguard the 
communal harmony, to safeguard the social harmony, to protect the secular fabric of 
our country and society is the responsibility of the Union Government. I think you 
will not differ with me. It is your responsibility. How come, in the name of cow, in 
the name of beef eating, the Muslims are targeted for attack, the dalits are targeted 
for attack? It is the fundamental question you will have to address.

Sir, regarding our Constitution, we have observed the 125th Birth Anniversary 
of Dr. Ambedkar and we hailed the Constitution. The Constitution is a secular 
one. The Constitution is a democratic republican Constitution. It is not a theocratic 

* Not recorded.
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Constitution. Now, I am asking you: How come some people take the right in their 
hands to dictate what people should eat and they should not eat? I am asking you: 
Who are they to dictate people?

MR. DEPUTY CHAIRMAN: Address the Chair.

SHRI D. RAJA: I am addressing you, Sir. Who are they to dictate people 
whether people should eat beef or not? It is the choice of the people. Food habit 
is a part of our culture. It gets evolved during the historic course of humanity, and 
how come groups emerge in the name of protecting cow? They think that Muslims 
must be attacked in the name of cow, dalits should be attacked in the name of 
cow, adivasis should be attacked in the name of cow. Are we living in a civilized 
society? Are we living in a civilized nation or not? What is the responsibility of 
the Government? If the Government thinks that these are all State subjects and let 
the State Governments deal with that, then what is the responsibility of the Central 
Government? You please tell us as to what is the responsibility of the Central 
Government. Is it not the responsibility of the Government to uphold the Constitution, 
protect and safeguard the values of the Constitution? These are all violations of 
the Constitution. What they do in the name of cow, what they do in the name of 
fighting beef eating is violation of the Constitution. And, what is the response from 
the Government? What is the action taken against these people? Sir, we can change 
the minds, but it is very difficult to change the mindset. There is a mindset and 
it is the * mindset. I take the name, * mindset, and BJP...(Interruptions)... I am 
questioning. You answer when you speak. ...(Interruptions)... When you speak, you 
answer to me. ...(Interruptions)... I have no problem. ...(Interruptions)... Sir, how 
come...(Interruptions)...

MR. DEPUTY CHAIRMAN: Time is over. ...(Interruptions)...

SHRI D. RAJA: Sir, I am asking you ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Time is over. ...(Interruptions)...

SHRI D. RAJA: Can you justify what is happening in the country - killing of 
Muslims, killing of dalits? Can you justify?

MR. DEPUTY CHAIRMAN: All right; that is over. Time is over.

SHRI D. RAJA: Let us be truthful to this Parliament. Let us be truthful to the 
nation. Let us be truthful to the Constitution.

MR. DEPUTY CHAIRMAN: Okay; Shri Gulam Rasool Balyawi ...(Interruptions)...

* Expunged as ordered by the Chair.
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SHRI D. RAJA: What is happening in this country? It is nothing but communal 
fascism.

MR. DEPUTY CHAIRMAN: Mr. D. Raja, your time is over.

SHRI D. RAJA: This communal fascism is emerging. ...(Interruptions)...

�ी उपस्भयापवत : �री गुलाम रसूल िबल यावरी। आप अपिरी िात तरीि बमि्ट में कबह ए।

�ी गुलयाम रसूल बवल ् यावी: सर, थोड़ा सा समय और िढ़ा दरीबजए।

ديجئے۔ بڑھا  اور  وقت  سا  تھوڑا  سر،   : بلياوی  رسول  غلام  جناب 

�ी उपस्भयापवत : ठरीक है, आप िोबलए।

�ी गुलयाम रसूल बवल ् यावी: सर, मैं आपका शुब�या अदा करता हँू। सर, 29 मार्च को मैंिटे 
बजस बहसाि सटे सुलगतटे हुए लातटेहार कटे  उि मज़लुमों कटे  दद्च को ियाि बकया और सदि कटे  पूरटे 
अपोबजशि िटे बजस तरह सटे एकजु्टता करी अलामत पटेश करी, उससटे ्ूट्टतटे हुए बदलों को काफरी 
उममरीद िंधरी है। मैं अपिरी पा्टटी करी तरफ सटे खास तौर सटे गुलाम ििरी आज़ाद साहि का, सरीताराम 
यटेरुररी साहि का, डरी. राजा साहि का, िरटेश अ�वाल जरी का और अपिटे िटेता, आदरणरीय शरद 
यादव जरी का िहुत-िहुत शुब�या अदा करता हँू बक इनहोंिटे िहुत बहममत दरी।

सर, यह बसफ्च  लातटेहार का मामला िहीं है। वबर षठ िटेता, तपि दा िटे सहरी कहा है बक यह 
सरकार करी बरपो्ट्च है या बकसरी संगठि करी बरपो्ट्च है? समाज में िरीरटे करी तरफ जो आग जा 
रहरी है, वह ऊपर सटे हरी जा रहरी है। सर, मैं आपकटे  माधयम सटे ितािा राहता हँू, आप सिको 
याद होगा बक वबर षठ िटेता, मं�री जि यह कहें बक बजसको िरीफ खािा हो, वह पाबकसताि रला 
जाए, बजसको यह करिा हो, वह पाबकसताि रला जाए, माििरीय मं�री महोदय िैठटे हैं, आप हरी 
कटे  कटे बििटे्ट कटे  मं�री िटे ओपिलरी और खुलटेआम तौर सटे कहा था बक मैं िरीफ खाऊंगा, बजसको 
जहा ं भटेजिा हो, भटेज कर बदखा दटे। मैं राहंूगा बक सिसटे पहलटे उिको कटे बििटे्ट सटे बिकाल दटेिा 
राबहए, िाद में उिको दटेश सटे भटेजिटे करी िात करिरी राबहए। मैं समझता हँू बक राजय सरकार 
करी िातें करकटे , लॉ एणड ऑड्चर करी िात करकटे  दटेश कटे  संबवधाि को कमजोर करिटे का �यास 
बकया जा रहा है। सर, यह वह तसवरीर है, बजसको दटेखा जा सकता है, अं�टेजों िटे भरी इस तरह 
सटे फा ंसरी िहीं दरी होगरी। आज तो पूरा दटेश जाि रहा है बक कोई मुद्ा िहीं है। महोदय, मैं आपसटे 
जाििा राहंूगा बक आप सवयं बजस कुसटी पर िैठटे हैं और बजतिटे माििरीय सदसय अपिरी सरी्ट पर 
िैठटे हैं, इस पर भरी लटेदर लगा है। कृपा करकटे  यह भरी िता दटेिा राबहए बक यह बकस जािवर कटे  
रमड़टे करी ििरी हुई है ताबक कल को इस पर भरी कोई बववाद ि खड़ा हो सकटे ।

सर, बिहार में जैसटे हरी रुिाव आया, उससटे पहलटे वहा ं पर 'लव बजहाद', 'घर वापसरी' जैसटे 
कौि-कौि सटे ड्ामटे िहीं बकयटे गयटे? सत्ता तक पहंुरिटे कटे  बलए दटेश कटे  बहनदू, मुबसलम, बसख, ईसाई 
एकता को तोड़ कर भारत कटे  दुशमिों को मजिूत करिटे का यह �यास हो रहा है, बजसटे कोई 
भारतरीय िरदाशत िहीं कर सकता है और हम बकसरी भरी हाल में इसको सहि िहीं करेंगटे। बिहार 
कटे  रुिाव कटे  समय सटे पशुधि कटे  वयापाबरयों िटे, पशुधि कटे  िड़टे रैकटे ्ट रलािटे वालों िटे राजिरीबत 
में आिटे कटे  बलए पशुओं को सजा करकटे , उसटे माला पहिा करकटे  गा ंव-गांव घुमाया और उसकटे  

† Transliteration in Urdu script.

†
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गलटे में तखतरी डाल दरी गई बक तुम मटेररी सुरक्ा करो, मटेररी जाि खतरटे में है, लटेबकि मैं बिहार करी 
जिता को सैलयू्ट करता हँू, बिहार करी जिता को धनयवाद करता हँू बक इिकटे  सारटे मंसूिटे फटे ल 
हो गए और मैं उि पशुओं को भरी िड़टे अदि सटे सलाम करता हँू, बजि पशुओं िटे कहा था बक 
हमसटे दूध लटे लो, दटे दंूगा, हमसटे गोिर लटे लो, दटे दंूगा, लटेबकि हमसटे वो्ट करी उममरीद मत रखिा, 
यह िरीतरीश कुमार कटे  बलए बफकस बकया जा रुका है। यह महागठिंधि करी िात है।

सर, आज जहा ं लटे जाकर खड़ा बकया जा रहा है, इस वकत तो यह completely तौर सटे 
राजिरीबतक दल कटे  कुछ संयोबजत संगठि हैं, जो वो्ट मै्टरीबरयलस हैं, जो हबडि  यां फैं कतटे हैं, रमड़टे 
फैं कतटे हैं और सत्ता में पहंुरािटे कटे  बलए इस तरह कटे  mechanism का �योग करतटे हैं। अगर 
कािूि का हाथ इतिा हरी िड़ा है, तो दटेश में िैठटे जो दटेश को तोड़िटे वालटे श�ु हैं, पहलटे उिको 
पकड़िटे करी कोबशश कर लरी जाए। अगर ऐसा हो गया, तो आतंकवाबदयों करी औकात िहीं बक वटे 
हमारटे दटेश में घुस सकतटे हैं। उिमें इतिरी बहममत और क्मता िहीं है। मैं समझता हँू बक माििरीय 
मं�री महोदय िटे जो अभरी पढ़ कर सुिाया है, इस पर मैं िहुत जयादा िहीं कहंूगा। ...(सम् की 
घंटी)... सर, मैं एक बमि्ट में अपिरी िात समापत करता हँू।

सर, सींग का कारोिार है, हबडि  यों का कारोिार है, िोि फैबक्ट्यां इसरी दटेश में हैं, रमड़टे कटे  
िड़टे वयापाररी कौि-कौि हैं, उसकरी सूररी आिरी राबहए। बवदटेशों में िोि का पैसा कौि भटेज रहा है, 
इसकरी भरी सूररी आिरी राबहए। आंत का कारोिार कौि कर रहा है, इसकरी भरी सूररी आिरी राबहए। 
वटे कौि लोग हैं, जो बवदटेशों में पशुओं कटे  अंग, हडिरी और रमड़टे कटे  वयापाररी हैं? गोशत का सिसटे 
िड़ा वयापाररी कौि है? आपिटे कहा, मैं सवागत करता हँू। मैं तो कहँूगा बक बजतिटे भरी पशु हैं, 
सिकटे  वध पर पािंदरी लगा दरी जाए। िकरा, िकररी, मुगटी, गाय, िैल, यटे बजतिटे हैं, इिको मारिा 
िनद कर बदया जाए। ...(सम् की घंटी)... पूरा दटेश, मुसलमाि तो मुकममल तौर पर छोड़ रुका 
है, अि तो ब�ज रटेक बकया गया, पतरीलरी को रटेक बकया गया। अि एक बदि दसतरखवाि पर आ 
जाइए, उसको भरी रटेक कर लरीबजए बक उसका ्टटेस्ट बकतिा िबढ़ या होता है।

کو مارچ   29 سر  ہوں۔  کرتا  ادا  شکريہ  کا  اپٓ  ميں  سر،  (بہار(:  بلياوی  رسول  غلام   جناب 
اور کيا  بيان  کو  درد  کے  مظلموں  ان  کے  لاتيہار  ہوئے  سلگتے  سے  حساب  جس  نے   ميں 
ٹوٹتے سے  اس  کی،  پيش  علامات  جٹتاکی  ايک  سے  طرح  جس  نے  اپوزيشن  پورے  کے   سدن 
غلام سے  طور  خاص  سے  طرف  کی  پارٹی  اپنی  ميں  ہے۔  بندھی  اميد  کافی  کو  دلوں   ہوئے 
اور کا  جی  اگراوال  نريش  کا،  صاحب  راجہ  ڈاکٹر  کا،  صاحب  يچوری  سيتارام  کا،  صاحب  ازٓاد   نبی 
دی۔ ہمت  بہت  نے  انہوں  کہ  ہوں  کرتا  ادا  شکريہ  بہت  بہت  کا  جی  شرديادو  ادٓرنيئے  نيتا  اپنے 

کی سرکار  يہ  کہ  ہے  کہا  صحيح  نے  دا  تپن  نيتا،  سينئر  ہے،  نہيں  معاملہ  کا  لاتيہار  صرف  يہ   سر، 
وه ہے،  جارہی  اگٓ  جو  طرف  کی  نيچے  ميں  سماج  ہے؟  رپورٹ  کی  سنگٹھن  کسی  يا  ہے   رپورٹ 
اس آيا  اليکشن  ہی  جيسے  ميں  بہار  سر،  سے  مادھيم  کے  اپٓ  ميں  سر،  ہے۔  جارہی  ہی  سے   اوپر 
تک ستہّ  گئے  کئے  نہيں  ڈرامے  سے  کون  کون  واپسی'،  'گھر  'لو-جہاد'،  پر  وہاں  پہلے   سے 
دشمنوں کے  بھارت  کر  توڑ  کو  ايکتا  عيسائی  سکھہ،  مسلم،  ہندو،  کے  ديش  لئے۔  کے   پہنچنے 

کی کرنے  مضبوط  کو 

† Transliteration in Urdu script.

†
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حال بھی  کسی  ہم  اور  ہے۔  سکتا  کر  نہيں  برداشت  بھارتيہ  کوئی  جسے  ہے،  رہی  ہو  کوشش   يہ 
نے کاروباريوں  کے  پشو-دھن  سے  وقت  کے  اليکشن  کے  بہار  گے۔  کريں  نہيں  برداشت  اسے   ميں 
کرکے، سجا  کو  جانوروں  لئے  کے  آنے  ميں  راجنيتی  نے  والوں  چلانے  ريکٹ  بڑے  کے   پشو-دھن 
رہا جا  کيا  کھڑا  جاکر  لے  جہاں  آچ  سر،  گلے  کے  اس  اور  گھمايا  گاؤں-گاؤں  کر  پہنا  مالا   اسے 
جو ہيں،  سنگٹھن  سنيوجت  کچھہ  کے  دلوں  راجنيتک  سے  طور  مکمل  يہ  تو  وقت  اس   ہے، 
کے پہنچانے  ميں  ستہّ  اور  ہيں  پھينکتے  چمڑے  ہيں،  پھينکتے  ہڈّياں  جو  ہيں،  مٹيرئيلس   ووٹ 
ديش تو  ہے،  بڑا  ہی  اتنا  ہاتھہ  کا  قانون  اگر  ہيں۔  کرتے  استمعال  کا  ميکانزم  کے  طرح  اس   لئے 
جائے۔ لی  کر  کوشش  کی  پکڑنے  کو  ان  پہلے  ہيں،  دشمن  والے  توڑنے  کو  ديش  جو  بيٹھے،   ميں 
ہوں۔ سکتے  گھس  ميں  ديش  ہمارے  وه  کہ  نہيں  اوقات  کی  آتنک-واديوں  تو  گيا،  ہو  ايسا   اگر 
ابھی جو  نے  مہودے  منتری  مانئّے  کہ  ہوں  سمجھتا  ميں  ہے۔  نہيں  طاقت  اور  ہمّت  اتنی  ميں   ان 
ميں سر،  گھنٹی(۔۔۔  کی  ۔۔۔(وقت  گا  کہوں  نہيں  زياده  بہت  ميں  پر  اس  ہے،  سنايا  کر   پڑھہ 
ہے، کاروبار  کا  ہڈيوں  ہے،  کاروبار  کا  سينگ  سر،  ہوں۔  کرتا  ختم  بات  اپنی  ميں  منٹ   ايک 
لسٹ کی  ان  ہيں،  کون  کون  کاروباری  بڑے  کے  چمڑے  ہيں،  ميں  ديش  اسی  فيکٹرياں   بون 
کا آنت  چاہئے۔  آنی  لسٹ  بھی  کی  اس  ہے،  رہا  بھيج  کون  پيسہ  کا  بون  ميں  وديشوں  چاہئے   آنی 
ميں وديشوں  جو  ہيں،  لوگ  کون  وه  چاہئے۔  آنی  لسٹ  بھی  کی  اس  ہے،  رہا  کر  کون   کاروبار 
کاروباری بڑا  سے  سب  کا  گوشت  ہيں؟  کاروباری  کے  چمڑے  اور  ہڈی  انگ،  کے   جانوروں 
سب ہيں،  جانور  بھی  جتنے  کہ  گا  کہوں  تو  ميں  ہوں۔  کرتا  سواگت  ميں  کہا،  نے  آپ  ہے؟   کون 

ان ہيں،  جتنے  يہ  بيل،  گائيں،  مرغا،  بکری،  بکرا،  جائے۔  دی  لگا  پابندی  پر  ودّھہ  کے 

�ी उपस्भयापवत : िबल यावरी जरी, ठरीक है। अि आप िैबठए।

�ी गुलयाम रसूल बवल ् यावी: आपका िहुत-िहुत शुब�या बक आपिटे मुझटे िोलिटे का मौका 
बदया, लटेबकि अंत में मैं एक बरकवटेस्ट करँगा। जैसा बक सभरी सममाबित सदसयों िटे कहा है, मैं 
भरी माििरीय मं�री जरी सटे एक Joint Parliamentary Committee ििािटे कटे  बलए बवितरी करँगा, 
ताबक उि मज़लूमों को इंसाफ बमल सकटे  और आपसटे हमें उममरीद है बक आप सत्ता का िहीं, 

िललक  सरकार और दटेश करी शाि को ऊँरा करेंगटे, िहुत-िहुत शुब�या।

موقع کا  بولنے  مجھے  نے  آپ  کہ  شکريہ  بہت  بہت  کا  آپ   : بلياوی  رسول  غلام   جناب 
کہا نے  ممبروں  معزز  سبھی  کہ  جيسا  گا  کروں  درخواست  ايک  ميں  ميں،  آخر  ليکن   ديا، 
ونتی لئے  کے  بنانے  کميٹی'  پارليمنٹری  'جوائنٹ  ايک  سے  جی  منتری  مانئّے  بھی  ميں   ہے، 
ستہّ آپ  کہ  ہے  اميد  ہميں  سے  آپ  اور  سکے  مل  انصاف  کو  مظلوموں  ان  تاکہ  گا،   کروں 

شکريہ۔ بہت  بہت  گے،  کريں  اونچا  کو  شان  کی  ديش  اور  سرکار  بلکہ  نہيں،  ہی 

[�री गुलाम रसूल िबल यावरी]

† Transliteration in Urdu script.



Calling Attention to... [5 May, 2016] ...Urgent Public Importance 485

SHRI M. J. AKBAR (Jharkhand): Sir, I am grateful to my friend and old college 
mate, Tapan Sen, for raising this issue as well as for mentioning that there are atrocities 
against Dalits too. The most recent atrocity against Dalits, which has once again 
inflamed the nation has taken place in Kerala. And, as we know, while the crime 
was heinous enough, for me, an equally big crime was a fact that the police refused 
to register an FIR for four days. Who is accountable for this? Who is answerable 
for this dereliction of duty by the police? On whose instructions did the police not 
file an FIR? Sir, Latehar has been mentioned by our friends, and I am glad again, I 
have the honour of representing Jharkhand. A few days ago this incident was raised 
in the house. I think the House will agree with me that we abandon for a while 
our partisan requirements and come together to sort out a humanitarian problem, I 
went to Jharkhand. I made my inquiries. I spoke to the administration. I spoke to 
the Chief Minister. I would like to inform the House that within 24 hours, five of 
the eight accused were arrested. I am not going to name either the victims or the 
accused because I think it is not the purpose of the House to inflame passions any 
further, but how to douse them. The principal accused is a proven criminal with a 
record. His history includes extortion. There is peace now in the area. Action has 
been taken. Police has been moved. But since my hon. Friend, Mr. Sen, mentioned 
that certain political parties were involved, I normally would not mention because I 
do not believe that an individual's sins should be transferred to the party, I would 
like to mention that the principal accused belongs to a regional party of Jharkhand, 
and that regional party of Jharkhand is not a party in the coalition that is in office 
there. I hope this clarifies the situation.

Sir, we have an opportunity to speak in this august House on a sensitive subject, 
this is a subject with a history of wounds. It has a terrible past; this intersect between 
politics and religion has cost us very deeply. I think, perhaps I would request the 
House not merely to stand up in accusation but also perhaps to use the opportunity 
to introspect. Why are these things happening? Why have we not put this curse 
behind us? Why do these things occur? Sir, I can speak as a Muslim. I can speak 
as somebody who believes in Islam, and I would like to introspect with myself. Part 
of the problem is the understanding or misunderstanding or maligning or malicious 
maligning of my faith. Part of the problem lies in the fact that people of my faith 
had misused the faith in order to inflict violence upon us, and unacceptable, horrid 
levels of violence, including terrorism. The problem is being created on both sides 
leading... I don’t think I have the time basically to go into length on what this 
maligning is.

MR. DEPUTY CHAIRMAN: You can do that later, on some other occasion.
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SHRI M. J. AKBAR: I do would like to say with your permission, if I have 
just a minute or two, that we all know that Islam means Peace every faith. I cannot 
think of any faith in my studies or in my experience which says anything except 
Islam or which says Om Shanti. Islam itself is very clear ‘lakum dinukum waliyadin 
– your faith for you, my faith for me.’ This is a perfect definition of secularism 
which is from the Quran. Like Rafi al-Din, there is no compulsion in religion. These 
are the fundamentals of our faith. But for those of us, within the faith, who have 
forgotten this, who have forgotten what Gandhiji reminded Muslims in Noakhali – I 
am reading a book just now and it is very educative. Once again Nirmal Bose’s 
book, My Days with Gandhi – of the Madina model, of the Prophet, Peace be upon 
him! The prophet told Muslims in Madina to respect all other places of worship as 
much you respect your own, he talks specifically of the Jews and their places of 
worship. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, conclude. Please conclude.

SHRI M. J. AKBAR: I hope that we do not turn this discussion into a trivial 
discussion. I would ask and request my friends not to do so. There are many grounds, 
there are many occasions on which we shall be trivial. We can be but, perhaps, not 
on this. I really want to end on only one small story very briefly. It is very old. 
I know we always quote Sufism without fully necessarily understanding what it is. 
When the hon. Members on the other side quoted some statements made on this 
side, I think, they were listening with only half an ear. They did not hear what was 
said ...(Interruptions)... during the statement ...(Interruptions)... by the Home Minister 
and by the Leader of the House. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. ...(Interruptions)... Your time is 
over. ...(Interruptions)...

SHRI M. J. AKBAR: Sir, one minute. I do not take too much of this House's 
time. I have been a very patient back-bencher. I would just like to end with a story. 
There is a very old Sufi saying which I commend to this House.

What happens when two people are caught in a vicious circle? Two people, two 
communities, two entities. What do you do when you are trapped in a vicious circle? 
The normal answer is cut that circle, destroy the circle, hurt the circle. The Sufi 
answer is something else. The Sufi answer is draw a much bigger circle around that 
vicious circle. ...(Interruptions)... And within that larger circle, you will find space for 
amity, communion ...(Interruptions)... and that larger circle, Sir, is Indian nationalism.

MR. DEPUTY CHAIRMAN: Yes, with that note we can. ...(Interruptions)... 
Yes, that is excellent. With that note, you conclude. ...(Interruptions)... Your larger 
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circle is what is needed for us. I am with you. Now, Shri R.K. Sinha. Shri R.K. 
Sinha – not present. Okay, Shri D. Bandyopadhyay.

�ी रयाम नयारया्ण डूडी (राजसथाि): सर, रंूबक �री आर. कटे . बसनहा िहीं हैं, इसबल ए उिकटे  
सथाि पर �री िसावाराज पाब्टल को िुलाया जाए।

MR. DEPUTY CHAIRMAN: Is Mr. Patil there? In the end, if there is time, I 
will do. Now, Shri D. Bandyopadhyay.

SHRI D. BANDYOPADHYAY: Sir, I rise with a heavy heart to speak today on 
this issue. Violence against cattle traders is something that should be condemned and 
condemned by everybody. It does not matter which religion you belong to. They 
are innocent tradesmen. As a grain seller sells grain, a cattle trader sells cattle. For 
living purpose, they do so. Therefore, to chastise them, to beat them, to hang them 
– because the ultimate aim of the cattle may be somewhere else – is no solution 
to the whole question of protection of cow.

Sir, in our old tradition, we call cow ‘gau mata’. When a child gives up his 
mother’s milk, he or she depends on cow’s milk. So, the cow’s milk gets the place 
of mother’s milk. That is why ‘gau mata’. But it does not mean that ‘gau mata’ 
should be such that we create passion between the communities and make them 
fight. So, this is very bad. I condemn it. It should not be done. The Constitution 
of India along with other things says, “.. to promote among them all fraternity 
assuring the dignity of the individual and the unity and integrity of the nation;” That 
is the fundamental principle on which we stand today. The House stands today not 
on the stones, but it stands today on this basic principle. Therefore, Sir, I would 
like to urge everybody here that don’t get impassioned on matters of cow and this 
and that. Look at the whole thing dispassionately and take it very seriously. Forget 
communalism. Treat every Indian as your own brother or sister and live happily 
ever after. Thank you, Sir.

�ी हुसैन दलवई (महाराष्ट्): सर, यहां एक िड़टे हरी sensitive issue कटे  ऊपर िहस हो रहरी 
है। मुझटे िड़ा दुख है बक इस दटेश में एक-दूसरटे का जो सममाि करिटे करी परमपरा है, वह कहीं 
ि कहीं खतम करी जा रहरी है। मैं एक उदाहरण दटेता हंू बक खाि अबदुल गफफार साहि गांधरी जरी 
कटे  आ�म में एक दफा आए और 10-15 बदि रहटे और गांधरी जरी कटे  धयाि में आया बक वटे बिलकुल 
पतलटे हो रहटे हैं, सफटे द पड़ रहटे हैं, तो गांधरी जरी कटे  धयाि में आया बक उिका हमटेशा का जो 
खािा है, वह म्टि है। वह ि खािटे करी वजह सटे उिकरी ऐसरी हालत हो गई है, तो उनहोंिटे कहा 
बक खाि साहि कटे  बलए इसका इंतजाम करीबजए। इस पर खाि साहि िोलटे बक मैं म्टि बिलकुल 
िहीं खाऊंगा और जो आ�म करी परमपरा है, उसको मैं िहीं तोड़ूंगा। डा. लोबहया साहि खाि 
साहि सटे बमलिटे कटे  बलए अफगाबिसताि गए थटे और दोपहर कटे  खािटे कटे  वकत उिकटे  िावरटी िटे 
म्टि उिकटे  सामिटे रखा, तो बफर खाि साहि कटे  धयाि में आया और वटे िावरटी कटे  ऊपर गुससा 
हो गए बक कया आपको अकल िहीं है, डा. साहि म्टि िहीं खातटे हैं? इस पर डा. साहि िोलटे 
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बक खाि साहि, आप बिलकुल गुससा मत कबर ए, उनहोंिटे परीसटेस िाजू में रखटे और खािा खाया। 

यह परमपरा इस दटेश में गांधरी जरी लाए थटे, उसको खतम करिटे का काम हो रहा है, इसका मुझटे 

िहुत दुख है। मिोहर जोशरी साहि महाराष्ट् कटे  ररीफ बमबि स्टर थटे, ति वहा ं पर महावरीर जयंतरी 

ईद कटे  हरी बदि आई थरी और कुछ लोगों का, जैि लोगों का कहिा था बक इस बदि जािवर िहीं 

का्टटे जािटे राबहए। इसकटे  ऊपर िहुत िहस हुई। मिोहर जोशरी जरी िटे मुझटे िुलाया और मैंिटे उिसटे 

कहा बक आप उिको भरी िुलाइए। हम लोग साथ में िैठेंगटे। मटेरटे साथ में िहुत सारटे मौलािा साहि 

भरी थटे। आपस में िातररीत हुई और उसमें तय हो गया, उस समय मैंिटे यह कहा बक मुसलमािों 

िटे म्टि खािा हरी राबहए, ऐसा कहीं पर बलखा हुआ िहीं है। हम बरसपटेक्ट करतटे हैं, लटेबकि हमें 

कुिािटी दटेिा, यह हम पर लाबज़म है और इसका बवरोध करिा बिलकुल गलत है। वहां पर जो 

जैि लोग आए थटे, उनहोंिटे कहा बक इिकरी िात बिलकुल ठरीक है। हम लोगों िटे बिण्चय बलया बक 

उस बदि म्टि करी दुकाि िंद रहटे, लटेबकि slaughterhouse को कपड़ा लगाकर कुिािटी भरी हुई। 

यह परमपरा हम रलाएंगटे या िहीं रलाएंगटे, यह एक सहरी मायिटे में सवाल है।

िार-िार कोई कहता है बक गौ-मा ंस खाया, कोई कहता है दूसरटे धम्च में शादरी करी। मटेररी 

भरी शादरी ऐसरी हरी हो गई है। कल को 40 साल िाद कहेंगटे बक घर वापसरी करो, यह कया रला 

है? यहां पर होम बमबि स्टर िैठटे हैं। वटे िड़टे उदार हैं। आप जरा इसकटे  ऊपर सोबरए। आपकटे  परीछटे 

बमबि स्टर बकरि बरबज जु िैठटे हुए हैं, वटे हर बदि म्टि खातटे हैं, तो कया इिको िोलेंगटे बक म्टि 

मत खाओ। आप िॉथ्च-ईस्ट में कया करेंगटे? आप मुझटे िताइए। अगर आप इस तरह सटे करेंगटे, तो 

िॉथ्च-ईस्ट आपकटे  हाथ सटे रला जाएगा। िार-िार छो्टटे लोगों को जो तकलरीफ दटेिटे का काम करतटे 

हैं, मुझटे लगता है बक इसको बिलकुल िंद बकया जािा राबहए। जि-जि ईद आतरी है, ति-ति रासतटे 

कटे  ऊपर झोंपबड़ यां लगतरी हैं, तमिू लगता है और वटे जािवर पकड़तटे हैं, उिको ्ट्क सटे बिकाल 

लटेतटे हैं और उनहीं जािवरों को उनहीं लोगों को िटेरतटे हैं। यह एक िड़ा धंधा है, इस िात को धयाि 

में रबख ए। यह कौि सा पबर वार है, कया है, कया लोगों को बसखातटे हैं, कया परमपरा दटेतटे हैं, मटेररी 

समझ में िहीं आता है। यह दटेश सिका है, सिको साथ लटेकर रलिा राबहए। बकसिटे कया खािा 

है, बकसिटे कया पहििा है ...(सम् की घंटी)... कोई कया करटेगा, कोई कया दटेखटेगा? ...(सम् 

की घंटी)... कोई कया बलखटेगा?.... एक बमि्ट, एक बमि्ट। यटे सि िंद करो। आप तो ‘सिका 

साथ सिका बवकास’ िोलतटे हो। यह सिका िाश, सिका बविाश कया रल रहा है, यह िंद करो।

‘‘हमने तो दुआ की थी

हालात बदलने की,

अब तो बदले हुए हालात से

डर लग रहा है।’’

ऐसटे हालात हो गए हैं। आप अचछटे-अचछटे बदि िोल रहटे हैं, मुझटे लगता है होम बमबि स्टर जरी, 

आप इसमें intervene करीबजए। ...(सम् की घंटी)...

MR. DEPUTY CHAIRMAN: Okay. Now please conclude.

[�री हुसैि दलवई]
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�ी हुसैन दलवई: आप परीछटे कटे  लोगों को जरा समझाइए, कहीं-कहीं मंुह िनद करिा बसखाइए। 
लोगों िटे आपको सरकार रलािटे का मौका बदया है, आप वह सरकार रलाइए। यटे* करतटे रहतटे 
...(व्वधयान)....

MR. DEPUTY CHAIRMAN: Your time is over. ...(Interruptions)...

�ी हुसैन दलवई: यह हाउस इस दटेश का िहुत िड़ा हाउस है। ...(व्वधयान)....

MR. DEPUTY CHAIRMAN: Your time is over. ...(Interruptions)...

�ी हुसैन दलवई: इसमें * िंद कबर ए।

MR. DEPUTY CHAIRMAN : Now, Shri Arvind Kumar Singh.

SHRIMATI RANEE NARAH (Assam): Home Minister will give the answer. 
...(Interruptions)...

�ी अरवव नद कुमयार वसंह (उत्तर �दटेश): उपसभापबत  महोदय, मैं आपका आभार वयकत करता 
हंू बक आपिटे पशु वयापाबरयों पर हो रहरी बहंसक घ्टिाओं करी तरफ धयाि आकृष्ट करिटे का मौका 
बदया है। महोदय, िहुत दुख कटे  साथ कहिा पड़ता है बक आज हर बवषय का सां�दायरीकरण 
हो रहा है। हमिटे पहलटे भरी दटेखा है बक घर वापसरी कटे  िाम पर, लव बज़हाद कटे  िाम पर, िटे्टरी 
िराओ जैसटे मुद्टे पर सा ं�दायरीकरण करिटे वालरी ताकतों कटे  बखलाफ आप मूक दश्चक ििटे रहटे।

महोदय, हमारटे उत्तर �दटेश में पशु वयापाबरयों, यहां तक बक िाजार सटे पशुओं को खररीदकर 
ला रहटे बकसािों कटे  साथ दुवय्चवहार करी कुछ घ्टिाएं �काश में आई हैं। इस मामलटे में जो भरी 
दोषरी पाया गया, उत्तर �दटेश सरकार िटे उसकटे  बखलाफ सखत कार्चवाई करी है। महोदय, मैं आपकटे  
माधयम सटे माििरीय मं�री जरी सटे यह जाििा राहता हंू बक भाजपा शाबसत राजयों में कार्चवाई करिटे 
करी जगह बसफ्च  लरीपा-पोतरी और खािा-पूबत्च होतरी है। यबद  उिकटे  बखलाफ भरी सखत कार्चवाई हो, 
जैसरी कार्चवाई उत्तर �दटेश में होतरी है, तो मटेरटे खयाल सटे इस तरह करी घ्टिाएं सुििटे को िहीं 
बमलेंगरी। मैं जाििा राहता हंू बक कया कें � सरकार राजयों को बिददेबशत करटेगरी बक पशुओं कटे  
वयापाबरयों पर होिटे वालटे हमलों व पशुओं करी आवाजाहरी पर अवरोध उतपन्न करिटे वालरी शलकत यों 
कटे  बखलाफ सखत कार्चवाई करी जाएगरी और समाज को सां�दाबयक आधार पर िां्टिटे करी साबज़श 
को कि रोका जाएगा?

महोदय, जो लोग गैर कािूिरी गबतबवबध यों में लगटे हैं, मैं दावटे कटे  साथ कहता हंू बक वटे आपकरी 
पा्टटी कटे  हरी िटेता और काय्चकतता हैं। उिको लगता है बक यबद  इस तरह करी गबतबवबध यां पैदा करी 
जाएंगरी, तो उिको रुिाव का लाभ बमलटेगा। उत्तर �दटेश, पंजाि और उत्तराखंड में रुिाव होिटे 
वालटे हैं। हमें लगता है बक बजस तरह सटे मुजफफरिगर में एक िड़ा दंगा हुआ था, उसका लाभ 
लोक सभा रुिाव में बलया गया था। मुझटे लगता है बक आगामरी बवधाि सभा रुिाव सटे पहलटे भरी 
इस तरह करी साबज़श और षड्ं� ररा जा सकता है। आपिटे कहा बक यटे कौि लोग हैं, जो ऐसा 
करतटे हैं? जो आपकरी गाबड़यों में �रार करतटे हैं, उिमें यबद  दस लोग िैठटे होंगटे, तो उिमें सटे 7-8 
ऐसटे लोग बमल जाएंगटे। आप अपिरी रैलरी करी समरीक्ा कबर ए बक आपकरी रैलरी में बजतिटे लोग हैं, 

* Expunged as ordered by the Chair.
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उिमें सटे इस तरह कटे  िामरी-बगरामरी लोग बमल जाएंगटे। इसबल ए उपसभापबत  महोदय, मटेररी आपकटे  
माधयम सटे माििरीय गृह मं�री जरी सटे मागं है बक दटेश पहलटे है, राजिरीबत िाद में है। यबद  दटेश को 
तोड़ा जाएगा, दटेश कमजोर होगा, तो राजिरीबत भरी कमजोर होगरी। हमें पूरा भरोसा और बवशवास 
है ...(सम् की घंटी)... महोदय, मैं इस सदि कटे  माधयम सटे, आपकटे  माधयम सटे माििरीय गृह मं�री 
जरी सटे आ�ह करिा राहता हंू बक इस तरह करी घ्टिाएँ रोकें । यबद  समाज िं्टटेगा, तो दटेश भरी 
िं्ट जाएगा, यबद  दटेश िं्टटेगा तो हम सिका िुक़साि होगा। मुझटे पूरा भरोसा है बक माििरीय गृह 
मं�री जरी इस तरह करी घ्टिाओं को रोकिटे का पूरा �यास करेंगटे। आपका िहुत-िहुत धनयवाद। 
जय बहंद, जय समाजवाद।

�ी वदलीप कुमयार वतककी (ओबडशा): उपसभापबत  जरी, थैंक यू। आज हम पशु वयापार कटे  
सबजटेक्ट पर िात कर रहटे हैं। मुझटे दुख कटे  साथ कहिा पड़ रहा है बक आज 2015 तक गौ वयापार 
को लटेकर 614 इंबसडेंटस हो रुकटे  हैं। कई राजयों में यटे इंबसडेंटस ऑलरटेडरी हो रुकटे  हैं, बजसकटे  
फैकटस गवि्चमें्ट दटे रहरी है। यह काफरी दुखद घ्टिा है। महोदय, यह पशु वयापार दो-तरीि सालों 
सटे स्टा्ट्च िहीं हुआ है, मटेरटे खयाल सटे यह सबद यों पहलटे स्टा्ट्च हो रुका है। मुझटे याद है बक जि 
हम छो्टटे थटे, ति इस गांव सटे उस गांव, उस गांव सटे तरीसरटे गांव में लटेकर जातटे थटे। उस वकत 
इसका यह मतलि था बक जो रासरी लोग हैं, वटे िैल खररीदिटे कटे  बलए वहां जातटे थटे। वटे शायद 
खटेतरी करिटे कटे  बलए जातटे थटे, उसको बकसाि खररीदतटे थटे और फाबमिंग भरी करतटे थटे। इस बहसाि 
सटे यह काम उस उद्टेशय कटे  बलए बकया जाता था। आज भरी हमारटे कई आबदवासरी भाई, दबल त 
और माइिॉबर्टरी समाज कटे  लोग इस काय्च को कर रहटे हैं, लटेबकि आज इसकटे  बलए एक ऐसा 
माहौल ििाया जा रहा है, इसको एक sensitive इशयू ठहराया जा रहा है, बजससटे यह डर रहता 
है कहीं यह सा ं�दाबयक घ्टिा होतटे-होतटे दंगटे में ि िदल जाए। मैं जाििा राहता हंू बक ऐसरी 
ररीज़ कयों हो रहरी है? यह िहुत दुख करी िात है। हमारटे ्ट्ाइिल एबरया, ररल एबरयाज़ में भरी यटे 
घ्टिाएँ िढ़िटे लगरी हैं। मैं सरकार सटे अिुरोध करिा राहंूगा बक कहीं यह इशयू भबव षय में दंगटे में 
ि िदल जाए, इसकटे  बलए आप इस बवषय को स्टटे्ट पर ि छोड़ दें बक स्टटे्ट सरकार कटे  ऊपर 
है। आप यह बवषय स्टटे्ट पर ि छोड़ें, कयोंबक दंगा एक िटेशिल इशयू है, इसबल ए आप इस पर 
एकशि लरीबजए। इस तरह करी बजतिरी भरी घ्टिाएँ हुई हैं, हम उि घ्टिाओं करी बिनदा करतटे हैं। 
जो भरी दोषरी लोग हैं, आप उि पर काय्चवाहरी करीबजए। हम भबव षय में यहरी राहेंगटे बक इस वयापार 
सटे जुड़टे जो लोग हैं, जो यह वयापार करकटे  अपिरी फैबमलरी रला रहटे हैं, अपिा समाज रला रहटे 
हैं, वटे दबल त पबर वार, गररीि पबर वार बकस तरह शांबत सटे अपिा पबर वार रला पाएं, आप इस पर 
अपिा धयाि दरीबजए, धनयवाद।

�ी बसयावयारयाज पयावटल (कणता्टक): उपसभापबत  जरी, अभरी एक माििरीय सरीबियर सदसय िटे 
कहा बक भारत कटे  अंदर इसको "गौ माता" कहा जाता है और इसका दूध, मा ं कटे  दूध कटे  िाद 
दूसरा अतयंत मूलयवाि दूध मािा जाता है, परंतु आज मैं यहां पर एक सतय िात रखिा राहता 
हंू। कभरी-कभरी छो्टरी घ्टिा िड़ा रप कयों लटेतरी है? भारत में आज़ादरी बमलिटे कटे  िाद जो गौ 
संखया थरी, वह इतिरी तटेजरी सटे घ्टरी है बक जैसटे पहलटे एक आदमरी कटे  परीछटे आठ-िौ करी गौ संखया 
रहतरी थरी, आज आठ-िौ आदबम यों कटे  परीछटे एक गौ अंश िरा है। यह समसया का मूल कारण है। 
�ाज़रील कटे  अंदर भारत करी गौ संपबत  िढ़तरी है। दूसरटे दटेशों में भारत करी जो गौ संपबत िढ़तरी है, 
वह वहां पर िड़री मा�ा में दूध दटेिटे कटे  बलए िढ़ रहरी है, लटेबकि यहा ं पर उसका बविाश हो रहा 

[�री अरबव नद कुमार बसंह]
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है। यबद  भारत कटे  सभरी िागबर क इस िारटे में बवशाल दृबष्टकोण सटे सोरेंगटे तो शायद यह समसया 
िहीं आएगरी। हम भरी बकसरी पा्टटी का िाम या रप ि लटेतटे हुए सचराई को समझकर भारत कटे  
िागबर क कटे  िातटे सोरें और उस गौ संपबत, जो दुबिया में िंिर ए वि दूध दटेिटे कटे  बलए ििरी है, 
उसकरी रक्ा करें। यबद  उसकटे  साथ छटेड़छाड़ होगरी, तो कहीं ि कहीं बदल को ठटेस लगटेगरी, कयोंबक 
इसकटे  साथ भारत करी अबसमता जुड़री हुई है। जि बकसरी करी अलसम ता को धकका लगता है, तो कई 
िार ऐसरी ररीज़ें होतरी हैं.... सरकार को कािूि बदया गया है, लटेबकि कई िार, जि कई राजय 
सरकारें इसको कड़टे रप सटे implement िहीं करतरी हैं ति इस कारण सटे भरी ऐसरी घ्टिाएँ होतरी 
हैं। मैं माििरीय गृह मं�री जरी सटे आ�ह करता हंू बक इस कािूि को राजय सरकारों द्ारा तटेजरी सटे 
लागू कराया जाए ताबक हमाररी अलसम ता को धकका ि लगटे। अगर हो सकता है तो आप संिंबधत 
मं�ालय सटे िात करकटे  भारत करी जो अतयंत मूलयवाि दटेशरीय संपबत है, उसटे िड़री मा�ा में िढ़ािटे 
करी कोबशश करें। यह ि कहा जाए बक हर आदमरी का खािटे का हक है। इसको अबतरटेक में मत 
लटे जाइए। अगर िागालैंड में खातटे हैं, तो खािटे दरीबजए, मैं इसकरी ररता िहीं करिा राहता हँू, 
लटेबकि इसटे हर आदमरी का अपिा सवभाव कह कर छोड़ दटेिा ठरीक िहीं है। बकसरी दटेश में ईदरी 
अमरीि भरी आदमरी को खाकर जरीिा राहता था, तो कया आप उसका समथ्चि करेंगटे? इसकटे  बलए 
आपको सोरिा पड़टेगा। माििरीय गृह मं�री जरी इस ररता कटे  अनदर सटे हमारटे दटेश को एक योगय 
बदशा देंगटे, मैं ऐसा माि कर रलता हँू। धनयवाद।

कुमयारी शैलजया (हबर याणा): सर, मुझटे थोड़ा सा समय दरीबजए, कयोंबक मैं हबर याणा सटे आतरी 
हँू और माििरीय गृह मं�री जरी कटे  स्टटे्टमें्ट में हबर याणा का बज� है।

MR. DEPUTY CHAIRMAN: Your name is not there.

कुमयारी शैलजया: दो साल लगातार हबर याणा में cow related, cattle trading related incidents 
हुए हैं। मैं िहुत हरी संक्टेप में कटे वल दो िातें कहिा राहँूगरी।

MR. DEPUTY CHAIRMAN: But you have not given your name.

कुमयारी शैलजया: सर, यह cattle trading सटे related मामला है। हम इस ररीज को communalize 
ि करें, तो इस दटेश करी िहुत िटेहतररी होगरी। हम हमटेशा यह सोरतटे हैं बक cattle traders कटे वल 
एक समुदाय कटे  हैं और जो िरीफ खातटे हैं, वटे कटे वल एक समुदाय कटे  हैं।

MR. DEPUTY CHAIRMAN: I have called Ghulam Nabiji.

कुमयारी शैलजया: मैं बहनदू हँू और मटेरटे बहनदू होतटे हुए भरी मटेरटे घर में िहुत लोग हैं, जो िॉि-
वटेज खातटे हैं।

�ी उपस्भयापवत : मैंिटे गुलाम ििरी आज़ाद जरी को िुलाया है।

कुमयारी शैलजया: लटेबकि बहनदू होतटे हुए मैं एकदम शाकाहाररी हँू। इसका यह मतलि िहीं है 
बक मैं बकसरी और करी जो eating habits हैं, उि पर ब्टपपणरी करँ या उि पर ban लगािटे करी 
िात करँ।

MR. DEPUTY CHAIRMAN: You have not given your name. You are my sister. 
...(Interruptions)... Listen to me.
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कुमयारी शैलजया: सर, आज यह दटेश कटे  बहत में है बक हम इसको communalize ि करें। 
Cattle trading में बहनदू भरी हैं, मुलसल म भरी हैं, इसबल ए हम इसको communalize ि करें।

MR. DEPUTY CHAIRMAN: I fully agree with that. Now, please. Ghulam Nabiji. 
...(Interruptions)... Ghulam Nabiji, I am calling you.

कुमयारी शैलजया: सर, दूसररी िात, हमें इसकटे  ऊपर एक पॉबलसरी राबहए। हबर याणा एक कृबष 
िाहुलय �दटेश है। वहां िहुत जयादा बदककत है।

MR. DEPUTY CHAIRMAN: Seljaji, please.

कुमयारी शैलजया: हमारटे यहां आवारा पशु हैं, जो बकसािों करी फसलों को खराि कर दटेतटे हैं। 
हजारों एकड़ में उिकरी फसलें खराि हो जातरी हैं। हमें इसकटे  ऊपर एक पॉबलसरी राबहए, ताबक 
बकसािों करी फसल खराि ि हो, बकसाि इससटे suffer ि करटे और उसका िुकसाि ि हो।

MR. DEPUTY CHAIRMAN: Seljaji, you are my sister. Please. Mr. Ghulam 
Nabi Azad, LoP, please. ...(Interruptions)... You are supporting her. What is this? 
LoP should be LoP for all the Members. You are supporting her.

कुमयारी शैलजया: सर, इस पर एक clear policy होिरी राबहए। हम उसटे कटे वल law and order 
issue कह कर खतम ि करें, आपस में सौहाद्च रखें।

MR. DEPUTY CHAIRMAN: LoP should be neutral.

कुमयारी शैलजया: हम सि एक-दूसरटे करी eating habits करी respect करें, सिका आदर करें 
और बकसरी पर, बकसरी कमयुबि्टरी पर, बकसरी जाबत पर अपिरी आदतों को ि थोपें। यह भरी इस 
दटेश में एक पॉबलसरी होिरी राबहए। िहुत-िहुत धनयवाद।

MR. DEPUTY CHAIRMAN: All right. You see, whether it is the Leader of the 
House or the Leader of the Opposition, they belong to all the Members. You should 
not support only one MP. Mr. Azad, you also have a time-limit of three-four minutes.

ववपक्ष के नेतया (�ी गुलयाम नबी आज़याद): सर, मैं यहां बकसरी पा्टटी पर या बकसरी समुदाय पर 
आरोप लगािटे कटे  बलए खड़ा िहीं हुआ हँू। इससटे पहलटे बक मैं इस बवषय पर िोलँू, हमारटे माििरीय 
सदसय, जो िहुत हरी आदरणरीय सदसय हैं, बजनहोंिटे कहा बक आजादरी कटे  िाद गायों करी संखया कम 
हुई है, मैं कटे वल उसका उत्तर दटेिा राहता हँू बक उसका आजादरी कटे  िाद या आजादरी सटे पहलटे 
सटे कोई समिनध िहीं है। अगर आजादरी सटे पहलटे सटे indirectly इिका मतलि जयादा minorities 
सटे है, तो बफर पहलटे तो तरीि गुिा जयादा minorities थीं, कयोंबक उिमें सटे दो countries बिकलीं। 
उसका संिनध सरीधा इससटे है बक आजादरी सटे पहलटे दूध का एक हरी साधि था, वह गाय थरी। 
जि हम छो्टटे-छो्टटे थटे, तो गाय का भरी एक िया version आ गया, जसटी गाय। अि हम दटेखतटे 
हैं बक 90 परसें्ट गाय का दूध शायद गा ंवों में रह गया है, वरिा िड़टे शहरों में, मधयम शहरों में, 
छो्टटे शहरों में सि डटेयररी फामस्च में भैंसें आ गई हैं। ...(व्वधयान)... िकलरी दूध ...(व्वधयान)... 
पहलटे डटेयररी फाम्च का बसस्टम िहीं था। आप बदललरी में दटेबखए, बकतिटे िड़टे-िडटे ़ डटेयररी फामस्च हैं। 
पलरीज, आपिटे इसको यहा ं कहा, िाहर मत कबहए बक इसकरी संखया उस वजह सटे कम हुई हैं, 
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उसकटे  कारण historical हैं। सर, यह जो मवटेबशयों या जािवरों कटे  वयापार का मुद्ा है, यह मार्च 
में िड़टे पैमािटे पर उभर कर आया। छ: महरीिटे पहलटे भरी यह मुद्ा आया था, लटेबकि मैंिटे माििरीय 
गृह मं�री जरी को लातटेहार करी एक फो्टो भटेजरी थरी। इस तरह करी फो्टो हम अफगाबिसताि में तो 
आम तौर पर दटेखतटे हैं, लटेबकि सवतं� भारत में ऐसरी तसवरीर पहलरी दफा दटेखिटे को बमलरी है। मैं 
यहां उसकरी एलगज़बि शि िहीं करिा राहता हंू, इसबल ए वह तसवरीर मैंिटे गृहमं�री जरी को दटे दरी। 
उसरी को दटेखतटे हुए 19 मार्च, 2016 को मैंिटे माििरीय �धाि मं�री जरी को उि फो्टो�ाफस कटे  साथ 
एक प� भरी बलखा था बक दटेश भर में इस तरह करी घ्टिाएं िढ़ रहरी हैं।

महोदय, जािवरों का वयापार, राहटे गाय हो, िैल हो, भैंस हो, सबद यों सटे रलता आ रहा है। 
पहलटे वकत में यह वयापार आज सटे जयादा था। गांव में रोज़गार और िौकररी कटे  साधि आज भरी 
िहीं हैं, ति भरी िहीं थटे और ति अबधकतर लोगों का रोज़गार मवटेबशयों कटे  वयापार पर हरी रलता 
था। यह एक िई धारणा बिकलरी है बक वयापार का मतलि बसफ्च  गौ-हतया हरी है। जाि-िूझ कर 
यह धारणा बिकालरी गई है। वयापार का मतलि गौ-हतया िहीं है। लोग िैल का वयापार करतटे 
हैं, भैंसों का वयापार करतटे हैं, गायों का वयापार करतटे हैं, िकररी का वयापार करतटे हैं, बफर एक 
गांव सटे दूसरटे गा ंव में वयापार होता है, एक बलॉक सटे दूसरटे बलॉक में होता है, एक बडलस्ट्क्ट सटे 
दूसरटे बडलस्ट्क्ट में होता है, एक �ोबवसं सटे दूसरटे �ोबवसं में होता है और एक स्टटे्ट सटे दूसररी 
स्टटे्ट में होता है।

महोदय, सिसटे पहलटे मैं अपिटे साबथयों सटे बिवटेदि करंगा बक जािवरों कटे  वयापार का मतलि 
आप कया समझतटे हैं? मुसलमाि वयापार करटेगा, तो उसको गौ-हतया मािेंगटे, लटेबकि कोई िॉि-
मुलसल म करटेगा, तो उसको वयापार कहेंगटे। अगर हम वयापार को भरी बरबल जि में िां्ट लेंगटे, तो 
िहुत मुलशक ल होगरी। हमाररी जो पोबलब्ट कल िरीमाररी है, अगर इसको हम गाय तक लटे जाएंगटे, 
तो िहुत मुलशक ल होगरी। मटेरा बिवटेदि है बक पोबलब्ट कल में हम अपिटे बं�ंबसपलस, रलस को साथ 
रखतटे हुए, दूसरटे तररीकटे  सटे पोबलब्ट कल लड़ाई लड़ें। हम गांव वालों को इसमें कयों डाल रहटे हैं 
और घर-घर में खािाजंगरी कयों करवा रहटे हैं? सबद यों सटे बहनदू, मुसलमाि, बसकख, ईसाई िहुत 
�टेम और पयार सटे गांव में रहतटे आए हैं। कुछ साल पहलटे तक उिको यह भटेद मालमू हरी िहीं था।

जि मैं छो्टा िचरा था, ति हमारा सटेि का िाग होता था, जो मटेरटे दादा कटे  दादा िटे लगाया 
था। उस वकत मटेररी दादरी करी उ� 80 साल थरी, दादा करी उ� भरी लगभग इतिरी हरी थरी, िाद में 
लमिटे समय िाद उिकरी डटेथ हुई। जि वटे सटेि उतारतटे थटे, उस समय िटेरिटे का तो कोई बसबलसला 
हरी िहीं था, लटेबकि ति वटे बहससा रखा करतटे थटे, दूध वालटे भाइयों का बहससा रखा करतटे थटे। 
मुझटे दूध वालटे भाई का मतलि आज तक समझ िहीं आया था। दूध वाला भाई उसको कहतटे थटे, 
बजसिटे एक हरी मा ं का दूध बपया हो और उिमें सटे 90 �बतशत बहनदू हरी थटे। बकसरी का िाम शयाम 
लाल था, बकसरी का राम बसंह था, बकसरी का फला ं राम था। आज मुझटे यह िात समझ आतरी है, 
उस वकत हमें पता हरी िहीं था बक शयाम लाल, राम बसंह कौि है, लटेबकि उिकटे  बलए अलग सटे 
सटेि करी पटे्टरी रखरी जातरी थरी।

महोदय, हम आजाद हुए, सवतं� हुए, हम लोगों िटे बशक्ा पाई, जयादा पैसटे पाए, गाबड़यां 
आईं, जहाज आए, हटेबलकॉप्टर आए, कपड़टे आए, लटेबकि हम िुबद्ध सटे िटेकार हो गए। पहलटे हम 
आदमरी अचछटे थटे। हमारटे िुज़ुग्च बहनदू हैं या मुसलमाि हैं, वटे कम पढ़टे-बलखटे थटे, गररीि थटे, उिकटे  

3.00 p.m.
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पास साधि िहीं थटे, लटेबकि उिकटे  पास इनसाबियत थरी। उनहोंिटे इनसाि को िा ं्टा िहीं था। हमिटे 
इतिरी बशक्ा �ापत करी और अपिटे आप को हम िड़ा कहतटे हैं बक हम िड़टे हो गए, लटेबकि बदमाग 
और इनसाबियत सटे हम सि छो्टटे कटे  छो्टटे हरी रह गए। ...(सम् की घंटी)...

मटेररी गुज़ाबरश यहरी है, यह पूरा हाउस उसरी तरह सटे सोर पाता, बजस तरह सटे �री डरी. राजा, 
�री तपि कुमार और �री िंदोपाधयाय जरी िटे कहा है। अगर हम इिकटे  समथ्चि में िात करतटे, तो 
हमारटे दटेश में बकतिा अचछा वातावरण िि जाता और सिको पता रलता बक इस मुद्टे पर हम 
सि एक हैं, इकट्टे हैं। मटेरा यहरी बिवटेदि है, धनयवाद।

[�री गुलाम ििरी आज़ाद]

† Transliteration in Urdu script.

†
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MR. DEPUTY CHAIRMAN: Now, Hon’ble Minister.

�ी वकरन वरवज जुु: सर..

�ी ज्रयाम रमेश (आं� �दटेश): सर, सरीबियर मं�री जरी को जवाि दटेिटे कटे  बलए िोबलए। 
...(व्वधयान)...

�ी वकरन वरवज जुु: एक हरी िात है। अगर आप.. ...(व्वधयान)...

�ी ज्रयाम रमेश: िहीं, हम आपको भरी सुििा राहतटे हैं।
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�ी वकरन वरवज जुु: उपसभापबत  जरी, अगर माििरीय सदसयों को कोई एतराज़ िहीं हो, तो 
मैं िोलँू। मैं कम िोलँूगा, लमिा िहीं िोलँूगा।

कुछ मयाननी् सदस्: आप िोबलए। ...(व्वधयान)...

�ी वकरन वरवज जुु: उपसभापबत  जरी, सिसटे पहलटे तो मैं तपि कुमार सटेि जरी को धनयवाद दटेता 
हँू बक वटे एक ऐसा मुद्ा सदि में कॉललग ए्टेंशि कटे  माधयम सटे लाए, बजसका ्टॉबपक ‘Repeated 
incidents of violence against the cattle traders in various parts of the country’ है। 
इसमें हमारटे वबर षठ सदसयों िटे बहससा बलया। मैं सिको िाररी-िाररी सटे तो जवाि िहीं दँूगा, इसबलए 
मैं सिको धनयवाद करिा राहँूगा। इस पर राजा जरी, गुलाम रसूल जरी, एम.जटे. अकिर जरी, डरी. 
िंदोपाधयाय जरी, हुसैि दलवई जरी, अरबव नद कुमार बसंह जरी, बदलरीप कुमार बतकटी जरी, िसावाराज 
पाब्टल जरी और अनत में हमारटे िटेता बवरोधरी दल, �री गुलाम ििरी आज़ाद जरी िटे अपिरी िातें रखीं।..

कुमयारी शैलजया: मैंिटे भरी िोला है।

�ी वकरन वरवज जु: आपिटे इं्टरवरीि बकया था। उस समय शायद मैं िाहर गया हुआ था। 
...(व्वधयान)... इसमें कुमाररी शैलजा जरी िटे भरी कहा है।

सर, इसमें सििटे अचछटे-अचछटे सुझाव बदए हैं, इसबल ए मैं इसमें कोई राजिरीबतक िात भरी 
िहीं करिा राहता हँू और उि पवाइंटस को मैं काउं्टर भरी करिा िहीं राहता हँू। शुर में एक 
बरमाक्च  बदया गया था बक यह जो स्टटे्टमें्ट है, वह सरकार करी स्टटे्टमें्ट िहीं है, िललक  िाहर करी 
बकसरी संसथा का िाम आपिटे बलया। तो मैं इसमें कहिा राहता हँू बक यहा ं अगर आपको कोई 
ऐसा शबद या कोई पवाइं्ट है, जो आपको भारत सरकार का िहीं लगता है या कोई ऐसा मुद्ा 
हमिटे अपिटे स्टटे्टमें्ट में बदया है, बजससटे लगता है बक हम अपिरी बजममटेदाररी सटे भरी भागटे हैं, तो 
आपको इसटे पवाइं्ट आउ्ट करिा राबहए। इसबलए भारत सरकार करी तरफ सटे जो कोई वकतवय 
या स्टटे्टमें्ट आता है, तो सिसटे पहलटे मटेरा अिुरोध है बक आप उसका सममाि करें। अगर उसमें 
कोई बवशटेष िात उठतरी है, तो आप उस पर ररता जरर करीबजए, लटेबकि अगर आप उस कागज 
को हरी बिलकुल िकार देंगटे, ति तो बफर ररता का बवषय भरी तो िहीं ििता है।

दूसरा, हम लोगों को, सरकार को जो शुर में कहा गया बक बिलकुल गमभरीर िहीं है, तो 
इसरी स्टटे्टमें्ट कटे  माधयम सटे, मैं अपिरी ओर सटे और अपिटे वबर षठ गृह मं�री, �री राजिाथ ब संह जरी 
करी ओर सटे कहिा राहता हँू बक हम लोग सि संबवधाि सटे िँधटे हुए हैं, इसरीबलए तो हम सरकार 
में हैं और इसरी में हम एक मं�री पद लटेकर आज इस सदि में जवाि दटे रहटे हैं, इसबलए संबवधाि 
सटे िाहर जाकर िात करिटे का कोई सवाल हरी िहीं उठता है। अगर हम कहें बक हमिटे बकसरी 
राजय बवशटेष का िाम इस स्टटे्टमें्ट में बलया होता बक वह िरीजटेपरी शाबसत �दटेश िहीं है और वह 
बिलकुल बवफल हो गया है और हमिटे कोई इलज़ाम लगाया होता, तो आपको इसमें राजिरीबतक 
िू भरी आतरी। इसमें हमिटे ऐसा कोई ियाि िहीं बदया। हम पूरटे दटेश भर कटे  मसलटे को यहां लाए। 
हमिटे पूररी स्टटेटस को बगि करकटे  आपको िताया बक बकतिटे राजयों में इस तरह करी घ्टिाएँ हुई 
हैं। खास करकटे  झारखंड करी घ्टिा का तपि दादा िटे बज� बकया। उसकटे  िारटे में हमारटे एम.जटे. 
अकिर साहि िटे भरी कुछ िताया बक उसमें जो इनवॉलवड थटे, उिका ब�बमिल बरकॉड्च िहुत लमिा 
रहा है और वटे बजस पा्टटी कटे  सदसय हैं, वहां उिका पद भरी है। वह हमारटे दल का कोई िटेता 
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िहीं है। वटे हमारटे �बतपक् कटे , दूसरटे दल कटे  सदसय हैं। वहां पर वटे मटेमिर हैं। वहां पर उिकरी 
बरसपटेक्टटेिल पोबजशि है। तो उसमें आप कैसटे कह सकतटे हैं बक वह जो है, भारतरीय जिता पा्टटी 
िटे बिलकुल ऐसा माहौल ििाया और उसको लगाया? आपिटे ऐसरी िात कर दरी, जैसटे बक सरकार िटे 
उसको बिलकुल छू्ट दटेकर वह काम करवाया। जि यह घ्टिा सामिटे आई, तो पता रला बक यह 
एक दुखद घ्टिा हुई है और इसमें दो लोगों करी मृतयु हुई है। उसकटे  िाद इसमें तुरनत कार्चवाई 
करी गई है, कठोर सटे कठोर कदम उठाए गए हैं, पूरा �ॉसरीकयूशि उसकटे  बखलाफ रला है और 
अभरी भरी उसटे कोई छू्ट िहीं बमलरी है। इस �कार सटे अलग-अलग �दटेशों सटे घ्टिाएँ सामिटे आई 
हैं, लटेबकि आप लोगों जो माहौल कटे  िारटे में स्ट्टेस बकया, तो दटेश में माहौल अचछा होिा राबहए। 
माहौल अचछा ििािटे का काम बसफ्च  सरकार अकटे लटे िहीं कर सकतरी, तो सारटे दटेशवाबसयों को, 
खास करकटे  बजतिरी पोबलब्ट कल पा्टटीज़ हैं, सिको बमल कर माहौल को अचछा ििािा है। 

मैं एक उदाहरण दटेिा राहता हँू, कयोंबक आप लोगों िटे इस िात का बज� बकया बक हमाररी 
सरकार आिटे कटे  िाद, हर ररीज़ में जो कमयूिल हाम्चिरी है, इस माहौल को खराि करिटे कटे  बलए 
कुछ लोगों को लाइसेंस बदया गया है। जि बदललरी में बवधाि सभा रुिाव का समय था, तो उससटे 
सात-आठ बदि पहलटे सभरी अखिारों में, कुछ ्टरीवरी रैिलस में और सोशल मरीबडया में ऐसा �रार 
हुआ बक बदललरी में ईसाइयों का जो रर्च है, उस पर हमला बकया जा रहा है। इस पर लगातार 
िहुत िहस हो गई और सभरी ्टरीवरी रैिलस पर यहरी हटेडलाइि रल रहरी थरी। ति हम लोगों िटे 
उसकरी तुरनत जा ंर कराई बक अगर इतिरी ररता हो रहरी है, मतलि कुछ तो होगा। जा ंर करिटे कटे  
िाद यह बिकला बक तरीि घ्टिाएँ सामिटे आईं। वह लमिरी िात है, बजसटे अभरी एकसपलटेि करिटे का 
मटेरा इरादा िहीं है, लटेबकि यह पाया गया बक यह जो घ्टिा हुई है, यह एक इंबसडें्ट है और 
ऐसा िहीं था बक कोई सुबियोबजत तररीकटे  सटे या कोई आगदेिाइजड वटे सटे वह �ाइम बकया गया हो। 
कई कटे स में तो िचरटे खटेल रहटे थटे और पतथर रर्च करी बखड़करी में जाकर लग गया और बखड़करी 
का शरीशा ्ूट्ट गया। कुछ कटे सटेज़ में discretion जरर हुआ है, लटेबकि उसमें बकसरी organised 
group या organisation का हाथ िहीं था, वह individual था। ...(व्वधयान)... Cattle करी िात 
को लटेकर आप लोगों िटे पूरटे बवषय को divert करिटे करी कोबशश करी।...(व्वधयान)... िाद में यह 
पाया गया बक ऐसा तो कुछ िहीं हुआ है। गृह मं�री जरी िटे ब�लशर यनस कमयुबि्टरी को बदललरी में 
िुला कर आशवासि बदया बक आप पूररी तरह सटे सुरबक् त हैं और आपकटे  बखलाफ ऐसा कुछ िहीं 
होगा। आपकटे  रर्च सुरबक् त हैं। इस तरह करी कोई घ्टिा तो हुई िहीं, लटेबकि माहौल खराि करिटे 
सटे भरी दटेश करी छबव  खराि होतरी है।

आप लोगों िटे cattle trading और कुछ अनय बवषयों को उठाया है, उस संिंध में हम यह 
कहिा राहतटे हैं बक गृह मं�ालय में तो हमसटे पहलटे भरी िाकरी लोग मं�री थटे, अभरी हम हैं, आगटे 
कोई और आएंगटे। सुिह सिसटे पहलटे हमारटे पास यह बरपो्ट्च आतरी है बक दटेश भर में रात भर में 
बकतिरी घ्टिाएं घ्टीं? घ्टिाएं तो पहलटे भरी घ्टतरी आई हैं, आज भरी हो रहरी हैं, लटेबकि इसको 
कैसटे रोका जाए, इस पर हमें बवरार करिा है। लटेबकि अगर आप इस तरह सटे �ोजटेक्ट करेंगटे बक 
मोदरी जरी कटे  �धाि मं�री िििटे कटे  साथ हरी इस तरह करी घ्टिाएं शुर हुई हैं, यह ठरीक िहीं है। 
आप communal incidents को दटेबखए, बकतिा िड़ा आंकड़ा है, उसको मैं ितािा िहीं राहता 
हँू। अगर आप इसको दटेखेंगटे, तो पता रलटेगा बक 2013 कटे  िाद इसमें कमरी आई है। अगर मैं सारटे 

[�री बकरि बरबज जुु]
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incidents को िताऊंगा तो यह िहुत लंिा हो जाएगा, इसबलए मैं यह िहीं िताऊंगा। हमिटे 2015 
कटे  पहलटे तरीि महरीिटे कटे  आंकड़टे और 2016 कटे  पहलटे तरीि महरीिटे यािरी जिवररी, फरवररी और मार्च 
कटे  आंकड़टे को भरी बिकाला है। हमें इस िात करी ब रंता है बक आंकड़टे कहीं िढ़ ि जाएं। हमें यह 
बरंता है बक कहीं दटेश भर में इस तरह करी घ्टिा िढ़ ि जाए, इसबलए हम लगातार comparative 
statement ििातटे रहटे और हमिटे यह पाया बक इस साल दुखद घ्टिाएं तो हुई हैं, जो िहीं होिरी 
राबहए, लटेबकि बपछलटे साल करी तुलिा में इस साल कम घ्टिाएं हुई हैं। 

दूसररी िात यह है बक स्टटे्ट अपिरी बजममटेदाररी सटे पूररी तरह भाग िहीं सकता है। यह सहरी 
है बक कटे ं� करी बजममटेदाररी होतरी है, जैसटे दादररी करी घ्टिा को दटेश भर में िहुत िड़ा मुद्ा ििाया 
गया, लटेबकि हमिटे कभरी भरी भारत सरकार करी ओर सटे उत्तर �दटेश सरकार को कोसा िहीं, उल्टटे 
यह कहा बक वहां जो घ्टिा हुई है, वह िहुत दुखद घ्टिा है। उसकटे  बलए हमिटे बरपो्ट्च मा ंगरी 
और हमिटे यह भरी कहा बक कटे ं� करी ओर सटे जो भरी सहायता राबहए, हम देंगटे। हमिटे इस तरह 
का आशवासि बदया। उसरी समय गृह मं�री जरी िटे पहल करकटे  एक advisory जाररी करी, बजसको 
हम सिसटे मजिूत advisory कह सकतटे हैं। One of the strongest advisories was issued 
at that time that communal harmony must be protected at any cost. Anybody, any 
perpetrator who tries to destroy the fabric of the secular and communal harmony 
in this country must be taken to task. गृह मं�री जरी िटे यहा ं सदि में भरी कहा बक बकसरी 
धम्च या जाबत का िाम लटेकर अगर कहीं कोई घ्टिा होतरी है, तो उसकटे  बखलाफ कार्चवाई करी 
जाए। ...(व्वधयान)...

�ी तपन कुमयार सेन: मं�री जरी, गृह मं�री जरी िटे सदि में ियाि बदया, इसका बज� मैंिटे भरी 
अपिटे भाषण में बकया, लटेबकि आपकरी पा्टटी कटे  काय्चकतता और जि संगठि कटे  काय्चकतता publicly 
उसकटे  पक् में खड़टे हुए। उसकटे  िारटे में आप कया कहेंगटे? ...(व्वधयान)... Have you taken any 
action against them? सवाल इसको लटेकर उठता है। Please don't mind.

�ी वकरन वरवज जुु: मैंिें इसबलए इस िात का जवाि बदया। आपिटे िात को cattle trading 
सटे थोड़ा आगटे िढ़ाया, इसबलए हमिटे यह कहा बक सरकार बकसरी को इस तरह का काम करिटे 
करी छू्ट िहीं दटेतरी है। आप जाितटे हैं बक कटे ं� सरकार सरीधटे जाकर एफआईआर तो िहीं कर 
सकतरी है। कटे ं� करी ओर सटे जो पोबलब्ट कल मैसटेज दटेिा राबहए, वह हमिटे बदया है। इस सदि में 
जो आशवासि दटेिा राबहए, वह भरी हमिटे बदया है। उसकटे  िाद अगर कार्चवाई करिरी है, तो इसमें 
कटे ं� सरकार और राजय सरकार को बमल करकटे ... जमरीि पर एफआईआर करिा और �ाइमररी 
एकशि करी responsibility राजय सरकार करी है। यह हम िहीं कह रहटे हैं, िललक  यह responsibility 
संबवधाि कटे  सटेवटेनथ शटेड्ूल में राजय सरकार पर है। यह तो संवधैाबिक �ब�या है। संबवधाि में 
इस तरह का �ावधाि है। हमारटे कहिटे सटे कुछ िहीं होता है। हम तो संबवधाि कटे  अिुसार रलिटे 
वालटे हैं। तपि दा, जैसा आपिटे कहा, अगर कोई ऐसरी ियाििाजरी करता है, तो बकसरी को ऐसा 
भरी िहीं करिा राबहए बक उसकटे  ियाि को तोड़-मरोड़कर उसका जयादा �रार करकटे  माहौल 
को और जयादा खराि बकया जाए। ...(व्वधयान)...

SHRI TAPAN KUMAR SEN: We want that you should take action against them. 
...(Interruptions)... यह तो आपकटे  एमपरी िटे िोला ...(व्वधयान)... आपकरी पा्टटी कटे  िटेता, आपकटे  
एमपरी िटे िोला, ...(व्वधयान)... मं�री जरी िटे िोला। ...(व्वधयान)...
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�ी बैषणव पवर डया (ओबडशा): आपकरी पा्टटी कटे  िटेता और एमपरी करी ियाििाजरी सटे ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: Please sit down. Let the Minister reply. 
...(Interruptions)... If all of you stand up and question him, what will he 
do? ...(Interruptions)... Shri Parida, please sit down. Let him finish the reply. 
...(Interruptions)... उिको अपिरी िात समापत करिटे दरीबजए। ...(व्वधयान)...

�ी तपन कुमयार सेन: आप अपिटे मं�री कटे  बखलाफ कया करेंगटे? ...(व्वधयान)... 

MR. DEPUTY CHAIRMAN: Mr. Parida, let him finish the reply. ...(Interruptions)... 
तपि जरी, उिको reply complete करिटे दरीबजए। ...(व्वधयान)...

�ी तपन कुमयार सेन: आपकटे  काय्चकतता जमरीि में आग लगातटे हैं ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: Tapanji, let him finish. ..(Interruptions)...

�ी तपन कुमयार सेन: आप उिको बकतिा रोक पाएँगटे? ...(व्वधयान)...दटेबखए, आपकटे  परीछटे 
यटे कैसटे रुलिुलातटे हैं? ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: After completing his reply, you can seek clarifications 
...(Interruptions)...

�ी तपन कुमयार सेन: यटे लोग जाकर आग लगाएँगटे तो आप कैसटे रोकें गटे? ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: Mr. Minister, you address the Chair. ...(Interruptions)... 
मं�री महोदय, address the Chair. Whatever you have to say, you address the Chair 
and say.

SHRI KIREN RIJIJU: Sir, the hon. Member has initiated the Calling Attention.

MR. DEPUTY CHAIRMAN: But, he is interrupting, what do we do?

SHRI KIREN RIJIJU: He is interrupting. On that basis, the other hon. Members 
have also a right to respond to him, because all are honourable Members of this 
House.

�ी उपस्भयापवत : आप िोबलए। Address the Chair.

SHRI KIREN RIJIJU: Wrong debate in the country is unnecessary. सहरी ररीज़ करी 
ररता हो तो अचछा है। मैंिटे कहा बक divert cattle trading सटे आप लोगों िटे काफरी ररीज़ें divert 
करिटे करी जो कोबशश करी है, इसबलए मैं कह रहा हँू बक आपिटे पा ंर-छ: महरीिटे intolerance करी 
बडिटे्ट बकसरी माधयम सटे रला दरी, लटेबकि मैं यह कहिा राहता हँू बक �धाि मं�री जरी को इस 
दटेश का �धाि मं�री ििटे अभरी दो साल हुए हैं और उिकटे  बखलाफ सोशल मरीबडया में, ्टटेलरीबवज़ि 
में, हर क्टे� में ...(व्वधयान)... तो आप िताइए बक कया इस सरकार िटे बकसरी भरी बसब्ट जि कटे  
बखलाफ कोई कार्चवाई करी? ...(व्वधयान)... आपिटे �धाि मं�री को गालरी दरी है, कया ऐसा कहकर 
सरकार िटे आज तक बकसरी कटे  बखलाफ कोई कार्चवाई करी है? पहलटे कटे  उदाहरण हैं जि दटेश कटे  
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िटेताओं कटे  बखलाफ सोशल मरीबडया या बकसरी नयूज़पटेपर में बलखिटे सटे कार्चवाई हुई है। आप हमारटे 
�धाि मं�री िरटे ं� मोदरी जरी करी tolerance दटेबखए बक आज कोई भरी उिको गालरी दटेता है, लटेबकि 
बकसरी कटे  बखलाफ सरकार िटे कोई कदम िहीं उठाया। आप गलत बडिटे्ट मत रलाइए। इसबलए 
मैं कहिा राहता हँू बक ...(व्वधयान)... आपिटे मुद्ा सहरी उठाया, लटेबकि इसटे डायव्ट्च करिटे करी 
कोबशश करी, इसबलए मैं यह कह रहा हँू। ...(व्वधयान)...

�ी तपन कुमयार सेन: इस घ्टिा कटे  िाद आपकटे  बमबि स्टस्च, एमपरीज़ और एमएलएज़ करी जो 
स्टटे्टमेंटस आईं, उिकटे  िारटे में िताइए। ...(व्वधयान)... आप राहें, तो हम उिकटे  िाम दटे सकतटे 
हैं। ...(व्वधयान)...

�ी वकरन वरवज जुु: स्टटे्टमें्ट तो आपकरी तरफ सटे जयादा आतरी है, हम स्टटे्टमें्ट, ियाििाजरी, 
यटे सि िहीं करतटे हैं। ...(व्वधयान)...

�ी उपस्भयापवत : आप मुझटे बरपलाई दरीबजए। ...(व्वधयान)... You address the Chair. Forget 
them. Don't be influenced by Interruptions. You address the Chair. Whatever you 
want to say, say it by addressing the Chair.

SHRI KIREN RIJIJU: Sir, I don't want to divert the issue.

�ी उपस्भयापवत : आपको जो िोलिा है, िोबलए। They are diverting your attention.

SHRI KIREN RIJIJU: Cattle trading is not prohibited in this country. It has been 
going on for centuries. यह वषषों सटे रलता आ रहा है। यह आप सिको पता है, लटेबकि बफर भरी 
मैं आपको ितािा राहता हँू बक आज कटे  इस सोशल मरीबडया कटे  जमािटे में इस तरह कटे  वरीबडयोज़ 
और फो्टोज़ खींरकर अपलोड बकए जातटे हैं बक cattle को बकस तरह सटे slaughter करतटे हैं। 
इस सोशल मरीबडया पर यह रोकिटे का जो तररीका है ...(व्वधयान)... आपको मालूम है। यह भरी 
लोगों को िहुत उकसाता है। उससटे लोगों को रोष होता है, इसबलए यटे सि ररीज़ें रुकिरी राबहए। 
हम मरीबडया वालों सटे भरी बरकवटेस्ट करतटे हैं बक इस तरह कटे  संवटेदिशरील मामलों में तसवरीर वगैरह 
को भरी जयादा अपलोड मत करीबजए और उनहें मत बदखाइए, ताबक हम communal harmony को 
िरकरार रख सकें । मैं खुद एक minority community सटे आता हँू और सरकार में िहुत अचछरी 
तरह सटे काम कर रहा हँू, लटेबकि इस दटेश में यह जो unnecessary माहौल generate करिटे करी 
कोबशश है, इससटे िरीजटेपरी को िुकसाि िहीं होता है, िललक  दटेश को िुकसाि होता है। इसबलए 
हम सि लोगों को सोरिा राबहए। ...(व्वधयान)... इसमें फायदा-िुकसाि िहीं दटेखिा राबहए। सर, 
इि सि मामलों में फायदटे-िुकसाि करी िात िहीं है, िललक  दटेश करी छबव  को िरकरार रखिटे कटे  
बलए हमाररी सरकार �बतिद्ध है।

With these words, I would like to assure this august House that there are 
incidents, there are unfortunate incidents being reported and happening across the 
country which should not happen in the normal course of time. It is not only the 
responsibility of the Union Government, but, along with the active participation and 
role of the State Governments, we should contain any kind of unwanted incidents 
in this country.
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I, once again, thank Tapan Senji and all other senior Members who have 
participated in this discussion.

�ी गुलयाम नबी आज़याद: सर, इसका परपज़ जो था, वह डरीरटेल हो गया। इसका परपज़ एक 
पर््ट कुलर कमयुबि्टरी, जो वयापार करतरी है, उसकटे  संिंध में था। आप कोई भरी स्टटे्ट लरीबजए, मैंिटे 
शुर में हरी कहा था ...(व्वधयान)...

اس ہوگيا۔  ڈيريل  وه  تھا،  جو  مقصد  کا  اس  سر،  ازٓاد(:  نبی  غلام  (جناب  اختلاف  حزب   قائد 
کوئی اپٓ  تھا۔  ميں  سمبندھ  کے  اس  ہے،  کرتی  وياپار  جو  کميونٹی،  پرٹيکولر  ايک  مقصد   کا 

۔۔۔(مداخلت(۔۔۔ تھا  کہا  ہی  ميں  شروع  نے  ميں  ليجئے،  اسٹيٹ  بھی 

MR. DEPUTY CHAIRMAN: He has said that they will be protected.

�ी गुलयाम नबी आज़याद: मैंिटे शुर में हरी कहा था, मैं बववाद खड़ा िहीं करिा राहता। जममू-
कशमरीर में हमिटे 65 साल में ऐसा िहीं दटेखा, लटेबकि एक महरीिटे सटे वहा ं भरी यह िंद हो गया 
है। मधय �दटेश दटेबखए, झारखंड दटेबखए, महाराष्ट् दटेबखए – मैं यहां अपिटे साथ वह लटेकर िहीं 
आया, िरीजटेपरी कटे  दो एमएलएज़ िटे महाराष््ट में सरकार का स्टटे्टमें्ट बदया है बक यटे बतजारत 
खोलिटे करी इजाज़त दरीबजए। सरकार यहा ं िोलटे, लटेबकि एक स्टटे्ट में एक अलग सटेिा िि गयरी 
है। मैंिटे पहलटे हरी कहा था बक मैं बववाद खड़ा िहीं करिा राहता, लटेबकि वहा ं अलग सटेिाएं ििरी 
हैं, पुबलस कटे  parallel ििरी हैं जो रोकतरी हैं, िगैर वदटी कटे  रोकतरी हैं, बजिको अलग-अलग िाम 
बदए गए हैं, वटे तलाशरी करतरी हैं। माििरीय गृह मं�री उसकटे  संिंध में कहें बक यटे जो parallel 
सटेिाएं ििरी हैं, पुबलस को उनहें अरटेस्ट करिा राबहए और बतजारत पर िैि िहीं है। जि तक 
माििरीय गृह मं�री, कैबििटे्ट बमबि स्टर यह िात राजयों को िहीं िताएंगटे, ति तक यह मसला 
हल होिटे वाला िहीं है।

[�री बकरि बरबज जुु]

† Transliteration in Urdu script.

†

†

�ी के. सी. त्यागी (बिहार): उपसभापबत  महोदय, मैंिटे जो ब्टपपणरी करी थरी, मैं गृह मं�री जरी 
सटे कटे वल इतिा हरी कहिा राहता हंू बक ...(व्वधयान)...
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MR. DEPUTY CHAIRMAN: No, no, that is over. ...(Interruptions)... That is 
over. Now, we have to take the next discussion.

�ी के. सी. त्यागी: माििरीय मं�री �री बकरि बरबज जुु जरी जो cattle trader का बज� कर 
रहटे थटे, इसकरी जगह...

MR. DEPUTY CHAIRMAN: It is over.

�ी के. सी. त्यागी: सर, मैं आधटे बमि्ट में अपिरी िात खतम कर रहा हंू। जि आप शुर में 
हरी बलख देंगटे cow and beef ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, you cannot go back to that. ...(Interruptions)... 
No, no clarification. That is not possible. That is against the rule.

�ी के. सी. त्यागी: सर, आधा बमि्ट तो मटेररी िात सुि लरीबजए।

MR. DEPUTY CHAIRMAN: No, no. That is against the rule.

SHRI K. C. TYAGI: Cow and beef traders ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. You cannot. No, you cannot ask a question now.

�ी के. सी. त्यागी: Cattle trader में और cow and beef trader में फक्च  होता है। 

MR. DEPUTY CHAIRMAN: मैं कया कर सकता हंू? It is against the rule. Asking 
a question now is against the rule. That is the point. What do I do? It is already 
over. Now, Message from Lok Sabha.

MESSAGE FROM LOK SABHA 

The Finance Bill, 2016

SECRETARY-GENERAL: Sir, I have to report to the House the following message 
received from the Lok Sabha, signed by the Secretary-General of the Lok Sabha.

 “In accordance with the provisions of Rule 96 of the Rules of Procedure 
and Conduct of Business in Lok Sabha, I am directed to enclose the 
Finance Bill, 2016, as passed by Lok Sabha at its sitting held on the 5th 
May, 2016.

The Speaker has certified that this Bill is a Money Bill within the meaning of 
Article 110 of the Constitution of India.”

Sir, I lay a copy of the Bill on the Table.

————
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DISCUSSION ON THE WORKING OF THE MINISTRY OF  
HUMAN RESOURCE DEVELOPMENT

MR. DEPUTY CHAIRMAN: Now, discussion on the working of the Ministry 
of Human Resource Development. Shri Naresh Agrawal.

�ी नरेश अ�वयाल (उत्तर �दटेश): माििरीय उपसभापबत  जरी, एक महतवपूण्च मं�ालय पर ररता 

शुर करिटे करी बजममटेदाररी मुझटे दरी गयरी, इसकटे  बलए आपका िहुत-िहुत धनयवाद। मुझटे उममरीद है 

बक माििरीय मं�री महोदया अपिटे जवाि में, हम लोग जो सुझाव देंगटे, जो िातें कहेंगटे, उिकटे  िारटे 

में यह िहीं सोरेंगरी बक हम कोई allegation लगा रहटे हैं। हमारा कतई यह परपज़ िहीं है बक 

हम उनहें allege करें, लटेबकि हम जो सुझाव देंगटे, जहां-जहा ं कमरी दटेखें, आप उि कबम यों को 

गंभरीरता सटे लटेकर उनहें सुधारिटे का �यास करेंगरी, ऐसरी मुझटे उममरीद है। आप िड़री सौभागयशालरी 

हैं बक इतिरी जलदरी राजिरीबत में इतिटे उचर पद पर पहंुर गयीं। महोदय, यटे भरी अकसर बववाद 

में रहतरी हैं। हमाररी पा्टटी का यह माििा है बक जो ररता में रहटे, जो परता में रहटे और जो खरता में 

रहटे, उसको राजिैबतक रप सटे कभरी कोई डाउि िहीं कर सकता। आपकटे  पोस्टर भरी लग गए, 

उत्तर �दटेश में लगटे, यह तो अचछरी िात है, लटेबकि आपिटे अपिरी बमबि स्ट्री में उिको बिठा बदया, 

हमें लोगों िटे िताया बक वटे आरएसएस द्ारा बिठाए गए हैं और वटे जो डायरटेकशि दटेतटे हैं, राहटे 

एआईसरी्टरीई हो, राहटे यूजरीसरी हो ...(व्वधयान)...

�ी �्भयात झया (मधय �दटेश): आप िाम कयों लटे रहटे हैं?

डया. सत्नयारया्ण जवट ् या (मधय �दटेश): उिका िाम लटेिटे का कया औबरतय है? वटे तो सदि 

में िहीं हैं।

�ी नरेश अ�वयाल: कया मतलि? बकसरी का िाम हरी िहीं बलया जाएगा?

�ी �्भयात झया: िरटेश जरी, आप सहरी िाम लें।

�ी नरेश अ�वयाल: उिका कया िाम है? झा साहि, आप सहरी िाम िता दें।

�ी �्भयात झया: उिका िाम �री कृषण गोपाल है और उिका इस संिंध में कोई ...(व्वधयान)...

�ी नरेश अ�वयाल: सर, मैं �भात झा जरी को िहुत-िहुत िधाई दंूगा बक कम सटे कम उनहोंिटे 

...(व्वधयान)... जब्ट या जरी, आप तो िहुत सरीबियर हैं। सर, िाहर एक ररता है बक कृषण गोपाल 

जरी जो एआईसरी्टरीई में कह देंगटे, जो यूजरीसरी में कह देंगटे, जो बमबिस्ट्री में कह देंगटे, वहरी मािा 

जाएगा। ...(व्वधयान)...

�ी जयावेद अली खयान (उत्तर �दटेश): कया बकसरी का िाम लटेिटे में कोई पािंदरी है?

جناب جاويد علی خان: کيا کسی کا نام لينے ميں کوئی پابندی ہے؟

�ी नरेश अ�वयाल: सर, बकसरी का िाम लटेिटे में कोई पािंदरी िहीं है। ...(व्वधयान)...

† Transliteration in Urdu script.

†
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THE MINISTER OF MINORITY AFFAIRS (DR. NAJMA A. HEPTULLA): 
One should not be taking the name of a person not present in the House, who is 
not a Member of this House. So, he should not take the name. ...(Interruptions)...

�ी नरेश अ�वयाल: �रीमन्, कल बडसकशि में इ्टलरी, रोम सिकटे  िाम लटे बलए गए। ...(व्वधयान)... 
बमशटेल वगैरह कटे  िाम लटे बलए गए, वटे भरी तो सदि कटे  सदसय िहीं हैं। ...(व्वधयान)... कल 
इ्टलरी वगैरह तमाम िाम बलए गए, तमाम रक्ा सौदागर, दलालों कटे  िाम बलए गए, उस समय 
कोई आपबत िहीं हुई। ...(व्वधयान)... वटे आपकटे  भागय बवधाता हैं, हमारटे िहीं हैं। ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: You can’t criticize or raise an allegation against a 
person who can’t come and defend here.

�ी नरेश अ�वयाल: सर, कल कयों हुआ, कल कयों हुआ? कल कयों allegation लगटे, कल 
बमशटेल वगैरह पर कैसटे allegation लगटे? ...(व्वधयान)...

�ी उपस्भयापवत : अगर allegation है, तो मैं... ...(व्वधयान)...

�ी नरेश अ�वयाल: सवामरी जरी कया करतटे रहटे? सवामरी जरी तो अपिटे भाषण में allegation 
लगातटे रहटे और उनहीं लोगों पर लगातटे रहटे, जो सदि कटे  सदसय िहीं हैं। ...(व्वधयान)... उिका 
कोई लटेिा-दटेिा िहीं। ...(व्वधयान)... सरीधटे-सरीधटे का ं�टेस अधयक् पर, कां�टेस कटे  िटेताओं पर लगातटे 
रहटे। �रीमन्, उस समय कया िात थरी? ...(व्वधयान)...

डया. नजमया ए. हेपतुललया: आपिटे objection कयों िहीं बकया? ...(व्वधयान)...

एक मयाननी् सदस्: आप तो संबवधाि करी िात करतटे हैं ...(व्वधयान)...

�ी उपस्भयापवत : आप allegation मत िोलो। आप अचछरी िात िोलो। ...(व्वधयान)... रबल ए,  
you can praise them, not allege them. Talk good words about them. Those who are 
not present here, talk good words about them.

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Sir, he is not criticizing him. 
He has not said anything negative. (Interruptions)

SHRI JAIRAM RAMESH: What about Dr. Swamy? Did he not raise it yesterday? 
I was present when he was making allegations.

�ी नरेश अ�वयाल: उपसभापबत  महोदय, मैंिटे तो बकसरी करी आलोरिा िहीं करी है। मैंिटे कुछ 
कहा भरी िहीं है। मैंिटे यह कहा है बक यह सुििटे को बमला है ...(व्वधयान)... रबल ए, एक आदमरी 
जो आरएसएस कटे  िटेता हैं, वटे आपकरी बमबि स्ट्री में िैठ गए हैं। ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: I expunged everything. Wherever specific, I expunged 
everything. ...(Interruptions)... I can’t guess and expunge.

�ी नरेश अ�वयाल: मैं बकसरी का िाम िहीं लटे रहा हंू। मैं भागवत साहि का िाम िहीं लटे 
रहा हंू, बकसरी का िाम िहीं लटे रहा हंू। मैंिटे कहा बक एक आदमरी, यह सहरी है या गलत है, यह 
तो माििरीय मं�री जरी अपिटे उत्तर में िता देंगरी। मैंिटे कौि सरी गलत िात कहरी है? आप मं�री हैं, 
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मं�ालय पर कोई सुपर मं�री हो जाए, मं�ालय कोई दूसरा रलािटे लगटे, यह उबरत िहीं है। मैं 
राहंूगा बक इसमें सुधार होिा राबहए। यटे जो िाहर ररताएं हैं, मैं तो कहता हंू बक यटे ररताएं असतय 
होंगरी, यटे सतय िहीं होंगरी, यह तो मैं खुद कह रहा हंू, लटेबकि जो कहा जा रहा है, उसको मैं 
आपको िता रहा हंू। हम और आप आलोरिा सुििटे कटे  बलए ििटे हैं। हम आलोरिा भरी सुितटे हैं, 
�शंसा भरी सुितटे हैं, दोिों ररीजें सुिकर बिण्चय लटेतटे हैं, तो आप उस बहसाि सटे बिण्चय लटे लरीबजए।

�रीमन्, कभरी भरी ऐसा िहीं हुआ, बकसरी मािव संसाधि बवकास मं�री कटे  ज़मािटे में बक वरी.सरी. 
कटे  माधयम सटे छा�ों का उतपरीड़ि हो। आज सवटेरटे हरी शुरुआत हुई। जटे.एि.यू. में कया हो रहा 
है? कनहैया कुमार वगैरह अिशि पर िैठटे हुए हैं, उिकरी हालत िहुत खराि है, यह अखिारों 
में बदया हुआ था। डॉक्टरों िटे कह बदया बक अगर अिशि िहीं तोड़ा गया, तो कोई भरी हादसा 
समभव है। कया वरी. सरी. करी बजममटेदाररी िहीं थरी बक वहां पर वयलकत गत रप सटे जाकर कहतटे, 
उससटे अिुरोध करतटे? इसमें वरी.सरी. को कौि-सरी अड़रि थरी? ऐसा हरी इलाहािाद में हुआ। वहां 
पर पहलरी िार एक मबह ला, छा� संगठि करी अधयक् ििरी, उसकटे  साथ वसैा हरी हुआ, आपिटे कया 
बकया? आ ं� �दटेश कटे  हैदरािाद में कया हुआ? हैदरािाद में रोबहत वटेमुला का कांड हुआ? कयों 
सें्ट्ल यूबिवर्स ्टरीज़ में सारटे कांड हो रहटे हैं, कया कारण है? कहीं ऐसा तो िहीं बक आप अपिा 
एजेंडा सें्ट्ल यूबिवर्स ्टरीज़ में रला रहटे हैं, लड़कटे  उसको पसनद िहीं कर रहटे हैं। मैं एक िात 
कह दंू बक स्ूटडेंटस मूवमें्ट ििता दटेर सटे है, लटेबकि जि ििता है, तो िहुत तकलरीफदटेह होता 
है। यह कहावत है बक "अभरी तो अगड़ाई है, आगटे और लड़ाई है।" आप स्ूटडेंटस मूवमें्ट मत 
िििटे दरीबजए। मैं िहीं राहता बक स्ूटडेंटस मूवमें्ट ििटे। हम भरी स्ूटडें्ट रहटे हैं, हम भरी यूबिवर्स ्टरी 
में लरीडर रहटे हैं। हम जाितटे हैं, हमारा काम है। लड़कटे  हठधमटी करतटे हैं, लटेबकि वरी.सरी. का काम 
यह िहीं है बक हठधमटी को पुबलस कटे  िल पर तुड़वाए। वरी.सरी. का काम होता है बक अगर हठधमटी 
गलत भरी है, तो उस हठधमटी को तकषों कटे  साथ, उिकटे  साथ िैठकर खतम करवाएं। आप अपिटे 
वरी.सरीज़ को इनस्ट्कशनस दें, कयोंबक अलरीगढ़ यूबिवर्स ्टरी में भरी तमाम मसायल पैदा हो गए हैं। 
अगर वरी.सरीज़ छा�ों कटे  साथ महरीिटे में एक िार भरी िैठक कर लें, यूबियि कटे  लरीडस्च कटे  साथ 
िैठक कर लें या बफर आप यूबियनस को िैि कर दरीबजए। अगर यूबियि है, छा�ों का अपिा 
िटेता है, जैसटे हम सि हैं, तो उसको महरीिटे में एक िार अपिटे साथ िैठा लें, तो शायद इस तरह 
करी समसयाएं खड़री भरी ि हों। मैं राहंूगा बक यटे समसयाएं खड़री ि हों।

�रीमन् संबवधाि का 86वा ं संशोधि हुआ, तो उस समय िड़टे जोर सटे कहा गया बक बशक्ा 
अबिवाय्च हो गई है। आप अपिटे आंकड़ों में कहतटे हैं बक हम 72 per cent लोगों को education दटे 
पाए हैं, लटेबकि मुझटे ऐसा िहीं लगता है, कयोंबक हमारटे राजयों में अभरी मबह लाएं बशक्ा कटे  क्टे� में 
िहुत परीछटे हैं। GDP का कुल तरीि �बतशत बशक्ा पर खर्च बकया जा रहा है। इसकटे  बलए कमटे्टरी 
ििरी और कमटे्टरी िटे अपिरी बरपो्ट्च दरी। GDP का 6 �बतशत बशक्ा पर खर्च होिा राबहए। कया 
बशक्ा अबिवाय्च िहीं है? जि बशक्ा अबिवाय्च है और मैं तो कहंूगा बक बजस दटेश में सि बशबक् त 
हो गए, वह दटेश आगटे िढ़ गया और बजस दटेश में अबशक्ा है, वह दटेश आगटे िहीं िढ़ा और कहीं 
ि कहीं वह दटेश असभय कहलािटे लगा। आप बमसाल कटे  तौर पर दटेबखए बक बहनदुसताि कटे  कुछ 
राजयों में 100 per cent education है। आप दटेबखए, कटे रल, पुडुरटेररी और एक और राजय है, इि 
तरीिों राजयों करी �गबत  और अनय �ांतों करी �गबत  दटेख लरीबजए, दोिों में बकतिा अंतर है? दोिों 

[�री िरटेश अ�वाल]
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करी �गबत  में िहुत िड़ा अंतर है। समाज करी सभयता कटे  बलए बशक्ा है। अगर सिको बशक्ा बमल 
जाए, तो दटेश कटे  सामिटे जो सिसटे िड़री �ॉबलम आिादरी करी है, वह भरी दूर हो जाएगरी। हम खुश 
हो रहटे हैं बक हम ररीि सटे आगटे हो जाएंगटे, लटेबकि दटेश कटे  बलए आिादरी बकतिरी �ॉबलम िितरी जा 
रहरी है? अि तो यह हो गया है बक अगर यहरी हाल रहा, तो बदिों िाद परीिटे कटे  पािरी कटे  बलए 
world war हो जाएगा। आज हमारटे पास ्टो्टल बजतिा पािरी है, उसका 3 per cent कुल परीिटे का 
पािरी है। अगर इस िढ़तरी हुई आिादरी में परीिटे कटे  पािरी करी कमरी होगरी, तो दटेश कटे  सामिटे समसया 
पैदा होगरी, इसबलए आप इसको दटेबखए। �रीमन्, आज तमाम यूबिवर्स ्टरीज़ में बशक्कों करी कमरी है। 
इिकटे  आंकड़ों कटे  अिुसार teaching staff में कुल 16,525 पद हैं और इिकटे  पास 10,538 staff 
है और 5,987 पद खालरी हैं और non-teaching staff में 8,026 पद खालरी हैं। मैं पूछता हंू बक 
इतिा िड़ा गैप कयों है? आप कयों िहीं Recruitment Board गबठ  त करतीं? आप Recruitment 
Board ििाकर यह आदटेश दरीबजए बक एक साल कटे  अंदर बशक्ा का पूरा recruitment कर दें। 
हमारटे यहां उत्तर �दटेश में माधयबम क बशक्ा में िोड्च िििटे कटे  कारण teachers करी कमरी हो गई है। 
हमारटे यहां कॉलटेजों में कुल रार-रार teacher रह गए, िचरों को पढ़ािटे वाला कोई िहीं है। हम 
teachers रख िहीं सकतटे, कयोंबक teachers को तो गवि्चमें्ट भतटी करटेगरी या िोड्च भतटी करटेगा। 
आज यूबिवर्स ्टरीज़ में इतिटे बशक्कों करी कमरी है, तो आप इस कमरी को कैसटे पूरा करेंगटे, यह तो 
आपको तय करिा है। आप कोई बिण्चय लरीबजए और बिण्चय लटेकर आप तय करें, िहीं तो कैसटे 
बशक्ा का काम पूरा होगा? हमाररी quality of education िहुत बगररी है। हमारटे पास quantity तो िढ़ 
गई है, िहुत यूबिवर्स ्टरीज़ िि गई हैं, शायद सिसटे जयादा deemed universities करी संखया हमारटे 
यहां हो गई है। मैं आपको इसकरी संखया आगटे िताऊंगा। आज हमारटे यहां quality of education 
कया है? आज बवशव करी ्टॉप 100 यूबिवर्स ्टरीज़ में बहनदुसताि करी एक भरी यूबिवर्स ्टरी िहीं आतरी 
है। इसका कया कारण है? यबद  आप 200 यूबिवर्स ्टरीज़ को भरी लटे लें, तो 200 में बहनदुसताि करी 
कोई यूबिवर्स ्टरी िहीं आएगरी। अगर एजुकटे शि में बिजरी क्टे� करी भागरीदाररी िहीं हुई होतरी, तो 
लसथबत  इससटे भरी और खराि हो जातरी। बिजरी क्टे� करी भागरीदाररी िटे education को िया आयाम 
बदया है। मैं कहंूगा बक आज बिजरी क्टे� करी education को लोग पसंद कर रहटे हैं और सरकाररी 
सकूलों करी education को लोग पसंद िहीं कर रहटे हैं। आज convent schools में िचरों को भतटी 
करािटे कटे  बलए मारा-माररी हो रहरी है और बदललरी कटे  अचछटे सकूलों और कॉलटेजों में भतटी करािटे 
कटे  बलए मारा-माररी हो रहरी है। मैं कुछ सकूल व कॉलटेजों कटे  िाम जािता हंू, बजिमें 99 और 98 
per cent लािटे वालटे िचरों को �वटेश बमलता है, तो कम अंक लािटे वालटे िचरटे �वटेश िहीं पातटे 
हैं। इसकटे  बलए बदललरी सरकार को रल ििािटे पड़ रहटे हैं। आबखर हम उि सकूलों में कयों जािा 
राहतटे हैं? हम उिमें इसबलए जातटे हैं बक वटे quality दटेतटे हैं। अि तो लोगों का यह मि हो गया 
है बक हम बड�री हाबसल कर लें। आज बड�री हाबसल करिा िहुत आसाि है। दटेश कटे  सभरी �ांतों 
में आप बड�री लटे लरीबजए। आप बजसका िाम िताएंगटे, उसरी करी बड�री िि जाएगरी। बशक्ा मं�री करी 
बड�री पर बववाद है। आप िताइए, जहा ं सटे आप कहेंगरी, आपकरी बड�री वहीं सटे ििवा देंगटे। मैं कल 
हरी पढ़ रहा था, बकसरी नयायालय िटे तरीि राजयों कटे  रुिाव अबधकाबरयों सटे मांगा है बक आप हमें 
affidavit दरीबजए। उत्तर �दटेश, बदललरी और गुजरात कटे  रुिाव अबधकाबरयों सटे affidavit मा ंगा गया 
है बक कया-कया affidavit बदए थटे? बड�री ििवािरी है तो तमाम ऐसरी बडब �यां िि रहरी हैं बक बजस 
युबिबवस्च्टरी करी राबहए, उस युबिबवस्च्टरी करी ििवा लरीबजए। जो लसथबत  है, उस पर हम खुद बरंता 
कर रहटे हैं, कयोंबक एजुकटे शि का अथ्च एजुकटे शि होिा राबहए, ि बक बड�री होिा राबहए, लटेबकि 
आज हमाररी यह सोर िि गई है।
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आज िकल बकतिा िड़ा रोग है। ्टरीवरी पर बदखाया जाता है बक लोग कैसटे कॉलटेज पर रढ़कर 
िकल करा रहटे हैं। िकल रोकिटे का कोई बसस्टम िहीं है। राजयों में भरी िकल रोकिटे का कोई 
बसस्टम िहीं है। आज िकल कटे  माधयम सटे ि जािटे बकतिटे colleges पैसा पैदा कर रहटे हैं। िकल 
करािटे का college का धंधा हो गया है। िकल उतारकर लोग बड�री लटे रहटे हैं और वहरी बड�री 
धारण करिटे वाला जि बकसरी सरकाररी िौकररी में जाता है तो कया लसथबत  खड़री होतरी है? कया 
आपिटे िकल रोकिटे कटे  बलए कोई �ावधाि रखिटे करी िात करी है? आप यह ििाइए, आप सारटे 
राजयों कटे  बशक्ा मंब�यों को िुलाइए, उि बशक्ा मंब�यों कटे  साथ िैठकर इस िकल को, जो दटेश 
कटे  बलए अबभशाप है, एक िहुत िड़री �ॉबलम है, इसको रोकिटे कटे  बलए कोई एक कािूि ििाइए।

मैं तो कहता हंू बक बशक्ा भरी समाि होिरी राबहए। हर University का बसलटेिस अलग, हर 
University का कोस्च अलग, बवषय अलग है। ऐसा कयों है? जि समाि बशक्ा करी िात करेंगटे तो 
हर University का बसलटेिस एक कयों िहीं होिा राबहए? इसमें कया बदककत है? आप �ांबतकाररी 
पबरवत्चि करीबजए, हम लोग आपकटे  साथ हैं। आप बिण्चय लरीबजए, आपकटे  बिण्चय को कोई अपोज़ 
िहीं करटेगा, लटेबकि कहीं ि कहीं बिण्चय अवशय लटेिा राबहए।

हमारटे बंहदुसताि में ि जािटे बकतिटे तररीकटे  करी बशक्ा हो गई है। �ौढ़ बशक्ा, अिौपराबरक बशक्ा, 
कांवटेन्ट बशक्ा, �ाइमररी बशक्ा आबद। बशक्ा भरी भौबतक करी अलग हो गई, संसकृत करी अलग हो 
गई, उदू्च, फ़ारसरी करी अलग हो गई। इस दटेश में इतिटे तररीकटे  करी बशक्ा हो गई है बक यह समझ 
हरी िहीं आता बक कौि-सरी बशक्ा पढ़ें? संसकृत करी अलग बशक्ा है। अभरी एक आदटेश आया है बक 
University में, आई.आई.्टरी. वगैरह में संसकृत पढ़ाई जाएगरी। हम िहीं समझ पाए बक वहां पर 
संसकृत पढ़कर कया होगा? यह आदटेश एक तुगलकरी फ़रमाि जैसा लगा। यह आदटेश कयों हुआ? 
मैं अखिार पढ़ता हंू, मैंिटे उसको पढ़ा है।

यहां िोड्च भरी दस तरह कटे  हैं। हमारटे यहां यू.परी. का िोड्च अलग है, बिहार का अलग, अनय 
राजय का अलग है। उि िोडषों में सरीिरीएसई अलग और आईसरीएसई अलग है। यटे तमाम िोड्च ििटे 
हुए हैं, बजिकटे  अलग-अलग कोस्च हैं, अलग-अलग बडब �या ं हैं। मैं राहंूगा बक आप इस पर बवरार 
करें और कहीं ि कहीं कोई कदम उठाएँ।

यूजरीसरी और एआईसरी्टरीई दो ऐसरी िॉडरीज़ हैं, जो रटेगयुलटे्ट करतरी हैं। यू.जरी.सरी. तो सभरी 
Universities को रटेगयुलटे्ट करतरी है, लटेबकि कया आज वह अपिटे फंकशि को पूरा कर रहरी है? 
मैं आगटे आपसटे इस पर िहस करंगा।

राजयों में हायर एजुकटे शि का मुद्ा है। हर गवि्चर िटे Higher Education अपिटे कबज़टे में कर 
लरी है। ऐसा लगता है बक राजय सरकार का उसमें कोई हसतक्टेप िहीं होगा। गवि्चर रा ंसलर हो 
गया। गवि्चर िटे कया बकया? गवि्चर िटे साररी Universities अपिटे कबज़टे में कर लीं। अगर वाइस 
रांसलर भरी बियुकत करिा है तो वह भरी गवि्चर बियुकत करटेगा। पहलटे राजय सरकारों सटे िाम मा ंगटे 
जातटे थटे, लटेबकि अि तो गवि्चर सरीधटे-सरीधटे िाम पढ़कर वरी.सरी. को बियुकत कर दटेता है और राजय 
सरकार का कोई मतलि िहीं रहता। उिको राजय सरकार का फ़क्च  ति पता रलटे, जि हम फंड 
करें और रटेगयुलटे्ट करें, िाकरी तो गवि्चर Universities रला रहटे हैं। आपको इसमें संशोधि करिा 
राबहए। कयोंबक उचर बशक्ा कें � का बवषय है, इसबलए आपको कहीं ि कहीं इसमें संशोधि करिा 

[�री िरटेश अ�वाल]
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राबहए। उस संशोधि कटे  माधयम सटे, यबद  यह राजय सरकार का काम है तो राजय सरकारें िोलेंगरी, 
लटेबकि यह गवि्चर का काम िहीं है। शायद दटेश का कोई ऐसा गवि्चर िहीं िरा है, बजसिटे उचर 
बशक्ा को अपिटे कबज़टे में ि लटे बलया हो। राजय सरकार और गवि्चर कटे  िरीर में ्टकराव सटे उचर 
बशक्ा का और िुरा हाल हुआ है।

आप दटेश में मबह लाओं करी बशक्ा िढ़ािटे कटे  बलए "कसतूरिा गा ंधरी िाबलका बवद्ालय" खोलेंगटे। 
उस बदि कवटेशरि भरी हुआ था, इस पर बडशकशि भरी हो रहा था बक कयों िहीं हर बलॉक में एक 
ऐसा बवद्ालय खुलता है? अगर आप मबह लाओं करी बशक्ा िढ़ािा राहतटे हैं, तो दटेश कटे  हर बलॉक 
में एक "कसतूरिा गांधरी िाबलका बवद्ालय" खुल जािा राबहए, बजससटे मबह लाओं करी बशक्ा का 
अपिटे आप सतर िढ़टे। मटेरा आज भरी यह माििा है। हो सकता है बक पुरुष करी बशक्ा 72 परसें्ट 
तक पहंुर गई हो, लटेबकि अभरी भरी मबह ला बशक्ा 50 परसें्ट सटे ऊपर िहीं पहंुररी है। गा ंवों में तो 
लोग िलचर यों को पढ़ािा हरी िहीं राहतटे हैं। गांव में कहां लोग िलचर यों को पढ़ािा राहतटे हैं?

अि बशक्ा तरीि सतर पर है। �ाइमररी बशक्ा, माधयबम क बशक्ा और उचर बशक्ा। उचर बशक्ा 
कें � का बवषय है, �ाइमररी और माधयबम क बशक्ा राजय का बवषय है, लटेबकि ऐसा िहीं है, कें � 
उस पर भरी बिण्चय लटेता है। आपिटे �ाइमररी एजुकटे शि कटे  बलए "सव्च बशक्ा अबभयाि" रलाया है। 
�रीमन्, यह "सव्च बशक्ा अबभयाि" िड़टे जोर-शोर सटे रला। इस "सव्च बशक्ा अबभयाि" अबभयाि कटे  
तहत् कुछ एकटस पास हुए। यह कहा गया बक 100 परसें्ट एजुकटे शि होगरी। राजयों सटे कहा गया 
बक ‘education to all’. बफर राजयों सटे कहा गया बक 65 परसें्ट पैसा आप लगाइए, 35 परसें्ट 
पैसा कें � लगाएगा और आप सिको �ाइमररी सतर पर बशक्ा दरीबजए। राजयों िटे इसका बवरोध बकया 
बक हमाररी financial लसथबत  ऐसरी िहीं है, परसें्ट 35 परसें्ट हम लगाएँगटे और 65 परसें्ट कटे ं� को 
दटेिा राबहए। आज भरी उस पर कोई बिण्चय िहीं हो पाया है। यहरी कारण है बक अभरी भरी तमाम 
�ाइमररी बवद्ालय खुलिटे हैं। �ाइमररी बवद्ालयों को आगटे िढ़ािा है, लटेबकि को बिण्चय ि होिटे कटे  
कारण और पैसटे करी कमरी कटे  कारण हमाररी �ाइमररी एजुकटे शि करी लसथबत  हरी अचछरी िहीं है। �रीमन्, 
�ाइमररी एजुकटे शि का सतर भरी िहुत बगरा है। एक तरफ 4 लाख ्टरीरस्च करी कमरी है। कुछ राजयों 
में कररीि 4.5 लाख untrained teachers पढ़ा रहटे हैं, बजिमें बिहार है, उत्तर �दटेश है, मधय �दटेश 
है। यटे सि राजय हैं, जहा ं 4.5 लाख ऐसटे बशक्क हैं, जो खुद हरी untrained हैं, बजिको बशक्ा कटे  
िारटे में पता हरी िहीं है और वटे छा�ों को पढ़ा रहटे हैं। हमारटे उत्तर �दटेश में भरी ‘बशक्ा बम�’ शुर 
हुआ था। अि तो यह माििरीय सववोचर नयायालय कटे  पास sub judice है, लटेबकि अगर आप िचरों 
को untrained teachers सटे पढ़वाएँगटे, तो यह अचछरी िात िहीं होगरी। मैं एक सकूल का �ंिधक 
हँू। वहां आठवीं पास कटे  दो िचरटे हमारटे पास आए, उिकटे  पास First Class करी बड�री थरी। उनहोंिटे 
जूबियर हाई सकूल First Class सटे पास बकया था। वटे हमसटे ब�ंबसपल करी बशकायत करिटे लगटे बक 
आपकटे  यहां हमारा एडबम शि िहीं बलया जा रहा है। हमिटे ब�ंबसपल को िुलाया और उिसटे पूछा 
बक इिका एडबम शि कयों िहीं बलया जा रहा है, तो ब�ंबसपल िटे कहा बक आप जरा रुक जाइए, 
मैं इिकरी माक्च  शरी्ट दटेख लंू। उनहोंिटे उिका जो ्टटेस्ट बलया था, लौ्ट कर जि उनहोंिटे बदखाया 
तो रार सबजटेकटस में सटे रारों में उनहोंिटे ज़रीरो पाया था। ...(व्वधयान)... हां, वटे First Class पास 
हुए। मुझटे उस जूबियर हाई सकूल कटे  ब�ंबसपल को suspend करािा पड़ा, लटेबकि िटेबसक बशक्ा 
का सतर इतिा बगरा हुआ है बक अगर आपकरी mid-day meal योजिा ि रल रहरी हो, कयोंबक 
mid-day meal तमाम छा�ों करी उपलसथबत  पैदा कर रहरी है, अगर mid-day meal योजिा ि हो, 
तो शायद सकूलों करी संखया भरी िहुत घ्ट जाए। हम तो कहतटे हैं बक mid-day meal योजिा को 
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तुरंत िनद करिा राबहए। आपकरी दो िटेबसक योजिाएँ हैं – एक, सव्च बशक्ा अबभयाि और दूसररी, 
mid-day meal. आज mid-day meal योजिा पर पूररी तरह सटे ban होिा राबहए, कयोंबक यह 
पैसा waste जा रहा है। इस पैसटे में बजतिा करपशि है, मैं िता िहीं सकता बक mid-day meal 
योजिा में बकतिा करपशि है। कौि सटे सकूल में बकरि है?

ववपक्ष के नेतया (�ी गुलयाम नबी आज़याद): इसको िनद करिटे कटे  बलए मत कबह ए, आप कबह ए 
बक करपशि को दूर कबर ए।

کہئے آپ  کہئے،  مت  لئے  کے  کرنے  بند  کو  اس   : آزاد)  نبی  غلام  اختلاف (جناب  حزب   قائد 
کرئيے۔ دور  کو  کرپشن  کہ 

�ी नरेश अ�वयाल: मटेरा जो माििा है, रबल ए, आपकटे  कहिटे सटे मैं कहता हँू बक इसको िंद 
मत कबर ए, करपशि को दूर कर दरीबजए। ...(व्वधयान)...

मयानव संसयाधन ववकयास मं�ी (�ीमती सममृवत ज़ूवबन इरयानी): आपकरी स्टटे्ट में है।

�ी नरेश अ�वयाल: बसफ्च  हमाररी स्टटे्ट में हरी िहीं, िललक  सभरी जगह ...(व्वधयान)... वह 
आपकरी भरी स्टटे्ट है। आप खुद हरी कहतरी हैं बक आप मुरादािाद करी रहिटे वालरी हैं, इसबलए स्टटे्ट 
तो आपकरी भरी है।

�ीमती सममृवत ज़ूवबन इरयानी: लटेबकि सरकार आपकरी है।

�ी नरेश अ�वयाल: यह आपकरी या हमाररी थोड़टे हरी ि होतरी है! अि बदललरी में जो सरकार 
है, हम थोड़टे हरी ि कह रहटे हैं बक यह आपकरी है, यह हम सिकरी सरकार है। यह ठरीक है बक 
हम बवपक् में हैं और आप सत्ता में हैं, लटेबकि इसका मतलि यह थोड़टे हरी ि है बक सरकार बकसरी 
करी िपौतरी हो गई! सरकार तो जिता करी होतरी है। मैं मोदरी जरी करी सरकार कटे  िारटे में कभरी िहीं 
कहता बक यह हमाररी सरकार िहीं है। हम तो कहतटे हैं बक हमाररी सरकार है, इसको कहिटे में 
कया बदककत है? मैं हाउस में खुलटेआम कह रहा हँू। सरकार में �धाि मं�री आतटे-जातटे रहतटे हैं, 
लटेबकि सरकार तो हमाररी है। ऐसा िहीं है बक उत्तर �दटेश में बवरोधरी दल करी सरकार है, तो 
बफर हम उसका बवरोध करेंगटे और इसबलए हम उत्तर �दटेश करी मदद िहीं करेंगटे। यह थोड़टे हरी 
ि हमाररी मािबस कता होिरी राबहए! सरकार है, तो सरकार है, राहटे बकसरी करी हो। अि िरीतरीश 
जरी सटे रुिाव में आपका इतिा झगड़ा हुआ। �धाि मं�री जरी और िरीतरीश जरी कटे  िरीर बकस तरह 
सटे छत्तरीस का आँकड़ा था, लटेबकि जि �धाि मं�री जरी बिहार जातटे हैं, तो एक हरी मंर पर दोिों 
एक साथ बदखाई दटेतटे हैं। ऐसा िहीं है बक आप बिहार को फंड दटेिटे में कमरी रख रहरी हैं। ठरीक 
है, उिकरी मा ंग जयादा है। उत्तर �दटेश में हमाररी समाजवादरी पा्टटी करी सरकार है, हम सिकरी, 
लटेबकि हमाररी सरकार बकसरी ररीज करी कमरी कटे  िारटे में कह रहरी है, तो उस कमरी को दूर करिा 
राबहए। सव्च बशक्ा अबभयाि में पूररी कं्ट्री में आप कयों िहीं Compulsory Education लागू कर 
दटेतरी हैं? Compulsory Education हो जाए, जि Compulsory Education का एक्ट पास है, तो 
कयों िहीं Compulsory Education शुर होतरी है? कया बदककत है Compulsory Education में? 
कोई राजय तो इसकटे  बलए मिा िहीं कर रहा है! आप फंबं डग तो कबर ए! मैंिटे तो कहा बक अगर 

[�री िरटेश अ�वाल]

† Transliteration in Urdu script.

†
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दटेश करी बशक्ा पर GDP का 6 परसें्ट खर्च कर बदया जाए, तो दटेश करी बशक्ा में एक �ा ंबतकाररी 
पबर वत्चि हो जाएगा और दटेश करी बशक्ा एक दटेखिटे वालरी बशक्ा होगरी। इससटे आज तमाम बशक्ा कटे  
क्टे� में जो �ाइवटे्ट लोगों करी monopoly हो गई है, वह monopoly भरी कहीं ि कहीं खतम होगरी। 
गररीि का िचरा भरी अचछरी बशक्ा लटे लटे। ऐसा ि हो बक गररीि का िचरा सरकाररी सकूल सटे पढ़टे, 
िड़टे आदमरी का िचरा कॉनवें्ट सकूल सटे पढ़टे और दोिों कटे  िरीर एजुकटे शि का गैप िहुत अबधक 
हो जाए, तो मैं समझता हंू बक यह िहुत अचछरी ररीज़ िहीं है। मैं राहंूगा बक सव्च बशक्ा अबभयाि 
को कािूि ििाकर कंपलसररी कर दटेिा राबहए। आपकटे  जो बमड-डटे मरील कटे  आंकड़टे आए हैं, कई 
राजयों िटे तो वह मरील उठाया हरी िहीं था। इिमें हबर याणा भरी आता है। हबर याणा कटे  बलए बमड-डटे 
मरील का बजतिा एलॉ्टमें्ट था, उसिटे उसका कटे वल 31 �बतशत हरी उठाया, बफर तबम लिाडु िटे 
31 �बतशत उठाया, पलशर मरी िंगाल िटे 35 �बतशत उठाया और मधय �दटेश िटे 36 �बतशत उठाया। 
यह मैं आपको कुछ राजयों कटे  आंकड़टे दटे रहा हंू। जि यटे राजय एलॉ्टमें्ट का पूरा भाग उठा हरी 
िहीं रहटे हैं, तो िचरों को पूररी बमड-डटे मरील कहा ं सटे बमलटेगरी? मैं तो सकूलों का इंसपटेकशि करता 
रहता हंू, सकूलों में बकरि हरी िहीं है और रसोइए करी जो हालत है, उसकटे  िारटे में तो मैं कहिा 
िहीं राहता हंू। बफर वहां िरति भरी हैं िहीं, ऐसटे में काहटे का बमड-डटे मरील है? तमाम जगहों पर 
बमड-डटे मरील खाकर िचरटे िरीमार पड़ गए हैं। गमटी में जि 42-44 बड�री ्टटेमपरटेरर होता है, ऐसटे में 
अगर खािा जरा भरी खराि हो गया, तो िचरों कटे  भबव षय का कया होगा? मैं राहता हंू बक आप 
इि ररीज़ों में सुधार लाइए।

�रीमन्, अि मैं सकूल ड्ॉप रटेशयो करी िात करता हंू। सकूलों में बमड-डटे मरील करी वजह सटे िचरटे 
ड्ॉप कर रहटे हैं। 2013-14 में 95 �बतशत एडबम शि हुए और 36 �बतशत िचरों िटे ड्ॉप बकया, 
2012-13 में 95 �बतशत एडबम शि हुए और 39 �बतशत िचरों िटे ड्ॉप बकया और 2011-12 में 41 
�बतशत िचरों िटे ड्ॉप बकया। अगर इतिटे िचरटे ड्ॉप करेंगटे, तो हमाररी एजुकटे शि का परसें्टटेज कहा ंसटे 
िढ़टेगा? ऐसटे में हम राहटे बजतिरी कोबशश कर लें, लटेबकि एजुकटे शि का परपज़ पूरा िहीं हो पाएगा।

आपको हर दो बकलोमरी्टर पर एक जूबियर हाई सकूल जरर खोलिा राबहए, िललक  हम तो 
कहेंगटे बक हर एक बकलोमरी्टर पर जूबियर हाई सकूल खोलिा राबहए। अगर हर गांव में �ाइमररी 
पाठशाला होगरी, तो कम सटे िचरटे उसमें जा तो सकें गटे, लटेबकि अगर यटे सकूल िड़री दूररी-दूररी पर 
होतटे हैं, तो वहा ं छो्टटे िचरटे कैसटे जाएंगटे?

अि आप माधयबम क बशक्ा लटे लरीबजए, वह ठरीक है। मैं सरीिरीएसई और आईसरीएसई, दोिों 
िोडस्च करी �शंसा करता हंू। अि भरी दोिों िोडस्च करी साख ििरी हुई है। िहुत सरी स्टटेटस कटे  जो 
िोडस्च हैं, उि िोडस्च करी हालत िड़री खराि हो गई है। एक ज़मािा था, जि कह बदया जाता 
था बक अगर बिहार करी माक्च  शरी्ट लाओगटे या बड�री लाओगटे, तो वह मानय िहीं होगरी। सि यह 
माि कर रलतटे थटे बक अगर तुमिटे बिहार सटे पास बकया है, तो तुमहाररी बड�री मानय िहीं होगरी, 
यह लसथबत  थरी। हमाररी स्टटे्ट में भरी आज यह हो गया है बक िहुत जगह पर लोग कह दटेतटे हैं बक 
हम बििा ्ैटस्ट बलए एडबम शि िहीं देंगटे।

जि हम लोग पढ़तटे थटे, तो शायद दो-रार लोगों कटे  फस्ट्च कलास में माकस्च आतटे थटे, ऐसटे िचरों 
को िहुत मटेधावरी समझा जाता था। उस समय फस्ट्च कलास आिा िहुत िड़री ररीज़ होतरी थरी, सिमें 
ररता होतरी थरी बक लड़का फस्ट्च कलास सटे पास हो गया है। अि तो कॉलटेज में जाओ और पूछो 
तो 90 �बतशत िचरटे फस्ट्च कलास सटे पास होतटे हैं। आज सैकैं ड कलास सटे पास होिटे वाला िचरा 
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तो ढंूढटे ़ िहीं बमलता है। ऐसा लग रहा है बक अि सि िचरटे फस्ट्च कलास सटे हरी पास हो रहटे हैं। 
कया यह एजुकटे शि करी गुणवत्ता करी वजह सटे हुआ है? आज िचरों करी जो हालत है, उसटे आप 
खुद दटेख लरीबजए। मैं अपिटे कॉलटेज में पूछता हंू, तो वटे कहतटे हैं बक 80 �बतशत िचरटे फस्ट्च कलास 
सटे पास हुए हैं। हमें िड़री खुशरी होतरी है, लटेबकि अंदर सटे हम सोरतटे हैं बक यटे 80 �बतशत िचरटे, 
जो फस्ट्च कलास सटे पास हुए हैं, जरा इिकरी गुणवत्ता भरी दटेख लरी जाए। कक्ा पा ंर में पढ़िटे वालटे 
िचरटे, कक्ा दो करी पुसतकों करी ररीबडंग िहीं कर सकतटे हैं, यह तो िरीरटे करी कक्ाओं करी लसथबत  है।

महोदय, हाला ंबक माधयबम क बशक्ा स्टटे्ट का बवषय है, लटेबकि माधयबम क बशक्ा में सुधार कटे  
बलए सें्टर को भरी इं्टरवरीि करिा पड़टेगा। अगर हम यह कहें बक �ाइमररी बशक्ा िींव है, तो 
माधयबम क बशक्ा को हम ररीढ़ कह सकतटे हैं। जि आदमरी अचछरी माधयबम क बशक्ा लटेकर आगटे िढ़ता 
है, तभरी वह इं्टटेबलजें्ट ििता है। हमारटे दटेश में बजतिटे इं्टटेबलजें्ट लोग हैं, वटे सि आज िाहर भागटे 
जा रहटे हैं। आईआई्टरी, आईआईएम, मटेबडकल कॉलटेज इतयाबद में जो िचरटे अचछटे िमिरों सटे पास 
करतटे हैं, मालूम पड़ता है बक सि बवदटेश रलटे जा रहटे हैं। अगर आप लंदि और अमररीका इलाज 
करवािटे रलटे जाओ, तो आपको अबधकांश डॉक्टर बहनदुसताि कटे  बमलेंगटे। हम सोरतटे यह हैं बक हम 
इलाज करवािटे अमररीका जा रहटे हैं, लटेबकि वहां पर बमलतटे बहनदुसताि कटे  हरी डॉक्टर हैं, कयोंबक 
बहनदुसताि कटे  डॉक्टर जयादा अचछा काम करतटे हैं। अत: आज जो माधयबम क बशक्ा का सतर बगरा 
है, मैं राहंूगा बक कहीं ि कहीं उसटे दटेखिटे करी जररत है। आप माधयबम क बशक्ा करी पढ़ाई में जल 
संरक्ण, �दूषण, रोड सटेफ्टरी इतयाबद बवषयों को भरी जुड़वा दरीबजए। हर रोज़ रोड एबकसडेंटस सटे 
बकतिरी करी डटेथस होतरी रहतरी हैं। आज लाइसेंस तो बकसरी का भरी िि जाता है। जि हम ्ट्ा ंसपो्ट्च 
बमबि स्टर थटे, तो एक प�कार मटेरा हरी लाइसेंस ििवा कर लटे आया। यह दटेख कर मैं तो हैरत में 
रह गया। वह मुझसटे कह कर गया था बक िरटेश जरी, मैं आपका लाइसेंस ििवा दटेता हंू और वह 
आर्टरीओ ऑबफस सटे मटेरा लाइसेंस ििवाकर लटे आया। मुझटे उस आर्टरीओ को ससपेंड करिा पड़ा। 
लटेबकि अगर इस तरह सटे ड्ाइबवगं लाइसेंसटेज़ िि जाएँगटे और रोड सटेफ्टरी बसस्टम िहीं होगा, तो 
कया लसथबत  ििटेगरी? तो मैं राहँूगा बक इि ररीज़ों को पढ़ाई में अबिवाय्च करें। 

आज जल संरक्ण भरी एक िहुत िड़री ररीज़ है। मैं कह रहा था बक मैं यह िहीं राहता बक 
एजुकटे शि में आप िहुत िड़ा रेंज करें, लटेबकि जो िटेसटेबस्टरी आज हो गई है, उसटे भरी दटेखें। एक 
तो वृक् िटेसटेबस्टरी हो गई है। आज फॉरटेस्ट करी कमरी कटे  कारण पयतावरण में पूरा िदलाव हो गया 
है। तो अगर आजकल इि सि बवषयों को हम अपिटे िचरों को िहीं बसखाएँगटे, तो आगटे िढ़ कर वटे 
उिका संरक्ण कैसटे करेंगटे? उिका संरक्ण करिटे कटे  बलए हमें कहीं ि कहीं यह काम करिा राबहए। 

आप कुछ ऐसरी गाइडलाइंस ििाइए बक सभरी स्टटेटस में बरजल्ट एक हरी साथ बिकल जाएँ। 
सरीिरीएसई करी तो information आ गई है बक फला ं ताररीख को बरजल्ट आएगा, लटेबकि राजयों कटे  
बरजल्ट कि आएँगटे? बकसरी राजय का मई में आएगा, तो बकसरी का जूि में आएगा, यािरी हर राजय 
का अपिा-अपिा बरजल्ट आएगा। तो जो िचरटे अलग-अलग समय पर पास हो कर बिकलतटे हैं, 
उसमें बजिका बरजल्ट पहलटे आता है, वटे दाबखला लटेिटे कटे  समय पहलटे पहँुर जातटे हैं और बजिका 
बरजल्ट िाद में आता है, उिका दाबखला, बरजल्ट दटेर सटे आिटे कटे  कारण मुबशकल हो जाता है, 
कयोंबक कॉलटेजटेज़ कम हैं, सरीटस कम हैं और िचरों करी संखया जयादा है। आज हर आदमरी राहता 
है बक मटेरा िचरा अचछरी एजुकटे शि लटे। मैं राहँूगा बक इस पर भरी आप बवरार करें। इसकटे  बलए मैं 

[�री िरटेश अ�वाल]
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यह कह रहा हँू बक आप कोई भरी �ांबतकाररी कदम उठाइए, लटेबकि कहीं ि कहीं इसको सफल 
ििािटे कटे  बलए काम करीबजए, ताबक आपिटे जो ‘राष्ट्रीय माधयबम क बशक्ा अबभयाि, 2000’ रलाया, 
वह सफल तो बदखाई दटे। बसफ्च  िारा दटेिटे सटे काम िहीं रलटेगा बक ‘िढ़टे रलो’, ‘पढ़टे भारत, िढ़टे 
भारत’ या ‘िढ़टे बशक्ा।’ यटे िारटे तो हम लोगों िटे िहुत बदए हैं। हम राजिरीबतक लोग तमाम िारटे 
दटेतटे हैं, लटेबकि अगर वटे िारटे सहरी रप में इमपलरीमें्ट हो जाएँ, तो शायद जयादा अचछा होगा।

अि आप हायर एजुकटे शि में UGC और AICTE को दटेबखए। UGC कटे  अंडर साररी यूबिवर्स ्टरीज़ 
आतरी हैं, मटेरटे खयाल में deemed universities भरी उसरी कटे  अंडर में आतरी हैं। उिको रटेगुलटे्ट करिा, 
बशक्ा का सतर अचछा करिा, इं�ास्ट्करर अचछा करिा, फैकल्टरी ठरीक हैं या िहीं, बशक्ा का 
सतर कया है, तो आपिटे UGC कटे  अनदर NET ििाया है, NET उि ररीज़ों को दटेखता है। मैं कहँूगा 
बक NET पर पर कुछ अबिवाय्चता कर दरीबजए। NET जो इंसपटेकशि करिटे जाए, तो कुछ ररीजें 
अबिवाय्च होिरी राबहए। अगर इसटे अबिवाय्च िहीं करेंगटे, तो हायर एजुकटे शि में भरी गुणवत्ता अचछरी 
िहीं होगरी, कयोंबक NET िहुत सटे ऐसटे कॉलटेजटेज़ को भरी सर््टबफ कटे ्ट दटे दटेता है, बजिकरी गुणवत्ता 
िहुत अचछरी िहीं होतरी है। मैं बकसरी का िाम लटेिा िहीं राहता हँू। एजुकटे शि सटे मैं भरी जुड़ा हुआ 
हँू, लटेबकि मैं जो दटेख रहा हँू, मैं आपकटे  सामिटे कह रहा हँू। जि तक आप यूजरीसरी करी �ां्ट को 
िहीं िढ़ाएँगटे, तो कैसटे काम रलटेगा? आज यूजरीसरी बकतिरी �ां्ट दटेता है? वह यूबिवर्स ्टरीज़ को 
थोड़री-थोड़री �ां्ट दटेता है। युबिबवस्च्टरी में फरीस िहुत कम है। यह ठरीक है बक आपिटे IIM और IIT 
में फरीस िढ़ा दरी, लटेबकि युबिबवस्च्टरी में बकतिरी फरीस है? जि हम लोग पढ़तटे थटे, ति वह 12 रुपयटे 
थरी। अि बकतिरी है? ...(व्वधयान)... अभरी यह 40 रुपयटे है। मैं कह रहा हँू बक अगर युबिबवस्च्टरी 
करी फरीस इतिरी है और अगर यूबिवर्स ्टरीज़ को इिकम िहीं होगरी, तो युबिबवस्च्टरी राजय सरकार 
कटे  ऊपर बडपेंड रहटेगरी और यूजरीसरी कटे  ऊपर बडपेंड रहटेगरी। इसबलए उसकरी अपिरी भरी आमदिरी 
होिरी राबहए। अभरी 12 रुपयटे या 40 रुपयटे में कौि सरी एजुकटे शि होतरी है? जि आपकरी फरीस 
इतिरी िढ़री, जैसटे आपिटे अभरी IIM करी फरीस िढ़ाई, आपिटे IIM करी फरीस 2 लाख रुपयटे कर दरी, 
ति बकसरी िटे कुछ िहीं िोला। तो बफर आप वहां पर भरी दटेबखए बक अगर युबिबवस्च्टरी करी इिकम 
िहीं िढ़टेगरी, तो कैसटे काम रलटेगा?

डरीमड यूबिवर्स ्टरीज़ कटे  िारटे में आपकरी जो गाइडलाइंस हैं, उिमें कुछ बरलटेकसटेशि करीबजए। 
आज जमरीि करी दर िहुत जयादा है। आपिटे डरीमड यूबिवर्स ्टरीज़ कटे  िारटे में यह �ावधाि कर बदया 
बक इतिटे एकड़ जमरीि होगरी, ति यह खुलटेगरी। यह पहलटे करी है। यह पहलटे सटे है। जि अजु्चि बसंह 
जरी एरआरडरी मं�री थटे, ति िहुत सरी डरीमड यूबिवर्स ्टरीज़ ििरी थीं। शायद उस समय एक तरफ सटे 
तमाम डरीमड यूबिवर्स ्टरीज़ िि गई थीं, लटेबकि यटे यूबिवर्स ्टरीज़ िििरी रुक गईं, जि िाद में सववोचर 
नयायालय िटे रोक लगाई, अि रोक खुलरी है। मैं कहिा राहँूगा बक इसमें जो इतिरी जयादा जमरीि 
करी अबिवाय्चता करी िात है, तो आज िड़टे-िड़टे शहरों में इतिरी जयादा जमरीि कहा ं है? मटेबडकल 
काउंबसल ऑफ इंबडया िटे ऐसा िहीं बकया। पहलटे मटेबडकल कॉलटेज कटे  बलए 25 एकड़ करी िात थरी, 
बफर उसिटे इसटे घ्टाकर 20 एकड़ बकया और small towns में 10 एकड़ को भरी उसिटे अलाउ कर 
बदया बक आप 10 एकड़ में मटेबडकल कॉलटेज ििाइए। तो अगर जमरीि करी कॉस्ट इतिरी हरी रहरी 
और उसको यबद  हम जोड़ें, तो एजुकटे शि अिइकोिॉबमकल हो जाएगरी। तो मैं राहँूगा बक डरीमड 
यूबिवर्स ्टरीज़ कटे  बलए आपकरी जो गाइडलाइंस हैं, उिमें कुछ पबर वत्चि करीबजए, बजससटे बक और 
डरीमड यूबिवर्स ्टरीज़ इस दटेश में ििें। मानयवर, मैंिटे शुर में जो कहा था बक हमाररी यूबिवर्स ्टरी 
का सतर िहुत अचछा िहीं है, यह ठरीक है बक बवदटेश करी तमाम यूबिवर्स ्टरीज़ बहनदुसताि में आिा 
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राहतरी है। आप रोकटे  हुए हैं, अगर कहीं आप समझौता कर लें, ि जािटे बकतिरी... यह भरी आज 
कवशैरि ऑवर में उठ रहा था बक तमाम कॉलटेजटेज़ बवदटेशों सटे ्टाई अप कर लटेतटे हैं। अि वह 
कौि-सरी यूबिवर्स ्टरी सटे ्टाई अप बकया, वह िचरटे को 10 या 15 बदि कटे  बलए बवदटेश भटेज दटेतटे हैं 
और बफर उिको उस यूबिवर्स ्टरी का सर््टबफ कटे ्ट बमल जाता है। वटे कहतटे हैं बक हम बवदटेश करी 
यूबिवर्स ्टरी का सर््टबफ कटे ्ट दटे रहटे हैं। ररीि, रस, लंदि, तमाम यूबिवर्स ्टरीज़ कटे  लोगों िटे पता 
िहीं कौि-सटे एमओयू साइि कर रखटे हैं? आप कम सटे कम उि एमओयूज़ को कैं बसल कराइए। 
यह जो बवदटेश करी यूबिवर्स ्टरी कटे  िाम पर छा�ों को ठगा जा रहा है, फरीस लटेकर उिको 15 बदि 
कटे  बलए बवदटेश भटेज बदया और 15 बदि में वटे इतिटे काबिल हो गए बक वटे फॉरटेि करी एजुकटे शि 
लटे आए और उिको सर््टबफ कटे ्ट दटे बदया गया, इस तरह कटे  सर््टबफ कटे ्ट पर आपको रोक लगािरी 
होगरी। मैं राहंूगा बक इस पर कहीं ि कहीं आपकरी रोक होिरी राबहए।

एआईसरी्टरीई सरी्टें िढ़ािटे में िहुत बदककत करतरी है। यह ठरीक है बक आपिटे एमिरीए कर 
रखा है, एमिरीए जाता है, जा ंर करता है, दटेखता है, लटेबकि आज अगर बडमांड जयादा है, लोग 
जयादा इंजरीबियर िििा राहतटे हैं, जयादा लोग मैिटेजमें्ट का कोस्च करिा राहतटे हैं, तो बफर अगर 
ररीजें अचछरी उपलबध हैं, तो एआईसरी्टरीई को सरी्ट िढ़ािटे में कया बदककत है? एक कोस्च करी 60 
सरी्टें एक िार में दटेतरी है। अगर वह इसको एक िार में 100 सरी्टें कर दटे, तो जयादा अचछा हो। 
मटेबडकल काउंबसल िटे िहीं बकया? पहलटे 100 सरी्टें दटेतटे थटे, अि तो उनहोंिटे 200-250 सरी्टें कर 
दीं। जैसा इं�ास्ट्करर है, उस बहसाि सटे उनहोंिटे सरी्टें िढ़ा दीं। अगर एआईसरी्टरीई भरी अचछटे 
कॉलटेजटेज़ में सरी्टें िढ़ा दटेगरी, तो िचरों को अचछरी एजुकटे शि बमल जाएगरी। कुछ कॉलटेजों में जो 
डोिटेशि करी �ब�या है, यह �ब�या अपिटे आप समापत हो जाएगरी, कयोंबक जि बडमा ंड जयादा 
होगरी और आवक कम होगरी, तो automatic black marketing िढ़ जाएगरी। अगर दोिों ररीजों को 
िरािर कर बदया जाए, तो मैं समझूंगा बक एआईसरी्टरीई और यूजरीसरी का जो काम है, जो मटेि 
काम है, वह काम पूरा हुआ।

हमारटे उत्तर �दटेश में मा� रार सें्ट्ल यूबिवर्स ्टरीज़ हैं। जि जोशरी जरी बशक्ा मं�री ििटे थटे, 
ति इलाहािाद यूबिवर्स ्टरी को सें्ट्ल यूबिवर्स ्टरी ििाया गया। अि इतिा िड़ा �दटेश, जहां 22 
करोड़ करी आिादरी हो, वहा ं सें्ट्ल यूबिवर्स ्टरी मा� रार हैं! आप उत्तर �दटेश को भरी एक और 
सें्ट्ल यूबिवर्स ्टरी दटे दें। मैं कहंूगा बक पूववांरल में दटे दरीबजए। उत्तर �दटेश कटे  पूववांरल में एक 
सें्ट्ल यूबिवर्स ्टरी हो जाए। अभरी एक अलरीगढ़ यूबिवर्स ्टरी है, एक ििारस बहनदू यूबिवर्स ्टरी है, 
एक इलाहािाद यूबिवर्स ्टरी है और एक लखिऊ में डा. भरीमराव अमिटेडकर यूबिवर्स ्टरी है। यटे रार 
सें्ट्ल यूबिवर्स ्टरीज़ हैं। मटेररी यह मांग है बक एक और सें्ट्ल यूबिवर्स ्टरी िढ़ जाए। मैं तो कहंूगा बक 
इसकरी घोषणा कर दरी जाए। मैं तो ऐसटे हरी आपका िहुत �शंसक हँू, ति और �शंसा करंगा बक 
रबल ए, हमारटे कहिटे पर आपिटे यहरी घोषणा कर दरी, उत्तर �दटेश को कुछ दटे बदया, कयोंबक वहां 
हमाररी सरकार है, आपकरी िहीं है। यहां आपकरी सरकार है, लटेबकि वहां हमाररी है। इस िातटे हरी 
अगर आप घोषणा कर देंगरी, तो मैं समझूंगा बक हमारा और आप वाला झगड़ा खतम हो जाएगा।

�ी बैषणव पवर डया (अोबडशा): इसरी सटे खतम हो जाएगा?

�ी नरेश अ�वयाल: कहीं ि कहीं कुछ तो �दटेश को बमलटे। आप भरी तो ओबडशा कटे  बलए रोज 
बकतिा लड़ाई लड़तटे हैं, मैं तो दटेखता हँू। जरा-जरा सरी िात पर आप ओबडशा कटे  बलए लड़िटे 

[�री िरटेश अ�वाल]
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लगतटे हैं। मैं तो राहंूगा बक सें्ट्ल यूबिवर्स ्टरीज़ पूरटे दटेश में िढ़ें और एजुकटे शि का सतर िढ़टे। हम 
तो कहेंगटे बक कम सटे कम कोई एक सें्ट्ल यूबिवर्स ्टरी इस सतर करी कर दरीबजए बक उसका िाम 
बवशव करी यूबिवर्स ्टरीज़ में आ जाए। बवशव करी ्टॉप यूबिवर्स ्टरीज़ में बहनदुसताि करी भरी कम सटे 
कम एक यूबिवर्स ्टरी का िाम आ जाए बक बहनदुसताि करी भरी एक यूबिवर्स ्टरी में बवशव सतर करी 
पढ़ाई हो रहरी है और एजुकटे शि का सतर िढ़ा। आप इसको राहटे आलोरिा समझ लरीबजएगा या 
राहटे सुझाव समझ लरीबजएगा। ...(सम् की घंटी)...

मानयवर, मैं बमड-डटे मरील कटे  संिंध में बफर कहंूगा बक बमड-डटे मरील में जो �ष्टारार है, उसको 
रोकिटे का आप कोई उपाय करीबजए। यह ठरीक है बक बमड-डटे मरील रालू रहिरी राबहए, कयोंबक 
िहुत-सटे गररीि िचरटे हैं, बजिको इसरी िहािटे खािा बमल जाता है। अगर बमड-डटे मरील में �ष्टारार 
को रोकिटे का कोई उपाय आप करेंगरी, तो बशक्ा कटे  सतर में भरी सुधार होगा और हम सि जो 
राहतटे हैं बक सिको अचछरी बशक्ा बमलटे, हमारटे दटेश में भरी अचछरी बशक्ा बमलटे, उसमें हम सफल 
हो सकें गटे। ...(सम् की घंटी)... इनहीं शबदों कटे  साथ मैं अपिरी िात समापत करतटे हुए यह आशा 
करता हँू बक जि आप बरपलाई देंगरी, तो इि िातों का जवाि जरर देंगरी।

�ीमती ववपलव ठयाकुर (बहमारल �दटेश): माििरीय उपसभापबत  जरी, मैं आपका धनयवाद करतरी 
हँू बक आपिटे मुझटे Ministry of Human Resource Development करी वबकिं ग पर िोलिटे का मौका 
बदया। बशक्ा एक िहुत हरी महतवपूण्च बवषय है और इसकटे  साथ दटेश करी उन्नबत , दटेश करी �गबत, 
दटेश करी आिटे वालरी परीबढ़यों का भबव षय जुड़ा हुआ है। बशक्ा को हमें एक बवभाग या बमब िस्ट्री 
कटे  तौर पर िहीं दटेखिा राबहए। यह एक ऐसा मं�ालय है, बजसकटे  साथ भारत करी युवा परीढ़री 
का भबव षय जुड़ा हुआ है, उिका फयूरर जुड़ा हुआ है, इससटे उिका आिटे वालटे फयूरर ििता है। 
बशक्ा को हाबसल करिा हर िागबर क का अबधकार है, इसरीबलए Right to Education का बिल 
पास बकया गया।

[उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या) पीठासीन हुए]

बशक्ा कहां सटे शुर होतरी है? िचरा जि पैदा होता है तो सिसटे पहलटे वह अपिरी मा ं को 
दटेखता है, उसकटे  िाद वह िाप को पहरािता है, उसकटे  िाद वह िाकरी बरशतटेदारों को जािता है। 
उसकटे  िाद वह अपिटे दायरटे में आकर कुछ सरीखिटे करी कोबशश करता है और बफर वह सकूल 
जाता है। उसटे बशक्ा कटे  िाम पर जो सिसटे पहलटे बमलता है, वह �ाथबम क बशक्ा है। बशक्ा को हम 
कई भागों में िा ं्ट सकतटे हैं— �ाथबम क बशक्ा, एबलमें्टररी बशक्ा, हायर बशक्ा, ्टटेकिरीकल बशक्ा, 
इंफॉममेंशि ्टटेकिोलॉजरी करी बशक्ा। इस तरह सटे उसटे काफरी भागों में िा ं्टा जा सकता है। जहा ं तक 
Grants-in-aid करी िात है, मुझटे अफसोस कटे  साथ यह कहिा पड़ता है बक बशक्ा का िज्ट यूपरीए 
सरकार कटे  मुकािलटे में काफरी कम हुआ है। मैं इस िात कटे  बलए िधाई दटेतरी हँू बक इस िार यह 
कुछ िढ़ा है, लटेबकि हम अपिरी जरीडरीपरी का मा� तरीि परसें्ट हरी अपिरी बशक्ा पर खर्च करतटे हैं 
और हम राहतटे हैं बक हमारा दटेश आगटे िढ़टे, उन्नबत  करटे!

यहां कई तरह कटे  िारटे बदए जातटे हैं। एक "मटेक इि इंबडया" का िारा है, एक "उठो भारत" 
का िारा है और एक "गा ंव को िढ़ाओ" का िारा है। इस तरह करी कई िातें करी जातरी हैं, लटेबकि 
जो सिसटे जरररी है, जो ििा सकतरी है, वह बशक्ा है और उसकटे  िाम पर हमारटे पास कुछ िहीं 
है। इसबलए मैं सिसटे पहलटे �ाथबम क बशक्ा करी िात करँगरी। मुझटे मालूम है बक मं�री जरी कहेंगरी बक 
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बशक्ा राजय सरकार का बवषय है, लटेबकि मैं यह कहिा राहँूगरी बक पॉबलसरी यहा ं सटे भरी िितरी है। 
आज हमें बजस पर सिसटे जयादा धयाि दटेिा है, वह �ाथबम क बशक्ा है। आप गा ंवों में जाइए, वहां 
कटे  सकूलों करी हालत दटेबखए। वहां िचरटे इस तरह सटे िैठटे होतटे हैं, जैसटे कोई िचरा फु्टपाथ पर 
िैठा हो। वहा ं िैठिटे कटे  बलए िैंरटेज़ िहीं हैं, स्ूटलस िहीं हैं। आज लोग कॉनवें्ट सकूल या पलबल क 
सकूल करी तरफ जा रहटे हैं, यह सोरिटे करी िात है, कयोंबक वहां पर ्टाई लगाकर, सक्ट्च पहिकर 
जािटे वालटे िचरों को िैठिटे कटे  बलए जगह बमलतरी है और मा ं-िाप यह सोरतटे हैं बक हम जो िहीं 
कर सकटे , वह हमारटे िचरटे कर रहटे हैं। इसबलए मैं राहँूगरी बक गवि्चमें्ट कटे  जो �ाइमररी सकूलस हैं, 
उिका सतर िढ़ाया जाए। उसकटे  बलए हमें यहा ं कें � सटे �ावधाि करिा पड़टेगा।

आप दटेबखए, मैं भरी पढ़री हँू, आप भरी पढ़टे हैं। जि हम छो्टटे थटे, ति हम पहलरी कलास में गए। 
हमें अ, आ, इ, ई सरीखिरी है, हमें एक, दो, तरीि सरीखिा है, जिबक  पा ंर कलासटेज़, यािरी पहलरी, 
दूसररी, तरीसररी, रौथरी और पा ंरवीं कलास कटे  बलए कटे वल दो अधयापक हैं! इससटे कया िींव ििटेगरी, 
कया फाउंडटेशि ििटेगरी? अभरी िरटेश भाई कह रहटे थटे बक वटे आठवीं पास करकटे  90 परसें्ट लटे आए, 
लटेबकि उिको बलखिा िहीं आता। उिको बलखिा कहां सटे आएगा, उिको कौि पढ़ाएगा, उिकटे  
ऊपर कौि धयाि दटेगा? हम हायर एजुकटे शि करी िात करतटे हैं, हम यूबिवर्स ्टरीज़ करी िात करतटे 
हैं, हम IITs करी िात करतटे हैं, हम IIMs करी िात करतटे हैं, हम मटेबडकल कॉलटेजटेज़ करी िात करतटे 
हैं, लटेबकि जहा ं सटे हमाररी फाउंडटेशि िििरी है, जहा ं सटे हमाररी िींव िििरी है, उसकरी तरफ हम 
धयाि िहीं दटेतटे हैं। इसबलए मैं राहँूगरी बक पहलटे हमें �ाथबम क बशक्ा को मजिूत करिा राबहए, 
कयोंबक वटे िचरटे कचरटे होतटे हैं। कहतटे हैं बक िचरा कचरटे घड़टे करी तरह होता है, उसको जैसटे मजटी 
ढाल लरीबजए, उसको शटेप दटे दरीबजए। वह शटेप कौि दटे सकता है — वहां का जो अधयापक है, वह 
दटे सकता है। इसबलए मैं राहंूगरी बक आप पॉबलसरी ििाइए, यह जरररी करीबजए बक पांर कलासटेज़ 
कटे  बलए पा ंर ्टरीरस्च होिटे राबहए, जो उि िचरों पर धयाि दटे सकें , उिकरी िींव को पकका कर 
सकें , उिकरी फाउंडटेशि को पकका कर सकें । बफर हरी हम एबलमें्टररी बशक्ा में जाएं, तभरी हम 
आगटे िढ़ पाएंगटे। आज अफसोस कटे  साथ कहिा पड़ता है बक गररीिरी और अमरीररी का बडफरेंस 
तो िढ़ हरी रहा है, लटेबकि गांवों और शहरों करी बशक्ा का अंतर भरी िढ़ रहा है। आप दटेबखए बक 
बकतिटे गा ंवों कटे  िचरटे मटेबडकल कॉलटेजटेज़ में जातटे हैं या आईआई्टरीज़ में जातटे हैं या आईआईएमज़ 
में जातटे हैं या िायो ्टटेकिोलॉजरी में जातटे हैं। आप उिकरी परसें्टटेज दटेबखए — वह ि कटे  िरािर 
है। उिकटे  पास ठरीक ढंग सटे बशक्ा �ापत करिटे का �ावधाि हरी िहीं है, ्टरीरस्च िहीं हैं। मैं यहरी 
राहंूगरी बक समृबत जरी, आप इस िात पर धयाि दरीबजए, पॉबलसरी ििाइए बक हमें अपिरी �ाथबम क 
बशक्ा को मज़िूत करिा है, िींव को मज़िूत करिा है, तभरी हमाररी आिटे वालरी परीबढ़यां सहरी ढंग 
सटे रल सकें गरी, आगटे िढ़ सकें गरी। इसबलए सिसटे पहलटे तो मुझटे यहरी कहिा है कयोंबक मैं गांवों में 
जातरी हंू, मैं दटेखतरी हंू, वहा ं दो ्टरीरस्च हैं, वटे आपस में पूल कर लटेतटे हैं, एक छुट्री पर रला जाता 
है और कहता है बक मटेररी एलपल कटे शि लटे लटेिा, अगर कोई पूछिटे आ गया तो वह एबपलकटे शि दटे 
दटेिा बक मैं छुट्री पर हंू।

सव्च बशक्ा अबभयाि में भरी आपका िज्ट कम हो गया है। अि उिकटे  पास कमरटे ििािटे कटे  
बलए पैसटे िहीं हैं, में्टटेिेंस कटे  बलए कोई पैसटे िहीं है। गा ंव करी पंरायत कया करटेगरी? उसकरी इनकम 
बकतिरी है? हमारटे यहां तो पंरायतों करी इनकम तो है िहीं, शहरों में, िड़टे-िड़टे �दटेशों में होगरी मैं 
कह िहीं सकतरी, इसबलए इसकरी तरफ भरी आपको धयाि दटेिा होगा। जि हमाररी �ाथबम क बशक्ा 
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करी फाउंडटेशि िि जाएगरी, तभरी हम आगटे जा सकें गटे। बफर माधयबम क बशक्ा करी िाररी आ जातरी 
है, एबलमें्टररी बशक्ा करी िाररी आ जातरी है। वहां पर भरी ्टरीरस्च कम हैं। सकूलस िहुत खुल रहटे हैं। 
इसकटे  बलए भरी मैं राहंूगरी, जैसटे आपका िरीएड कॉलटेजटेज़ कटे  बलए िोड्च है, सें्ट्ल िोड्च है, उसरी 
तरह सटे कॉलटेज खोलिटे कटे  बलए भरी �दटेश में िोड्च ििाइए। कहीं कटे  भरी मुखय मं�री हैं, वटे इस 
तरह सटे �दटेश में कॉलटेज खोल रहटे हैं, बवहमस कटे  ऊपर खोल रहटे हैं, राहटे वटे एमएलएज़ कटे  हैं 
या लरीडस्च कटे  हैं, बजिमें ि तो इं�ास्ट्करर है, ि लटेकररस्च हैं और ि हरी सहरी ढंग करी बशक्ा है। 
हम बड�री कॉलटेजटेज़ में बहस्ट्री या पॉबलब्ट कल साइंस पढ़ाकर िटेरोज़गारों करी पूररी करी पूररी लाइि 
खड़री कर रहटे हैं। ि वहां साइंस है, बजसकरी आज हमें जररत है, ि िरीकॉम है, ि इकोिॉबमकस 
है, ि कॉमस्च है। गांव कटे  िचरटे िरीए करी बड�री लटेकर घूमतटे हैं बक हमिटे �टेजुएशि कर लरी है, हमें 
िौकररी दरीबजए। बफर हम उनहें कहतटे हैं, भाई, इससटे अचछा आपिटे कोई लसक ल का काम बकया 
होता, पललमि ग का काम सरीख बलया होता, इलटेलक्ट्बश यि का काम सरीख बलया होता, ड्ाफटसमैि 
का काम सरीख बलया होता, पंप ऑपरटे्टर िि जातटे तो हम आपको िौकररी बदला दटेतटे, िरीए कटे  
िाद आपको िौकररी िहीं बमलिटे वालरी है। इस ररीज़ पर भरी आप धयाि दरीबजए। यटे जो मशरम करी 
तरह �दटेशों में कॉलटेजटेज़ खुल रहटे हैं, उिको रोबकए, तभरी हमाररी कवॉबल्टरी एजुकटे शि हो सकटे गरी। 
कवांब्ट्टरी सटे फक्च  िहीं पड़टेगा, कवा ंब्ट्टरी िहुत हो गयरी, अि इसको कवॉबल्टरी में लािटे करी कोबशश 
करीबजए। We know that it is a State subject, but जो सव्च बशक्ा अबभयाि गया, वह यहीं सटे 
गया, कटे ं� सरकार सटे गया, बमड-डटे मरील गया, वह भरी कें � सरकार सटे गया, इसबलए यह िहीं 
कहा जा सकता बक यह बवषय राजय सरकारों का है, राजय सरकारें इसटे दटेखेंगरी। इसबलए मटेरा 
आपसटे अिुरोध है बक इसकटे  िारटे में भरी कोई िरीबत ििाइए। आज िहुत सरी यूबिवर्स ्टरीज़ खुल रहरी 
हैं – इस तरह सटे �ाइवटे्ट यूबिवर्स ्टरीज़ खुलतरी जा रहरी हैं, उिको ज़मरीिें दटे दरी जातरी हैं, 90-90 
साल करी लरीज़ पर ज़मरीिें दटे दरी जातरी हैं और वटे यूबिवर्स ्टरीज़ खोलिटे कटे िजाय पता िहीं वहां 
कया-कया काम करतटे हैं, कया उिका और काम होता है? A university is a university. उसकटे  बलए 
भरी एक पैमािा होिा राबहए, उसकटे  बलए भरी िॉमस्च होतटे हैं। ठरीक है, रटेगुलटे्टर हो गए हैं, आपिटे 
अपिटे जवाि में भरी िताया। मैं माितरी हंू बक वटे हैं, हर �दटेश में रटेगुलटे्टस्च हैं, लटेबकि वटे बकतिा 
दटेख पातटे हैं, बकतिा दटेखिटे कटे  िाद वटे यूबिवर्स ्टरीज़ कटे  बलए परबम शि दटेतटे हैं? ऐसरी यूबिवर्स ्टरीज़ 
कटे  ऊपर भरी लगिा राबहए, बजससटे बक िचरों को सहरी एजुकटे शि बमल सकटे  ।

मैं एक िात और कहिा राहंूगरी बक आज समय आ गया है बक हम अपिटे िचरों को गाइड 
करें बक आज बकस कोस्च करी जररत है, बकस कोस्च सटे उिको employment बमल सकता है। 
हमाररी िरीड िटेसड एजुकटे शि होिरी राबहए, कटे वल बशक्ा कटे  बलए बशक्ा िहीं होिरी राबहए। हमारटे 
यहां करोड़ों िचरटे unemployed हैं, वटे इसरीबलए हैं बक उिकटे  पास कोई गाइड िहीं है, उिको 
कोई ितािटे वाला िहीं है बक िचरों, इस तरफ जाइए। आप सकूलों में, सटेकें डररी सकूलों में ऐसा 
एक गाइड रबख ए जो उि िचरों को गाइड कर सकटे , उिकटे  aptitude कटे  मुताबिक, अगर िचरा 
साइंस में अचछा है, तो उसको �ोतसाबहत कर सकटे  बक आप साइंस लरीबजए, आपको मटेबडकल में, 
िॉि-मटेबडकल में एडबम शि बमल सकता है, आपका भबव षय िि सकता है। हमारटे ज़मािटे में जयादा 
कोसदेज़ िहीं थटे— लॉ, डॉक्टर और इंजरीबियर कटे  कोस्च थटे। आज तो इतिटे अचछटे कोसदेज़ आ गए 
हैं, आज तो बशक्ा का इतिा जयादा बवसतार हो रुका है बक हम उिको गाइड कर सकतटे हैं बक 
आप biotech में जाइए, आप information technology में जाइए, आप कमपयू्टर सरीबखए, कमपयू्टर 
को बरपटेयर करिटे का काम सरीबखए, आपको घर में िैठकर employment बमलटेगा, लटेबकि गा ंव कटे  
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िचरों को कोई गाइड करिटे वाला िहीं है, उिको कोई समझािटे वाला िहीं है। इस िारटे में आप 
सोबरए और इस तरह सटे पॉबलसरी ििाइए, बजससटे हमारटे दटेश का िचरा, हमारटे दटेश का िौजवाि 
आज भ्टकटे  िहीं।

आज पंजाि में कयों कहा जा रहा है बक ड्गस आ गईं, आज और जगह पर कयों िात कहरी 
जा रहरी है, कयोंबक उिकटे  पास कोई धयटेय िहीं है, कोई मकसद िहीं है, उिकटे  पास कोई उद्टेशय 
िहीं है। उनहोंिटे पढ़ाई जरर कर लरी है, लटेबकि िौकररी िहीं है। बकतिरी मटेहित करकटे  उिकटे  
मा ं-िाप पढ़ातटे हैं, वटे अपिा पटे्ट का्टकर अपिटे िचरटे को बशक्ा दटेतटे हैं, इस आशा में बक इसकरी 
िौकररी लग जाएगरी, हमारटे अचछटे बदि आ जाएंगटे, हम अचछटे िि जाएंगटे। इसबलए इस बशक्ा को 
वयापार मत िििटे दरीबजए, बशक्ा को बशक्ा हरी रहिटे दरीबजए। इसरी सटे हमारटे दटेश करी उन्नबत  होगरी। 
जैसा बक अभरी िरटेश जरी िटे कहा बक हमारटे दटेश में इतिरी यूबिवर्स ्टरीज़ हैं, बफर भरी हम वलड्च 
कटे  िकशटे पर िहीं आ रहटे हैं। हम कयों िहीं आ रहटे हैं, यह सोरिटे करी िात है, यह समझिटे करी 
िात है? मैं आपसटे कहंूगरी बक आप इस तरफ धयाि दरीबजए। इसकटे  बलए पॉबलसरीज़ ििाइए। �दटेश 
करी सरकारों जरर उसको इमपलरीमें्ट करेंगरी। इसकटे  साथ हरी साथ िज्ट कटे  िारटे में भरी सोबरए।

मैं एक और िात कहिा राहतरी हंू, जो बक िहुत हरी दुख और दद्च करी िात है। बशक्ा को 
भरी आप एक राजिरीबतक अखाड़ा ििािटे जा रहटे हो। यूबिवर्स ्टरीज़ एक battle िितरी जा रहरी हैं, 
एक संघष्च का मैदाि िितरी जा रहरी हैं, आप वहां पर ऐसा मत होिटे दरीबजए। जो बशक्ा लटे रहा 
है, उसको मत बकसरी राजिरीबत सटे जोबड़ए। उसटे मत इंबगत करीबजए, मत उसको पवाइं्ट आउ्ट 
करीबजए, दटेश को िां्टिटे करी कोबशश मत करीबजए। दटेश कटे  जो पुरािटे intellectuals हैं, जो historians 
हैं, बजनहोंिटे history बलखरी है, उनहोंिटे वह history उस ज़मािटे कटे  context में बलखरी है, उसको 
आज पढ़िटे करी कोबशश करी जा रहरी है। उसको उस तरह सटे ििाया जा रहा है, बकतािों को 
िैि बकया जा रहा है, बकतािों को ह्टाया जा रहा है, हम कौि सरी संसकृबत करी िात करतटे हैं? 
मैं आप लोगों सटे पूछतरी हंू बक बकतिटे लोगों कटे  िचरटे गवि्चमें्ट सकूलों में पढ़तटे हैं और इंबगलश 
करी पढ़ाई भरी करतटे हैं? वटे इंबगलश मरीबडयम सकूलों में पढ़िटे कटे  बलए िहीं जातटे हैं। पहलटे हम 
इसको अपिटे पर लागू करें, बफर दूसरों को िताएं। मैं आप लोगों सटे यहरी पूछिा राहतरी हंू। हम 
ब�ब्टसाइज़ करतटे हैं, हम िोलतटे हैं बक िहीं ऐसा िहीं होिा राबहए। हम रखवालटे िितटे हैं, लटेबकि 
हम कया करतटे हैं? खुद कया करतटे हैं, खुद हम कहां जातटे हैं, तो कया वह उदाहरण िहीं है? 
पहलटे हमें उदाहरण पटेश करिा पड़टेगा, बफर आगटे अपिरी िात रलािरी पड़टेगरी। मैं बफर सटे यह िात 
कहंूगरी बक यूबिवर्स ्टरीज़ को, कॉलटेजों को ऐसा मत िििटे दरीबजए, जो दटेश को िा ं्ट दें, िचरों 
को िा ं्ट दें और आज एक ऐसा वातावरण खड़ा कर दें बक बजसकटे  बलए हमें िाद में पछतािा 
पड़टे। हमिटे िड़री मुलशक ल सटे आज़ादरी लरी है, हमिटे इसटे िड़री मुलशक ल सटे हाबसल बकया है। हजारों 
लोग जटेलों में गए हैं, हजारों लोगों िटे गोबलया ं खायीं हैं, लाबठया ं खाईं हैं और उसकटे  िाद यह 
आज़ादरी बमलरी है। कां�टेस िटे आज़ादरी को इतिटे सालों तक समभाल कर रखा है। आप इसको मत 
तोबड़ए, इसको मत बगराइए, पुरािरी संसकृबत कटे  िाम पर इसको बिखरिटे मत दरीबजए, मटेरा आपसटे 
यह कहिा है, अिुरोध है। कहतटे हैं बक अगर मा ं बशबक् त है, तो सारा पबर वार बशबक् त है, इसबलए 
यह कहिा ...(सम् की घंटी).... बक उनहें पढ़ाइए, आगटे िढ़ाइए। मैं आपसटे यहरी कहिा राहतरी 
हंू बक आपिटे दुबिया घूमरी है, िहुत कुछ दटेखा है, इसबलए अपिटे mindset को आगटे लटे जाइए 
और ऐसटे लोगों सटे िबर ए, जो ऐसरी संसकृबत और ऐसरी िातें ितािा राहतटे हैं। हमारा एक इबतहास 
है, हमाररी बहस्ट्री है, हमारटे वटेद हैं, सि हैं और इससटे कोई इनकार िहीं करता है, लटेबकि धम्च कटे  
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िाम सटे बशक्ा को मत जोबड़ए। आप पहलटे यह दटेबखए बक कया यह सर है? हमारा बरसर्च बवगं 
हरी िहीं है। ...(व्वधयान)....

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): आप पूरा कबर ए।

�ीमती ववपलव ठयाकुर: मैं conclude हरी कर रहरी हंू। हमारा कहीं भरी बरसर्च बवगं िहीं है। हमारटे 
जो साइंस कटे  िचरटे एम. बफल. और परी.एर.डरी. कर रहटे हैं, वटे रो रहटे हैं बक हमारटे पास लैबस िहीं 
हैं, हमारटे पास बरसर्च करिटे कटे  बलए कुछ िहीं है। जि वटे िाहर जातटे है, इतिटे िड़टे-िड़टे िाम कमा 
लटेतटे हैं, खुरािा िटे िोिटेल �ाइज़ लटे बलया। वह भरी तो यहीं सटे पढ़ा हुआ था। हमारटे पास �बतभा 
करी कोई कमरी िहीं है, लटेबकि हमारटे पास कमरी है, तो साधिों करी कमरी है, हमारटे पास कमरी है, 
तो सोर करी और बवज़ि करी कमरी है। मैं राहतरी हंू बक आप इसको पूरा करें और एक िई �ांबत 
लाएं तथा बशक्ा को आगटे िढ़िटे में एक िई बदशा �दाि करें, ताबक यह आगटे जा सकटे । भारत में 
भरी िहुत intellectual, अचछरी बशक्ा वालटे रहतटे हैं और हम गव्च सटे कह सकें  बक हम भारतरीय हैं 
और बशक्ा में हमारा िाम है, िहुत-िहुत धनयवाद।

�ी �्भयात झया: आदरणरीय उपसभाधयक् महोदय, आज मािव संसाधि बवकास मं�ालय कटे  
काय्चकरण पर ररता हो रहरी है और इस गंभरीर ररता में अचछटे बवरार आ रहटे हैं। राहटे सवामरी 
बववटेकािनद हों, महर्ष  अरबव नद हों, सव्चपललरी राधाकृषणि हों, डॉ, राजटे ं� �साद हों या डॉ. शयामा 
�साद मुखजटी हों, बजतिटे भरी इस दटेश कटे  बशक्ाबवद हुए, उिकटे  दो शबद िहुत महतवपूण्च हुआ 
करतटे थटे बक बजस दटेश करी बशक्ा और संसकृबत �िल होगरी, उस दटेश का तं� और लोकतं� िहुत 
मजिूत होगा। मुझटे खुशरी है बक इि बशक्ाबवदों कटे  इस बशक्ण सटे वत्चमाि मािव संसाधि बवकास 
मं�ालय उसरी रासतटे पर रलिटे करी कोबशश कर रहा है। बरंता वयकत करिा और बरंता कटे  साथ 
बरंति करिा, यह बशक्ण और बशक्ा का सवभाव होता है। इसबलए मािव संसाधि बवकास मं�ालय 
िटे 30 वषषों कटे  िाद राष्ट्रीय बशक्ा िरीबत ििािटे करी तरफ धयाि बदया है। हम सिको आशरय्च होगा 
बक जैसटे अभरी बवपलव जरी िटे बरंता वयकत करी बक सिका involvement होिा राबहए, तो दटेश में 
वयलकत गत सतर पर लोगों सटे सुझाव लटेिटे करी शुरुआत हुई है। सकूलरी बशक्ा कटे  मामलटे में 1,10,506 
गांवों में, 3,249 बलॉकों में 742 अि्चि लोकल िॉडरीज़ और 339 बजलटे और 18 राजयों में grass root 
consultation report www.mygovernment.in portal पर upload बकए गए। बवपलव जरी, आपिटे जो 
राष्ट्रीय बशक्ा करी िात कहरी है, तो सरकार िटे इतिटे वषषों िाद एक सामबर क और बजसको कहतटे 
हैं, सामूबहक बिण्चय लटेिटे करी कोबशश करी है। यह तो �ाइमररी बशक्ा में हुआ है। यबद  इससटे थोड़ा 
और आगटे िढ़ेंगटे..... कयोंबक सरकार जो कदम उठातरी है, उस ओर हमारा धयाि जािा राबहए। 
सरकार बकसरी एक पा्टटी करी िहीं होतरी िललक  सरकार सिकरी होतरी है। उसकटे  बिण्चय सटे दटेश का 
हर वयलकत  �भाबवत होता है। इसबलए मटेरा बिवटेदि है बक बशक्ा कटे  मामलटे में 2,722 बलॉकस, 925 
अिि्च लोकल िॉडरीज़, 405 बजलटे और 17 राजयों में grass root consultation report portal पर 
upload बकए गए हैं। 

सभरी stakeholders कटे  सुझावों को महतव बदया जा रहा है, कयोंबक बशक्ा सिकरी है। आज 
भारत कटे  बलए बशक्ा आवशयक है। यह आज सटे आवशयक िहीं है, यह सिाति काल सटे आवशयक 
है। इस सर को हर सरकार जाितरी है, इसरीबलए इस सरकार िटे �तयटेक वयलकत  को इसमें involve 
करिटे करी कोबशश करी। एक कमटे्टरी गबठ त करी गई है, जो िई राष्ट्रीय बशक्ा िरीबत को अंबतम रप 
दटेगरी। मैं छो्टरी-छो्टरी िातें ितािा राहंूगा। National Institutional Ranking Framework का गठि 
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बकया गया। जो िातें करी जातरी हैं, उिको ितािा भरी राबहए, कयोंबक बवरोध का अथ्च यह िहीं होता 
बक हम बसफ्च  बवरोध करें। मैं यह बिवटेदि बसफ्च  इसबलए कर रहा हंू, कयोंबक बवशव में जो सिसटे 
िड़ा सहभागरी ranking ब �या कलाप है, उसकटे  बलए इसका गठि बकया गया है। पहलरी िार joint 
counselling लागू करी जा रहरी है। इसको IIT, NIT एव ं अनय संसथाओं को बवबभ न्न undergraduate 
programmes कटे  बलए लागू बकया जा रहा है। जो आपकरी बरंता है, सरकार उसको समझ रहरी 
है। आपकरी बशक्ा कटे  �बत जो बरंता है, वह दटेश करी बरंता है और हर दटेश राहता है बक उसका 
िाबगरक बशबक् त हो, इसबलए यटे कदम उठाए जा रहटे हैं। IIT Bill, 2014 को gazette में notify 
बकया गया, जोबक रार IIT's, इलाहािाद IIT, गवाबलयर IIT, जिलपुर IIT और का ंररीपुरपम् IIT 
को सवायत्तता �दाि करता है। इतिा हरी िहीं, सरकार िटे, �धाि मं�री जरी िटे बवकला ंग का िाम 
"बदवया ंग" करिटे कटे  बलए कहा, उि "बदवयांग" छा�ों को IIT में बि:शुलक बशक्ा �दाि करिटे का 
ऐबतहाबसक फैसला वत्चमाि मािव संसाधि बवकास मं�ालय िटे बकया। अचछरी िातों को कहिा 
राबहए और अचछरी िातें बकसरी कटे  बवरोध कटे  िाद भरी रुकतरी िहीं हैं। इसबलए मैं यह बिवटेदि कर 
रहा हंू। यह October, 2015 सटे लागू हो रुका है। उचर बशक्ण संसथाओं में मबह लाओं कटे  बवरुद्ध 
harassment को रोकिटे कटे  बलए "UGC कािूि, 2015" लागू बकया गया है। यह बरंता इस सरकार 
कटे  मािव संसाधि बवकास मं�ालय िटे वयकत करी है। उचर बशक्ण संसथाओं में छा�ों करी सुरक्ा कटे  
बलए कािूि ििाया गया है। UGC करी सभरी योजिाओं में transgender को third gender कटे  रप 
में मानयता दरी गई है। Bachelor of Vocation Study Programme आरंभ बकया गया है। इतिा 
हरी िहीं कौशल बवकास में certificate course को लटेकर Ph.D. तक करी बड�री �दाि करिटे कटे  
बलए "दरीिदयाल उपाधयाय कौशल कें �" सथाबपत बकए जा रहटे हैं। यह काम लगातार िढ़ रहा 
है। कें �रीय बवशवबव द्ालय और deemed बवशवबव द्ालयों में कोई एक बवत्त �िंधि वयवसथा कटे  तहत 
भगुताि करिटे करी वयवसथा करी गई है, बजसमें पूररी तरह सटे पारबदश्चता रखरी गई है। NCERT कटे  
तहत् पहलटे तरीि वषषों में National Achievement Survey बकया जाता था, बजसमें कुछ क्टे� शाबमल 
बकए जातटे थटे, लटेबकि इस िार सटे यह हुआ है बक अि यह सवदे वाबष्चक तौर पर होगा और सभरी 
क्टे�ों कटे  सभरी वगषों को एव ं सभरी बवषयों को इसमें शाबमल बकया जाएगा। यह फैसला पहलटे िहीं 
हुआ, यह फैसला वत्चमाि मािव संसाधि बवकास मं�ालय िटे बकया है। इससटे बशक्ा करी गुणवत्ता 
िढ़टेगरी। अभरी िरटेश जरी बरंता वयकत कर रहटे थटे, उनहोंिटे सरकार कटे  िारटे में िहीं, उत्तर �दटेश करी 
बशक्ा �णालरी कटे  िारटे में िताया। वटे जो सवयं िोल रहटे थटे, उससटे लग रहा था बक उत्तर �दटेश में 
बशक्ा �णालरी ठरीक िहीं रल रहरी है। National Council for Teacher Education कटे  तहत् िए 
integrated teacher education programme शुर बकए जा रहटे हैं। यह इसरी सरकार करी दटेि 
है। Technology का बशक्ा कटे  क्टे� में पूरा उपयोग बकया जा रहा है। National Apprenticeship 
Training Scheme कटे  national web portal, इसरी सरकार िटे आरंभ बकए हैं। IGNOU का 
e-Gyankosh Digital Repository, बजसटे 2013 में deactivate कर बदया गया था, िंद कर बदया 
गया था, रोक बदया गया था, उसटे restore बकया गया है और दूरसथ बशक्ा व open learning 
द्ारा बशक्ा लटे रहटे लाखों छा�ों को इससटे लाभ पहंुरािटे करी िात करी गई है। अगलटे academic 
session सटे सभरी कें �रीय बवशवबव द्ालयों में online admission करी शुरुआत करी गई है। िहुत सारटे 
आरोप लगतटे थटे बक यह बकसिटे बकया? यह इसरी मं�ालय िटे बकया है। Know Your College 
Portal िविंर, 2014 में आरंभ बकया गया। मैं यटे िातें बड्टटेल में इसबलए िता रहा हँू बक सरकार कटे  

[�री �भात झा]
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बकए गए अचछटे कायषों करी जािकाररी सिको होिरी राबहए। होता यह है बक हम अखिाररी जािकाररी 
रखतटे हैं और संपूण्च जािकाररी करी ओर िहीं िढ़तटे हैं। कें �रीय बवद्ालय में online admission हो 
रहा है, e-classroom आरमभ कर बदया गया है। ...(व्वधयान)... आगटे सुि तो लरीबजए। उसकरी 
वयवसथा भरी यहरी सरकार करटेगरी ि, जो जहा ं िहीं है, लटेबकि जो हो रहा है, उसको समझिटे करी, 
उसको सराहिटे करी और उसको िढ़ािटे करी िात अवशय होिरी राबहए। Visual class आरमभ करी गई 
है। कंटे �रीय बवद्ालय में िैंक कटे  माधयम सटे fee collection करी वयवसथा सुबिलशर त करी गई है। Go 
Green School Building Project कटे  तहत काम बकया जा रहा है। On Demand Examination 
System पूरटे भारत में 500 कें �रीय बवद्ालयों कटे  माधयम सटे आरमभ बकया गया है, जो अपिटे आप में 
जरीव्टता भरा बिण्चय है। National Digital Literacy Mission कटे  तहत Online Assessment and 
Certification करी �णालरी आरमभ कर दरी गई है। इतिा हरी िहीं, Central Board of Secondary 
Education (CBSE) द्ारा technology का उपयोग करतटे हुए उठाए गए सुधारातमक कदम मैं 
आपकटे  सामिटे रखिा राहता हँू। ‘Digital India Programme’, यह बकसिटे शुर बकया है? E-CBSE 
portal का आरमभ बकसिटे बकया है? ‘Saransh’ िामक In- house Decision Support System करी 
शुरुआत बकसिटे करी है? Practical पररीक्ा का बडबज ्टरीकरण बकसिटे बकया है? बशक्कों करी सुबवधा 
कटे  बलए ‘Online Internal Assessment Grade Collection System’ करी शुरुआत बकसिटे करी है? 
�ाइवटे्ट छा�ों कटे  बलए ‘Online Application System’ करी शुरुआत बकसिटे करी है? �बतसपद्धतातमक 
पररीक्ा कटे  बलए ‘Online Free Examination System’ हमिटे �ारमभ बकया है। �बतसपद्धतातमक पररीक्ाओं 
में पारदर्श ता लािटे कटे  बलए OMR Sheet करी image को उपलबध करािा, यह हमाररी सरकार 
िटे शुर बकया है। दटेश और बवदटेश में कंमपयू्टर आधाबरत ्टटेस्ट संराबलत बकया जा रहा है। िोड्च 
पररीक्ाओं कटे  बलए ‘Online Pre-exam System’, उत्तर पुलसत काओं करी digital marking, mobile 
app द्ारा ‘Certificate Verification System’, यह लागू हो रहा है। यटे छो्टटे काम िहीं हैं। यह 
इतिा िड़ा reform हो रहा है, इसको आज समझिटे करी जररत है।

सर, इसरी तरह सटे ‘उन्नत भारत अबभयाि’ कटे  तहत सभरी तकिरीकरी व उचर बशक्ा संसथािों 
सटे 5 गा ंव गोद लटेिटे को कहा गया है। गा ंव कटे  िारटे में अभरी बवपलव जरी िटे बरनता वयकत करी। यह 
कयों कहा गया है? यह इसबलए बक अगर गांव मजिूत होगा, अगर गांव में बशक्ा का कें � ििटेगा, 
यबद  गा ंव आधार ििटेगा, तो दटेश आगटे िढ़टेगा। यह हमाररी सरकार करी �ाथबम कता है। गा ंव िढ़टेगा, 
तो दटेश िढ़टेगा, गांव ििटेगा, तो भारत ििटेगा और उसरी बदशा में इि बशक्ण संसथािों को 5 गा ंव 
गोद लटेिटे कटे  बलए कहा गया है। IIT, Delhi को इसका National Coordinator ििाया गया है। 
ऐसटे हवा में िातों िहीं हो रहरी है।

सर, इसरी �कार ‘Skill Assessment Matrix for Vocational Advancement of Youth’ 
काय्च�म आरमभ बकया गया है। इि सि जािकाबरयों सटे लोगों को लाभ बमलता है। जि यह 
जािकाररी िहीं होतरी है, तो जि-�बतबिबध  होिटे कटे  िातटे हम यह समझतटे हैं बक हमारा एक और 
दाबयतव है बक सरकार करी जािकाररी को हम अपिरी जिता, बजसिटे हमें रुि कर भटेजा है, उि 
तक लटे जाएँ, इसबलए मैं यह बिवटेदि कर रहा हँू।

सर, इसरी तरह सटे कौशल बवकास कटे  क्टे� में NICT द्ारा इंजरीबियबर ंग क्टे�ों कटे  बलए ‘�धाि 
मं�री कौशल बवकास योजिा’ है। यह छो्टरी िात िहीं है। हम रोजगार कटे  बलए रो रहटे हैं। कौशल 
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सटे रोजगार बमलटेगा। इससटे इस बदशा में रोजगार हरी िहीं बमलटेगा, िललक  वह 10 लोगों को रोजगार 
भरी दटे पाएगा।

इसरी �कार ‘सवचछ बवद्ालय काय्च�म’ करी शुरुआत करी गई है, बजसकटे  तहत �ाथबम क 
और माधयबम क बवद्ालयों में शौरालय ििाए जा रहटे हैं। यह बकतिरी िड़री िात है बक �धाि मं�री 
को आजादरी कटे  68 साल िाद लाल बकलटे सटे यह कहिा पड़ा बक शौरालय ििािा है और 4.5 
लाख शौरालय ििाए गए। हम बकसरी को दोष िहीं देंगटे, लटेबकि यह सोर करी िात है। इस दटेश 
में सवचछता करी िात गांधरी जरी कटे  िाद बकसिटे करी है? इसबलए इस बमशि कटे  �बत अगर भारत 
सरकार का मािव संसाधि मं�ालय कुछ करता है, तो हमें उसकरी �शंसा करिरी राबहए, हमें 
उसको धनयवाद दटेिा राबहए।

सर, �धाि मं�री द्ारा Teachers’ Day celebrate करिटे कटे  बलए िए आयाम सथाबपत बकए 
गए, बजसकटे  तहत �धाि मं�री video conferencing द्ारा दटेश कटे  सकूल कटे  लाखों िचरों कटे  साथ 
जुड़टे। सिकटे  मि में यह िात होतरी है बक मटेरा �धाि मं�री मुझसटे िात करटे और उनहोंिटे इसकटे  
बलए पूरा समय बिकाला। सव्चपललरी राधाकृषणि जरी कटे  जनम बदि पर 5 बसतमिर को उनहोंिटे दटेश 
कटे  िचरों कटे  साथ, आिटे वालरी परीढ़री कटे  साथ िात करकटे  उनहें एक ऐसा अवसर बदया और उनहें 
वह गौरव �दाि बकया बक तुम उस भारत कटे  हो, बजस भारत में एक िहीं, अिटेक लाल पैदा 
हुए हैं। उनहोंिटे उिको एहसास कराया बक तुम आिटे वालरी परीढ़री हो, तुमको सजािटे-सँवारिटे और 
ििािटे का काम भारत का है, मैं उसकटे  बलए �बतिद्ध हँू और मैं यह काम कर रहा हँू। National 
Book Trust द्ारा परमवरीर र� अवाबड्चयों करी वरीर गाथा �काबशत करी गई है। यह काम आज 
तक िहीं हुआ था। हम वरीरता का गुणगाि तो करतटे हैं और कहतटे हैं बक हमारटे शहरीदों िटे खूि 
िहा बदया तभरी भारत आजाद हुआ, लटेबकि हमिटे उि परमवरीर र� �ापत लोगों करी जरीविरी कहीं 
भरी एकबत� िहीं करी। मैं समृबत जरी को िधाई दटेिा राहता हंू बक उिकटे  मं�ालय िटे िटेशिल िुक 
्ट्स्ट द्ारा परमवरीर र� अवाबड्चयों करी "वरीर गाथा" को �काबशत बकया। यह िहुत िड़री िात है। 
आिटे वालरी परीढ़री को हमिटे पराभव का इबतहास िहीं पढ़ािा है। मैंिटे िहुत सारटे राष्ट्ों का इबतहास 
पढ़ा है, लटेबकि पराभव का इबतहास कभरी भरी कहीं िहीं पढ़ाया जाता। भारत का दुभतागय यह रहा 
बक वषषों तक हमें पराभव का इबतहास हरी पढ़ाया गया। हर दटेश का इबतहास गौरवशालरी पन्नों सटे 
प्टा होता है, लटेबकि हमिटे अि अपिटे गौरवशालरी इबतहास को पढ़ािटे करी शुरुआत करी है। इसको 
बकसरी अनय िज़बर ए सटे िहीं दटेखिा राबहए।

सकूलों में आब्ट्चलस्ट क ्टटेलें्ट को पोबषत करिटे और िढ़ावा दटेिटे कटे  बलए "कला उतसव काय्च�म" 
करी शुरुआत करी गई है। इतिा हरी िहीं, 'सवचछ भारत बमशि' कटे  साथ 'सवचछ बवद्ालय कैं पटेि' 
करी शुरुआत सवयं समृबत जरी िटे जाकर करी है। सकूलों द्ारा सवचछता करी ऑिलाइि बरपोब्टिंग का 
�ावधाि भरी बकया गया है।

सरदार प्टटेल जनम वष्चगांठ कटे  अवसर पर सरीिरीएसई द्ारा हर वष्च 31 अकतूिर को सकूलों 
में 'राष्ट्रीय एकता बदवस' मिािटे का बिण्चय बलया गया है। यह सामानय िात िहीं है। हम सरदार 
प्टटेल को 'लौह-पुरुष' िोलतटे हैं। हमिटे आजादरी में अपिटे दटेश कटे  पहलटे गृह मं�री कटे  योगदाि कटे  
िारटे में िहुत िातें करी हैं। वटे एकता कटे  सू� में िा ंधिटे वालटे भारत कटे  सिसटे िड़टे वयलकत तव थटे। आिटे 
वालरी परीढ़री उिकटे  वयलकत तव को पढ़टे और समझटे, इसरीबलए 'राष्ट्रीय एकता बदवस' को मिािटे का 

[�री �भात झा]
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बिण्चय बलया गया। 'राष्ट्रीय एकता बदवस' मिािटे उद्टेशय दटेश में एकता और अखंडता को कायम 
रखिा है। इसमें कोई राजिरीबत िहीं करी गई है। बश क्ा में कोई भरी राजिरीबत िहीं करता है। ि मैं 
उि पर आरोप लगाता हंू, बजनहोंिटे पहलटे शासि बकया और ि हरी मैं उि पर आरोप लगाता हंू, 
जो आज शासि में हैं। बशक्ा करी जररत सिको है। जैसटे शररीर कटे  बलए सांस करी आवशयकता 
है, भारत करी आतमा को मजिूत करिटे कटे  बलए बशक्ा करी आवशयकता है और उस आवशयकता 
को मािव संसाधि बवकास मं�ालय मजिूतरी दटे रहा है।

यूिटेसको द्ारा 'अंतरताष्ट्रीय मातृभाषा बदवस' मिाए जािटे कटे  आलोक में सरीिरीएसई द्ारा 21 
फरवररी को मातृभाषा बदवस मिाए जािटे करी शुरुआत करी गई है।

मं�ालय द्ारा बशक्ा कटे  क्टे� में एक समग्च ए�ोर को अपिाया गया है। पहलटे यह बरनता वयकत 
करी गई बक भारत कटे  बवशवबव द्ालयों कटे  िाम बवशव कटे  200-100 बवशवबव द्ालयों में भरी िहीं आतटे हैं। 
हमारटे मािव संसाधि बवकास मं�ालय िटे भारतरीय उचर बशक्ण संसथािों कटे  साथ पा्टि्चरबश प को 
सुगम ििािटे कटे  बलए Global Initiative of Academic Networks Programme करी शुरुआत करी है।

हमारटे मािव संसाधि बवकास मं�ालय िटे Commonwealth Education Ministers Conference 
में Malviya Commonwealth Chair for Cross Border मािव संसाधि बवकास मं�री और यूिटेसको 
कटे  डायरटेक्टर जिरल कटे  िरीर एक समझौता बकया गया, बजसकटे  तहत महाि भारतरीय वजै्ाबिकों, 
बशक्ाबवदों व िौबद्धकों कटे  काय्च को पहराि �दाि करिटे का काम बकया गया। अभरी तक उनहें 
बवशव प्टल पर पहराि िहीं बमलरी थरी। इिमें गबण तज् रामािुजम एव ं आय्चभट् कटे  िाम �मुखता 
सटे शाबमल हैं। यह भारत कटे  गौरव को िढ़ािटे वालरी िात है। यटे सि काम कौि कर रहा है ? यह 
हमारा मािव संसाधि बवकास मं�ालय कर रहा है। इसमें कोई अतयुबकत िहीं है। इि सि कामों 
सटे भारत का िाम ऊँरा हो रहा है और हम सभरी भारत कटे  िागबर क हैं। अगर भारत िहीं होगा तो 
हम भारतरीय कैसटे होंगटे? भारत रहटेगा, तभरी हम सि गौरव सटे कह सकतटे हैं बक हम भारतरीय हैं।

IMPRINT India Programme करी शुरुआत करी गई, बजसका उद्टेशय �ासंबगक सामाबजक 
क्टे�ों, जैसटे सवासथय करी दटेख-रटेख, ऊजता सुरक्ा, जल एव ं िदरी वयवसथा में फोकसड शोध कटे  काय्च 
�रीबमयर संसथािों में बकए जािटे करी िात कहरी गई है। मैं आपको एक-एक िात इसबलए िता रहा 
हंू, कयोंबक हम सिकटे  बलए इसकरी जािकाररी होिा जरररी है। इि सि िातों को समझिटे सटे हमाररी 
जिता को लाभ होगा और हमाररी आिटे वालरी परीढ़री को लाभ होगा। 

उचरतर आबवषकार योजिा कटे  तहत, आईआई्टरीज़ को उद्ोगों कटे  साथ काम करिटे कटे  बलए 
�ोतसाबहत बकया जा रहा है, ताबक इिोवटेशि कटे  क्टे� में उचर उपललबध यां हाबसल करी जा सकें ।

राजय सतररीय संसथािों कटे  साथ संिंध को मज़िूत करिटे कटे  बलए एिसरीईआर्टरी एव ं बवबभ न्न 
राजयों कटे  िोडस्च कटे  साथ सहयोग और समनवय को िढ़ावा दटेिटे का काम बकया जा रहा है। िरटेश 
जरी बरनता वयकत कर रहटे थटे, लटेबकि हमाररी सरकार उसरी तरफ िढ़ रहरी है, मािव संसाधि बवकास 
मं�ालय उसरी बदशा में जा रहा है। मं�ालय द्ारा बशक्ा कटे  क्टे� में सहभाबगता को ए�ोर बकया गया 
है, इसटे समझिा राबहए। लड़बक यों कटे बलए "�गबत  सकॉलरबश प" करी शुरुआत करी गई है। लड़बक यां 
अि परीछटे िहीं हैं। आज लड़बक यां लड़ाकू हवाई जहाज़ रला रहरी हैं, हम उिको परीछटे कैसटे कह 
सकतटे हैं? िस, उनहें थोड़री सरी िात ितािरी है बक सरकार आपकटे  बलए यह कर रहरी है। उिकटे  
उतसाह को िढ़ािा है, इसरीबलए ‘Pragati Scholarship’ है। सभरी भारतरीय बवशवबव द्ालयों में ‘Choice 
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Based Credit System’ करी िात है। यूजरीसरी द्ारा शोधाबथ्चयों और सकॉलस्च को सकॉलरबश प में 
परपि फरीसदरी करी िढ़ोतररी करी गई है। जैसा कहा गया बक सकॉलरबश प में कमरी करी गई, जिबक  
सकॉलरबश प में िढ़ोतररी करी गई है। बवशवबव द्ालय और कॉलटेजों को ‘सपटेशल हटेबर्टटेज स्टटे्टस’ �दाि 
करिटे करी िात कहरी गई है। ‘यूजरीसरी स्ूटडेंटस बशकायत पो्ट्चल’ करी शुरुआत करी गई है। यूजरीसरी 
द्ारा ‘सवचछ भारत, सवसथ भारत’ करी शुरुआत करी गई है। सकूलों में लैिोरटे्टररी का आधुबिकरीकरण 
बकया जा रहा है, ताबक छा�ों को अिुसंधाि करिटे में कोई तकलरीफ ि हो। हम कहतटे हैं बक 
हमें हमाररी संसकृबत पर गव्च है। बवशव करी हर भाषा करी उदगमरी, उसकरी मा ं, यािरी भाषा करी मां 
का िाम ‘संसकृत’ है। तो मािव संसाधि बवकास मं�ालय िटे ‘संसकृत सपताह’ करी शुरुआत करी है। 
इसबलए मैं कह रहा हँू बक हमें कुछ िातों पर सोरिा होगा। अभरी िज्ट वालरी िात आई। मं�ालय 
द्ारा फंड का लगभग शत �बतशत उपयोग बकया गया है। एिडरीए सरकार आिटे कटे  िाद बशक्ा 
बवभाग द्ारा फंड कटे  उपयोग में िढ़ोतररी हुई है। पता िहीं कहां सटे जािकाररी बमल जातरी है बक 
यह कम हो गई या यह का्ट बदया, वह का्ट बदया, यह समझ में िहीं आता है। बवभाग फंड कटे  
शत �बतशत उपयोग करी ओर अ�सर है। 2013-14 में बशक्ा बवभाग द्ारा फंड का उपयोग 92.9 
परसें्ट था। मुझटे खुशरी है और मैं मं�ालय को और मं�री जरी को िधाई दटेता हँू बक 2014-15 में यह 
िढ़ कर 97.69 परसें्ट हो गया है। इसमें राजिरीबतक तौर पर एक आरोप लगता है बक सवायत्तता 
पर कबजा कर रहटे हैं, यह कर रहटे हैं, भगवाकरण, आबद कया-कया िहीं िोला जाता है, लटेबकि 
भारतरीयकरण कटे  बसवा कोई करण िहीं होता। संबवधाि हमारा �ंथ है और भारतरीयकरण करिटे 
में हम माबहर हैं। हम तो राहतटे हैं बक जो इस भारत का िागबर क है, हर भारतरीय को गौरव 
हो। कुछ लोग आरोप लगा रहटे थटे बक संसथािों करी सवायत्तता पर �हार बकए जा रहटे हैं। मािव 
संसाधि बवकास मं�ालय िटे एक बिद्चश बदया है बक सभरी कटे ं�रीय बवशवबव द्ालय या संसथाि पहलटे 
मं�ालय कटे  माधयम सटे पूछें बक बकस �कार कटे  अंतरताष्ट्रीय समझौतों पर हसताक्र बकए जातटे हैं। तो 
पहलटे वटे मं�ालय सटे पूछें। दटेश का संबवधाि यह कहता है बक दटेश करी संसद में जो बिण्चय बलया 
जाएगा, उस बिण्चय कटे  तहत दटेश करी सरकार को काम करिा है। इसबलए दटेश करी सरकार द्ारा 
संराबलत सभरी बशक्ण संसथाि इस संसद का सममाि करेंगटे, यह अबधबि यबम त है। यह थोपा िहीं 
गया है, यह अबधबि यबम त है। इसबलए जि कटे ं� में यूपरीए करी, कां�टेस करी सरकार थरी, संसद द्ारा 
आईआई्टरी एक्ट का उललंघि कयों बकया गया था, इसका जवाि दटेश जाििा राहता है। हमिटे 
कोई उललंघि िहीं बकया है, कयोंबक एक ऐसा अंतरताष्ट्रीय समझौता बकया गया, बजसमें भारत कटे  
्ैटकस दटेिटे वालटे लोगों कटे  पैसटे सटे अंतरताष्ट्रीय सतर पर आईआई्टरी एक्ट का उललंघि करतटे हुए 
एक कैमपस कटे  बिमताण करी िात करी गई। ऐसा िहीं होिा राबहए। हम सि लोग संबवधाि सटे िँधटे 
हुए हैं। हमिटे कभरी िहीं कहा। सिकटे  अपिटे-अपिटे �ंथ होंगटे, धाबम्चक �ंथ होंगटे, लटेबकि हम सिका 
भारत कटे  िागबर क होिटे कटे  िातटे एक हरी �ंथ है, बजसकटे  िारटे में हमारटे �धाि मं�री जरी िार-िार 
कहतटे हैं, उसका िाम है: ‘भारत का संबवधाि’। उससटे िड़ा कोई �ंथ िहीं है। हम यह पूछिा 
राहतटे हैं बक उस समय कटे  ियटे मं�री मूक दश्चक ििकर कयों तमाशा दटेखतटे रहटे? कया हमें संसद 
करी गबर मा, संबवधाि और कािूि का भय या उसकरी बरनता िहीं थरी? बदललरी बवशवबव द्ालय में 
रार वषटीय पाठ्य�म कटे  िारटे में भरी िहुत िातें करी गईं और आरोप लगाए गए। ...(व्वधयान)... 
थोड़ा-सा सुि लरीबजए। बदललरी बवशवबव द्ालय का रार वषटीय पाठय�म राष्ट्रीय बशक्ा िरीबत कटे  
तहत िहीं रलाया जा रहा था। मं�ालय कटे  दसतावटेजों सटे पता रला बक 77 हजार छा�ों को 40 
सटे अबधक इि काय्च�मों में शाबमल बकया गया, बजसकरी अिुबमत सवयं राष्ट्पबत  जरी िटे िहीं दरी 

[�री �भात झा]
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थरी। कया हम ऐसा िजारा दटेखिा राहतटे थटे, जि रार साल िाद बदललरी करी सड़कों पर, दटेश करी 
राजधािरी में, लगभग 4 लाख ऐसटे छा� उपलसथ त हैं, बजिकरी बड�री का कोई मोल िहीं हो। बड�री 
िहुत मटेहित सटे, िहुत पबर �म सटे बमलतरी है। मा ं-िाप िरति मा ंजकर, गररीिरी सटे तंग आकर भरी 
अपिटे िचरों को पढ़ातटे हैं। अगर यह बिण्चय िहीं बलया जाता, तो यटे जो 4 लाख िचरटे सड़कों पर 
थटे, उिकरी बडब �यों का कोई मोल िहीं ...(सम् की घंटी)... सर, दो-तरीि बमि्ट और राबहए।

सर, बशक्ा कटे  क्टे� में एक गैरकािूिरी हरकत को रोका गया है और छा�ों को संरक्ण बदया 
गया, इसकरी सराहिा होिरी राबहए। राजिैबतक बवद्टेष सटे बशक्ा कटे  मसलटे पर कभरी कोई बडिटे्ट िहीं 
होिरी राबहए, यह मटेरा आ�ह है। बफर सरकार कटे  इस फैसलटे का बवपक् िटे एतराज़ कयों बकया? 
ऐसा िहीं करिा राबहए। राजिरीबत हर जगह अचछरी िहीं लगतरी। राजिरीबत बशक्ा में, संसकृबत में, 
भारत कटे  मसलटे पर, संबवधाि कटे  मसलटे पर कभरी िहीं होिरी राबहए। यह ि मटेररी पा्टटी करी ओर 
सटे होिरी राबहए और ि बकसरी और करी पा्टटी करी ओर सटे होिरी राबहए। इबतहास में दखल दटेिटे 
कटे  िहुत िड़टे-िड़टे आरोप हम पर लगतटे हैं। सरकार पर आरोप लगाया गया बक आईसरीएरआर कटे  
माधयम सटे इबतहास में दखल दटेिटे करी कोबशश करी जा रहरी है। सवाल यह है बक आईसरीएरआर में 
आज कौि हैं? कया इसकरी जािकाररी लोगों को िहीं है? कया इस सरकार िटे उसको िदल बदया 
है? आईसरीएरआर में पूवटी राय उचर पद पर हैं। उिकटे  बपत कलयाण राय, सरीपरीआई सटे राजय 
सभा में मटेमिर थटे। पूवटी राय, िटेता जरी सुभाष रं� िोस और भारत-रस सवतं�ता संिंध कटे  संघष्च 
में जािरी-मािरी इबतहासकार हैं। आप बकस पर आरोप लगा रहटे हैं? कया यह पक्पात है? पूवटी राय 
का आईसरीएरआर में होिा बकस एंगल सटे पक्पात है, यह हम जाििा राहतटे हैं? बसफ्च  इसबलए 
बक बकसरी िटे िाम दटे बदया? कोई ि कोई तो वरीसरी ििटेगा और उसकटे  बलए एक हरी criteria है 
बक बवशवबव द्ालय करी गबर मा, भारत करी गबर मा, बशक्कों करी गबर मा और बशक्ा करी गबर मा कैसटे 
िढ़टेगरी, यह इस आधार पर होता है। आईसरीएरआर में आिनद साहि सबर व हैं। उनहें Professor 
of Epigraphy बकसिटे ििाया? यूपरीए सरकार िटे ििाया था, हमिटे िहीं ििाया था। कया उिका 
सममाि कर एिडरीए सरकार िटे इबतहास में दखल दटे बदया? उनहें Professor of Epigraphy बियुकत 
करतटे हुए ऐसा कयों सोरा जा रहा है? यह समझ में िहीं आता है। ...(व्वधयान)...

DR. K. KESHAVA RAO (Andhra Pradesh): Sir, ...(Interruptions)...

THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Please, sit down. 
He is not yielding. ...(Interruptions)...

�ी �्भयात झया: आप मटेरटे िाद िोबलएगा। ...(व्वधयान)... आप सर सुि लरीबजए। ...(व्वधयान)... 
आपिटे बवशव भारतरी मामलटे पर पक्पात का आरोप लगाया। बवशव भारतरी कटे  काय्च�म पर वयापक 
सतर पर बरंता वयकत करी गई है। इसकटे  बलए इनकवायररी कमटे्टरी गबठ त करी गई, लटेबकि इनकवायररी 
कमटे्टरी कटे  मटेमिर कौि हैं? उसकटे  मटेमिर िरी.िरी. दत्त हैं। वहरी िरी.िरी. दत्त, जो North-East Congress 
Coordination Committee कटे  General Secretary थटे। कां�टेस पा्टटी िटे उनहें राजय सभा का सदसय 
ििाया था। आज सरकार कटे  तहत बशक्ा कटे  क्टे� में वहरी लोग काम कर रहटे हैं, जो भारत कटे  
िवबि मताण का काम करतटे हैं। हम अपिरी परीलरी आंखों सटे िहीं दटेखतटे बक कौि कया था? अगर 
बशक्ा उसकरी रग-रग में है और भारत को बशबक् त करिटे करी सामथय्च उसमें हैं, तो हम उसटे गलटे 
लगातटे हैं और उसको आसि भरी दटेतटे हैं, ि बक वटे लोग संसथािों पर कबज़ा करतटे हैं। ...(सम् 
की घंटी)... सर, मैं दो बमि्ट में अपिरी िात समापत करता हँू।
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उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): आपकरी पा्टटी का समय खतम हो रहा है। 
...(व्वधयान)...

�ी �्भयात झया: जयंत कुमार रटे, बजनहें कां�टेस िटे यूपरीए सरकार कटे  दौराि Maulana Azad 
Institute of Asian Studies का रटेयरमैि ििाया था, आज एिडरीए सरकार कटे  दौराि उनहें िटेशिल 
�ोफटे सर ििाया गया। इसमें कहां पक्पात है? िताइए, कौि-सा पक्पात है? ...(व्वधयान)... आपिटे 
इतिटे आरोप लगाए हैं। ...(व्वधयान)... आप भगवाकरण का आरोप लगातटे हैं। ...(व्वधयान)...

SHRI P. BHATTACHARYA (West Bengal): Sir, please hear me out for a minute. 
...(Interruptions)...

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): कृपया आप िैठ जाइए। ...(व्वधयान)...

DR. K. KESHAVA RAO: I condemn this statement. ...(Interruptions)... 

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): जि आपकरी ्टि्च आएगरी, ति आप िात करीबजएगा। 
...(व्वधयान)...

�ी �्भयात झया: आपिटे हमटेशा आरोप लगाया है। ...(व्वधयान)... सतय सुििटे करी बहममत रबख ए। 
...(व्वधयान)... भारतरीय जिता पा्टटीिरीत एिडरीए सरकार बशक्ा कटे  मामलटे में कोई राजिरीबत िहीं 
करतरी है। ...(व्वधयान)... एिडरीए, भाजपा सरकार पर कां�टेस और अनय बवपक्री दलों कटे  द्ारा 
बशक्ा कटे  भगवाकरण का आरोप लगाया जाता है और आज भरी लगाया जा रहा है। संबवधाि करी 
मयतादा में हरी बशक्ा दरी जाएगरी, यह दटेश कटे  छा�ों को सरकार करी ओर सटे वरि है और यह 
वरििद्धता मािव बवकास मं�ालय िटे पूररी करी है। ...(व्वधयान)... जैसा बक हमारटे माििरीय �धाि 
मं�री जरी िटे सदि में और सदि कटे  िाहर कई िार यह दोहराया है बक उिका धम्च�ंथ दटेश का 
संबवधाि है, उिका धम्च भारतरीयता है। हम सि लोग उस पर बवशवास करतटे हैं। ...(व्वधयान)... 
बशक्ा करी िई िरीबत कैसरी हो? इस पर मं�ालय द्ारा 33 बवषय बवकबस त बकए जा रहटे हैं। इसको 
आप समबझ ए। िाराज मत होइए। आपकरी िाराजगरी सटे हम रुकिटे वालटे िहीं हैं। ...(सम् की 
घंटी)...

"खम ठोक ठेलता है जब नर, पर्वत के जाते पा ंर उखड़,
मानर जब जोर लगाता है, पतथर पानी बन जाता है।"

आप यह समझ कर रबख ए बक हम कोई कठपुतलरी िहीं हैं। हम जिादटेश पर आए हैं, बकसरी 
करी कृपा पर िहीं आए हैं और जिादटेश पर आए हैं, तो जिता कटे  बहत में, दटेश करी आिटे वालरी 
परीढ़री कटे  बहत में वटे सारटे काम करेंगटे, जो दटेश का भबव षय उजजवल करटेगा। मैं समृबत जरी को, उिकटे  
मं�ालय को शत-शत िधाई दटेता हँू और कहता हँू बक और अचछटे सटे काम करीबजए। हम भारतरीयों 
को आप पर गव्च है, आपकटे  मं�ालय पर गव्च है। जय बहनद, जय भारत।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): बवपलव जरी, िैबठए। ...(व्वधयान)... �री हबर वशं।

�ी हवर वंश (बिहार): माििरीय उपसभाधयक् जरी, मैं आरंभ में बिवटेदि कर दँू बक मटेरा समय 
अभरी शुर हो रहा है और आपिटे जैसटे सि कटे  �बत उदारता िरतरी है, पा ंर-सात बमि्ट मटेरटे �बत 
भरी िरतेंगटे।
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उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): यहां जो समय बलखा हुआ है, उसरी कटे  अिुसार 
मुझटे ितताव करिा होगा। आपकरी पा्टटी कटे  बलए 11 बमि्ट बदए हुए हैं।

�ी हवर वंश: आपिटे सिको उदारतापूव्चक 10 बमि्ट बदए हैं और मैं यह अपटेक्ा करँगा बक 
आप मुझटे भरी रार-पांर बमि्ट देंगटे।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): पा्टटी का बजतिा ्टाइम है, उससटे जयादा समय 
बकसरी को िहीं बदया जा सकता, यह यहां का अिुशासि है।

�ी हवर वंश: महोदय, मैं दटेश करी सववोचर परीठ कटे  माधयम सटे दटेश, कटे ं� सरकार और माििरीय 
मं�री जरी कटे  सामिटे मािव संसाधि बवकास मं�ालय सटे जुड़टे कुछ जमरीिरी तथय रखिा राहता हँू। 
मैं अपिरी िात मं�ालय कटे  कुछ अचछटे �यासों कटे  उललटेख सटे शुर करता हँू। सकूलों में ्टॉयलटेटस 
ििवािा, ऑिलाइि अ्टेंडेंस करी शुरुआत, अबभभावकों को घर िैठटे अपिटे िचरों करी गबतबवबध यों 
करी जािकाररी कटे  बलए ऐप करी पहल जैसटे �यास बिलशर त रप सटे सराहिरीय हैं। उपसभाधयक् जरी, 
हमारटे गांवों में एक कहावत है, "पटेड़ करी जड़ में जि गहररी िरीमाररी हो तो फुिगरी कटे  इलाज 
सटे पटेड़ िहीं िरतटे।" हमाररी बशक्ा �णालरी आज गमभरीर रुिौबतयों सटे बघररी है। घोषणाएँ तो िहुत 
िड़री-िड़री हो रहरी हैं, लटेबकि ब�यानवयि करी कया गबत  है और कया यथाथ्च है, उसको मैं आपकटे  
सामिटे रखिा राहँूगा।

हमिटे इस वष्च भरी माििरीय बवत्त मं�री जरी का िज्ट भाषण सुिा, बजसमें बशक्ा कटे  बलए कुछ 
िड़री घोषणाएँ थीं। मैं आपकटे  सामिटे महज तरीि या रार घोषणाएँ रखूँगा, बजिमें उनहोंिटे उललटेख 
बकया बक "Quality of education is the next big step forward." Universalisation of 
primary education, बवशव सतर कटे  कुछ बवशवबव द्ालयों, शायद 10 बवशवबव द्ालयों को बवकबस त 
करिटे का सपिा है। कणा्ट्चक में IIT करी सथापिा, ISM, धििाद को आईआई्टरी का दजता दटेिा, 
आ ं� �दटेश तथा जममू-कशमरीर में IIMs खोलिा आबद घोषणाएँ थीं। 23 फरवररी, 2016 को माििरीय 
राष्ट्पबत  जरी िटे संसद को समिोबधत करतटे हुए इस सरकार करी बशक्ा कटे  िारटे में �ाथबम कता 
िताई। Priority of priorities for his Government, पर इि घोषणाओं को पूरा करिटे कटे  बलए 
िज्ट में कया �ावधाि है? मैं एक एकसप्ट्च का ओबपबि यि कवो्ट कर रहा हँू, "However, the 
commitment of the Government to the Finance Commission is not reflected in its 
allocation pattern." बििा िज्ट, बििा िड़री पूँजरी, बििा बिवटेश कटे  िड़री घोषणाएँ कैसटे साकार 
होंगरी, यह मैं माििरीय मं�री महोदया सटे जाििा राहँूगा।

मािव संसाधि बवकास मं�ालय का िज्ट कुल जरीडरीपरी कटे  मुकािलटे बकस लसथबत  में है, इसकटे  
िारटे में मैं ितािा राहँूगा। अभरी हमारटे माििरीय सा ंसद �भात झा जरी िता रहटे थटे बक कैसटे बशक्ा 
पर िज्ट िढ़ रहा है। मैं यह बफगर पढ़ रहा हँू, Union Government's budgetary spending 
on education in per cent. Union Government's expenditure on education as per 
cent of GDP - वष्च 2012-13 में यह 4.7 परसें्ट था, 2013-14 में 4.6 परसें्ट, 2014-15 में 4.1 
परसें्ट, 2015-16 में 3.8 परसें्ट और 2016-17 में यह 3.7 परसें्ट है, यािरी इस सरकार कटे  आिटे 
कटे  िाद बश क्ा का यह िज्ट लगातार घ्ट रहा है। दूसरा, Union Government's expenditure 
on education as per cent of Union Budget. वष्च 2012-13 में यह 0.66 परसें्ट था, 2013-14 
में 0.63 परसें्ट, 2014-15 में 0.55 परसें्ट, 2015-16 में 0.50 परसें्ट और 2016-17 में यह 0.48 
परसें्ट है। उपसभाधयक् जरी,  मैं आपकटे  माधयम सटे यह जाििा राहता हँू बक जि बशक्ा पर बिवटेश 
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लगातार घ्ट रहा हो, खरदे घ्ट रहटे हैं, तो इतिरी िड़री घोषणाएँ जो माििरीय बवत्त मं�री जरी िटे करी 
हैं, वटे कैसटे पूररी होिटे वालरी हैं?

अि मैं कवॉबल्टरी एजुकटे शि करी ररता पर लौ्टिा राहता हँू। सकूल बशक्ा मद में वष्च 2016-17 
में िज्ट एलस्ट मटे्ट वष्च 2015-16 कटे  िज्ट एलस्ट मटे्ट सटे महज 3.2 परसें्ट अबधक है। सकूलों में ्ट्ेंड 
्टरीरस्च का अभाव है, बजसटे आपिटे पूव्च वकताओं सटे सुिा, पर ्टरीरस्च ्ट्टेबं िग में वष्च 2016-17 का 
िज्ट एलस्ट मटे्ट 510 करोड़ है, जिबक  इसकटे  पहलटे कटे  िज्ट में यह 558 करोड़ था, यािरी आप 
बशक्कों करी ्ट्टेबं िग का पैसा घ्टा रहटे हैं, जिबक  दटेश सिसटे अबधक उिकरी लसक ल करी जररत 
महसूस कर रहा है और आप कहतटे हैं बक हम कवॉबल्टरी एजुकटे शि देंगटे!

इसरी तरह, अगर आप मािव संसाधि बवकास मं�ालय कटे  िज्ट में अनय मदों पर भरी ग़ौर 
करें तो आप पाएँगटे बक सरकार करी लसथबत  यह है बक वह रोज िड़री और आकष्चक घोषणाएँ करतरी 
है, लटेबकि उिको पूरा करिटे कटे  बलए ठोस धरातल पर कोई काम बदखाई िहीं दटेता। अचछरी िात 
है बक Skill India, Start up India, Stand up India – कुछ लोग कहतटे हैं बक कुछ बदिों में 
Sit down India भरी आएगा, मैं इस संिंध में कुछ िहीं कहिा राहता – सरकार इि सिकरी 
जो िात कर रहरी है, अचछटे बदिों कटे  बलए यटे सि ररीज़ें जरररी हैं, लटेबकि यटे साररी ररीज़ें ति पूररी 
होंगरी, जि आप िज्ट में बशक्ा कटे  बलए उबरत �ावधाि करेंगटे। आप सपिटे बदखातटे हैं, लटेबकि िज्ट 
में �ावधाि िहीं रखतटे। इस तरह सटे आप दटेश को गफलत में लटे जा रहटे हैं, यह मटेरा आप पर 
आरोप है। सेंसस 2011 कटे  आंकड़टे ितातटे हैं बक 6 सटे 14 वष्च करी आयु कटे  िरीर 4.3 करोड़ िचरटे 
अि भरी सकूलों सटे िाहर हैं।

उपसभाधयक् महोदय, मैं आपकटे  माधयम सटे माििरीया मं�री जरी सटे जाििा राहंूगा बक िड़री 
घोषणाएं िड़री पूंजरी, पयतापत िज्ट या बिवटेश कटे  बििा कैसटे, बकस हालत में और कि तक पूररी होंगरी? 
अि मैं आपको धरातल करी िातों ितािा राहता हंू। बवपलव जरी िटे िहुत अचछरी तरह सटे �ाइमररी 
एजुकटे शि कटे  िारटे में िताया, लटेबकि मैं सकूलों करी लिब लडगों, खटेल कटे  मैदाि — बजिकटे  िारटे में 
दो वष्च पहलटे तक सूरिा थरी बक बसफ्च  52 परसें्ट सकूलों कटे  पास खटेल कटे  मैदाि हैं — फिटीरर, 
आधुबिक सुबवधाएं, कमपयू्टर वगैरह करी ररता िहीं कर रहा हंू, अधयापक और छा� अिुपात करी 
िात कर रहा हंू। जहां तक मटेररी जािकाररी है, अधयापक-छा� अिुपात का ऑल इंबडया एवरटेज 
45:1 है। कुछ लोग इसकटे  36:1 होिटे करी िात भरी कहतटे हैं, माििरीया मं�री जरी इसकरी सहरी बफगर 
िताएंगरी। कटे रल करी लसथबत  इसमें सव्च�टेषठ है, वह 29:1 है, लटेबकि वासतबव कता कया है? वासतबव कता 
में यह 100:1 है— सौ बवद्ाबथ्चयों कटे  परीछटे एक अधयापक है। कैसटे? आप सकूलों में रलटे जाइए, कभरी 
अधयापक सेंसस कटे  काम में लगटे हैं, कभरी रुिाव कटे  बलए काम कर रहटे हैं, कभरी पोबलया वगैरह 
का सवदे कर रहटे हैं, कभरी स्टटे्ट गवि्चमें्ट और कटे ं� सरकार कटे  काम में लगटे हैं। हमारटे पूव्च वकता 
िटे िताया, बमड-डटे मरील कटे  काम में लगटे हैं। बमड-डटे मरील अधयापकों कटे  बलए जरी का जंजाल है। 
ईमािदार अधयापक ऐसा कोई काम िहीं करिा राहता, वह िुककरीलपग और इि सिसटे दूर रहिा 
राहता है। हमिटे अधयापकों को पठि-पाठि सटे ह्टा बदया है, उनहें बववश कर बदया है। मैं माििरीय 
मं�री महोदया सटे जाििा राहता हंू बक यह दूर करिटे करी कोबशश कि होगरी? बपछलटे वष्च तक 
कक्ा 8 में 30 फरीसदरी dropouts थटे। मािव संसाधि बवकास मं�ालय कटे  बपछलटे वष्च कटे  आंकड़ों 
में 60 लाख िचरों कटे  सकूल सटे िाहर होिटे का उललटेख था। वष्च 2014 तक सव्च बशक्ा अबभयाि 
कटे  तहत 6 लाख बशक्कों कटे  पद खालरी थटे। कटे ं�रीय बवद्ालयों में भरी साढ़टे 7 हज़ार पद बरकत थटे। 

[�री हबर वशं]



Discussion on the... [5 May, 2016]   ...Ministry of HRD 529

कसतूरिा गा ंधरी िाबलका बवद्ालयों करी और मांग हो रहरी है, कटे ं�रीय बवद्ालय लोग और राहतटे हैं, 
जवाहर िवोदय बवद्ालयों को िढ़ािटे करी भरी मा ंग हो रहरी है, कयोंबक हर भारतरीय आज quality 
education राहता है। हम इस दटेश में वह अवसर कि तक दटे पाएंगटे?

माििरीय उपसभाधयक् महोदय, गांवों और सलमों कटे  सकूलों में िुबियादरी आधुबिक सुबवधाओं 
का अभाव अलग है। एक तरफ समथ्च लोगों कटे  िचरटे महंगटे सकूलों सटे पढ़कर बिकलतटे हैं, आधुबिक 
सकूलों सटे बिकलतटे हैं और दूसररी ओर सुबवधाबवहरीि सकूलों सटे बिकलकर जो िचरटे आतटे हैं, उिकरी 
कया लसथबत  िितरी है? �ाइमररी सकूलों सटे कैसटे िचरटे आ रहटे हैं? The National Achievement 
Survey, PISA, ASAR वगैरह करी बरपो्ट्च दटेखें, बिषकष्च यह है बक पा ंरवीं कक्ा कटे  आधटे सटे अबधक 
िचरटे कक्ा दो का text िहीं पढ़ पातटे। इससटे भरी गंभरीर िात यह है बक बशक्ा में इस बवषमता सटे 
भाररी खतरा social inequality का है। कल हरी अखिारों में िड़री �मुखता सटे खिर आयरी है बक 
"IMF warns of increasing inequality in India and China. Higher growth rates are 
not reducing inequality." िहुत वषषों पहलटे, जि मैं छा� था, मैंिटे Mary Tyler करी पुसतक पढ़री 
थरी, 'My Years in Indian Prison'. वटे बवदटेशरी मबह ला थीं, बजनहोंिटे एक भारतरीय सटे शादरी करी 
थरी जो िाद में िकसल आंदोलि में शाबमल हो गए। उनहोंिटे बलखा है बक बकस तरह सटे गररीि 
तिकों में जो िचरटे रहतटे हैं, उिकटे  अंदर कया सपिटे जगतटे हैं और जि वटे सपिटे पूरटे िहीं होतटे, 
ति वटे हबथ यार उठातटे हैं, ति िकसलरी िितटे हैं। यह वयवसथा उि गररीिों को गलत रासता रुििटे 
पर िाधय कर रहरी है। अगर आप उिको अवसर िहीं देंगटे, तो वटे कया रासता अपिाएंगटे? मैं यह 
कहिा राहता हंू बक बशक्ा पर िड़ा बिवटेश िढ़ाए िगैर लसथबत  में कोई सुधार िहीं होिटे वाला। 
महोदय, सटेकें डररी सकूलस करी कया हालत है, वहां पर भरी लसथबत  िहुत खराि है। सहरी अथ्च में आप 
पाएंगटे बक आए बदि छुबट्यां होतरी रहतरी हैं, कभरी गमटी करी छुबट्या ं, कभरी िरसात करी छुट्री, कभरी 
जाड़टे करी छुट्री, कभरी राजिैबतक कारणों सटे छुट्री, कभरी पंरायत इलटेकशि हो रहटे हैं, उससटे छुट्री, 
संसद कटे  रुिाव में, बवधाि सभा कटे  रुिाव में छुट्री– और पढ़ाई बकतिटे बदिों हो रहरी है? भारत 
में बसफ्च  कटे रल करी लसथबत  अलग है, शायद 200 बदिों सटे अबधक पढ़ाई वहा ं होतरी है। माििरीया 
बशक्ा मं�री इसकरी सहरी बफगर िताएंगरी, हमाररी सूरिा कटे  अिुसार शायद औसति सौ बदि भरी 
पढ़ाई िहीं होतरी, जिबक  जापाि में यह 300 बदि है, अमटेबरका में 250 बदि है। सरकार िताए 
बक यटे हालात कैसटे सुधरेंगटे?

महोदय, अि मैं उचर बशक्ा करी ररता करिा राहंूगा। उचर बशक्ा पर ररता सटे पहलटे मैं उललटेख 
करिा राहंूगा बक सरकार इस िात सटे क्बण क या आंबशक संतोष कर सकतरी है बक बसतमिर, 
2015 में आयरी एक बरपो्ट्च कटे  अिुसार दुबिया कटे  �टेषठ 200 बवशवबव द्ालयों में अि हमारटे दो संसथाि 
आ गयटे हैं, 147वा ं सथाि पर The Indian Institute of Science, Bengaluru और 179वा ं सथाि 
पर IIT, Delhi. लटेबकि रुिौतरी यह है बक दबक् ण कोबरया, बसंगापुर— ररीि को तो छोड़ दरीबजए– 
वहां कटे  संसथाि आपसटे आगटे कैसटे बिकल गए? गुजरटे दो वषषों में कैसटे-कैसटे अिावशयक बववाद इस 
सरकार िटे उचर बशक्ा में िढ़ाए हैं, मैं उसका उललटेख करिा राहंूगा। यह मािव संसाधि मं�ालय 
करी संसदरीय सबमबत  करी बरपो्ट्च का अंश है, "The Committee is not satisfied with the reply 
of the Department. The Committee points out that UGC, AICTE, NAAC and NBA 
are regulatory bodies dealing with higher education in the country and there seems 
to be lack of transparency in these institutions. Higher education is suffering in this 
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country." उचर बशक्ा कटे  ...(सम् की घंटी)... उपसभाधयक् जरी, मुझटे रार-पा ंर बमि्ट का और 
समय दटे दरीबजए, बजससटे बक मैं अपिरी िात पूररी कर पाऊं ।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): आप अपिटे पवाइंटस िोल दरीबजए, बजससटे बक आप 
समय सटे पूरा कर सकें ।

�ी हवर वंश: उचर बशक्ा कटे  इि संसथािों करी ज़मरीिरी हालत जाििटे करी मैंिटे कोबशश करी 
और मैं दो उदाहरण आपकटे  सामिटे रखिा राहंूगा। झारखंड करी राजधािरी रा ंररी में मार्च, 2009 में 
कें �रीय बवशवबव द्ालय करी सथापिा हुई। आज तक यह बवशवबव द्ालय अपिटे कैमपस में या लिललड ग 
में िहीं है, यह पंरायत ्ट्टेबं िग सें्टर में रल रहा है। अि सुिा है बक लिललड ग िि गई है। इस 
बवशवबव द्ालय कटे  अिटेक बवभागों में कटे वल परीएरडरी करिटे वालों को दाबखला बमल रहा है, faculty 
staff बियुकत है, परनतु सिातकोत्तर सतर करी पढ़ाई शुर िहीं हो सकरी है। यह हमारा national 
wastage जो resources का है, यह इस रप में रलता रहा है। 

जुलाई, 2010 में झारखंड कटे  रांररी में IIM करी सथापिा हुई। अपिरी लिललड ग, कैमपस कटे  अभाव 
में यह राजय सरकार कटे  सूरिा भवि में रल रहा है। हाला ंबक ज़मरीि आवबं्टत होिटे करी सूरिा 
अि बमलरी है। जगह ि होिटे सटे अपिटे मुखय कोस्च में कम छा�ों को यह दाबखला दटेता है और 
infrastructure करी कमरी सटे औद्ोबगक भागरीदाररी, �शासबि क �बशक्ण जैसटे �ोजटेकटस िहीं रल 
रहटे हैं। अिटेक काय्च�म िाहर या XLRI, Jamshedpur लगभग 150 बकलोमरी्टर दूर करिटे कटे  बलए 
संसथाि अबभशपत है।

बिहार में भरी दो-दो कें �रीय बवशवबव द्ालय ििटे हैं, उिकरी कया लसथबत  है, वटे कि तक पूरटे होंगटे, 
यह सूरिा हमें माििरीय मं�री जरी सटे बमलटेगरी। ...(सम् की घंटी)... और दूसरा मटेरा सुझाव होगा 
बक IIT, IIM पर जो बपछलटे सात-आठ वषषों में ििटे हैं, वटे बकस लसथबत  में हैं, उिकटे  िारटे में सरकार 
white paper जाररी करटे। हमारटे पूव्च वकता िटे कहा बक बशक्ा को ...(व्वधयान)...

�ी सतीश चं� वम�या (उत्तर �दटेश): उपसभाधयक् महोदय, दो घं्टटे का और वकत िढ़ा दरीबजए। 
...(व्वधयान)... घं्टरी िजािटे करी परटेशािरी ि हो।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): परटेशािरी बकसरी को िहीं है।

�ी सतीश च ं� वम�या: यह इतिा गंभरीर बवषय है। अगर इसमें दो बमि्ट पहलटे सटे घं्टरी िजिटे 
लगटेगरी, तो िोलिटे वालटे का तारतमय ्ूट्ट जाता है।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): समय पूरा हो गया है। याद बदलािटे का काम करिा 
पड़ता है। ...(व्वधयान)... माििरीय सदसय अचछा िोल रहटे हैं, बकनतु समय पर िोलिा है।

�ी सतीश चं� वम�या: जि वटे इतिा िबढ़ या िोल रहटे हैं, माििरीय मं�री जरी को कोई एतराज 
िहीं है, हम लोगों को भरी एतराज िहीं है, जि वटे िोल रहटे हैं, तो उनहें िोलिटे दरीबजए।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): यहां पर जो समय बदया गया है, उसकटे  अिुसार 
हरी पूरा करिा है।

[�री हबर वशं]
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�ी सतीश च ं� वम�या: अगर सरकार कहतरी है बक वटे रुप हो जाएं, तो रुप हो जाएंगटे, यह 
िात दूसररी है।

�ी हवर वंश: माििरीय उपसभाधयक् जरी, दो-तरीि बमि्ट का समय इसमें बिकल गया है, इसबलए 
आप हमें पूरा समय दरीबजएगा। बशक्ा कटे  िारटे में कहा गया बक इसको राजिरीबत सटे दूर रबख ए, 
मुझटे लगता है बक यह सहरी िात है, पर institution building का काम आप बजस रासतटे सटे कर 
रहटे हैं, उससटे होिटे वाला िहीं है। 12-15 वषषों कटे  दौराि ऐसरी लसथबत  रल पड़री है बक हम लगातार 
राजिरीबतक कारणों सटे IIT करी घोषणा करें। हम लौ्टकर तो दटेखों बक institution building कैसरी 
होतरी है? Kharagpur दटेश का पहला आईआई्टरी ििा, िहुत तैयाररी कटे  साथ ििा, िहुत सुसलजज त 
और संुदर ििा। उसकटे  िाद पंबडत िटेहर जरी..

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): आप इसको ्टाइम सटे पूरा कर लरीबजए। अगर आप 
elaborate करेंगटे, तो बिलशर त रप सटे आपकटे  पास समय िहीं िरटेगा और आप िोल िहीं पाएंगटे। 
मैं आपकरी िात सुि रहा हंू।

�ी हवर वंश: मैं यह कह रहा हंू बक खड़गपुर कटे  िाद और रार-रार आईआई्टरीज़ ििटे, लटेबकि 
उिकरी पूररी तैयाररी करी गई। अि हमारटे यहां बपछलटे 8-10 सालों सटे कया परमपरा रल पड़री है, 
2007 में Prof. C.N.R. Rao बजिको िाद में Bharat Ratna बमला, वटे �धाि मं�री करी Scientific 
Advisory Council कटे  Head थटे, IIT ििािटे करी Standing Committee कटे  Chairman थटे। एक बदि 
उनहोंिटे अखिार में दटेखा बक 8 ियटे IITs खुल रहटे हैं, उनहें कोई सूरिा िहीं थरी उनहोंिटे 2013 में 
कहा बक 'But you cannot create a good IIT by the stroke of a pen and newspaper 
announcement.' कहीं पर अप�टेड करिटे करी होड़ रल रहरी है, यह सरकार भरी यहरी काम कर रहरी। 
आईआई्टरी अप�टेड करिटे करी �वृबत्त पर उनहोंिटे कहा, 'You cannot turn Mysore University 
into a Harvard by upgrading it.'

उपसभाधयक् महोदय, मैं यह कहिा राहता हंू बक उसरी संसकृबत को जो कुछटेक वषषों पहलटे शुर 
हुई राजिरीबत कारणों सटे आईआई्टरी और आईआईएम खोलिटे करी, यह सरकार भरी उसरी रासतटे और 
परंपरा पर रल रहरी है। इसकटे  पबर णाम कया हुए हैं? वष्च 2002-2003 में मटेररी सूरिा कटे  अिुसार 
आईआई्टरी में एक अधयापक और 12 छा�ों का अिुपात था जो आज िढ़कर एक अधयापक और 
48 छा� का हो गया है। मािव संसाधि बवकास संिंधरी संसदरीय सबमबत  करी बरपो्ट्च 2 मई, 2016 
को इंबडया ्ुटडटे में छपरी है, मैं उसको कवो्ट करता हंू," सबमबत  िटे उचर बशक्ण संसथािों में जैसटे 
कटे ं�रीय बवशवबव द्ालय, आईआई्टरी, आईआईएम करी फैकल्टरी करी कमरी पर बरंता ज़ाबहर करी है और 
16,000 में सटे लगभग 6,000 पद खालरी हैं।"

उपसभाधयक् महोदय, अनय बवशवबव द्ालयों करी लसथबत  कया है, इस पर मैं रोशिरी डालता, 
लटेबकि आप उसकरी इजाज़त िहीं दटे रहटे हैं। मैं एक-दो ररीज़ों का और उललटेख कर दटेिा राहता 
हंू। मैं यह कहिा राहता हंू बक आप यह कया कर रहटे हैं, बजस ढंग सटे लगता है बक institutions 
िि िहीं पाएंगटे। बपछलटे दो-एक वषषों में जटे.एि.यू., हैदरािाद, जादिपुर इलाहािाद बवशवबव द्ालयों 
में जो कुछ हो रहा है, कया वटे बवशवबव द्ालय इसरी कटे  बलए ििटे थटे? हम मुकत माहौल में �बतभाओं 
को बखलिटे दों, सृजि को फलिटे-फूलिटे का मौका दें, उनहें उिकरी आज़ादरी और सवतं�्ता में दखल 
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ि दें। उिकटे  �मुख डॉयरटेक्टर या कुलपबत  कटे  रप में �टेषठ लोगों को लाएं, रयि में बवरारधारा 
को आधार ि ििाएं, तो इससटे शायद लसथबत  िदलटेगरी। मैं यह कहिा राहंूगा बक आपिटे मालवरीय 
जरी को ‘भारत रति’ बदया, मालवरीय जरी अपिटे बवशवबव द्ालय कटे  बलए बकिको कुलपबत  रुिा? 
राधाकृषणि को, आराय्च िरटे ं� दटेव को, आपिटे मालवरीय जरी को ‘भारत रति’ तो बदया, लटेबकि आपिटे 
उिकटे  बवशवबव द्ालय में बकसको कुलपबत  ििाया? आपको खुद सटे पूछिा राबहए बक उिकरी कया 
कवाबलबफ कटे शि है, कया बशक्ा में ऊंराई है? यहरी िहीं भारतरीय इबतहास पबर षद का अधयक् आपिटे 
बकसको ििाया? िटेशिल िुक ्ट्स्ट में आपिटे बकस आधार पर बियुबकत करी? ...(सम् की घंटी)...

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): आप conclude कबर ए। मैं दूसरटे वकता को िुलाता हंू।

�ी हवर वंश: आपिटे पुणटे बफलम इंस्टरीट्ू्ट में बकसटे िैठाया? जो एक योगयता वालटे और एक 
खास संगठि कटे  लोग हैं, आप उनहें कहीं और एडजस्ट कबर ए। मैं उिकटे  काम पर सवाल िहीं 
उठा रहा हंू। उनहें कहीं और जगह दरीबजए, जहां भारत का भबव षय िि रहा है, कम सटे कम उिको 
वहां मत िैठाइए। आशुतोष मुखजटी या उि लोगों करी कहीं ररता हुई, आशुतोष मुखजटी कोलकाता 
हाई को्ट्च कटे  ररीफ बजस्टस थटे और साथ में कोलकाता बवशवबव द्ालय कटे  VC भरी थटे। उनहोंिटे कैसटे 
लोगों को वाइस रांसलर कटे  रप में कैसटे लोगों को अधयापक रुिा— सरी.वरी. रमि, राधाकृषणि को 
कोलकाता बवशवबवद्ालय में अधयापक कटे  रप में लाए — ति कोलकाता बवशवबव द्ालय Oxford of 
East कहलाया। अमरिाथ झा इसरी दटेश में 32 वष्च करी उ� में VC ििटे। कम सटे कम उस परमपरा 
को तो लौ्टाइए और अचछटे लोगों को इस पद पर िैठाइए। आप कभरी खुद सटे सवाल पूबछए बक 
कया वजह है बक इस दटेश में सरी.वरी. रमि या रवीं�िाथ ्ैटगोर या मटेघवाद साहा जैसटे लोग िहीं 
बिकल रहटे हैं? हम लास्ट में कहिा राहेंगटे बक आपिटे इस हाउस में जि िोलिटे का मौका बदया, 
गौरव करी िात है इस हाउस कटे  बलए बक यहां राधाकृषणि रहटे हैं, ज़ाबकर हुसैि रहटे हैं, िुरुल 
हसि जैसटे लोग रहटे हैं और अिटेक लोग रहटे हैं। यहा ं मैबथलरीशरण गुपत रहटे हैं, उपाधयक् जरी, आप 
तो साबहतय कटे  आदमरी हैं, उनहोंिटे भारत भारतरी में बशक्ा करी कया कलपिा करी थरी, याद कबर ए, 
इसरी हाउस में रहतटे हुए, उसकरी ररता है। पं. बवद्ाबिवास बम� थटे। उिका भाषण जहा ं बदया गया 
भारतरीय बशक्ा पर सिसटे जरीवतं है। आज हमारटे दटेश सटे बशक्ा करी वाबरक परमपरा खतम हो रहरी 
है। बविोिा जरी िटे कहा था बक कया हम लसथबत  ििा रुकटे  हैं बक खूि वषषों और शरीत सहिटे करी 
क्मता जि छा� करी खतम हो जातरी है, छा� गंवा रुका होता है, ति उसटे कृबष बवज्ाि का सिातक 
होिटे करी उपाबध दटेतटे हैं। इस दटेश में यह बशक्ा रलाई जा रहरी है।

मैं अंत में यह कहिा राहंूगा बक अचछटे बदिों कटे  बलए बशक्ा हरी हमाररी पूंजरी है। बशक्ा कटे  
क्टे� में एक िए बवज़ि कटे  साथ संसथाओं को आज़ादरी सवायत्तता व संसाधि दें �बतभाओं को 
फलिटे-फूलिटे का मौका दें। हजारों बवबप ि रं�, रोबमला थापरों को आगटे िढ़िटे का अवसर दें, जो 
बवपररीत बवरारधारा वालटे हैं, उिको भरी अवसर दें। इसमें बकसरी को एतराज़ िहीं हो सकता, लटेबकि 
�बतभाओं को काम करिटे का एक अवसर तो दें ...(सम् की घंटी)... ति यह दटेश मजिूत होगा, 
िहुत-िहुत धनयवाद।

SHRI MD. NADIMUL HAQUE (West Bengal): Mr. Vice-Chairman, Sir, I thank 
you for allowing me to participate in this important discussion taking place in this 
august House. 

[�री हबर वशं]
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I think, ` 82,700 crores has been allotted to this Ministry which is roughly 
around 3 per cent of the GDP. Education is categorized into three levels i.e., education 
at the primary or elementary level, the secondary level and the higher level. Sir, 
I would like to point out that the Gross Enrolment Ratio at the elementary level 
is around 97 per cent. At the secondary level, there are two levels i.e., for class 
IX and X it is 79 per cent and for class XI and XII it is 54 per cent. And, for 
higher education, the figure comes between 14 per cent and 24 per cent depending 
on various sources. However, it is a matter of great concern that we have a very 
huge dropout rate of around 40 per cent.

Sir, attendance constitutes the most important factor in children learning at 
all levels of education. Though the overall attendance under the SSA has shown 
improvement from 68.5 per cent in 2006 to 76.2 per cent in 2013 at the primary 
level and from 75.7 per cent in 2006 to 77.8 per cent in 2013 at the upper primary 
level, However, Sir, a pattern of low attendance still continues to pose a challenge 
for children’s learning and development at the primary and upper-primary levels. One 
of the reasons for the students’ absence from school has been attributed to children 
being required to help parents in agricultural activities, especially, in the rural areas. 
This is, particularly, required because harvesting of some crops is a labour-intensive 
process. The problem is further aggravated by the fact that presently, there is no 
adequate system, put in place, to track students’ attendance during the harvesting season 
which, in turn, culminates into a poor curriculum planning for the year and finally, 
leads to students not only breaking a continuous study momentum for a particular 
year but also missing important lessons for the learning. Hence, it is important that, 
education being a Concurrent subject, the Government must, put into place, adequate 
mechanisms to deal with the special needs of the children.

Sir, I would like to point out on the Mid Day Meal Scheme that it was designed 
to improve the nutritional status of school-age children nationwide as an added 
incentive for parents to send their children to school. This measure is, in conformity, 
with Article 24 of the Conventions on the Rights of the Child to which India is a 
party. It was supposed to provide adequate nutritious food for children. Sir, here, 
I would like to point out a curious observation that this incentive is working in a 
different way. In that, many a children are now enrolling in both private schools as 
well as Government schools. They are going to study in private schools but they 
are going to eat their food in Government schools. So, anyway, it is good. Sir, one 
serious fact that is as shocking as it might sound is that between 2013 and 2016, 
280 complaints have been received regarding poisoning and supply of irregular food 
to children which includes the tragic incidence at Navsrijit Primary School in 2014 
wherein 23 children had died.
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Though, Sir, it goes without a shadow of doubt that there are exhaustive monitoring 
mechanisms but despite them in place, such complaints of poisonous and poor 
quality of food are being received under the MDM Scheme. Hence, it is important 
that these mechanisms are made straight and accountable on their working. Sir, a 
big problem is the shortage of subject teachers which is a predictor of poor exam 
performance. Passing of the Class 10 Board Exam is determined by the composite 
score from all subjects a student takes. Thus, any student attending a school without 
a full complement of specialist teachers will be at a distinct disadvantage in the 
examination. Without a specialist teacher, it is predictable that the student would not 
meet the potential in a particular subject and therefore, underachieve in the State 
Board exams. Shortfall of teachers, especially, in Science, Maths and languages is 
common across India. In many instances, this may be further exacerbated by the 
sub-optimal teacher deployment. In combination, this is likely to contribute to high 
levels of exam failure, under-performance, particularly, of the most disadvantaged 
sections of the population. Sir, spending under RMSA is heavily dominated by two 
types of activities, that is, civil work and staff salaries. These two activities absorb 
around 61.6 per cent and 24.6 per cent of the expenditure respectively, which was 
in 2013-14. Sir, of the remaining amount, there have been very few resources spent 
on teacher and staff training which covers all types of training for all types of staff, 
training for community leaders and SMDCs and on quality and equity interventions. 
The funds on innovations can be significantly increased with some creative planning. 
It is also noticeable that there are no resources spent on innovative activities. Sir, 
ideally, education should lead to employability but, in reality, we see after the formal 
education, a student has to join some course and after completing that course, even 
if he gets a job, he still has to go for some on-the-job training. Sir, I have to say 
that in the Central universities, there are 16,000 posts. But, out of this, 6,000 varsity 
posts are lying vacant. These need to be filled up immediately. Furthermore, our 
universities have no international benchmark whereby there can be a comparison of 
the system of quality. That is the same about schools also.

Sir, in the name of providing quality education, the private schools are hiking 
fees which has made education very expensive. Sir, another important issue on 
which I would like to shed light is the IIM Draft Bill that threatens the autonomous 
working of the IIMs. In this regard, without going into the details, I would like 
to state that, as reported by ‘The Indian Express’ on 26.4.2016, it seems there has 
been a tussle between the PMO and the MHRD over the draft Bill. The Ministry 
of Human Resource Development, sources said, is not willing to dilute the clause 
that empowers the President to review the work of any IIM in his capacity as the 
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Visitor of the premier business schools. This, the Government thinks, is needed for 
accountability. The PMO has suggested that the Government remove the provisions 
for review in the Bill. The Ministry is also learnt to have retained the provision 
which makes the HRD Minister the Head of IIM Coordinating Forum on the ground 
that IITs too are governed by similar clauses.

Sir, besides these issues, this year has witnessed a dramatic turn of events at 
various universities, including JNU with students’ protests being dealt with insensitively. 
In this regard, I would not like to state much as a lot has been discussed and 
debated in the House over this subject-matter. But, I would like to say that in an 
educational institution, children must be taught how to think and not what to think.

Sir, I end with an Urdu couplet:

‘‘इलम से बनती है िजनदगी, बंदगी,
इलम न हो, तो िजनदगी कुछ भी नहीं।’’

Thank you.

�ी सतीश चं� वम�या: सर, अपिरी िात शुर करिटे सटे पहलटे मैं कटे वल एक बरकवटेस्ट करँगा 
बक जि समय पूरा हो जाए, ति आप घं्टरी िजाइए, दो बमि्ट पहलटे िहीं, कयोंबक मैं disturb 
हो जाता हँू।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): जरर।

�ी सतीश चं� वम�या: मैं कोबशश करँगा बक आपको घं्टरी िजािटे का मौका ि बमलटे।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): आपकटे  पास 9 बमि्ट हैं।

�ी सतीश चं� वम�या: सर, मैं यह कह रहा हँू बक आप सातवें बमि्ट में घं्टरी मत िजा 
दरीबजएगा।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): हम घं्टरी िहीं िजाएँगटे, यह मटेरा वादा रहा।

�ी सतीश चं� वम�या: सर, मटेरा समय अभरी सटे शुर बकया जाए।

सर, आज हमारटे सामिटे एक ऐसा बवषय है, एक ऐसटे मं�ालय कटे  काय्चकरण कटे  ऊपर हम 
ररता कर रहटे हैं, जो सिसटे महतवपूण्च है। इस country का जो social sector है, अगर उसमें कोई 
सिसटे महतवपूण्च pillar है, तो वह education है। इसमें ररीजों को िहुत हरी गमभरीरता सटे लटेिटे करी 
जररत है, ि बक एक रुिावरी मुद्ा ििा कर, जैसा बक अभरी सुििटे को बमल रहा था। हम बगििटे 
करी कोबशश कर रहटे थटे, लटेबकि हम बगि िहीं पाए थटे, जि सत्ता पक् करी तरफ सटे एक िात 
कहरी जा रहरी थरी, लगभग सौ योजिाओं करी बलस्ट जलदरी-जलदरी िता दरी गई और कहा गया बक 
हम लोग यह करिटे वालटे हैं या करेंगटे। यह उसरी तररीकटे  सटे हो गया, जैसटे बक इलटेकशि कटे  पहलटे 
वादटे बकए गए थटे और उसकटे  िाद आज तक लोग ढँूढ़ रहटे हैं बक वटे वादटे कि पूरटे होंगटे? इसबलए 
करिटे कटे  िाद ितािा जयादा अचछा रहता है, ि बक यह कहिा बक हम ऐसा करेंगटे, बफर कर ि 
पाएँ और बफर उसकटे  िाद मुलशक लें हों।
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सर, भारतवष्च में जो population है, उसकरी लगभग 41 परसें्ट population 19 वष्च सटे िरीरटे 
करी है। 19 वष्च सटे िरीरटे करी जो population है, वह सकूलों में जातरी है। 19 वष्च सटे लटेकर 24-25 
वष्च तक करी population कॉलटेजों में जातरी है, यूबिवर्स ्टरीज़ में जातरी है। इस 19 वष्च सटे िरीरटे 
करी जो population है, इसमें जो situation आज है, आ ंकड़टे काफरी िता बदए गए हैं, इसबलए मैं 
उनहें repeat िहीं करँगा, लटेबकि 72 परसें्ट तक का registration हरी आठवीं कलास तक होता 
है, जो िचरटे सकूलों में जातटे हैं। इिमें सटे बफर 48 परसें्ट दसवीं कलास तक रह जातटे हैं। बफर 
33 �बतशत िचरटे घ्टकर कलास 12 तक पहंुरतटे हैं। जो 2011 का Census है, उसकटे  बहसाि सटे 
लगभग 22 बमबल यि िचरटे, जो 15 सटे 18 वष्च करी उ� कटे  है, वटे इसबलए पढ़ाई िहीं कर पातटे हैं, 
कयोंबक उिकरी इकोिॉबमक कंबडशि ऐसरी िहीं होतरी। उिमें सटे जयादातर िचरटे अपिटे कामों में लग 
जातटे हैं, फाम्च में या कहीं और मजदूररी करिटे लग जातटे हैं और अपिटे पबर वार को रलािटे में अपिा 
योगदाि दटेिटे में इनवॉलव हो जातटे हैं। जो िचरटे सकूलों में जातटे हैं, आज उिकरी लसथबत  भरी अचछरी 
िहीं है। जि 2009 में Right to Education Act आया था, उस समय िड़री उममरीद िंधरी थरी बक 
इसकटे  तहत हर िचरटे को, बजसकरी आयु 6 सटे 14 वष्च है, अबिवाय्च रुप सटे पढ़ाई करिटे का मौका 
बदया जाएगा। लटेबकि वासतबव क लसथबत  कया है? वासतबव क लसथबत  उसकटे  बिलकुल ठरीक बवपररीत 
है। Right to Education Act को आए छ: साल हो रुकटे  हैं, लटेबकि सकूलों में enrolment िढ़िटे 
करी जगह घ्टता हरी रला जा रहा है। जो पलबल क सकूलस हैं, वहां पर उि गररीि लोगों कटे  िचरटे 
जातटे हैं, जो अं�टेज़री सकूलों और कॉनवें्ट सकूलों में पढ़िटे में सक्म िहीं हैं।

2014-15 में 97,000 पलबल क सकूलों में ऐसरी लसथबत  आ गई बक उि सकूलों में पढ़िटे वालों 
िचरों करी कलासटेज़ में िचरों करी संखया घ्टकर बसफ्च  20 रह गई। ऐसा कयों हुआ, इस पर सोरिटे 
करी जरुरत है। जि हम लोग आज इस बवषय पर ररता कर रहटे हैं, तो मं�ालय को कुछ ररीजें 
सजटेस्ट करिटे कटे  बहसाि सटे कर रहटे हैं, ि बक माििरीय मं�री जरी को िाराज़ करिटे कटे  बलए कर 
रहटे हैं। हम िस यहरी राहतटे हैं बक वटे िाराज़ ि हों। ...(व्वधयान)... जि वटे िाराज़ होतरी हैं तो 
िहुत बदककत हो जातरी है, इसरीबलए हम िहुत संभल कर िोल रहटे हैं। इि सकूलों में 70 �बतशत 
िचरटे गररीिों कटे  होतटे हैं, जो आंकड़ा मैंिटे पहलटे भरी बदया है। मरीबडया और RTI करी enquiries सटे 
यह पता लगा है और सरकाररी सकूलों करी situation सामिटे आई है। सरकाररी सकूलों कटे  पास 
लिललड ग िहीं है, अगर वहां ्टॉयलटे्ट ििा बदया गया है, तो पािरी करी वयवसथा िहीं है, िचरों कटे  
बलए कुबस्चयां िहीं हैं, blackboards िहीं हैं, पढ़ािटे कटे  बलए कॉपरी, बकताि और दूसररी सुबवधाएं 
िहीं हैं। जि िचरटे उिमें िहीं जा पातटे हैं और जि वटे दटेखतटे हैं बक यटे सुबवधाएं सकूल में उपलबध 
िहीं हैं, तो वटे �ाइवटे्ट सकूलों में रलटे जातटे हैं, लटेबकि आज RTE Act कटे  िाद �ाइवटे्ट सकूलों में 
ऐसरी लसथबत  उतपन्न हो गई है बक वटे भरी िंद हो रहटे हैं। जो आंकडटे ़ हमारटे पास हैं, उिकटे  बहसाि 
सटे लगभग 4,355 �ाइवटे्ट सकूलस िंद हो रुकटे  हैं और 15,000 सकूलों को िोब्टस दटे बदया गया है 
बक अपिा सकूल िंद कर लें। उनहें िोब्टस कयों बदया गया है? RTE Act कटे  तहत जो �ोबवज़ंस 
रखटे गए हैं, रलस रखटे गए हैं, माििरीया मं�री जरी उिको एक िार ज़रुर गंभरीरता सटे दटेखें। इस 
ऐक्ट करी जो मंशा थरी, इि �ोबवज़ंस कटे  कारण आज उसकटे  बवपररीत होिटे लग गया है। इस ऐक्ट 
करी मंशा यह थरी बक िचरों को पढ़ाई का मौका बमलटे, पढ़िटे कटे  बलए सकूल बमलटे, लटेबकि हमिटे 
इस ऐक्ट में ऐसटे-ऐसटे �ोबवजंस रख बदए, 50 तरह करी ररीज़ों रख दीं बक अगर आप इि कंबडशंस 
को फुलबफ ल िहीं करतटे हैं, तो आप िचरों को एडबम ्ट िहीं कर सकतटे हैं। इसकटे  िाद उि पर 
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आपिटे यह कंबडशि भरी लगा दरी बक अगर आपिटे कोई ऐकशि इसकटे  बवपररीत लटे बलया, तो आपकटे  
ऊपर 10,000 रुपयटे का फाइि लगा देंगटे। ऐसरी लसथबत में आज अगर 4,355 �ाइवटे्ट सकूलस िंद हो 
रहटे हैं और लगभग 15,000 सकूलों को िंद करिटे कटे  बलए िोब्टस दटे बदए गए हैं, तो बफर गररीि 
िचरटे कहां पर पढ़िटे कटे  बलए जाएंगटे?

आपकरी एक योजिा यह है बक हर जगह सकूल होिा राबहए, हर वॉड्च में सकूल होिा राबहए, 
हर गांव में सकूल होिा राबहए, लटेबकि सकूल ििा कौि रहा है? जो सरकाररी सकूल िि रहटे 
हैं, उिकटे  िारटे में सरकार िहुत अचछरी तरह सटे जाितरी है। मािव संसाधि बवकास मं�ालय कटे  
तहत जो सकूल िितटे हैं, उिकरी हालत यह है बक आज सटे 20 साल पहलटे उिका एक बडज़ाइि 
बफकस कर बदया गया, उसरी बडज़ाइि को उिकटे  पास भटेज बदया जाता है और कहा जाता है 
बक इस तररीकटे  सटे सकूल ििा दरीबजए और उसको ििािटे कटे  बलए रुपया भरी बफकस कर बदया 
गया है। मं�ालय एक िार भरी महंगाई कटे  आंकड़टे को िहीं दटेखता है बक 10 साल या 5 साल में 
महंगाई बकतिरी िढ़ गई है। आज सरीमें्ट कटे  दाम िढ़ गए हैं, लोहटे कटे  दाम िढ़ गए हैं, तो कया 
इतिटे कम रुपयों में सकूल िि सकता है? अगर िहीं िि सकता है, तो जि ििािटे करी वयवसथा 
करी जाएगरी तो ऐसटे हरी सकूलस ििेंगटे, जोबक ऐसटे जज्चर सकूलस होंगटे, बजिमें पढ़िटे वालटे िचरों का 
फयूरर आगटे बकतिा �ाइ्ट होगा, यह कोई भरी आदमरी सोर सकता है। इसको भरी आपको बरवयू 
करिा राबहए और दटेखिा राबहए बक कया अि आज कटे  बहसाि सटे आपिटे सव्चबश क्ा अबभयाि कटे  
तहत यह जो अमाउं्ट बफकस बकया है, इसमें यह उपयुकत है या िहीं। अगर यह उपयुकत िहीं 
है, तो आप उसको िढ़ािटे का काम करीबजए। उसमें आपिटे जो स्टाफ रखा है, वह contract कटे  
बहसाि सटे रखा है। आपिटे contractual employment दटे रखा है और आज िरीस-िरीस साल सटे 
उसमें इंजरीबियबर ंग का स्टाफ है या अनय स्टाफ है। आपकरी यह योजिा खतम होिटे वालरी िहीं है। 
यह योजिा रलतरी हरी रहिरी है, लटेबकि अगर उिको आप रटेगुलर स्टाफ िहीं ििायेंगटे, तो वटे उसरी 
�कार का काम भरी करतटे हैं। वटे कोटस में जातटे हैं, वहां मुकदमा लड़तटे हैं। वटे अपिरी तिखवाह कटे  
बलए लड़तटे हैं, कयोंबक आप उिको, इंजरीबियर को 9,000 रुपयटे हरी दटे रहरी हैं, सरकार दटे रहरी है। 
वह कहतरी है बक यह fixed है, कयोंबक यह contractual employment है, इससटे जयादा िहीं दटे 
सकतटे। इसबलए आप उिसटे भरी उममरीद िहीं कर सकतटे बक वटे आगटे कुछ कर सकें गटे। इि सकूलस 
में कौि पढ़ता है? इि सकूलस में गररीिों कटे  िचरटे पढ़तटे हैं। अमरीरों कटे  जो िचरटे हैं, वटे तो अपिा 
पैसा दटेकर जो िटेस्ट सकूल होता है, वहां पर एडबम शि लटे लटेतटे हैं, लटेबकि Scheduled Castes 
कटे , Scheduled Tribes कटे  तथा अनय सभरी कासटस कटे  गररीिों कटे  जो िचरटे हैं, वटे कहां जाएँ? वटे 
तो इनहीं सकूलस में जातटे हैं। जि वटे इि सकूलस में जातटे हैं, तो वहां उिको पढ़ाई कटे  बलए कोई 
वयवसथा िहीं बमलतरी है। उिको आगटे रल कर बकससटे कमपरी्ट कराया जाता है, उि िचरों सटे, 
जो दूसरटे सकूलस सटे पढ़ कर आए हैं। बफर जि वटे बरजवदेशि करी िात करतटे हैं, तो सि खड़टे हो 
जातटे हैं बक बरजवदेशि िहीं होिा राबहए। कयों िहीं होिा राबहए, कयोंबक हमारा राइ्ट मारा जा 
रहा है। आप उिकटे  बलए सकूलों में वयवसथा करीबजए, उिको अपिटे लटेवल पर लाइए। उिको आप 
कलास वि में अं�टेज़री पढ़ािटे करी जगह अपिा कबर कुलम दटेबखए। आप ए, िरी, सरी, डरी कलास 6 सटे 
पढ़ािटे का काम करतटे हैं और आप कहतटे हैं बक आप उिसटे कमपरी्ट करीबजए। सु�री मायावतरी जरी 
जि मुखय मं�री थीं, तो उनहोंिटे पहलटे वष्च में पहला काम यह बकया था बक उनहोंिटे कहा था बक 
यटे जो सरकाररी सकूलस हैं, इि सरकाररी सकूलस का कबर कुलम आपको भरी पूरटे दटेश कटे  बलए दटेखिा 
राबहए। उनहोंिटे उसको िदला था और कहा था बक कलास वि सटे, जहां सटे पढ़ाई करी शुरुआत 
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होतरी है, वहां सटे उि िचरों को भरी अं�टेज़री पढ़ाई जाएगरी, जो गररीिों कटे  िचरटे हैं, जो वहां पर पढ़ 
रहटे हैं, ि बक कलास 6 सटे। यह कलास 6 वालरी िात जो मैं कह रहा हँू, यह हकरीकत कटे  रप में 
मैं खुद जािता हँू। जि मैं इंबगलश सकूल में पढ़ रहा था, तो मैं छठटे-सातवें दजदे में एक बहनदरी 
मरीबडयम सकूल में गया, तो वहां मुझसटे ए, िरी, सरी, डरी पढ़वाई गई। जि मैंिटे ए, िरी, सरी, डरी को 
ज़टेड तक पढ़ बदया, तो मुझसटे ्टरीरर िटे कहा बक अि आप इधर आ जाइए, मैं ज़रा काम सटे जा 
रहा हँू, तो आप िचरों को ए, िरी, सरी, डरी पढ़ािटे का काम करीबजए। मैं उसरी बदि सकूल छोड़ कर 
घर वापस आ गया और मैंिटे कहा बक मैं उस सकूल में िहीं जाऊँगा, जहा ं पर कलास 6 और 
कलास 7 में ए, िरी, सरी, डरी पढ़ाई जा रहरी है। तो यह वासतबव क लसथबत है। ऐसटे में िाद में आगटे 
रल कर उि िचरों कटे  बलए आप कहतटे हैं, अगर उिको कुछ अलग सटे बदया जा रहा है, कोबरंग 
कटे  बलए इंतजाम बकया जा रहा है, तो सिको परटेशािरी हो जातरी है। इससटे बजतिटे और लोग हैं, 
उिको बदककत होतरी है, तो ऐसटे लोगों कटे  बलए आपको दटेखिटे करी जररत है।

आपिटे सकूलस ििािटे करी योजिा ििाई है। आप कहतरी हैं बक हमारटे पास बजतिा पैसा है, वह 
हम खर्च कर रहटे हैं। आपकटे  पास पैसटे करी कमरी होिरी िहीं राबहए, कयोंबक आप 3 परसें्ट खर्च 
कर रहटे हैं, लटेबकि आप तो हम लोगों सटे भरी पैसा लटे रहटे हैं। आप बजतिा भरी पैसा ्ैटकसपटेयस्च सटे 
1 परसें्ट एजुकटे शि सटेस कटे  रप में लटेतटे हैं, तो आप ओवरऑल िज्ट कटे  अलावा एजुकटे शि सटेस 
कटे  �ू सिसटे लटे रहटे हैं। आप उस रुपयटे का कहा ं इसतटेमाल कर रहटे हैं? अि मैं माििरीय मं�री जरी 
सटे जाििा राहँूगा बक इिको एजुकटे शि सटेस में बकतिा रुपया बमलता है? एजुकटे शि सटेस कटे  रप 
में ्ैटकसपटेयस्च जो एकस्ट्ा 1 परसें्ट दटेतटे हैं, उससटे बकतिा रुपया आता है और उस रुपयटे को आप 
कहां लगातटे हैं? आप जो �ाइवटे्ट सकूलस ििािा राहतटे हैं, उिकटे  ऊपर आपिटे सखतरी कर दरी। 
आपिटे ियटे-ियटे कािूि ििा बदए बक �ाइवटे्ट सकूल वालों को अपिटे सकूलस िनद करिटे पड़ रहटे हैं। 
मैं आपको लखिऊ का हरी एक एगजामपल बसफ्च  दटेता हँू। अलग-अलग स्टटेटस िटे भरी RTE Act कटे  
तहत अलग-अलग अपिटे रलस ििा बलए और कंडरीशंस जोड़ दीं। अभरी 2013 में यूपरी में एक GO 
जाररी हुआ और जाररी होिटे कटे  िाद उसमें एक कंडरीशि जोड़ दरी गई, 40 कंडरीशंस जोड़ दरी गईं, 
बक अगर आप RTE Act कटे  तहत यटे कंडरीशंस फुलबफ ल िहीं करतटे, तो 10,000 रुपए per day 
का फाइि होगा और आपको जटेल भरी जािा पड़ सकता है। ऐसटे में लसथबत यह हुई बक 2010 और 
2014 कटे  िरीर जो लगभग 407 सरकाररी सकूलस थटे, वटे घ्टकर 289 हो गए। 110 वाडस्च में सटे 31 
ऐसटे हैं, जहां सकूलस हरी िहीं है, जिबक  38,000 लोगों का एक वाड्च होता है। गवि्चमें्ट ऑड्चर 
कटे  तहत 108 �ाइवटे्ट सकूलस िनद हो गए। 2010 और 2016 कटे  िरीर में पूररी कं्ट्री में गवि्चमें्ट 
सकूलस में पॉपुलटेशि 1.16 करोड़ बगर गई है। सर, जहा ं तक सकूलों का संिंध है, अगर आपको 
कोई मॉडल िहीं बमल रहा है, तो उत्तर �दटेश िहुत िजदरीक है, आपको उत्तर �दटेश अचछा भरी 
लगता है, आप उत्तर �दटेश में कहीं दूर मत जाइए, आप िोएडा रलटे जाइए। सु�री मायावतरी जरी 
जि मुखय मं�री थीं, ति वहां पर सरकाररी सकूल ििाया गया और कहा गया बक इसमें गररीिों कटे  
िचरटे पढ़ेंगटे। आज उस सकूल में अमरीरों कटे  िचरों कटे  एडबम शि कटे  बलए बसफाबरशों होतरी हैं बक 
हमें भरी उस सकूल में एडबम शि बदला दरीबजए, कयोंबक उस सकूल में इस तरह करी वयवसथा करी 
गई है, ऐसरी लिललड ग ििाई गई है, इस तरह करी योजिा ििाई गई है। अगर आगटे और आपको 
दटेखिा है, तो आप यूबिवर्स ्टरी रलटे जाइए। िोएडा में हरी गौतम िुद्ध यूबिवर्स ्टरी है। आप उसको 
दटेख लरीबजए बक बकस तरह करी यूबिवर्स ्टरी ििाई है। वह इं्टरिटेशिल लटेवल करी िटेस्ट यूबिवर्स ्टरी 
है। आप लखिऊ जाकर दटेबखए।

[�री सतरीश रं� बम�ा]
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आज 'बदवयांग' करी िात हो रहरी थरी, बजसको हम लोग differently-abled कहतटे हैं। आपिटे 
उसका िाम िदल कर 'बदवयांग' कर बदया। उसका कया अथ्च है? बदवय अंग है या कया है, उसको 
समझािटे का काम, जो वकता थटे, उनहोंिटे िहीं बकया, लटेबकि उनहोंिटे 'बदवयांग' करी िात कहरी थरी। 
हम लोग differently-abled उिको माितटे हैं जो बकसरी ररीज में अक्म होतटे हैं, लटेबकि वटे लोग 
और ररीजों में कहीं जयादा सक्म होतटे हैं, जो हम लोग िहीं जाितटे हैं।

सु�री मायावतरी जरी िटे लखिऊ में एक यूबिवर्स ्टरी ििािटे का काम बकया। उनहोंिटे डॉ. 
शकुनतला बम�ा बरहैबिबल ्टटेशि यूबिवर्स ्टरी ििाई, बजसमें बक हर तरह कटे  बवकला ंग, हर तरह कटे  
differently-abled students हैं, उिकटे  बलए बरजवदेशि बकया गया और उिको बमकस बकया गया। 
...(सम् की घंटी)... हम राहतटे हैं बक आप इस aspect को कंबसडर करीबजए। आप ऐसरी पॉबलसरी 
ििाइए, बजसकटे  तहत इि िचरों को अलग सकूल में ि भटेजा जाए, इिकटे  बलए अलग सकूल ि 
ििाइए, िललक  इिको बमकस करीबजए। इिको बमकस करकटे  जो जिरल कै्टटेगररी कटे  िचरटे हैं, उिकटे  
साथ पढ़ािटे का काम करीबजए। बजससटे जिरल कै्टटेगररी कटे  िचरटे भरी समझ सकें  बक उिकरी कया 
परटेशाबियां हैं, ताबक वटे भबव षय में कुछ योगदाि दटे सकें । वटे दोिों बमल कर एक सोसाइ्टरी में 
िढ़ें, बजससटे बक आपस में respect िढ़टे। उिको अपिटे भबव षय कटे  बलए कुछ करिटे को बमलटे, जैसा 
बक डॉ. शकुनतला बम�ा बरहैबिबल ्टटेशि यूबिवर्स ्टरी में बकया जा रहा है। In the end, before 
concluding, I would like to make a few points so that I do not take much time. 
आज कहा जा रहा है बक माििरीय �धाि मं�री जरी करी योजिा है बक जॉि सरीकस्च करी जगह 
हम राहतटे हैं बक जॉि बगवर िबि ए। जॉि बगवर कया करटेगा, अगर जॉि सरीकर कवाबलफाइड िहीं 
होगा? अगर जॉि सरीकर available िहीं होगा, तो जॉि बगवर कहा ं सटे जॉि दटेगा? इसबलए जो 
जॉि सरीकर है, उसकरी तरफ धयाि दरीबजए। उसको totally ignore मत कर दरीबजए। जॉि बगवर 
ििािटे करी वयवसथा ििातटे-ििातटे ऐसा ि हो बक हम लोग बिजिटेसमैि और बिजिटेस हाउसटेज़ कटे  
िरीर में इतिा खटेलिटे लगें बक हम लोग खालरी उनहीं करी सोरें और जो िौकररी राहतटे हैं, उिकटे  
िारटे में ि सोरें। उिका भबव षय डाक्च  कर दें, इस तरह करी ररीज हम लोगों को िहीं करिरी राबहए।

आज हम लोगों को 150 यूबिवर्स ्टरीज़ कटे  िरीर में भरी कोई ऐसरी यूबिवर्स ्टरी िहीं बमल पाई है, 
जो बवशव में अपिा सथाि ििा सकटे । इसकटे  कया कारण हैं? मैं इसका कारण शॉ्ट्च में िोल दटेता 
हँू। Reasons are many, but a few of them are: lack of adequate funds for primary 
education in the Government schools; lack of teachers, particularly in rural areas; 
lack of infrastructure, school premises, buildings, classrooms, toilets, particularly for 
girl-students; roads; approachability for students of rural areas; lack of motivated 
faculty in colleges; paucity of funds in research and development and higher-level 
university education; and, too much political interference in schools and universities.

मटेरा अिुरोध है बक इि सकूलस और यूबिवर्स ्टरीज़ में अपिा political interference िंद करीबजए। 
बजस तरह सटे जटेएियू, हैदरािाद या इलाहािाद यूबिवर्स ्टरी में �करण हुए हैं, उिकरी ररता िहुत 
बवसतार सटे हो रुकरी है, इसबलए उसको मैं यहा ं पर दोिारा सटे दोहरािा िहीं राहता हँू, लटेबकि 
यह जरर राहता हँू बक शटेड्ूलड कासटस और शटेड्ूलड ्ट्ाइबस कटे  जो िचरटे वहां पढ़ रहटे हैं, 
उिकटे  अंदर confidence डटेवलप होिटे दरीबजए। उिको ऐसा ि लगटे बक उिको बसफ्च  दिािटे करी 
योजिा िि रहरी है। इस category कटे  कुछ िचरटे सकूल लटेवल सटे यूबिवर्स ्टरी लटेवल पर पहंुर पातटे 
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हैं और जो वहा ं पहंुर पातटे हैं, उिको आप वहां पोबलब्ट कस करी वजह सटे तिाह कर दें, ऐसा 
मत करीबजए। यह इस दटेश कटे  बलए और हम सिकटे  बलए िहुत िुरा होगा। इनहीं शबदों कटे  साथ मैं 
अपिरी िात समापत करता हँू, धनयवाद।

SHRI C. P. NARAYANAN (Kerala): Thank you, Mr. Vice-Chairman, for giving 
me this opportunity. I won't repeat what my learned colleages have said. First of 
all, what I have to say is that a very great attempt is being made to change the 
curriculum and the content of education. I would request our learned Minister to go 
through our experience in Kerala. See, we cannot completely change the curriculum 
and syllabi, whether it is of school or university, because this is not starting with a 
clean slate. You can continue what others have done. Till yesterday what has been 
done, you can add something to that; you cannot change the entire curriculum and 
syllabi. A lot of reports have come in papers, including various things. These are 
good ideas you can say. A lot of early Indian knowledge has already become a 
part of our curriculum. So, if you are going to introduce something new, we should 
discuss about that. What early Indian knowledge that has not been so far noted by 
our forefathers,-- those who have gone, the earlier generations-- that we have to think 
of. This is number one. I don't want to go into that. I am just pointing out that.

Secondly, regarding primary education, my other colleagues have said a lot of 
things. We have introduced RTE. More than 6 years' experience is there. But what 
we find is that out of the total children who enter primary education, only 72 per 
cent complete their education; only 48 per cent of those who enter the secondary 
education complete their course. I am not saying 'passing their course'; I am saying 
'completing their course', and only 33 per cent complete their Higher Secondary 
course. Why is this happening? This is happening because we don't have facilities, 
starting with trained teachers, educational material in the classroom and various other 
things are lacking. Even classrooms are lacking. Here, I will just add one point. 
It is a minor point. Somebody here said that the Mid-Day Meal is not important. 
That is one of the most important things in the present plight of India. Even more 
than 60 per cent children are coming from very backward families, whether it is 
socially, educationally or financially backward families. They can be retained only 
when they are given nutritive food, not a simple food. That investment will be a 
great investment for the future of our country. So, I will request the Minister to not 
to think of curtailing expenses for Mid-Day Meal. There, I will also add that there 
are people who are preparing these meals. The poor people, throughout India, are 
getting only ` 1,000/- per month, and that too only for 10 months, not all the 12 
months! We hear our salary being recommended to be doubled. Double the salary 
of these people at least. Let us start from there.

[�री सतरीश रं� बम�ा]
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The third thing I have to say is that there is PISA Report. Somebody has referred 
to the PISA Report, which says that 74 per cent of our primary class children do 
not know mathematics and science. You take the 8th standard children. How many 
of them know all the letters of alphabets? We have done a study in Kerala, and we 
found that — it was in the late '80s — as many as 30 to 35 per cent, depending 
upon various types of schools, of the VII standard children did not know all the 
letters of alphabet. Why is this happening? This is happening because on day one, 
when they enter the school, there is a great divide. There are children coming from 
middle class and other families who learn all the letters and all the digits, whereas 
there are others who have not come across any of the letters or the digits, and the 
teachers teach the better- off students. So, we have to make a change, a fundamental 
change, in this that how we should have a universal pre- school so that by the 
time they start studying, they are on par with others. I know for certain, from my 
experience, that even our Adisvasi students, if given a level-playing ground, can 
compete with any children coming from better-off families. So, what we have to 
ensure is that we provide funds. I would request the Minister to provide funds so 
that these people can be given food. In Kerala, we have created, what you call, 
learning houses. Many of these children live in a single room house. They have no 
facility to study. So, in the ward, the Panchayat arranges a room where such children 
go and study in the evening, and there will be somebody to supervise them. Some 
elders will be there to supervise their studies. And, that has helped to improve the 
quality of the learning process.

The Government has expressed a great desire that 50 million, that means, 5 
crore youngsters have to be trained to become good workers or good graduates. 
Now, with this rate of retention in the primary, secondary and higher secondary 
education – as I mentioned earlier that only 72 per cent, 48 per cent and 33 per 
cent in respective categories complete their courses – it is not easy to reach this 
goal in a small amount of time. Now, for school education, we are setting apart 
only about ` 42,000 and odd crores. Earlier, it was ` 45,000 crores but now it has 
decreased. Unless we treble this amount, that means to increase it to three times, 
we will not be able to achieve such broad aims.

Now coming to higher education, I would say – many others have also referred 
to it – what we have to ensure is that in the universities and other centres of 
higher education, there is a congenial atmosphere for learning and teaching. Now, 
by sending police and by filing sedition charges against students or teachers, you 
cannot create a congenial atmosphere or some such things. ...(Time-bell rings)... Sir, 
there are two more points. So, we have to see that in colleges and universities, we 
promote discussion between teachers and students on their subjects, and if there are 
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some problems, that may be settled by the authorities by not using police or other 
suppressive measures but by discussion and persuasion.

Finally, there are two more things. The previous Government and this Government 
is trying to increase the GERs for higher secondary education. For that, we now 
have 700 universities and 38,000 colleges. But many of the experts in education 
have said that more than half of these universities and colleges are not worth it. So, 
you have to see why they say that these universities and colleges are not worth it. 
It is because they do not have competent teachers, they do not have well furnished 
libraries, laboratories and other things. You have to ensure that. Now, recently, I have 
read about MOOCs, i.e., Massive Open Online Courses. By running such things, we 
will not be able to create or train competent people who can handle our things. 
These things are good and these are certain things which have been tried out in 
the US and other countries and they have been thrown out after some experience. 
So, we have to remember that. 

Finally, I read about HEFA, i.e., Higher Education Financing Agency. I read 
somewhere that the Government has got the intention to register a company under 
the Companies Act which will collect every year ` 20, 000 crores for distribution 
in Higher Education. Now, there are…

THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Please conclude.

SHRI C. P. NARAYANAN: I am concluding, Sir. Now, the question is whether 
we should run it as a private company for profit-making or we should run it for 
universities, UGC, RUSA and other bodies; the question is whether we should have 
such companies or we should use Government's other methods. The Government 
should seriously think on these lines. Thank you.

�ी वदलीप कुमयार वतककी (ओबडशा): उपसभाधयक् महोदय, राष्ट्कबव  बदिकर जरी जो कभरी 
इस हाउस कटे  मटेमिर थटे, उनहोंिटे एक िार कहा था,

"दो में से तुमहें क्ा चािहए? कलम ्ा तलरार िक तलरार,
मन में ऊँचे भार ्ा तन में शककत  अज् अपार।"

बशक्ा हमारटे मि में वहरी उचर भाव भरिटे का माधयम है। आज कोई शक िहीं है बक िचरों 
का भबव षय बशक्ा हरी तय करतरी है, बििा बशक्ा कटे  िचरटे आगटे िहीं िढ़ पाएंगटे। इसरीबलए आज 
एरआरडरी बमबि स्ट्री को बलया गया है और यह हमारटे बलए िहुत महतवपूण्च है। मैं माििरीय मं�री 
महोदया सटे अिुरोध करिा राहंूगा बक हमें उिकरी और मदद सकूल, कॉलटेज और यूबिवर्स ्टरी कटे  
बलए राबहए। सिसटे पहलटे तो मैं सव्च बशक्ा अबभयाि करी िात करिा राहंूगा। शुरुआत में इसका 
कें � और राजय का शटेयर 75:25 परसें्ट था, लटेबकि अि इसको घ्टाकर 65:35 परसें्ट कर बदया 
गया है। मटेररी मांग माििरीया मं�री जरी सटे यह है बक इसको बफर सटे िढ़ाकर 75:25 परसें्ट पर हरी 

[Shri C. P. Narayanan]
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रखिा राबहए, कयोंबक हमारटे ओबडशा में ्ट्ायिल एबरयाज़ हैं, िहुत िैकवड्च एबरयाज़ हैं। जहां पर 
आपदाओं सटे �भाबवत राजय हैं, उिकटे  बलए 35 परसें्ट दटेिा बडबफ कल्ट होता है। मैं एक सुझाव 
दटेिा राहंूगा बक खर्च का एक पै्टि्च एबरया सपटेबसबफ क होिा राबहए, जैसटे हमारटे ओबडशा में KBK 
बडब स्ट्कटस हैं, वटे िैकवड्च एबरयाज़ हैं, िहुत ्ट्ायिल एबरयाज़ हैं, वहा ं पर जो कें � और राजय का 
शटेयर होिा राबहए, वह 90:10 परसें्ट होिा राबहए, तभरी वहां कटे  ्ट््ायिल िचरटे आगटे िढ़ पाएंगटे।

उपसभाधयक् महोदय, मैं ्ट्ायिल एजुकटे शि कटे  िारटे में भरी कहिा राहंूगा और मैं बिवटेदि करिा 
राहंूगा बक आज़ादरी कटे  68 साल िाद भरी हमारा ्ट्ायिल समुदाय अनय समुदायों सटे काफरी बपछड़ा 
हुआ है, इसरीबलए हमारटे ओबडशा करी काफरी सालों सटे एक ्ट्ायिल यूबिवर्स ्टरी करी मांग रहरी है। 
वहां कटे  ्ट्ायिल िचरटे, जो फरीस िहीं दटे पातटे हैं, जो आ�म सटे बिकल कर आगटे पढ़ िहीं पातटे 
हैं, उिकटे बलए हमाररी मा ंग है बक वहां पर एक ्ट्ायिल यूबिवर्स ्टरी सथाबपत करी जाए, ताबक वहां 
कटे  िचरटे अपिा आ्टस्च, कलरर, सपो्टस्च, सभरी एलक्टबव ्टरीज़ वहां सटे सरीखें।

इसकटे  साथ हरी हमाररी यह भरी मा ंग थरी बक बजतिटे भरी हमारटे ्ट्ायिल एबरयाज़ हैं, िहुत सटे 
्ट्ायिल बडलस्ट्  कट् में िवोदय बवद्ालय और कें �रीय बवद्ालय का अभाव है। मैं माििरीय मं�री जरी 
सटे अिुरोध करंगा बक इस तरफ भरी धयाि बदया जाए। 

दटेश कटे  जो मॉइिाबर्टरीज़ बशक्ण संसथाि हैं, उिमें एक असुरक्ा का वातावरण आजकल 
ििाया जा रहा है। भारत कटे  संबवधाि कटे  आब्ट्चकल 30 में सपष्ट रप सटे यह बलखा है बक सभरी 
मॉइिाबर्टरीज़ को अपिरी पसनद का एजुकटे शि बसस्टम ििािटे और उसटे रलािटे का अबधकार होिा 
राबहए। संबवधाि में यह भरी बलखा है बक मॉइिाबर्टरी संसथाि होिटे करी वजह सटे सरकाररी सहायता 
में उिकटे  साथ कोई भटेदभाव िहीं बकया जाएगा। कई िार ऐसा होता है बक कई सारटे स्टटेटस में 
स्टटे्ट गवि्चमें्ट करी तरफ सटे जो मॉइिाबर्टरी कटे  संसथाि हैं, उिको अपिटे बहसाि सटे रलािटे करी 
कोबशश करी जातरी है। इसकटे  िारटे में भरी मैं राहंूगा बक माििरीय मं�री जरी जवाि दें।

मैं सपो्टस्च िैक�ाउंड सटे हंू इसबलए मैं सपो्टस्च कटे  िारटे में जरर कहिा राहंूगा। हमारा दटेश 
लगभग 125 करोड़ करी आिादरी का दटेश है, लटेबकि दुख करी िात यह है बक हमारा दटेश सपो्टस्च 
कलरड्च दटेश िहीं है। इससटे भरी जयादा दुख करी िात यह है बक हमारटे सकूल, college, University 
में भरी सपो्टस्च कलरर िहीं है। मैं इस िारटे में दो ररीज़ें कहिा राहंूगा। पहलरी िात तो, National 
Sports Fitness Programme करी है, जो बक सकूल, college, University में रलाया जाए। दूसररी 
िात, मैं यह कहिा राहंूगा बक marks for sports होिटे राबहए। मैं पहलरी िात National Sports 
Fitness Programme कटे  िारटे में कहिा राहंूगा। हमिटे दटेखा है बक हमारटे 15 सटे, 20, 25 तक करी 
उ� कटे  िचरों का जो बरकॉड्च सामिटे आया है, जो आंकड़टे सामिटे आए हैं, उिकटे  अिुसार लाखों 
करी संखया सटे ऊपर िचरटे डाइबि्टरीज़ सटे �भाबवत हैं, कई सारटे िचरटे समोंबकग कर रहटे हैं, उिको 
िरी.परी. हो रहा है, कई सारटे स्ूटडेंटस हा्ट्च अ्ैटक सटे भरी �भाबवत हो रहटे हैं। इसका एक हरी कारण 
है बक हम सकूल में physical fitness training बिलकुल िहीं दटेतटे हैं। मैं यह अिुरोध करिा राहंूगा 
बक सकूल, कॉलटेज और यूबि वर्स ्टरी में एिसरीसरी को साथ लटेतटे हुए National School Fitness 
Programme रलाया जाए, सपो्टस्च को कमपलसररी बकया जाए। मटेरटे खयाल सटे तभरी यूथ और हमारटे 
जो छा� हैं, वटे काफरी बदिों तक मजिूत रहेंगटे और दटेश कटे  बलए अचछा काम करेंगटे। हम कहतटे 
हैं, हमारा िारा है, "िढ़टे भारत, पढ़टे भारत", लटेबकि यह िारा तभरी सकसटेसफुल होगा, जि हमारा 
यूथ मजिूत और स्ट्ांग होगा।
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मैं दूसररी िात माकस्च फॉर सपो्टस्च करी कहिा राहंूगा। हमाररी कई सालों सटे बडमा ंड रहरी है 
बक सकूल, कॉलटेज या यूबि वर्स ्टरी में बजतिटे िचरटे िटेशिल लटेवल या इं्टरिटेशिल लटेवल पर खटेल 
रहटे हैं, सपो्टस्च में मटेहित कर रहटे हैं, उिको सपो्टस्च कटे  ज़बर ए, उिकरी परफॉमैंस कटे  जबर ए माकस्च 
बमलिटे राबहए। इसको उिकटे  एजुकटे शि माकस्च में जोड़ा जािा राबहए। उिको इि माकस्च कटे  साथ 
पास करिा राबहए। हमारटे जो िहुत सारटे सकूल, कॉलटेज यूबिवर्स ्टरीज़, सपो्टस्च होस्टलस हैं, सपो्टस्च 
ऐकटे डमरीज़ हैं, इिमें हमारटे वटे िचरटे, जो िटेशिल और इं्टरिटेशिल लटेवल पर अचछा �दश्चि कर रहटे 
हैं, उिको भरी सपो्टस्च कटे  ज़बर ए, िटेशिल और इं्टरिटेशिल परफॉमैंस कटे  िटेस पर, सपो्टस्च बमबि स्टर 
सटे िात करकटे  माकस्च दटेिटे राबहए। इसकटे  ज़बर ए भरी उनहें आगटे िढ़ािा राबहए।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): आपका िहुत अचछा सुझाव है। खटेल और सकूल 
का आपस में जुड़ाव होिा राबहए, आपका यह अचछा सुझाव है।

�ी वदलीप कुमयार वतककी: हमारटे िहुत सारटे सकूल, कॉलटेज और यूबिवर्स ्टरीज़ में �ाउंडस हैं, 
लटेबकि वटे में्टेंनड िहीं हैं। �ाउंडस सूखटे पड़टे हुए हैं। इस िात का हमटेशा डर रहता है बक अगर 
वहां पर िचरटे जाएंगटे तो बगर जाएंगटे, उिको बगरिटे सटे इंजररी होगरी। इसका डर रहता है, इसबलए, 
ए्टलरीस्ट सकूल, कॉलटेज और युबिवर्स ्टरी में �रीि �ाउंड होिटे राबहए। इससटे उिकटे  मि में बगरिटे 
का कभरी भरी डर पैदा िहीं होगा। जि उिकटे  मि में बगरिटे का डर पैदा िहीं होगा, तभरी जाकर 
उिको सपो्टस्च में इं्ट्स्ट आएगा और उिकरी परफॉमैंस अप होगरी। सभरी सकूलों में ्ट्टेबं िग का �िंध 
होिा राबहए।

महोदय, मैं एक और िात कहिा राहता हंू बक हमारटे इंबडया सटे सालािा िहुत ्टटेलें्टटेड, 
स्ूटडेंटस, लगभग दस लाख सटे जयादा, िाहर पढ़िटे कटे  बलए जा रहटे हैं। कया हमारटे यहा ं कोई कमरी 
है? हम िहुत सारा पैसा िाहर खर्च कर रहटे हैं। इसकटे  बलए मैं एरआरडरी बडपा्ट्चमें्ट सटे अिुरोध 
करंगा बक ऐसटे इंस्टरीट्ूटस ििाए जाएं बक जो िचरटे िाहर जा रहटे हैं, वटे हमारटे यहां पर पढ़ें। 
मटेरटे खयाल सटे अचछरी कवाबल्टरी कटे  हज़ारों �ोफटे सस्च भरी िाहर जा रहटे हैं। उिकरी हटेलप बकस तरह सटे 
बमल पाए, हमें उस पर भरी सोरिा राबहए। इनहीं शबदों कटे  साथ मैं आपको धनयवाद दटेिा राहंूगा।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट ् या): आपकटे  सुझावों कटे  बलए िहुत-िहुत धनयवाद। Now, 
Shrimati Vandana Chavan; not present. Dr. K. Keshava Rao.

DR. K. KESHAVA RAO: Mr. Vice-Chairman, what kind of a Ministry is this? 
The Minister is not here We are discussing a very important thing more particularly 
when the Government has launched a beautiful scheme of inviting and interacting with 
people on NEP and you are also trying to interact with the House, the Members, 
who are very much interested in education.

THE MINISTER OF STATE IN THE MINISTRY OF MINORITY AFFAIRS 
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Keshava Raoji, the Minister of State 
is here. ...(Interruptions)...

DR. K. KESHAVA RAO: No, I understand. ...(Interruptions)...

[�री बदलरीप कुमार बतकटी]
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SHRI MUKHTAR ABBAS NAQVI: She is coming. ...(Interruptions)... You please 
continue. ...(Interruptions)...

DR. K. KESHAVA RAO: I also saw the officers withdrawing from the gallery. 
...(Interruptions)... It can't be done. ...(Interruptions)... Then don't have debate at all. 
It is not necessary. You have already put it on web. You are inviting all people's 
suggestions. They are there. You look into them and let the Expert Committee look 
into all those things. It is not necessary that Mr. Harivansh should spend all the 
time and read out all the statistics. I do not know what it is. I am really sorry. This 
should not have happened with a subject like 'education'. Particularly, I am one of 
those who believe it from heart. Education is the first love for me and there is no 
other subject in the country which is as important as education. If we are trying to 
build a nation, it can be done only through education. If we have to believe Kothari, 
the nation is built in the classroom, but that classroom is not the soulless desk, nor 
the blackboard, nor the chalk-piece; it is the teacher, the human element, which is 
in the classroom. We are trying to talk about that human element today. What has 
been done? Mr. Prabhat Jha has read out all the programme of Government. I will 
tell you if the Minister can take it seriously, please understand the subtlety of it. 
This is exactly what ails our education system. उनहोंिटे ऐसा िताया बक सकूल में यह बशक्ा 
तरीसररी जमात में शुर होतरी है, बजिको addition िहीं आता, बजिको जमा िहीं आता, लटेबकि 
हम उिको multiplication बसखातटे हैं। हम आपकटे  �ो�ाम को समझ हरी िहीं पा रहटे हैं, आपिटे 42 
�ो�ामस िता बदए। हर वकत perceptive attention create करिटे करी जररत है। हमारा attention 
span बकतिा होता है, आप जो िोल रहटे हैं, हम उसको बकतिा समझ सकतटे हैं, वह सकूल होता 
है। जि एक teacher teach करता है, वहा ं 40 िचरटे िठतटे हैं, तो जो िचरा परीछटे िैठता है, वह 
गांव सटे आता है। वह आपकटे  बजतिा knowledgeable िहीं है, उसका perception िहुत कम है। 
सामिटे आपका िटे्टा िैठता है, कयोंबक उसकटे  पास रार बकतािें हैं। अगर हमारटे वरी.परी. बसंह साहि 
का िटे्टा पढ़ता है, तो वह समझ सकता है। But there is this kind of a wave length that 
he has to pass through. So, perceptive attention is exactly what is required. What 
Mr. Prabhat Jha said and what I am saying is exactly the same. I am trying to 
tell you that we must understand this. Irony यह है बक हर आदमरी education कटे  िारटे में 
िात कर लटेता है। मैं जािता हँू बक जो काम बकया जा रहा है, यह पहलरी िार िहीं है। शायद 
इस दटेश िटे, भारतवष्च िटे, आप बजस बशक्ा करी िात करतटे हैं, इसिटे वह िहुत-िहुत पहलटे दरी। 
वलड्च में Egypt कटे  िाद recorded history में हमाररी हरी education है। जि �भात झा जरी िोल 
रहटे थटे, तो उनहोंिटे बववटेकािंद का िाम बलया था या अरबि दो का िाम बलया थाI आप education 
को समझिटे करी कोबशश करीबजए, हम जो िात कर रहटे हैं। कया literacy करी िात कर रहटे हैं, जो 
words को बसखािा राह रहटे हैं? कया आप कलास में िैठ कर learning बसखािा राह रहटे हैं, 
ताबक मैं एक sentence पढ़ लँू या आप उसकटे  साथ knowledge बसखािा राह रहटे हैं, ताबक मैं 
उसटे कुछ understand कर लँू या assimilate कर लँू या आप मुझटे enlighten करिा राह रहटे हैं, 
ताबक मैं कहीं useful हो जाऊँ? यटे िहुत सरी ररीजें हैं, बजि पर आप New Education Policy में 
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बवरार कर सकतटे हैं। बमबि स्टर आ गई हैं। She will understand now. We can't match her 
in rhetoric, but, at least, let us match her in sharing our thoughts. First of all, let 
education be defined in our hearts. First, I congratulate the Minister for the exercise 
that she has undertaken, as far as the New Education Policy is concerned. But let 
not the Members from ruling side think that it is the first Education Policy. I have 
been associated with it earlier in 1986. It is not the first time that we have gone 
and called thousands of people through Web. And, I have my own complaint to 
register through you, Sir, to the Minister that I have sent 36 pages' suggestions. 
There is not even an acknowledgement. At least, they should have acknowledged 
it. It is not that unnecessary like we have written so many books and they are all 
thrown into the waste-paper boxes.

Now, let us understand what exactly we are trying to do. I would not repeat 
because a lot of statistics has been given, particularly Harivanshji has given statistics. 
But I will tell you what he has not said. The KGBV wanted 5,000 more teachers. 
That is not given. They wanted 1,300 Kasturba Vidalayas. They have not been 
given. These are all statistics that he has missed, although he said that he did not 
want to give big list. Then, there are a few things. What happened in the Mid-Day 
Meal Scheme? Sixty-nine per cent of the kitchens are not ready. There are all this 
statistics. I will not repeat them. I will go at the macro level and share the vision 
because you were talking of the vision of education. What is the vision of education 
that you are trying to have? There are four things — access to school where you 
teach; what you teach; how you teach; and, how you evaluate attachments. These 
are the four simple things. You are saying that there are a lot of schools. I will 
make it short. Somebody talked about neighbourhood schools, and you also came out 
with satellite schools. The concept of satellite schools remains on paper I go round 
the villages. I have an NGO, as far as education is concerned. That is why I am 
talking from the first-hand experience. Now, they are there. Few of the pieces, we 
pick up. Somebody, like a postman, particularly, or some teacher, these people come. 
They come voluntarily as there is no rule that they should come and stay. That is 
one part. Do you think that a teacher who is going there is attending there schools 
regularly? Please look into that. Now, if that school is there, the question is that 
schools run for how many days ...(Time-bell rings)... Somebody said, somewhere it 
runs for 300 days, and, somewhere it runs for 100 days. Let me tell you because 
Britishers wanted to go and have a summer holiday or picnic or hike somewhere, 
we have also created summer vacations, not knowing the fact, not understanding the 
fact that in the rainy season, in the monsoon season, all the boys, not all the boys 
but most of them, are busy in the fields. Even the school condition is not good 
enough to keep the boys there. That we have not changed.

[Dr. K. Keshava Rao]
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Now, let us come to content, which is very important because all of them have 
talked about quality. I want to draw the attention of the Minister only to this issue. 
Harvanshji did not ask for a change in syllabus. I know that syllabus cannot just 
be changed. The way you were reacting to him through your face expressions, I 
thought, you were objecting to him. But he wanted to talk about the content. Let 
me tell you. What is that we teach? Sir, through you, I would like to say that we 
teach trigonometry in schools. I am asking the people here, at the matriculation level, 
are we not forced to study trigonometry from eighth, in ninth and tenth? 

THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Keshava Rao ji, 
please conclude.

DR. K. KESHAVA RAO: All right, Sir. I sit down then. ...(Interruptions)... Sir, 
I am talking about the quality. There is no such thing in the CBSE format. Sir, 
now I talk about content. What are we teaching? We are teaching trigonometry. Do 
any are of us use it? Only an Engineer uses it and we are forced to learn it in 
eighth, ninth and tenth.

This is what exactly happens with regard to the content. सर, आप एक geography 
करी बकताि लटे लरीबजए, िारायणि साहि िटे अभरी िताया बक 65 per cent dropout होतटे हैं। खैर, 
अि करटेक्ट बफगर कया है, 47 सटे 48 परसें्ट तो होगा हरी। I will not challenge that or go 
into that. यहा ं हम अपिटे दटेश करी िात कर रहटे हैं। जि हम दटेश करी िात करतटे हैं, तो मटेरटे दटेश 
का िचरा गांव में िसता है। वह dropout होता है, तो तकलरीफ होतरी है। आप geography करी 
फस्ट्च कलास का फस्ट्च पटेज दटेबखए, इसमें बलखा है दुबिया गोल है। अि दुबिया गोल है, ति कया 
और रप्टरी है, ति कया? मैं यहा ं ब�ब्टसाइज़ िहीं कर रहा हंू, मैं approach of teaching करी 
िात िता रहा हंू बक How do we teach? Second, chapter and peaks of altitude and 
latitude, which you have not seen, I have not seen. There are another twelve pages 
on that. Then, it says, the world has six continents. अि 6 continents हैं, तो कया और 
12 continents हैं, तो कया? I am speaking of pupil who are upto 6 class रबल ए, अि 
थड्च रैप्टर पर रबल ए, इसमें फस्ट्च है — यूरोप। इसमें बलखा है, यूरोप में एसकरीमोज़ कया ड्टेस 
पहितटे हैं, बलवरपूल में बकतिा Cold होता है, कैसा होता है। बफर आप िटेकस्ट रैप्टर पर रलटे 
जाइए, इसमें अमररीका करी िात है बक वहां वहरी्ट कैसा होता है। िटेकस्ट रैप्टर पर जाइए, उसमें 
ऑस्ट्टेबलया कटे  िारटे में बलखा है बक वहां sheep breeding कैसरी होतरी है। बफर अ�रीका पर आ 
जाइए, वहां आप अ�रीका करी Mining को समझ लरीबजए, बफर साउथ अमररीका पर आइए, लास्ट 
में एबशया पर आइए, ति तक सकूल िदं हो जाता है। None of us are there. एबशया कटे  रैप्टर 
में इंबडया लास्ट में आता है। Please see the geography book. The last pages contain 
India, and, by that time, there is no school at all. I have been a teacher myself. I 
have taught in university, then went to the primary schools. So, I understand it. आप 
मटेरटे गांव हरी रबल ए बक मैं अपिटे गांव में कया कर सकता हंू, कया पहिूं, वहां कया �ोड्ूज़ करं। 
लटेबकि वह उसमें िहीं है। उसमें है बक एलसक मोज़ कया कपड़टे पहितटे हैं, बलवरपूल में बकतिरी ठंड 
होतरी है, यह सि उसकटे  कं्टें्ट में है।
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अि आप बहस्ट्री पबढ़ ए। बहस्ट्री में हम लोग िचरों को ितातटे थटे, डटे्ट ऑफ िथ्च को रटेड पटेि 
सटे अंडरलाइि करेंगटे, तो एक माक्च  जयादा आएगा। बहस्ट्री में है बक अशोक करी िटे्टरी करी शादरी का 
बदि यह है। What is this? What kind of approach towards education is this? Coming 
to pedagogy, pedagogical skills have to change. You have integrated teachers' training 
programme. I myself have been to one of the workshops. The report is that hardly 
thirty to thirty-five per cent of the teachers go there, and, that too, the Government 
school teachers. As per your own HRD Reports, the boys in the Government schools 
are declining; their enrolment is declining. They are going to private schools. Why?  
आप इसको भरी दटेबखए। आप सकूल में एकसटेस कटे  बलए सकूल करी पोबज़शि दटेबखए। लटेबकि हमिटे 
्टॉयलटे्ट ििा बदए, यटे ििा बदया, वो ििा बदया। They are important but that is not everything. 
He has very rightly said, आप यटे पहलटे ितातटे बक ...(व्वधयान)

THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA): Keshava Rao ji, 
please conclude.

DR. K. KESHAVA RAO: Just one minute, Sir. It is regarding content. Now, I 
come to, how do we teach and how does it matter. हमिटे सरीखिटे कटे  िाद कया सरीखा 
है? I am not talking colleges; I am only going to primary school teacher. As they 
said, इसको आप स्ट्ेंथि करीबजए। उसिटे िताया बक साहि, मटेररी पूररी एजुकटे शि एगजाबमिटेशि कटे  
एक घं्टा पहलटे स्टा्ट्च होतरी है, उसकटे  पहलटे मुझटे कुछ याद िहीं रहता है। एक घं्टा पहलटे यािरी 
अगर 10 िजटे सटे एगजाम है, तो 9.59 िजटे तक मैं बकताि दटेखता हंू और एकदम 10 िजतटे हरी मैं 
बकताि िनद कर दटेता हंू। बकताि िनद करकटे  बलखिटे कटे  िाद मैं जि पास होकर आता हंू, तो बफर 
बकताि पढ़कटे  हरी बसखािा होता है। ्टरीलरग करं तो बकताि दटेख कर ितािा, लॉयर ििंू, तो बकताि 
दटेख कटे  हरी आगयू्च करिा आबद। What exactly is the jadu in that? Rote learning system 
को हमिटे रेंज करिटे करी कोबशश करी, हर वकत कोबशश करी। We have written something 
like four chapters on that. But it has not been aliened. Even in your present-day 
questionnaire, I have seen, we have written on that many things. एक ररीज़ है। आप 
इसमें ज़रा धयाि दरीबजए। आप पहलटे कं्टें्ट पर जाइए। What we make — I am telling you 
as Vivekananda said; I will only repeat from your colleague — Education is a man-
making machine. आप यह मत समबझए बक आपकरी एजुकटे शि सटे िहुत कुछ हो रहा है। आप 
मटेरटे गांव में जाइए। वहां गांव में एक घर ििा हुआ है।

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट्या): कटे शव राव जरी, मैं दूसरटे वकता को िुला रहा हंू।

डया. के. केशव रयाव: ठरीक है, सर, मैं लास्ट में जो िोल रहा हंू, उसकरी इमपॉ्टमेंस दटेबखए, 
जो आप िहीं करतटे हैं। मैं एजुकटे शि में हंू, इसबलए धयाि दटे रहा हंू अगर आप फटे ल हो गए, 
तो यह हाउस एडजि्च होता है, उतिा हरी होता है और कुछ िहीं होता है। अगर आप यहां सटे 
बिकल कर रलटे गए, तो हाउस एडजि्च होता है, अगर कोई लॉयर फटे ल होता है, तो कटे स हार 
जाता है, डॉक्टर फटे ल होता है, तो एक मररीज मर जाता है, लटेबकि अगर ्टरीरर फटे ल हो गया, 

[Dr. K. Keshava Rao]
6.00 p.m.
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तो जटेिरटेशि खतम हो जातरी है, आप इसटे याद रबखए। इसरीबलए हम दटेश में कोई Politician Day 
िहीं मिातटे। हम कोई Chairman’s Day िहीं मिातटे। ...(व्वधयान)... हम बसफ्च  दो हरी days मिातटे 
हैं: Teachers’ Day और Army Day ...(व्वधयान)...

उपस्भयाध्क्ष (डया. सत्नयारया्ण जवट्या): इसरीबलए तो जि उपसभाधयक् िैठा हो, तो सदि 
को रलिा राबहए ...(व्वधयान)... धनयवाद ...(व्वधयान)... 

डया. के. केशव रयाव: सर, लास्ट में मुझटे एक हरी िात िोलिरी है। सर, कवटेशरंस िहुत हैं। 
आपिटे फाइिेंस करी िात करी। फाइिंटेस कटे  बलए इिो वटेब्टव ताररीख सोबरए। इंबडया करी फस्ट्च ओपि 
यूबिवर्स्टरी मैंिटे establish करी। िाद में हमिटे distance education करी िात करी। वसैा हरी इिोवटेब्टव 
करीबजए, जो  financially buden ि हो, they can think it over. I have established India's 
first Open University in Hyderabad, Andhra Pradesh. Whatever it is, I can only say...

[MR. DEPUTY CHAIRMAN in the Chair]

Sir, through you, I would draw the attention of the Minister for very simple 
reasons ...(Time-bell rings)... Because you have taken up a ...(Time-bell rings)... Only 
one minute, Sir. You have taken up a very comprehensive scheme. ...(Time-bell rings)...

MR. DEPUTY CHAIRMAN: What do I do, tell me.

DR. K. KESHAVA RAO: Lastly, I would request the Government, the Ministry, 
please call a few people who are interested in participation... ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Your time is over.

DR. K. KESHAVA RAO: ...who are interested in education. Hold a meeting 
with them. ..(Interruptions)..

MR. DEPUTY CHAIRMAN: Your time was five minutes. ..(Interruptions)..

DR. K. KESHAVA RAO: Thank you very much, Sir. I thought since you have 
come, I will get five minutes more.

MR. DEPUTY CHAIRMAN: The Vice-Chairman was very liberal to you. If there 
is a vote now, I know you will all select him, not me, because for five minutes, 
he spoke thirteen minutes.

Now, Shri P. L. Punia - absent. Then, Dr. Pradeep Kumar Balmuchu.

डया. �दीप कुमयार बयालमुचू (झारखंड): उपसभापबत महोदय, आज हम एक महतवपूण्च बवषय पर 
िात कर रहटे हैं, ररता कर रहटे हैं। यह मािव संसाधि बवभाग एक ऐसा बवभाग है, इतिा महतवपूण्च 
बवभाग है, जो दटेश का भबवषय ििाता है। इस बवभाग पर िड़री बजममटेदाररी है बक आिटे वालटे समय 
में हमारा दटेश कैसा होगा, हमारा भारत कैसा होगा। वह इसको यह तय करता है। हमारटे िरीजटेपरी 
कटे  साथरी उजजवल भारत करी कलपिा करतटे हैं, 'उन्नत भारत' का िारा दटेतटे हैं। 'उजजवल भारत, 
उन्नत भारत' कटे  बलए िहुत जरररी है बक हम एजुकटे शि करी िींव ऐसरी रखें बक आिटे वालटे भबवषय 
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में जो िचरटे हम तैयार करें, जो दटेश हम तैयार करें, वह इतिरी ताकत कटे  साथ काम करटे बक 
दुबिया में हम आगटे िढ़तटे िजर आएं। अभरी हमाररी साथरी झा जरी कह रहटे थटे बक िरीजटेपरी करी सरकार 
िहुत कुछ कर रहरी है, बजसको ितािा िहुत जरररी है। मैं समझता हंू बक अगर आप अचछा 
काम करेंगटे, सरकार एजुकटे शि कटे  क्टे� में अचछा काम करटेगरी, तो वह अपिटे आप लोगों को पता 
रलटेगा। इसका िहुत �रार करिटे करी आवशयकता िहीं है। आप जो िात कह रहटे थटे, अगर आप 
committed हैं बक हम भारत कटे  िचरों को अचछरी बशक्ा देंगटे, अचछरी तालरीम देंगटे, तो सवाभाबवक 
है बक इसकटे  बलए पैसटे भरी जयादा लगेंगटे। अगर आप िज्ट को दटेखें, तो आपको पता रलटेगा बक 
इसकरी कया लसथ बत है। जि यूपरीए करी सरकार थरी, ति 2012-13 में हम लोगों िटे एजुकटे शि कटे  
िज्ट को 18 परसें्ट िढ़ाया था और 2013-14 में इसको बफर 8 परसें्ट िढ़ाया था। जि 2015-16 
में आपकरी सरकार आई, ति आपिटे एजुकटे शि कटे  िज्ट को 24.68 परसें्ट कम कर बदया। और 
तो और, इस साल यािरी 2016-17 कटे  िज्ट में एजुकटे शि कटे  िज्ट को दटेखें, तो पाएंगटे बक बशक्ा 
कटे  िज्ट को आपिटे 82,771 करोड़ रपए सटे घ्टाकर 69,074 करोड़ रपए कर बदया है। इस िार 
भरी आपिटे इसको घ्टा बदया है और आप कहतटे हैं बक हम इस दटेश को उजजवल ििािा राहतटे 
हैं। अगर आपकटे  पास पैसटे िहीं रहेंगटे, तो आप यह काम कैसटे करेंगटे?

सव्च बशक्ा अबभयाि करी िात करें, तो आपिटे इसकटे  िज्ट को भरी 24.14 परसें्ट कम कर 
बदया है। बमड-डटे बमल करी िात करें, तो उसमें भरी आपिटे िज्ट को 16.40 परसें्ट कम कर बदया 
है। अगर पूरटे िज्ट को दटेखें, तो जो मुझटे जािकाररी है बक बवभाग करी तरफ सटे 50 हजार करोड़ 
रपए करी बडमा ंड करी थरी, मगर बवत्त मं�ालय सटे आपको मा� 22 हजार करोड़ रपए बमलटे। अि 
समझ लरीबजए बक आपका बकतिा commitment है। आपकरी कथिरी और करिरी में बकतिा फक्च  
है? आपको लगता है बक 55 हजार करोड़ रपए खर्च होंगटे, मगर सरकार तो आपको बसफ्च  22 
हजार करोड़ रपए दटेतरी है। यह तो आपकरी तसवरीर है। आप कहतटे कुछ हैं और होता कुछ है। 
अगर ईमािदाररी होतरी, तो आप 55 हजार करोड़ रपए खर्च करतटे।

हम शुर सटे कह रहटे हैं बक जो �ाइमररी कलास में एडबमशि होतटे हैं, अभरी कुछ बदिों पहलटे 
सकूलों में एडबमशि रल रहा था। पहलरी कलास में एडबमशि कटे  बलए हम लोगों कटे  पास िहुत 
लोग पैरवरी कटे  बलए आतटे हैं। अचछटे सकूलों करी िहुत कमरी है, लटेबकि पैरेंटस आपिटे िचरटे को अचछटे 
सकूल में एडबमशि बदलािटे कटे  बलए िहुत परटेशाि रहतटे हैं। जहा ं तक सरकाररी सकूल करी िात है, 
सरकाररी सकूल करी हालत तो ऐसरी है बक जो ्टरीरर वहां पर पढ़ातटे हैं, वटे भरी अपिटे िचरों को 
वहां िहीं पढ़ातटे हैं। उिका अपिा िचरा पलबल क सकूल में पढ़िटे कटे  बलए जाएगा, इंलगलश मरीबडयम 
सकूल में जाएगा, कॉनवें्ट में जाएगा। वह अपिटे िचरों को अपिटे सकूल में िहीं पढ़ाएगा।

अभरी आपिटे एडबमशि में लॉ्टररी बसस्टम शुर कर बदया है। आपिटे कहा बक रूंबक पैरवरी होतरी 
है, इसबलए हम इसमें लॉ्टररी करेंगटे, यह अचछरी िात है। मगर लॉ्टररी में गररीि आदमरी का िाम 
आता हरी िहीं है। आईएएस और आईपरीएस आबद ऑबफसस्च कटे  िचरों का िंिर आ जाता है, ल टेबकि 
गररीि कटे  िचरों का िंिर िहीं आता है। पता िहीं कैसटे लॉ्टररी होतरी है? उिका िचरा तो कभरी दूसरटे 
सकूल में िहीं पढ़ता है, सि अचछटे सकूल में पढ़तटे हैं। अगर लॉ्टररी का बसस्टम है ...(व्वधयान)... 
इसबलए मैंिटे कहा बक इसमें कहीं तो गड़िड़री है। आबखर उिकटे  िचरों को हर समय अचछटे सकूल 
में कैसटे एडबमशि बमल जाता है? ...(व्वधयान)... आज कररीि-कररीि 35 बमबलयि िचरटे सकूल िहीं 

[डा. �दरीप कुमार िालमुरू]
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जा रहटे हैं, जो 6 सटे 14 वष्च कटे  हैं। अगर यटे िचरटे भरी सकूल जािा शुर कर दें, ति बफर समझ 
लरीबजए बक दटेश का कया होगा और िचरों का कया होगा? इतिटे सकूल हैं िहीं। आज जि हम 
अचछटे सकूल करी िात करतटे हैं, तो इस िात करी िहुत आवशयकता है बक हम सरकाररी सकूलों को 
कैसटे मजिूत करें, इसकरी कवाबल्टरी को कैसटे िढ़ाएं। अभरी िहुत सारटे लोगों िटे अपिरी िातों में इस 
संिंध में कहा है बक कैसटे इसकरी कवाबल्टरी को इं�ूव बकया जाए ताबक गांव कटे  िचरटे, जो दटेहात 
में रहतटे हैं, उिको वहीं पर अचछरी ता लरीम बमल सकटे । इसकटे  बलए आपको पबर�म करिा पड़टेगा। 
अगर सरकार अलग-अलग िॉमस्च ििातरी है, जैसटे �ाइमररी सकूल कटे  बलए यह कहा जाता है बक 
वह िचरों को एक बकलोमरी्टर कटे  अंदर उपलबध होिा राबहए, सटेकंडररी सकूल, बजसमें कक्ा 6 सटे 
8 तक कटे  िचरटे पढ़तटे हैं, वह दो बकलोमरी्टर कटे  रटेबडयस में उपलबध होिा राबहए। आप दटेबखए 
बक कया लसथ बत है। कक्ा एक सटे पा ंर तक का जो �ाइमररी सकूल है, कया हम िचरों को एक 
बकलोमरी्टर कटे  अंदर उपलबध कराकर बशक्ा दटे पा रहटे हैं? अगर हम बमबडल सकूल करी िात करें, 
तो कया वह दो बकलोमरी्टर कटे  रटेबडयस में हम दटे पा रहटे हैं? कतई िहीं। और तो और, बशक्कों 
करी भरी कमरी है और ्टरीरस्च ्ट्टेलिग इंलस्ट ट्ूशंस करी भरी कमरी है। सरकाररी आंकडटे ़ यह ितातटे हैं बक 
्टरीरस्च और िचरों का रटेशयो 37 परसें्ट सटे कम है और आप बसफ्च  63 परसें्ट फुलबफल करतटे हैं। 
कहिटे का मतलि यह है बक आपकटे  पास ्टरीरस्च करी सखत कमरी है। आप ''सव्च बशक्ा अबभयाि'' 
को हरी दटेख लें, तो बसफ्च  उसमें हरी कररीि 6 लाख ्टरीरस्च करी जगहें खालरी हैं। अगर हम सें्ट्ल 
सकूलस करी िात करें, तो उिमें 44,529 पोसटस में सटे कररीि 7,698 पोसटस खालरी पड़री हैं। यटे 
ऑकड़टे ितातटे हैं बक अगर आपकटे  पास बशक्क िहीं होंगटे तो आप िचरों को कैसटे पढ़ाएंगटे? आप 
�ाइमररी सकूल या बमबडल सकूल को दटेख लें, बजसमें कक्ा पहलरी सटे लटेकर कक्ा पा ंरवीं तक है, 
उसमंटे दो ्टरीरस्च हैं। अगर हाई सकूल को दटेखें तो वहां ्टरीरस्च करी 10 पोसटस सैकशंड हैं, लटेबकि 
वहां तरीि ्टरीरस्च हरी हैं, बजिमें सटे एक आॉबफस का काम करता है और दो ्टरीरस्च पढ़ातटे हैं। 
अगर ्टरीरस्च करी यहरी लसथ बत रहटेगरी, उिकरी इतिरी हरी कमरी रहटेगरी तो हम वह कलपिा िहीं कर 
सकतटे, जैसा आप सोर रहटे हैं बक उजजवल भारत होगा, ऐसा उन्नत भारत होगा। इसकरी कलपिा 
हम लोगों को िहीं करिरी राबहए।

यहां पर कोई ऐसा बसस्टम िहीं है, बजसमें अगर एक िार ्टरीरर अपवाइं्ट हो गया, तो बर�टेशर 
कोस्च कराया जाए। िई-िई तकिरीकें  आ रहरी हैं, मगर ्टरीरर कई सालों सटे जो पढ़ता आ रहा है, 
वहरी पढ़ा रहा है। उसकटे  बलए कहीं पर भरी बर�टेशर कोस्च करी वयवसथा िहीं है। आपको इस पर 
धयाि दटेिा राबहए बक जो िई-िई ्टटेकिरीकस आतरी है, िई-िई ररीजटे़ आतरी हैं, उिसटे आपका ्टरीरर 
कैसटे ईलकव पड हो? उसकटे  बलए यह जरररी है बक आप िरीर-िरीर में ्टरीरस्च को बर�टेशर कोस्च कराएं।

वष्च 2009 में एक महतवपूण्च ररीज़, Right to Education आई। उसमें िचरों को यह अबधकार 
बदया गया बक उिको बशक्ा बमलटेगरी, �री बशक्ा बमलटेगरी। यह अचछरी िात है, मगर उसमें यह कहा 
गया है बक कक्ा एक सटे आठ तक कटे  जो िचरटे हैं, उिको आप फटे ल िहीं कर सकतटे, उिको 
पास करिा हरी पडटे ़गा। मैं पूररी तरह सटे इसकटे  बवरोध में िहीं हंू, मगर यह िड़री महतवपूण्च ररीज 
है बक जो िचरा फटे ल िहीं करटेगा यह ठरीक है बक वह पढ़ता रला जाएगा, पढ़ता रला जाएगा, 
लटेबकि वह िचरा अपिा भबवषय कया ििाएगा? जि वह दसवीं कक्ा में जाता है तो अ्टक जाता 
है, िौवीं में जाता है तो अ्टक जाता है, कयोंबक वह यह समझता है बक हम तो पास होंगटे हरी। 
गार्जयि भरी उसकरी पैरवरी करता है बक पास हो रहा है अगर आप उसटे फटे ल कर दटेतटे हैं, तो वटे 
कमपलें्ट करिटे लगतटे हैं। मैं इस िात कटे  बवरोध में िहीं हंू बक उिको पास करिा राबहए, लटेबकि 
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ऐसा िरीरटे करी कक्ा तक हरी होिा राबहए। आठवीं कक्ा सटे पहलटे और छठरी कक्ा कटे  िाद उसकरी 
िींव थोड़री मजिूत होिरी राबहए। अगर हम उसकरी िींव मजिूत िहीं करेंगटे तो उसका आिटे वाला 
भबवषय भरी खराि हो जाएगा। यह ऐक्ट वष्च 2009 में आया है। अगर हम 12-15 साल िाद दटेखंटेगटे 
तो पाएंगटे बक बजस कवॉबल्टरी कटे  िचच्टे आपको बमलिटे राबहए थटे, वसैटे िचरटे आपको िहीं बमलेंगटे। 
इसबलए मटेरा अपिा यह सुझाव है बक इस ररीज को आप कटे वल कक्ा पांर तक हरी कमपलसररी 
करीबजए बक ति तक िचरा पास होता रहटेगा, मगर कक्ा पा ंर कटे  िाद उसको फटे ल करिटे का 
अबधकार भरी आपको रखिा होगा, तभरी िचरा पढ़ पाएगा। डंडा िहीं बदखािटे सटे िचरा पढ़िटे वाला 
िहीं है। हम लोग भरी पढ़तटे थटे, लटेबकि बििा डंडटे कटे  पढ़ाई िहीं होतरी थरी। इसबलए थोड़ा पयार 
और थोड़ा डंडा, दोिों का उपयोग करिा राबहए, कयोंबक हम लोगों करी यह बजममटेदाररी है बक 
हम िचरों को अचछरी तालरीम दें।

आज जि िचरटे पढ़तटे हैं और वटे मैब्ट्क पास कर लटेतटे हैं, तो हम दटेखतटे हैं बक उसकटे  िाद 
अगर कोई िचरा राहता है बक हम कॉमस्च पढ़ें, कोई राहता है बक हम साइंस पढटे ़ं, तो उसको 
अपॉरु्चबि्टरी िहीं बमलतरी है। इसका कारण यह है बक कहीं उसका परसें्टटेज कम होता है या कहीं 
कम सरी्टें हैं। यह लसथ बत है, बजसकटे  कारण िचरा अपिटे मि मुताबिक पढ़ाई िहीं कर पाता है, 
कयोंबक वसैटे कॉलटेज उसको िहीं बमल पातटे। आज इस िात करी आवशयकता है और हम लोगों 
को यह �यास करिा राबहए बक वटे जो राहतटे हैं, वसैरी हरी बशक्ा वटे �हण करें। इसमें बदककतें 
आएंगरी, मगर �यास शुर करिा पडटे ़गा। आज िहीं तो 10 साल िाद इसमें हम सफलता हाबसल 
करेंगटे, मगर इसको आज सटे हरी शुर करिा पडटे ़गा। मैब्ट्क कटे  िाद अगर कोई राहता है बक वह 
science पढ़टे तो उसटे science बमलटे। ठरीक है, उसकटे  जो माकस्च आतटे हैं, उनहें दटेखिा राबहए, 
लटेबकि माकस्च अचछटे होिटे कटे  िावजूद भरी अगर उसटे science पढ़िटे सटे वबंरत होिा पड़टे तो यह 
दुखद िात है। अगर मटेररी परसें्टटेज ठरीक है तो जो मैं पढ़िा राहता हंू, वह मुझटे पढ़िटे कटे  बलए 
बमलिा राबहए। ...(व्वधयान)... महोदय, अगर हम कें �रीय बवद्ालय करी िात करें तो सि भारतरीय 
राहतटे हैं बक िचरों को ससतरी एव ं अचछरी एजुकटे शि बमलटे, quality education बमलटे, जो कें �रीय 
बवद्ालयों कटे  माधयम सटे बमलतरी है। जि यूपरीए करी सरकार थरी तो हम लोगों का ्टारगटे्ट था बक 
हम 500 कें �रीय बवद्ालय खोलें। मगर जि यह सरकार िदल गयरी तो वह 500 का ्टारगटे्ट खतम 
हो गया। अि सरकार इसकटे  बलए कोई पैसा हरी िहीं दटे रहरी है। महोदय, हम लोगों िटे बपछलरी 
िार एक सवाल बकया था, हमारा 28 अ�ैल का Starred Question No. 48 था, बजसका मं�री 
जरी िटे जवाि बदया था ...(सम् की घंटी)... सर, अभरी तो मैंिटे शुर बकया है।

�ी उपस्भयापवत: आप दो बमि्ट का समय और लटे लरीबजए।

डया. �दीप कुमयार बयालमुचू: मं�री जरी िटे जवाि बदया बक जो ्ट्ाइिल क्टे� हैं और जो उ�वाद 
सटे �भाबवत क्टे� हैं, उि जगहों पर हम लोग सें्ट्ल सकूलस खोलेंगटे, उसमें आपिटे annexure बदया 
है, बजसमें 34 का बज� है। मैं कहिा राहता हंू बक हमारा झारखंड उ�वाद �भाबवत भरी है और 
पूरा ्ट्ाइिल क्टे� भरी है, लटेबकि उस बलस्ट में, उि 34 में उसका कहीं िाम हरी िहीं है। इसबलए 
जो कवॉबल्टरी एजुकटे शि, ससतरी एजुकटे शि कें �रीय बवद्ालय दटेतटे हैं, आज इस िात करी िहुत अबधक 
आवशयकता है बक हम कैसटे अबधक सटे अबधक कें �रीय बवद्ालय खोलें। इसरी तरह सटे कसतूरिा 
गांधरी िाबलका बवद्ालय ऐसा बवद्ालय है, जहा ं पर वबंरत समुदाय कटे  जो िचरटे हैं, राहटे एससरी हैं, 

[डा. �दरीप कुमार िालमुरू]
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एस्टरी हैं, ओिरीसरी हैं, माइिॉबर्टरी कटे  िचरटे हैं, इस �कार कटे  75 परसें्ट िचरों को उसमें एडबमशि 
बदया जाता है, वहां पर उिकटे  बलए बरजवदेशि होता है।

MR. DEPUTY CHAIRMAN: Now, please conclude.

डया. �दीप कुमयार बयालमुचू: लटेबकि अगर आप दटेखें तो सरकार उस क्टे� में भरी, कसतूरिा गांधरी 
िाबलका बवद्ालयों को भरी िहीं खोल रहरी है, जिबक उिका अचछा बरजल्ट बमल रहा है। जैसा 
मैंिटे कहा बक वहां पर एससरी, एस्टरी, ओिरीसरी और माइिॉबर्टरी कटे  िचरों को एडबमशि बमलता है, 
इसबलए उनहें जयादा खोलिटे करी जररत है, लटेबकि इसमें भरी सरकार िड़री धरीमरी है और सरकार 
उनहें खोलिा िहीं राहतरी।

महोदय, जहां तक मॉडल सकूलस करी िात है, 600 मॉडल सकूलस backward districts में 
खोलिटे का काय्च�म था, उिकटे  संिंध मंटे िरीजटेपरी सरकार िटे कह बदया है, कें � सरकार िटे कह 
बदया है बक हम स्टटे्ट गवि्चमें्ट को मॉडल सकूलस खोलिटे कटे  बलए कोई भरी पैसा िहीं देंगटे। तो 
आप समझ सकतटे हैं, मैंिटे एक तसवरीर बदखािटे का �यास बकया है बक यह सरकार कहतरी है बक 
हम ऐसा कुछ करेंगटे, लटेबकि अगर आप तसवरीर दटेखेंगटे तो सरकार ऐसा कुछ करतरी हुई िजर 
िहीं आ रहरी है।

महोदय, आज अचछटे-अचछटे इंस्टरीट्ूशंस करी िात हुई। मैं िहुत थोड़टे शबदों में अपिरी िात को 
रखंूगा। िहुत सारटे लोगों िटे हायर एजुकटे शि कटे  िारटे में कहा। जि यूपरीए करी सरकार थरी, हमारा 
फलैगबशप था — आईआई्टरी खोलिा। जि सरकार आयरी, तो इसको इनहोंिटे आगटे िढ़ाया और 
इनहोंिटे announcement करी बक हम पा ंर आईआई्टरीज़ खोलेंगटे और उसकटे  बलए इनहोंिटे और उसकटे  
बलए इनहोंिटे 1,000 करोड़ रपए का �ोबवजि बकया। ...(सम् की घंटी)...

MR. DEPUTY CHAIRMAN: Now, time is over. Please.

डया. �दीप कुमयार बयालमुचू: जिबक DPR ििरी, तो 2,200 करोड़ आ गए।

MR. DEPUTY CHAIRMAN: You have taken 14 minutes. You have two more 
speakers.

डया. �दीप कुमयार बयालमुचू: आप समझ लरीबजए बक 1,000 करोड़ ...(व्वधयान)... आपकरी 
मंशा है बक आप पा ंर आईआई्टरीज़ खोलेंगटे और आप उिकटे  बलए �ोवाइड करतटे हैं, 1,000 करोड़ 
रपए। ...(व्वधयान)...

�ी उपस्भयापवत: आपकरी पा्टटी कटे  दो लोग और िोलिटे वालटे हैं।

डया. �दीप कुमयार बयालमुचू: और आप हरी DPR ििातटे हैं तो 2,200 करोड़ रपए हो जातटे हैं। 
इस �कार आपको 2,200 करोड़ रपए दटेिटे राबहए, ति वटे खुल पाएंगटे।

�ी उपस्भयापवत: आपकरी पा्टटी सटे दो लोग और िोलिटे वालटे हैं, इसबलए अि आप िैठ जाइए।

डया. �दीप कुमयार बयालमुचू: सर, मैं दो बमि्ट में अपिरी िात समापत करता हंू।

एक मयाननी् सदस्: सर, परीछटे वालों का साल में एक हरी िार िमिर आता है।
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डया. �दीप कुमयार बयालमुचू: सर, मैं एक िात कहकर अपिरी िात समापत कर दंूगा, बजसटे 
मैं िहुत महतवपूण्च समझता हंू। मैं मं�री महोदया सटे अिुरोध करंगा बक वटे इस ओर थोड़ा धयाि 
दें। अभरी जो सकूललग रल रहरी है और जो बसस्टम है, उसमें इस िात करी िहुत आवशयकता — 
आपकरी सरकार भरी लसक ल करी िहुत िात करतरी है। हम आपको सुझाव दटेिा राहतटे हैं बक हाई 
सकूल में हरी िचरों को लसक ल का कोई सबजटेक्ट पढ़ािा राबहए।

MR. DEPUTY CHAIRMAN: Okay. That is enough. Now, Shri Shwait Malik.

डया. �दीप कुमयार बयालमुचू: ताबक आिटे वालटे हर िचरटे को थोड़ा-िहुत लसक ल बमलटे। ...(व्वधयान)...  
हमें लगता है बक इसको सकूल में हरी, कोस्च में डालिा राबहए, ति जाकर आप जो लसक ल 
डटेवलपमंटे्ट राहतटे हैं, वह लसक ल डटेवलपमें्ट का काम पूरा हो पाएगा।

MR. DEPUTY CHAIRMAN: Shri Shwait Malik.

�ी मुखतयार अबबयास नक़वी: सर, इिकरी यह maiden speech है, अगर आप इसको maiden 
माितटे हैं, तो... ...(व्वधयान)...

�ी उपस्भयापवत: अगर maiden speech माितटे हैं तो मैलकस मम 15 बमि्ट, िहीं तो 10 बमि्ट। 
आपकरी पा्टटी का िाकरी ्टाइम 15 बमि्ट है और दो सदसय िोलिटे वालटे हैं।

�ी मुखतयार अबबयास नक़वी: सर, आज इिकरी सपरीर को maiden speech बरकॉड्च मत कबरए, 
बफर बकसरी बदि कर लेंगटे।

�ी उपस्भयापवत: इिकरी सपरीर को maiden speech िहीं माििा। Okay. Then he can 
take eight minutes.

�ी सतीश चं� वम�या: सर, जि माििरीय सदसय पहलरी िार िोल रहटे हैं, तो वहरी maiden 
speech कहलाएगरी। िाद में तो सटेकंड ्टाइम हो जाएगा।

MR. DEPUTY CHAIRMAN: That is new terminology. हम उस ्टाइम इसका 
explanation दटे देंगटे। ...(व्वधयान)... Then, I will say what it is. Now he will get his 
party's time. His party has got 15 minutes. There are two speakers. He can get 
7½ minutes. So, take eight minutes. The rest we will decide later. When he claims 
maiden speech, then, I will give my ruling.

�ी �ेत मवल क (पंजाि): सममािरीय उपसभापबत महोदय, मैं आपका और अपिरी पा्टटी िटेतृतव 
का िहुत आभाररी हंू, बक मुझटे संबवधाि कटे  इस मंबदर में आज पहलरी िार संिोबधत करिटे का 
सुअवसर बमला। एक संबक् पत पबररय दंूगा बक मैं गुर िगररी �री अमृतसर साबहि सटे आया हंू, 
जो लव-कुश करी धरतरी है, जो �री हरमंबदर साबहि करी धरतरी है, जो �री दुग्चयािा करी धरतरी है, 
जो जाबलयांवाला िाग करी धरतरी है और जो इं्टरिटेशिल िॉड्चर वाघा िॉड्चर करी धरतरी है, जो 
अ्टाररी िॉड्चर करी धरतरी है। मैं सिसटे पहलटे िधाई दंूगा अपिटे �धाि मं�री �री िरें� मोदरी जरी कटे  
माग्चदश्चि में काम कर रहरी िहि समृबत ज़ूबिि इरािरी जरी को, जो हमाररी मािव संसाधि बवकास 
मं�री हैं। उनहोंिटे बशक्ा कटे  क्टे� में एक �ांबत का आरमभ बकया है और �ांबत का हमटेशा बवरोध 
हुआ है। �ांबत कभरी रकरी िहीं है और �ांबत करिटे वालटे कभरी बवरबलत िहीं हुए हैं। सममाििरीय 
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सदसय ठरीक कह रहटे थटे, मैं तो िया सदसय हंू, मैं तो जयादा समय सुिता हंू। इस बशक्ा कटे  वृक् 
को सालों सटे दरीमक भरी लगरी है और गमभरीर िरीमाररी भरी है, पर अि समय आ गया है बक इस 
गंभरीर िरीमाररी का बिवारण होगा। हमाररी मािव संसाधि बवकास मं�री िटे हर बवद्ाथटी कटे  बलए जो 
सकरीमस बिकालरी हैं, राहटे �ाइमररी हो, राहटे बमबडल हो, राहटे मैंब्ट्क कटे  िाद हो, राहटे कॉलटेज करी 
बशक्ा हो, राहटे उचर बशक्ा हो, सि बवद्ार्थ यों का धयाि रखा है। मैं पृषठभबूम में जाऊंगा बक यह 
दटेश वहीं है, बजसटे बवशव गुर कहा जाता था। यहा ं कटे  आराय्च, यहा ं कटे  गुरकुल, हमाररी महाि 
संसकृबत, यहां बशक्ा �ापत करिटे कटे  बलए दुबिया सटे लोग आतटे थटे। समय-समय पर हमाररी संसकृबत 
पर आ�मण हुआ और जो लोग आए उनहोंिटे अपिरी सुबवधािुसार बशक्ा �णालरी सटे छटेड़छाड़ करी 
और बशक्ा �णालरी को खराि करकटे  रख बदया। मैं यह भरी िहीं भलूंूगा बक बपछलटे लमिटे समय सटे 
मैकालटे कटे  बसस्टम सटे रलतटे हुए, जो आज बरजल्ट आया है, मैं सभरी सममाििरीय सदसयों को सुि 
रहा था, हमाररी सरकार अभरी दो वष्च पहलटे आई है। लमिटे समय कटे  कारण आज भरी जो बशक्ा में 
कमरी है, मबहलाओं करी बशक्ा में कमरी है, मैं अपिरी सरकार को िधाई दंूगा बक एक मबहला िहि 
समृबत ज़ूबिि इरािरी जरी को इस बवभाग का मं�री ििाया है और वह बदि दूर िहीं जि साररी 
कबमयां दूर हो जाएंगरी। बशक्ा कटे  साथ लमिटे समय तक जो बखलवाड़ हुआ, उसका कारण यह था 
बक जो बशक्ा थरी, वह एक वग्च को लाभ पहंुरातरी रहरी। जो दबलत समुदाय था, जो बपछड़टे हुए 
लोग थटे, उिकटे  बलए यह possible हरी िहीं था बक वटे बशक्ा �ापत कर सकें । यहरी कारण था बक 
जो बफगस्च आ रहरी थीं, मैंिटे माििरीय सतरीश बम�ा जरी करी बफगस्च दटेखीं, िरटेश अ�वाल जरी करी 
भरी बफगस्च दटेखीं, यटे बफगस्च यह दशतातरी हैं बक जो काय्च िहुत पहलटे हो जािा राबहए था, उसकटे  
बलए आज भरी हम संघष्च कर रहटे हैं। बकसरी भरी राष्ट् करी उन्नबत कटे  बलए बशक्ा हरी मूल बसद्धांत 
है। बजि राष्ट्ों िटे, बजि शलकत शालरी राष्ट्ों िटे आज तरककरी करी है, अगर हम उिका आकलि 
करें, तो बशक्ा कटे  कारण हरी उनहोंिटे तरककरी करी है। आज यह सरकार िहुत जागरक है, उस 
सतर पर बशक्ा लािटे कटे  बलए, ताबक भारत एक िार बफर सटे बवशव गुर ििटे, बफर एक िार बवशव 
शलकत  ििटे। इसकटे  िारटे में सरकार िटे अलग-अलग सकरीमस ििाई हैं, ब जसमें हर वग्च का धयाि 
रखा है। उसमें सकॉलरबशपस भरी दरी हैं, उसमें ्टटेकिरीकल बशक्ा पर भरी धयाि बदया है, मटेबडकल 
बशक्ा पर भरी धयाि बदया है, आईआई्टरीज़ पर धयाि बदया है, आईआईएम पर भरी धयाि बदया है। 
हर वग्च जो बश क्ा दटेिटे कटे  बलए माधयम है, उसका उतथाि करिटे कटे  बलए �ावधाि बकया है। सर, 
मैं तो कटे वल यह कहंूगा बक — 

''भारत का भिरष् बनाने को हम
ज्ान का दीप जलाएंगे,

ऊंच नीच का भेद िमटाकर
ज्ान का दीप जलाएंगे।''

हम जाितटे हैं बक यह युवा दटेश है। यहां figures भरी दरी गईं, इसबलए युवा शलकत  कटे  बलए, 
युवा शलकत  कटे  सवर्णम भबवषय कटे  बलए बशक्ा अबिवाय्च है, इसबल ए मैं तो सकरीमस का हरी वण्चि 
करंगा। जो सकरीमस िस्चररी कलास सटे शुर होतरी है, 'पढटे ़ भारत, िढटे ़ भारत'।

"The programme was launched on 26th August, 2014 to improve learning outcomes. 
The programme focusses on language development to create interest in reading and 
writing and comprehension in teaching Mathematics in a way that develops liking 
and understanding.
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इसकटे  िाद जो सकरीम सारांश है—

"The CBSE Board has launched an online facility titled Saransh”, हमाररी गवि्चमें्ट 
में, on 2nd November, 2014, for affiliated and CBSE schools. It helps the schools to 
look at their performance at an aggregate level, at the level of each student, सकूलस 
करी �माबणकता को बसद्ध करिटे कटे  बलए।

यहां Mid-day Meal िंद करिटे करी भरी िात हुई, तो मैं इससटे सहमत िहीं हंू। गररीि िचरों कटे  
बलए Mid-day Meal एक अचछरी सकरीम है। कटे वल यह राबहए बक जो chosen representatives हैं, 
वटे अपिटे दाबयतवों करी पूर्त करें, राहटे वह पंर हैं, राहटे वह कांउबसलर है, राहटे वह िगरपाबलका का 
सदसय है, राहटे वह बवधायक है या संसद सदसय है, there should be a vigilant supervision 
of this scheme. इस सकरीम में सुधार कटे  बलए vigilant supervision िनद करिा है, I don't 
find बक इसका कोई अंत है। इस सकरीम को सुधारिटे कटे  बलए हम सि लोगों को �यास करिा 
राबहए और सि अपिटे-अपिटे क्टे� में राजिरीबत सटे उठकर �यास करें, तो मैं समझता हंू बक 
इसका proper distribution भरी होगा और जो लाभाथटी आबखररी end पर िैठा है, उसको इस 
सकरीम का लाभ बमलटेगा। उसकटे  िाद एक सकरीम ‘Pandit Madan Mohan Malviya National 
Mission for Teachers' Training है। एक teacher well-trained होगा, तभरी वह बशक्ा दटे पाएगा। 
"An umbrella scheme to create synergy among the various ongoing initiatives on 
teachers and teachings was launched. The scheme will address all issues related to 
teachers' teaching, teachers' professional development and curriculum design. इसकटे  िाद, 
IMPRINT India बक जो बरसर्च सटे संिंबधत सकरीम है, to identify the needs of the country in 
terms of its research and technology requirements and to enable proper planning for 
empowered research infrastructure. जो UGC and AICTE है, उसकटे  ऊपर भरी सममाििरीय 
मं�री महोदय िटे िहुत अचछा काय्च आरमभ बकया है। "Lots of private institutions have come 
up in the higher education sector with a growing trend of commercialization और 
जो standard maintain िहीं कर रहटे हैं, उिकटे  ब लए भरी there is a scheme just to have a 
vigilant supervision of these institutes. AICTE "recognizing the need for restructuring 
and strengthening the All India Council of Technical Education to address imperatives 
and challenges in the technical education sector for full realization".

�ी उपस्भयापवत: आपकटे  आठ बमि्ट हो गए हैं।

�ी �ेत मवल क: इसकटे  बलए भरी सुधार हुआ है। आज सिसटे िड़री �ांबत आिटे वालरी है, कयोंबक 
जि �ांबत आतरी है, मुझटे याद है बकसरी िटे सवपि तो दटेखा है। मैं 1987 में ्टोकयों मटे काम करता 
था और मैं एक इंजरीबियर हंू। मैं वहां 'बशनकानसटेि' में ्ट्ैवल बकया, जो एक िुलटे्ट ्ट्टेि थरी। बकतिटे 
वष्च हो गए हैं, लटेबकि बकसरी िटे भरी सवपि िहीं दटेखा है, यबद बकसरी िटे सवपि दटेखा है, तो माििरीय 
मोदरी जरी िटे दटेखा है और वह पूरा भरी होगा। ...(सम् की घंटी)...

�ी उपस्भयापवत: मबलक जरी, आठ बमि्ट हो गए।

[�री �टेत मबल क]
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SHRI SHWAIT MALIK: Sir, I am a new Member. I should be given the privilege 
of extra time. मुझटे दो बमि्ट का समय और दरीबजए। "Five IITs in Andhra Pradesh, Jammu 
and Kashmir, Chhattisgarh, Goa and Kerala, six Indian Institutes of Management, 
including Himachal Pradesh, Andhra Pradesh, Punjab and Maharashtra" पंजाि कटे  IIM 
कटे  बलए, मैं अमृतसर बिवासरी होिटे कटे  िातटे, माििरीय जटे्टलरी जरी और मं�री महोदय का धनयवाद 
करता हंू बक अमृतसर में Indian Institute of Management का तौहफा बमला है, मैं अमृतसर 
वाबसयों का धनयवाद करता हंू। जो अलग-अलग Scholarship schemes हैं, जो िचरटे बशक्ा को 
afford िहीं कर पातटे हैं, उिकटे  बलए Scholarships दरी गई हैं। Scholarship में रयि कटे  िाद, 
उिका जो �ॉपर रयिर हो, वह merit कटे  बहसाि सटे हो। बकसरी िचरटे का रासता कटे वल पैसटे कटे  
कारण िंद ि हो। वह राहटे Technical Education हो, राहटे सकूल एजुकटे शि जो, राहटे कॉलटेज 
एजुकटे शि हो, वटे सकरीमस, जो मं�ालय करी तरफ सटे दरी गई हैं, मैं उिकटे  बलए भरी िहुत धनयवाद 
करता हंू बक आिटे वालटे समय में उिका भबवषय संवरटेगा।

िलचर यों करी Technical Education कटे  मामलटे में यह दटेखा गया है बक उिकरी संखया कम 
रहतरी है। मैं खुद इंजरीबियर था, हमाररी कलास में कटे वल दो लड़बकयां हमाररी कलासमटेटस थीं। 
उसकटे बलए बवशटेष ्ट्टेलिग करी वयवसथा हो, ताबक अबधक सटे अबधक िलचर या ं Technical Education 
में आगटे आएं, इसका भरी �यास बकया गया है।

सिसटे िड़ा अबभयाि, जो ''सवचछ अबभयाि'' है, यबद हमाररी मं�री जरी खुद सवचछ अबभयाि में 
लगेंगरी तो अचछा होगा। मैं िबहि समृबत ज़ूबिि इरािरी जरी सटे बिवटेदि करंगा बक आजकल Private 
Schools जो शोषण कर रहटे हैं, वटे under table practices सटे कैबप्टटेशि फरीस लटेकर पटेरटेनटस 
का और बवद्ार्थ यों का शोषण कर रहटे हैं, उि Private Schools कटे  बखलाफ कड़री काय्चवाहरी 
होिरी राबहए।

दूसरा, जो जटेएियू �करण हुआ है, यह हमारटे बलए शाबमिंदगरी का �करण है। दटेश करी इसरी 
यूबिवर्स्टरी में कुछ स्ूटडेंटस िटे यटे िारटे लगाए बक, ''अफजल हम शबमिंदा हैं, तटेरटे काबतल लजदा 
हैं।'' ...(व्वधयान)... उनहोंिटे राष्ट् बवरोधरी िारटे लगाए, इसबलए मैं िबहि जरी सटे बिवटेदि करंगा बक 
इस पर कड़टे कदम उठाए जाएं। अबभवयलकत  करी आजादरी हर एक कटे  बलए होिरी राबहए, परनतु 
जो राष्ट् बहत है, उसकटे  साथ बकसरी तरह का compromise ि हो। ऐसटे ततवों पर कड़री सटे कड़री 
काय्चवाहरी होिरी राबहए, ताबक इसकरी पुिरावृबत्त  ि हो। आपिटे मुझटे िोलिटे का समय बदया, इसकटे  
बलए आपका धनयवाद। मटेररी जो पहलरी सपरीर है, उसकटे  बलए मैं आपसटे बरकवटेस्ट करकटे  दुिारा  
opportunity लंूगा, धनयवाद।

MR. DEPUTY CHAIRMAN: That is interesting. Now, Dr. K.P. Ramalingam. You 
know the time for 'Other' category. The total time is 27 minutes with six speakers. 
That means, five minutes per speaker. That is the time.

DR. K. P. RAMALINGAM (Tamil Nadu): Sir, you are more sympathetic than 
Shri Jatiya.

MR. DEPUTY CHAIRMAN: I know, if Mr. Jatiya stands for election against 
me, you will vote for him because he is very liberal! I know that.
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DR. K. P. RAMALINGAM: Thank you, Sir. We, in the august House, are from 
different political parties with different political ideas but we are all under our first 
Chairman, the great patriot, Dr. Sarvepalli Radhakrishnan. Under his shadow, we 
are sitting in the House. So, we must rise in one voice to strengthen our nation's 
education system. For that, whoever may be in the Government, whatever their period, 
we must encourage them to do something. Finding fault alone is not our business. 
We have to encourage and get the work done from them. Sir, in that aspect there 
is a Tamil saying . Thiruvalluvar has said :

* “Learning is excellence of wealth that none can destroy.
To man nought else affords reality of joy.”

That means –

“Learning is the true imperishable riches;
all other things are not riches.”

This means that for everybody education alone is wealth and nothing other than 
that. Diamond is not wealth. Gold is not wealth. Money is not wealth. Education alone 
is the wealth. Sir, If we calculate our GDP in terms of education, development-wise, 
we will be first in the Universe. But we are not calculating the GPD according to 
education. Thirty or forty years before, if you had gone to any foreign country, that 
too, Europe or a Western country, they would have said, "Are you coming from 
India? There will be snakes everywhere! You are living with snakes" Like that, those 
people would mock at us. But, nowadays, it is not like that. We are teaching them. 
In so many Army headquarters, like in America's Pentagon city, at the American 
Army Headquarters, our people, our Indian students, the South Indian youngsters, are 
there doing programmes for them. Like that, we have improved in it. But I still have 
some concerns about al those things. As far as our country is concerned, elementary 
education is a very necessary one. At the same time, the higher education system 
of a country also plays a significant role in the creation of skilled human resources.

The Right to Education was launched in 2009 with a lot of noble expectations. 
But the RTE scheme is losing its steam due to half-hearted implementation. According 
to the Act, all private schools need to reserve 25 per cent of their total seats for 
students belonging to the economically weaker sections. Is it happening now? No. 
Nowhere is it happening. However, the Department failed to reimburse the amount 
despite repeated representations from the schools. Still a majority of private schools 
do not follow the system of providing admission to children below-the-poverty line. 
Nowadays private schools are not for improving the education or for service. The 

*English translation of Tamil poem.
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private schools are functioning as business centres. They are into a sort of business 
activity. They are not really serving the people. On the pretext of imparting education, 
the primary schools and higher secondary level schools and even colleges are being 
run as business centres. There is a need to set up a monitoring mechanism to ensure 
that 25 per cent admission is given to children below the poverty line by all private 
schools and the list of such students has to be forwarded to the Government. The 
hon. Minister must take care of this thing and the Department must directly monitor 
these things.

The overall literacy rate in the country may have gone up to 74.4 per cent but 
the drop in the illiteracy rate has not matched the increase in population. Between 
2001 and 2011, the population above the age of seven grew by 18.65 crores but 
the decrease in the number of illiterates is just 3.11 crores. This has to be noted. 
The fact that illiteracy is not being tackled is evident from the enrolment rates in 
primary and upper primary schools. Over twelve years, the number of children, who 
enrolled in primary schools, increased by just 1.86 crores whereas the population 
increased by more than 18 crores. The country also seems to be having a problem 
with retaining people in schools and colleges. An average of 326 out of 1,000 
students in rural areas are dropping out whereas the number is 383 per 1,000 in 
urban areas. It shows that the drop-outs in the urban areas is more than that in 
the rural areas. This is what the records say. Everybody says that rural students are 
not willing to go to schools. But this is the case with urban students too. So, we 
have to take care of this and, for that, the Midday Meal Scheme is the solution. 
The Midday Meal Scheme, the Noon Meal Scheme, is not only a glamorous thing 
but also an essential one. But a minimum of ` 5,000 must be given as payment 
to the organiser who takes care of the cooking. Otherwise, it will not be effective. 
The Minister herself knows how difficult the cooking work is and how difficult it 
is for a woman to do this job. So, a minimum of ` 5,000 must be given. I think 
we are getting ` 2,000 as D.A. So, we have to give, at least, ` 5,000 to Midday 
Meal workers. Another thing is that we are also aware that corruption is going on at 
these Centres. Now, a photo identity card must be given to each and every student 
to check the malpractices which are going on. They enrol 200 students but, actually, 
only 20 students come. So, we have to be careful about that.

Then, Sir, another important thing is that 556 engineering courses and departments 
have been closed down in this year alone. Not only that, several engineering colleges 
have closed down and not even 50 per cent enrolment has taken palce. So, all the 
infrastructure which were available in those colleges should be utilised for other 
purposes. 
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Finally, Sir, the hon. Minister must take care of the language issue. The language 
formula is a very sensitive issue. Imposing any language will create a problem. She is 
a very glamorous Minister, known all over the nation. She should not lose her glamour 
in South India. So she must be very careful to deal with the language issue. Thank you.

SHRI PALVAI GOVARDHAN REDDY (Telangana): Mr. Deputy Chairman, Sir, I 
thank you for giving me this opportunity to speak on the working of the Ministry of 
HRD. We consider education and art as sacrosanct as God. That is why we equate 
education with Goddess Saraswati and if anybody tries to tamper with education or 
gives a religious colour to it is greatly doing disservice not only to education and 
the country, but also to our posterity. I am saying this because this Government is 
resorting to safronize education, and demand to restrain itself from doing so.

Sir, a lot has been said right from primary education to higher education and 
from Mid-Day Meal Scheme to providing hostels for boys and girls. So, I wish to 
focus on the fundamental issues. Rote learning or Ratna is still plaguing our education 
system. Students now are studying only to score marks in exams and sometimes to 
crack exams like IIT, JEE, AIIMS and CAT. The colonial masters introduced education 
systems in India to create clerks and civil servants, and we have not deviated much 
from that pattern till today. Earlier, if students prepared en masse for civil services 
and bank officers' exams, they now prepare to become engineers. So, there has to be 
a fundamental change in education in our country. Education has to be knowledge-
based. Education has to be skill-based. Education has to be personalized, because 
one-size-does-not-fit all. And, we have to extensively use technology infrastructure 
for education. Sir, time given to me is too little. So, I cannot dwell on these issues 
elaborately. But, hon. Minister has, I am sure, understood what I intend to say.

The second point I wish to make is; Education or the place of education should 
not become a battleground for political parties. It is a shame that we have lost Rohit 
Vemula; it is a shame that we are sending police into university campuses; it is a 
shame that we are not appointing Nobel Laureates as Vice-Chancellors; and, it is a 
shame that faculty and Vice-Chancellors are not appointed on the recommendations 
of experts, but on recommendations of political masters of the day. So, this should 
be stopped if we want to transform our education and want some of our institutions 
become world-class universities or institutions. 

The third point I wish to make is about Administrative Staff College of India. 
It comes under the Ministry of HRD. It was established in 1956 for providing 
training to civil servants and managers of corporate and Government sectors and 
urban management.

[Dr. K. P. Ramalingam]
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Over the years, it has been found that HRD Ministry is showing little interest in 
the functioning of ASCI, resulting in selection of DG, accused of sexual harassment 
on Senior Professor, wherein High court had also felt very serious and immediately 
ordered for an inquiry and he had to resign following an inquiry. Secondly, there 
are a lot of financial and administrative irregularities and HRD Ministry needs to 
conduct a performance audit of ASCI. I demand that CAG should audit accounts 
so that 5 crores' interestfree loan and 20 crores' grant-in-aid are optimally utilized. 
Thirdly and most importantly, the present Chairman has been in this position for 
the last 30 years and his age is 90 years. This matter requires serious inquiry as to 
how this man managed to continue for 30 years with all benefits! Fourthly, ASCI 
has properties worth thousands of crores and the Government of India should ensure 
that these properties are not sold off at a throwaway price on the plea of resource 
constraint. I am given to understand that ASCI is seriously pursuing to dispose some 
of the precious properties in Hyderabad in connivance with others. So, this should 
be stopped. And, the Ministry should undertake a complete overhaul of Court of 
Governors of ASCI under hon. Prime Minister's supervision. A separate body should 
be constituted to select DG and Chairman and ASCI should not become heaven for 
retired bureaucrats.

The next point I wish to make is about appoint of Vice-Chancellors of universities. 
A university without Vice-Chancellor is like a ship without Captain. There are about 
10 Central Universities which do not have Vice-Chancellors. Some vacancies are 
as old as 3 years. It is not only the case relating to universities administered by 
the Government of India also universities that are run by various States, including 
Telangana. For example, in Karnataka, six universities do not have Vice-Chancellors. 
There are 8 or 9 universities in Telangana that do not have regular Vice-Chancellors 
thereby crippling academic, research and administration of universities. Research in 
almost all universities is stopped and there are not enough Professors to guide students. 
Osmania University, one of the oldest universities, which was granted University with 
Potential for Excellence by the UGC also does not have Vice-Chancellors.

In undivided Andhra Pradesh, earlier Chief Minister amended Universities Act 
and transferred all powers vested with Government to Governor in appointment of 
Vice-Chancellors based on recommendations made by Search-cum-Selection Committee. 
But, present Government of Telangana re-amended Universities Act and brought in 
Government control which is not good sign for academics and research.

Now, I come to vacancies in KVs. Sir, there are 228 vacancies of teaching staff 
in KVs of Telangana and 44 teaching vacancies in JNVs. What are the reasons for 
such huge vacancies? What the Ministry is doing to fill in these vacancies? Secondly, 
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Ministry proposed to appoint retired teachers on voluntary basis in 18 States on pilot 
basis. I want to know what has happened to that proposal and how many teachers 
have volunteered to teach in Telangana and other States.

Sir, AP Reorganisation Act mandates GOI to set up Tribal University and 
Horticulture University in Telangana. But, so far, no tangible progress has been made. 
Secondly, the people of Telangana are also demanding for setting up of an IIM. But, 
nothing has been done. So, I request the hon. Minister to quicken the process of 
setting up of these institutions in Telangana as soon as possible.

With these observations, I thank you Sir once again for giving me this opportunity 
to speak on the functioning of the Ministry of HRD.

Thank you.

�ी बसयावयारयाज पयावटल (कणता्टक): माििरीय उपसभापबत जरी, भारत जैसटे िड़टे दटेश में बशक्ा 
मं�ालय एक ऐसा मं�ालय है, जहा ं पर 4 सटे�टे्टररी सतर कटे  लोग काम करतटे हैं। यह भारत 
का सिसटे िड़ा मं�ालय है। माििरीय मं�री जरी सटे मैं इस बवषय पर िात करतटे हुए कुछ बव बभन्न 
पवाइंटस पर महतवपूण्च िातें ितािटे करी कोबशश करंगा। सिसटे पहलटे, मैं यह कहिा राहंूगा बक 
अभरी सारटे भारत में जो एक छो्टा सा All India Entrance Test हो रहा है, यह राजयों कटे  बलए 
िहुत खतरिाक होगा। मुझटे ऐसा डर लग रहा है, कयोंबक राजय सतर कटे  जो िचरटे होतटे हैं, वटे 
अपिरी mother tongue में पढ़तटे हैं।

मैं इसका एक छो्टा उदाहरण िताता हंू। मैं जहां पर खड़ा हंू, यहीं मटेरटे सामिटे रार साल सटे 
मटेरा िाम कुछ इस तरह सटे बलखा हुआ है, कयोंबक इसको पहलटे इंलगल श में बलखा जाता है और 
िाद में बहनदरी में अिुवाद होता है, इसबलए यहा ं 'िसावाराज' बलखा है, जि बक यह 'िसवराज' 
होिा राबहए। जि स्टटे्ट कटे  िचरटे पररीक्ा में बलखेंगटे, तो यहरी लसथ बत होगरी और उसका दुषपबरणाम 
होगा। दटेश में इसका िहुत बवरोध होगा। को्ट्च कटे  सामिटे कें � सरकार को वासवबतक लसथ बत कटे  
साथ �सतुत होिा राबहए था। इसमें यह भलू हुई है। आगटे आप इसटे कैसटे ठरीक करेंगटे, आप इसकटे  
िारटे मंटे सोरें, यह आपसटे �ाथ्चिा है।

मटेररी यह बवितरी है बक एक बवभाग आपसटे जुड़ा िहीं है, लटेबकि इस दटेश का कलयाण होिा 
है, इसबलए दटेश में यटे जटे आंगिवाड़री िाम कटे  बवद्ालय रल रहटे हैं, बजिमें लगभग 10 करोड़ 
िचरटे, छो्टटे-छो्टटे िचरटे, अिाथ और गररीि िचरटे हैं, कृपा करकटे  इिको बशक्ा मं�ालय में लरीबजए। 
इिको पढ़ािटे वालटे जो लोग हैं, उिको रटेगयूलर ्टरीरर ििाइए। इि ्टरीरस्च को योगयता कटे  अिुसार 
�मोशि दरीबजए, िहीं तो परीअि ििा दरीबजए। जि तक इि 10 करोड़ गररीि माताओं कटे  िचरों 
करी बजनदगरी िहीं सुधरटेगरी, ति तक वासतबवक भारत का बवकास िहीं हो सकता है। इस बवषय 
में सरकार बवशटेष रप सटे सोरटे। इस संिंध में मैं सबविय �ाथ्चिा करता हंू।

आपिटे कें �रीय बवद्ालय कटे  द्ारा दटेश कटे  अंदर एक िहुत िड़ा बवशवास �ापत बकया है, िवोदय 
बवद्ालय कटे  द्ारा एक िहुत िड़ा बवशवास �ापत बकया है, लटेबकि आज अनय सारटे सरकाररी 

[Shri Palvai Govardhan Reddy]
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बवद्ालयों करी संखया हर राजय में तटेजरी सटे घ्टतरी जा रहरी है। अगर सरकाररी वयवसथा कटे  �बत 
�द्धा घ्ट जाएगरी, तो यह दटेश कटे  बलए दुखदायरी िात होगरी। वह राजय सरकार का होगा या 
कें � सरकार का होगा।

मटेररी सबविय �ाथ्चिा यह है बक यटे जो तरीि �कार कटे  बवद्ालय कें � सरकार कटे  अधरीि रलतटे 
हैं, इिकरी संखया दोगुिरी करीबजए। इससटे आपकटे  ऊपर िज्ट का थोड़ा िड्चि जयादा हो सकता है, 
लटेबकि कृपा करकटे  आप माििरीय �धाि मं�री जरी सटे ररता करकटे  कें �रीय बवद्ालयों करी संखया दोगुिरी 
करीबजए, िवोदय बवद्ालयों करी संखया दोगुिरी करीबजए, कसतूरिा बवद्ालयों करी संखया दोगुिरी करीबजए। 
अगर आप ऐसा करेंगरी, तो दटेश करी करोड़ों जिता बिलशर त रप सटे आपको लाख िधाई दटेगरी।

इसकटे  साथ-साथ उचर बश क्ा कटे  अंतग्चत सिसटे ऊंररी जो दो बश क्ाएं होतरी हैं, उिकटे  िारटे में 
मैं कहिा राहता हंू। मैं आईआई्टरी और आईएएस कटे  िारटे में कहिा राहता हंू। मैं यहां िहीं कहिा 
राहता हंू, अगर आप �ाइवटे्ट में सुििा राहेंगरी... आज कुछ राजयों में पररीक्ा में पास करिटे कटे  
बलए गलत धंधटे अपिाए जातटे हैं। कुछ राजयों सटे ऐसटे हरी आईएएस पास हो रहटे हैं। अगर आप 
बपछलटे दो साल का उिका performance दटेखेंगटे, तो आप पाएंगटे बक वटे दटेश कटे  बलए घातक हैं। 
कया हमें इस दटेश को िरिाद करिटे वालटे आईएएस को तैयार करिा है? इसकटे  िारटे में आपको 
गंभरीरता सटे बवरार करिा होगा।

दटेश में आईआई्टरी बकसकटे  बलए ििाए गए हैं? इिको दटेश को संवारिटे कटे  बलए ििाया गया 
है या मल्टरी-िटेशिल कंपबियों कटे  बलए ििाया गया है? इस संसथा सटे बजतिटे लोग बड�री �ापत 
करतटे हैं, उिमें सटे कम सटे कम 80 परसें्ट लोग दटेश कटे  काम में आिटे राबहए। आज 90 परसें्ट सटे 
जयादा लोग बवदटेशों करी सटेवा में जातटे हैं और हम 10 परसें्ट को लटेकर रोतटे हैं। पैसा हमारा है, 
धरतरी हमाररी है, लटेबकि भलाई बकसकरी हो रहरी है? यह सपष्ट है। इतिटे सालों सटे आए हुए इस 
रोग को दूर करिटे में आपको कबठिाई हो सकतरी है, परनतु कोई ि कोई बरसक लटेकर यह काम 
करिटे करी आपको बहममत हो, यह मैं �ाथ्चिा करता हंू।

इसकटे  साथ-हरी-साथ सिसटे भयािक ररीज यह है बक आज करी युवा परीढ़री कटे  अंदर आतम-
बवशवास का िड़ा अभाव दटेखिटे को बमलता है। अभरी उत्तर �दटेश कटे  परीएरडरी बकए हुए 253 लोगों 
िटे परीअि करी पोस्ट कटे  बलए आवटेदि बकया। जि एक प�कार िटे उिसटे पूछा, तो परीएरडरी करिटे 
वाला कहता है बक मुझटे वह सि मालूम िहीं है, मुझटे तो economic security राबहए। अगर 
25 साल करी पढ़ाई कटे  िाद भरी आदमरी अपिटे पैर पर खड़ा िहीं हो सकता है, तो इस दटेश कटे  
बलए, इस बशक्ा पद्धबत कटे  बलए सिसटे िड़टे अपमाि करी िात है, इसबलए िरपि सटे हरी िचरों को 
आतम-बवशवास करी बशक्ा दटेिा अतयंत आवशयक है। इस बदशा में सरकार गंभरीरता सटे सोरटे, ऐसरी 
मैं आपसटे बवितरी करता हंू। इसकटे  साथ-साथ, आज हमारटे दटेश कटे  अंदर यह मािबसकता ििरी है 
बक पढ़ाई यािरी िौकररी। बकसरी कटे  मि में माबलक िििटे करी िात िहीं है, बकसरी कटे  मि में तपसवरी 
िििटे करी िात िहीं है, बकसरी कटे  मि में अिुसंधाि करिटे करी िात िहीं है, िस कटे वल यह है बक 
िौकररी बमल जाए। इसरीबलए बशक्ा ज्ाि कटे  बलए होिरी राबहए। बशक्ा अभरी तक साक्रता कटे  बलए 
थरी, बड�री कटे  बलए थरी, अि थोड़ा लसक ल कटे  बलए भरी सोर रहटे हैं, लटेबकि बििा ज्ाि कटे  दटेश 
का कलयाण िहीं हो सकता है। उसकटे  समाि धयाि कोई दूसरा िहीं हो सकता है। ...(सम् की 
घंटी)... इस बदशा मंटे आप धयाि दें, यह मटेररी आपसटे बवितरी है।
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साथ हरी साथ, हमारा भौबतक बवकास तो िहुत हुआ है, लटेबकि हमें आंतबरक बवकास पर 
बवशटेष धयाि दटेिा राबहए। आज कटे  छो्टटे-छो्टटे िचरटे बजस �कार करी ररीज़ िशटे में खातटे हैं, बजस 
�कार करी आदत में वटे बलपत हैं, उसमें कल का भारत अंधकारमय बदख रहा है। मुझटे यह सुिकर 
िहुत डर लगा बक आज गांवों में betting कटे  अंदर 10-10 लाख रपयटे सटे लटेकर करोड़ रपयटे तक 
जवाि िचरटे िरिाद कर रहटे हैं। अगर इसटे रोकिा है, तो हमाररी बशक्ा-िरीबत में एक िई सोर करी 
आवशयकता है, इसकटे  बलए मैं आपसटे बवितरी करता हंू।

[उपस्भयाध्क्ष (�ी वी. पी. ससह बदनौर) पीठासीन हुए]

इसकटे  साथ हरी, हमारटे दटेश करी जो अिमोल समपबत है, वह ्ट्ाइिल है। वटे असम कटे  सपतकनया 
राजय हो सकतटे हैं, या ओबडशा, झारखंड, छत्तरीसगढ़, मधय �दटेश, गुजरात, महाराष्ट् कटे  अनय 
्ट्ाइिल क्टे� हो सकतटे हैं। जैसटे पहाड़ों में अिमोल खबिज समपबत्त  है, वसैटे हरी अिमोल वयलकत  इि 
्ट्ाइिल एबरयाज़ मंटे रहतटे हैं, उि पर अगर आप अचछरी तरह सटे धयाि देंगटे तो दटेश कटे  असल हरीरटे 
िाहर आएंगटे और वटे इस भारत मां को उसकरी गबरमा कटे  अंदर लटे जाएंगटे। इस बदशा में बवशटेष राप 
सटे सोरिा अतयंत आवशयक है। ...(सम् की घंटी)... इसरी तरह, हम अपिरी बशक्ा में अपिटे िचरों 
को िरपि सटे हरी अगर लाइफ स्टाइल और फूड स्टाइल कटे  िारटे में िताएंगटे बक हमें कैसटे जरीिा 
राबहए, हमें कया खािा राबहए, तो यह दटेश बहत कटे  बलए उत्तम होगा। इस �कार, मैं अपिटे दटेश 
करी बशक्ा-िरीबत कटे  िारटे में ितातटे हुए आपसटे बवितरी करता हंू, बक हमारटे �धाि मं�री जरी कटे  साथ 
िात करकटे  मैंिटे कुछ जो सलाह दरी है, उसकटे  बलए िज्ट में जयादा पैसटे करी जररत पड़ सकतरी 
है, लटेबकि हमाररी पा्टटी करी बशक्ा-िरीबत वह है, जो गाधंरी जरी कलपिा है, मदि मोहि मालवरीय 
जरी करी कलपिा है, बविोिा भावटे करी कलपिा है, आराय्च धम्चपाल करी कलपिा है, पं. दरीिदयाल 
उपाधयाय करी कलपिा है, बववटेकािनद करी कलपिा है और जो धरतरी सटे जुड़री हुई है। इससटे बवरबलत 
ि होतटे हुए अगर दुबिया कटे  200 बवशवबवद्ालयों कटे  इबतहास में हमारा िाम ि भरी आए तो हमें 
इसकरी बरनता िहीं है, लटेबकि हमाररी बशक्ा-पद्धबत हमाररी धरतरी सटे जुड़री होिरी राबहए, यह बवितरी 
करतटे हुए मैं अपिरी िात समापत करता हंू।

SHRI ANIL DESAI (Maharashtra): Mr. Vice-Chairman, Sir, I thank you. The 
education sector influences the future of the nation and, therefore, it should ascend 
in importance. Simply put, education can fuel Government’s ambitious programmes 
such as ‘Make in India’, ‘Digital India’, and ‘Skill India’. The impact of this sector 
can be felt both by the industry and the common people and, of course, it is an 
investment into the future. A welleducated population is the key to the economic 
growth of the country. Therefore, the Government’s agenda to revive the economic 
growth must include strengthening of the education system further.

Sir, the National Policy on Education stipulates that investment in education 
should be gradually increased so as to reach a level of expenditure of 6 per cent 
of the national income as early as possible. Sir, if you happen to compare the last 
year’s Budget with the current one, there is a rise of 3 per cent in the budgetary 
allocation in school sector. Of course, there is an increase of 7.3 per cent in the 

[�री िसावाराज पाब्टल]
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budgetary allocation for the higher education compared to the last year’s provisions. 
This increase in the education Budget is a welcome step and, I am sure, very soon, 
expenditure on education will reach its desired level of 6 per cent of the GDP.

Sir, it is a fact that overall condition of most of the schools, that too Government 
schools across India, is poor and needs to be improved. Therefore, this should be 
given topmost priority over other scheduled educational programmes. Also, Mid-Day 
Meals programme needs strict monitoring and accountability if it is to continue further. 
In order to improve Gross Enrolment Ratio (GER) across schools and colleges, and 
increase student retention, we have to focus on increasing collaborative efforts between 
the private sector and the Government to promote quality education for all. There 
is a need to substantially add quality institutions to ensure that Indian students do 
not need to look overseas for higher education. Sarva Shiksha Abhiyan, which is the 
vehicle for the Right to Education (RTE) has been allocated ` 22,500 crores in this 
Budget, an increase of 2.2 per cent over the last year's Budget. Out of the resources 
provided by the Government, only 8 per cent schools comply with the infrastructure 
norms mentioned under the RTE Act. Sir, 8.3 per cent schools have single teacher; 
it seems that the overall pool of resources by the Union Government is inadequate 
to fulfill the RTE norm in all elementary schools. Basic school infrastructure, teacher 
training, teacher recruitment, community mobilisation are some of the basic factors to 
improve quality of education. I hope hon. HRD Minister will do her best to cater 
to the needs of the respective categories successfully with the resources available 
and build up a strong educational system in the country.

Similarly, the Rashtriya Madhyamik Shiksha Abhiyan for universalisation of 
secondary education, and Rashtriya Uchchatar Shiksha Abhiyan for higher education 
are already in operation and they too need, not only proper budgetary allocations, 
but, also proper monitoring for their success.

To promote girls' education, I thank the Government that they have announced 
a number of schemes like Beti Bachao Beti Padhao, PRAGATI, UDAAN, Swami 
Vivekananda Single Girl Child Scholarship in the last two years. Sizeable budgetary 
allocations are needed to support the above schemes in their implementation. I am sure 
the hon. HRD Minister would ensure the success of these schemes in the years to come.

Here I would like to congratulate the HRD Minister for the timely intervention 
and taking steps to discontinue the four-year undergraduate programme of Delhi 
University, which was not recognised and approved by the authorities. It would 
have spoiled the careers of not less than four lakh students, if allowed to continue.

7.00 p.m.
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While commemorating the 125th Birth Anniversary of Dr. Babasaheb Ambedkar, 
I would urge upon the HRD Minister to allocate sufficient funds towards special 
scholarships to SC/ST students and a special drive to send deserving students abroad 
for higher studies.

Higher education in India affects around 30 million youths in the age group 
of 18-23 years, who are enrolled in our colleges and universities. More than 300 
State universities and around 35,000 colleges account for more than 90 per cent of 
the enrolment in higher education. It is observed that State universities suffer from 
poor governance, insufficient faculty, infrastructure and shortage of funds. I am 
sure, the hon. Minister would take corrective steps to strengthen the States' higher 
educational institutions.

Sir, ` 1,000 crores have been allocated in the current Budget for infrastructure 
development of higher education. I hope it is meant for the States' higher educational 
institutions. In his Budget Speech, hon. Finance Minister said that the Government 
would strive to help ten private and ten public institutions to become world class 
institutions. This is a welcome step towards empowering select institutions of excellence 
to compete at the global level.

Sir, I would like to mention about vocational courses which were started by the 
Central Government in the 90s in banking and insurance sector. It was a vocational 
course at 10+2 level which ensured services in the banking and insurance industry. 
For around five to six years, this course was continued and gave jobs to thousands 
of youths in the country. That was really a very effective step by the Government to 
address the problem of unemployment. I think, the Central Government might know 
as to what the reason was for stopping that course. I would request the hon. HRD 
Minister to reconsider restarting those courses which would address the problem of 
unemployment.

Creation of Higher Education Funding Agency (HEFA) has been announced with 
a fund of ` 1,000 crore initially. This agency can play a catalyst in designing a   
new scheme of educational loan with low interest rates and long payment period. 
Currently, only 1.5 per cent students are getting educational loans due to high 
interest rates and lengthy procedures. Most of the student fraternity is deprived of 
this costly facility.

Sir, there are one or two more points which I wish to make. Sir, recently, the 
litigation which is pending in the Supreme Court regarding the National Eligibility 
Entrance Test has created furore in most of the States. In the State of Maharashtra, 
what we had envisaged, the Maharashtra State Government has taken the care. 

[Shri Anil Desai]
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...(Time-bell rings)... Those students who have prepared for the test, i.e., MH-CET, 
today only they are appearing for the exam; thousands and lakhs of students must 
have appeared for the exam. The main thing is, the syllabus of NEET is based on 
CBSE level, whereas in the State Government, it is based on the State level. So, 
mixing of the two syllabuses should not be there. At least, the Government should 
take care of it. I would urge upon the hon. Minister to take it to the Supreme 
Court to see that this is not mixed up, and, at least, two years' period be given to 
the students so that they take up extensive study during that period. That will be 
of great help to the students.

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Thank you very much.

SHRI ANIL DESAI: Sir, last but not the least, I hope the HRD Minister 
while framing the New Education Policy, which is on the anvil, will take all the 
stakeholders on board and make a very strong and comprehensive Education Policy. 
Thank you, Sir.

�ी रयाम कुमयार कश्प (हबर याणा): उपसभाधयक् महोदय, आज़ादरी कटे  िाद हमारटे दटेश िटे बशक्ा 
कटे  क्टे� में िहुत उन्नबत  करी है। आज़ादरी कटे  समय हमारा literacy rate जो 18 परसें्ट था, वह 
िढ़कर अि 74.04 परसें्ट हो गया है। आज़ादरी कटे  समय सकूलों करी, बवद्ालयों करी, महाबवद्ालयों 
करी िहुत कमरी थरी, यहां तक बक 10वीं करी बशक्ा �हण करिटे कटे  बलए दस-दस बकलोमरी्टर पैदल 
रलिा पड़ता था, ति जाकर कोई िचरा बशक्ा �हण करता था। जि कॉलटेज करी बशक्ा �हण 
करिरी होतरी थरी, तो 40-40 बकलोमरी्टर तक जािा पड़ता था। उस समय �ाइमररी सकूलों करी अपिरी 
बिललड ंग िहीं होतरी थरी। �ाइमररी बशक्ा कटे  बलए गांव करी रौपालों, मलसज दों, धम्चशालाओं में बशक्ा 
�हण करी जातरी थरी। कई �ाइमररी सकूलों में तो एक-दो हरी कमरटे होतटे थटे और उसकरी रारदरीवाररी 
होतरी हरी िहीं थरी। जि मैं �ाइमररी सकूल में पढ़ता था, तो हम जंगल सटे कां्टटे वालरी लकड़री का्टकर 
लातटे थटे और सकूल करी रारदरीवाररी ििाया करतटे थटे। खुद जाकर सकूल करी सफाई करतटे थटे। उस 
समय सकूल में िैठिटे कटे  बलए ्टा्ट, िैंर इतयाबद िहीं होतटे थटे। सकूल में पािरी करी और शौरालय 
करी कोई वयवसथा िहीं होतरी थरी। परनतु उस समय पढ़ाई िहुत अचछरी थरी। बशक्ा करी कवाबल्टरी भरी 
िहुत अचछरी थरी। आज हर जगह सकूलस हैं, महाबवद्ालय हैं, ि जािटे बकतिरी यूबिवर्स ्टरीज़ खुल 
गई हैं, अि सकूलों करी अपिरी बिललड ंगस हैं, शौरालय हैं, परीिटे कटे  पािरी करी वयवसथा है, परनतु 
इसकटे  िावजूद भरी हमारटे दटेश में बशक्ा का सतर बिरंतर बगरता जा रहा है, बवशटेषकर जो हमारटे 
सरकाररी �ाइमररी और बमबड ल सकूलस हैं, उिमें बशक्ा करी लसथबत  िहुत हरी बरंताजिक है। आज 
आठवीं पास िचरटे को पारंवीं करी बकताि पढ़िा िहीं आता है और पा ंरवीं पास िचरटे को दूसररी 
कलास करी बकताि पढ़िा िहीं आता है। अं�टेजरी करी लसथबत  तो िहुत हरी बरंताजिक है। आज दसवीं 
और िारहवीं वालटे िचरटे को अगर कह बदया जाए बक वह जाता है, मैं जाता हंू करी अं�टेजरी ििा 
दो, तो वह बिलकुल िहीं ििा पाएगा। अं�टेजरी करी लसथबत  िहुत हरी बरंताजिक है।

इस वजह सटे हर मा ं-िाप अपिटे िचरों को �ाइवटे्ट सकूल में पढ़ािटे लग गया है। सरकाररी 
सकूलों में जो िचरटे पढ़ रहटे हैं, वटे कटे वल एस.सरी. और िरी.सरी. कटे  िचरटे पढ़ रहटे हैं, जो गररीि लोग 
हैं। माििरीय मं�री जरी, मैं आपको ितािा राहता हंू बक जो राइ्ट ्ूट एजुकटे शि का एक्ट, 2009 
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में आया है, इसका भरी इसमें अहम योगदाि है। यह ठरीक है बक इसकटे  आिटे सटे 6 साल सटे 14 
साल तक कटे  िचरों को बशक्ा का अबधकार बमला, उिको मुफत बशक्ा बमलरी, सकूलों में िचरो कटे  
दाबखलटे िढ़टे, शौरालय ििटे, बिललड ंगस ििीं, परनतु इसमें एक �ावधाि है बजसकटे  अिुसार कक्ा 
एक सटे कक्ा आठ तक कटे  िचरों को फटे ल िहीं बकया जाता है। पहलटे कक्ा पा ंर और कक्ा आठ 
करी िोड्च पररीक्ा होतरी थरी, उसटे खतम कर बदया गया, इस कारण सटे आज िचरा पढ़टे या ि पढ़टे, 
उसको आठवीं तक पास कर बदया जाता है। आज िचरटे को यह बरंता िहीं है बक अगर मैं िहीं 
पढूंगा तो मुझटे फटे ल कर बदया जाएगा। जि यटे िचरटे आठवीं कक्ा सटे पास होकर िौंवीं कक्ा में, 
दसवीं कक्ा में जातटे हैं, तो यटे अपिटे आपकटे  बलए भरी �ॉबलम ब�ए्ट करतटे हैं और दूसरटे िचरों तथा 
्टरीरस्च/अबभभावकों कटे  बलए भरी �ॉबलम ब�ए्ट करतटे हैं, इसरीबलए हमारा जो दसवीं और िारहवीं 
का बरजल्ट आता है, वह िहुत बिमि आता है, िहुत डाउि आता है। हबरयाणा �दटेश में परीछटे 
दसवीं कक्ा का 40 per cent और िारहवीं कक्ा का 50 per cent बरजल्ट आया यािरी 50 per 
cent िचरटे फटे ल हो जातटे हैं, कयोंबक उिकरी िींव िहुत कमजोर होतरी है। यह िहुत हरी बरंताजिक 
बवषय है। मैं मं�री जरी सटे एक बिवटेदि करिा राहंूगा और कई माििरीय सदसयों िटे भरी कहा है... 
यह िई बशक्ा िरीबत कि आएगरी? उसकटे  आिटे सटे पहलटे सकूलों में पहलटे जो िोड्च करी पररीक्ा होतरी 
थरी, उसको पुि: लटेिटे का काम करें। आप कम सटे कम आठवीं कक्ा तक िोड्च करी पररीक्ा लटेिटे का 
काम करें, ताबक जि िचरों करी पररीक्ाएं हों और जो िचरटे सरीबरयस िहीं हैं, वटे फटे ल होकर िरीरटे 
ि रह जाएं और अचछटे िचरटे आगटे रलटे जाएं। आज अधयापकों सटे गैर शैबक्क काम बलए जातटे हैं, 
राहटे वह रुिाव करी ड्ू्टरी है या जिगणिा का काम है, राहटे वह वो्ट ििािटे का काम है या 
बफर सकूलों में बमड-डटे-बमल का काम है। इसमें कई अधयापकों करी ड्ू्टरी लग जातरी है और वटे 
सारा साल इसरी काम में लगटे रहतटे हैं तथा िचरों को पढ़ािटे का कोई काम िहीं होता है, इसबलए 
बशक्ा में िड़री बगराव्ट आ जातरी है। मैं इसकटे  बलए आपसटे यह बिवटेदि करिा राहंूगा बक यबद  
possible हो सकटे , तो अधयापकों सटे गैर शैबक्क काय्च ि बलए जाएं। बवशटेष रप सटे सकूलों में जो 
बमड-डटे-बमल ििािटे का काम है, वटे अधयापक करतटे हैं, परसें्ट यह काम बकसरी दूसररी एजेंसरी को 
दटेिटे का काम करें, जो खािा ििािटे का काम करतरी हैं। अधयापकों सटे कम सटे कम यह काम ि 
बलया जाए। बशक्ा कटे  सतर का डाउि होिटे का जो तरीसरा मटेि कारण है, वह बशक्कों करी कमरी 
और उिकटे  तिादलटे हैं। महोदय, आज सकूलों में बशक्कों करी िहुत कमरी है। अि ्टरीरस्च करी भतटी 
कमरीशि कटे  द्ारा होतरी है। इस �ोसटेस में सालों लग जातटे हैं और सकूलों में ्टरीरस्च करी जो कमरी 
होतरी है, उसकटे  कारण िचरटे सफर करतटे हैं। जि ्टरीरस्च का तिादला हो जाता है, बवशटेष रप 
सटे मैथस और इंबगलश ्टरीरस्च का, तो सालों उिकरी जगह पर िए ्टरीरस्च िहीं आतटे हैं, तो िचरों 
का मैथस और अं�टेजरी का काफरी िुकसाि होता है। इसबलए मैं आपसटे बिवटेदि करिा राहंूगा बक 
बशक्कों करी कमरी को दूर बकया जाए। जि तक भतटी द्ारा ्टरीरस्च िहीं आतटे हैं, जो सकूल का 
इंराज्च, हैडमास्टर है या ब�ंबसपल है, उसको अपिटे लटेवल पर कां्ट्टेक्ट िटेस पर या डटेलरी वटेजटेज़ 
पर अधयापक बियुकत करिटे करी अिुमबत  होिरी राबहए, ताबक ्टरीरस्च करी कमरी ि रहटे।

मैं एक ररीज और मं�री महोदय सटे कहिा राहंूगा बक आज बशक्ा िहुत महंगरी हो गई है। 
आज गररीि सटे गररीि िचरा भरी उचर बशक्ा �ापत करिा राहता है, परनतु गररीिरी कटे  कारण वह 
उचर बशक्ा �हण िहीं कर सकता। मैं भरी जि 1976 में लॉ में एडबम शि लटेिा राहता था, उस 
समय दाबखलटे में 200, 300 रुपए लगतटे होंगटे, मटेरटे दाबखलटे में 100 रुपए करी कमरी रह गई थरी, 
मैं लॉ में एडबम शि िहीं लटे सका था। ...(सम् की घंटी)... इसबलए यह तो एक उदाहरण है।

[�री राम कुमार कशयप]
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THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): Thank you. 
...(Interruptions)...

�ी रयाम कुमयार कश्प: बहनदुसताि में ऐसटे बकतिटे हरी गररीि िचरटे हैं, जो पैसटे करी कमरी कटे  
कारण दाबखला िहीं लटे पातटे हैं और उचर बशक्ा �हण िहीं कर पातटे हैं। इसबलए मैं सरकार सटे 
बिवटेदि करिा राहंूगा बक जो गररीि िचरटे उचर बशक्ा �हण करिा राहतटे हैं, उिकटे  बलए �री रटे्ट 
ऑफ इं्टरटेस्ट पर एजुकटे शि लोि दटेिटे करी सुबवधा होिरी राबहए, ताबक उस लोि सटे गररीि िचरटे 
उचर बशक्ा �हण करकटे  राष्ट् बिमताण में अपिा अहम योगदाि दटे सकें ।

�ी नीरज शेखर (उत्तर �दटेश): सर, बमबि स्टर का बरपलाई भरी आज हरी होगा?

उपस्भयाध्क्ष (�ी वी.पी. वसंह बदनौर): अभरी होगा, अभरी होगा।

�ीमती सममृवत ज़ूवबन इरयानी: मैं आज हरी बरपलाई दंूगरी।

एक मयाननी् सदस्: कल कर लेंगटे।

�ी नीरज शेखर: सर, कल अगसता पर ररता हो रहरी थरी, ति पूरा सदि भरा था। आज 
बशक्ा पर ररता हो रहरी है, तो सदि खालरी बदखाई दटे रहा है। जि सूखटे पर ररता होतरी है, ति 
भरी सदि खालरी बदखाई दटेता है। मैं यहरी तो कह रहा हंू, यहरी तो इस दटेश का दुभतागय है बक हम 
लोग बशक्ा कटे  �बत बकतिटे जागरक हैं, आज हमें यह पता रल रहा है। ...(व्वधयान)...

�ी ्ुभपें� ्यादव (राजसथाि): आप ररता कर रहटे हैं, इसबलए आप हैं। ...(व्वधयान)....

उपस्भयाध्क्ष (�ी वी.पी. वसंह बदनौर): आप पलरीज़ िंद कबर ए। डरी. राजा। ...(व्वधयान)....

�ी नीरज शेखर: मैं तो �तरीक्ा कर रहा हंू ...(व्वधयान).... मैं खड़ा हो गया था। ...(व्वधयान)....

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Don't worry, serious 
Members are always here. ...(Interruptions)...

SHRI NEERAJ SHEKHAR: So, only thirty-five Members are serious. 
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): I don't know. 
...(Interruptions)... Shri D. Raja.

SHRI D. RAJA (Tamil Nadu): Mr. Vice-Chairman, Sir, I share the strong feelings 
expressed by my respected colleague, Shri Neeraj Shekhar.

We are discussing the Ministry of HRD. The Ministry of HRD is a very key 
Ministry of the Government. We all know the Human Development Index of our 
country. It is one of the lowest in the world. On one side, we are proud of the 
achievements being made by the ISRO; on the other hand, we continue to be the 
home for the largest number of illiterates in the world. Here, I think the Ministry of 
Human Resource Development has a great task and it has to discharge the mandate 
given by the people.
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Sir, when I rise to speak on this Ministry, one should not think we are only 
making criticism. We are fair in our criticism; we are equally fair in our appreciation. 
There was a problem in Delhi University with regard to the four-year course. Teachers 
were agitating and students were also agitating. The Ministry accepted that position 
and took a favourable position on that. In the same manner, there was a problem 
in Vishwa Bharathi University. The Ministry took a favourable position. I can say 
there was a problem in Coimbatore Avinashilingam University for women and the 
Minister assured that that would continue as a public-funded institution, implementing 
the UGC guidelines. These are all certain good things the Ministry did and the 
Minister personally intervened. Having said that, I urge upon the Minister and the 
Ministry to address certain urgent issues. In Jawaharlal Nehru University, there is 
a problem. The University Authorities have taken some disciplinary action against 
students, including the Students' Union President. The students think this action is 
disproportionate. They are asking the authorities to reconsider their action. They are 
on an indefinite fast. The Students' Union President has been shifted to hospital 
because of his ill health. Tomorrow, what will happen, I do not know. I am asking 
the Minister whether she can advise the University Authorities not to go for such 
action against the students. After all, they are students! They are the future of our 
nation. Their interest must be our concern, concern of this Parliament, concern of the 
Ministry and concern of the Government. So I urge upon the Ministry to advise the 
authorities to reconsider their action so that students get out of this turmoil. This is 
exam time. They will have to prepare for their exams. They will have to write down 
their dissertations. So, these are all real issues. I hope the Minister and the Ministry 
understand. In the same way, in Hyderabad Central University, there are problems. 
My colleagues also referred to it. What they are saying is, bring back the normalcy 
in the University. To restore normalcy in Hyderabad Central University, they say the 
present Vice-Chancellor can be replaced, and the Ministry can take a call on this. 
They say there is a discrimination against the Scheduled Caste and the Scheduled 
Tribe students, and also against the OBC students in Central Universities. In order to 
contain this discrimination, let there be a Rohith Act. I don't think the HRD Ministry 
alone can do this, but she can very well take up the issue with the Goverment in 
the Cabinet. This is a demand coming up. Sir, in Allahabad University also there is 
a problem. Why to subject our children and our students to such ordeals/sufferings? 
The Minister personally should intervene and the Ministry also should intervene to 
help our students. Sir, my colleague referred to the philosopher poet, Thiruvalluvar. 
I would also refer to the philosopher poet, Thiruvalluvar. He is the source of our 
inspiration. He says, arithmetics and alphabets are the real eyes for any human being. 

[Shri D. Raja]
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'Ennum ezhuthum kannena thagum.' That means, arithmetics and alphabets are the 
real eyes. We have eyes but the real eyes that one should have are arithmetics and 
alphabets. He emphasized the importance of education. So, the HRD Ministry has 
the responsibility to spread education. But, Sir, what is the budgetary allocation for 
education? The 1966 Kothari Commission Report was presented, and the first line 
of the Kothari Commission says, 'The destiny of India, the nation, is determined in 
classrooms'. The destiny is determined in classrooms. And, what is the spending on 
education? Prof. Kothari proposed that six per cent of the GDP should be spent on 
education. Now we are in 2016. But I do not think we are spending even four per 
cent or five per cent on it. I doubt. Even now it cannot be six per cent. Ideally 
speaking, it should be ten per cent or more than ten per cent. Sir, every nation is 
speaking about spending more on education, more on health. Why doesn't India spend 
more on education? The Minister should take it up. We will fight with the Finance 
Ministry, if you have constraints. You take it up with the Finance Ministry. You do 
not have enough money to spend on education. ...(Time-bell rings)...

Sir, coming to some vital issues, it is true that we have passed the Right to 
Education Act and the Right to Education Act takes care of children from 6-14 years. 
Ideally speaking, we should have free and compulsory education up to the secondary 
level. The Government should think on this line. ...(Time-bell rings)...

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Please.

SHRI D. RAJA: It is important, Sir.

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): I know. Everything 
is important.

SHRI D. RAJA: Now, many people spoke on Mid Day Meals. Yes, that is why 
the Gross Enrolment Ratio is high as far as the elementary education is concerned 
and the drop-out is also relatively less in comparison to secondary education and 
other things. It is because there is an element called 'Mid Day Meal' but the Mid 
Day Meal cooks are not treated as workers. It is not her problem. They are not 
being paid well. The salary has to be increased. It is not her problem. I am not 
asking her. But I ask her to fight with the Finance Ministry. We will also support 
you, and we will ask the Finance Ministry. ...(Time-bell rings)...

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Okay. Thank you.

SHRI D. RAJA: Let me finish, Sir.

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Okay, your last point.
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SHRI D. RAJA: On higher education, Madam, you should understand that, for 
the first time, the first generation of SC/ST/OBC boys and girls are entering into 
institutions of higher learning whether it is JNU or Delhi University or Hyderabad 
University or Allahabad University or any other University. These are all first generation 
students who are entering into these universities and they are being harassed. For 
instance, they need remedial coaching. In fact, they are targeting the SC/ST students. 
...(Time-bell rings)... I will finish, Sir. Let me finish. There must be a special effort 
to plug the drop-out of SC/ST students.

Then, Madam, there is delay in scholarships. Students are finding it difficult. 
You must be aware of the problem, and it should be addressed. Even my friend, 
Shri Anil Desai was saying ...

THE VICE-CHAIRMAN (SHRI V.P. SINGH BADNORE): 'SC/ST' is a very 
important point which you are raising. But please conclude.

SHRI D. RAJA: The SC/ST and OBC students must be given opportunity for 
foreign visits and there must be reservation in Ph.D. and Research Associate positions. 
There is a problem. These are all certain immediate issues which can be taken up. 
There are larger issues. I know you are working on New Educational Policy and 
the philosophy must be the one which is in tune with our Constitution. ...(Time-bell 
rings)... No other philosophy should influence the philosophy of education.

Sir, finally, I would like to tell the Ministry that there should not be any attempt 
to reverse the policies, which have a democratic and secular character. While education 
is becoming commercialized, privatization is on a high, the Government has a greater 
role to play to protect the interests of the socially, educationally oppressed sections 
of our society, particularly Dalits, Adivasis, OBCs and the minorities. People should 
understand this. So, the Ministry has a role cut out for itself on all these matters. 
I hope the Ministry would be sensitive to these issues and act accordingly without 
any further delay.

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Shri Ramdas Athawale, 
not present. Mr. Punia, you were absent earlier. You can take two minutes to make 
your points. He was absent and I am being generous. आप शुर करीबजए।

�ी पी. एल. पुवन्या (उत्तर �दटेश): सर, सुिह मैं यहां पर िहीं था।

उपस्भयाध्क्ष (�ी वी. पी. वसंह बदनौर): जरी हां, मैं इसरीबलए कह रहा हंू। जि आप िहीं 
होतटे हैं, तो आपका रा ंस रला जाता है। ठरीक है, अि आप िोबलए।

�ी पी. एल. पुवन्या: उपसभाधयक् जरी, मैं आपका िहुत आभाररी हंू बक आपिटे मुझटे इस महतवपूण्च 
बवषय पर अपिटे बवरार रखिटे का मौका बदया। बशक्ा एक िहुत महतवपूण्च बवषय है। इसरी कटे  माधयम 
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सटे वयलकत  सशकत होता है। िािा साहटेि डा. भरीमराव अमिटेडकर जरी िटे सिसटे जयादा महतव बशक्ा 
को हरी बदया था और कहा था, "बशबक् त ििो, संगबठ त रहो और संघष्च करो"। इसकटे  परीछटे एक 
रहसय है। बवशटेष रप सटे अिुसूबरत जाबत और जिजाबत कटे  लोगों को बशक्ा सटे वबंरत रखा गया, 
िाकरी कटे  कारोिार सटे वबंरत रखा गया, लटेबकि िािा साहटेि िटे मािा बक बशक्ा कटे  माधयम सटे हरी 
वटे आगटे िढ़ सकतटे हैं।

अभरी िताया गया बक िहुत �गबत  हुई है। कशयप जरी अभरी िता रहटे थटे बक हमाररी साक्रता 
दर 74 �बतशत है, लटेबकि अिुसूबरत जाबत में यह दर 66 �बतशत है। इसका तातपय्च यह हुआ 
बक एक-बतहाई लोग अभरी भरी बिरक्र हैं। ऐसा इसबलए है, कयोंबक उनहें पढ़िटे का रांस हरी िहीं 
बमला। मैं इसटे थोड़ा बवसतार सटे ितािा राहंूगा। अिुसूबरत जाबत करी जो 66 �बतशत साक्रता दर 
है, उसमें 41 फरीसदरी �ाइमररी सटे भरी कम बशबक् त हैं, लटेबकि उनहें बशबक् त �टेणरी में माि बलया 
गया। 41 फरीसदरी लोगों करी बशक्ा �ाइमररी सकूल सटे भरी कम है, कटे वल 15 फरीसदरी लोगों करी बशक्ा 
�ाइमररी सकूल तक है। अगर बड�री और बड�री सटे ऊपर पढ़टे लोगों कटे  िारटे में दटेखा जाए, तो उसमें 
कटे वल 2.5 �बतशत लोग हरी आतटे हैं। आज इस ररीज़ करी आवशयकता बवशटेष रप सटे है बक सिसटे 
पहलटे �ाइमररी एजुकटे शि को िढ़ाया जाए। �ाइमररी एजुकटे शि िहुत महतवपूण्च है, कयोंबक इसरी कटे  
माधयम सटे बशक्ा करी शुरुआत होतरी है और इसरी कटे  माधयम सटे बशक्ा करी िींव पड़तरी है। अगर 
िींव हरी कमजोर होगरी, तो आगटे करी बशक्ा सहरी ढंग सटे िहीं हो पाएगरी।

जि 41 �बतशत लोग �ाइमररी सटे भरी कम पढ़टे हैं और 15 �बतशत �ाइमररी सकूल तक पढ़टे 
हैं, इसका मतलि यह हुआ बक कटे वल 10 फरीसदरी लोग हरी पलस ्ूट और बड�री तक पहंुरटे हैं 
और उिमें सटे भरी 2.5 �बतशत लोग बड�री और बड�री सटे ऊपर पहंुर पाए हैं। मैं बिवटेदि करंगा 
बक इसकटे  ऊपर बवशटेष धयाि दटेिटे करी आवशयकता है। एक आकलि कटे  अिुसार कलास फोर में 
अबधकतर उि कम पढ़टे-बलखटे लोगों करी िौबकरयां लगतरी हैं।

अभरी जो Socio-Economic and Caste Census, 2011 आया है, उसकटे  बहसाि सटे अिुसूबरत 
जाबत कटे  कटे वल 4 फरीसदरी पबर वार हरी सरकाररी िौकबर यों में हैं और 2.5 फरीसदरी पबर वार �ाइवटे्ट 
सटेक्टर में िौकररी करतटे हैं। इस तरह 4 �बतशत और 2.5 �बतशत पबर वारों को हरी िौकबर यों में 
�बतबिबध तव बमल पाया है, यह िड़टे अफसोस करी िात है। आज जररत इस िात करी है बक उिकरी 
बशक्ा कटे  ऊपर बवशटेष जोर दटेिा राबहए, साथ हरी कवाबल्टरी एजुकटे शि कटे  ऊपर जोर दटेिा राबहए। 
आज बशक्ा का सतर िहुत बगर गया है। बकसरी-बकसरी बवद्ालय में ्टरीरस्च हरी िहीं हैं और अगर 
्टरीरस्च हैं भरी, तो पढ़ातटे िहीं हैं, इस पर धयाि दटेिटे करी आवशयकता है। कवॉबल्टरी एजुकटे शि कटे  
बलए जवाहर िवोदय बवद्ालय एक ऐसा concept है, बजसटे सि जगह दोहरािा राबहए। आपिटे 
तय बकया है बक एक बजलटे में एक जवाहर िवोदय बवद्ालय अवशय खोलेंगटे, लटेबकि आवशयक 
यह है बक यटे हर बलॉक में खुलें। अगर जवाहर िवोदय बवद्ालय हर बलॉक में खुलेंगटे तो कवॉबल्टरी 
एजुकटे शि अवशय बमलटेगरी। इसबलए इस पर बवशटेष धयाि बदया जािा राबहए। धयाि दटेिटे का मतलि 
यह होता है बक हम िज्ट िढ़ा दें, उस पर जयादा फोकस दें, लटेबकि आपिटे तो िज्ट कम कर 
बदया। आप overall यह कह सकतटे हैं बक बशक्ा कटे  क्टे� में िज्ट जयादा हुआ है, लटेबकि वह कटे वल 
हायर एजुकटे शि में आपिटे बकया है। �ाइमररी एजुकटे शि, जो बक सकूल एजुकटे शि है, उसका िज्ट 
आपिटे कम कर बदया, "सव्च बशक्ा अबभयाि" में आपिटे िज्ट कम कर बदया, "बमड-डटे मरील" में 
आपिटे िज्ट कम कर बदया, pre-matric scholarship, post-matric scholarship में आपिटे िज्ट 
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कम कर बदया। इसरी तरह माइिॉबर्टरीज़ करी सकॉलरबश प है, तो उसमें भरी आपिटे िज्ट कम कर 
बदया। जो िटेबसक ररीज़ें हैं, जो आम आदमरी सटे जुड़री हैं, उि मदों पर तो आपिटे िज्ट कम कर 
बदया, यह िड़ा दुभतागय है। इसबलए इसको िढ़ाया जािा राबहए। हम तो अचछरी तरह सटे जाितटे 
हैं बक सकॉलरबश प कटे  आधार पर वटे यहां तक पढ़टे, लटेबकि आज तरीि-तरीि साल और रार-रार 
साल सटे उिको सकॉलरबश प िहीं बमल रहरी है। लोग मा ंग करतटे हैं बक वह उिको बमलटे, लटेबकि 
भारत सरकार सटे पैसा राजय सरकारों तक िहीं पहँुरा, इसबलए इस पर बवशटेष धयाि दटेिा राबहए 
बक राजय सरकारों को पूरा पैसा बमलटे।

अि मैं Right to Education कटे  ऊपर धयाि बदलािा राहँूगा बक उसकटे  ऐक्ट में सटेकशि 12 
है, उसमें बलखा है बक 25 परसें्ट सरी्टें Economically Weaker Sections या deprived sections 
को दटेिरी राबहए। संबवधाि में अिुसूबरत जाबत, अिुसूबरत जिजाबत एव ं बपछड़टे वगषों कटे  बलए बशक्ण 
संसथािों में आरक्ण का �ावधाि है, लटेबकि RTE कटे  माधयम सटे वह �ावधाि खतम है, वह economic 
consideration तथा deprived sections कटे  आधार पर बकसरी को भरी बदया जा सकता है। परसें्ट 
हमिटे यह �सताव रखा था बक 25 परसें्ट में सटे अिुसूबरत जाबत, अिुसूबरत जिजाबत कटे  बलए भरी 
एक बवशटेष वयवसथा रखरी जाए, ताबक उिका एडबम शि सुबिलशर त हो सकटे ।

(MR. DEPUTY CHAIRMAN in the Chair)

सर, अभरी डरी. राजा साहि िटे कैमपस कटे  िारटे में कहा। इस तरह करी ्टकराव करी लसथबत  
पहलटे कभरी िहीं आई, लटेबकि आज एक बवशटेष बवरारधारा को थोपिटे करी कोबशश करी जा रहरी है। 
...(व्वधयान)... इसबलए जगह-जगह पर ऐसा हो रहा है। आप IIT, म�ास करी िात हरी लटे लरीबजए। 
वहां अमिटेडकर-पटेबरयार स्टडरी सर्क ल को बििा बकसरी क़ािूि कटे  िैि बकया गया और वह वापस 
बलया गया। बफर सें्ट्ल यूबिवर्स ्टरी, हैदरािाद में समसया हुई। वहां रोबहत वटेमुला को आतमहतया 
करिटे कटे  बलए मजिूर होिा पड़ा। आबखर यटे पबर लसथबत या ं कयों हैं? जटेएियू कटे  साथ-साथ िाकरी 
जगहों पर भरी ऐसा हो रहा है।

माििरीय मं�री जरी िटे वाइस रांसलस्च करी एक िैठक िुलाई। हम समझटे बक रोबहत वटेमुला वालटे 
कटे स कटे  ततकाल िाद िैठक हो रहरी है, तो कैमपस में आमूल-रूल पबर वत्चि करिटे कटे  आदटेश बदए 
जाएँगटे। हमिटे यह अंदाज़ लगाया था, लटेबकि दूसरटे बदि हमिटे अख़िारों में दटेखा बक मं�री जरी िटे 
कहा है बक 240 फरी्ट ऊँरा एक बतरंगा झणडा लगटेगा। बतरंगा झणडा जरर लगटे, लटेबकि बजि 
पबर लसथबत यों में, बजस पृषठभबूम में वह मींब्टग हुई थरी, उसकटे  बहसाि सटे हम उममरीद करतटे थटे बक 
अिुसूबरत जाबत कटे  छा�ों कटे  बखलाफ कैमपस में जो भटेदभाव होता है, उसकटे  ऊपर अंकुश लगािटे 
कटे  बलए कुछ ि कुछ िात हुई होगरी, लटेबकि उस तरह करी िात िहीं हुई। एएमयू में भरी इसरी तरह 
करी लसथबत  पैदा हो रहरी है। वहां पर एक िई िात करी जा रहरी है।

सर, अि मैं एक लास्ट पवाइं्ट कह कर अपिरी िात खतम करँगा। Private professional 
institutions कटे  िारटे में यटे आंकड़टे हैं बक ्टो्टल सरीटस करी 43 फरीसदरी सरीटस private unaided 
institutions में हैं और िाकरी करी 55 परसें्ट non-private में हैं, बजिमें गवि्चमें्ट कटे  हैं, लोकल 
िॉडरीज़ कटे  हैं और aided private institutions हैं। उिमें अिुसूबरत जाबत का कटे वल 2 परसें्ट 
बर�टेजें्टटेशि है। बजसकरी आिादरी 25 परसें्ट है, उसटे आप 2 परसें्ट का �बतबिबध तव दटे रहटे हैं, तो 
कहीं ि कहीं हमें इसको एड्टेस करिा राबहए। जो भागरीदाररी उसमें उपलबध हो सकतरी है, वह 

[�री परी. एल. पुबिया]
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भागरीदाररी उनहें बमलिरी राबहए। इसकटे  बलए संबवधाि में संशोधि करकटे  इसको बकया जाए। इसकटे  
बलए संबवधाि में �ावधाि है बक अि-एडटेड इंस्टरीट्ूशनस में भरी आरक्ण करी वयवसथा करी जाएगरी, 
लटेबकि आरक्ण करी वयवसथा होिटे कटे  िावजूद भरी वहां वह �बतबिबध तव िहीं है। सरकार को इसमें 
हसतक्टेप करकटे  इसको सुबिलशर त करिा राबहए। मैं बवशटेष रप सटे यह कहिा राहंूगा बक जो 
�ाथबम क बशक्ा है, �ाइमररी एजुकटे शि है, इसकटे  ऊपर जोर बदया जािा राबहए। कवाबल्टरी एजुकटे शि 
बदया जािा राबहए और िज्ट में जो क्टौतरी करी गई है, िज्ट में क्टौतरी को िहाल करकटे  इसको 
जयादा सटे जयादा करिा राबहए। बवशटेष रप सटे जो सकॉलरबश प करी बदककत है, सकॉलरबश प िहीं 
बमल रहरी है, उसकटे  ऊपर धयाि दटेतटे हुए सैं्ट्ल यूबिवर्स ्टरीज़ कटे  कैमपसटेज़ में जो तिाव करी लसथबत  
है, उस तिाव करी लसथबत  को खतम करिा राबहए। िहुत-िहुत धनयवाद।

�ी नरेश अ�वयाल: सर, हमाररी पा्टटी सटे �री रबव  �काश वमता दो बमि्ट िोलिा राहतटे हैं, 
उिको िोलिटे बदया जाए।

MR. DEPUTY CHAIRMAN: Will he finish within two minutes? If it is two 
minutes, I can allow. Mr. Ravi Verma, you can take two minutes. After two minutes, 
the mike will be switched off.

�ी रवव  �कयाश वममा (उत्तर �दटेश): सर, मैं आपका आभाररी हँू बक आपिटे मुझटे इस िहुत 
हरी महतवपूण्च बवषय पर िोलिटे का अवसर दटे बदया। मैं आपकटे  माधयम सटे माििरीय मं�री जरी सटे 
िात करिा राहता हँू। Sir, India is a rich country inhabited by poor people. जि मैं यह 
सुिता हँू, तो मुझटे गालरी जैसरी लगतरी है। आज़ादरी कटे  69 वषषों में आज यह हालत है बक धरतरी 
का सिसटे समृद्ध दटेश एक ऐसरी ब्टपपणरी का बशकार है। मैं और लोगों को दोष िहीं दटेता, कहीं ि 
कहीं कमरी हमारटे अंदर है। अभरी िरीरज जरी इस िात को कह रहटे थटे बक आज बशक्ा पर िहस रल 
रहरी है, तो हाउस खालरी है और कल जि फु्टिॉल का मैर हो रहा था, तो पूरा हाउस भरा हुआ 
था। सर, हमाररी कया priorities हैं और हमें कहा ं जािा है? लाराररी, गररीिरी, मजिूररी, िदहालरी, 
इससटे बहनदुसताि को लड़िा था, पर यह पाबल्चयामें्ट हमारा ्ूटल था। मुझटे अचछरी तरह सटे याद 
है बक 2002 में जि हम लोग लड़ाई लड़ रहटे थटे, ति माििरीय अ्टल जरी िटे पहलरी िार संबवधाि 
संशोधि करकटे  बशक्ा को अबधकार का मोल बदया था। सर, बशक्ा भरीख िहीं थरी, बशक्ा अबधकार 
थरी, लटेबकि 2002 कटे  िाद जि 2009 में कािूि ििा है, इस मुलक कटे  साथ धोखा हो गया। बजस 
दटेश कटे  अंदर गररीि-अमरीर सभरी को िरािर का हक बमलिा राबहए था, वहां पर बशक्ा कटे  िाम 
पर एक ऐसा कािूि ििा, राइ्ट ्ूट एजुकटे शि, भा ंबत-भा ंबत करी बशक्ा! गररीिों करी बशक्ा अलग, 
अमरीरों करी बशक्ा अलग, कहिटे का मतलि यह है बक जो बजतिा समृद्ध है, उसकरी बशक्ा अलग।

मटेरटे िहुत सटे साथरी तथयों पर िात कर रुकटे  हैं, मैं उि पर जयादा िात िहीं करिा राहता 
हँू। मैं बसफ्च  बवरार और उसकरी philosophy पर िात करिा राहता हँू। सर, सचराई तो यह है, 
आदरणरीय मं�री जरी को मैं ितािा राहता हँू बक इस दटेश करी जिता िटे, यहां करी मबह लाओं िटे 
और यहां कटे  िचरों िटे आपको िहुत आदर, िहुत सममाि और िहुत पयार बदया है। यह वतिपरसतरी 
का तकाज़ा है, इसबलए आप उिकटे  िारटे में सोरें। बहनदुसताि कटे  िचरों कटे  साथ discrimination हो 
रहा है। यबद  गररीि का िचरा कहीं पढ़टेगा, अमरीर का िचरा कहीं पढ़टेगा, तो बहनदुसताि कैसटे एक 
होगा? सकूल बसफ्च  बशबक् त करिटे कटे  बलए िहीं होता है, िललक  सकूल िचरटे को socialise करिटे 
कटे  बलए भरी होता है। यह 7200 जाबतयों का दटेश, मैं आपसटे अपरील करिा राहता हँू बक यह नयाय 
कटे  सहारटे आगटे िढ़टेगा। ...(सम् की घंटी)...
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�ी उपस्भयापवत : आपकटे  दो बमि्ट हो गए। Now, Shri Tarun Vijay, please take only 
two minutes.

SHRI RAVI PRAKASH VERMA: *

MR. DEPUTY CHAIRMAN: You will get another chance. I have got your point.

SHRI RAVI PRAKASH VERMA: *

�ी उपस्भयापवत : आपकरी िात बरकॉड्च में िहीं जा रहरी है। ...(व्वधयान)... आपको दूसरा अवसर 
बमलटेगा। ...(व्वधयान)... आपको दूसररी opportunity बमलटेगरी।...(व्वधयान)... You can give notice 
for a discussion. It is not going on record.

SHRI RAVI PRAKASH VERMA: *

MR. DEPUTY CHAIRMAN: It is not going on record. Now, Shri Tarun Vijay, 
after two minutes, the mike will be switched off.

SHRI TARUN VIJAY (Uttarakhand): Sir, I just want to raise one issue for the 
attention of the hon. Minister. I have been trying to raise the issue of dyslexic 
children for the last two years, but I have never got a chance because the political 
issues overwhelm the other issues. According to one mapping, there are more than 
one crore dyslexic children and 50 lakh autistic children. The parents run from 
pillar to post. वटे धककटे  खातटे हैं, सर। उिको बकसरी सकूल में काउबसलर िहीं बमलता, उिको 
बकसरी सकूल में inclusive education िहीं बमलतरी। Sir, I come from Uttarakhand, which 
is known all over the world for its educational system. They are not schools; they 
are factories of education. Not a single school has got a dyslexia counsellor; not 
a single school has got inclusive education for the dyslexic and autistic children. 
Are they not our children? Think beyond politics. मैं संसकार, सभयता, गुरुकुल वगैरह-
वगैरह िड़री-िड़री िातें िहीं करता। यटे िचरटे हमारटे हैं। इि िचरों कटे  मा ं-िाप आतमहतया करिटे कटे  
कगार पर पहँुरटे हुए हैं। बजि क्टे�ों में यटे जातटे हैं, वहां जो एिजरीओज़ खुलटे हैं, वटे िहुत जयादा 
पैसटे लटेतटे हैं। वटे एक हफतटे कटे  75,000 रुपयटे लटेतटे हैं। पूरटे उत्तर भारत में dyslexic िचरों कटे  बलए 
कोई काउलसबल गं सें्टर िहीं है, बकसरी सकूल में िहीं है। हम बदललरी में धककटे  खातटे हैं। हम पूररी 
बदललरी में घूमकर आए। आपको एक-दो सकूल गुड़गा ंव में बमलेंगटे, एक लक्मण बवद्ालय, हौज 
खास में बमलटेगा, एक �रीराम सकूल है, जहा ं पर बलबम ्टटेड सरीटस हैं और िचरों को वहां सरीटस 
िहीं बमलतरी हैं। सर, कया उि लोगों को जहर खा लटेिा राबहए? कया उि लोगों को अपिटे मा ं-
िाप कटे  साथ दूसरटे दटेश में जािा राबहए? हम बवदटेशों में जातटे हैं, हम बमट्री, सभयता और 5000 
साल पुरािटे संसकारों करी िात करतटे हैं। यह असतय िात है, हममें संवटेदिा िहीं है। हममें अपिटे 
िचरों करी इि तकलरीफों कटे  िारटे में कोई ममता और वातसलय िहीं है। ऐसा बकसरी बवद्ालय में 
दटेखिटे को िहीं बमलता। इसबलए माििरीय मं�री महोदया, भगवाि कटे  बलए इि िचरों कटे  िारटे में 
कुछ सोबरए। ...(व्वधयान)...

*Not recorded.
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MR. DEPUTY CHAIRMAN: Thank you. ...(Interruptions)... आपकटे  दो बमि्ट हो 
गए। Now, Shri Rapolu. ...(Interruptions)...

SHRI ANANDA BHASKAR RAPOLU (Telangana): Mr. Deputy Chairman, Sir, 
this is not my participation as a speaker... ...(Interruptions)...

KUMARI SELJA: Sir, I strongly support what Mr. Tarun Vijay has said. 
...(Interruptions)...

SHRI D. RAJA: Sir, I also support what he has said. ...(Interruptions)...

�ी नीरज शेखर: सर, तरुण बवजय जरी िटे जो कहा, उसका मैं भरी समथ्चि करता हँू।

�ी सतीश चं� वम�या: सर, इनहोंिटे जो कहा है, उसका मैं भरी समथ्चि करता हँू।

�ी हवर वंश: सर, इनहोंिटे जो कहा है, उसका मैं भरी समथ्चि करता हँू।

�ी रवव  �कयाश वममा: सर, इनहोंिटे जो कहा है, उसका मैं भरी समथ्चि करता हँू।

�ी अरवव नद कुमयार वसंह (उत्तर �दटेश): सर, इनहोंिटे जो कहा है, उसका मैं भरी समथ्चि करता हँू।

�ी आलोक वतवयारी (उत्तर �दटेश): सर, इनहोंिटे जो कहा है, उसका मैं भरी समथ्चि करता हँू।

�ी ववशम्भर �सयाद वनषयाद (उत्तर �दटेश): सर, इनहोंिटे जो कहा है, उसका मैं भरी समथ्चि 
करता हँू।

MR. DEPUTY CHAIRMAN: That is good. ...(Interruptions)... We all support 
this. ...(Interruptions)... Mr. Rapolu, you have only two minutes. After two minutes, 
mike will be switched off.

SHRI ANANDA BHASKAR RAPOLU: Sir, I will give only one suggestion and 
I won't take even one minute. Sir, as the hon. Minister emotionally expresses her 
motherness, and, since a broad-based discussion has happened on the Ministry of 
Human Resource Development, I appeal to her that keeping in view the prevalent 
conditions across the universities, if she could show the generosity to remove all 
the punishments announced towards all the students across all the universities of the 
country, it will be a great gesture, it will be a good beginning, and, it will harmonise 
the environment throughout the country. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Thank you. Now, Dr. Prabhakar Kore.

DR. PRABHAKAR KORE (Karnataka): Sir, I have to give only two suggestions. 
One suggestion is regarding the higher education system. I do not know whether the 
Government knows about the college system now. Most of the subjects are dying. 
There are no Sociology students in higher education, particularly, in universities; 
there is no History, there is no Physics...
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MR. DEPUTY CHAIRMAN: Very correct.

DR. PRABHAKAR KORE: No research is happening because there is no staff. 
I am not talking about State universities...

MR. DEPUTY CHAIRMAN: Not even Political Science.

DR. PRABHARKAR KORE: Most of the subjects, Sir. Today, what is happening 
is that everybody wants to go either for engineering or medical. The minimum 
marks will be 35, 40, or, 45 to be eligible because there are many vacancies in 
engineering colleges. If the students don't get into engineering colleges, they go 
to other colleges for these subjects. They have got absolutely no interest because 
there is no staff, there is nothing. You are opening a new Central university with 
same subjects. There is no use of opening a new university. Existing university, old 
university, hundred years old university, you have to strengthen that university, and 
see that staff is available; and, post-graduation and research should take place. That 
is my suggestion. Thank you.

MR. DEPUTY CHAIRMAN: Thank you. Now, Shri Bhattacharya.

SHRI P. BHATTACHARYA (West Bengal): Sir, I have a few points to make. 
Sir, I got all the information from different corners, from the hon. Members. 
Unfortunately, it does not speak about the disabled students, who are studying in 
different schools. We have not mentioned a single word about them. I feel that the 
hon. Minister should take full care for this type of people. And how to reveal their 
future, that also has to be looked into.

Sir, the second thing is, I would request the hon. Minister to change the Central 
Universities Act. It has to be changed because I have experience about the Vishwa 
Bharati University. After what I raised in this House, the Ministry inquired and the 
Vice-Chancellor was removed. That was a good gesture from the Ministry and the 
Minister herself. I feel that the Central Universities Act is a very old Act. This Act 
must be changed immediately with the modern concept so that the Vice-Chancellors and 
the University court can function properly. Sometimes, the University court functions 
as if it is absolutely about their functioning. The Government cannot interfere, neither 
the State nor the Central Government. But the entire financial assistance is given 
by the Central Government. If they don’t have the power to control the University, 
then it is being misused. So, I feel the Minister would take care of it. Thank you.

SHRI SATISH CHANDRA MISRA: Sir, I know I am speaking again. लटेबकि इशयू 
ऐसा है, जो िहुत इमपॉ्टें्ट है। जैसा झा साहि िटे कहा था, एक िहुत हरी इमपॉ्टें्ट सकरीम है, ‘‘िटे्टरी 
िराओ, िटे्टरी पढ़ाओ’’ माििरीय �धाि मं�री जरी का सिसटे इमपॉ्टें्ट इशयू है, जो इनहोंिटे रटेवाड़री, 
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हबर याणा सटे शुर बकया था। मैं सदि को यह सूरिा दटेिा राहता हंू बक अभरी जि मटेरटे िोलिटे कटे  

िाद मैं िाहर गया तो ‘‘इंबडया ्टरीवरी’’ में एक नयूज़ रल रहरी थरी, उसमें वटे बदखा रहटे थटे बक 18 

अ�ैल को जो incident रटेवाड़री में, वहां करी एक लड़करी जो सकूल जा रहरी थरी, उसकटे  साथ हुआ, 

उसका ितरीजा यह रहा – इसकटे  पहलटे भरी वह उसरी सथाि पर हो रुका था, जहा ं उनहोंिटे यह 

�ो�ाम शुर बकया था – बक वहां पर इस समय 45 सकूल जािटे वालरी लबड़कयां धरिटे पर िैठरी 

हैं। जि हम लोग ररता कर रहटे हैं, वहा ं पर और लोग भरी उिकटे  साथ िैठटे हैं। उनहोंिटे कहा है बक 

हम लोग सकूल िहीं जाएंगरी। यह िात माििरीय �धाि मं�री जरी करी िॉलटेज में आ जािरी राबहए 

कयोंबक यहीं सटे उनहोंिटे यह �ो�ाम स्टा्ट्च बकया था। यहां हम लोग आज सदि में िैठटे हुए हैं और 

इस समय भरी वटे सि धरिटे पर िैठरी हैं, वहां पर धरिा दटे रहरी हैं कयोंबक उनहोंिटे सकूल ि जािटे 

करी कसम खायरी है। उनहोंिटे कहा है बक हम लोग सकूल िहीं जाएंगरी कयोंबक हम लोगों करी कोई 

सटेफ्टरी, बसकयोबर्टरी िहीं है। यह िात मैं आपकटे  माधयम सटे सरकार कटे  धयाि में लािा राहता हंू।

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I think that is a very serious 
concern. The Minister will be addressing it. The Haryana Government is there. They 
will be taking it up with them also very seriously.

My only point is, and I will retire in just one sentence, I would like to again 
request, my other colleagues have already requested, that the Mid Day Meal workers 
are being treated very inhumanly which, I believe, is the foundation of elementary 
education system in our country. I heard the hon. Minister, while replying to a 
question, mentioning earlier in this House that that is a matter of their right and 
Government is determined to carry on the Scheme. I compliment the Minister for 
such an attitude. Having said that, I request, I know her limitations, her to see the 
manner, the kind of service they are given and the kind of inhuman treatment they 
are getting, all women mostly. I think, in one or two States, there are some male 
cooks; otherwise all are women. Their honorarium must be increased.

MR. DEPUTY CHAIRMAN: Yes. I also support that.

DR. K. P. RAMALINGAM: Sir, the entire House supports that.

SHRI TAPAN KUMAR SEN: I know it is difficult. I urge, through you, all the 
members of the Government side and also the Finance Minister to help the HRD 
Ministry to see that this state of inhuman treatment is improved to some extent. 
I don’t expect overnight a big change, but at least improve it to some extent so 
that a message goes to them that they are being taken care of. Kindly consider it. 
Thank you.

MR. DEPUTY CHAIRMAN: All right. You made your point. Chair also supports 
you.
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�ी नरेश अ�वयाल: उपसभापबत  जरी, हमारा आपसटे अिुरोध है बक अि आठ िजिटे वालटे हैं, 
कररीि एक घं्टा बमबि स्टर को भरी reply कटे  बलए राबहए, अगर आप reply कल करा दें, तो जयादा 
अचछा रहटेगा, कयोंबक और भरी जगह लोगों कटे  �ो�ाम हैं। आप इसटे कल करा दें या सोमवार को 
करा दें तो जयादा अचछा रहटेगा कयोंबक अि आठ िजिटे वालटे हैं।

DR. K. P. RAMALINGAM: Tomorrow morning, at 11 o'clock, it can be taken up.

MR. DEPUTY CHAIRMAN: What does the hon. Parliamentary Affairs Minister 
say?

�ी मुखतयार अबबयास नक़वी: सर, ऑिरटेिल िरटेश भाई जो कह रहटे हैं, मं�री जरी िटे तरीि िजटे 
सटे िैठकर लगातार सभरी माििरीय सदसयों करी िातें सुिरी हैं। मुझटे लगता है बक माििरीय मं�री जरी, 
आपका जो समय है, उसका धयाि रखेंगरी, इसबलए अगर आज reply खतम हो जाएगा तो better 
होगा। इसबलए माििरीया मं�री जरी आज reply कर दें और इस इशयू को खतम करें तो better होगा।

�ी नरेश अ�वयाल: हम लोगों िटे भरी िैठकर सुिा है। ...(व्वधयान)... अगर इसका बरपलाई 
अचछरी तरह सटे बदया जाएगा, तो आपको one hour minimum राबहए। रात कटे  9 िजेंगटे, one 
hour reply राबहए। मटेरा अिुरोध है बक ...(व्वधयान)...

�ी मुखतयार अबबयास नक़वी: आप अभरी सटे समय कयों तय कर रहटे हैं? हो सकता है बक उससटे 
कम समय में माििरीया मं�री जरी उत्तर दटे दें। ...(व्वधयान)...

�ी नरेश अ�वयाल: मैं जािता हंू ...(व्वधयान)...

�ी सतीश चं� वम�या: आप उिको सरीबमत कयों कर रहटे हैं? ...(व्वधयान)...

�ी मुखतयार अबबयास नक़वी: िहीं, िहीं। ...(व्वधयान)... इसरीबलए कह रहटे हैं बक बरपलाई एक 
घं्टटे कयों, दो घं्टटे का भरी हो सकता है। ...(व्वधयान)...

�ी नरेश अ�वयाल: मैंिटे इसरीबलए minimum one hour कहा है। ...(व्वधयान)... It may be 
two hours. मैं यह िहीं कह रहा हंू बक मैं सरीबमत करिा राहता हंू।...(व्वधयान)...

�ी मुखतयार अबबयास नक़वी: अभरी उनहोंिटे तैयाररी करी है, बफर कया होगा?...(व्वधयान)... बम�ा 
जरी, हमें राइलड एंड लटेिर कटे  बरपलाई कटे  बलए रोज़ हमको ्टोकतटे थटे ...(व्वधयान)... इसका 
बरपलाई हो जाए। ...(व्वधयान)...

�ी नरेश अ�वयाल: इसका बरपलाई Monday को हो जाए। ...(व्वधयान)...

�ी तपन कुमयार सेन: माििरीय मं�री जरी को कयों आप ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: I have to call the consensus of the House 
for extension. ...(Interruptions)... The problem is.....(Interruptions)... Naqvi ji. 
...(Interruptions)...

SHRIMATI SMRITI ZUBIN IRANI: Sir, I am prepared to respond to an 
exhaustive debate which has taken place since 3 o’clock, close to five hours’ debate 
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and deliberation. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is the point.

SHRIMATI SMRITI ZUBIN IRANI: I would urge upon the entire House, you 
have been extremely patient in hearing everybody’s views. ...(Interruptions)... And 
since most of them are my elders, I would urge them to hear the response today 
itself because everybody has passionately spoken about this issue. So, I am well-
equipped to answer every question that has been posed. I am also aware of the fact 
that everybody is predisposed to hearing a response. I would urge upon you, Sir. 
I know it is exhausting for some who have continuously sat here, especially, those 
who are sitting right in the centre. ...(Interruptions)... But I would appreciate if I 
am allowed to give the answer today itself. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I have to take the consent of the House for extension 
because it is already going to be 8 o’clock. ...(Interruptions)... Now, Minister wants 
today. ...(Interruptions)...

SHRI NARESH AGRAWAL: Maybe, tomorrow. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: The point is, tomorrow, where is the time? 
...(Interruptions)...

DR. K. P. RAMALINGAM: Tomorrow morning at 11 o’clock, Sir. ...(Interruptions)... 
We can have it at 11 o’clock itself. ...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI: Sir, 11 o’clock is the Zero Hour. 12 o’clock 
is Question Hour. ...(Interruptions)... How can we do that? ...(Interruptions)... 12 
o’clock is the Question Hour. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: If not today, it will be possible only on Monday. 
...(Interruptions)...

�ी मुखतयार अबबयास नक़वी: सर, अगर मं�री जरी बरपलाई दटेिा राहतरी हैं, तो उिको ्टाइम दटे 

दरीबजए। ...(व्वधयान)...

MR. DEPUTY CHAIRMAN: Naqviji, if not today, it will be possible only on 
Monday. ...(Interruptions)... Okay. ...(Interruptions)... I am asking how much time 
you will take for reply, if it is today. ...(Interruptions)...

SHRIMATI SMRITI ZUBIN IRANI: Sir, I know that most of the questions 
posed... ...(Interruptions)...

MR. DEPUTY CHAIRMAN: We are all tired. ...(Interruptions)...
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SHRIMATI SMRITI ZUBIN IRANI: ...are concerning teachers, curriculum and 
the existing situation in many universities. Pre-dominantly, these are the three main 
topics on which every Member has expressed concern. I want to give them reply 
in response to this. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: How much time do you want? ...(Interruptions)...

SHRIMATI SMRITI ZUBIN IRANI: Post with, if there are any other questions, 
which they feel are left unanswered, they can ask. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: But how much time will you take? ...(Interruptions)...

SHRIMATI SMRITI ZUBIN IRANI: So, I will beg your indulgence, as Satishji, 
the learned lawyer, said, do not limit me. But I will base it broadly on these three 
spheres on which every Member has expressed concern. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: But the point is, beyond 8 o’clock for extension, 
the consent of the House is needed. I cannot unilaterally say that. ...(Interruptions)... 
If all of you agree,.....(Interruptions)... That is what I say. ...(Interruptions)... If it is 
half-an-hour, we can sit. ...(Interruptions)...

�ी नरेश अ�वयाल: सर, पूरा हाउस खालरी है। ...(व्वधयान)...

चौधरी मुनववर सलीम (उत्तर �दटेश): सर, जि मं�री जरी िोलें, तो हाउस भरा होिा राबहए। 
...(व्वधयान)...

۔۔۔(مداخلت(۔۔۔ چاہئے۔  ہونا  بھرا  ہاؤس  تو  بوليں،  جی  منتری  جب  سر،  سليم :  منور  چودھری 

�ी नरेश अ�वयाल: सर, आप माि लरीबजए। इसको आप Monday को कर दरीबजए। ...(व्वधयान)...

चौधरी मुनववर सलीम: एजुकटे शि िहुत महतवपूण्च बवषय है। ...(व्वधयान)... एजुकटे शि सटे 
जयादा महतवपूण्च और कया हो सकता है? ...(व्वधयान)...

سے ايجوکيشن  ۔۔۔(مداخلت(۔۔۔  ہے۔  موضوع  اہم  بہت  ايجوکيشن  سليم:  منور   چودھری 
۔۔۔(مداخلت(۔۔۔ ہے  ہوسکتا  کيا  اور  اہم  زياده 

MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... On Monday, there is 
Finance Bill. And Appropriation Bill is also there. ...(Interruptions)...

�ी नरेश अ�वयाल: सर, मैं ठरीक कह रहा हंू। ...(व्वधयान)... जि मं�री जरी इस बमबि स्ट्री पर 
जवाि दें, तो हाउस में लोगों करी presence तो हो। हाउस पूरा खालरी है! 

�ी मुखतयार अबबयास नक़वी: िरटेश जरी, आपिटे initiate बकया है। आपिटे इतिरी अचछरी तरह सटे 
बवषय रखा है ...(व्वधयान).... इतिरी अचछरी तरह सटे बवषय को रखा है ...(व्वधयान)... ऑिटेिल 
बमबि स्टर कोबशश करेंगरी ...(व्वधयान).. सारटे ऑिटेिल मटेमिस्च िटे जो िात रखरी है, उसकटे  िारटे में 

† Transliteration in Urdu script.

†

†
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वटे िोलें और आपकरी जो बरंता है बक दो घं्टटे या एक घं्टा, यह तो वटे समझतरी हैं बक आप राहतटे 
हैं बक जलदरी...

�ी नरेश अ�वयाल: मैं राहता हंू बक हाउस भरा हुआ हो। जि इस बमबि स्ट्री का बरपलाई हो 
...(व्वधयान)... तो हाउस भरा हुआ हो।...(व्वधयान)...

�ी मुखतयार अबबयास नक़वी: आप इसकरी कैसटे गारं्टरी लटे लेंगटे बक जि माििरीया बमबि स्टर 
अगलरी िार बरपलाई करेंगरी, तो हाउस भरा रहटेगा? ...(व्वधयान)...

�ी नरेश अ�वयाल: आप बमबि स्टर ...(व्वधयान)...दो-तरीि िजटे तो हाउस भरा हरी रहता 
है। ...(व्वधयान)... इसमें कौि सरी बदककत है? ...(व्वधयान)... tomorrow or Monday 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Naqvi, to extend the House beyond 8.00 p.m., 
I need the consensus. That is not there. That is my problem. ...(Interruptions)... 
Nareshji, I will tell you something. िैबठए, िैबठए। One, I also want to hear the reply 
of the Minister. I want that the Minister should reply. I used to teach in a college. 
So, I am also concerned about the problem of education. So, there should be a 
reply. Two, on Monday, there will be important business – The Appropriation Bill 
and The Finance Bill. They have to be taken up. The House should agree that all 
these three things will be taken up on Monday. If that can be done...(Interruptions)...

SHRI TAPAN KUMAR SEN: Why don’t you have it tomorrow? ...(Interruptions)...

�ी मुखतयार अबबयास नक़वी: अगर हाउस करी सहमबत  होतरी है, तो कल साढ़टे रार िजटे कटे  
िाद बरपलाई हो जाए। Then do it today. कल भरी िहीं होगा।  Till 4.30 p.m. or 5.00 p.m., 
there will be Private Members’ Business and after that we will have the reply. 
...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is okay. ...(Interruptions)...

SHRI MUKHTAR ABBAS NAQVI: You don’t want it today. You don’t want it 
tomorrow. ...(Interruptions)... When do you want it then? ...(Interruptions)...

SHRI NARESH AGRAWAL: Sir, we agree to it. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is okay. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: You can do it tomorrow morning. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will give another suggestion. We decide to have 
the reply tomorrow, if the hon. Chairman agrees to it. I have to consult the hon. 
Chairman. We will have the reply between 11.00 a.m. and 12.00 noon tomorrow. 
...(Interruptions)... Otherwise, we will have it tomorrow between 5.00 p.m. and 
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6.00 p.m. ...(Interruptions)... Or in the morning itself. ...(Interruptions)... This is the 
decision. ...(Interruptions)... That is okay. ...(Interruptions)... The decision is that if 
the hon. Chairman agrees...(Interruptions)... Listen to me. I will consult the hon. 
Chairman. If he is in agreement, it will be taken up between 11.00 a.m. and 12.00 
noon. Otherwise, it will be taken up at 5.00 p.m. Okay. Now, we shall take up 
admitted Special Mentions.

————

[THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE) in the Chair]

SPECIAL MENTIONS

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Shri C.P. Narayanan; 
absent. ...(Interruptions)... Shri Tarun Vijay...(Interruptions)... Shri Ravi Prakash Verma.

Demand to make traffic rules more stringent to reduce casualties  
in the Country

�ी रवव  �कयाश वममा (उत्तर �दटेश): सर, माग्च दुघ्च्टिा सवदे 2016 में अवगत कराया गया है 
बक पूरटे भारत में लगभग एक लाख परास हजार लोग �बतवष्च मारटे जातटे हैं तथा रार लाख परास 
हजार �बत वष्च घायल और बवकलांग हो जातटे हैं। यह अतयंत गंभरीर िात है। अत: मटेरा भारत 
सरकार सटे अिुरोध है बक यातायात बियमों को और सखत ििाकर राष्ट्रीय सतर पर... उिका 
पालि एक समाि करािटे हटेतु बवशटेष �यास करें। ...(व्वधयान)...

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): You can lay it now.

�ी रवव  �कयाश वममा: ताबक इि करीमतरी जािों को िराया जा सकटे ।

�ी आनंद ्भयासकर रयापोलू (तटेलंगािा): महोदय, मैं सवयं को इससटे संिद्ध करता हंू।

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Shri Ronald Sapa. 
...(Interruptions)... It will come back. You lost it that time.

Demand to start more exploration projects of oil and natural gas  
in North-Eastern region

SHRI RONALD SAPA TLAU (Mizoram): Sir, hon. Minister of Petroleum and 
Natural Gas unveiled ` 1,30,000 crore plan to double oil and gas production in 
North-East on 9.2.2016. The Plan aims to help the country’s energy economy to 
explore its linkages and trade opportunities with neighbours. The project is to help 
make clean fuels accessible, fast-track projects, generate employment opportunities, 
etc. Out of ` 1,30,000 crore, ` 80,000 crore is upstream, ` 20,000 crore is  

[Mr. Deputy Chairman]
8.00 p.m.
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mid-stream and ` 30,000 crore is downstream. Out of eight selected places of ONGC 
drilling, only two, Meidum and Zanlawn, have been initiated. The drilling started on 
1st February, 2011. Oil found on 10th January, 2012 was 5,52,674 cubic ft/day. The 
ONGC’s petroleum licence expired on April 7, 2016. Special time dispensation is 
under consideration by the Ministry. OIL completed one drilling, out of six assigned 
to them. Maubuang was started on 7.7.2014. Keifang was started on 12.12.15. The 
work progress is overall very slow. The Mizoram CM has written to the Minister 
many times to help speed up the exploration work, but there is no tangible effect 
so far. For difficult areas like Mizoram, companies have to deploy minimum two 
drilling rigs. The documents have been submitted to the Ministry for issuance of 
NOC on 11.3.2016. Sir, through you, I request the Minister to kindly speed up the 
gas exploration work in Mizoram without further delay by providing a minimum 
of two drilling rigs and by issuance of NOC to ONGC immediately. Kindly try to 
include this among the NELP Round 10, and immediately take mid-stream initiative 
for Meidum site. Thank you.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I associate myself with 
the Special Mention made by the Hon. Member.

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Now, Shri K. C. 
Tyagi, not here. Kumari Selja.

Demand to pay pending salaries of the last 21 months to the staff of H.M.T. 
(Tractor division) Pinjore

कुमयारी शैलजया (हबर याणा): महोदय, एर.एम.्टरी. (्ट्ैक्टर बडवरीज़ि) बपंजौर कटे  कम्चराबरयों को 
बपछलटे 21 महरीिटे सटे वटेति िहीं बमला और एर.एम.्टरी. मशरीि ्ूटलज बपंजौर का भरी वटेति 10 महरीिटे 
का िकाया है, इसकटे  कारण कम्चराबरयों करी मािबस क अवसथा तिावपूण्च, अशा ंत ििरी रहतरी है। 
28 मार्च, 2016 को एर.एम.्टरी. बपंजौर कटे  उचर अबधकाररी द्ारा अपिरी ड्ू्टरी कटे  दौराि आतमहतया 
करिा और कई अनय कम्चराबरयों का पैसटे करी कमरी कटे  रलतटे इलाज ि करवा पािटे सटे मृतयु हो 
जािा इतयाबद िड़री घ्टिाएं हुई हैं। इि सि कारणों सटे �तयटेक कम्चराररी व उसका पबर वार हमटेशा 
भय कटे  सायटे में जरीता है बक अि कोई घ्टिा ि घ्ट जाए। 21 महरीिटे सटे सैलटेररी ि बमलिा अतयनत 
हरी परीड़ादायक है। पबर वार कुपोषण का बशकार हो रहा है, िचरों करी बशक्ा व उिकटे  कैबरयर व 
बववाह पर भरी बवपररीत असर पड़ रहा है, कयोंबक अगसत, 2014 सटे वटेति िहीं बमला है।

उपरोकत समसयाओं कटे  अलावा एर.एम.्टरी. (्ट्ैक्टर बडवरीजि) बपंजौर को भाररी उद्ोग म�ालय 
द्ारा िंद बकए जािटे करी योजिा ििायरी जा रहरी है, जो बक उबरत िहीं है। कम्चराररी तो िौकररी 
करिा राहतटे हैं और उिकरी िौकररी सुरबक् त रहटे, इसकटे  बलए यबद  सरकार इस यूबि्ट में सवबैचछक 
सटेवा बिवृबत्त योजिा लािा राहतरी है, तो खुलटे तौर पर और उदारवादरी योजिा लाए। इस सकरीम 
को कम्चराबरयों पर अनय यूबिटस करी तरह जिरदसतरी लागू ि करटे, ताबक बजस कम्चराररी को 
उबरत लगटे वह वरी.आर.एस. लटे लटे। वसैटे भरी वत्चमाि सकरीम मौजूदा हालतों कटे  अिुरप िहीं है।
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अत: मटेरा सरकार सटे अिुरोध है बक 21 महरीिों सटे लंबित सैलररी दटेिटे और दोिों यूबि्टों को 
रलािटे कटे  अिुरोध पर सकारातमक बवरार बकया जाए।

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Shrimati Renuka 
Chowdhury, not here. Shri Santiuse Kujur, not here. Shri Nadimul Haque, not here. 
Shri Shantaram Naik.

Demand to explain the scientific reasons for performing 
‘Yagnya’, praying for rains

SHRI SHANTARAM NAIK (Goa): Sir, in India, practice of performing ‘Yagnya’ 
is centuries old. This practice developed more when the country was faced with 
droughts. It is believed that upon performing ‘Yagnya’ with a particular number 
of priests performing the same with ingredients specified by the priests, heat and 
smoke emanating from such ‘Yagnya’ goes to the sky and causes the formation of 
clouds, which eventually leads to the bursting of these clouds in the form of rains.

Some others don’t believe in this scientific explanation and that they link 
‘Yagnya’ to religious ritual. The Ministry of Environment and Forests should order 
a research to be done to guide the citizens who are also influenced by the movie 
‘Guide’ released many years back.

If there exists any scientific basis to the performance of ‘Yagnya’, the people 
should be informed, rather than making them rely on false notions.

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Madam Viplove 
Thakur.

Demand to give special economic package to drought affected Himachal 
Pradesh to make availability of animal fodder

�ीमती ववपलव ठयाकुर (बहमारल �दटेश): महोदय, बहमारल �दटेश सूखटे करी रपटे्ट में है और 
वहां गटेहंू करी फसल बिलकुल िष्ट हो गई है। बवशटेषकर पशुओं कटे  बलए रारटे करी कमरी महसूस हो 
रहरी है, रारा पड़ोसरी राजयों सटे लटेिा पड़ता है। यह पंजाि और हबर याणा सटे मंगवािा पड़ा है और 
उसकरी करीमत गररीि लोगों कटे  वश में िहीं है, इसबलए मटेरा कटे ं� सरकार सटे अिुरोध है बक इसकटे  
बलए बहमारल �दटेश को अबथ्चक सहायता दरी जाए, ताबक इस समसया का समाधाि हो सकटे । कयोंबक 
मिुषय तो कुछ मटेहित करकटे  अिाज खररीद सकता है और बहमारल सरकार अिाज तो उपलबध 
करवा रहरी है, परनतु जो पशु िटेजु़िाि है, उसकटे  बलए कोई काय्च िहीं हो रहा है, इसबलए मटेरा 
अिुरोध है बक इस पर गौर बकया जाए।

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Dr. Subbarami Reddy, 
not here. Shri P. L. Punia.
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Demand for implementation of right to education act to give 25 per cent 
reservation for SC/ST students in education sector

�ी पी. एल. पुवन्या (उत्तर �दटेश): महोदय, वष्च 2009 में संपूण्च दटेश में बशक्ा का अबधकार 
कािूि लागू हुआ था, बजसमें 6 सटे 14 साल कटे  आबथ्चक दृबष्ट सटे कमजोर एव ं वबंरत वगषों कटे  
िचरों को अबिवाय्च बशक्ा दटेतटे हुए बिजरी सकूलों में बशक्ा हटेतु 25 �बतशत का आरक्ण दटेिटे का 
�ावधाि बदया गया है।

अिुसूबरत जाबत, जिजाबत में आबथ्चक एव ं सामाबजक बपछड़टेपि कटे  साथ-साथ बशक्ा में भरी 
काफरी बपछड़ापि है। आज भरी इिकरी साक्रता दर �मश: 66 एव ं 59 �बतशत है, जो बक राष्ट्रीय 
औसत साक्रता दर 74 �बतशत सटे िहुत कम है।

अिुसूबरत जाबत, जिजाबत में बशक्ा का सतर िढ़ाकर हरी आबथ्चक व सामाबजक बपछड़टेपि 
को दूर बकया जा सकता है, पंरतु "बशक्ा का अबधकार" कटे  आद्चश बियमों में कुछ बवसंगबत यां हैं, 
बजिकटे  कारण इस बपछड़टे वग्च कटे  िचरों को अबिवाय्च बशक्ा कटे  अंतग्चत बिजरी सकूलों में �वटेश िहीं 
बमल रहा है। इि बियमों में इस िात को लटेकर कोई सपष्ट जािकाररी िहीं है बक बिजरी सकूलों 
में 25 फरीसदरी आरक्ण को आबखर बकस तरह सटे अिुसूबरत जाबत, जिजाबत वग्च कटे  बलए लागू 
बकया जाएगा। इस बवसंबगत को दूर बकया जािा अतयनत आवशयक है।

महोदय, अभरी शैबक्णक स� शुरु होिटे वाला है, दाबखलटे करी �ब�या रल रहरी है। अत: मटेरा 
आपकटे  माधयम सटे मािव संसाधि बवकास मं�री जरी सटे अिुरोध है बक "बशक्ा का अबधकार" कािूि 
में अबिवाय्च 25 �बतशत आरक्ण को शरी� हरी पबर भाबषत बकया जाए, बजससटे आबथ्चक, सामाबजक 
एव ं शैबक्क रप सटे बपछड़टे हुए अिुसूबरत जाबत, जिजाबत एव ं बपछड़टे वग्च कटे  िचरों को इसरी स� 
सटे अबिवाय्च �ारंबभक बशक्ा का लाभ बमल सकटे । 

�ी आनंद ्भयासकर रयापोल ू (तटेलंगािा): महोदय ,मैं सवयं को इससटे संिद्ध करता हंू।

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): Shri Sanjay Raut, 
not here. Shri Motilal Vora, not here. Shri Husain Dalwai, not here. Shri Mansukh 
L. Mandaviya, not here. Shri Tarun Vijay.

Demand to take necessary action against forest timber mafia for causing 
forest fire in Uttarakhand

SHRI TARUN VIJAY (Uttarakhand): Sir, Uttarakhand's recent fire has once again 
exposed the nexus between timber mafia and the colluding agencies. They conspire 
to earn profit like the poachers, who make every move possible to kill elephants and 
tigers for ivory and skins. As media has reported, the devastating fire in Uttarakhand 
has deeply affected the life and future of people, birds and animals. Many precious 
lives have been lost and no statistics are available on the loss of forest, flora and 
fauna, which seems to be immense.

According to the media, fire has been raging across 13 districts since February. 
High temperatures and dry weather combined with the winds have caused these fires 
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to spread. Chamoli, Pithoragarh, Nainital, Bageshwar and Pauri Garhwal are among 
the worst-affected districts.

Estimates differ, but, anywhere between 1,300 to 1,900 hectares forest land 
has been destroyed. Close to 200 hectares of forest has been  reduced to ashes 
in Uttarakhand's Jim Corbett National Park. The Park is part of the Corbett Tiger 
Reserve, which is home to about 160 tigers. Also gutted in the fire are 70 hectares 
of forest in the Rajaji Tiger Reserve. Kedarnath Musk Deer Sanctuary has lost 60 
hectares of forest due to the fire.

It is suspected that forest timber mafia is one of the causes of the fire. I demand, 
a strict law be passed to punish these culprits and let India be the first to legislate 
a law to punish forest timber mafia with life imprisonment. 

SHRI P. L. PUNIA (Uttar Pradesh): Sir, I associate myself with the Special 
Mention made by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I also associate myself 
with the Special Mention made by the hon. Member.

THE VICE-CHAIRMAN (SHRI V. P. SINGH BADNORE): The House stands 
adjourned till 11.00 a.m. on Friday, the 6th May, 2016.

The House then adjourned at four minutes past 
eight of the clock till eleven of the clock on 

Friday, the 6th May, 2016.

[Shri Tarun Vijay]
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